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 LOK  SABHA

 Monday,  March  19,  979/Phalguna  28,
 3900  (Sake)

 eens

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 (Mr.  Spzaxer  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 Training  and  Visiting  System  of
 Agriculture  extension

 >
 7964,  SHRI  VASANT  SATHE:

 SHRI  VIJAY  KUMAR
 N.  PATIL:

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state:

 (a8)  whether  Government  propose  to
 intreduce  Training  and  Visiting  System
 of  Agriculture  extension  on  the  basis
 of  the  encouraging  results  achieved;

 (b)  if  so,  details  of  the  proposais
 formulated/circulated  to  the  State
 Governments  and  the  reaction  of  the
 Government  to  the  proposal  and  the
 progress  of  the  Training  and  Visiting
 extension  system  introduced  so  far;

 (c)  whether  the  State  Governments
 are  not  inclined  to  adopt  this  system
 and  have  raised  some  objection;

 (d)  if  so,  details  thereof;  and

 (e)  details  of  Central  assistance
 able  for  propagation/adoption  of
 system?
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 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  to
 (e).  A  statement  is  laid  on  the  Table
 of  the  Sabha.

 Statement

 (a)  Yes  Sir.

 (b)  The  “Training  &  Visits”  (T&V)
 agricultural  extension  methodology
 aims  at  ensuring  effective  transfer  of
 know-how  from  research  stations  to
 farmers’  fields.  The  system  involves
 two  stages:  State-I,  “Training”  pro-
 vides  for  transfer  of  technology  from
 the  research  scientists|subject-matter
 specialists  to  extension  workers,  parti-
 cularly  VLWs,  on  a  fixed  day  and
 time,  once  every  fortnight.  Stage-II,
 “Visits”,  provides  for  transfer  of
 know-how  from  the  extension
 workers  through  a  fixed  time  table
 of  visits  once  every  day  or  fortnight
 to  groups  of  farmers  in  each  VIW
 circle.

 Details  guidelines  regarding  the
 approach  have  been  circulated  to  the
 State  Governments.  These  provide
 that  75  per  cent  of  VIWs  should  be
 deployed  exclusively  for  agricultural
 extension  and  agricultural  production
 programme  under  the  control  of  the
 State  Department  of  Agriculture  to
 serve  as  a  well  trained  professional
 extension  service.  A  VIW  is  provided
 broadly  for  a  group  of  500  farm  fami-
 lies  in  intensive  areas  like  major  irrl-
 gation  systems  etc.  and  for  a  group
 of  800  farm  families  in  other  areas.
 One  Agricultural  Extension  Officer  is
 provided  for  supervision  of  8  VLWs.
 Subject-matter  Specialists  are  provid-
 ed  at  a  sub-divisional  level  for  train-
 ing  VLWs.  The  extension  services  is
 placed  under  a  whole-time  Additional
 Director  of  Agriculture  (Zixtension)
 with  suitable  technical  assistance
 under  the  overall  charge  of  Director
 of  Agriculture.
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 Projects  based  on  the  above  ap-
 proach  are  so  far  being  implemented
 with  World  Bank  assistance  in  nine
 States  namely  Assam,  Bihar,  MP.,
 Orissa,  Rajasthan,  West  Bengal,  Har-
 yana,  Gujarat  and  Karnataka.  Sanc-
 tions  have  been  issued  for  covering
 Manipur,  Arunachal  Pradesh  and
 Tripura  without  World  Bank  agsis-
 tance.

 (c)  Other  States  are  ulso  expected
 to  be  covered  gradually.

 (d)  This  question  docs  not  arise.

 (e)  Under  the  centrally  sponsored
 scheme  or  “Strengthening  and  Re-~
 organisation  of  Agricultural  Extension
 Administration  in  the  States",  75  per
 cent  Central  assistance  is  available  for
 additional  requirements  of  Village
 level  Workers,  Agricultural  Exten-
 sion  Officers,  Subject-Matter  Specia-
 lists  at  Sub  divisional  level,  two  Sub-
 ject-Matter  Specialists  at  districi
 level,  basides  provision  of  jeeps  at
 Sub-divisional  level.

 SHRI  VASANT  SATHE:  According
 to  the  statement  issued  by  the  hon.
 Minister  it  is  not  clear  as  to—(a)
 under  whose  expertise  this  scheme  of
 T&V  was  prepared?  Was  it  the  World
 Bank  that  prepared  it?  Was  it  tried
 out  in  any  particular  area  and  if  ‘£0,
 for  what  period?  How  much  expendi-
 ture  was  incurred  and  was  there  any
 evaluation  or  monitoring  made  before
 as  the  Statement  said  it  was  extend-
 ed  to  nine  States?  If  it  has  been  ex-
 tended  to  nine  States,  the  statement
 says,  one  VLW  is  provided  broadly
 for  a  group  of  500  farm  families  and
 one  trained  VLW  is  for  800  farm
 families  in  a  non-irrigated  area.  Ie
 he  trained  m  modern  technology
 which  is  supposed  to  be  transferred!

 MR,  SPEAKER:  This  is  another
 supplementary  question.

 SHRI  VASANT  SATHE:  It  is  80
 ‘vague  and  general  that  ynless  we  get
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 the  first  basic  thing,  how  can  next
 supplementary  arise?

 I  would  like  to  know,  in  the  whole
 country  how  many  such  VL.Ws  have
 been  trained?  What  is  the  financial
 assistance  which  the  Centre  gives  in
 addition  to  the  World  Bank?  So,  let
 us  have  a  complete  picture  of  how
 this  whole  scheme  is  working  apart
 from  the  generalities  that  you  have
 mentioned.

 SHRI  SURJIT  SINGH  BARNALA:
 The  answer  was  given  to  all  the  parts
 of  the  question  and  the  answer  runs
 into  one  whole  page  All  the  detail
 wele  given.  The  hon.  member  has
 now  asked  when  was  the  scheme
 stated?  This  scheme  actually  was
 started  in  Kbaiiff  1974.  This  was
 sterted  with  some  pilot  projects  in
 Chambal  in  Rajasthan  Canal  Area
 and  Chambal  in  Madhya  Pradesh  area
 and  in  Command  Arca  in  Andhra
 Pradesh.  Small  projects  were  start-
 ed.  Having  got  good  results  in  these
 areas  this  was  adopted  in  other  parts
 of  the  country.  Now  :t  is  already
 covering  nine  States  as  have  men-
 tioned  and  some  more  States  are
 being  taken  up.  The  scheme  is  known
 as  T&V—Training  and  Visit  Pro-
 gramme  VLWs  are  not  provided
 training  at  special  institutes  or  in
 colleges  or  anything  like  that.  There
 is  an  inbuilt  system  of  training  of  the
 VLWs.  We  have  a  system  of  VLWs
 already  existing  in  the  countries.
 Now  this  sheme  provides  that  75  per
 cent  of  these  VLWs  will  do  only  the
 extension  work  in  agricuture.
 According  to  this  system,  75  per  cent
 of  the  VLWs  will  have  to  do  the  ex+
 tension  agricultural  work  and  not  the
 other  work.  They  are  assigned  to  &
 number  of  farm  families—~500  farm
 families  in  intensive  areas  and  800
 farm  families  in  areas  which  are  not
 covered  by  intensive  system—so  that
 within  8  period  of  a  week  or  4  days,
 they  can  cover  all  these  families
 After  getting  training  from  the  sub-
 ject  matter  specialists  who  are  there
 to  train  them  in  the  sub-division,  they
 ean  impart  this  training  to  the  farmer,
 The  object  of  this  scheme  ip  to  taloy
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 the  scientific  knowledge  from  insti-
 tutes  and  universities  ultimately  to
 the  farm  level.

 MR.  SPEAKER:  What  is  the  con-
 tribution  made  by  you?

 SHRI  SURJIT  SINGH  BARNALA:
 Under  the  IDA  assistance,  the  States
 were  allocated  like  this:  Assam—8
 million,  Bihar—8  million,  Madhya
 Pradesh—l0  million,  Orissa—20  mil-
 Jion,  Rajasthan—l3  million,  West
 Bengal--2  million,  Gujarat—7  million
 Haryana—6.2  million,  Karnataka—
 l2  million

 SHRI  VASANT  SATHE:  It  has  not
 yet  been  clarified  as  to  what  is  the
 tramma  that  435  umparied  to  these
 VLWs  m  the  field  of  modern  techno-
 logy  breaue  thi  us  what  the  first
 part  cays’

 ‘The  aim  is  ensuring  effective
 transfer  of  knowhow  for  research
 stations  to  farmers’  field.  The  sys-
 tem  involves  two  stages:

 Stage-I  ‘training’  provides  for
 transfer  of  technology  from  the  re-
 search  scientists,  subject  matter
 specialists  to  extension  workers,  par
 ticularly  VLWs  on  a  fixed  day  and
 time,  once  every  fortnight.”

 What  is  the  training  that  is  imparted
 in  modern  technology  once  in  a  for’
 night  to  the  VLWs  and  what  has  been
 the  result  of  this  training?  How  many
 VLWs  have  benefited  from  this  train-
 ing  who  in  turn,  have  imparted  this
 training  to  the  farmers?  Have  you
 made  any  evaluation  report  and  can
 you  place  it  on  the  Table  ef  the
 House?

 SHRI  SURJIT  SINGH  BARNALA:
 Under  this  system,  there  are  subject
 tnatter  specialists  ir.  sub-divisions  like
 subject  matter  specialists  in  agronomy
 plant  protection  and  extension  area.
 The  VLWs  get  their  training  from
 these  people.  And  after  every  48  days
 or  a  week  if  possible,  he  vistis  one
 area.  Areas  are  allecated.  For  Ox.
 ample,  he  is  allocated  500  farm  fami-
 Hes,  He  visits  them

 once
 in  a  fort-
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 night  and  them  the  latest  techni-
 ques  that  a  farmer  has  ६0  apply  in  the
 field,  When  it  is  the  time  of  plough-
 ing,  he  tells  them  what  method  is  to
 be  adopted  for  ploughing,  how  deep
 ploughing  should  be,  which  is  the  best
 implement  for  ploughing,  ete.  If  it  is
 seeding  time,  then  he  will  tell  them
 what  type  of  seeding  is  to  be  done,
 what  type  of  seed  is  to  be  procured,
 whether  ferhliser  is  to  be  used  along
 with  that  etc.  So,  he  has  to  visit  cer.
 tain  areas  on  a  certain  date,  This  is
 a  very  good  system

 SHRI  VASANT  SATHE:  Wave  you
 received  any  evaluation  report’

 SHRI  SURJIT  SINGH  BARNALA:
 In  Chimbal  area  of  Rajasthan,  before
 the  start  of  the  project,  the  yield  of
 paddy  was  20.49  ouintal  per  hectare
 and  in  1978-79,  after  the  start  of  the
 project,  2  has  gone  upto  43.68  quintals
 per  hectare.

 SHRI  VASANT  SATHE.  Is  it  attri-
 butable  to  this?

 SHRI  SURJIT  SINGH  BARNALA:
 This  is  mainly  because  cf  this  system.
 Similarly,  in  jowar  the  yield  was  2.39
 quintals  per  hectare,  it  has  gone  up  to
 8.30  quintals.  Similarly,  in  other  areas
 also  this  has  been  done.  For  example,
 in  the  Command  Area  of  Andhra
 Pradesh,  in  Pochempadu  area,  before
 this  system  was  started  there,  irrigated
 paddy  was  22.85.  Now  it  hag  gone  up
 to  30.05,  an  increase  of  53  per  cent
 Similarly,  in  Nagarjuna  Sagar,  from
 23.20  it  has  gone  up  to  33.87.

 MR.  SPEAKER;  It  is  a  long  list,  you
 ean  place  it  on  the  Table.

 SHRI  SURJIT  SINGH  BARNALA:
 Similarly,  there  is  a  beat  sugar  pro~
 ject  also  in  Rajasthan,  in  the  Ganga-
 nagar  area.

 MR.  SPEAKER:  You  cannot  give  an
 answer  like  this.  I!  is  a  long  answer.

 SHRI  VASANT  SATHE:  Please  give
 us  a  report.



 SHRI  SURJIT  SINGH  BARNALA:
 It  ig  not  only  that.  We  have  seen
 some  work.  Specially,  there  has  been
 some  monitoring  of  the  work  of  VLWs.
 I  may  mention  about  one.

 SHRI  VASANT  SATHE:  Why  don’t
 you  place  a  Report  on  the  Table?

 SHRI  SURJIT  SINGH  BARNALA:
 I  can  place  the  evaluation  report,

 wt  सारत  भूषण:  माननीय  मंत्री  जी  ने  जो  देश
 में  कृषि  विकास  के  आंकड़े  दिये  हैं,  उससे  यह  तो  समझ
 में  भावा  है  कि  विकास  हो  रहा  है,  किन्तु  इस  योजना
 से  पूर्व  देश  में  कृषि  का  विकास  हुआ  ही  नहीं  भौर  इस
 योजना  ने  ही  कृषि  विकास  में  कर  दिया  है,  यह  मैं  नहीं
 मातता  t  देश  की  कृषि  में  निरस्तर  विकास  हो  रहा  है
 झौर  उस  विकास  का  सारा  श्रेय  इस  योजना  को  नहीं
 दिया  जा  सकता।

 इस  योजना  में  जो  काम  भ्राम-सेवक  को  सौंपा  गया
 है,  क्या  इसको  कोई  चेकिंग  होती  है  कि  पन्द्रहवें  विन
 जिस  परिवार  को  उसे  देखना  चाहिये,  वह  उसे  देखता
 भी  है  या  नहीं  ?  मेरा  अनुभव  तो  यह  है  कि  पिछले  6
 महीनें  से  ग्राम  सेवक  ने,  चूंकि  में  भी  एक  किसान हूं, किसान  परिवार  से  झाता  हूं,  मुझ  से  भी  उसने  भट
 बहीं  की  मेरा  कहना  यह  है  कि  योजनाएं  कागज  पर
 बनाकर  समाप्त  कर  दी  जाती  हैं।  देश  की  प्रगति में
 जो  विकास  हो  रहा  है  उसका  सारा  श्रेय  इस  योजना
 को  देना  ठीक  नहीं  है।

 MR.  SPEAKER:  Mr.  Bharat
 Bhushan,  you  are  giving  only  a  lec-
 ture.  Kindly  come  to  the  proper  ques-
 tion.

 जी  भारत  भूषण:  मैं  मंत्री  जी  से  जानना  चाहता
 हूं  कि  इस  योजना  की  उपयोगिता  की  जांच  कराने
 का  क्‍या  उनका  कोई  विचार  है  कि  हस  योजना  पर
 खेत  भौर  गांव  में  किस  प्रकार  से  अमल  हो  रहा  है?

 मी  सुरजीत  सिह  बरनाला:  माननीय  सदस्य  को
 एतराज  इस  वजह  से  हो  रहा  है  कि  उनके  खेत  में  कोई
 बी०एल०डम्लू०  नहीं  गया  है।  उनको  झभी  यह  बात
 पता  ही  नहीं  है  कि  यू०पी०  में  यह  स्कीम  प्रभी  लागू
 नहीं  की  गईं  है।  इसलिये  बहां  वी०एल  ०डब्ल्यू  ०  की
 जिम्मेदारी  हम  कैसे  ठहरा  सकते  हैं।

 नहीं  है।  पंजाब,  तमिलनाडु  झौर  मू०पी०  उसमें

 है.
 यह  स्कीम  वहां  भी

 लाग  हो
 सके  इसके  लिये

 प्रोजेक्ट  बना  कर  है।

 इसमें  छोटे-बड़े  सभी  भाते  हैं।  बी०एल ०  डब्ल्यू०  की
 लगाई  गई  है,  उसे  सभी  का  इन्टरेस्ट  देखना  है

 छोटे  काश्तकार  हों  या  बड़े  काश्तकार  हों।

 Permission  for  transfer  of  land  in
 colonies  to  be  regularised  in  Delhi

 *365.  SHRI  HALIMUDDIN  AHMED:
 Will  the  Minister  of  WORKS  &  HOUS-
 ING  &  SUPPLY  AND  REHABILITA-
 TION  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  trans-
 fer  of  land  ३5  not  permitted  even  in
 those  colonies  which  are  to  be  regu-
 larised  and  the  names  of  those  colonies
 have  been  published  in  newspapers  for
 regularisation;

 (b)  if  so,  when  the  registration  of
 such  land  will  be  opened  in  Delhi;
 and.

 sad  पंजाब  भी  भाता  है,  झसी  पंजाब  में  स्कीम
 साय

 मल्टी

 (c)  if  not,  why  land  transfer  is  not
 registered  in  unauthorised  colonies
 which  are  to  be  regularised?

 निर्माण  और  झायास  तथा  पूति  जौर  पुनर्भास
 संत्रालय  में  राज्य  मंत्री  (भी  राम  किकर)  (क)से  (ग.
 झनाधिकृत  कालोनियों  की  भूमि  का  भ्रन्तरण  दिल्‍ली  के
 झन्य  क्षेत्रों  की  भांति  दिल्ली  भूमि  (भ्रन्तरण  पर  प्रति-
 बंध)  प्धिनियम,  .972  के  उपबंधों  की  शर्तों  के भनुसार
 किया  जाता  है  जिसके  झन्तर्गत  उस  भूमि  का  भन्तरण
 बजित  है,  सिवाए  उस  मामले  के  जिसमें  सक्षम  प्राधिकारी
 की  लिखित  पूर्व  प्रनुमति  ले  ली  गई  है,  जिसे  दिल्‍ली  के
 झायोजनागत  विकास  के  लिए  भूमि  झजन  योजता
 के  कार्यान्वयन  के  लिए  अजित  किया  गया  है  भ्यवा
 किए  जाने  का  प्रस्ताव  है।  दिल्ली  प्रशासन में  श्रन्य
 भूमि  के  प्रन्तरण  छे  मामले  में  कोई  प्रतिधन्ध  नहीं
 लगाया  ह््भा  है।

 SHRI  HALIMUDDIN  AHMED:  प्
 viously  we  came  te  know  from  the
 papers  that  the  Government  had  inten
 tion  to  regularise  the  wnautheriped
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 colonies  in  Delhi.  In  this  connection,
 may  I  know  from  the  hon.  Minister
 whether  any  unauthorised  colony  in
 Delhi  has  been  regularised  uptil  now
 and  if  so  what  is  the  number  of  such
 colonies  if  not,  whether  there  is  such
 a  plan  of  regularisation  before  the
 Government?

 THE  MINISTER  OF  WORKS  &
 HOUSING  &  SUPPLY  AND  REHABI-
 LITATION  (SHRI  SIKANDAR
 BAKHT):  The  question  related  to  the
 transfer  of  land  which  is  under  the
 unauthorised  colonies.  But  I  may
 inform  the  hon.  Member  that  30  un-
 authorised  colonies  have  already  been
 regularised  and  the  survey  of  most  of
 the  un-authorised  colonies  have  been
 completed  and  in  due  course  they  will
 all  be  regularised

 SHRI  HALIMUDDIN  AHMED:  I
 would  like  to  know  whether  the  un-
 authorised  colonies  are  under  the
 Development  Plan  of  the  Government
 and  whether  the  land  in  the  colonies
 of  Delhi  have  been  acquired  or  taken
 up  for  planned  development  of  Dethi.
 If  so,  what  igs  the  detailed  pregramme
 and  when  will  it  be  implemented?,

 SHRI  SIKANDAR  BAKHT:  Except-
 ing  the  Government  land  and  the  lands
 which  are  under  approved  colonies,
 practically,  the  entire  land  in  the  un-
 banisable  limits  of  Delhi  is  acquired  or
 under  acquisition.  Unauthorised  lands
 can  also  be  on  these  required  lands.
 There  are  a  number  of  conditions  which
 are  to  be  fulfilled  while  the  colonies
 are  being  regularised.  If  the  hon.  Mem-
 ber  wants,  I  can  tell  him  all  the  details.
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 feat  जगह  फ्रेवरिटम्म  हुआ  है,  ताकि  इस  बारे  में  कोई
 करयागक  हो  एके!  छा

 भी  सिफन्‍दर  बचत:  जिस  समय  तक  के  लिए  यह
 ऐलान  किया  गया  है,  उस  समय  तक  छी  जितमी  प्रन-
 एथाराइज्ड  कालोनीज़  है,  वे  सभी  रेगुलराइश  की
 जायेंगी।  इस  बारे  में  कोई  सिलेक्टिव  तरीका  नहीं
 होगा,  बल्कि  उन  सभी  इरगुलर  कालोनीज़  का  रेगुलराइ-
 जेशन  कर  दिया  जायेगा,  जो  इस  बारे  में  मुकरेरं  काइ-
 टेरिया  को  पूरा  करती  हैं।  क्राइटेरिया  मे  हैँ  कि  जिन
 कालोनीज़  के  रहने  से  कम  से  कम  डिसटबेन्स  हो,  उन्हें
 रेगुलराइज़  किया  जायेगा।  अगर  थोड़ी

 बहुत
 डिसटबेंस

 हो,  याभी  भगर  सड़क,  स्कूल,  डिस्पेसरी  पौर  कम्युनिटी
 परपज्िज्ञ  के  लिए  जगह  की  ज़रूरत  हो,  तो  इत्तल-
 इमकान  उन  लोगों  को  वही  रीहैबिलिटेट  करने  की  कोशिश
 की  जायेगी,  भौर  भ्रगर  ऐसा  न  हो  सका,  तो  उन्हें

 डु की  कालोनीज़  में  ले  जाया  जायेगा।  इस  बारे
 सम्बर  भाफ़  कन्डीशन्ज़  हैं।  लेकिन  हर  कालोनी  के
 लिए  कोई  तख़सीए  नहीं  है  कि  फलां  कालीनी  को  रेगुन
 लराहज  किया  जायेगा  कौर  फ़लां  को  नहीं  किया  जायेगा
 दिल्‍ली  एडमिनिस्ट्रेशन  के  लैवल  पर  लेफ़िटनेंट-गवर्लेर
 की  सवारत  में  एक  इस्प्लीमेंटेशन  कमेटी  बनाई  गई  है,
 ओ  रेगुलाइजेशन  के  मामलात  को  देख  रही  है।
 SHRI  VASANT  SATHE:  Is  it  true

 that  in  a  colony  called  Ranjit  Nagar,
 the  land  which  was  meant  for  lowin-
 come  group  people  instead  of  regulazis-
 ing  it  for  them,  recently  a  piece  of
 about  ten  acres  of  land  was  auctioned
 at  the  rate  of  Rs.  5000  per  square  yard?
 Who  would  have  been  the  people  who
 would  have  bought  this  land?  In  your
 regularisation,  are  you  favouring  the
 fellows  by  auctioning  it  in  their  favouy
 or  are  you  helping  the  poor  to  whom
 it  was  meant?

 MR.  SPEAKER:  It  does  not  urise.

 SHRI  SIKANDAR  BAKHT:  In
 fact,  I  needed  your  direction  because
 it  does  not  arise  from  the  original
 question.

 MR.  SPEAKER:  Q,  367-Absent,  Q.
 368  have  been  transferred  to  other
 Ministry.

 Adequate  share  for  women  in
 development  efforts

 *369.  SHRI  SURENDRA  SBIKRAM:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  refer  to  the  reply  given
 to,  Unstarred  Question  No.  852  on  the
 5th  March,  i979  regarding  allocation
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 for  programmes  relating  to  women  and
 state:

 (a)  what  suggestions  he  has  made
 to  the  State  Chef  Ministers  to  see  that
 women  get  adequate  share  in  develop-
 mental  efforts;  and

 (b)  the  percentage  of  total  benefits
 flowing  from  developmental  activities
 that  has  been  going  to  women  pre-
 sently?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  (SHRI-
 MATI  RENUKA  DEVI  BARKATAKI):
 (a)  It  has  been  suggested  that  a  be-
 ginning  should  be  made  in  all  sectors
 of  the  Staite  Plan  tc  earmark  a  reason-
 able  percentage  of  the  allocations—
 physical  and  financial—for  programmes
 relating  to  women.  While  formulating
 programmes  or  projects,  their  impact
 on  women  studied,  their  negative  im-
 pact  on  women  eliminated  and  positive
 benefits  to  women  ensured.  जा  all
 programmes,  implementing  agencies
 and  Officials  be  given  physical  and
 financial  targets  to  ensure  adequate
 share  of  the  intended  benefits  of  such
 programmes  to  women.

 (b)  in  the  Draft  Five  Year  Plan—
 978—83,  women  welfare  has  been
 accorded  higher  priority  under  social
 welfare  sector.  20.03  per  cent  of  the
 total  outlay  has  been  specifically  ear-
 marked  for  women  welfare.  This  is
 besides  the  benefits  which  will  accrue
 to  women  in  other  programmes  under
 social  welfare  sector,  like  ICDS,  wel-
 fare  of  handicapped,  programmes  under
 the  Central  Social  Welfare  Board  and
 Programmes  under  Health  and  Family
 Welfare,  Education,  Agriculture,  Rural
 Development  and  others  in  which  sepe-
 rate  allecation  for  women  have  not

 been  earmarked.

 aft  विकेल  :  प्रध्यक्ष  महीदय,  भन्तर्राष्ट्रीय
 महिला  हि  जा  चुका  है  भौर  इस  साल  बच्चों
 का  धन्तर्राष्ट्रीय  वर्ष  सनाया  जा  रहा  है।  मै  श्राप  के
 वारों  सानसीय  मंत्री  जो  और  सरफार  से  कहता  चाहता

 1
 चर्ष  तो  हम  मनाते  हैं,  हीक  है,  लेकिन  इस  का
 सारा  पढ़े  लिखे  परिवारों  शौर  शहरों  तक  सीमित

 रह  जाता है।  देहातों  में  झगर इस इस  का  |  कराया जाय
 थी  पता  चलेगा  कि  हां  किसी  को  इसकी  जानकारी
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 प्रदेश  में  80  प्रतिशत  सहिलाधों  की
 ड्  स्तर  कब  ह  अन्तर्राष्ट्रीय  महिला
 वर्ष  मनाया  गया ।...  (श्यंवधान)  देहात  में
 शिक्षा  की  बड़ी  भारी  कमी  है  भौर  बड़ा  पिछडापन  है।
 बहुत  सी  गरीब  हमारी  प्रल्पसब्यक,  हरिजन  या  पिछड़ी
 जातियों  की  महिलाएं  है  या  बहुत  सी  विधवाएं  बेचारी
 है  जो  उपले  पाथ  कर  या  चक्की  पीसकर  गुजर  करती  हैं।
 तो  मै  जानना  चाहता  हूं  कि  क्‍या  माननीय  मंत्री  जी
 देहाती  क्षेत्रों  का  सर्वेक्षण  कराएंगे  झौर  ग्रामीण-क्षेत्रों
 के  लिए  कितना  रुपया  इस  में  से  एलाट  किया  गया  है
 यह  बताने  की  पा  करेंगे।

 SHRIMATI  RENUKA  DEVI  BAR-
 KATARI:  Sir,  I  agree  with  the  hon.
 Member.  According  to  the  Constitutian,
 we  have  to  give  equal  share  and  op-
 portunity  to  women.  But  im  the  last
 three  decades  of  oyr  independence,
 that  constitutional  guarantee  has  not
 been  translated  into  reality,  we  nave
 not  got  it.  (Interruptions).  Yes,  4  am
 one  of  them.

 MR.  SPEAKER:  Now,  you  represent
 the  Government.

 SHRIMATI]  RENUKA  DEVI  BAR-
 KATAKI:  I  represent  the  Government
 as  well  as  the  women.  I  feel  in  that
 way.  During  last  3  decades  we  coud
 not  guarantee  that  equality,  though  the
 Constitution  has  given  it.  The  hon.
 Member  has  asked  whether  we  have
 made  any  survey  in  the  rural  areas.
 In  this  connection,  I  may  point  out
 that  survey  has  not  yet  been  made.  But
 from  time  to  time,  a  sectional  survey
 has  been  made  and  en  that  basis  the
 Planning  Commission  has  fixed  some
 physical  target  as  well  as  financial
 target  in  this  matter,

 थी  सुरेख  विक्रम:  अध्यक्ष  महोदय,  वह  जो
 20.03  चरसेंट  रखा  है,  में  जानना  चाहता  हूं  कि
 दोढल  धनराशि इस  में  कितनी  है  भौर  उस  में
 का  हिस्सा

 ्
 है?  साथ  ही  प्रदेश-बार  ब्यौरा

 मंत्री  जी  के  प्रस  हो  तो  उत्तर  प्रदेश,  मध्य  प्रदेश  भौर
 विहार इन  तीमों  प्रदेशों  का  कितना  कितना  है,  यह  बताने
 की  कृपा  करेंगे।

 MR.  SPEAKER:  For  that  she  requires
 time.

 SHRIMATI  RENUKA  DEVI  BAR-
 KATARI:  Sir,  I  have  mentioned  a

 = 20.03  per  cent  of  the  total  outlay.  Out
 of  the  total  outlay  of  Ra  35  crores

 i
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 provided  for  the  social  welfare  pro-
 grammes,  Rs.  26.l4  crores  have  been
 provided  for  women’s  welfare.  So  far
 as  the  States  are  concerned,  the  Minis-
 ter  for  Education  and  Social  Welfare
 and  Culture  has  writfen  to  all  the
 State  Ministers  to  fix  the  target,  poth
 physical  as  well  as  financial  targets.
 In  response  to  that,  we  have  got  reply
 from  40  of  the  States  only  and  some
 of  the  States  have  just  acknowledged
 the  receipt  of  the  letter.  They  have
 not  informed  what  is  the  physical  tar-
 get  and  what  is  the  financial  target
 that  they  have  made.

 it  विजन  कुमार  भलहोत्रा  :  श्रध्यक्ष  महोदय,
 में  माननीय  मंत्री  महोदय  से  जानना  चाहता  हूं  क्‍या
 यह  सच  है  कि  जितना  रुपया  पिछले  साल  बीमेन  वेल-
 फेयर  के  लिए  प्लान  में  रखा  गया  था  उसके  मुकाबले
 इस  साल  काफी  रेड्यूस  कर  दिया  गया  है?  पिछले
 साल  20  करोड़  रुपया  सोशल  वेलफेयर  के  लिए  सेन्द्रल
 प्लान  में  रखा  गया  था  जोकि  इस  साल  8  करोड़
 रह  गया  है।  परसेंटेज  के  हिसाब  से  भी  वह  घट  गया  है  t
 क्या  मंत्री  महोदय  उस  कठौती  को  बहाल  करने  बल्कि
 उसको  शौर  ज्यादा  बढ़ाने  की  व्यवस्था  करेंगे?

 SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI:  So  far  as  my  knowledge
 goes,  so  far  plan  allocation  for
 women  welfare  is  concerned,  it  is  not
 curtailed.

 aft  कपनाथ  सिंह  यादव:  भप्रध्यक्ष  महोदय,  हमारे
 संविधान  में  महिलाधों  के  लिए,  शेढ्यूरुडे  कास्ट्स,  शेड्यूल्ड
 ट्राइब्स  के  लिए  तथा  पिछड़े  वर्गों  क ेलिए  समान  अवसर
 नहीं,  विशेष  प्रबसर  का  प्रावधान  किया.  गया  हैं।  क्‍या
 अंत्ती  जी  इस  विशेष  प्रजबसर  के  सिद्धांत  को  बेखाते  हुए

 जायें  ?

 SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI:  So  far  as  reservation  is
 concerned,  there  ig  no  such  proposal
 before  the  Government  to  make  reser-
 vation  for  women,  So  far  as  school
 education  for  women  and  girls  in  the
 villages  is  concerned,  it  depends  upon
 the  State  Government.

 MR,  SPEAKER:  I  think  reservation
 is  required  for  men!
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 SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI:  We  can  pass  a  छ  to  give
 reservation  to  men.  So  far  women  are
 concerned,  we  do  not  have,  at  this
 moment,  any  proposal  before  us.  So
 far  as  girl  schools  in  a  village  are
 concerned,  it  entirely  depends  upon  the
 State  Government's  initiative.

 श्री  क्रार०  एलं०  क्रील  :  अध्यक्ष  महोदय,  भारतीय
 संविधान  में  ईक्वलिटी  बिफोर  ला  एण्ड  इक्यल  प्रोटेकशन
 झाफ  ला  की  बात  कही  गई  है  लेकिन  कुछ  धर्म-पंथों
 में  समानता  का  भ्रधिकार  नहीं  दिया  गया  है।  जैसे
 रामचरितमानस  में  लिखा  हुभा  है:

 “पूजिए  विप्र  सकल  गुण  होना
 शुद्र  न  पूणिए  गुण  गण  ज्ञान  प्रयीणा 1”

 “होल  गवार  शूद्र  पशु  नारी
 यह  सब  ताड़न  के  भ्रधिकारी  i”

 इस  प्रकार  से  बहां  पर  हक्‍्वैलिटी  नहीं  दी  गई  है।  इस-
 लिए  क्या  सरकार  ऐसे  धर्म-म्रंथों  पर  प्रतिबंध  लगायेगी  ?
 इसी  तरह  से

 बा  सी  मलिक  ्
 है।  क्‍या

 मनुस्मृति  के  पर  भी  प्रतिबन्ध  लगायेगी  जोकि
 समानता  की  विरोधी  है।

 SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI:  There  is  no  question  of
 banning  any  religious  book  or  religious
 institution.

 SOME  HON,  MEMBERS:  Why  not?

 SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI:  So  far  as  superstition  is  con-
 cerned,  we  have,  to  go  a  long  way  to
 win  the  battle  against  superstition.

 Suspension  of  direct  supply  of  fertiliser
 to  West  Bengal

 +
 *37t.  SHRI  PIUS  TIRKEY:

 DR.  BIJOY  MONDAL:

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state:

 (a)  whether  Central  Government
 have  stopped  direct  supply  of  fertiliser
 to  West  Bengal  with  effect  from  Nev-
 ember,  1978;

 (0)  if  so,  the  reasons  thereof;  and
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 (ec)  whether  Government  of  India
 are  aware  that  the  stoppage  of  supply
 of  fertilisers  will  lead  to  a  serious
 situation  in  that  State?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  No,
 Sir.  There  has  been  no  change  in  the
 system  of  supply  of  indigenous  and
 imported  fertilisers  to  West  Bengal.

 (b)  and  (c).  Question  does  not
 arise.

 SHRI  PIUS  TIRKEY:  I  would  like
 to  ask  the  hon.  Minister  what  is  the
 present  quota  sanctioned  for  the  State
 and  how  much  the  Government  of
 West  Bengal  had  asked  for  fertiliser
 to  meet  the  demand  of  the  State  in
 1977-78.

 SHRI  SURJIT  SINGH  BARNALA:
 We  have  been  meeting  the  demand
 of  the  State  Government.  In  fact,  for
 each  season,  in  consultation  with  the
 State  Government,  a  quota  is  fixed  for
 the  State  and  we  iry  that  the  fertiliser
 reaches  the  State  in  time,  and  here
 also,  in  this  case,  we  have  been  meet-
 ing  the  demand  of  the  State,  whatever
 we  receive.

 SHRI  PIUS  TIRKEY:  I  have  asked
 a@  specific  question  about  the  quota—
 what  the  West  Bengal  Government  has
 asked  for.  He  has  not  replied  to
 that.

 SHRI  SURJIT  SINGH  BARNALA:
 They  has  asked  for  N-—02,000  tonnes,
 that  meang  10,2000  tonnes,  P—272,50,00
 tonnes  and  K—26,40,000  tonnes,  This
 is  what  they  had  asked  for.  This  was
 te  be  supplied  through  the  manufac-
 turers  and  also  through  the  imported
 fertiliser  known  as  pool.  And  out  of
 this  total,  88.32,000  ‘tonnes  of  N,
 $7.45,000  tonnes  of  P  and  23.45,000
 tonnes  of  K  was  supplied  to  the  State.
 This  quantity  was  lifted  by  the  State.

 SHRI  PIUS  TIRKEY:  What  is  the
 percentage  of  quantum  of  indigenous
 and  imported  fertiliser  given  to  West
 Bengal?
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 SHRI  SURJIT  SINGH  BARNALA:
 So  far  as  the  manufacture  of  indi-
 genous  fertiliser  is  concerned,  N  was
 to  be  supplied  48.58,000  tonnes,  P
 20.73,000  tonnes  and  K  6.14,000  tonnes.
 And  out  of  pool,  N  was  §3.72,000-
 tonnes,  P  wag  7.13,000  tonnes  and  K
 20.26,000  tonnes.

 DR.  BIJOY  MONDAL:  The  West
 Bengal  Government  has  not  been  self-
 sufficient  in  production  of  foodgrains.
 Several  districts  were  affected  due  to
 unprecedented  floods  and  the  crops
 were  destroyed.  This  year,  when  the
 people  of  our  province  wanted  fertili-
 ser  for  potato  and  wheat  cultivation,
 that  quantity  was  not  supplied  to
 them.  At  least,  the  authority  informed
 us  that  we  are  getting  very  much  less
 quantity  of  fertiliser.  May  I  ask  the
 hon.  Minister  whether  he  will  increase
 the  quota  of  fertiliser  for  West
 Bengal?

 SHRI  SURJIT  SINGH  BARNALA:
 Just  after  the  floods,  we  sent  special
 teams  to  assess  their  requirement  of
 the  State  Government,  particularly  in
 view  of  the  floods  that  had  affected
 the  State,  and  we  allocated  according
 to  the  requirements  of  the  State  Gov-
 ernment.  And  even  now,  we  are  will-
 ing  to  allocate  any  amount  of  fertiliser
 ag  the  State  Government  requires.
 There  is  no  dearth  of  fertiliser.

 SHRI  SUSHIL  KUMAR  DHARA:
 West  Bengal  has  one  crore  and  36  lakh
 807९४  of  cultivable  land.  Does  the
 Minister  think  that  they  can  meet  the
 total  requirement  of  the  State  Govern-
 ment  by  putting  the  proper  manure
 in  the  land?

 SHRI  SURJIT  SINGH  BARNALA:
 There  are  different  types  of  questions
 I  have  already  stated  that  it  depends
 on  the  requirement  of  the  State  Gov-
 ernment.  The  State  Government  has
 to  assess  their  own  requirement,
 according  to  the  informatien  they  get
 from  the  field,  from  their  district,  and
 if  they  tell  us  theiz  requirement,  we
 discuss  it  with  them  and  then  we
 decide  how  it  is  fo  be  supplied,
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 I  would  like  to  know  from
 e  hon.  Minister  what  is  the  total
 ount  of  NPK-wise  fertiliser  we  are

 ing  to  import  in  this  year.
 SHRI  SURJIT  SINGH  BARNALA:

 dees  not  arise  from  the  question.
 is  not  possible  for  me  to  answer  it.

 \tlotment  of  D.D.A.  Flats  to  members
 )f  Parliament  on  deferred  payment

 system

 *372.  SHRI  PURNANRAYAN
 MINHA:  Will  the  Minister  of  WORKS
 {ND  HOUSING  AND  SUPPLY  AND
 ?EHABILITATION  be  pleased  to
 tate:

 (a)  whether  Government  have  de-
 ided  to  stop  allotment  of  D.D.A.
 ‘ats  to  the  Members  of  Parliament  on
 Jeferred  payment  system;

 (b)  whether  the  Government  are
 aware  that  only  a  few  of  the  M.Ps.
 have  ‘got  such  flats  and  the  bulk  of
 the  lower  middle  class  M.Ps.  have  not
 tot  the  chance  to  acquire  any  flat  till
 low;

 (९)  whether  Government  will  throw
 open  D.D.A.  Flats  for  M.Ps.  also  s0
 that  those  who  have  made  up  their
 ninds  in  the  two  years  that  have
 ‘lapsed  of  the  Sixth  Lok  Sabha,  may
 ake  a  chance  to  acquire  a  flat;  and

 (d)  if  not,  why  not?

 निर्माण  झोर  झाचास  लया  क्ति  धौर
 क् संज्ञालव में  राज्य  भंत्री  (भी  राम  कफिकर)  :  (क)  जी,

 नहीं।  केबल  संसद  सदस्यों  के  लिए  पृथक  झारक्षण  को
 समाप्त कर  दिया  बया है।

 ि)  जी  हां।

 (ग)  दिल्‍ली  विकास  प्राप्रकरण  की  सभी  सामान्य
 प्रावास  योजनाझों  के  लिए  संसद  सदस्य  पाल  हैं।

 (ध)  ब्रशन'  ही  नहीं  उठता  a

 SHRI  PURNANARAYAN  SINHA:
 Along  with  my  question,  there  are
 three  questions,  ‘The  ballot  favoured
 that.  DDA  questions  are  te,  be  dis-
 Cussed  in  the  House.  This  answer
 8iven  ig  not  only  antiJanata  but  also

 Oral  Answers  8

 against  the  principle  of  national  inte-
 gration.  Delhiwalas  think  that  the
 demographic  profile  of  Delhi  will  ve
 changed  by  allotting  more  houses  to
 the  Members  of  Parliament  coming
 from  different  corners  of  the  country.
 You  know  that  86  per  cent  of  the
 Members  of  the  present  House  are  be-
 low  the  subsistence  line.  I  do  not  say
 poverty  line  They  require  some
 accommodation  for  their  own  use.
 They  do  not  have  black-meney  in  their
 brief-cases  to  go  out  and  bid  with  the
 public  for  the  plots,  houses  in  DDA.
 So,  my  question  is  that  a  little  sons
 of  the  soil  attitude  practised  by  DDA
 should  be  done  away  with.  Whether
 the  Minister  is  prepared  to  open  up,
 once  more,  an  opportunity  for  the
 Members  to  buy  some  flats  in  the
 middle  income  or  low  income  group  :n
 Delhi  under  the  DDA.

 श्री  रास  किकर  :  सवाल  जो  किया  गया  है  वह
 कुछ  और  है  1  भ्रब  एम०  पीज  का  जो  कोटा  निर्धारित
 था,  वह  समाप्त  कर  दिया  गया  है।  बावेजा  कमेटी  की
 रिपोर्ट  भाई  है  उस  के  भ्राधार  पर  2  जनवरी,  978
 से  संसद  सदस्यों  का  भारक्तित  कोटा  समाप्त  किया  गया

 हे
 और  संसद  सदस्य  भव

 ्  साले  घोर
 हैसियत

 मकान  प्राप्त  कर  सकते  हैं  ।  र  प्लाट्स
 लेने  से  उन  को  अंचित  नहीं  किया  गया है  ।

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  There  way  a  question  of  sons
 of  the  soil.  There  is  no  discrimina-
 tion  between  M.Ps  from  Delhi  and
 MPs  from  outside  Delhi.

 SHRI  PURNANARAYAN  SINHA:
 Since  the  settlement  of  land  and  also
 transfer  of  land  in  Delhi  is  controlled
 by  the  Government,  this  is  only  ag  a
 last  resort  of  the  Government  to  con-
 trol  it  in  Delhi  and  there  is  no  freedom
 for  its  purchase.  The  economic  posi-
 tion  of  the  Members  of  Parliament  i%
 not  so  good  as  that  of  the  brief  case
 holders  with  black  money.  In  order  to
 give  relief  to  the  Members  of  Parlia-
 ment,  will  Government  do  away  with
 all  the  charges—rentals,  etc.  on  flats
 given  to  the  Members  of  Parliament
 so  that  they  can  live  in  a  little  bit  of
 comfort  in  good  houses.  Now  the
 houses  are  not  good.
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 MR  SPEAKER  Members  of  Parha-
 ment  are  not  entitled  to  rent  free
 accommodation

 SHRI  PURNANARAYAN'  SINHA
 Members  should  be  given  rent  free
 accommodation  in  Delhi  so  long  as
 they  are  Members  o.  Parhament  Is
 Goveinment  going  to  do  away  with
 rent?

 SHRI  SIKANDAR  BAKHT  This
 question  does  not  arise  from  the
 Original  question

 MR  SPEAKER  For  questions  relat-
 ing  to  Members  of  Parhament,  every-
 thing  is  relevant

 को  राम  बिलास  पासवाम  मैंने  एक  बार  सिकन्दर
 बख्त  साहब  से  कहा  था  कि  दिल्‍ली  में

 ण्
 या  प्लाट्स

 बही  मेम्बर  झाफ  पालियामेट  ले  सकते  है  जो  या  तो

 ह
 सम्पन्न  परिवारों  के  हो  या  जिन्होंने  ग़लत  तरीके

 पैसे  का  जेन  किया  हो  ।  में  ऐसा  समझता  हू  कि  जो
 भेम्बर  भाफ़  पालियामेंट
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 बसर  किये  होगे,  उन  के  पास  इन  को  लेने  के  लिए
 एक  पैसा  भी  नही  रहा  होगा  ।  इस  में  काई  भ्रतिश्योक्ति
 नहीं  है।  मेरा  कहना  यह  है  कि  जितने  भी  मेम्बर  आफ
 चपालियामेंट  ने  भ्रभी  तक  दिल्‍ली  में  मकान  लिये  है,  वे
 मेम्बर  झाफ  पालियामेंट  निश्चित  रूप  से  सुखी-सम्पन्न
 चरो  के  होंगे,  भाप  भाकड़े  उठा  कर  देख  लोजिए,  या

 चेले  शोग  होगे  जिन  के  पास  नम्बर  2  का  पैसा  होगा  ।
 इसलिए  मैं  भाप  के  माध्यम  से  मती  महोदय  से  यह
 पूछना  चाहता  हू  कि  भ्रभी  तक  कितने  मेम्बर  भाफ
 घालियामेंट  को  भाप  ने  मकान  दिये  है  झौर  उन  में
 कितने  मेम्बर  झाफ  पालियामेट  हरिजन  या  भ्रादिवासी
 हैं  तथा  भविष्य  मे  झाप  इस  तरह  का  कानून  बनाएगे  कि
 मेम्बर  झाफ  पालियामेट  के  लिए  जो  निश्चित  कोटा
 &  झौर  जिस  में  लिए  20,  30  हज़ार  रुपया  पहले  देना
 पडता  है,  उस  को  भाप  समाप्त  कर  देगे  ।

 शी  सिकन्‍दर  बढत  मैं  इस  जोड़  को  दोहराना
 चाहता  हु  कि  गवर्नेमेंट  ने  जो  यह  फैसला  किया  है,  वह
 बावेजा  कमेटी  को  रिपोर्ट  बाते  के  दाद  किया  है  t
 आवेजा  कमेटी  की  रिपोर्ट  में  यह  रिकमेडेशन  दर्ज  है  t
 मैं  भ्राप को  यह  भी  बता दू  कि  रिजर्वेशन  करते  करते
 सह  हालत  हो  गई  थी  कि  जो  मकानात  बनते  थे,  उन  मे  से

 94  फ़रीसदी  मकान  किसी  ने  किसी  रिजण्डं  केठेगिरी  को
 हे
 ्  चि  गह  ्

 केबल  9
 नि मकान  i  thre  सही  था  ।  एम०  पीज

 के  लिए  जो  रिजर्वेशन  रखा  मया  था  वह  हेढ  परसेन्ट
 का  था,  ज्यादा  का  नही  था  लेकिन  उस  डेढ़  प्रसेन्ट
 शिंजलेशन  को  भी  ख़त्म  कर  दिया  गया  है  ।  यह  जो

 सुबाल का
 है  कि  किततों  को  दिये  ें  झौर  कितनों  को

 लहीं  दिये  गये,  इस  के  लिए  नोटिस  चाहिए  ny
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 SHRI  0  N  VISVANATHAN:  DD.A.
 is  not  going  to  allci  flats  to  the  Mem-
 bers  of  Parliament  under  special  cate-
 gory  quota  At  the  same  time  there
 would  not  be  any  concession  for  9९
 Membcry  of  Parliament  for  payment  of
 initial  amount  of  Rs  ‘15,000  or  some-
 thing  like  that  Will  hon  Mbnister
 give  any  cencession  to  the  Members  of
 Parhament  for  paying  imitial  amount
 regarding  purchase  of  the  flats?

 SHRI  SIKANDAR  BAKHT  In
 accordance  with  the  present  policy,  the
 Members  of  Parlament  are  entitled  to
 take  all  those  facilitie,  which  are  offer-
 ed  to  a  common  man

 दिल्‍ली  विकास  प्राधिकरण  ह्वारा  प्लाटों  के  आवंटन  हेतु
 झावेदन  पत्र

 *374.  श्री  राम  कर  बेरवा .  क्या  निर्माण
 और  झावाम  तथा  पूर्ति  ौर  पुनर्वास  मती  यह  बताने  की
 कृपा  करेगे  कि

 (क)  कया  दिल्‍ली  में  निरन्तर  अनुभव  की  जा
 रही  प्रावास  बी  विकट  समस्या  को  ध्यान  में  रखते  हुए
 निम्त  तथा  मध्यम  ाव  वर्गों  के  व्यक्तियों  के  लिए
 40  तथा  80  वर्ग  मीटर  के  प्लाटो  के  झाबटठन  हेतु  नये
 झावेदनपत्न  प्रामन्त्रित  करने  के  बारे  में  दिल्ली  विकास
 प्राधिकरण  का  कोई  विचार  है,

 दख)  यदि  हां,  तो  प्रावेदन  पत्र  किस  तारीश्ष
 को  आमन्त्रित  किये  जायेगे,  शौर

 (ग)  यदि  नहीं,  तो  उसके  क्‍या  कारण  है  ?

 निर्माण  और  झावास  तथा  ै...  झपेर  पुनर्वास
 संज्ञालय  में  राज्य  मत्री  पी  रास  किकर):  (ऋ)
 जी,  हा  t  दिल्‍ली  विकास  प्राधिकरण  द्वारा  “स्थल  तनों
 सेवाएं”  कार्यक्रम  के  झन्तमंत  प्लाटो  के विकास  का  एक
 कार्यक्रम  भारम्भ  किया  गया  है  t

 (ख)  प्लाटां  का  विकास  होते  ही  तारीज  निश्चित
 कर  दी  जाएगी  ।

 (ग)  प्रश्न  ही  सही  उठता  ।

 श्यो  राम  कंबर  बेरणा:  में  मती  महोदय  से  जानना
 चाहता  &  कि  क्या  मत्तीजी  का  इस  दात  को  जानकाड़ी
 है  कि  40  तथा  80  वर्ग  गज  के  प्लाट  एमर्जेंसी  द्र
 गये  थे,  इससे  पहले  नहीं  दिये  गये  थे  भौर  न  'उसेके
 बाद  से  दिये  जा  रहे  हैं?  कया  मत्री  महोदय  को  इस  बात
 की  भी  जानकारी  है  कि  बिनो.  प्रतिया  का  ध्यान
 रखे  कई  अपने  लोगो  को  ये  दे  _दिंगे यमे थे, गये  बे, जिनको  कि  प्रक्रिया  के  भ्रधौन  नहीं  मिलने  भाहियें  g
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 etre  जिनको  मिलने  चाहिये,  थे  उनकी  ये  प्लाट्स
 अये  गये  थे?  जिन  लौंगों  की  ये  प्लाट्स  की
 ये  मध्यम  वगे  में  नहीं  श्ाते  थे  ।  मंत्नी  महांदय  ने  अपने
 उत्तर  के  ख'  भाग  में  यह  भ्राश्वासन  दिया  है  कि
 ्लाटो  का  विकास  होते  ही  तारीख  निश्चित  कर  दी
 जाएगी,”  मैं  इस  के  लिए।उन्हें  धन्यवाद  देना

 चाहता  ह कि  वे  इस  के  लिए  योजना  बना  रहे  है  ।  मैं
 महोदय  से  यह  भी  जानना  चाहता  हूं  कि  क्या  इन  40
 झौर  80  गज  के  प्लाटो  के  लिए  मध्यम  वर्ग  के  लोगों  का
 रजिस्ट्रेशन  करना  शुरू  करेगे  ताकि  इन  प्लाटो  का  विकास
 होते  ही  उनको  अलाट  कर  दिये  जाए  ?

 निर्माण  और  झावास  तथा  पूतति  झौर  पुनर्वास  मंत्री
 (श्री  सिंरन्दर  बसत)  द पब  से  पहले  इस  के  सम्बन्ध

 में  कया  मीति  थी,  उसका  सम्बन्ध  इस  सवाल  से  नहीं
 है  ।  लेकिन  भविष्य  के  लिए,  जैसा  कि  हमने  कहा  है,
 94  हजार  यूनिट्स--- 64  हजार  मकान  प्लाद्स  पर
 झौर  30  हजार  ग्रुप  हाउसिंग  मकानात  का  एक  प्रोग्राम
 झारम्भ  किया  गया  है।  इस  प्रोग्राम क ेमातह॒त  रजिस्ट्रेशन
 तब  शुरू  होगा  जब  स्कीम  फ़ाइनेलाइज  हो  जाएगी  ।

 श्यी  राम  कंबार  बेरवा .  में  यह  जानना  चाहता  हूं
 कि  पहले  कितने  लोगो  को  ये  प्लाट  दिये  गये  थे  ?  क्या
 मंत्री  महोदय,  इसंकी  जानकारी  देंगे  ?

 थी  सिकदर  बचत:  पहले  कितने  लोगो  को  दिय
 गये  थे,  इसके  बारे  में  मुझे  श्रगर  नोटिसदेतो  मैं
 जानकारी  पेश  कर  दूगा  ny
 Seminar  on  potential  of  wood-based

 industries  held  at  Dehradun
 +

 *376.  SHRI  PIUS  TIRKEY:
 SHRI  SHYAM  SUNDAR

 GUPTA.

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state:

 (a)  whether  a  Seminar  on  the  poten-
 tial  of  wood-based  industries  in  the
 development  of  rura:  national  economy
 which  was  held  recently  in  Dehradun,
 has  urged  Government  to  ban  the  ex-
 port  of  raw  wood,  and  instead  promote
 export  of  wood  products;  and

 {b)  if  80,  reaction  of  Government
 thereto?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  and  (b).  A
 statement  is  laid  on  the  Table  of  the
 Sabha.

 Statement

 tr;  ६9)  Yeu  1!  A  Seminar  on  the
 -  "Potential  of  wood-based  Industries  in

 the  Development  of  Rural  and  National
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 Economy”  was  held  on  8th  and  9th
 February,  979  in  Dehra  Dun  under  the
 joint  sponsorship  of  Timber  Develop-
 ment  Association  of  India  and  Forest
 Research  Institute  and  Colleges,  Dehra
 Dun.  The  proceedings  of  the  Seminar
 have  not  been  finalised  by  the  Timber
 Development  Association  of  India  and
 not  received  by  the  Government  of
 India  as  yet.

 (b)  In  view  of  non-receipt  of  the
 proceedings  by  Government  of  India,
 the  question  of  reaction  of  Govern-
 ment  does  not  arise.

 SHRI  PIUS  TIRKEY:  I  want:  to
 know:  by  what  time  the  Government
 is  expecting  to  get  the  finalised  procce
 ings  0१  the  Seminar?  What  are  the
 reasons  for  the  delay  and  who  are  the
 state-wise  members  of  the  Seminar?

 SHRI  SURJIT  SINGH  BARNALA:
 This  seminar  was  held  only  on  the
 9th  of  February,  1979.  So,  there  has
 been  no  delay.  I  would  not  be  able
 to  tell  the  names  of  the  Members  but
 I  will  supply  this  information  to  the
 hon.  Member.

 SHRI  PIUS  TIRKEY:  What  is  the
 present  acreage  of  forest  in  the  coun-
 try  and  what  is  the  amount  of  revenue
 received  by  raw  wood  export,  locally
 consumed  including  fuel?  Is  the  Gov-
 ernment  thinking  of  checking  indis-
 criminate  felling  of  tress  and  rapid
 forestation  scheme  where  the  hillocks
 are  getting  barren?

 SHRI  SURJIT  SINGH  BARNALA:
 There  are  many  types  of  timbers  the
 export  of  which  has  been  stopped  or
 restricted.  One  of  these  is  teak  and
 sandalwood.  These  are  totally  banned
 both  in  log  and  sawn  forms.  The  ex-
 port  of  fosewood  is  allowed  on  quota
 basis.  The  export  of  sal  in  log  and
 sawn  forms  is  allowed  on  merit  basis.
 The  export  of  Gurjan  is  totally  banned
 in  log  and  sawn  forms  except  from
 Andaman  end  Nicobar  Islands.  The
 expect  of  Hollock,  willow,  semul,
 mulbery  is  totally  banned  both  in  log
 and  sawn  forms.

 We  are  trying  to  see  that  the  forest
 wealth  should  be  preserved  in  the
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 country.  We  are  algo  trying  in  Hima-  (c)  the  total  amount  of  expenditure
 layan  areas  particularly  in  sensifive  on  this  scheme  (State-wise)  uptodate
 areas  where  siltation  is  to  take  place,  and  the  amount  provided  for  this
 to  conserve  forest.  Orders  are  being  scheme  for  1979-80?
 issued  by  the  State  Governments  in  THE  MINISTER  OF  AGRICULTURE
 this  behalf.  AND  IRRIGATION  (SHRI  SURJIT

 श्री  फिरंगी  प्रसाद:  मंत्री  महोदय  ने  अताया  SINGH  BARNALA):  (a)  to  (०.  A
 है  कि  लकड़ी  का  कुछ  निर्यात  बन्द  कर  दिया  statement  is  laid  on  the  Table  of  the
 vat  है।  में  जानना  चाहता  कि  इसकी  वजह  Sabha.
 से  गत  दो  वर्षों  भें  कितनी  मुद्रा  की  हामि  Statement
 ge  है  ध्रौर  निर्यात  बन्द  करने  के  कारण  क्या
 इससे  काम  करने  वालो  पर  भी  झसर  पड़ा  है?  (a)  and  (b).  Operation  Flood  |  pro-

 सुरणीत  बरमाला  :  एक्सपोर्ट  का  gramme  was  begun  in  1970,  It  is  being
 काम  =.  कसी  ह  गया  है  ताकि  यहां  से  implemented  in  the  States  of  Punjab,

 Haryana,  Uttar  Pradesh,  Rajasthan,
 Gujarat,  Maharashtra,  Tamil  Nadu,
 Andhra  Pradesh,  West  Bengal,  Bihar

 कोई  शलीज़  तैयार  हो  कर  जाए,  बन  कर  जाए,
 लाग  की  शक्ल  में  या  लकड़ी  की  शक्ल  मे  न
 जाए,  बल्कि  तैयार  माल  हैदी  क्राफ्स  का  या

 चीजे  कर  and  the  Union  Territory  of  Dethi.

 ा  ह  नद  ह  ड  मिल  सके  i  Under  Operation  Flood  II,  sanctioned

 इससे  ऐसी  बात  नहीं  है  कि  एक्सपोर्ट  झनिग्द्ध  में  in  October,  1978,  it  is  proposed  to
 कोई  कमी  शा  गई  हो  बल्कि  फारेन  एक्सचेंज  cover  practically  all  the  States.
 after  इससे  बढ़ेंगी।  The  project  is  to  be  implemented  by

 the  Indian  Dairy  Corporation  in  colla-
 oh  सत्यवेध  सिंह:  गत  कुछ  वर्षों  सें  बन  boration  with  the  State  Governments,

 सम्पदा  का  बड़े  बेढंगे  रूप  से  नाश  किया  जाता  concerned,  The  I.D.C.  and  the  State
 रहा  है।  इसके  कारण  इकोलोजिकल  चेंजिज़  भी  Governments  are  expected  to  enter  int
 हो  रही  थी।  वन  सम्पदा  की  क्षति  को  रोकने  agreements  regarding the  details  of  the
 के  लिए  सरकार  क्या  कोई  राष्ट्रीय  नीति  तय  modalities  of  implementation,  As  soon
 करेगी  झौर  इसके  बारे  में  वह  राज्य  सरकारों  को  ag  a  particular  State  completes  the
 भी  इसको  लागू  करने  के  तिर्देश  देगी?  यह  बहुत  agreement,  actual  implementation  of
 झावश्यक  है।  the  programme  in  the  State  will  be

 ht  सुरजीत  सिंह  बरगाला:  कुछ  समय  पहले  taken  in  hand.
 मैने  देश  के

 ड्  ह
 फारेस्ट्स  की  (०)  ‘The  total  disbursement  of  Opera. मीटिंग  बुलाई  थी।  सभी  प्र  उनको  बुलाया  tion  Flood  I  (State-wise)  till  Janutry, गया  था।  उनकी  राय  ली  गई  थी।  इस  बात  पर  979  is  given  below:—

 विचार  हो  रहा  है  कि  किस  तरह  से  हम  जंगलात  प  Re का  विकास  कर  सकते  हैं  भौर  किस  तरह  से  जो  igures
 in

 इस  क्त  जंगलात  हैं  उनको  सुरक्षित  रखा  जा
 सकता  है।  Andhra  Pradesh  250° 72

 ihar  वि  ह ८4  [1 Delhi  .  629°87
 Operation  Flood  I  and  Bia  programme

 Galsent  :  हि  =  ५ ana  . im  States
 Maharashtra  नि  .  prea  0
 Punjab  294°

 g *378,  SHRI  PADMACHARAN  SAM-  Rajasthan  है; ANTASINHERA:  Wili  the  Minister  of  tee?  29 AGRICULTURE  AND  IRRIGATION  West  oe  7  piles be  pleased  to  lay  a  statement  show-
 ing:  Torar  6434  87

 | (ताततताण्ण ated
 (a)  whether  programme  of  operation  But  the  total  expendit  including

 Flood  I  and  I  of  the  National  Dairy  Rs,  887.67  lakhs  as  direct  operating
 Development  is  not  working  in  every  expenditure  by  IDC,  was  Rs.  7972.54
 State;  lakhs  by  31-1-1979,

 ९७)  if  so,  in  which  States  this  scheme  During  1979-80,  a  sum  of  Rs.  2880
 is  working  and  in  which  States  it  is  lakhs  is  expected  to  ‘be  utilised  under
 likely  to  be  introduced  in  ‘1979-80;  and  Operation  Flood  I
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 While  Statewise  allocations  under
 Operation  Flood  II  will  be  determined
 after  the  agreements  between  the
 States  and  the  IDC,  a  sum  of  Rs.  2700
 Jakhs  has  been  provided  in  the  budget
 for  the  year  1979-80.

 SHRI  PADMACHARAN  SAMANTA-
 SINHERA:  The  Minister  gave  the
 answer  that  other  States  will  be  cover-
 ed  gradually,  ‘Gradually’  means  up  to
 what  date?  The  Government  now
 takes  up  the  programme  in  l  States
 only.  But  when  will  the  Government
 cover  all  the  States?  And  what  is  the
 time  limit  for  this?

 SHRI  SURJIT  SINGH  BARNALA:
 Operation  Flood  I  is  continuing  ang  it
 is  to  continue  up  to  June  this  year.
 But  we  are  trying  that  it  may  be  conti.
 mued  for  some  time.  Operation  Flood
 II  will  take  about  7  years  to  complete.

 SHRI  PADMACHARAN  SAMANT-
 SINHERA:  When  is  the  Government
 going  to  start  this  programme  in  Orissa
 State?

 SHRI  SURJIT  SINGH  BARNALA:
 We  are  now  to  come  under  operation
 Flood  II.  We  are  trying  to  have  all
 the  States  in  the  country  under  Opera-
 tion  Flood  IT,

 DR.  VASANT  KUMAR  PANDIT:
 Sir,  Will  the  hon,  Minister  tell  us  whe-
 ther  after  the  completion  of  Operation
 Flood  I  programme,  any  survey  has
 been  done  about  the  various  schemes
 which  were  undertaken  and  how  much
 succésss  was  achieved.  Because  there
 has  been  persistent  criticism  in  the
 press  that  Operation  Flood  I  pro-
 gramme  has  failed  and  launching  of  a
 second  programme  js  too  premature  on
 the  basig  of  experience  gained.  So,
 have  the  Government  made  any  sur-
 vey  about  the  entire  performance  of
 the  Operation  Flood  I  programme?

 SHRI  SURJIT  SINGH  BARNALA:
 The  benefits  of  Operation  Flood  I,
 have  been  assessed  and  that  is  why

 Flood  II  is  being  taken  up.
 In  various  States  what  work  has  been
 done  and  how  we  are  benefited  by

 =
 scheme,  all  that  hes  been  assess-
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 Cut  in  milk  supply  by  D.MLS.
 *380,  SHRI  SHIV  NARAIN  SAR-

 SONIA:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state:

 (a)  whether  the  supply  of  miuk  by
 the  Delhi  Milk  Scheme  has  been  cur-
 taileg  much  below  its  existing  pre-
 curement  resourceg  and  handling
 capacity;

 (b)  if  so,  the  justification  therefor
 and  the  extent  of  hardship  caused  to
 the  consumers  of  milk;

 (c)  whether  this  curtailmerit  in
 supply  has  been  made  as  a  permanent
 feature;

 (da)  if  not,  by  when  it  is  expected
 to  be  increased  and  to  what  extent;
 and

 (e)  the  reasons  and  justifications  for
 allowing  disparity  in  the  quality  and
 comparative  rates  in  the  milk  sup-
 pled  by  Mother  Dairy  ang  Delhi
 Milk  Scheme?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI

 ,  SURJIT  SINGH  BARNALA):  (a)  to
 (e).  A  statement  is  laid  on  the  Table
 of  the  Sabha.

 Statement
 (a)  and  (b).  Keeping  in  view  the

 long-term  objective  of  ensuring  effi-
 cient  handling  of  processed  milk  by
 D.MS.,  extensive  renovation  work  has
 had  to  be  undertaken  in  the  Central
 Dairy  Complex.  The  botthng  plants
 are  algo  under  renovation,  and  it  १5
 not  possible  to  handle  mulk  to  the  tar-
 getted  capucity.  It  is  hecause  of  this
 that  it  is  not  possible  to  process  more
 than  2.20  lac  litres  of  milk  per  day
 while  the  renovation  work  is  in  9705
 gress.

 (०)  No,  Sir.

 (d)  The  renovation  of  the  Central
 Dairy  Complex  is  expected  to  be  ocm-
 pleted  by  December,  979  and  there-
 after  the  level  of  distribution  of  milk
 can  be  suitably  raised  to  3  lac  litres
 per  day.
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 (e)  The  reason  for  higher  price  of
 Mother  Dairy  milk  ig  because  of  its
 higher  fat  content  than  toned  milk
 sold  by  the  Delhi  Milk  Scheme.  The
 availability  of  the  two  qualities  of
 milk  gives  a  suitable  choice  to  the

 consumer.

 शनी  शिव  नारायण  सरसूनिया  लोगो  को
 दूध  की  सप्लाई  में  जो  कमी  की  गई  है  उसके  विशेष
 क्‍या

 द्ग
 ह  भौर  प्रभी  यह  कब  तक  इसी  तरह  से

 चलेगी  ?

 श्री  सुरमीत  सिह  बरनाला  यह  दिल्‍नी  में
 दूध  का  बुत  पुराना  कारखाना  है  1  ध्  वास्ते
 यह  जरारी  हो  गया  था  कि  इस  में  कुछ  रिपेयर्ज  की  जाए,
 कुछ  इम्प्रूवमेट्स  की  जाए  और  बह  काम  बडी  नेजी  के
 साथ  चल  रहा  है।  मैं  खूद  उराको  देख  कर  झाया
 हू।  उसका  उमर  दिसम्बर  में  खत्म  कर  सके  -  तथ
 तक  हमने  यर  थाड़ा  फ्स  किया  है  ।  2  2  लाख
 लिटज्ञ  हम  अभी  तैयार  कर  रोहे।  उसके  वाद  फिर
 में  ज्यादा  तैयार  होने  सगे  जाएगा  ।  उस  फैटी  का
 रिनोबेशन  हा  रहा  है  t

 श्री  शिव  नारायण  सरसूनिया  वहा  की  स्थिति
 को  देखते  हुए  श्रापका  क्‍या  विचार  है  कि  दिल्‍ली
 मिल्क  स्कीम  के  भ्रलावा  एक  नई  डेरी  शौर
 ऐसी  दी  जाय  जहा  पर  ठीक  तरह  से  दिल्‍ली  के  लोगो  को
 दूध  मिल  सक॑  ?

 श्री  सुरणीत  सिह  बरनाला  डेरी  तो  दूध  की
 ही  होगी,  फैक्ट्री  ही  लगेगी,  वही  फैक्ट्री  जो  लगी  हुई
 है  उसी  को  इस  ढंग  से  इमप्रूव  किया  जा  रहा है,  तकरीबन

 ]  करोड  रु0  ख्  हो  रहा  है,  उसको  ऐसा  रीकडीशन
 किया  जा  रहा  है  ताकि  वह  नये  ढंग  से  फिर  काम  शुरू
 कर  सके  लम्बे  सें  के  लिए  ।

 शी  कंबर  लाल  गुप्त :.  मंत्री  महोदय  को  मालूम
 होगा  कि  दिल्‍ली  में  काफी  लोग  ऐसे  हैं  जिनको  दूध  नहीं
 मिलता  है  शौर  मिलता  भी  है  तो  बहुत  महंगा  मिलता
 है  जौर  शद्ध  भी  नहीं  मिलता  है  धौर  हजारों  लोग
 बेटिंग  लिस्ट  पर  है।  में  जानना

 हग  है  हि दिल्‍ली  में  जो  दूध  का  मामला  है  उसको  पूरा  करने  के
 लिए,  झापते  डेरीज़  तो  शहर  में  से  हटा  दी,  तो  उसको
 पूरा  करने  के  लिए  भापके  पास  भाये  क्या  योजना  है,
 झौर  कितने  लोग  वेटिय  लिस्ट  में  हैं  भ्लौर  कब  तक
 आपकी  योजना  पूरी  होग़ी  क्या  खर्च  भायेगा,  इसका
 ब्योरा  दें?

 आओ  सुरजोीत  सिंह  शरमाला'  मदर  डेरी  यहां
 इसीलिए  कायम  की  गई  ताकि  और  लोगो  को  दूध  मुहैया
 किया  जा  सके  -  भौर  मदर  डेरी  से  भी  बहुत  तादाद
 में  दूध  लोगो  के  पास  जाता  है  i  लेकिन  ऐसा  नहीं
 है  कि  दिल्‍ली  की  पूरी  भाबादी  के  लिए  यह  दोनों
 रीस  मुफम्मिल  तौर  से  दूध  दे  सकें  -  रिनोवेशन
 से  झाशा  है  कि  भाइन्दा  इससे  शायद  i  are  लिटर

 और  ज्यादा  पैदा  कर  सके  ताकि  दूसरे  लोगों  को
 दूध  मिल  सके
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 SHRI  ASOKE  KRISHNA  DUTT:
 Is  the  Government  conscious  about
 improving  the  milk  supply  of  Delhi
 only  or  is  it  also  considering  about

 MR,  SPEAKER:  The  question  is
 Confined  to  Delhi.

 SHRI  ASHOKE  KRISHNA  DUTT:
 Is  it  also  considering  other  metropoli-
 tan  cities  like  Calcutta,  Bombay  and
 Madras?

 SHRI  SURJIT  SINGH  BARNALA:
 This  Scheme  Operation  Flood-l  was
 taken  up  in  all  metropolitan  cities
 and  Mother  Dairy  has  comc  up  in  all
 the  metropolitan  cities.
 Forest  Ia  icy  and  Protection  of  Hima

 layan  Forests
 *362.  DR  VASANT  KUMAR  PAN-

 DIT  Will  the  Minster  of  AGNICUL-
 TURE  AND  IRRSGATION  be  pleased
 to  state:

 (a)  whether  Government  have
 taken  decision  to  declare  valuable
 Himalayan  forests  a  protected  forest;
 and

 (b)  the  settled  policy  of  the  Gov-
 ernment  with  regard  to  forest  protec-
 tion,  afforestation  and  deforestation?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  and
 (b).  Necessary  information  is  being
 collected  from  the  States  concerned
 and  would  be  placed  on  the  table  of
 the  Lok  Sabha  in  due  course.  I  may
 800  that  we  have  made  efforts,  but
 we  could  not  get  the  information.

 DR.  VASANT  KUMAR  PANDIT:
 The  hon,  Minister  is  aware  that  there
 were  heavy  floods  in  Alakandan
 Valley  Project  area.  Inspite  of  that
 thing  ,the  forest  Department  of  UP
 has  felled  green  trees  through  their
 own  contractors  for  their  own  work
 and  because  of  this,  a  Sarvodaya
 leader,  Shri  Bahuguna  had  fasted  and
 there  has  been  a  continuous  andolan,
 called  Chipco  Andolan.  What  infor-
 mation  has  been  collection  by  the
 Government  from  the  UP  State  Gov-
 ernment  about  this?  If  not  so,  why
 ‘was  it  not  collected?
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 SHRI  SURJTT  SINGH  BARNALA:
 This  information  was  not  colletced
 in  connection  with  this.  But  earlier
 when  the  Chipco  workers  had  gone
 on  strike,  we  had  gone  into  this  matter.
 The  contractors  have  been  refused  any
 work  in  that  area  ard  no  contractor
 was  allocated  the  work  of  felling  the
 trees

 DR.  VASANT  KUMAR  PANDIT:
 I  would  like  to  know  whether  the
 Government  has  any  scheme  to  have
 reservation  of  forests  in  every  State,
 to  have  “reserved  forests’  which
 could  not  be  touched  at  all,  and  whe-
 ther  the  Governmen;  also  huve  sug-
 geated  to  the  States  to  reserve  forests
 which  would  be  useful  for  both  stop-
 ping  silting  and  for  preservation  of
 forest  wealth  in  the  country,  porti-
 eulaily  in  regard  to  the  Himalayan
 forests

 SHR!  SURJIT  SINGH  BARNAI.A:
 Forestry  is  a  State  subject.  We  have
 been  advising  the  State  Government
 against  denudation  of  forests.  We
 have  been  telling  them  that  thev
 should  have  more  forests  rather  than
 denude  the  already  existing  forests.

 SHRI  SARAT  KAR;  Even  if  it  is  a
 State  subject,  I  would  like  to  knew
 whether  the  Minister  is  aware  that  in
 every  State,  in  the  whole  country  it-
 self,  the  policy  is  such  that  the
 Revenue  Department  is  clearing
 forests  to  give  land  to  the  landless
 people  and  the  Forést  Department  is
 making  efforts  for  afforestation.  Such
 a  contradiction  should  not  continue.

 MR.  SPEAKER:  It  is  a  suggestion.
 SHRI  A.  R.  BADRI  NARAYAN:  Is

 the  protection  afforded  to  forests  con~
 fined  to  Himalayan  forests;  or  is  it
 extended  to  all  forests  in  the  entire
 country?

 MR,  SPEAKER:
 ghats.

 SHRI  SURJIT  SINGH  BARNALA:
 We  are  writing  to  all  the  State  Gov-
 emmments  to  conserve  the  forests,  at
 least  those  which  are  reserve  forests.

 Including  western

 MR.  SPEAKER:  |  am  sorry  Ques-
 tion  Hour  is  over.

 —
 WRITTEN  ANSWERS  TO  QUESTION
 Drinking  Water  Scarcity  in  Dakshini-

 Buri,  Delhi

 “367.  SHRI  AMAR  ROY  PRADHAN:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  REHA-
 BILITATION  be  pleaseg  to  state:

 (a)  whether  residents  of  Dakshinpurl
 J.  J.  Colony,  Delhi,  have  reguiarly
 been  facing  drinking  water  seacvity.  ,

 (b)  whefftte:  supply  of  drinki.ig  water
 is  only  for  qn  hour  in  the  morning  and
 So  in  the  evening  and  as  4  result  of
 ths  people  daily  fight  m  the  colony
 and  to  tla  efiect  some  ec  nplamts  have
 been  lodged  with  the  po.  e  .s  well  as
 authorities  concerned,  ang

 (c)  if  80,  what  steps  have  Guveiir
 ment  so  fur  tuken  to  provide  ack  quate
 drinking  water  to  the  people  in  the
 colony?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  REHA-
 BILITATION  (SHRy  SIKANDAR
 BAKHT):  (a)  to  (c).  Whenever  there
 is  paucity  of  drinking  water,  there  35
 always  some  trouble  at  the  public
 hydrants.  The  situation  in  )akshin-
 puri  is  no  different.  One  more  tube
 well  is  being  provided  there  to  aug-
 ment  the  supply.

 Time  Taken  for  Transmission  of
 Telegrams

 *370.SHRI  CHHITUBHAI  GAMIT:
 Will  the  Minister  of  COMMUNICA-
 TIONS  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  maximum  time  is  taken  at  pre-
 sent  for  the  transmission  of  telegrams
 for  the  longest  and  shortest  jistance  m
 the  country  particularly  in  rural  areas;

 (b)  whether  Government  propose  to
 reduce  the  time  taken  in  the  transmis~-
 sion  and  delivery  of  telegrams  in
 various  parts  of  the  country;  and

 (०)  whetlier  Government  propose  to
 introduce  the  system  of  indication  of
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 time  of  transmission  by  the  transmit-
 ing  telegraph  office  and  receipt  of  mes-
 Sage  by  the  receipient  telegraph  office
 ang  also  the  approximate  time  of  «eli-
 very  with  a  view  to  detecting  official
 delays  in  the  transmission  of  tele
 grams?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKH-
 DEO  SAI):  (a)  No,  Sir.  The  time  taken
 for  transmission  of  a  telegram  does
 not  depend  on  the  distance  but  on  the
 number  of  transit  stages.  In  case  of
 telegrams  from  rural  areas,  the  num-
 ber  of  transists  are  generally  more.

 (b)  Yes,  Sir.
 (c)  The  system  of  indicating  these

 timungs  exists  in  the  telegraph  offices.

 सारतीय  ere  निगम  द्वारा  प्राइबेट  पाटियों  से  गोदाम
 किराये  पर  लिया  जाना

 *373,  शी  बावबेख  दत्त  :
 श्री  श्याम  लाल  चुबे :

 क्या  कृषि  शोर  सिंचाई  मली  निम्नलिखित
 लानकारी  दर्शाने  वाला  एक  विवरण  सभा  पटल  पर
 रखने  की  कृपा  करेगे  कि  :

 (क)  क्‍या  भारतीय  खाथ  निगम  ने  प्राइवेट  क्षेत्र
 से  गोदाम  किराये  पर  लिये  हैं;

 |"
 )  यदि  हां,  तो  ग्रोदामों  को  किराये  पर  लेने

 की  प्रक्रिया  जौर  शर्तों  का  ब्यौरा  क्या  है  ;  झौर

 (ग)  भारतीय  खाद्य  निगम  द्वारा  किराये  के
 कप  मे  प्रति  वर्ष  कितनी  धनराशि  का  भुगतान  किया
 जाता  है  ?

 कृषि  श्लौर  सिचाई  मंत्रालय  में  राज्य  मंत्री  (श्री
 भाग  प्रताप  सिह)  :  (क)  भारतीय  खाद्य
 निगम  ने  परिचालन  सम्बन्धी  झ्रावश्यकताओं  के  संदर्भ  में
 बधावश्यक  हद  तक  गैर-सरकारी  क्षेत्र  से ग़ोदाम  किराये
 पर  लिये  है  ।

 (ख)  एक  विवरण  सभा  के  पटल  पर  रखा  जाता
 ।

 (ग)  977-78  के  दौरान  [सारतीय  खाह
 निगम  ने  गैर-सरकारी  पारियों  जौर  राज्य  सरकार  से
 किराये  पर  ली  गई  क्षमता  के  लिए,  914,89  लाख
 बपयें  के  बाधिक  किराये  का  भुगतान  किया  है  t

 विवरण

 भारतीय  बाथ  नियम  दो  तरीकों  से  ग्रोदामों  को
 किराने  चर सेता  है।  वह  सैर-सरकारी  पार्टियों  &

 "विशेष  इमदावधि  के  लिए  अने-बमाए  गोदाम  किराये

 «

 पर  लेता  है  भौर  इस  झचधि  का  समीकरण  भी  किया
 जा  सकता  है।  ऐसे  ब्रोदामों  का  किराया  ह्वाभीय

 ू
 चल  रही  दरों के  भ्राधार पर  निर्धारित  किया

 बचाता  ॥

 2.  भारतीय  खाद  सिगम  ने  एक  योजना  भी
 शुरू  की  है  जिसके  क्‍झधीन  गैर-सरकारी  पार्टियों  को
 भारतीय  खाद्य  निगम  की  विभनिदिष्टियों  के  भ्रनुरूप
 ग्रोदामों  का  निर्माण  करने  और  निगम को  3  से  5  वर्षों
 की  अवधि  के  लिए  गारण्टीबद्ध  भ्रधिभोग  के  भाधार  पर
 किराग्रे  पर  देने  के  लिए  प्रोत्साहित  किया  जाता  है।
 इल  योजनाञ्ो  की  सुख्य-मुख्य  शर्तें  नीचे  दी  जाती

 (क)  रैर-सरकारी  पाधियों  झादि  द्वारा  3  से  5
 वर्षों  की  भ्रवधि  के  लिए  गारण्टी  बद्ध  भधिभोग
 के  भाधार  पर  निगम  को  किराये  पर  देने
 के  लिए  भारतीय  खाद्य  निगम  की  विनि-
 दिष्टियो  के

 ू
 रूप  ग़ोदामों  का  निर्माण

 करना  होता  t

 (@)  ऐसे  मामलों  में  किराया  सीमा  ग्रामीण
 क्षेत्रों  के  बारे  मे  40  पैसे  प्रति  वर्ग  फीट  प्रति
 मास  शौर  शहरी  क्षेत्रो  के  बारे  में  50  पैसे
 प्रति  वर्ग  फीट  प्रति  मास  होती  है  t

 Multinational  and  Big  Companies
 engaged  in  Sea  Fishing

 *875.SHRI  GANANATH  PRA-
 DHAN:  Will  the  Minister  of  AGRI-
 CULTURE  AND  REHABILITATION
 AND  IRRIGATION  be  pleased  to  lay  a
 statement  showing:

 (a)  the  names  of  the  multinat.onal
 and  other  big  companies  engage;  in
 sea-fishing  in  the  country;

 (b)  the  value  of  fish  exported  by
 them  during  977  and  ‘1978;  and

 (c)  the  value  of  trawlers  imported
 by  them‘)

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  to  (०,  A
 ttatement  35  laid  on  the  Table  af  the
 Sabha.

 |
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 Statement

 Name  of  the  Company  Value  of  fish  exported  Value  of
 (Rs.  in  lakhs)  imported ee  trawlers

 1977-78  978  (Rs.  in
 (Aprilto  (April  to  lakhs)
 March)  December)

 ~  Indian  Tobacco  Company  Lid.
 2.  E.LD.  Parry  (India)  Ltd.

 ७  26i°  79  29°  33  wie  57
 2i6°  43  102°  93  73°  7

 3.  Britania  Biscuit  Co.  Ltd.  (including  Britania  Sea  Foods)  20595,  07°96  72°68
 ?  Union  Carbide  (India)  Lud.
 ह oo  New  India  Fisheries  (T.tc.)
 6.  Tata  Oil  Mills  Co.  Ltd.

 bh  Konkan  Fisheries  Pvt.  Ltd.,

 केयोय  मत्स्यपालस  मिगस  के  कर्मचारी  झौर  उपकरण
 +५77.  थ्यी  उप्रतेत  :

 शो  सोधनाथ  चटलों  :

 क्या  कृषि  शौर  साई  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  केन्द्रीय  मत्स्यपालन  निगम,  हावड़ा
 (पश्मि  बंगाल),  जिसे  सरकार  ने  इस  बीच  समाप्त
 कर  दिया  है,  में  कमंजारियों  की  कुल  संख्या  कितनी
 थी,  उनमें  से  कितनों  को  भ्रन्य  विभाग़ों  में  नियोजित
 किया  गया  हे  और  उनमें  से  कितने  अभी  बेरोजगार

 ख)  क्‍या  निगम  के  सभी  उपकरण  राज्य  सरकार
 के  मत्स्यपालन  विभाग को  हस्तान्तरित  किये  जा  रहे  है
 झौर  यदि  हां,  तो  क्या  राज्य  सरकार  से  उस  विभाग
 में  नियम  के  कर्मंजारियों  को  रोजगार  देने  के  लिए
 कहा  जायेगा;  और

 (ग)  क्या  सरकार  सभी  राज्य  मत्स्यपालन
 नियमों  को  मिला  कर  एक  नया  मत्स्यपालन  निगम  बनाने
 के  प्रस्ताव  पर  विचार  कर  रही  है  ?

 कृषि  झौर  सिचाई  मंखी  भो  सुरजोत  सिह
 अरताला):  (क)  केंद्रीय  मात्सयिकी  निगम  मे,
 जिसको  समाप्त  किया जा  रहा  है,  304  नियमित  तथा

 152  दैनिक  वेतन  पाते  वाले  कर्मचारी  हैं।.  इनमें  से
 छः  कर्मचारियों  को  नियोजित  किया  जा  चुका  है।

 (शव)  इस  निगम  को  अधिग्रहोत  करने  के  लिए
 राज्य  सरकार  से  बातचीत  की  गई  भी,  परन्तु बे  इस
 प्रस्तावसे  सहमत  नहीं  हुए।  तथापि  राश्यसरकार  से
 कुछ

 आओ
 नियोजित  करने  का  धंनुरोध  किया

 बया  है  ।

 (व)  जी  नहीं  t
 498  L—2,

 gga" 5  275°88  4a  24
 :06°62  226°  48  56°  4p
 wee  4  304°  ot  27° 40

 200°  35  204°07  No  impor eae
 ed  trawlet  4

 Menace  of  Water  Hyacinth

 #379,  SHRI  BEDABRATA  BARUA:
 Will  the  Minister  of  AGRICULTURE’
 AND  IRRIGATION  be  pleased  to  state:

 (a)  whether  it  has  come  to  the  stice
 of  Government  that  a  great  pubiicity
 campaign  has  been  launched  on  the
 menace  of  water  hyacinth  invading  the
 whole  of  North  India;

 (b)  whether  it  is  mot  a  fact  that  some
 weedicide  manufacturers  are  organis-
 ing  this  campaign;

 (c)  whether  research  has  not  estab:
 lished  the  value  of  water  hyacinth  as  a
 first  class  manure  and  that  it  could  be
 fully  utiliseg  for  that  purpose,  and

 (d)  what  measures  have  been  taken
 to  stop  these  weedicide  from  poisoning
 our  waters?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJII
 SINGH  BARNALA):  (a)  and  <b),  No,
 Sir.  Government  are  not  aware  of  any
 such  campaign.

 (c).  Some  trials  have  indicated  that
 water  hyacinth  could  pe  ce  useful
 sources  of  manure.  In  the  medium-
 term  Plan  research  work  on  compost-
 ing  of  water  hyacinth  is  proposed  to  be
 strengthened.
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 (ad).  Since  no  large  scale  chemical
 contro]  operations  against  water  hya-
 cinth  have  been  undertaken  in  India,
 question  of  weedicides  pcisoning  our
 water  does  not.  arise.  Further.  ap-
 proved  weedicides,  properly  applied  in
 the  recommended  dozes  are  not  likely
 to  prove  hazardous.

 AnnOuncing  Price  of  Crops  before

 Sowing

 *381,  SHRI  BHAGAT  RAM:
 SHRI  छू.  T.  KOSALRAM:

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state:

 (a)  whether  Government  have  de-
 clareq  many  times  its  commitment  to
 announce  the  price  of  crops  before
 sowing;

 (0)  whether  Government  are  still
 committed  to  this  promise,  and

 (c)  when  will  Government  fulfil  their
 commitment?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  BHANU  PRATAP
 SINGH):  (a)  to  (¢).  Government  are
 keen  to  announce  the  support  prices  of
 agricultural  commodities  before  their
 respective  sowing  seasons  and  are
 taking  necessary  steps  in  this  behalf.

 Foodgrains  for  construction  of  Tele-
 phone  Exchanges  ang  Post  Offices

 *383.  SHRI  P.  RAJAGOPAL  NAIDU:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state:

 (a)  whether  foodgrains  will  be  given
 if  the  States  take  up  works  like  cons-
 truction  of  Post  Offices  and  Telephone
 Exchanges  buildings  in  rural  areas  ani
 if  these  departments  agree  to  pay  the
 cash  contribution  to  the  Government:
 and

 (b)  if  not,  the  reasons  therefor?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  BHANU  PRA-
 TAP  SINGH):  (a)  and  (b).  No,  Sir.
 Under  the  Food  for  Work  Programme
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 the  State  Governments/Union  Territo-
 ries  can  take  up  such  items  of  work
 for  which  provision  exists  in  their
 budget  ang  they  can  show  the  additio-
 nality  achieved  over  and  above  their

 exiSting  budget  provisions  for  those
 items  of  work.  The  main  objective  of
 the  Foog  for  Work  Programme  is  to
 create  durable  community  assets  in
 rural  areas  which  are  productive
 in  nature  of  strengthen  the
 rural  infrastructure.  Also  the  Gov-
 ernment  of  India  separately  provide
 for  construction  of  Post  Offices  and
 Telephone  Exchanges  according  to
 Plan.  As  such  it  would  not  be  possi-
 ble  for  the  States  to  take  up  the  werks
 like  construction  of  Post  Offices  and
 Telephone  Exchange  buildings  in  rural
 areas  under  the  Food  for  Work  Pro-
 gramme.

 Indo-Pak  talk  on  Locust

 #384,  SHRI  P,  M.  SAYEED:
 SHRI  NIHAR  LASKAR:

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleaseg  to  state:

 (a)  whehter  Indo-Pak  talks  on  locust
 situation  in  the  subcontinent  were
 held  on  18th  February,  1979;

 (b)  if  so,  the  main  subjects  discus-
 sed;

 (c)  the  decisions  arrived  at;  ang

 (d)  to  what  extent  the  decisions  will
 help  the  Indian  farmer?

 THE  MINISTER  OF  AGRICUL-
 TURE  ANDIRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  The
 Indo-Pakistan  bilateral  meeting  on  lo-
 cust  control  was  held  on  the  5th  and
 the  6th  March,  979  at  New  Delhi,
 and  not  on  the  l8th  February,  1979.

 (b).  The  main  subjects  discussed
 were:

 (i)  The  locest  situation  in  India,
 Pakistan  and  other  neighbour-
 ing  countries  ang  likely  locust

 developments  in  the  near  fu-
 ture.

 (ii)  Locust  control  potentials  ava-
 able  with  India  and  Pakfstan.
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 Gil)  Review  of  bilateral  arrange-
 ments.

 (iv)  Special  survey  of  the  Indo-
 Pakistan  border  areas  and  Spe
 cia]  border  meetings.

 (v)  FAO  assistance  in  our  control
 efforts.

 (c).  The  following  decisions  were
 arrived  at:

 (i)  In  spite  of  the  best  efforts  being
 made  to  contro]  infestation  in
 the  Arabian  Peninsula  some
 escapes  of  locust  swarms  may
 occur  and  eventually  affect  the
 locust  situation  in  India  and
 Pakistan  and,  therefore,  anti-
 locust  organisations  of  the  res-
 pective  country  must  be  kept
 alert  and  be  geared  up  to  meet
 the  challenge,

 (ii)  Wireless  linking  of  Karachi
 with  Delhi/Jodhpur  should  be
 expeditiously  effected  for  quick
 exchange  of  locust  informa-
 tion.

 (iii)  Both  countries  should  expe-
 dite  implementation  of  propos-
 als  to  strengthen  their  anti-
 locust  organisations  in  respect
 of  staff,  transport  and  commu-
 nication  facilities  and.  also  to
 provide  suitable  amenities  and
 incentives  to  the  staff  engaged
 on  anti-locust  operations.

 (iv)  Both  countries  should  allow
 their  respective  aerial  units  to
 conduct  locust  control  and  sur-
 veys  close  to  the  Indo-Pak
 border  and  to  overlook  any
 inadvertent  crossing  of  the
 border  on  reciprocal  basis.

 (v)  During  the  period  of  gregari-
 ous  locust  activity,  daily  news
 bulletins  9n  the  AN  India
 Radio  and  Radio  Pakistan
 should  be  broadcast.

 (vi)  The  special  locust  border  meet-
 ings  between  the  locust  officers
 of  the  two  countries  should  be
 continued,  as  in  the  past.
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 (vii)  F.A.O.  be  requested  to  continue
 its  assistance  for  special  sur-

 veys  of  the  Indo-Pakistan
 border  areas.

 (d)  If,  as  a  result  of  the  above-

 mentioneg  coordinated  efforts,  locust

 attacks  are  effectively  handled  in  the

 scheduleg  desert  areas  itseif,  the  far-

 mers  would  be  saved  from  the  deprada-
 tions  of  locust  attack  on  their  crops.

 केरल  सरकार  हारा  नारियल  तथा  नारियल  का  तल
 खरीदा  जाना

 360l.  श्री  दयाराम  शाक्य
 खि

 कृषि
 और  सिंचाई  मन्नी  यह  बताने  की  कृपा  करेंगे  कि  :

 [[.  (क)  क्या  केरल  सरकार ने  नवम्बर,  97 8  में

 इकनामी  फार्म  केरल  से  नारियल  तथा  नारियल  का

 तेल  खरीदने  की  इच्छा  ब्यक्त  की  थी  शौर  इस

 सम्बन्ध  में  बातचीत  भी  हुई  थी  ;  दौर

 (ख)  यदि  हां,  तो  केन्द्रीय  सरकार  ने  इस  सम्बन्ध

 में  क्या  निर्णय  किया  है  और  केरल  सरकार  ने  कितनी ~  9
 मात्रा  में  नारियल  तथा  नारियल  का  तेल  खरीदा

 कृषि  और  सिचाई  मंत्री  (श्री  सुरजोत  सिंह
 बरनाला)  :  (क)  जी  नहीं

 oe
 (a)  प्रश्न  ही  नहीं  होता  !

 Survey  conducted  in  Kerala  by
 Archaeological  Survey  of  India

 3602.  SHRI  C.  छू.  CHANDRAPPAN:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Ar-
 chaeological  Survey  of  India  has  not

 yet  conducted  detailed  survey  of  all
 districts  in  Kerala;

 (b)  if  not  the  details  thereof  and
 reasons;  and

 (c)  when  the  whole  survey  is  reported
 to  be  completed?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUNDER):
 (a)  and  (b).  A  detailed  survey  of  four
 Districts  of  Kerala  viz.  Trivandrum,
 Quilon,  Allepy  ang  Ernakulam,  has  gl-
 ready  been  completed  while  five  dis-
 tricts  viz.  Cannanore,  Kozhikode,  Kot-
 tayam,  Trichur  ang  Palghat  have  been
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 partially  covered.  The  survey  in  Dis-
 trict  Iddiki  is  yet  to  be  taken  up.

 (०)  The  work  is  likely  to  be  com-
 pleted  by  the  eng  of  the  Sixth  Plan
 period.

 विदेशों  में  पढने  बाले  भारतोय  जिद्या्थों

 360%  शी  केशव  राज  थोंडगे:  गया  शिक्षा,
 समाज  कत्याण  झौर  संस्कृति  मत्ती  यह  बताने  को
 कृपा  करेंगे  कि  :

 (
 *)

 इस  समय  भारत  के  कुल  कितने  विद्यार्भी
 विदेशी  छिक्षा  संस्थादमों  में  पढ़  रहे  हैं;

 (@)  इनको  संख्या  कितनी  है  भौर  थे  कित-
 कित  देशों  में  कितने  पढ़  रहे  है  ;  aent  to

 पे कोई ऐ
 sefore

 (4)  बसा  भारत  सरकार  को  कोई  ऐसी।
 ९

 श्राप्त  हुई  है  कि  सम्बन्धित  देशों  की  सरकारों
 विदेशी  शिक्षा  संस्थाओों  में  पढ़ने  वाले  भ्रारतीय  छा]
 को  परेशान  किया  जाता  है  शौर  यदि  हां,  तो  किस  के,
 लिकायत  प्राप्त  हुई  थी  ;  झौर

 ५  (घ)  सरकार  ने  उस  पर  बया  कार्यवाही  की

 शिक्षा,  समाज  कल्याण  और  संस्कृति  संबालय  में
 राज्य  संत्री  (श्ीसतो  रेणुका  देदो  अश्कटक्ो)  :
 (के)  इस  मंन्नालय  में  उपलब्ध

 ह
 के  प्रनुसार

 लगभग  4,000  भारतीय  छात्र  पं  में  अध्ययन
 कर  रहे  है  ।

 (ख)  विवरण  संलग्न  है

 (
 ")

 पीपल्स  पौडशिप  विश्वविद्यालय,  श्स्कों
 हारा  सर्वश्षी  शिवमोहन  लाल  श्री  वास्तव  हौर  वी.  के.
 कोपले  के  साथ  किये  गये  तथाकायत  श्रन्याय  की  दो
 विशिष्ट  शिकायतें  प्राप्त  हुई  थी  ।

 (4)  शिकायतों  की  जांच  की  यई  थी  झौर  यह
 पाया  गया  था  कि  श्री  शिवमोहन  लाल  श्रीवास्तव  को
 इसलिए  भारत  यापस  भ्रेज  दिया  गया  था  क्योंकि  वह
 घबराहट  के  कारण  शैक्षिक  बोझ  को  सहन  करने  गोग्य
 नहीं रहे  थे  v  श्री वी.  के,  कोपले  को  पीपल्स  फ्रैडशिप
 विश्वविद्यालग,  मास्को  द्वारा  उसके  भ्रसंतोषजनक
 कार्य  के  कारण  यापस  केजा  गया  था  t

 भारतीय  दूतावास,  मास्कों  के  हस्तक्षेप  पर
 पीपल्स  फ्रेंडशिप  विश्वविद्यालय  के  प्र्तिकारी  इस  बात
 प्र*्सहमत  हो  गए  है  कि  श्री  श्रीवास्तव  अपनी  चिकित्सा
 जांच  कराने  के  लिए  झपने  ार्ये  पर  मारको  वापस  जा
 सकते  हैं।  पदि  बहू  चिकित्सा-जाँच  में  ठीक  हीं
 बाएं  गए  तो  हे  भारत  वापस  झाना  पड़ेगा।  यदि
 ae  ठीक  पाए  गए  तब  उन्हें  विश्वविद्यालय  पाइयकम
 के प्रथम वेर्ष  हें  प्रधेश  पाने  की  ्रनुमति दे  दी  जाएगी  V
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 बताया  गया  है  कि  श्री  बी०  के०  कोपले  किसी
 समय  पश्चिम  जर्मनी  झ्रथवा  पश्चिम  बर्सिन  में  भ्रध्यपल

 व
 रहे  थे।  विश्वास  है  कि  वह  भारत  वापस  भ्रा  गए

 विधरण

 देशवार  विदेशों  में  प्रध्ययन  करने  वाले
 छात्रों  की  संख्या

 क्रम  अ्रध्ययन  का  देश  संबया
 सन

 l.  ara  देश  2
 2.  भफगानिस्तान  व
 ४...  जापान  7
 4  ईरान  33
 5.  हंगरी  42

 g.  ७.  चकोस्लोवाकिया  50
 7.  डेनमार्क  39
 x.  ब्रितानिया  2256

 #38  पश्चिम  जर्मनो  475
 we  पोलैण्ड  34

 i.  बुग़ोस्लाविया  7
 Will:,  कनाडा  347

 AND,3.  te  0
 i4.  स्वीटजरलैण्ड  45

 i500  बैल्जियम  39
 i6.  सोवियत  रूस  874
 11  फ्रास  445
 16  याईलैण्ड  28
 i9.  set  97
 20.  भास्ट्रेलिया  द्
 ake  ya  stat  60
 22.  संयुक्त  राज्य  प्रमेरिका  9500
 2a.  बुलगारिया  26
 24  फिलिपाइन्स  2

 बोग  400

 झथवा  .4000  लगभग)
 Expansion  of  Oi!  Palm  Cultivation  in

 Kerala

 3604.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  State  Government
 of  Kerala  had  submitied  any  project
 report  for  the  expansion  of  off  palm
 cultivation  in  Kerala:

 (b)  if  so,  whether  the  Minister  had
 taken  ary  decision;  and
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 (९)  if  not,  the  reasons  for  the  same?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA);  (a)  Yes.  Sir.

 (b)  No,  Sir.

 (०)  Since  the  continuation  or  other-
 wise  of  the  Centra)  participation  by
 way  of  Centrally  Sponsorec  /Central
 Sector  Scheme  is  yet  to  be  finahsed  in
 the  light  of  the  discussion  of  the  Natso-
 nal  Development  Council,  no  final  deci-
 sion  has  been  taken.

 Fodder  Production  in  Ladakh

 4605.  SHRIMAT]  PARVATI  DEVI:
 Wil)  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  he  pleaseg  to  state:

 (a)  whether  dimimshing  fodder  pro-
 duetion  in  Ladakh  is  causing  adverse
 effect  on  the  cattle;  and

 (b)  if  so,  Central  proposal  to  increase
 fodder  oulput  to  support  live  stock
 population?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA:  (a)  We
 have  not  received  any  report  from
 the  Government  of  Jammu  and  Kash-
 mir  to  this  effect.

 (9)  The  Government  of  India  estab-
 lished  a  Regional  Station  for  Forage
 ‘Production  and  Demonstration  for  the
 temperate/alping  region  at  Shahema
 and  it  is  proposeq  to  start  one  sub-
 station  of  this  unit  at  Leh.  Prelinnna-
 ry  work  on  testing  of  various  fodder
 species  has  already  been  started.

 Under  the  Desert  Development  Pro-
 gramme  in  Ladakh  during  1978-79,  an
 outlay  of  Rs  3.3  lakhs  has  been  sanc-
 tioned  on  00  per  cent  grant  basis  for
 the  fodder  bank  to  be  established  at
 Changthang  and  Rs.  4.63  lakhs  for
 establishment  of  grass-land  station  at
 Changthang  and  Naddar.

 Execution  of  the  above  projects  will
 materially  help  in  augmenting  fodder
 resources  in  Ladakh  area.

 Blocking  Money  in  creating  Buffer
 Stock  of  Sugar

 3606.  SHRI  JANARDHANA  POOJA-
 RY:  Will  the  Minister  of  AGRICUL~
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  Gov.
 ernment  have  decided  to  create  9
 buffer  stock  of  5  lakhs  tonnes  of  sugar;

 (b)  if  so,  whether  it  is  also  a  fact
 that  this  decision  will  involve  locking
 up  of  more  than  00  crores  of  rupees;
 and

 (0,  if  so,  the  reasons  for  (a)  above?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  BHANU  PRA-
 TAP  SINGH;  (a)  Yes,  Sir.

 (b)  and  (c).  The  modalities  of  ac-
 yuisition,  holding  ang  priciag  in  this
 regard  are  being  workeg  out.  Hence,
 it  wil  be  too  early  to  vre‘tict  the  ex-
 tent  of  financial  involvement  of  Gov-
 ernment  in  this  matter.  However,  the
 decision  to  create  a  buffer  stock  has
 been  taken  to  even  out  the  fluctuations
 of  demand  and  supply  of  sugar  and
 impart  liquidity  ang  viabihty  to  the
 industry,  thereby  enabling  them  pri-
 marily  to  clear  ques  to  the  cane  gro-
 wers,  The  creation  of  buffer  stock  has
 been  advocated  in  the  past  by  several
 expert  bodies,  such  as,  Ser  Commis-
 sion,  Tariff  Commission  ang  Sugar  In-
 dustry  Enquiry  Commission.

 S.C./S.T.  Posts  Lying  Vacant  in  Postal
 Engineering,  Telegraph  and  Telephone

 Circles

 3607.  SHRI  KUSUMA  KRISHNA
 MURTHY:  Will  the  Minister  of  COM-
 MUNICATIONS  be  pleased  tc  state:

 (a)  total  number  of  Class  I,  m  Il
 and  IV  posts  lying  vacant,  reserved  for
 Scheduled  Tribes  in  each  circle  of
 postal  engineering,  telegraph  and  tele-
 phone  as  on  ist  January,  ‘1979;  and
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 (9)  whether  Government  would  fill
 up  the  backlog  vacancies  in  respect  of
 Scheduled  ‘Tribes  and  Scheduled
 Castes  communities  through  mass
 media  publicity  and  through  ST/SC
 MPs,?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHR]  NARHARI  PRASAD  SUKIIDEV
 SAI):  (a)  The  information  is  being  col-
 lected  ang  will  be  laid  on  the  Table  of
 the  House  in  dues  course.

 (b)  All  efforts  are  made  to  fill  up
 the  backlog  vacancies  in  resvect  of  SC/
 ST  communities  and  steps  prescribed
 by  the  Department  of  Personnel  and
 Administrative  Reforms  jn  the  matter
 are  heing  rigidly  followed.  The  SC/
 ST  MPs.  are,  however  not  consulted  m
 the  matter  as  it  is  not  provideg  for  in
 the  instructions  issued  hy  the  D.O.P.
 and  A.Rs,  Instructions  have,  however,
 been  issueg  to  give  copies  of  advertise-
 ments  for  recruitment  to  the  concerned
 Members  of  Parliament.

 Claim  of  Kalyan  Municipal  Council  for
 Service  Charges  of  Tilak  Chowk

 Kalyan  Post  Office  Building

 3608.  SHRi  R.  K.  MHALGI!:  Will  the
 Minister  of  COMMUNICATIONS  be
 Pleased  to  refer  to  the  reply  given  to
 Unstarreq  Question  No.  7688  on  30th
 November,  3978  regarding  claim  of
 Kalyan  Municipal  Counci)  for  service
 charges  of  Tilak  Chowk  Kalyan  Post
 Office  Building  and  state:

 (a)  whether  the  claim  of  Kalyan
 Municipality  District  Thana  (Maha-
 rashtra)  to  the  tune  of  Rs.  32,760  in
 respect  of  service  charges  of  the  post
 office  building  in  Tilak  Chowk  for  the
 period  of  seven  years  and  more  has
 been  settled  and  the  amount  made

 sls
 to  the  said  Municipal  Coun-

 (b)  if  not,  the  details  of  the  progress
 made  so  far  during  a  period  of  last
 three  months;
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 (९)  whether  the  officers  of  both  the
 bodies  have  ever  sat  together  {o  sort
 out  the  matter  instead  of  sending
 written  communications  to  each  other;
 and

 (a)  when  the  P.  &  T.  Department
 claimed  the  amount  of  compensation
 from  Kalyan  Municipality  for  the  first
 time  for  the  portion  of  the  land  be-
 longing  to  post  office  used  for  widening
 of  road?

 THE  MINISTER  OF  STATE  IN  TIE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKHDEV
 SAI);  (a)  Yes,  Sir.

 (b)  and  (c),  Do  nvt  arise  in  view  of
 (a)  above,

 (dy  In  1972,

 Committee  on  Production  of  Raw
 Cotton,  Pulses  and  Oilseed

 3609.  SHR;  C.  K.  JAFFER  SHA-
 RIEF:  Will  the  Minister  of  AGRICUI-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  Government  have  Ye
 cently  appointed  any  Committee  to
 suggest  ways  for  increasing  the  pro-
 duction  of  raw  cotton  pulses  and  gil
 seeds;  and

 (b)  if  so,  whether  Government  have
 ordered  for  the  import  of  these  items
 and  if  so,  the  details  regarding  its
 quantity?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  No,  Sir.
 However  a  Special  Group  was  set  up
 two  yearg  ago  in  April  977  to  suggest measures  for  increasing  the  production. of  cotton,  oilseeds  ang  pulses,
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 (b)  The  Special  Group  did  not  go
 into  the  question  of  imports  of  cotton
 oilseeds  and  pulses  but  only  recom-
 mended  measures  for  inereas‘ay  their
 production.  A  statement  giving  the
 recommendations  of  the  Committee  is
 enclosed,

 Statement

 STATEMENT  REGARDING  RECOM
 MENDATIONS  OF  SPECIAL  GROUP
 ON  PRODUCTION  OF  RAW  COT-

 TON,  PULSES  AND  OILSEEDS

 A  Special  Group  set  up  by  the  Gov-
 ernment  of  India  in  April,  2977  to  sug-
 gest  measures  for  increasing  the  pro-
 duction  of  Oilseeds,  Pulses  and  Cotton
 during  ‘1977-78  had  made  the  following
 recommendations:—

 Oilseeds;

 Short-term  measures:

 (i)  Plant  protection  ~neasures  on
 groundnut  and  rape-mustard
 crops  on  a  larger  scale  than
 hitherto,  through  both  ground
 and  aerial  operations;

 (ii)  Application  of  phosphatic  ferti-
 Users  to  groundnut  crop  in
 rainfed  areas,

 (iii)  Strengthening  the  programme
 for  production  ang  distribution
 of  good  quality  seeds  of  im-
 proved  varieties  af  ground-
 nut;

 (iv)  Fixation  of  suitable  prices  for
 groundnut,  rape-mustard,  sun
 flower  and  soyabean  with  ade
 quate  arrangements  for  carr)
 ing  out  support  operations:

 (v)  Increasing  the  area  under
 non-traditional  oilseed  crops,

 viz,  soyabean  and  sunflower,

 Long-term  measures:
 (i)  Expanding  the  irrigated  area

 under  groundnut.
 Pulses:

 Short-term  measures:
 L  To  increase  productivity  (yield/

 vha)  of  pulses  by~

 (a)  Use  of  rhizobial  culture.

 (b)  Application  of  phosphatic  fer-
 tilizers.

 (c)  Adoption  of  need  based  plant
 protection  measures.

 (d)  Tiatming  of  Extension  Stuff
 ang  farmers.

 2.  To  inereasSe  area  under  pulses  (not
 at  the  expensc  of  main  ciops)
 through—

 (a)  Summer  cullivation  of  7००76
 in  the  northern  states  after
 harvest  of  wheat/potato  ete.
 crops.

 (b)  Cultivation  of  moong  and  urad
 in  rice  fallows  in  eastern  and
 southern  states.

 (c)  Inter-cropping  of  pulses  i  ‘Bet-
 ween  the  rows  of  sugarcan?
 and  cotton  and  also  in  arhar.

 Long-term  measures:

 (a)  Increasing  production  of  qual-
 ty  seed  of  pulses.

 (b)  Improving  of  milling  methods.
 (c)  Suitable  pricing  policy  and  ar-

 rangements  for  marketing.
 (d)  Reducing  post  harvest  losses  in

 storage.

 Cotton,

 Short-term  measures:

 i.  Control  of  Coton  pests.
 2.  Seed  Production.
 3.  Extension  of  the  Intensive  Cot

 ton  District  Programme
 (ICDP)  to  new  areas.

 Long-term  measures:
 .  Timely  release  of  accurate  offi-

 cial  estimates  for  cotton,
 2.  Cotton  price  policy  and  ereetion

 of  buffer  stocks.
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 रासायनिक  खाद  का  इस्टेमाल

 36i0.  wt  धर्मास्तह  भाई  पटेल:  क्या  कृषि
 और  सिंचाई  मत्नी  मह  बताने  की  कृपा  करेंगे  कि  :

 (क)  भ्रबदेश  में  कुल  कितने  टन  रासायनिक
 खाद  का  धस्तेमाल  होता  है  ;

 (@)  क्‍या  सरकार  इसके  इस्तेमाल  को  बढ़ाना
 आाहुती  है  भ्लोर  यदि  हां,तो  बढ़ाकर  कितने  टन  तक
 ले  जाता  चाहती  है  झझौर  यह  कब  तक  बढ़ाई  जायेगी

 र्
 इसके  लिये  कोई  प्ररतात  या  योजना  बनाई  गई

 है;  द

 (ग)  यदि  हा,  तो  तत्सग्बन्धी  ब्यौरा  क्‍या
 १

 चि  ौर  सिंचाई  (भी  सुरणोत  सिह
 बरनाला) :.  (क)  भ्रनन्तिम  प्रनुमान  के  भ्रनुसार
 i978-79%  दौरान  देश  में  ख़पन  हुई  रासायनिक

 झबरकों  की  मावा  नीचे  दी  गई  है  =

 34.  09  लाख  मीटरी
 टन

 फास्फेट  10.  50  Ps

 पोहाश  6.26  ®

 माहद्रोजन

 50.85  ”

 ख)  धौर  (ग)  जीहा।  1982-83
 तक  उर्वरकों  के  पोषक  तत्वों  की  श्रावश्यफता  बढ़  कर
 78  लाख  मीटरी  टन  हो  जाने  का  प्रनुमान  है।  इस
 झपत  को  पूरा  करने  की  दृष्टि  स ेसरकार  के  पास  देश
 में  बड़ी  सख्या  में  तई  उर्ब रक  उत्पादन  क्षमता  स्थापित
 करने  की  मोजना  है।  इसके  प्रलावा,  राज्य  सरकारें
 हूर-दराज  के  स्थानों  पर  सबरक  उपलब्ध  कराने  के  लिए
 ऋमबड्ध  प्रयास  कर  रही  हैं,  ताकि  किसानों,  विशेषरूप
 से  छोटे  किसामों को  भ्रासानी  से  उर्वरक  सुलभ  हो  सके।
 बितरण  सम्बन्धी  भ्रवस्थापना  का  सुधार  करने  के
 झलावा,  फसल  उत्पादन  के  लिए  ऋण  की  कु  ल  उपसब्ध
 बढ़ाने  के  भी  उपाय  किए  जा  रहे  हैं।  सहकारी  क्षेत्र
 से  मिलने  वाले  ऋण  के  मामले  में  छोटे  किसानों  का  भ्रंश
 झगले  पांच  वर्षों  में  धीरे-धीरे  बढ़ा  कर  50  प्रतिशत
 किया  जाना  है  ।  मध्यायधि  योजना  के  दौरान '  तद्याईके  भ्रन्तरोत  70 लाख  हैक्टार  क्षेत्र  की  घस्तावित

 +  खाद्य  फसलों  तथा  दाल,  तिलहन  और  कपास
 सकदी  फसलों  की  अधिक  उत्पादनशील  किस्मों  का

 विशेष  कारयेक्रम  तथा  विस्तार  की  प्रशिक्षण  व  दौरा
 ब्रणाली कुछ  म्त्य  योजनायें  है  जिनसे  उबंरकों  का  प्रधिक
 तथा  यादा  लाभप्रद  प्रयोग  किया  जा  सकेगा  ।
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 Development  of  Savara  Script  and
 Language

 ‘3611,  SHRI  GIRIDHAR  GOMANGO:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULIURE
 be  pleased  to  state:

 (a)  whether  his  Ministry  received
 recommendation  from  the  Government
 of  Orissa  for  financial  help  to  develop
 the  Savara  script  and  language;

 (b)  if  so,  what  are  those  recommen-
 dations;  and

 (cy  money  provided  by  his  Ministry
 to  Savara  language  alongwith  the
 other  Indian  languages  so  far?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  (SHRI-
 MATI  RENUKA  DEVI  BARAKA-
 TAK):  (a)  No,  Sir.

 (b).  Does  not  arise.

 (c)  Funds  are  not  earmarked  langu-
 age  wise.  The  Central  Institute  of
 Indian  Languages,  Mysore,  is  however
 engaged  in  the  task  of  promotion  and
 development  of  triba)  languages.

 Loan  from  World  Bank  for  Develop-
 ment  of  Telecommnnication  System

 36i2.  SHRI  K.  MALLANNA:  Will
 the  Minister  of  COMMUNICATIONS
 be  pleased  to  state:

 (a)  whether  any  loan  has  been  agreed
 to  be  given  by  World  Bank  for  the
 development  of  telecommunication
 system  in  the  country;  and

 (b)  if  so,  what  are  the  terms  on
 which  the  Joan  is  proposed  to  be  given
 and  what  are  the  specific  schemes
 which  are  proposed  to  be  financed  out
 of  this  loan?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHR  NARHAR]  PRASAD  SUKHDEV
 SAT}:  (a)  Yes,  Sir.

 (b)  The  Loan  of  $120  Million  is
 operative  from  the  80th  October,  3078
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 and  will  terminate  on  3i-3-982.  It  is
 repayable  in  7  years  in  equal  helf-
 yearly  instalments  beginning  from
 January,  982  and  carries  q  rate  of
 interest  of  7.5  per  cent  per  annum.

 For  the  first  time  $20  Million  have
 been  earmarkeg  for  modernising  anc
 upgrading  of  telecommunication  manu-
 facturing  industry.  Indian  Telephone
 Industry  gets  $10.3  Million  Hindus-
 tan  Cables  Ltd.  $7.5  Million  and  Hin-
 dustan  Teleprinters  Ltd,  $2.2  Million.

 4  60  Million  have  been  earmarked
 for  the  purchase  of  raw-materials  and
 components  by  I.T.I.,  Hindustan  Cables
 Ltd.  and  Hindustan  Teleprinters  Ltd.
 The  remaining  $40  Million  is  for  pro-
 curement  of  finisheg  goods,  like  switch-
 ing  equipment,  Transmission  equip-
 ment,  instruments  for  Training,  Testing
 and  Research  and  Plant  and  Machinery
 and  raw-materials  for  P  and  T  Work-
 shops.

 Area  under  Forest

 3613.  SHRI  ABDUL  AHAD  VAKIL:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state:

 (a}  the  total  area  under  forest  in  the
 country  State-wise  details  thereof;

 {b)  how  much  land  has  been  brought
 under  forest  during  1977-78  State-wise;
 and

 (c)  what  king  of  forest  based  in-
 dustries  have  come  in  the  State  of
 a  &  K.  during  ‘1977-782

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  to  (c).  Neces-
 sary  information  is  being  collected
 from  the  States  and  Union  Territories
 and  will  be  placed  on  the  Table  of  the
 Lok  Sabha  in  due  course.

 Absence  of  Public  Conveniences  in
 Karampura,  New  Dethi

 36i4.  SHRI  DAJIBA  DESAI:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  AND  SUPPLY  AND  REIIABILI-
 TATION  be  pleaseg  to  state:

 §°

 (a)  whether  there  is  no  public  uri-
 nals  available  in  Madan  Park,  Chun-
 namaf{  Park  and  Manohar  Park  in  Ward
 No  89,  Karampura,  New  Delhi  and  the
 public  38  facing  great  inconvenience;

 (b)  if  so,  the  reasong  thereof;  and

 (c)  the  time  by  which  Government
 proposes  to  provide  this  facility?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  REHA-
 BILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  There  is  no  public  uri-
 nal  in  these  colonies.

 (b)  These  are  un-authorised  colo-,
 nies,

 (c)  Regularisation  of  these  colonies
 has  to  be  taken  up  along  with  that  of
 all  the  colonies  in  Delhi.  The  pro-
 gramme  is  a  big  one  and  has  to  «depend
 on  the  availability  of  funds.  It  is.
 therefore.  not  feasible  to  lay  down  a
 time-limit  for  these  particular  colonies

 Filter  Water  Connections  in  Ramesh
 Park,  Delhi

 3615.  SHRI  EDUARDO  FALEIRO:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  REHA-
 BILITATION  be  pleased  to  state:

 (a)  whether  the  Minister  is  aware
 that  in  Ramesh  Park  aréa  in  Lakshmi-
 nagar  in  trans-Yamuna  area  of  Delhi,
 where  people  have  been  living  for
 more  than  i0  years  and  paying  house
 tax,  no  filter  water  connections  have
 been  given  so  far  and  no  pucca  roads
 have  been  laid  and  as  a  consequence,
 insanitary  conditions  prevail  in  the
 entire  colony;

 (b)  whether  he  is  also  aware  that
 as  there  are  no  outJets  for  drain  water
 in  the  colony,  mud  pools  have  develop-
 ed  promoting  mosquito  breeding;  and

 (c)  if  so,  what  are  the  steps  being
 taken  to  improve  the  living  conditions
 of  the  colony  and  when  filtered  water
 is  expected  to  he  provided  there?
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 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  REHA-
 BILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  to  (c).  Ramesh  Park  in
 Laxmi  Nagar  is  an  unauthorised  colony
 in  trans-Yamung  area  of  Delhi.  The
 Municipal  Corporation  of  Delhi  have
 reported  that  they  are  making  limited
 arrangements  for  brick  flooring,  ap-
 proach  road,  and  earth  filling.  As
 water  mains  do  not  exist  near  this
 colony,  it  will  not  be  possible  to  pro-
 vide  filtered  water  to  it  in  the  near
 future.

 चालू  पंचवर्षीप  योजना  के  दौरान  सिचाई  क्षमता  में
 वृद्धि  करना

 36i6.  श्री  युवराज  :  क्या  कृषि  ऑर  सिंचाई
 मंत्री  यह  बताने  की  कपा  करेंगे  कि  :

 (क)  क्‍या  चालू  पंचवर्षीय  योजना  के  दौरान
 सिचाई-क्षमता  को  बढ़ा  कर  दुगना  कर  देने  का  प्रस्ताव

 ,

 (ख)  क्‍या  कृषि  क्षेत्र  के  लिए  कम  से  कम  i8
 प्रतिशत  भ्रतिरिक्त  विद्युत्‌  प्रजनन  का  आरक्षण  करने
 का  निर्णय  किया  गया  है  ;

 (ग)  क्या  सरकार  ने  राज्यों  को  कृषि  प्रयोजनों
 के  लिह  सप्लाई  की  जाने  वाली  बिजली  में  न्यूनतम
 कटौती  करने  की  सलाह  दी  है;  और

 (घ)  यदि  हां,  तो  इस  पर  राज्य  सरकारों
 की  क्या  प्रतिक्रिया  है  और  सिचाई  क्षमता  में  वृद्धि
 करने  के  लिए  राष्ट्रीय  स्तर  पर  क्या  उपाय  किये  जा
 रहे  हैं?

 कृषि  और  सिचाई  मत्री  (श्री  सुरजीत  सिह
 बरनाला):  (क)  जी  हां ।  मध्यावधि  योजना
 l978-83%  प्रारूप  के  अनुसार  978-83  के

 दौरान  बड़ी  और  मध्यम  तथा  लघु  सिचाई  योजनाओं
 से  170 लाख  हैक्टार  क्षेत्र  की सिचाई  करने  की  क्षमता
 सुजित  करनें  का  प्रस्ताव  है,  जब  कि  पांचवीं  योजना
 (1974-78)  के  दौरान  80  लाख  हैक्टार  क्षेत्र

 की  अनुमानित  उपलब्धि  हुई  थी  ।

 (ख)  सृजित  की  जाने  वाली  अतिरिक्त  बिजली  को
 कृषि  क्षेत्र  क ेलिए  आरक्षित  करने  के  बारे  में  कोई  निर्णय
 नहीं  लिया  गया  है।  तथापि,  लघु  सिंचाई  के
 प्रभारी  राज्य  मंत्रियों  के  सितम्बर,  978  में  हुए
 अखिल  भारतीय  सम्मेलन  में  निम्नलिखित  सिफारिश
 की  गई  है

 “इस  समय  कृषि  तथा  औद्योगिक  क्षेत्नों  मे ंबिजली
 की  खपत  में  भारी  असंतुलन  है।  दूसरी
 झोर,  अनियमित  और  नियंत्रित  सप्लाई  के
 कारण  बिजली  की  सप्लाई  प्रणाली  से  कई  क्षेत्रों
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 में  किसानों  का  विश्वास  उठता  जा  रहा  है।
 सम्मेलन  का  विचार  हैं  कि  जब  तक  नई  परि-
 योजनाय्रों  से  पेंदा  की  जाने  वाली  बिजली
 का  एक  न्यूनतम  प्रतिशत  एक  मात्र  कृषि
 प्रयोजनों  7  लिए  निर्धारित  करने  की
 व्यवस्था  वहाँ  का  जाती  तब  तक  केवल
 अतिरिक्त  बिजली  के  सूजन  से  ग्रामीण
 क्षेत्रों  में  बिजला  को  से  लाई  का  सुमस्‍्कों  का
 समाधान  करने  में  सह  थे

 रहां  निलंगा  [९ यत
 (7)  भारत  सरकार  ने  म्प-्सेटों  f  %

 faster  is  सप्लाई  में  प्रा  कुषप
 =  ४]

 विभिन्न  राज्य  सरकारों  कोमिकता  .  लिए
 किए  हैं।  तथापि,  बिजली  7ीग्रेदर्शी  सिद्धांत  जारी
 राज्यों  को  ग्रामीण  क्षेत्रों  में  _

 की  कमी यूके  कारण  कुछ
 की  सप्लाई  में  कठौतो  कर  है  घण्टों  कं  लिए  बिजली

 विद्युत्‌  सप्लाई  बनाए  र  नी  पड़ती  है  ॥  सुनिश्चित
 किए  जा  रहे  हैं  खने  के  लिए  सतत  प्रयास

 (घ)  राष्ट्रीय
 बढ़ाने  के  लिए  किए  गए ह।

 स्तर  पर  बिजली  की  क्षमता
 ए  उपाय  अनुबन्ध  में  दिए  गए

 विवरण

 l.  राज्य
 के  आवंटन  में
 प्राथमिकता  दे

 योजना  संसाधनों  में  से  धनराशि
 सिंचाई  कार्यक्रम  की  आवश्यकता  को

 ना।

 *  मैक्रियाओं  को  सरल  एवं  सुचारु  बना  कर
 संस्थागत  निवेश  के  प्रवाह  की  गति  को  अधिक
 से  अधिक  तेज़  करना,  वसूली  की  स्थिति  में  सुधार  के  लिए
 सुव्यवस्थित  एवं  अनवरत  प्रयास  करना,  आवेदनों  का
 मौके

 क
 तत्काल  निपटान  करने  के  लिए  स्थानीय

 अभियानों  का  आयोजन  करना,  श्रादि  |
 3.  उत्तर  प्रदेश,  बिहार,  पश्चिम  बंगाल,  असम,

 उड़ीसा  और  मध्य  प्रदेश  में,  हां  और  भ्रधिक  विकास
 के  लिए  श्रपेक्षाकृत  श्रधिक  सम्भाव्यताएं  मौजूद  है,
 भूमिगत  जल  विकास  कार्यों  को  तेज  करने  पर  विशेष
 बल  देना।

 A  प्रामीश  विद्युतीकरण  कार्य  क्रम  को  यथा  सम्भव
 अधिक  से  अधिक  बढ़ाना  ।  पम्पसैटों  को  बिजली
 प्रदान  करने  के  लिए  कार्यक्रम  को  तेज  करने  के  लिए
 अतिरिक्त  संसाधनों  का  पता  लगाने  की  दृष्टि  से  एक विशेष  कार्यक्रम  शुरू  किया  गया  है,  जिस  के  लिए ग्रामीण  विद्युतीकरण  निगम,  कृषि  पुर्नावत्त  विकास

 द्
 तथा  वाणिज्यिक  बैंक  संयुक्त  रूप  से  धन  प्रदान

 करेंगे  ।

 5.  उन  क्षेत्रों  में  जहां  छोटे  किसान  अधिक  हो और  जहां  ग़ैर-सरकारी  नलकूपों  की  प्रगति  की
 सम्भावनाएं  कम  हैं,  यहां  सिंचाई  की  सुविधाएं  प्रदान
 करने  के  लिए  सरकारी  नलकूपों  पर  भ्रधिक  बल  देना  ।
 सरकारी  नलकूपों  का,  जिनमें  सुधार  करने  की  अभी
 काफी  गुंजाइश  मौजूद  है,  बेहतर  प्रबन्ध  एवं  उपयोग

 करने  पर  अधिक  बल
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 6.  छोटे  किसानो  के  लिए  गैर-सरकारी  लघु
 सिश्राई  कार्यों  को  राहुत  प्रदात  करता  t

 7.  उन  छोटे  किसानों  को  जो  निर्माण-कार्य  स्वयं
 नहीं  कर  सकते,  कायक्रम  का  लाभ  पहुंचाने  के  लिए
 दल/सामुदायिक  कार्यों  के  लिए,  प्रोत्साहन  दना  |

 8.  जल  के  सक्षम  उपयोग  हेतु  सिचाई  कार्यों  के
 आझायोजन,  कार्यान्वयन  एवं  रख-रखाव  में  सुधार
 लाना  |

 9.  सतही  एवं  भूमिगत  जल  के  संयुक्त  उपयोग
 को  प्रोत्साहन  दना  t

 l0  एक  समय  पर  सीमित  प्रियाजनाए  शुरू
 करके  तथा  चालू  योजनाझो  को  पूरा  करने  के  लिए
 काम  के  बदले  प्रताज  कार्यक्रम  को  अपना  कर  लघु
 सिचाई  कार्यों  को  तेजी  से  पूरा  करमे  पर  जोर  देना  ।

 Li.  लघु  सिचाई  कार्यों  के  सम्बन्ध  से  भी  माकत
 क्षेत्र  की  नीति  श्रपनाना  ।

 Lz.  कार्यक्रम  का  श्रभावीुसमन्वय  स्थापित
 करने  के  लिए  केन्द्र  तथा  राज्य  स्तर  दोनो  पर  प्रबोधन
 संगठनों  की  स्थापना  करना  te  &

 Regularisation  of  Ravi  Nagar,  Dethi

 3617,  SHRI  MAHI  LAL:  Will  the
 Minister  of  WORKS  AND  HOUSING
 AND  SUPPLY  AND  REHABILITA-
 TION  be  pleased  to  refer  to  the  reply
 given  to  Unstarred  Question  No.  302l
 on  ३2४  December,  978  regarding  re-
 gularisation  of  Ravi  Nagar  Delhi  and
 State:

 (a)  whether  it  is  a  fact  that  Ravi
 Nogar  Colony  was  regularised  in  1964;
 and

 (b)  if  so,  the  steps  taken  to  provide
 roads  etc.  which  were  earmarked  in
 the  layout  plan  of  the  colony  ag  ap-
 proved  by  the  Delhi  Development
 Authority?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  A  part  of  Ravi  Nagar
 Wag  regularised  as  per  Resolution  No.
 522  dated  9th  July,  96  of  the
 Municipal  Corporation  of  Delhi,

 ae
 (b)  The  Delhi  Development  Autho-

 rity  had  prepared  a  layout  plan  of
 this  regularised  portion.  Municipal
 Corporation  of  Delhi  is  undertaking

 development  of  roads  ang  drains  with-
 in  the  regularised  portion  of  the  colony
 according  to  the  layout  plan.

 Provision  of  Piped  Drinking  Water

 3618.  DR.  R.  ROTHUAMA:  Will  the
 Minister  of  WORKS  AND  HOUSING
 AND  SUPPLY  AND  REHABILITA-~
 TION  be  pleased  to  state;

 (a)  how  many  {uwns  anq  villages  in
 Mizoram,  Nagaland,  Meghalaya,  Mani-
 pur,  Arunacha]  Pradesh  and  Tripura,
 have  been  provided  with  piped  drink:
 ing  water  supply  particularly  since  977
 after  installation  of  Janata  Govern-
 ment  at  the  Centre;

 (b)  whether  the  Minister  is  aware  of
 the  fact  that  drinking  water  supply  in
 Aizal,  Mizoram,  State  capital  remain
 as  acute  as  before  inspite  of  provision
 of  Rs.  2  millions  in  September,  1977
 by  the  Central  Government,  not  to
 speak  of  villages  where  the  problems
 of  drinking  water  remain  unattended
 to  as  in  946  level;  and

 (c)  any  comprehensive  schemes  fot
 fmproving  the  condition  of  drinking
 water  supply  in  the  North  Eastern
 Stateg  in  general  and  to  Aizal,  Lunglee,
 Saiha,  Mizoram  district  capitals  in
 particular?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  to  (०).  The  informa-
 tion  is  being  collected  and  will  be  laid
 on  the  Table  of  the  Sabha,

 Fixation  of  procurement  Prices

 3619.  SHRI  CHATURBHUJ:  Will  the
 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a}  whether  a  suggestion  was  made
 by  several  Ministers  that  the  Agricul-
 tural  Prices  Commission  should  fix
 procurement  prices  taking  into  account
 the  cost  of  production  in  various  States;
 and

 (b)  if  80,  the  action  proposed  there-
 on?
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 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA),  (a)  and
 (b).  The  Agricultural  Prices  Commis-
 sion  is  a  recommendatory  body  and
 does  not  fix  the  administered  prices.
 In  making  its  recommendations  on  the
 level  of  procurement  prices,  the  Com-
 mission  takes  into  account,  inter-alia,
 the  available  data  on  cost  of  produc-
 tion  of  respective  crops  in  different
 States.  The  procurement  prices  are
 fixed  by  the  Central  Government  after
 considering  the  recommendations  made
 by  the  Agricultural  Prices  Commission
 in  consultation  with  the  Chief  Minis-
 ters  of  various  States.

 Foreign  Collaboration  in  Deep  Sea
 Fishing  around  Lakshadweep  and

 Minicoy  Islands

 3620,  SHRI  SAMAR  MUKHERJEE:
 ‘Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state.

 (a)  whether  Government  have  laid
 any  policy  towards  the  foreign  colla-
 boration  in  the  field  of  deep  sea  fishing
 ‘particularly  with  the  super  powers;  if
 60,  the  details  thereof;

 (b)  whether  Government  are  aware
 that  certain  forcign  citizens  and  busi-
 nessmen  in  collusion  with  certain
 Indian  businessmen  are  surveying  the
 areas  around  the  Lakshadweep  and
 Minicoy  Islands  for  deep  sea  fishing  in
 that  area;  and

 (c)  if  so,  the  reaction  of  Government
 thereof?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA).  (a)
 Foreign  collaboration  in  deep  sea  fish-
 ing  is  permitteq  in  the  fields  where
 technology  is  not  fully  known.  Such
 collaboration  can  be  in  the  form  of
 chartering  of  fishing  vessels,  technical
 collaboration  or  joint  venture  with
 equity  participation  with  majority
 holding  by  Indian  companies  generally
 and  with  export  obligation.  All  for.
 eign  collaborations  have  built-in  ar-
 rangemetits  for  training  of  Indian  per-
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 sonnel.  Policy  on  foreign  collabora-
 tion  is  a  genera}  policy  not  related  to
 any  country.  Each  case  is  decided  on
 merit.

 (b)  No  surveys  are  being  conduct-
 ed  around  the  Lakshadweep  and  Mini-
 coy  Islands  by  any  foreign  citizen  and
 businessmen  in  association  with  Indian
 businessmen.

 (d)  The  question  does  not  arise.

 P.  &  T.  Plot  in  Janakpuri,  New  Delhi

 3621,  SHRI  NATVERLAL  B.  PAR-
 MAR:  Will  the  Minister  of  WORKS
 AND  HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  pleased  to  ;efer
 to  reply  given  to  Unstarred  Question
 No.  68779  on  the  l0th  April,  3978  re-
 garding  Post  and  Telegraph  plot  in
 Janakpuri,  New  Delhi  and  state.

 (a)  whether  5.2  acres  of  land  ear-
 marked  for  group  houSing  scheme  in
 A-2  Block  Janakpuri,  New  Delhi  has
 been  suitably  developed  and  handed
 over  to  the  P  &  T  Department;

 (b)  if  not,  the  reasons  for  the  delay;

 (c)  whether  the  said  plot  has  be
 come  a  place  of  public  nuisance  in
 the  absence  of  proper  development  and
 utilisation:  and

 (9)  if  go,  the  steps  taken  or  propused
 to  be  taken  urgently,  to  develop  end
 utilise  this  land  for  housing  and  «ther
 socially  beneficial  purposes?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT).  (a)  and  (b).  No,  Sir.  Delhi
 Development  Authority  have  reported
 that  they  had  discovered  that  the  land
 in  question  was  not  in  their  possessiun
 and  therefore  they  offered  alternative
 land  to  the  P.  and  ्  Department  in
 Shalimarbagh.

 (c)  and  (a).  Delhi  Administration
 and  Delhi  Development  Authority  have
 been  directed  to  arrange  for  the  pro-



 57  Written  Answers  PHALGUNA  28,  900  (SAKA)  Written  Answers  58
 per  maintenance  of  the  plot  til  it  is
 utilised  for  housing  purposes

 Rice  Production

 3622.  SHRI  MADHAVRAO  SCIN-
 DIA:  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state;

 {a)  whether  Government  consider
 that  the  production  of  rice  in  the
 vountry  has  substantial  increased
 during  the  last  two  years;

 (b)  if,  so,  total  production  for  the
 last  two  years  as  compared  to  previous
 two  years;

 (c)  whether  the  benefit  of  higher
 production  did  not  give  relief  {o  con-
 sumers  as  far  as_  bringing  its  prices
 down;  and

 (@  if  so,  steps  proposed  {o  be  taken
 to  bring  its  price  down?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA).  (a)  and
 (b).  Production  of  rice  which  had
 reached  a  leve]  of  48.74  million  tonnes
 in  ‘1975-76  declined  to  43.92  million
 tonnes  in  1976-77.  During  1977-78.  pro.
 duction  of  rice  touched  a  new  high
 of  52.67  million  tonnes.  Although  firm
 estimates  for  978.79  are  not  yet  avail-
 able,  according  to  present  indications,
 production  of  rice  during  the  year  ix
 expected  to  be  around  the  record  Tove]
 of  last  year.

 (c)  and  (d).  Following  the  increase
 in  production  and  market  availability
 of  rice,  all  restrictions  on  the  move-
 ment  of  paddy  and  rice  were  removed
 from  October,  1977,  As  a  result,  the
 market  prices  of  rice  in  the  deficit
 States  and  the  consuming  areas  have
 generally  shown  a  decline,  thug  bene-
 fiting  the  consumers.  Presently,  mar-
 ket  prices  of  rice  are  ruling  at  reason-
 able  levels  in  all  parts  of  the  country.

 Although  procurement  prices  of
 paddy  ang  rice  were  raised  during
 1977-78  and  during  1978-79,  the  issue

 prices  of  rice  have  heen  kept  unchan-
 ged  and  ample  supplied  are  being
 made  avdilable  through  the  public  dis-
 tribution  system  for  protecting  the
 interest  of  the  consumers.

 Removal  of  Lime  Plaster  at  Lord
 Jagannath  Temple

 3623,  SHRI  PABITRA  MOHAN
 PRADHAN:  Will  the  Minister  of  EDU-
 CATION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  the  thick  lime  plaster
 which  is  said  to  be  about  9  to  42  inches
 in  thickness  and  which  is  at  present
 removed  from  the  temple  of  Lord
 Jagannath  at  Puri,  Orissa,  acted  Tike
 a  blanket  to  protect  the  beautiful  carv-
 ings  and  imugeg  of  stone  structures  of
 the  said  Jagannath  temple  and  if  80,
 for  what  purposes;  and

 (b)  whether  there  was  any  crack  for
 which  the  present  massive  repair  in
 the  form  of  removal  of  the  said  thick
 lime  plaster  is  taken  up,  or  the  crack
 was  only  a  local  one  affecting  only
 some  two  to  three  stones  which  could
 have  been  repaired  easily  instead  of
 removing  the  massive  and  extremely
 hard  thick  plaster  that  goes  a  long
 way  to  protect  the  temple  fron:  the  on-
 slanght  of  the  saline  weather?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  and  (b).  Sir,  The  layers
 of  lime  plaster,  applied  on  the  outer
 surface  of  the  temple  having  become
 dead  had  cracked  due  to  corrosion  of
 iron  clamps  coming  into  contact  with
 rain  water  which  had  seeped  through
 the  cracks  spread  all  over  the  outer
 plastered  surface  of  the  temple  because
 of  which  chunks  of  plaster  and  fractu-
 req  stones  were  falling.  The  last  fall  of
 plaster  was  reported  on  February  8,
 1974,  Thug  it  will  be  seen  that  the
 coats  of  Plaster  are  not  virtually
 effective  as  protective.
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 झसिचित  कृषि  |...  झोर  र्था  पर  निर्भर  भूमि  का *
 सर्वेक्षण

 3624.  शो
 द््स्स

 यम्द  कछवाय  ष्ण्ष्या
 कृषि  शौर  सिचाई  मत्री  गहन  खेती  और  भसिचित  भूमि
 के  लिए  केन्द्रीय  श्रनुदानों  के  बारे  में 18.  दिसम्बर,
 978  %  भ्रताराकित  प्रश्न  मच्या  १५27  वे  उत्तर

 के  सम्बन्ध  में  यह  बताने  की  बृपा  वरेगे  कि

 (क)  क्या  विभिन्न  राज्यों  मे  उपलब्ध  प्रसिचित
 कृषि  भूमि का  सर्वेक्षण  किया  गया  है,  गदि  हां,  ती उसका
 राज्यवार  ब्यौरा  क्या  है  ,  और

 ्)  ऐसी  कितनी  भूमि  है  जो  मसिचित  नहीं  है
 तथा  जिसमें  बारिश  के  भरोसे  खेती  होती  है  तथा
 क्या  इसके  लिए  अलग  से  सिंचाई  योजना  बनाई  गई
 है;  यदि  हा,  तो  केन्द्र  सरकार  ने  इस

 ह्
 के  लिए

 झ्रलग  लग  राज्यों  को  कितनी  राशि  दी  है  ?

 कृषि  और  सिचाई  संत्रो  (भी  सुर्मीत  सिह
 बरनाला)  (क)  भ्रगस्त,  976  से  नागपुर
 में कार्य कर रहे कर  रहे  राष्ट्रीय  मुद्रा  सर्वेक्षण  तथा  भू-उपयोग
 ब्यूरो  न ेलगभग  230  लाख  हैक्टार  क्षेत्र  का  सर्वेक्षण
 किया  है,  जिसमें  सिलित  तथा  वर्षा  सिचित  क्षेत्र  भी
 शामिल  हैं।  तबीननम  उपलब्ध  सूचना  (1975-76)
 के  प्रभमुसार  077  लाख  हैक्टार  क्षेत्र  भ्रसिचित  है  जो
 वर्षा  पर  निर्भर  रहता  है।  भ्रसिचित  क्षेत्र का  राज्यवार
 ब्यौरा  विवरण  में  दिया  गया  है  t

 (क्ष)  197778  तक  लघु  सिंचाई  योजनाभो
 के  जरिये  273  लाख  हैक्टार  क्षेत्र  की  सि्राई  क्षमता
 सजित  की  गई  थी  -  977-78  के  झन्त  तक  बडी
 झौर  मध्यम  योजनाभो  के  जरिये  249  लाख  हैक्टार  क्षेत्र
 की  सिचाई  क्षमता  सृजित  की  गई  थी।  “सिचाई”
 राज्य  का  विप्रय  है,  शरत  अ्लग-प्रलग  योजनाझों  के
 लिये  कोई  केन्द्रीय  धनराशि  नही  दी  जाती  है

 जिधरण

 चर्ष  i975-76  के  दौरान  भारत  में  झसिचित  क्षेत्र
 का

 सलाई
 ब्यौरा  (भनन्तिम)  निम्नलिखित

 (  हज़ार  हँबटार  )
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 राज्य|संघ  राज्य  क्षेत्र  प्रसिच्ित  क्षेत्र
 जय  2

 आंध्र  तदेश  7735
 झसम  2028
 बिहार  570
 गुजरात  8244
 हरियाणा  870
 हिमाचल  प्रदेश  468
 जम्मु  शौर  कश्मीर  392
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 कर्नाटक  8995
 केरल  396]
 मध्य  प्रदेश  t652

 महाराष्ट्र  6460
 मणिपुर  75
 मेघालय  3]
 तागालैण्ड  76
 उड़ीसा  5422
 पंजाब  037
 राजस्थाम  १2558
 सिक्किम
 तमिलनाड़  3424
 ्िपुरा  20
 उत्तर  प्रदेश  9268
 पश्चिम  बंगाल  4696
 अण्दमान  झौर  निकोबार  द्वीपसमह  32
 अझर्णायल  प्रदेश  92
 दादरा  तथा  नगर  ह॒वैली  i7
 दिल्ली  9
 गोवा,  दमन  झौर  दीव  725
 लक्षद्वीप  3
 मिज़ोरस  57
 पॉडिचेरी  5
 अखिल  भारत  09733

 Sale  of  Plots  in  Vikaspuri
 (Bodella)  Delhi

 3625  SHRI  MADAN  TIWARI:

 SHRI  PIUS  TIRKEY:
 Will  the  Minister  of  WORKS  AND

 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  in  976  D.D.A.  had‘  sold
 some  plots  of  land  in  Vikaspuri
 (Bodella}  Delhi  as  developed  land,

 (v)  whether  civic  amenities  such  as
 water  supply,  electricity,  roads/streets
 and  storm  water  drains,  sewerage,  bus
 facilities  have  not  yet  been  provided
 there;

 (c)  uf  so,  why  DDA  had  sold  these
 plots  of  land  to  public  as  developed
 land;

 (a  whether  Vikaspuri  (Bodella)
 Welfare  Association  has  submitted  a
 memorandum  in  this  regard;  and

 (e)  if  go,  action  taken  /proposea  te
 be  taken  in  the  matter?
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 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKH‘):  (a)  Yes,  Sir.

 (b)  Sewerage  work  has  been  com-
 pleted  except  in  pockets  H—i  and
 H-—3  The  work  in  these  pockets  is
 in  prograss  and  is  likely  to  be  comple-
 ted  by  April  1979,  Water  Supply  ar-
 rangements  as  well  as  the  work  of  elec-
 tricity  is  in  progress  and  electric  con-
 nections  are  being  given  by  the  DESU
 where  the  house-owners  apply  for  the
 same,

 (c)  At  the  time  of  sale,  the  plots
 were  partially  devcloped.  The  DDA’s
 commitment  for  full  development
 within  a  reasonable  period  was  there.

 (१)  Yes,  Sir.

 (e)  Efforts  are  being  made  for  the
 expeditious  completion  of  the  remain-
 ing  work.

 Mayapuri  M.LG.  Flats
 3626.  SHRI  T.  ४,  NEGI.  Will  the

 Minister  of  WORKS  AND  HOUSING
 AND  SUPPLY  AND  REHABILITA-
 TION  be  pleased  to  refer  to  reply
 given  t0  Unstarred  Question  No.  90
 On  26th  February,  979  re:  Mayapuri
 MIG  Flats  ang  state.

 (a)  whether  the  Engineer  Member,
 DDA  during  his  visit  to  Mayapuri  MIG
 flats  in  November,  978  had'  assured
 the  Residents’  Welfare  Agency  that
 the  underground  tank  would  be  com-
 pleted  by  December,  1978,  but  it  has
 not  yet  been  completed;  if  so,  the
 reasons  therefor  and  likely  date  of
 completion;

 (b)  whether  DDA  Authorities  hed
 infermed  Residents’  Welfare  Agency

 some  months  hack  that  third  tube-well
 will  be  sunk  soon,  but  no  information
 was  available  about  the  exact  site  for
 the  same;

 (c)  whether  the  site  and  plan  for
 Sinking  the  tube-well  has  since  been
 finglised  and  if  so,  the  details  thereof;
 and

 @)  whether  any  grrangementa  have
 made  to  ensure  that  both  the

 ground  work  atid  the  tube  well

 ate  completed  before  the  summer  sets
 in  so  that  the  residents  are  not  put  to
 hardships?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT).  (a)  The  Dethi  Development
 Authority  has  reported  that  the  const-
 truction  of  the  underground  tank  has
 since  been  completed.

 (by  and  (c).  The  third  tube-well  is
 proposed  to  be  located  in  the  green
 area  at  the  back  of  LIG  flats  (for  Re-
 tiring  Government  Servants)  adjacent
 to  the  college  site.

 (d)  Every  effort  will  be  made  to
 complete  the  work  before  the  summer
 season  sets  in.

 झब्  स्कचेयर,  मई  दिल्‍ली  में  मधमिर्भित  क्‍्वार्टरों  में
 रशोशनदान  व्यवस्था

 3627,  श्री  शानेश्बर  प्रसाद  यादव  :  नया  निर्माण
 और  झाषास  तथा  पूति  शौर  पुशर्थास  मत्री  यह  बताने
 की  कृपा  करेंगे  कि

 (क)  कया  यह  सच  है  कि  प्रलवर्ट  स्कदेयर,  नई
 दिल्‍ली  के  “सी”  सेक्टर  में  नवर्निरभित  कवार्टरो  मे  रोशन-
 दानो  की  व्यवस्था  नहीं  है;  बौर

 ख)  यदि  हा,  ता  सरकार  हारा  उक्त  रोशनदान
 व्यवस्था  कब  तक  कर  दी  जायेगी  ?

 निर्माण  प्रौर  आवास  तथा  क्ति  धौर  पुनर्वास  संत्री
 (क्री  सिकखर  बरत)  (क)  जी,  नहीं।  सभी  कमरो  में
 उप-नियमों  के  अनुमार  रोशनदानों  की  पर्याप्त  व्यवस्था
 की  गई  है।

 पख)  प्रश्न  ही  नहीं  उठता  ।

 झब्यक,  बोस्दीय  हिस्दी  निदेशालय

 3628.  थी  नवाब  सिह  चोहान:  गया  शिक्षा,
 समाल  कल्याण  शौर  संस्कृति  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  केन्द्रीय  हिन्दी  निदेशालय  के  भ्रध्यक्ष  के
 पद  को  एक  झतिरिक्त  सचिव  के  पद  क॑  समान  बनाने  का
 बिचार  है  ;

 ख)  क्या  निदेशालय,  एक  महत्वपूर्ण  सरकारी
 संगठन  क  भ्रष्यक्ष  क  पद  को  सचिव  प्रध्यक्ष  भ्रतिरिगत
 सजिव  के  पद  के  समान  बनाया  जाना  हिन्दी  के  विकास
 के  हिल  में  होगा;  भौर

 (ग)  यदि  हां,  तो  सरकार  का  बिवार  इस  विशा
 में  कब  तक  कार्यवाही  करने  का  है  ?
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 शिक्षा,  समाज  कल्याण  बर  संस्कृति  मंत्रालय  में
 राज्य  मंत्री  (ओमतो  रेजुका  देवी  अरकटकी)  :  (क)
 जी,
 े

 फिर  भी  यह  उल्लेखनीय  है  कि  केंस्रीय
 हिन्दी  ये  में  निदेशक  का  पद  है,  न  कि  प्रध्यक्ष
 का  पद  ।

 (@)  शौर  (ग).  किसी  सगटन  भ्रयवा  कार्यक्रम
 का  बिकास

 बहुमुी
 संबत्ति  या  प्रत्रिया  है।  यह  जहरी

 नही  है
 हा

 पदों  के  क्रेवल  उन्नयन  मात्र  से  वांछित  विकास
 हो  जाये  t

 Payment  of  Salary  to  Staff  Members  of
 Gurukul  Kangri

 3629.  SHRI  OM  PRAKASH  TYAGI:
 Will  the  Munister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state.

 (a)  whether  the  Administrator
 according  to  the  specific  directive  vide
 Ministry's  D.Q.  letter  No.  Fll.  2178-43,
 dated  9th  October,  978  has  established
 the  status  quo  ante  of  July  ‘1977  in  the
 Gurukul  Kangri  Vishwa  Vidyalaya,
 Hardwar;

 (by  whether  the  Administrator  has
 paid  the  salary  to  all  the  staff  members
 as  on  3ist  July,  1977;  and

 (c)  if  not,  the  reasons  thereof?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHUNDRA  CHUN-
 DER):  (a)  to  (०).  While  releasing  the
 grant.  it  was  suggested  to  the  Admini-
 strator  that  Status  quo  ante  as  in
 July,  977  might  be  restored  us  far  as
 the  employees  were  concerned  and
 that  the  salaries  and  allowances,  inclu_
 ding  arrear,  due  to  them  might  be
 paid,  after  veryfving  the  claims  <Ac-
 cording  to  the  information  reeewied
 from  the  Administrator,  all  but  24  of
 the  employees  who  were  in  position  in
 July,  977  have  been  allowed  to  re-
 sume  their  duties.  Till  February  17,
 1979,  5  persons  were  not  permitted  to
 resume  thejp  work  while  the  remain-
 ing  9  cases  were  being  examined.  Pay-
 ment  of  salaries  has  been  made  to
 those  whose  claims  have  been  verified.
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 In  some  cases,  the  dues  have  been  de-
 posited  in  a  separate  account  with  the
 Bank  under  orders  of  the  Court,  pend-
 ing  decision  on  the  disputes  in  claims.

 7977  भौर  978  &  उत्तर  प्रदेश  में  भारतोय  wre
 लिसल  के  गोदाम  अनाने  के  लिए  हैण्डर

 3630.  Bo  सिंह  शाक्य  :  गया  कृषि
 और  सिलाई  मंत्री  यह  बताने  की  कृपा  करगे  कि  :

 (क)  वर्ष  977  भौर  i97k  में  उत्तर  प्रदेश  में
 भारतीय  खाद्य  निगम  के  गोदाम  अनाने  के  लिये  कितने
 हैण्डर  प्राप्त  हुए  है;

 (ख)  हैप्डरों  को  स्वीकार  करने  के  लिये  क्या
 कसौटी  प्रपनाई  गई  है;  श्ौर

 (ग)  क्‍या  उन्हें  स्वीकार  करते  समय  नियमों
 का  उल्लंघन  किया  गया  है  ?

 कृषि  धौर  सिचाई  मंत्रालय  में  राज्य  मंत्री  (भरी
 भानु  प्रताप

 1
 :  (क)  भारतीय  खाद्य  निगम  के

 गोदामों  का  कार्य  सामान्यतया  भारतीय  खाद्य
 निगम  के  इंजीनियरी  प्रभाग  द्वारा  किया  जाता  है  t
 कुछ  मामलों  में  भारतीय  खाद्य  निगम  केन्द्रीय  लोक
 निर्माण  विभाग  भर  राज्य  लोक  निर्माण  विभाग
 को  भी  ऐसा  निर्माण  कार्य  करने  को  देता  है।  इस
 प्रयोजन  के  लिये  संबंधित  निर्माण  ऐजेमियो  द्वारा  टैण्डर
 मंगाए  जाते  है  1  भारतीय  खाद्य  निगम  &  इजीनियरी
 प्रभाग,  केन्द्रीय  लोक  निर्माण  विभाग  (खाद्य)  जौर
 राज्य  लोक  निर्माण  विभाग  को  क्रण  1b,  42  श्ौर
 Li  हैण्डर  प्राप्त  हा  थे  ।

 (@)  हैण्डरों  को  स्वीकार  करते  समय  भारतीय
 खाद्य  निगम  के  निदेशक  बोर्ड  हारा

 अनुमोदित
 दित  भारतीय

 खाद्य  निगम  के  प्रधिकारियों  को  शक्तितयों  का  प्रत्यायोजन
 के  साथ  पठित  केस्द्रीय  लोक  निर्माण  विभाग  के  मनप्रल
 में  निर्धारित  कसौटी  को  श्रपनाया  जाता  है  t  केल्रीय
 लोक  निर्माण  विभाग  की  कार्यविधि  के  अधीन,  उचित
 रेट  होने  पर  सामान्यतया  न्यूनतम  टैन्डर  ही  स्वीकार
 किया  जाता  है!  भ्रन्यथा,  रेट  को  उचित  स्तर  पर  लाने
 के  लिए  न्यूनतम  टैण्डरदाताशों  के  साथ  बातचीत्की
 जाती  है  अथवा  शर्तों  में  मशोधन  कराया  जाता  है  |

 (ग)  निर्माण  एजेसियों  ने बताया  है  कि  नियमों
 के  उल्लचन  का  कोई  भी  मामला  उन  के  ध्यान  में  नहीं
 शाया  है  1

 सध्य  प्रदेश  में  ग्रामोण  सचियालव

 3637.  क्री  लक्ष्मी  भाशयण  नायक:  क्या  कृषि
 झौर  सिंचाई  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 क)  क्या  मध्य  प्रदेश  में  नागरिकों  की  समस्त
 के  तत्काल  निपटाने  हैतु  ग्रामीण  सचियालयों  की  स्थापना
 की  गई  है;  भौर

 (ल)  क्या  केखीय  सरकार  जिलों  में  कार्यरत
 केस्रीय  सरकार  के  कर्मगारियों  को  भी  निर्देश  देगी
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 कि  थे  प्रामोण  सविवालयों  को  बैठकों  में  भाग  ले
 जिस  से  उनसे  सबंधित  स  उल्याश्रों  को  निपटाया  जा  सके  ?

 कृषि  श्रौर  सिई  मंतजालय  में  राज्य  मंदो  (श्रो
 भामु  प्रताप  सिह).  (क)  जी  हा  1

 (@)  मध्य  प्रदेश  सरकार  ते  उन  गावो  में  प्राम
 सचिवालयो  की  स्थायना  की  है  जहा  ग्राम  स्तर  पर  एक
 से  प्रधिक  सरकारी  कार्यवर्ताशों  का  मुख्यालय  है  1
 पटवारी,  ग्राम  सेवक,  मालगुजारी  निरीक्षक,  सहकारी
 समिति  सेवक  प्रादि  जैसे  ग्राम  अधिकारी  इन  संयुक्त
 कार्यालयों  में  काम  करत  है,  जिस  से  कि  उन  की  सेवाएं
 एक  स्थान  पर  उपलब्ध  हो  सक्रे  ।  ये  कार्यकर्ता  लोगों
 की  समस्याए  सुलझाने  के  लिए  ग्राम  पंचायत  की  एक
 उप-ममिति  के  पर्यवेक्षण  में  ग्राम  पत्रायत  के  कार्यालय  में

 सप्ताह  म् एक  बार  मिलते  है  ।  राज्य  सरकार  ने  यहे  स्पष्ट
 किया  है  कि  वे  इन  कार्यालयों  में  कस्प्रीय  सरकार  के
 कर्मचारियों  के  सहयोग  की  आवश्यकता  की  परिकल्पना
 नही  करते  है  इसलिए  उन्होने  केन्द्रीय  सरकार  से  प्रपने
 कर्मचारियों  को  इन  बैठकों  में  भाग  लैने  के  लिये  निदेश
 देने  हते  प्रनुरोध  नहीं  किया  है  इस  प्रकार  केन्द्रीय
 सरकार  का  इस  बारे  से  कोई  निदेश  देने  का  प्रस्ताव
 नही  है  t

 TA/DA  to  officers  and  lawyers  .by  at.
 Kanpur

 3632.  SHRI  MANOHAR  LAL’  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  state:

 Written  Answers  PHALGUNA  28,  000  (SAKA)  Written  Answers

 ers  fee  and  the  conveyance
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 (a)  whether  it  i5  a  fact  that  a  big
 amount  has  been  spent  by  the  IIT
 Kanpur  during  the  last  five  years  to-

 ‘wards  the  ()  T.A.  &  D.A.  to  the  offi-
 cers  and  the  lawyers  for  pursuing  the
 cases  in  the  High  Court/:ower  courts
 and  seeking  legal  advice;  ai)  Retain-

 charges
 to  the  lawyers;  (iii)  expenses  on  ad-
 veitisement  casc-wise  on  publishing
 show-cause  notices  or  the  termination
 orders  in  newspapers;  and

 (0)  if  so,  full  details  of  expenditure
 and  justification  for  this  expenditure?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN.
 DER):  (a)  ang  (b)  No,  Sir.  A  state-
 ment  showing  the  actual  figures  ig  at-
 tached.

 vr  Statement

 (i)  7  AID  A  paid  to  the  officers  pursuing  the  cases  in  Hreh  Court  during  the  last  5  years

 3974-78  ote

 9975-76  नि  5
 *  1976-77  Ts

 1977-78  *

 3970-79  (tl  January,  79)  *

 (i)
 Year

 1974-75,  et

 1975-75  «7

 बाय  «  *  न  we

 i977-78  we  .  .

 1978-79  (till  Jan.,  79)

 Nil

 Rs  238-00
 R,  238°00
 हर  247°85
 Rs  34°70 *  é

 Retainer  Fee,  Legal  Fee  and  Coweyrnce  charges  and  Go  art  Fees  (in  Local  Courts  and  High  Court)
 Rotainer  Fee  Paid  =  Legal  Fer
 to  Institute  Legal  ance  Charges  of

 Advise  ather  Advocates
 and  Legal Adviser  and  Court
 Fee  etc.

 Re  Rs.

 1G,  Toor  00  45504  '  02

 40,800°  00  15,898°35, *  25
 14142905,  5,246-v0
 6,800°  00  935715705,

 :  8,200°00  24,227°00
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 (iti)  Expenses  on  Advertisement  on  Publishing  show-cause  Notice.

 974°75  «  ‘  .

 1975-76  «  मु  .

 1976-77  «  t  मु  नि

 1977-78  «

 1978-79,  (till  Jan..  १979)

 Ra.

 Nil

 78260  Notice  regarding  absence  without
 proper  sanctioned  leave.

 Nil

 Nil

 7889°62  Notices  for  serving  charge-sheest
 removal  and  dismissal  notices
 etc.  as  these  could  not  be  de-
 livered  by  any  other  means.

 U.S.  Ambassador’s  suggestion  re;  pub-
 lication  of  Books  on  India

 3633.  SHRI  NIHAR  LASKAR:

 SHRI  R.  V.  SWAMINATHAN:

 Will  the  Minister  of  EDUCATION
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  U.S.  Ambassador
 has  suggested  to  the  Education  Minis
 try  that  India  should  publish  more
 books  on  India  so  that  Americans  know
 more  about  India;

 (b)  if  so,  whether  Union  Govern-
 ment  have  accepted  this  suggestion;
 and

 (¢)  whether  it  is  a  fact  that  there
 are  very  few  books  on  India  and  whe.
 ther  Government  are  making  efforts  in
 this  regard  so  that  the  world  knows
 much  about  India?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  (SHRI-

 “MATI  RENUKA  DEVI  BARAKA-
 TAKI):  (a)  No,  Sir.

 (b)  Does  not  arise.

 (c)  A  number  of  publishing  organi-
 sations,  both  in  the  public  sector  and
 also  in  the  private  sector  have  produ-
 ced  and  are  producing  a  number  of
 books  on  India,  which  are  increasingly
 being  made  available  abroad.  This
 ig  a  continuous  process.

 फ  रुफोरस  का  उत्पादत

 3634,  श्री  पी०  बी०  येरियास्वामी  :  क्‍या  कृषि
 शौर  सिंचाई  मंत्री  यह  बताने  की  कपा  करेंगे  कि

 (क)  क्या  भारतीय  कृषि  अनुसन्धान  संस्थान
 द्वारा  तैयार  किये  गये  भारतीय  भूमि  की  उर्वरता  के
 नक्शों  में  आगामी  वर्षों  में  उवेरक  के  रूप  में  फासफोरस
 के  महत्व  पर  बल  दिया  गय्रा  है;  भर

 (ख)  यदि  हां,  तो  देश  के  अन्दर  फासफोरस
 के  उत्पादन  में  वृद्धि  करने  के  लिये  क्या  कार्यवाही  करने
 का  प्रस्ताव  है  ?

 कृषि  और  सिचाई  मंत्रो  (श्री  सुरणीत  सिह
 बरताला)  :  (क)  जी  हां,  श्रीमान्‌  ।  भारतीय  का
 अनुसन्धान  संस्थान  द्वारा  तैयार  किये  गये  मुदा  उर्वरता
 मानचित्र  से  पता  चला  है  कि  लगभग  46  प्रतिशत

 जिलों  /केनद्र  शासित  क्षेत्रों  की  मिट्टियों  में  खर्वेरता  का
 स्तर  कम  है  और  52  प्रतिशत  जिले  मध्यम  उबरता
 स्तर  में  आते  हैं  ।  मिद्टियों  के  80  लाख  परीक्षणों  के
 परिणामों  से  श्र्ब  तरक  और  आने  वाले  वर्षों  के  लिये  भी
 फासफोरस  के  महत्व  का  स्पष्ट  पता  चला  है  |

 (ख)  फिलहाल,  देश  में  फास्फेटिक  उवरकों
 (पी६  9)  के 10. 80  लाख  टन  के  उत्पादत  की
 क्षमता  है।  इस  के  अलावा,  भ्रनेक  संयंत्रों  पर
 आजकल  काम  चल  रहा  है  |  इन  से  छठी  पंचवर्षीय  योजना
 में  उत्पादन  प्रारम्भ  करने  की  श्राशा  है!  एक  बार  ज्यों
 ही  ये  परियोजनाएं  उत्पादन  शुरू  कर  देंगी  तो  फास्फेटिक
 उर्वरक  (पी,  ओ)  की  प्रतिष्ठायित  क्षमता  i3
 लाख  टन  तक  बढ़  जायेंगी  |  योजना  आयोग  द्वारा  गठित
 उर्वरक  संबंधी  कार्यदल  ते  भी  सिफारिश  की  है  कि
 देश  में  फास्फेटिक  उर्वरक  क्षमता  को  छठी  पंचवर्षीय
 योजना  के  दौराव  आगे  बढ़ाया  जाना  चाहिए  ।  इस  दल
 की  सिफारिश  है  कि  फास्फैटिक  उबेरक  उत्पादन
 एककों  को  अधिमानत:  कांडला,  हल्दिया,  प्रदीप,  उदयपुर
 आदि  में  स्थापित  किया  जाना  चाहिये  फास्फेटिक  उवेरकों
 के  उत्पादन  के  लिये  बड़े  झ्राकार  के  संयंत्रों  की  स्थापना
 के  काम  को  अंतिम  रूप  देने  व  ब्यौरे  तैयार  करने  में  कुछ
 समय  लगेगा  1  तो  भी  इस  बीच,  फास्फेटिक  उर्वरक

 ।
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 (पी2  कोड)  को  0,000  दन  क्षमता  बाले  प्रत्येक  एकक
 हारा

 11  ्
 फास्फेट के उत्पादन के के  उत्पादन  के  लिए  सरकार

 &  हान  में  क्षेत्र |  .2  लाइसेंस अदान  करने  का
 निएणय  किया  है  ।

 Supply  of  fertilizer  to  Punjab

 3635.  SHRI  BALWANT  SINGH  RA-
 MOOWALIA:  Will  the  Minister  of
 AGRICULTURE  AND  IRRIGATION
 be  pleased  to  state.

 {a)  how  much  supply  of  fertilizers
 was  made  to  the  State  of  Punjab  in
 the  month  of  December,  978  and  Jan-
 uary,  February,  1979;

 (b)  was  it  less  as  compared  to  the
 last  year  supply  in  the  same  period;

 (c)  whether  he  knows  that  Punjab
 Kisans  are  facing  hardships  in  getting
 fertilizers;  and

 (a)  what  arrangements  he  is  going
 to  mak  for  that?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA).  (a).  A
 total  quantity  of  39.3  thousand  tonnes
 of  plant  nuric..‘s  (Nitrogen  +  P.O,
 +K,O,)  was  sup7  ied  to  the  State  of
 Punjab  during  the  months  of  Decem-
 ber,  ‘1978,  January  4979  and  February,

 1979,

 (b),  No,  Sir.  It  was  substantially
 more  than  the  supplies  made  during
 the  same  period  of  last  year.

 (c)  The  total  quantity  of  Fertilizers
 made  available  to  Punjab  from  domes-
 tic  manufacturers  and  imports  during
 the  above  three  months  was  more  than
 the  proportional  requirements  of  the
 State  during  that  period.  While  the
 Gistribution  of  fertilizers  within  the
 State  is  the  function  of  the  State  Gov-
 ernment,  ne  reports  had  reached  us  of
 hardship  to  farmers  in  getting  the  re-
 Qired  quantities  of  fertilizers.

 (a).  Does  not  arige.

 दिल्ली  में  प्रल्षिकृत को  पाई  कालोवियों  में  पंजीकरण

 हे
 ह (३

 झोर  & ....... क
 3637.  शी

 क्या  निर्माण  झौर  श्ायास  तथा
 मंत्ती  ह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  दिल्‍ली  में  लितगर,  झ्रोंकार  बगर,
 शांति  नगर,  शास्त्री  नगर  झादि  भ्रनधिकृत  कालोसिमों
 को  दिल्‍ली  प्रशासन  ने  नियमित  कर दी  हैँ;

 (ख)  यदि  हां,  तो  किस  तारीख  से;

 बे
 क्या  दिल्‍ली  प्रशासन  द्वारा  इन  कालोनियों

 के  पंजीकरण  किया  जा  रहा  है;  भौर

 (घ)  मदि  नहीं,  तो  इस  के  क्‍या  कारण  हैं  ?

 निर्माण  बौर  श्रायात  तथा  पूर्ति  हौर  मुभबति  थंत्री
 (शो  सिकल्दश  wor):  (क)  तथा  (ख),  कालोनियों  के
 शास्त्री  मगर  धूप  के  नियमितीकरण  के  सक्‍सों  का
 झतुमोदत  दिल्‍ली  तगर  निगम की  स्थायी  समिति  हारा
 झपने  विनांक  26-10-78  के  संकहप  संख्या  54
 में  कर  दिया  गया  है|  भोंकार  नगर  शौर  शान्ति
 मगर  सहित  लिनगर  ब्रप  कालोनियों  के  निपर्मितीकरण
 के  ज्सों  का  दिल्‍ली  मगर  तिभम  की
 स्थायी  स्मित  हारा  धपते  दिनांक  141-79  के  संकरप
 wo  840  में  कर  दिया  गया  है

 मति  लेने  के  पश्चात्‌  ही  म  कालोनिएों  में  भूमि
 हे  पंजीकरण  किया  जा  रहा  हु  |

 Operation  Fleed-II  in  Orisa

 $638.  SHRI  BAIRAGI  JENA:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  steps  taken  by  Government  to
 expedite  sanction  for  the  ‘Operation
 Flood-Il’  programme  in  Origsa  as  re-
 quested  by  the  Government  of  Orissa
 vide  their  letter  No.  9877  dated  sth
 May,  ‘1978;  and

 (b)  progress  of  the  proposal  of  in-
 cluding  5  major  towns  of  Orissa
 under  ‘Operation  Flood-IP  programme
 as  confirmed  by  the  Chairman,  Nation-
 al  Dairy  Development  Board,  during
 discussion  with  Secretary,  (Animal
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 Husbandry)  to  the  Government  of
 Orissa  in  March,  1978?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGII  BARNALA):  ७)  The
 Government  of  Orissa  vide  their  let-
 ter  No,  9877  dated  8th  May,  978  have
 requested  for  approval  in  respect  of
 Centrally  Sponsored  Dairy  Project.
 The  Proposal  is  under  examination  in
 consultation  with  the  concerned  Mini-
 stries.

 (b)  The  cities  of  Cuttack,  Bhubunes_
 war,  Rourkelu,  Berhampur  and  Sam-
 balpur  are  proposed  to  be  covered
 under  Operation  Flood-II  Programme.
 Th  this  connection,  the  Chairman  IDC/
 NDDB,  has  written  to  the  Chief  Minis-
 ter  of  Orissa  sugesting  that  the  State
 Government  of  Orissa  convey  their
 agreement  to  the  Indian  Dairy  Cor-
 poration  as  early  as  possible

 tear,  तिलहुन  शौर  दालों  का  उत्पादन

 3639.  श्री  हुकम  देव  नारायण  ग्ादव :.  क्या  कृषि

 कौर  सिचाई  मंत्री  यह  बताने  की  कृपा  करेंगे  सि

 (क)  देश  में  वर्ष  i977-78  में  झमाज़ों
 तिनहनों  तथा  दालों  का  उत्पादन  कितनी  मात्रा  मे
 हुआ  शोर  उन  का  प्रति  दिन  प्रति  व्यक्ति  भौसत  भ्रश
 कया  है,  भ्रौर

 (ख)  राज्य  में  खपत  की  तुलना  में  जिन  बस्तुझों
 का  उत्पादन  झधिषा  होता  है  ऐसी  वसस्‍्तुओ  के  राज्यवार,
 नाम  क्‍या  है;

 कृषि  श्लौर  सिचाई  संत्रो  (ओ  चुरगोत  सिह
 शरनाग[)  (के)  तिस्तलिबिय  सारगा  में  वांछित
 जानकारी  दी  गयी  है  —

 उत्पादन  तथा  प्रति  व्यक्ति  इत्पाइन--+  977-78

 (1-7-1978  को  आबादी-638,388  हजार
 व्यक्ति)

 प्रति  ब्यकितत
 ‘,

 fare  उत्पादन
 (हजार  मौटरो  ग्राम-प्रति

 दन  दिन
 a

 ”  झनाज  °443,807  =  488,  5
 दलहन  ‘11,798  50.  7
 दांत  प्रमुक  तिलहन  8,933  38.4
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 (@)  इस  बात  के  बारे  में  ठीक  ठीक  बता  सकता
 कठिन  है  कि  किन  किन  राज्यों  में  कौन  कौन  सी  जिम्सों
 वा  फालतू  |3णपादन  होता  है,  क्योकि  भ्रनाज,  तिलहनों
 आर  दलहना  के  उत्पादन  पर  भी  मौसम  के  उतार-
 चढाव  और  वर्षा  की  कमी-बेशी  के  अनुसार  श्रन्य  क्ृषि-
 जिन्‍सो  के  समान  व्षनुवर्ष  काफी  उतार  चढ़ाव  भाता  है  t
 तथापि,  सामान्य  तौर  पर  श्राम  वर्षा  के  दौरान  अनाज
 बं;  मामले  में  पजाब,  हस्याणा,  आन्ध्र  प्रदेश,  मध्य
 प्रदेश  और  उत्तर  प्रदेश  में,  तिलहतों  के  मामले  में
 'गजरात  ह11.2  प्रदेश  कर्नाटक,  तमिलनाड,  हरियाणा,
 पंजाब,  राजस्थान  और  उत्तर  प्रदेश  में  झौर
 दलहनों  के  मामलो  में  राजस्थान,  मध्य  प्रदेश
 उत्तर  प्रदेश,  महाराष्ट्र,  झान्झ्  प्रदेश,  हरियाणा

 =
 पजाब  में  खपत  की  तुलना  में  उत्पादन  अधिक  होता

 |

 Scheme  for  small  irrigation  system

 3640,  SHRI  SUSHIL  KUMAR  DHA-
 RA:  Will  the  Minster  of  AGRICUL.
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  Government  are  making
 any  scheme  tor  small  irrigation  =  sys-
 tem  in  good  number  throughout  the
 length  and  breadth  of  the  country;  and

 (b)  if  the  answer  be  in  affirmative,
 the  size  (in  terms  of  estimated  cost)

 and  nature  of  such  schemes?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  atid
 (b),  Yes,  Sir.  Minor  Irrigation  prog-
 ramme  which  comprises  of  ground
 water  schemes  such  as  wells,  tube-
 wells  etc.  and  surface  water  schemes
 (both  flow  and  lift)  having  a  CCA  upto
 2000  ha.  is  proposed  to  be  stepped  up
 during  the  medium-term  Plan  (1978-
 83).  According  to  the  draft  medium
 term  plan,  it  is  proposed  to  create  an
 irrigation  potential  of  9  million  ha.
 (ag  against  an  estimated  achievement
 of  3.8  m,  ha,  durmg  the  Fifth  Five
 Year  Plan-974-78)  In  terms  of  phy-
 sical  units,  it  will  need  construction  of
 about  6  lakhs  wells,  29  Jakhs  of  pri-
 Vale  shallow  tubewells,  5000  of  public
 deep  tubewells  and  20  takhs  number
 energiastion  of  ‘pumpsets.  The  total
 investmant  envisaged  is  of  the  order
 of  Rs.  675  crores  as  public  sector  03०
 Jays  and  2200  crores  from  instituional
 sources.
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 Lands  unfit  for  arable  farming

 3641.  SHRI  DURGA  CHAND.  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  vast  lands  in  the  coun-
 try’s  plains  are  unit  for  arable  farm-
 ing;

 (b)  if  so,  the  number  of  hectares  of
 such  land  in  each  State;

 (c)  whether  Government  have  for-
 mulated  any  scheme  to  utilize  this
 jand;  and

 (d)  if  so,  what  are  the  details  there-
 of?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA).  (a)  and
 (b).  According  to  1975-76  statistics
 “barren  and  unculturable  lands”  are
 estimated  at  2श  lakh  hectares  and
 “culturable  wastelands’  are  estimated
 to  be  approximately  76  lakh  hectares.

 Separte  estimates  for  hills  arid  plains
 are  not  available.  However,  statewise
 figures  are  given  in  the  statement.

 (c)  No  specific  schemes  have  92९९7
 formulated  in  respect  of  barren  and
 unculturable  lands  which  cannot  be
 economically  brought  under  cultiva-
 tion.  Schemes  have,  however,  been  for_
 mulated  in  respect  of  culturable  waste-
 lands.

 (d)  Two  Central  schemes,  namely,
 (i)  pilot  projects  for  Protection  of
 Tablelands  and  Stabilization  cf  Ravi-
 nous  Areas  and  (ii)  Reclamation  and
 Management  of  Alkali  Soils  and  Am-
 endment  of  Acidic  Soils  have  been
 launched.  Under  the  former  about
 22,000  hectares  of  ravinous  lands  have
 been  treated  upto  1977-78  in  the  States
 of  Rajasthan,  Gujarat,  Madhya  Pra-
 desh  and  Uttar  Pradesh.  Under  the
 latter  25,265  ha.  have  been  treated  in
 Uttar  Pradesh,  Punjab  and  Haryana
 upto  1977-78.

 Statement

 State-wise  areas  under  क  breve)  and  unculturable  lands  and  cultivable  waste  lands.

 (Areas  in  ‘ooo  ha.)

 Name  of  the  States/Union  Territories  Barren  and  Cultivable
 unculturable  ‘vaste  land

 lands
 (1975-76)  (1975-76)

 I  2  3

 r.  Andhra  Pradesh  2245  955

 2.  Assam  7558  745

 3.  Bihar  TO4I  465

 he  Gujarat  2644  2270

 5.  Haryana  99  34

 6,  Himachal  Pradesh  725  730

 7,  Jammu  and  Kashmir  228  I5r

 8.  Karnataka  872  595

 9.  Kerala  79  rig

 r0.  Madhya  Pradesk  2282  2020
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 I  2  3

 8  Maharashtra  738  7020

 i2,  Manipur  मे  हे  I4I9

 ८  Meghalaya.  न  229  453

 Age  Nagaland  *  t  हे  I252

 i5.  Orissa.  i  1  340  356

 16.  Punjab  .  244]  62

 i  8  ‘Rajasthan  333  6648

 oe  Sikkim,  N.A.

 ‘Tg.  Tamil  Nadu  .  564  365

 20.  Si  aues  6  अ

 ai.  Uttar  Pradesh  .  I273  I493

 22.  West  Bengal  4  डर  ‘  583  *

 29.  Andaman  and  Nicobar  Islands  6  I  I0

 24.  Arunachal  Pradesh  F  37  I49

 25.  Dadar  and  Nagar  Haveli  3

 26.  Chandigarh

 27.  Delhi  II  I

 28.  Goa,  Daman  &  Diu  i5  93

 29.  Lakshdweep  a*

 30.  Mizoram  20r  *
 74

 Br.  Pondicherry  a*  I

 All  India  Total  223  77504

 *a—Below  500  ha.

 Service  Plans  of  the  Delhi  School  Tea-
 chers  Cooperative  House  Building

 Society

 3642.  SHRI  BALAK  RAM.  Will  the
 Minister  of  WORKS  AND  HOUSING

 AND  SUPPLY  AND  REHABILITA-
 TION  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  no
 Service  Plans  of  Delhi  School  Teachers
 Cooperative  House  Building  Society
 have  been  approved  by  any  competert
 authority  in  Delhi;  and
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 (b)  if  so,  what  is  the  total  amount
 spent  by  the  said  Society  on  sewerage,
 drainage  and  water  pipe  lines  with-
 out  the  sanction  of  the  service  plans
 by  any  competent  Authority?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDER
 BAKHT):  (a)  Yes,  ir.

 (b)  The  Society  has  intimated  the
 Registrar  of  Cooperative  Societies,
 Delhi,  that  it  has  spent  about  Rs.  20
 lakhs  in  this  regard.

 Wholesale  prices  of  foodgrains,  spices,
 oils  and  dals

 3643.  SHRI  KANWAR  LAL  GUPTA.
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 wholesale  prices  of  foodgrains,  spices,
 oils  and  dals  have  fallen  in  the  last  one
 year;

 (b)  if  so,  what  were  the  prices  of
 each  item  in  February,  978  and  whet
 is  the  price  now;

 (ec)  what  specific  steps  Government
 propose  to  take  to  have  more  produc-
 tion  of  these  items  in  the  country;

 (d)  has  any  step  been  taken  to  in-
 crease  the  production  of  foods  and
 vegetables;  and

 (e)  if  so,  the  details  thereof?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA).  (a)  and
 (b).  A  statement  ig  attached.

 (c)  40  (e).  A  number  of  measures
 are  being  implemented  for  jncreasing
 production  of  foodgrains  and-  other
 agricultural  commodities  in  the  coun-
 try.  These  include  the  extension  of
 Irrigation  facilities,  expansion  of  area
 under  high  yielding  and  improved
 varities  of  different  crops,  increased
 use  of  fertilisers  and  other  modern  in-
 puts,  emphasis  on  intensive  cultivation
 through  promotion  of  double  and
 multiple  cropping,  enlargement  of  ex-
 tension  services,  training  of  farmers
 and  expansion  of  increased  provision
 of  institutional  credit.  Specific  prog-
 rammes  have  also  been  undertaken  in
 respect  of  individual  commodities  not-
 ably  rice,  wheat,  coarse  grains,  pulses,
 oilseeds  and  horticultura]  crops.

 Statement
 Index  Numbers  of  Wholesale  Prices  of  Foodgrains,  Spices  and  Oils.

 (Base  :  970-7I-00)

 February,  February,  Percentage
 7979  1978  increase/

 decrease
 in  Febru-
 ary,  979

 over
 February,

 7928

 Cereals,  मे  न  156"  9  159°  2  —i4

 Rice  7  °  :  .  :  756°9  I50°0  +4°6

 Wheat  i6°3  i64°9  —2°2

 Pulses  मु  हि  हि  235°2  239°6  —'°8

 Gram...  233°3  224°8  +3°8

 Condiments  &  Spices  हि  5  *  54°6  179°8  —I4°0

 Edible  oils  °  .  .
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 उत्तर  प्रदेश  के  ग्रामोण  क्षेत्रों  में  डाक-सुविधाग्रों  का
 उपलब्ध  न  होना

 3644.  श्री  गंगा  भक्त  सिह :  क्या  संचार  मंत्री
 ह  वताने  कीं  कपा  करेंगे  कि  :

 (क)  क्‍या  उत्तर  प्रदेश  के  अधिकांश  ग्रामीण
 क्षेत्रों  में  डाक  सुविधायें  उपलब्ध  न  होने  के  कारण
 लोगों  को  इन  सुविधाशों  का  उपयोग  करने  के  लिए

 5  किलोमीटर  तक  चलना  पड़ता  है;  और

 (ख)  यदि  हां,  तो  उत्तर  प्रदेश  के  ग्रामीण  क्षेत्रों  में
 पर्याप्त  संख्या  में  डाकघर  खोलने  के  लिये  क्या  कदम
 उठाये  जा  रहे  है  ?

 संचार  मंत्रालय  में  राज्य  मंत्री  (श्रो  नरहरि  प्रसाद
 सुखदेव  साव) :  (क)  और  (ख)  वर्तमान  मान-
 दंडों  के  अनुसार  ग्रामीण  क्षेत्रों  मे ंडाकघर  मौजूदा  डाक-
 घर  से  3  किलोमीटर  की  दूरी  पर  खोले  जाते  हैं  बशर्तें
 कि  जनसंख्या,  आय,  ग्राम  पंचायत  आ्रादि  जैसी  अन्य
 शर्तें  पूरी  होती  हैं  1  ग्रामीण  क्षेत्रों  में  इस  समय  जिन  मान-
 दंडों  के  आधार  पर  इाकप  र  खोले  जाते  हैं,  उन  की  एक
 प्रतिलिपि  संलग्व  है  ।  निर्धारित  मानदंडों  के  झ्नुसार
 विभिन्न  कारणों  वाले  कार्यक्रम  के  अन्तर्गत  डाकघर
 खोले  जाते  हैं  ।  इस  समग्र  उत्तर  प्रदेश  के  ग्रामीण  क्षेत्रों  में
 प्रति  डाकघर  अथवा  चल  डाक्घर  औसतन  8.  $  किलो
 मीटर  क्षेत्र  में  सेवा  प्रदान  करता  है  ।

 वर्ष  97879  में  28°2-79  तक  उत्तर  प्रदेश
 के  ग्रामीण  क्षेत्रों  में  653  डाफघर  खोले  गये  हैं।  1764
 ग्रामों  में  डाक  काउंटर  की  युविधायें  भी  उपलब्ध  कराई
 गयी  हैं।  979  808  दौरान  लगभग  इतनी  ही  संख्या
 में  नए  डाकधर  खोले  जायेंगे  और  चलते  फिरते  णाखा
 डाकघ  जॉर्ये  लगभग  इतनी  ही  संख्या  में  अतिरिक्त
 ग्रामों  में  हाक  सुविधाएं  प्रदान  की  जायेंगी  1

 गों

 जानना!

 देही  इलाकों  में  डाहघर  रजोस्मये  की  लिए  सास

 सतत  डाकचर  से  3  क्रिलोमीटर  के
 दरा  डाश्यरत  हो,  और

 (a)  9
 अवरत  की  ar  is
 संभावना  हो  !

 सरित दकदर के उ े मदान
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 (४)  वनिश्नलिखित  शर्तों  के  ग्र बोते  गैर-प्रा
 पंचायत  वाले  कावों  में  swe  खोज़  जा  सकते  ड.

 (क)  उसगांवकीआवादी  2000  या  इस  से  अ्रधिक
 होनी  चाहिए,

 (ख)  प्रस्तावित  डाकघर  से  3  किलोमीटर  के
 घेरे  में  कोई  दूसरा  डाकधर  न  हो,

 (ग)  प्रस्तावित  डाकधर  से  उस  की  अ्रनुमानित
 लागत  की  कम  से  कम  25  प्रतिशत  तक्र  की  श्राय  होने
 की  आशा  हो  ।

 (2)  पहाड़ी,  आदिवासी  और  पिछड़े  इलाकों  में  डाक-
 घर

 (i)  तिम्नलिखित  शर्तों  के  अ्रधीन  ग्राम  पंचायत
 वाले  गांवों  में  डाकघर  खोले  जा  सकते  हैं  os

 (क)  प्रस्तावित  डाकघर  से  3  किलोमीटर  के
 घेरे  में  कोई  दूस  'किंघर  न  हो,  और

 (ख  प्रस्तावित  डाकघर  से  उस  की  अनुमानित
 लागत  को  कम  से  कम  Lo  प्रतिणत  तक  की  आय  होने
 की  आशा  हो  !

 (i)  निम्नलिखित  शर्तों  के  अधीन  ग्रैर-ग्राम
 पंचायत  वाले  गांवों  में  डाकबर  खोले  जा  सकते  हैं  :--

 (क)  उस  गांव  को  आबादी  .000  या  इस  से
 श्रधिक  होनी  चाहिए;

 (ख)  प्रस्तावित  डाकघर  से  3  क्षिलोमीटर  कै
 घेरे  में  कोई  दूसरा  डाकघर  नहीं  होना  चाहिये;  और

 (7)  प्रस्तावित  डाकघर  से  उस  की  झनुनानित
 लागत  को  कम  से  कम  ro  प्रतिशद  तक  की  श्राप  होने
 की  राशा  हो  ।

 काम

 क्ति के बावजर भी पोस्ट
 कडल िक ें वीजा

 3.  उपर्युक्त
 को  उबत  मानर्द
 खोजने  वी  10 प्रति
 (श्रांगिरिक  वित्त  सलाहकार  वो  परा
 दिया  जाता  है  |

 वर्ष  हाक्प्नर
 का  प्रध्चिकार

 से)  एलइड्रारा

 Aniiter  accounts  of  Delhi  Sehoo}  Tex.
 chers  Cogpeiat  House  Building

 800०5
 ve

 8945.  SHRI
 Will  the  Stax
 HOUSING  AND  SU
 NABILITATION  be  pie

 pared  ot  ry  D Accornts  ०0
 Cooperative

 (a)  whether  the
 Delh;  Schoo:  Teachers
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 House  Building  Society  Limited,  Delhi
 have  been  audited  for  the  period  4967
 to  £75;

 (b)  if  so,  when  were  the  accounts
 for  this  period  audited  and  when  was
 the  Audit  Report  submitted  and
 whether  a  copy  of  the  Audit  Report
 alongwith  the  List  of  members  as  pre-
 pared  by  the  Auditors  will  be  placed
 on  the  Table  of  the  House;  and

 (c)  whether  it  is  a  fact  that  the
 Managing  Committee  and  General
 Body  of  the  said  Society  adopted  the
 Audit  Report;  if  so,  when  was  the
 Audit  Report  adopted  by  the  Managing
 Committee  and  the  resolution  under
 which  the  report  was  adopted?

 THE  MINISTED  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHR]  SIKANDAR
 BAKHT):  (a)  and  (b).  The  Registrar
 of  Cooperative  Societies  has  reported
 that  the  auditor  (Chartereg  Accoun-
 tant)  submitted  his  report  in  Septem-
 ber,  ‘1976.  The  Soiety  pointed  out  cer-
 tain.  discrepancies  in  the  Audit  Re-
 port  and  the  Chartered.  Accountant,
 hag  been  -asked  to.  submit  a  report  on  -

 Further,  the  question  of. the  same;
 membership  of  this  Society’  is  the
 subject  ‘matted:  of  a  Writ  Petition  in.  .
 the  Delhi  High  .Court.  In  ,thege  -cir-...
 cumstances.  it,  does,  not  seem:  appro-.  +;
 priate  to  place  the  Audit  Report  on
 the  Table’of  the  ‘House  me

 ren
 (७)  ‘The:  Soctety  pas  informed:  that:  ;

 the  report.  ihas  not:  béen:  adopted.  by
 the’  Managing  ‘Committee  ‘or  General
 Body  ofthe  Soviety.§  mk  4

 व्षिण  _दिल्‍्लों'  की  कालीनियों  को  सेप्लाई  किया  ह...  मे

 हर
 क्या  यह  सच  है  कि  दक्षिण  दिल्‍ली  को

 कालोनियों  को  दिल्ली  में  प्रौखला  जलसंमंत्र  से  ्
 पानी  सप्लाई  किया  जाता  है;  भौर

 (ख)  यदि  हां,  तो  क्या  सरकार  का  ध्यान  इस
 झोर  दिलाया  गया  है  ?

 बिर्माण  शौर  झावास  तथा  पति  शौर
 मंत्री  पश्न  सिकम्दर  बरत)  (क)  जी,  नहीं  ।

 (ख)  प्रश्न  ही  नहीं  उठता  *

 गेहूं  का  समर्थन  मुल्य

 3647.  थो  राघवजी  :  क्या  कृषि  और  सिलाई
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  गेहूं  के  समर्थन  मूल्य  की  शी  प्र घोषणा  करेगी  जिस  से  कि  प्रगली  फसल  बाजार  में  दाने
 पर  किसानों  को  पग्रपने  उत्पादों  का  पुनरीक्षित  मूल्य
 प्राप्त  हो  सके  ;

 (ख)  बपा  गेहूं  कि  उत्पादन  लागत  को  ध्यान  में
 रखते  हुए

 क
 समधन  मुल्य  में  पर्याप्त  वृद्धि  की

 जायेगी  जिस  से  गहूं  उत्पादकों  को  निराशा  न  हो;  भौर

 (ग)  गेहूं  की  उत्पादन  लागत  का  कब  तथा  किस
 ऐजेंसी  ने  गणना  की  थी  तथा  तत्संबंधी  ब्यौरा  क्‍या

 ? न्म्फ

 कृषि  झौर  सिंचाई  मंत्रालय  में  राज्य  मंत्री  (श्री
 झान्‌  प्रताप  सिह)  :(क)  पौर  (खत).  गेहूं  के  9796
 80  के  रबी  विपणन  सौसम  के  लिए  निर्धारित  किए

 जाने  वाले  समथेन  मूल्य  से  सम्बन्धित  प्रश्न  फिलहाल
 सरकार  के  थिधाराधीन  है  घौर  प्राशा  है  कि  इसकी
 शीष ही  धोषणा  कर  दी  जाएगी  |

 (ग)  क्षि  मूल्य  आयोग  ने  श्र्थ  एवं  सांख्यिकीय '
 निदेशालय  द्वारा  लागू  की  गई  प्रमुख  फसलों  की  खेती
 की  लागत  का  प्रध्ययन  करने  विषयक  व्यापक  योजना  es
 के  भ्रधीन  मीचे  दिखाई  गई  गेहूँ  की  उत्पादन  लागत
 के  उंपलंब्ध  भ्रंतुमोनों  पर  विवार  किया  है  ca

 राज्य  |  _  te  पर्ष  Bp  अति  'विवदल  ra ow  PC  ga  >उत्पोदन,  लागते Socom  ६०  i  ATE  59
 Aas  se  els  SOs  eet

 पंजाब  tT  POT  अनंग हा  BOBS  है,  ab
 हरियाणा  8 197647 Le,  07°."
 बिहाइ...  ad  VOT 876  BP.  64
 राजस्थान  I975-76  84.97
 पश्चमी  dame.  2197876  TERRI

 a3  ge  le  nage
 Dedine  ‘in  ‘préductivity  of  maize:  tata

 ont  ts  ge  cotton,  ‘ai
 pe  hq  tm  tay

 3948.  SHRI  SARAT  KAR.  :  धा  the?
 Ministet.6&:  AGRICULTURE:  AND-IR-.
 RIGABION: be  pleased  to’  state:  v="

 Ay  Whether  fiite has teen ba  tien  eerie
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 in  the  productivity  of  maize,  hbajra.
 American  cotton  and  ‘desi’  cotton  and
 pulses  during  last  5  years;

 (b)  if  so,  to  what  extent,  year-wise
 and  State-wise;  and

 (c)  the  steps  Government  have  taken
 to  improve  the  production  by  giving
 incentives  particularly  to  the  small
 farmers  in  this  regard?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA).  (a)  and
 (b).  The  crops  of  maize,  bajra  cot-
 ton  and  pulses  are  largely  grown
 under  rainfed  condition  and  their
 production  is  subject  to  fluctuations
 due  to  weather.  The  statement  en-
 closed  presents  information  on  per-
 hectare  yields  of  these  crops  for  the
 five  years  ended  1977-78,  as  also  the
 avarage  for  the  triennium  ended
 1972-73  and  that  ended  1977-78.
 It  is  seen  that  there  has  been
 no  decline  in  productivity  of
 maize,  bajra,  cotton  and  pulses
 during  the  period.

 (c)  (i)  As  an  incentive  to  farmers
 to  increase  production,  the  procure-
 ment  prices  of  bajra  and  maize  for  the
 year  1978-79  marketing  season  have
 been  fixed  at  Rs.  85/-  per  quintal  as
 against  Rs.  74/-  for  1977-78  marketing
 season.  The  support  price  of  gram  for
 1979-80  marketing  hag  been  fixed  at
 Rs.  140/-  per  quintal  as  against  Rs,
 125/-  for  1978-79  and  Rs.  95/-  per
 quintal  for  1977-78  marketing  season.
 The  support  prices  for  Arhar  and
 Moong  were  fixed  for  the  first  time  for
 1978-79  marketing  season  at  Rs.  155/-
 and  Rs.  165/-  per  quintal  respectively.

 Gi)  For  improving  the  production
 of  maize  and  bajra  stress  is  being  laid
 on  the  cultivation  of  high  yielding
 varieties.  Since  these  crops  are  mostly
 grown  under  arid  ang  semi-arid  con-
 ditions  priority  is  given  to  evolving
 suitable  varieties  and  improved  farm
 practices  including  soil  and  crop  ma-
 nagement  under  rained  conditions
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 through  the  implementation  of  pilot
 projects  of  dry  farming.  The  mini-
 kit  programme  for  small  millets  is
 being  continued  and  extended  with

 a  view  to  accelerating  the  introduc-
 tion  of  new  varities.  Extension  wor-
 kers  and  farmers  are  given  training
 for  the  transfer  of  new  technology
 to  the  farmers.

 (iii)  In  regard  to  pulses,  the  short
 term  measures  include  large  scale  ap-
 plication  of  phosphatic  fertilisers,
 adoption  of  need-base  plant  protec-
 tion  measures,  rhizobial  culture,  ex-
 tension  and  training,  increasing  the
 area  under  pulses,  cultivation  of
 moong  and  urad  in  rice  fallows  and
 inter-cropping  of  pulses.  The  long
 term  measures  include  the  produc-
 tior.  of  breeder  foundation  and  certi-
 fied  seeds,  research  and  development
 programme  in  agricultural  research
 institutes  and  agricultural  universities
 on  high  yielding  and  their  multpli-
 cation.

 (iv)  In  respect  of  cotton,  the  mea-
 sures  taken  for  stepping  up  production
 includes  aerial  spraying  over  large
 areas  for  the  control  of  pests  and  dis-
 eases,  increasing  the  number  of
 tricts  covered  under  the  scheme  for
 Intensive  Cotton  Development  Pro-
 gramme,  providing  properly  treated
 quality  seeds  to  farmers  and  streng-
 thening  of  certified  seed  production.

 at  New  Delhi  are  being  used  fo
 (v)  To  provide  an  incentive  to  the

 small  farmers  to  step  up  production
 subsidies  are  being  provided  in  areas
 covereq  by  the  Special  Programmes
 like  Small  Farmers  Development
 Agency,  Command  Area  Development
 Programme,  Drought  Prone  Area  pro-
 gramme,  etc.  The  subsidies  are  avail-
 able  for  major  inputs  like  minor  ir-
 rigation.  fertilisers  (potassic  ang  phos-
 phatic  only)  and  pesticides.  For
 minor  irrigation  schemes  subsidy  ad-
 missible  to  small  farmers  has  been  ex~
 tended  since  last  year  even  to  area
 outside  the  aforesaid  special  program-
 mes  thus  covering  the  entire  country.
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 Statement

 (KGS):

 Yield  per  Hectare  Average  for  the  Tri-
 ennium  Ended

 Crops
 1973-74  1974-75,  1975-76  1976-77,  1977-78  1972-73  7977-78

 I  2  3  5  6  7  8

 Maize  965  948  r060  I043  7097  II02

 Bajra  रु  540  290  544  427  469  489

 Cotton  (lint)  42  i6  I44  I55  728  346

 Pulses.  427  455  494  (501  500  509

 Nore.—As  complete  information  on  yields  rates  separately  for  American  cotton  and  ‘desi’
 cotton  is  not  available,  the  figures  given  above  relates  to  the  total  crop.

 Shifting  of  headquarters  of  Building
 Survey  Project  of  Archaeological

 Survey  of  India

 3649,  SHRI  BHANU  KUMAR  SHAS_
 TRI:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND  CUL-
 TURE  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Has.
 of  the  office  of  Building  Survey  Project
 of  Archaeological  Survey  of  India  is
 fixed  at  Baroda  but  the  same  is  still
 functioning  at  Delhi;  and

 (b)  if  so,  what  action  the  Govern.
 ment  propose  to  shift  jt  to  Baroda?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  Yes,  Sir.

 (b)  Attempts  to  locate  suitable  of-
 fice  accommodation  fo,  the  Building
 Survey  Project  at  Baroda  were  not  suc
 cessful.  In  the’  meanwhile,  a  decision
 toconstruct  a  building  to  accommodate
 all  the  Archaeological  offices  at  Baroda
 has  already,  been  taken.  The  Building
 Survey  Project  would  also  be  accom-
 modated  within  this  building.  Neces-
 sary  provision  has  already  been  made
 in  the  budget  for  the  year  1979-80  to
 commence  the  construction.  Ag  soon
 as  this  building  is  ready,  the  Build-
 ing  Survey  Project  will  be  shifteg  to
 Baroda,

 Fall  in  price  of  Potatoes  in  West
 Bengal  ng

 3650.  SHRI  CHITTA  BASU:  Will  the
 Minister  of  AGRICULTURE  AND  IR-
 RIGATION  be  pleased  to  state,

 (a)  whether  the  Government  are
 aware  that  the  price  of  potatoes  in
 West  Benga]  has  fallen  to  the  unpre-
 cedented  level  of  Rs.  25-26  per  quintal
 while  the  cost  of  production  per  quin-
 tal  is  estimated  to  be  Rs.  60/-;

 (b)  whether  the  Government  pro-
 poses  to  purchase  potatoes  from  West
 Bengal  at  remunerative  price  and  ex-
 port  through  the  S.T.C.;

 (c)  if  not,  the  reasons  thereof;  and
 (d)  what  relief  the  Government  are

 in  a  position  to  offer  to  the  potato
 growers  in  West  Bengal  for  the  current
 Season?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 Available  information  on  whole-
 sale  prices  of  potatoes  indicates  that
 the  price  in  Calcutta  has  come  down
 to  the  level  of  Rs.  53  to  Rs.  50  per
 quintal  since  the  beginning  of  current
 year.  The  wholesale  prices  are  also
 received  from  Darjeeling  anq  the
 available  information  shows
 that  they  have  been  in
 the  range  of  Rs.  90  to  80  per
 quintal  since  January  1979.  These
 price  levels  show  that  in  Calcutta  the
 prices  are  lower  by  40  to  70  per  cent
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 ‘as  compared  to  last  year  while  in  Dar_
 jeeling  they  are  lower  by  0  to  22  per
 cent.  Information  on  cost  of  produc-
 tion  per  «juinta]  of  potatoes  in  West
 Bengal  is  not  available.

 (b)  to  (d).  The  Government  of  India
 has  written  to  the  Government  of
 West  Bengal  to  provide  marketing
 ‘support  ta  potatoes  through  the  State
 Marketing  Federation,  Civil  Supplies
 Department  or  other  agencies  to  check
 hardship  to  the  potato  growers.  It  is
 understood  that  the  State  Government
 ‘is  taking  steps  in  this  direction.

 ‘Scheme  to  protect  poor  countries  from
 price  rise  in  fertiliser

 .865l.  SHRI  R.  V.  SWAMINATHAN:
 SHRI  M.  V.  CHANDRASHE-

 KHARA  MURTHY:
 SHRI  A.  R.  BADRI

 NARAYAN:
 Will  the  Minister  of  AGRICULTURE

 AND  IRRIGATION  be  pleased  to
 ‘state::

 (a)  whether  the  Food  and  Agricul-
 ‘ture  Organisation  of  United  Nations  is
 ‘likely  to  launch  a  scheme  designed  to
 protect  the  poor  countries  of  the  in.
 ‘ternational  fertiliser  prices  soared  as
 they  did  in  1974-75;

 (b)  if  so.  the  details  of  the  scheme,
 and

 (c)  to  what  extent  India  will  be
 benefited?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  GINGH  BARNALA)  (a)  and
 (b).  No  new  scheme,  designeg  to  pro-
 tect  poor  countries,  from  Interna-
 tional  price  fluctuations,  is  proposed
 to  be  launched  by  the  Food  a  nd
 Agricultura  Oragnisation.  How-

 ever  ,as  one  of  the  measures
 for  price  stabilisation,  a  plan

 to  make  fertilizers  available  of  leve-
 loping  countires,  especially  MSA
 countries,  at  prices  equivalent  to  do-
 mestic  prices  in  producing  countries,
 hag  been  supported  by  theFAO  Com-
 mission  on  Fertilizers  and  others.  The
 scheme  would  normally  operate  only
 when  prices  in  international  market
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 rise  above  domestic  prices  in  manu:
 facturing  countries.

 (c).  India  is  not  likely  to  benefit  to
 any  significant  extent  under  this  sche-
 me.

 Procedure  for  grants  to  research
 scholars  visiting  abroad

 3652.  SHRI  DILIP  CHAKRA-
 VARTY:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND  CUL-
 TURE  be  pleased  to  state.

 (a)  what  are  the  rules  and  proce
 dure  in  the  Indian  Council  of  Historical
 Research  for  giving  grant  to  a  Research
 Scholar  intending  to  visit  abroad;  and

 (0)  whether  these  rules  and  pro.
 cedures  have  been  followed  in  the  case
 of  Professor  Nurul  Hasan  in  connec
 tion  with  his  Soviet  visit  in  the  recent
 months?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a).  Under  the  rules  of  the
 Council,  Research  scholars  intending
 to  visit  abroad  and  seeking  assistance
 for  the  purpose,  are  required  to  send
 formal  applications  to  the  Council,  The
 proposals  are  examined  by  the  Coun-
 cil  and  thereafter,  if  necessary,
 referred  for  expert  opinion.  Ap-
 proval  is  given  only  after  the
 proposals  are  approved  by  the
 research  Projects  Committee,
 The  Council  also  deputes  scholars  for
 the  purpose  of  collecting  sources|
 material  from  abroad  needed  by  the

 Council,
 (b)  Professor  Nurul  Hasan’s  «ppli-

 eation  was  referred  to  an  expert  for
 opinion.  On  his  approval]  it  was  cit.
 culated  among  the  members  of  the
 Research  Projects  Committee  and  the
 same  was  approved  and  sanctioned  and
 finally  approved  by  the  Council.

 Settlement  of  claim  of  retired  emplo-
 yees  of  Delhi  Milk  Scheme

 3653,  SHRI  K.  LAKKAPPA:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Question
 No.  3932  on  i8th  December,  978  re-
 garding  settlement  of  claims  of  retired
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 employees  of  Delhi  Milk  Scheme  and
 state:

 (a)  the  progress  so  far  made  in
 setting  the  six  cases  as  on  28th  Feb-
 ruary,  1979;

 (b)  whether  despite  the  instructions
 issued  by  the  Ministry  the  Delhi  Milk
 Scheme  authorities  have  not  mreved  in
 the  matter  and  taken  any  further  ac-
 tion  to  make  the  payment  in  settlement
 of  dues  thus  causing  considerable
 harassment  to  the  retired  emplovees
 concerned;  and

 (c)  if  so,  action  proposed  against  the
 Delhi  Milk  Scheme  authorities  for
 flouting  Ministry’s  instructions?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA).  (a)  Out
 of  the  six  cases,  four  cases  have  since
 been  settled.  One  case  is  pending  for
 want  of  vigilance  clearance  and  an-
 other  is  pending  for  want  te  appro-
 val  of  the  U.P.S.C,  to  the  continuance
 of  the  officer  concerned  in  the  higher
 post.

 (b)  and  (c).  Do  not  arise.

 Transfer  of  Suratgarh  and  Ladhowal
 State  farm

 3654.  SHRI  S.  5.  SOMANI:  Will  the
 Minister  of  AGRICULTURE  AND  IR-
 RIGATION  be  pleased  to  state.

 (a)  whether  the  Governments  of
 Rajasthan  and  Punjab  have  requested
 for  transfer  of  State  Farms  at  Surat-
 garh  and  Ladhowal  to  the  respective
 State  Governments;  and

 (b)  if  so,  the  details  thereof  and
 the  decision  of  Central  Government
 thereon?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA).  (a)  Yes.

 (bo)  On  the  Expiry  of  the  original
 lease  period  for  45  years  of  Suratgarh
 farm  in  1971  (the  lease  had  not
 been  formally  signed),  the  Gov-
 ernment  of  Rajasthan’  was  re-

 quested  ta  execute  an  agree-
 ment  extending  the  lease  for  a  further
 period  of  5  years.  After  protracted
 correspondence,  the  State  Government
 refused  to  continue  leasing  out  the
 lang  of  the  farm  to  the  Government
 of  India  and  suggested  that  either  the
 land  be  reverteq  to  them  or  that  the
 Govt,  of  India  should  inake
 an  outright  purchase.  The  price  de-
 manded  by  the  Rajasthan  Government
 was  Rs.  26  crores.  Ultimately,  it  was
 finally  dicided  between  the  State  and
 Central  Governments  to  constitute  a
 Committee  to  assess  to  value  of  in-
 vestments  made  by  the  two  Govern-
 ments,  to  evolve  a  formula  for  shar-
 ing  the  profits  of  the  farm  and  also  to
 assess  the  value  of  the  land  for  the
 purpose  of  outright  purchase  by  the
 Goverment  of  India.  The  Committee
 has  yet  to  present  its  report.  As  re-
 gards  Ladhowal  Farm,  the  Govt,  of
 India  have  agreed,  in  principle,  to
 transfer  this  farm  to  the  Punjab  Gov-
 ernment,  subject  to  certain  terms  and
 conditions  which  are  being  finailsed.

 अन्डमान  टीप  समूह  में  वन

 3655.  श्री  मृत्यंजय  प्रसाद  :  ्या  कृषि  और
 सिंचाई  मंत्री  यह  बतातू  की  कृपा  करेंगे  कि  :

 (क)  झुया  अण्डमान  द्वीपसमूह  में  उपयुख्त  सर्वेक्षण
 तथा  म्ल्यवान  लकड़ी  के  बनों  की  गणना  कार्य  किया  जा
 चुका  है  और  क्या  जिस-जिस  किस्म  के  पेड़  काटे  गये
 हैं  उसी  किस्म  के  उतनी  ही  संख्या  के,  अ्रधिक  संख्या  में
 या  कम  संख्या  में  पेड़  लगाये  है  और  यदि  नहीं,  तो  कुछ
 वर्षों  बाद  जब  ये  वन  समाप्त  हो  जायेंगे,  तो  इस  किस्म  के
 लकड़ी  सप्लाई  करने  के  लिये  ख्या  प्रबन्ध  करने  का
 विचार  2;

 (ख)  ख्या  वन  कटने  के  कारण  पहाड़  नंगे  हो
 रहें  हैं  तथा  भूमि  कटाव  बढ़  रहा  है  और  यदि  हां,  तो
 ख्या  प्रभावकारी  कदम  उठाये  गये  हैं  तथा  उससे  क्या
 लाभ  हुआ  है  ;

 (ग)  सख्या  इसके  परिणामस्वरूप  वहां  औसत
 वार्षिक  वर्षा  में  कमी  हो  रही  है  श्रौर  यदि  हां,  तो  तत्सम्बन्धी
 तत्संबंधी  पूरा  ब्यौरा  ख्या है;  और

 (घ)  गत  पांच  वर्षों  के  दौरान  चाइथाम  द्वीप
 में  स्थित  सवसे  वड़ी  लकड़ी  चिराई  मिल  में  कितने  घन
 फुट  या  घन  मीटर  लकड़ी  वर्षवार  चीरी  गई  तथा  इसके
 लिये  लगभग  कितने  पेड़  काटे  गये  ?

 कृषि  शौर  सिचाई  मंत्रों  श्री  सुरजीत  सिह
 बरनाला)  :  (क)  जी  हां।  अंडमान  द्वीप  समूह  e
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 afar  प्लान  पार्थियों  द्वारा  मूल्यवान  लकड़ी  के  वनों
 का  उचित  सर्वेक्षण  किया  गया  है।  इस  समय  वन
 संसाधन  निवेशपूर्व  सर्वेक्षण  देहरादुन  भी  प्रडमान  और
 निकोवार  द्वीप  समूह  के  वर्तमान  बन  संसाधनों  का
 विस्तृत  सर्वेक्षण  कर  रहा  है।  अंडमान  और  निकोबार
 के  वनों  की  व्यवस्था,  जिसमें  वन  विभाग  के  अंतर्गत
 वाणिज्यिक  लकड़ी  के  निष्कासन  हैतु  पेड़ों  की  कठाई
 शामिल  है  |  बर्किंग  प्लान  पार्टियों  द्वारा  किए  गए  सर्वेक्षण
 तथा  वन  विभाग  द्वारा  तैयार  की  गई  नियमित  कार्यकारी
 योजना  के  मानदण्डों  के  अनुसार  किया  जाता  है,  जिसमें
 वाणिज्यिक  व॒क्षों  का उपयोग  और  उसके  बाद  वन  वक्ष
 विज्ञान  की  एक  अत्यधिक  प्रसिद्ध  तकनीक,  जो  “केनोपी
 लिफ्टिंग  शेल्टर  कुड  सिस्टम”  के  नाम  से  जानी  जाती  है,
 के धत्तर्गत  काटे  गये  वन-क्षेत्रों  में  फिर  से  मूल्यवान
 बक्षों  को  लगाने  के  लिये  पुतनेवीकरण  के  कार्य  शामिल
 हैं।  इस  तकनीक  के  द्वारा  इस  प्रकार  काटे  गए  एक  पेड़
 के  स्थान  पर  अनेक  पौद  लगाई  जाती  है,  ताकि  केवल
 वाणिज्यक  पेड़ों  की  संख्या  की  ही  बरकरार  न  रखा
 जाय  बल्कि  उनमें  कई  गुणा  वृद्धि  भी  हो  सके  और  इस
 प्रकार  वबन  कार्यो  के  परिणामस्वरूप  वाणिज्यिक
 पेड़ों  को  संख्या  कम  होने  का  प्रश्न  ही  नहीं  होगा।

 (ख)  वनों  की  कठाई  करते  समय  केवल  वाणिज्यिक
 किस्मों  के  वृक्ष  जो  उपथोग  में  लाने  बोग्य  हो  जाते  हैं,
 75  वर्षों  की  परिवर्तेनशील  अवधि  में  समाप्त  कर  दिए

 जाते  हैं।  इनकी  संख्या  वाणिज्यिक  वक्ष  के  बढ़ते  हुए
 स्टाक  के  25  प्रतिशत  से  कम  ही  होती  हैं।  इस  समय
 वनों  में  गैर  वाणिज्यिक  वृक्षों  को  अलग  छोड़  दिया  जाता
 है।  अतः  वनों  में  इमारती  लकड़ी  काटने  के  परिणास-
 स्वरूप  पर्वतों  को  वृक्षरहित  छोड़ने  तथा  मिटटी  के  कटाव
 में  वृद्धि  होने  का  प्रश्न  ही  नहीं  होता  f

 (ग)  उपर्युक्त  पैरा  (ख)  के  अन्तर्गत  स्पष्ट  की
 गई  स्थिति  की  दृष्टिगत)  रखते  हुए  प्रश्न  ही  नहीं  होता।

 (घ)  पिछले  पांच  वर्षों  के  दौरान  अ्रंडमान  वन
 विभाग  के  चथाम  झारा  मिल  में  चीरी  गई  लकड़ी  की
 मात्रा  और  काटे  गए  पेड़ों  की  अनुमानित  संख्या  नीचे
 दी  गई  है  :--
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 aq  वर्ष  के  वर्ष  के
 दौरान  कादे  दौरान

 गए  पेड़ों  चीरी  गई
 की  अनुमा-  लकड़ी  की

 तित  संख्या  मात्रा
 (क्यूबिक

 मीटर  में)

 ]  2  3

 1973-74  7500  22728

 1974475  7260  2709
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 2  3

 1975-76  8000  25844

 1976-77  6680  20005

 1977-78  4800  444

 सानव  चालित  देलोफोन  एक्सचेंज  तथा  उनको  स्वचालित
 एक्सचेंजों  में  परिवर्तित  करणे  का  व्यय

 3656.  श्री  राजेद्ध  कुमार  शर्मा:
 श्री  गंगा  भक्त  सिंह:

 सख्या  संचार  मंत्री  यह  तानें  की  कपा  करेंगे  कि  :

 (क)  छठी  पंचवर्षीय  योजना  के  दौरान  उत्तर
 प्रदेश  के  मानवचालित  टेलीफोन  एक्सचेंजों  की  स्व-
 चालित  टेलीफोन  एक्सचेंजों  में  परिवर्तित  करने  तथा

 उन्हें  वातानुकूलित  करने  पर  कुल  कितनी  राशि  खच
 करने  का  प्रस्ताव  है

 (ख)  रामपुर,  मुरादाबाद  जिले  में  कितने  ऐसे
 मानवचालित  एक्सचेंज  हैं  जिन्हें  वर्ष  979-80  के
 दौरान  स्वचालित  एक्सचेंजों  में  परिवर्तित  किया  जाएगा
 तथा  वातानुकूलित  कर  दिया  जाएगा  ;  और

 (ग)  क्‍या  सरकार  टेलीफोन  एक्सचेंजों  में  पर्याप्त
 संख्या  में  कमंचारी  प्रदान  करने  के  प्रबंध  करेगी  ?

 संचार  मंत्रालय  सें  राज्य  मंत्री  (श्री  नरहरि  प्रसाद
 सुखदेव  साय)  :  (क)  2.5  करोड़  रुपये।

 (ख)  979-80  के  दौरान  मुरादाबाद  जिले
 के  चन्दौसी  में  एम-ए-एक्स-7]  किस्म  का  एक  'स्वचल
 एक्सचेंज  स्थापित  करने  का  प्रस्ताव  है।  सामान्यतः
 इस  समय  इस  किस्म  के  एक्सचेंज  वातानुकूलित  नहीं
 हे!

 (ग)  टेजीफोन  एक्सचेंजों  तथा  विभाग  को  अन्य
 स्थापनाओं  में  कर्मचारियों  को  मंजरी  इस  कार्य  के  लिए
 निर्धारित  मानदंडों  के  आधार  पर  दी  जाती  है  तथा  इन

 पदों  को  शीघ्र  भर्ती  के  लिए  सभी  प्रयत्न  किए  जाते
 हैँ  t

 दिल्‍ली  विश्वविद्यालय  कर्मचारी  संघ  की  मांग

 3657.  श्री  शरद  यादव  :  क्‍या  शिक्षा,  समाज
 कल्याण  और  संस्कृति  मंत्नी  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  कर्मचारियों  की  मांगों  के  बारे  में
 दिल्ली  विश्वविद्यालय  अधिकारियों  और  दिल्‍ली  विश्व-
 विद्यालय  कर्मचारी  संघ  के  बीच  i5  दिसम्बर,  978
 को  कोई  सम्झौता  हुआ  था  और  क्या  समझौते  में  यह



 93  Written  Answers  PHALGUNA  28,  I900  (SAKA)  Written  Answers  9

 व्यवस्था  की  गई  थी  कि  उनकी  मांगें  28  फरवरी,
 i979  तक  पूरी  कर  दी  जायेंगी  ;

 (ख)  यदि  हां,  तो  समझौते  का  पूरा  विवरण  क्‍या
 ’

 (7)  समझौते  के  प्रनुसतार  कितनी  मांगें  पूरी  की
 गई  हैं  भौर  कितमी  भ्रभी  पूरी  की  जानी  हैं  भौर  वे
 विशिष्ट  मांग  कौन  सी  हैं  जो  भी पूरी पूरी  की  जानी हैँ  तथा
 इसके  क्‍या  कारण  है;

 (ध)  कया  यह  सच  है  कि  प्रधिकारी  इन  मांगों
 को  पूरा  करने  में  भानाकानी  कर  रहे  है;  भौर

 (४)  यदि  हां,  तो  इस  बारे  में  मंत्रालय  की
 टिप्पणी  क्‍या  है  भौर  कया  मंत्रालय  द्वारा  समझौते  की

 हि
 तरह  क्रियान्वित  करने  पर  बल  दिया  जा  रहा

 शिक्षा,  समाज  कल्याण  तथा  संल्कृति  मंत्री  (m0
 प्रताप चना  चना):  (क)  जी  हां।

 ्  कल
 )  झौर  (ग)  दिल्ली  विश्वांवश्ालय  कर्मचारी

 संघ  के  तथा  विश्वविद्यालय  के  उपकुलपति
 के  बीच  संयुक्त  परामर्श  के  साध्यम  से  जिन  विदयों  पर
 करार  हुभा है,  उत  विषयों  तथा  करार  में  उल्लिखित
 विभिन्न  विषयों  पर  विश्वविद्यालय  द्वारा  झब  तक
 की  गई  कार्रवाही  का  विवरण  सभा  पटल  पर  रखा  गया
 है।  [ब्रन्यालय  में  रखा  गया  a  वेखिये  हंसवा  एल०  टी ०
 4i3/79]

 (भ)  जी,  नहीं।

 (४)  प्रात  नहीं  उठता।

 Exchange  programme  for  visiting
 Profeagorp

 3658.  PROF.  ह:  6.  MAVALANKAR:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  University  Grants
 Commission  have  any  concrete  scheme
 in  operation  whereby  special  visiting
 professor  on  exchange  from  India  go
 to  various  countries  and  come  to  India
 from  different  countries;

 (b)  if  so,  full  facts  thereof:
 (c)  the  names,  qualifications  desig-

 Nations  and  other  important  relevant
 details  including  the  expenses  actual-
 ly  incurred  of  the  Indian  and  foreign
 Sscholara  and  Professors  who  particips-
 fad  x  mush  &  programme  for  the  yasrs

 1976,  ‘1977,  1978;  and

 (d)  how  are  the  Indian  personnel
 for  the  said  Exchange  Programme
 selected,  and  who  bears  their  expenses?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR,  PRATAP  CHANDRA  CHUN-
 DER):  (a)  to  (d).  No  Sir,  the  Uni-
 versity  Grants  Commission  has  no
 such  scheme.  However,  the  Commis-
 sion  has  been  assigned  the  responsi-
 bility  for  implemeating  specific  items
 in  the  Cultural  Exchange  Programmes
 signed  between  the  Government  of
 India  and  certain  foreign  Govern-
 meats.  The  exchange  of  visits  bet-
 ween  academics  and  scholars  of  Indian
 Universities  and  those  in  the  concern~
 ed  countries  is  arranged  by  the  Com-
 mission.  The  Indian  teachers  for
 these  visits  are  selected  on  the  basis
 of  nominations  received  from  indivi-
 dual  universities  which  are  considered
 by  a  special  Committee.  The  expen-
 diture  on  their  visits  is  met  in  accor-
 dance  with  the  specific  provisions  con-
 tained  in  each  Cultural  Exchange
 Programme.

 Baliabhgarh  Telephone  Exchange

 3659.  SHRI  DHARMVIR  VASHIST:
 Will  the  Minister  of  COMMUNICA-
 TIONS  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No.  772  on  the  20th  July,  978  regard-
 ing  replacing  of  Ballabhgarh  ‘Teie-
 phone  Exchange  and  state:

 (a)  whether  preliminary  building
 drawings  prepared  by  the  Senior
 Architect  had  been  reviewed  and  ap-
 proved;  and

 (9)  whether  machinery  had  been
 imported  or  any  other  progress  on
 the  peoject?

 THE  MINISTER  OF  STATE  :N
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  Yes,  Sir.

 (b)  An  order  for  manufacture  and
 supply  of  exchange  equipment  has
 been  placed  on  M/s.  I.TLY,  Bangalore
 for  supply  during  ‘1979-81,
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 पेय  जल  की  व्यवस्या

 3660.  श्री  दलपतलसिहु  परस्से  :  क्या  निर्माण
 झोर  झावास  तथा  पूर्ति  धौर  पुनर्वास  मन्नी  यट  बतान  की
 कृपा  करेंगे  कि.

 (क)  क्या  हाल  म  केन्द्रीय  सरकार  ने  उन  गावा
 के  लिए  कुछ  धन  मजूर  किया  है  जहा  पेय  जल  की  काई
 सुविधाये  नहीं  है  ,

 (ख)  यदि  हा,  तो  यह  राशि  कितनी  ६,  और

 (ग)  इसके  परिणामस्वरूप  मध्य  प्रदेश  की  कितनो
 ग्रामीण  जनता  का  लाभ  पहुचेगा?

 निर्माण  श्रौर  झावास  तथा  पृति  झौर
 मंत्री  (धो  सिकन्‍्दर  बहत)  (क)  जी,  हा।

 (ख)  कन्द  द्वारा  प्रवतित  त्वरित  ग्रामीण  जल
 आपूर्ति  कार्यक्रम  के  द्स्तर्गत  समस्याग्रस्त  ग्रावों  में
 पेयजल  को  व्यवस्था  करने  के  लिए  इस  वर्ष  की  गई
 60  करोड़  रुपये  की  व्यवस्था  में  से  भी  तक  लगभग
 46  करोड़  रुपये  विभिन्न  राज्यो/सघ  राज्य  क्षेत्रो  को
 दिए  गए  है।

 (ग)  केंद्ध  द्वारा  प्रबातित  उक्त  कार्यक्रम  के  अन्तगंत
 मध्यप्रदेश  के  ब्रभी  तक  527  समस्याग्रस्त  ग्रामों  में
 पेयजल  की  व्यवस्था  करने  के  लिए  .458  ग्रामीण
 जलपू्ि  योजनाभक्‍ो  को  मेजूर  किया  गया  है।  इन  योज-
 नाप्रो  के  पूरा  होने  पर  लगभग  8  84  लाख  जनसख्या
 लाभान्वित  हागी ।

 Fall  in  Prices  of  Sugar  and  Jaggery

 3661.  SHRI  ५.  G.  HANDE:
 SHRI  DAJIBA  DESAI:

 Will  the  Munster  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  Government  are  aware
 that  the  prices  of  sugar  and  Jaggery
 (gur)  has  fallen  down  to  the  extent
 that  the  Agricultural  Economy  will
 be  ruined  if  remedial  measures  are
 not  adopted;

 (b)  are  the  Government  aware  that
 sugar  factories  are  not  in  a  position  to
 give  minimum  prices  of  sugarcane  to
 the  farmers  due  to  the  fall  in  prices  in

 sugar;  and

 (c)  what  measures  the  Govern-
 ment  propose  to  save  the  sugar  indus-
 tries  and  the  farmers  from  this  cli-
 mate.
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  BHANU
 PRATAP  SINGH):  (a)  to  (c).  The
 Government  is  aware  that  as  a  result
 oi  hte  unprecedented  production  —  of
 sugutcune  and  sugar  duiing  the  last
 season  theic  has  been  a  downward
 trend  in  the  sugar  prices,  thereby
 having  a  simiar  effect  on  the  prices
 of  the  other  swectening  agents  also
 These  low  prices  of  sugar  have  to
 some  extent  affected  the  cupacity  of
 sugar  mulls  to  clear  sugarcane  dues  ex-
 pedinously  In  order  to  facilitate  the
 sugat  mills  to  discharge  their  financial
 commitments  to  the  cane  giowers,  the
 Government  has  takcn  several  mea-
 sure,  lowards  making  the  industry
 more  viable  as  per  statement  enclosed
 Apart  fiom  this,  the  Sugar  Undertak-
 ings  (Taking  Over  of  Management)
 Act,  +1978,  has  also  come  into  force  for
 effective  monitoring  of  the  sugar  mulls
 in  respect  of  timely  start  of  crushing
 and  clearing  of  cane  dues  of  sugarcane
 growers.

 Statement

 The  following  measures  have  been
 taken  by  the  Government  to  help  the
 sugar  industry:

 I.  Decontrol  of  Sugar—The  decon-
 trol  of  sugar  wef  l6th  August,  4978
 way  with  a  view  of  stimulating  the
 domestic  demand  of  sugar  and  greater
 off-take  from  the  factories,  This
 objective  has  to  a  large  extent  been
 achieved  as  the  domestic  consumption
 of  sugar  has  increased  by  about  one
 jakh  tonnes  per  month,

 Il.  Removal  of  Restrictions  on  stock
 Holding:—With  a  view  to  help  the

 ‘sugar  mills  relieve  the  burden  of
 carrying  huge  carry-over  stocks  all
 restrictions  on  stock  holding  by
 licenced  sugar  dealers  have  been
 removed,

 Ill.  Fixation  of  Tariff  Value  and
 Excise  Duty:—The  excise  duty  for
 sugar  has  been  reduced  in  successive
 stages.  The  tariff  value  of  suagr  hes
 also  been  reduced  from  8!
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 August,  978  to  Rs.  i80  w.ef,  ist
 February  ‘1979.

 IV.  Export  Quota  and  Exports:~
 As  in  the  preceding  year,  it  has  been
 decided  to  export  India’s  full  quota  of
 6.5  lakh  tonnes  under  the  Interna-
 tional  Sugar  Agreement,  during  this
 year.

 V.  Concessions  for  New  Units  and
 Expansions  at  High  Cost:—An  inter-
 Ministerial  Group  constituted  to  revise
 the  scheme  of  incentives  to  the  newly
 established  factories  and  expansion
 projects  established  at  a  high  cost  in
 the  light  of  the  changed  conditions
 after  decontrol  has  submitted  its  re-
 port  and  the  same  is  under  examina-
 tion.

 VI.  Credit  Facilities:  The  Banking
 sector  has  been  asked  to  arrange  for
 a  clear  cash  credit  uplo  Rs.  25  lakh
 per  factory  specifically  for  liquidation
 of  cane  arrears  and  repairs  to  the
 equipment.

 VII.  Export  of  Molasses:  —The  Gov-
 ernment  have  revised  the  policy  of
 export  of  molasses  by  amending  the
 Export  Control  (Order),  977  thereby
 bringing  the  export  of  molasses  under
 OGL-3.  This  revised  policy  is  likely
 to  benefit  sugar  facories  as  a  larger
 quantity  of  molasses  may  be  exported.

 VIII.  Creation  of  Buffer  Stock:  —It
 has  been  decided  in  principle  to  create
 a  buffer  stock  of  sugar,  the  modalities
 of  which  are  under  examination.

 IX.  Export  of  Gur:—As  a  measure
 of  support  to  gur  market,  Government
 have  allowed  forward  trading  in  the
 commodity  from  December,  978  be-
 Sides  allowing  free  exports  of  gur
 with  cash  subsidy  of  Rs.  l0  per  quin-
 tal  and  without  any  quota  restrictions.

 XK.  Loan  to  State  Governments:  —A
 loan  of  Rs.  20  crores  has  also  been
 advanceg  to  Uttar  Pradesh  Govern-
 ment  for  clearance  of  cane  arrears  in
 xtipect  of  covperative  and  public  sec-
 tor  units  in  thé  State,

 गे  की  बकाया  राशि  दिपडस्दे  के  लिये  ओमो  स्िलों  को
 झनुवाम

 3662.  भरी  सईद
 डग

 :  क्‍या  कृषि  झौर
 सिच्चाई  मंत्री  यह  बताने  की  कृपा  करेगे  कि  सरकार
 द्वारा  देश  के  प्रत्येक  राज्य  में  चीनी  मिलो  को  भनुदान के  रूप  में  कितनी  राशि  दी  जाती  है  और  सरकार
 उन  मिलो  क॑  विरुद्ध  क्या  कार्यवाही  कर  रही  है  जिन्हें
 झनुदान  प्राप्त  द्वोता  है

 हु
 के  किसासों  को  समय  पर

 उनके  गन्ने  का
 पूतलान

 करती  और  उत्तर  प्रदेश
 में  ऐसी  बीती  की  संख्या  कितनी  है  जिन्होंने
 किसानों  को  समय  पर  गन  के  मुल्य  का  भुगतान  नहीं
 किया  मद्यपि  उन्हे  भ्रमुदान  के  रूप  मे  सरकार  से  धनराशि
 प्राप्त  हुई  और  वर्ष  i978  और  979  का  मिलों,
 द्वारा  किसानों  को  गन्ने  की  बकाया  राशि  के  रूप  में
 कितनी  राशि  का  भुगतान  किया  जाना  शेष  है?

 कृषि  झौर  सिचाई  संत्रालय  में  राज्य  मंत्रो  (थली
 सासु  प्रताप  सिह)  :  भारत  सरकार  गश्ने  की  बकाया
 राशि

 द्  1]
 करने  के  लिए  चीनी  मिलो  को  कोई

 प्रनुदान  नही  देती  है।  तथापि,  उत्तर  प्रदेश  सरकार
 के  प्नुरोध  पर  राज्य  सरकार  को  20  करोड़  रपये
 का  ऋण  दिया  गया  था  ताकि  राज्य  के  सहकारी  तथा
 सार्वजनिक  क्षेत्र  के  यूनिटो  के  गन्ने  की  बकाया  राशि
 का  भुग्रतान  किया  जा  सके  ।  यह  मालूम  हुआा  है  कि  गन्ने
 की  बकाया  राशि  का  भुगतान  करने  के  लिए  यह  धनराशि
 सबधित  यूनिटो  को  वितरित  की  गई  है  भौर  उसे  गन्ना
 उत्पादको  को  वितरित  किया  जा  रहा  है।  जात  हुभा  है
 कि
 किर

 5  फरवरी,  979  को  l978-79  मौसम  में
 खरीदे  गये  गन्ने  के  लिए  उत्तर  प्रदेश  की  चीनी  मिलो
 द्वारा  किसानो  को  देय  राशि  33.  3  करोड़  रुपये  है।
 इसके  लावा,  पिछले  मौसमों  की  देय  राशि  i3.6
 करोड़  रुपये  है।

 भारत  सरकार  ने  चीनी
 हि  हि

 अधिग्र-
 हण)  भ्रधितियम,  i978  के  भ्रधीन  भ्रधिकार  में
 की  गई  8  चीनी  मिलो  को  कुल  मिलाकर  3  55  करोड़
 रुपये  का  ऋण  भी  दिया  है  ताकि  वे  गन्ने  की  बकाया  राशि
 समेत  झपनी  देय  राशि  का  भुगतान  कर  सके।  उक्त
 राशि  गन्ना  उत्पादको  में  विर्तारत  की  जा  रही  है।

 Sea-Erosion  in  Kerala

 3663,  SHRI  P.  K.  KODIYAN:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  which  are  the  coastal  areas  in
 the  country  badly  affected  by  sea
 erosion;

 (b)  what  are  the  measures  taken
 by  Government  to  prevent  sea  erosion;

 (९)  whether  it  is  »  fact  that  a  State
 Uke  Kerafa  where  sea  erosion  38  8
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 major  problem  is  finding  it  difficult  to
 find  enough  resources  to  spend  for
 anti-sea  erosion  works  and  the  present
 system  of  granting  loans  to  the  State
 for  anti-sea  erosion  work  from  the
 Centre  is  actually  adding  to  the  finan-
 cial  burden  of  the  State;  and

 (d)if  so,  whether  there  is  any  pro-
 posal  to  convert  the  loans  advanced
 to  the  State  in  this  connection  as  out
 right  grants?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 Erosion  of  the  coastline  occurs  in
 patches  in  the  States  of  Andhra  Pra-
 desh,  Karnataka,  Maharashtra,  Orissa,
 Tamil  Nadu  and  West  Bengal.  It  is
 extensive  and  serious  in  Kerala  where
 a  coastline  in  a  length  of  320  Km.  out
 of  a  total]  of  560  km.  is  badly  affected.

 (b)  Even  though  erosion  by  sea  has
 been  experienced  in  Kerala  since  a
 long  time,  active  interest  was  taken
 by  Government  of  Kerala  in  953
 when  severe  erosion  took  place.  Vari-
 ous  types  of  seawalls  and  other  mea-
 sure;  were  tried  under  the  advice  of
 experts  from  within  the  country  and
 from  abread.  After  g  series  of
 experiments  and  trials  in  the  labora-
 tories  at  the  Central  Water  and  Power
 Research  Station  at  Pune  and  the
 Kerala  Engineering  Research  Institute
 at  Peechi,  and  the  experience  gathereg
 under  site  conditions,  a  suitable  design
 for  an  effective  seawall  was  evolved
 in  1964.  Sea  walls  constructed  accord-
 ing  to  this  basic  design  with  suitable
 modifications  to  suit  site  conditions
 have  proved  to  be  effective.

 Similar  protection  works  have  been
 constructeq  at  Digha  in  West  Bengal,
 in  Kanya  Kumari  District  in  Tamil
 Nadu,  near  Dumas  in  Gujarat  and
 also  at  other  places  where  erosion  has
 affected  important  installations  or
 public  places,

 A  Beach  Erosion  Board  was  set  up
 by  the  Céntral  Government  in  966  to
 initiate,  guide  and  implement  the  pro-
 gramme  for  anti-sea  erosion  measures
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 in  Kerala.  This  Board  was  recon-
 structed  in  97l  to  study  the  coastal
 erosion  processes  in  the  entire  coun-
 try,  to  suggest  measures  required  to
 tackle  the  problems  en-countered  in
 a  scientific  and  co-ordinateq  manner,
 and  to  provide  technica}  advice  on
 sea-erosion  problems.

 (c)  and  (d).  As  sea-erosion  along
 the  Kerala  coast-line  had  been  serious
 and  extensive,  the  Government  of
 Kerala  had  been  repeatedly  represen-
 ting  that  anti-sea  erosion  works  were
 very  costly  and  beyond  the  resources
 of  the  State)  The  State  Government
 had  also  been  urging  that  the  problem
 in  Kerala  should  be  regarded  as  a
 National  problem.  Taking  these  fac-
 tors  into  account,  the  Centre  decided
 to  provide  special  loan  assistance  to
 the  Government  of  Kerala  to  enable
 them  to  implement  a  programme  of
 works  according  to  ,  time-bound
 schedule.  Out  of  an  expenditure  of
 Rs.  28  crores  incurred  by  the  State  so
 far,  the  Centre  has  given  loan  assis-
 tance  of  Rs,  0.8l  crores,  thereby  re-
 ducing  considerably  the  burden  on
 State  finances.  No  change  in  the
 method  of  Central  assistance  is
 contemplated.

 चम्बल,  मध्य  प्रदेश  में  शू-कठाव  रोकने  के  लिये  विश्व
 बैंक  से  सहायता

 3664.  श्री  छब्रिराप्त  द्र्गल :  क्‍या  कृषि  और
 सिचाई  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  चम्बल  डिवीजन,  मुरैता  में  कृषि
 भूमि  का  चम्वल  खारी,  असान,  संख  तथा  अन्य  नदियों
 के  तेज  बहाव  और  वर्षा  द्वारा  कटाव  हो  रहा  है  और
 इसमें  बीहड़  बनते  जा  रहे  हैं;

 (ख)  गत  तीन  वर्षा  में  वर्षा  से  कितनी  भूमि  का
 कटाव  हुआ  ;  और

 (ग)  क्या  विश्व  बैंक  आयकर  योजना के  अन्तर्गत
 चम्बल  डिवीजन  मुरैता  को  भू-कटाव  रोकने  के  लिये
 सहायता  दे  रहा  है  और  वर्ष  1979-80  में  कितनी
 सहायता  दी  जायेगी  ?

 कृषि  और  सिचाई  मंत्री  (श्री  सुरजीत  सिह
 बरनाला  :  (क)  जी  हां ।

 (ख)  गत  तीन  वर्षों  के  दौरान  वर्षा  से  कितने  क्षेत्र
 का  कटाव  हुआ  है,  इसका  निर्धारण  करने  के  लिए
 कोई  फील्ड  सर्वेक्षण  नहीं  किया  गया  है।
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 (7)  जी  हां।  चम्बल  कमान  क्षेत्र  विकास  फे
 प्रथम  चरण  को  विए्य  बैंक  की  सहायता  मिल  रही  है।
 विकास  के  प्रथम  चरण  के  अ्रन्तर्गत  बीहड़  क्षेत्रों  में  पप-
 क्षारण  नियत्नण  हेतु  “भल्पतम  लागत”  तकनीक  का
 पता  लगाने  के  लिए  लगभग  50  किलोमीटर  परिधि
 के  बीहड़  क्षेत्रो  म  एक  मार्गदर्शी  परियोजना  शुरू  की  गई
 है।  वर्ष  979-80.  के  लिए  l0  लाख  २०  का  प्रावधान
 किया  गया  है।

 Vikas  Minar,  New  Delhi

 3665.  SHRI  छू.  RAMAMURTHY:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  the  Vikas  Minar,  the
 multi-storey  office  complex  of  the
 Delhi  Development  Authority  has  been
 constructed  in  flagrant  violation  of
 the  Master  Plan  of  Delhi,  the  building
 bye-law,  and  even  the  ordinary
 norms  of  planning:  and

 (b)  if  so,  the  action  taken  against
 those  responsitle  for  this?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  According  to  the
 Delhi  Development.  Authority,  there
 has  been  no  violation  of  Jaw.

 (b)  Does  not  arise.

 Occupation  of  Government  Accoinme-
 dation  by  Former  Office  Bearers  of

 Political  Parties

 3666  SHRI  ISHWAR  CHAUDHRY:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  there  are  some  former
 Office  hearer;  of  political  partie;  who
 are  still  in  occupation  of  Government
 accommodation;

 “(b)  if  so,  what  is  the  number  of
 such  flats  occupied  by  them,  party-
 wise;  and

 (c)  what  ig  the  amount  of  arrears
 of  rent  to  be  realised  from  them  and
 what  steps  have  been  taken  by  Gov-
 ernment  to  realise  the  arrears  from
 them  and  tp  get  the  flats  vacated?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  ‘SIKANDAR
 BAKHT):  (a)  Government  residentiak
 accommodation  igs  made  available  to
 the  Political  Parties  in  Parliament  for
 allotment  to  their  staff.  No  allotment
 is  made  by  this  Ministry  direct  to  the
 individual  staff  of  the  political  Parties.
 In  view  of  this,  the  information  whe-
 ther  any  former  office  bearer  is  in
 occupation  of  any  of  these  residences
 is  not  maintained  by  this  Ministry.

 (9)  and  (०),  Do  not  arise,

 Wheat  Piduction

 3667,  SHRI  MUKHTIAR  SINGH
 MALIK:

 SHRI  SHANKERSINHJI
 VAGHELA:

 SHRI  G.  M.  BANATWALA:

 Will  the  Minister  of  AGRICUL-
 TURE  AND  [IRRIGATION  be  pleased
 to  state.

 (a)  the  estimated  production  of
 wheat  tn  cach  State  during  the  last
 three  years,  year-wise;

 (b)  the  production  of  wheat  per
 hectare  at  present  in  cach  State;  and

 (ey  wheher  any  programme  has
 beco  chased  out  by  the  Government
 to  boost  the  preluction  of  wheat  in  aly
 the  States  and  if  so,  the  details
 thereof?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI

 ‘SURJIT  SINGH  BARNALA):  (a)
 and  (b).  A  statement  is  enclosed
 indicating  the  production  of  wheat  as
 also  its  per  hectare  yield  in  different
 States  for  the  three  years  ended
 ‘1977-78.

 (c)  The  strategy  to  increase  wheat
 production  in  the  country  includes
 popularisation  of  the  recommended
 package  of  practices  including  timely
 sowings,  timely  irrigation,  early  weed
 control  and  judicious  use  of  fertilisers.
 During  rabi,  1978-79,  ww  training
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 courses  were  organised  on  wheat
 at  different  Agricultural  Universities
 and  Research  Institutes  in  the  coun-
 try.  <A  special  scheme  has  been  un-
 aertaken  for  the  replacement  of  rust
 susceptible  varieties  in  the  Southern
 and  Northern  hill  areas  which  serve
 ag  focii  for  the  spread  of  rust  diseases
 in  the  plains  of  Northern  and  Central
 India.  A  central  sector  scheme  of
 Minikit  Programme  of  wheat  is  also

 being  implemented  for  identification  of
 Suittable  varieties  and  to  get  farmers”
 reaction  before  the  introduction  of
 new  varieties  over  large  areas.

 With  the  advent  of  high  yielding
 varieties,  the  cultivation  of  wheat  is
 being  extended  in  non-traditional
 areas  like  Assam,  Orissa  and  West
 Bengal  where  it  is  increasingly  be-
 coming  popular.

 Statement

 Estimates  of  production  and  yield  per  hectare  of  wheat  cuir  g  the  thice  yeats  Cre  rg.  19777 8
 Statewise

 Production  ‘ooo’  Tonnes  Yield  per  hectare  (in  kgs.)

 States  1975-76  —976-77
 Wray

 7975°76  =  1976-77,
 ay

 l  2  3  4  5  6  7

 Andhra  Pradesh  2I°5  73°6  arg  877  594  686

 Anam  67  8  भ्  ०  84  7  35194,  ‘1,102  1154

 Bihar  22096  9  447०  7  2502  5  1,265,  1,270  1,063

 Gujarat  i45]  07  8  ~—-4220°9  1677  4,475  1,784
 Haryana.  2428-0  8=—.2795'0  =  287  ०  1,980,  2.029  2,099
 Himachal!  Pradesh  402°8  208°  4  260-0  V.24  7m  838

 Jammu  &  Kashmir  754  3  156-5,  750  5t  896  840  840

 Karnataka  280-7  233°  7  242°9  689  698  672
 Madhya  Pradesh  2750°5  2308°2  2936  2  89  734  909

 Maharashtra  ‘1260°  2  9937'  6  962°  8  39065  789  792
 Manipur  08  Neg.  Neg.  @  oe

 Meghalaya  °8  at  27  e@  G  @

 Orima  07°4  98°4  116-6  505  दह  ह... उ  I455

 Punjab  5788-0  6272'0  669° 0  ‘2,373,  2492  23587

 Rajasthan  22g0'4  2g00'7  2608-4  T,g00  3,279  7494

 Tamil  Nadu  o-7  06  o7  @  @  @

 Tripura  49  9°38  9°6  @  @  @
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 ipa. SC  een
 t  2  8  4  5  6  7

 Uttar  Peadesh  8552°5  8939°9  g5tro  3,357  ‘1,350  15499

 West
 ae

 4487  2  l0§I'2  =  opr  2  2,100  2,040  2,040
 Arunachal  Pradesh  or  or  out  @  @  @
 Dd

 ak
 Bevel!  ०4  ०5  ०9  @  @  @

 i  I
 Del  98:3  129°8  rag"  8  2,083  29735  अजा85

 Neg.  Negligible  ‘

 ti976-77  data  repeated.
 @Crop  being  unimportant,  yield  per  hectare  has  not  been  calculated.

 Wholesale  Price  Index  of  Principal
 Farm  Product,  Manufactured  Goods

 ang  Input

 3668,  SHRI  JYOTIRMOY  BOSU:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  prices  of  farm  pro-
 ducts  have  registered  a  steep  fal]  with
 corresponding  rise  in  the  prices  of
 manufactured  goods  and  inputs  which
 the  farmerg  buy,  during  the  past  6
 months;

 (b)  wholesale  price  index,  month-
 wise  of  each  principal  farm  product,
 manufactured  goods  and  input  during
 the  period  April,  4978  to  January,
 1979;  and

 (c)  what  steps,  if  any,  are  being
 taken  to  stabilise  prices  of  farm
 products?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 During  the  last  six  months  (August,
 398  to  February,  1979),  the  whole-
 sale  price  index  numbers  for  agricul-
 tural  commodities  and  manufactured
 “ommuditicg  have  shown  a  decline  6
 us  oot  cent  and  0.2  per  cent  respec
 tively.

 (by  A  statement  is  laid  on  the
 Table  of  the  House.  [Placed  in
 Library,  See  Na.  L7'-422/79].

 (c)  A  number  of  steps  have  been
 taken  to  prevent  an  undue  fall  in
 prices  of  agricultural  commodities.
 These  include  raising  of  procurement/
 support  prices,  streamlining  of  pur-
 chase  operations,  allowing  forward
 trading  (in  the  case  of  gur)  and  en-
 couraging  exports.  Government  are
 keeping  a  close  watch  on  trends  in
 market  price;  of  various  agricultural
 commodities  with  a  view  to  taking
 further  corrective  measures  as  may  be
 necessary.

 Percentage  of  Quota  under  0.Y.T.
 Scheme  for  Telephone  Connections

 3669.  DR,  BALDEV  PRAKASH;
 SHRI  R,  L.  ए,  VERMA:

 Will  the  Minister  of  COMMUNICA-
 TIONS  be  pleased  to  state:

 (a)  whether  the  quota  fixed  for
 ‘Own  Your  Telephone’  in  giving  new
 telephone  connections  is  75  per  cent
 and  that  for  general  category  it  is  5
 per  cent  only;

 (b)  whether  by  this  categorisation
 moneyed  clas;  get  their  new  connec-
 tions  immediately  and  low  and  middle
 income  clases  have  to  wait  for  years
 in  some  cases  more  than  ten  years;

 (९०)  whether  some  of  the  District
 Telephone  Advisory  Committee  have
 recommended  to  change  the  percen-
 tages  for  different  categories;  and
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 (d)  if  so,  the  change  desired  and
 the  action  taken  by  the  Government?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  Yes,  Sir.

 (b)  Non-OYT  applicants  have  to
 wait  or  a  longer  period  than  the  OYT
 applicants.  However,  there  is  no  bar
 to  any  member  of  the  society  for  re-
 gistering  his  demand  under  OYT  or
 non-OYT  category.

 (c)  and  (d).  No  such  recommenda-
 tion  is  pending  for  action  in  this  office,
 In  order  to  expedite  provision  of
 Telephones  for  Non-OYT  applicants,
 OYT  Scheme  has  been  su.pended  in
 the  Telephone  Districts  of  Delhi,  Cal-
 cutta,  Bombay  and  Ludhiana.  In  these
 Places,  non-OYT  applicants  had  been
 waiting  fur  more  than  0  years.

 Winding  up  of  Delhi  Milk  Schem

 3670.  SHRI  SHANKERSINHJI  VA-
 GHELA.:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  whether  the  Delhi  Milk  Scheme
 ig  losing  about  Rs.  2  lakhs  in  unsold
 milk  per  month  und  had  to  clo-e  down
 70  of  ats  depot  in  various  colonies
 which  lost  their  customers  to  the
 Mother  Dairy,  due  to  the  rise  jn  price
 of  the  D.M.S,  Milk;

 (b)  if  so  the  details  in  this  regard;
 and

 (c)  whether  Government  propose
 to  wind  up  this  undertaking  and  if
 not,  what  steps  Government  propose
 to  take  to  save  the  situation?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI,
 SURJIT  SINGH  BARNALA):  (a)  and
 (b).  No  loss  is  being  incurred  on

 unsold  milk  because  the  same  is
 brought  back  and  reprocessed.  With
 the  rise  in  price  of  DMS.  milk  from
 2nd  May,  978  and  with  the  swith
 ever  of  8070  of  the  D.M.S.  token  hol-
 ders-from  the  supply  of  D.M.S,  milk
 to  mother  dairy,  the  level  of  sale  af
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 milk  at  some  of  the  milk  depots  fell
 considerably  such  uneconomical  De-
 pots,  96  in  number,  have  been  closed
 down  up  to  i2th  March,  1979.

 (c)  There  ig  no  proposal  to  wind
 up  the  D.M.S,  On  the  contrary,  an
 extensive  renovation  programme  has
 been  undertaken  to  improve  the  effi-
 ciency  and  working  of  the  D.MS.

 Blueprint  on  Lang  ang  Water  use  in
 Delhi,  for  Farm  Products

 367.  SHRI  M,  RAM  GOPAL
 REDDY:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  whether  Government  propose
 to  set  up  a  task  force  to  draw  up  a
 blueprint  for  :cjentific  land  and  water
 use  planning  in  area  round  Delhi  for
 farm  products  to  be  developed  for  the
 capital’s  market;  and

 (b)  if  so,  the  details  thereof?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION:  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 Yes,  Sir.

 (b)  The  Revional  Committee  of  the
 Indian  Council  of  Agricultural  Re-
 search  for  Haryana,  Gujarat  and
 Rajasthan  which  met  at  Hissar  on
 January  ‘12,  1979,  recommended  that
 an  inter-disciplinary  task  force  may
 be  set  up  for  developing  a  detailed
 blueprint  for  land  and  water  use
 planning  aroung  Delhi  market-shed.
 The  group  would  make  specific  re-
 commendations  for  increasing  the  in-
 come  of  Jandless  labourer  families  by
 involving  them  in  activities  like  poul-
 try,  pig  rearing  dairy  mushroom  pro-
 duction  and  other  methods  of
 increasing  income  and  employ-
 ment.  Another  aspect  of  the
 Delhi  market  shed  plan-
 ning  will  he  emphasis  on  production
 of  vegetables,  fruits  and  animal  pro-
 ducts  of  good  quality  at  low  prices  in
 low  income  colonies  including  jhuggi
 colonies.  Thus  the  primary  aim  of
 the  programme  will  be  to  assist  both
 low  income  producers  and  consumers.
 The  task  force  will  also  look  inte
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 water,  pest  management  and  post-
 harvest  technology.

 Brigadier  Ran  Singh,  Minister  for
 Agriculture  of  Haryana  has  consented
 to  head  this  task  force.  It  will  include
 scientists  from  the  Indian  Council  of
 Agricultural  Reseaich  and  Haryana
 Agricultural  University.  The  Task
 Force  will  make  recommendations  on
 the  packages;  of  technology,  services
 and  public  policies  essential  for  creat-
 ing  a  prosperou;  marketshed  com-
 munity.

 SC/ST  ‘n  Universities

 3672.  SHRI  K.  PRADHANI:  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  state:

 (a)  the  names  and  number  of  Uni-
 versities  which  are  given  grant-in  aid
 by  the  Central  Government  and
 States;

 (b)  the  number  of  Scheduled  Castes
 and  Scheduled  Tribes  [rofessors,
 Readers,  Lecturers  and  Demonstrators
 in  these  Universities;

 (c)  whether  Government  have  fixed
 some  quota  tor  the  Scheduled  Castes
 and  Scheduled  Tribes  for  teaching  jobs
 in  the  Universities;  and

 (d)  if  so,  the  details  thercof?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  All  the  05  Universities
 and.  0  institutions  deemed  to  be  Uni-
 versities  existing  in  1977-78,  were  in
 receipt  of  grants  either  from  Central
 sources  or  State  Governments  or  both.
 The  names  of  these  Universities  are
 given  in  the  statement  laid  on  the
 Table  of  the  House.  [Placed  in  Libra-
 ry.  See  No.  LT~—43/79].  Of  these,
 the  Jawaharlal  Nehru  Technological
 University  (A.P.),  Maharshi  Dayanand
 University  (Haryana),  Avadh,  Bun-
 delkhand  and  Rohilkhand  Universities
 (all  in  U.P.)  have  not  been  given  any
 Central  grants  as  they  have  not  been
 declared  fit  for  assistance  under  Sec-
 tion  2(a)  of  the  UGC  Act,

 (b)  The  information  is  being  col-
 lected  and  will  be  laid  on  the  Table  of
 the  House.

 (c)  ang  (d).  The  University  Grants
 Commission  hus  not  fixed  any  quota
 for  Scheduled  Castes/Schoduled  Tribes
 for  teaching  jobs  in  the  Universities.
 The  Commission,  however,  agree  in
 principle  that  such  reservations  may  be
 provided  for  recruitment  to  the  posts
 of  lecturers  in  the  Universitics  and
 Colleges.  In  order  to  ensure  reserva-
 tion  for  Scheduled  Castes/Tribes  for
 recruitment  to  the  posts  of  lecturers  in
 the  Universities,  Colleges,  the  Univer-
 sity  Grants  Commission  has  recom-
 mended  the  following  procedure  to  the
 State  Universities/State  Governments
 and  Central  Universities: ~

 reo)  Before  the  beginning  of  each
 academic  year,  the  University  should
 determine  the  likely  vacancies  that
 may  occur  during  the  year  for  re-
 cruitment  to  the  posts  of  lecturers,

 (2)  The  number  of  posts  to  be  fill-
 eq  under  the  reserved  category  may
 be  determined  faculty-wise,  although
 no  individual  post  may  be  designat-
 ed  as  “reserved  post’.  The  adver-
 ticement  for  these  posts  should  in-
 dicate  that  preference  would  he
 given  to  Scheduled  Castes/Schedul-
 ed  Tribes  candidates  who  are  con-
 sidered  fit.  On  receipt  of  applica-
 tions,  the  University  may  invite  for
 interview  all  Scheduled  Castes/
 Scheduleg  Tribes  candidates  who
 fulfil  the  minimum  qualifications
 prescribed  for  recruitment  for  the
 post  of  lecturer.

 (3)  The  candidates  belonging  to
 the  Scheduled  Castes  and  Scheduled
 Tribes  may  be  interviewed  separate-
 ly

 (4)  In  the  case  of  Scheduled
 Castes/Scheduled  Tribes  candidates
 interviewed  by  the  Committee,  if
 suitable  candidates  are  not  available
 for  appointment  to  the  posts  of  lec
 turer,  the  Selection  Committee  may
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 recommend  appointment  of  suitable
 candidates  as  Research  Associates  in
 the  scale  of  Rs.  ‘700-1300  for  a  period
 up  to  three  years  and  these  persons
 could  later  compete  for  the  posts  of
 lecturer  as  and  when  vacancies
 occur.

 Irtigation  Projects  in  Operation  in
 North  Bengal

 $673.  SHRI  A.  K.  ROY:  Will  the
 Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  number  of  irrigation  projects
 major,  medium  ang  minor,  in  opera-
 tion  in  North  Bengal  88  on  isj  Janu-
 ary,  979  with  particular  reference  to
 West  Dinajpur  District;

 (b)  schemes  pending  and  the  sche-
 mes  which  are  in  process  and  the
 share  of  Central  Government  there;

 (c)  whether  it  is  a  fact  that  high
 silting  Himalayan  Region  of  North
 Benga]  and  water  logged  West  Dinaj-
 pur  district  have  great  potential  both
 for  irrigation  and  power  for  this  back-
 ward  region;  and

 (d)  ig  so,  steps  taken  thereon?

 THE  MINISTER  OF  AGRICUL.
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 One  medium  irrigation  project  viz.
 Karatowa  has  been  completed  in
 North  Bengal  and  is  in  operation.  One
 major  scheme,  viz.  Teesta  Barrage
 Project  Phase—I  is  under  execution.
 Information  in  regard  to  minor  irriga-
 tion  projects  has  been  calleq  for  from
 the  State  Government  and  will  be  laid
 on  the  Table  of  the  Sabha  as  soon  as
 received.

 (b)  Two  medium  irrigation  schemes,
 viz,  Gazol  lift  and  Jarda,  which  will
 benefit  North  Bengal  are  at  present
 pending  with  the  State  Government
 for  eompliance  to  the  commence  of  the
 Central  Water  Commission.
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 Central  assistance  to  States  is  pro-
 vided  in  the  form  of  block  loans/grants
 for  the  State  Plan  as  a  whole  and  is
 not  related  to  any  particular  sector  af
 development  or  scheme,

 (c)  and  (d).  Information  has  been
 called  for  from  the  Government  of
 West  Bengal  and  will  be  laid  on  the
 Table  of  the  House  as  soon  as  received,

 Post  Reserved  for  SC  and  ST  Lying
 vacant  in  Govt.  of  India  Press  Minto

 Road,  New  Delhi

 3674.  SHRI  MOHAN  LAL  PIPIL:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  number  of  posts  in  different
 categories  reserved  for  Scheduled
 Castes  and  Scheduled  Tribes  stil!  lying
 vacant  upto  date;

 (b)  number  of  posts  in  different
 categories  got  dereserved  so  far;  and

 (c)  number  of  persons  in  different
 categories  so  far  appointed  on  ad-hoc
 basis  and  given  io  General  Category
 of  staff  which  otherwise  would  have
 gone  to  members  of  S.C.  and  S.T.  as
 per  points  reserved  in  the  Communal
 roster  during  the  last  2/3  years?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  RAM  KIN-
 KER)  :  (a)  28  posts  in  different  cate-
 gories,  (15  for  Scheduled  Castes  and
 3  for  Scheduled  Tribes)  in  Govern-
 ment  of  India  Press,  Minto  Road,  New
 Delhi,  are  still  to  be  filled  up  by  re-
 served  candidates.

 (b)  None.

 (c)  Out  of  28  reserved  posts,  9
 posts  have  been  filled  up  on  ad-hoc
 basis  by  appointment  of  general  can
 didates,  The  reserved  vacancies  will  be
 filled  on  regular  basis  by  Scheduled
 Caste  and  Scheduled  Tribe  candidates
 as  soon  as  they  become  available.
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 Plant  Protection  for  non-Departmental
 Cashew  Plantation

 3675.  SHRI  M.  N.  GOVINDAN
 NAIR:

 SHRI  VAYALAR  RAVI:

 Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  Kerala  Government
 has  submitted  a  scheme  for  increasing
 cashew  production  by  adoption  of
 plant  protection  measures  in  non-de-
 partmental  cashew  plantation;

 (b)  if  so,  the  details  of  the  scheme;
 (c)  whether  the  State  Government

 has  sought  the  approval  of  the  scheme
 for  implementation  as  a  Centrally
 sponsored  scheme;  and

 (d)  if  so,  the  details  and  Govern-
 ment’s  reaction  thereto?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 No,  Sir.

 (b)  to  (d).  Do  not  arise.

 Scheme  for  use  of  Ground  Water  in
 Command  Areag

 3676,  SHRI  K.  A.  RAJAN:  Will  the
 Minister  of  AGRICULTURE  AND  IR-
 RIGATION  be  pleased  to  state:

 {a)  whether  an  expert  Committee
 appointed  by  the  Centre  had  suggest-
 ed  formulation  of  0  pilot  schemes  for
 tonjuctive  use  of  ground  water  in
 command  areas  of  major  irrigation
 projects  in  eleven  States;  and

 (b)  if  so,  actions  taken  for  formu-
 lation  og  such  schemes  ang  progress  80
 far  made?

 THE  MINISTER  OF  AGRICUL-
 पृषास्टाद  AD  TRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 The  expor;  committee  appointed  by
 the  Centre  has  suggested  a  list  of  20
 Project  comamands  in  il  States  where-
 in  integrated  and  conjuctive  use  of

 surface  and  ground  waters  is  to  be
 taken  up  as  pilot  schemes.

 (b)  The  present  position  as  report~
 ed  by  the  States  is  given  below: —

 Andhra  Pradesh:

 The  scheme  for  conjuctive  use  in
 Nagarjunasagar  command  has  been
 prepared  and  igs  under  consideration
 of  the  State  Government.

 Gujarat  :

 Detaileg  groung  water  study  is  in
 progress  for  Ukai-Kakrapar.  Work

 on  ground  water  assessment  has
 been  completed  in  Mahi-Kadana.

 Maharashtra:  ’

 Detailed  ground  water  study  is  in
 progress  for  Nira  Project.

 Madhya  Pradesh:

 A  proposal  has  been  framed  for
 construction  of  00  tubewells  in
 Chambal  command  under  Phase  It
 development  of  Chambal  Project.

 Rajasthan:

 Three  pilot  schemes  in  Chambal
 are  under  consideration  of  the  State
 Government.

 Tamil  Nadu;

 Detailed  project  report  for  the
 pilot  project  in  lower  Bhavani  is
 under  finalisation.

 Uttar  Pradesh  :

 Pilot  studies  and  mathematical
 modelling  in  the  laboratory  for
 Gandak  are  in  progress.

 Agitation  of  Potato  Growers  of  Punjab
 for  Support  Price

 3677.  SHRE  BYRENDER  PRASAD:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  ta
 state:

 (a)  whether  potato  growers  in  Pun.
 jab  arg  agitating  and  courting  arrest
 for  fixation  of  support  price  for  their
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 produce  at  Rs.  50  or  more  a  quintal;
 and

 (b)  Will  the  Government  of  India
 consider  it  fit  and  fix  the  support  price
 which  will  be  apphcable  to  the  whele
 og  India?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 Because  of  the  steep  fall  in  the  prices
 of  potato  during  the  current  season
 the  farmers  of  Punjab  hav2  been  agi-
 tating  for  remuncrative  price  for  po-
 008  at  Rs.  f0  ~-or  more  a  quintal
 The  Chicf  Minister  Punjab  had  8
 meeting  with  Kisan  Association  and
 as  a  result  of  this  meeting,  the  State
 Government  have  askeq  MARKFED
 &  NAFED  to  offer  a  minimum  price  of
 Rs.  50/-  per  quintal  to  farmers  and
 have  agreed  to  meet  the  losses,  if  any,
 subject  to  a  maximum  of  Rs.  .50
 crores  resulting  out  of  this  higher
 price  from  operation  under  Govern-
 ment  directive.  The  State  Government
 has  also  placed  Rs.  l  crore  at  the  dis-
 posal  of  MARKFED  for  the  purchase
 of  potatoes.  The  number  of  purchase
 centyes  have  been  increased  from  L3  to
 20.

 (b)  Potaty  is  a  perishable  commo-
 dity  and,  its  storage  presents  sciious
 problems.  Because  of  this  difficulty,  it
 is  not  possible  to  fix  support  price  till
 adequate  arrangements  for  storage
 after  purchase  can  be  ensured.

 Irrigation  Projects  sanctioned  for
 1979-80,

 3678.  SHRI  ANANT  DAVE:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  Government  have  re-
 cently  sanctioned  some  irrigation  pro-
 jects  in  certain  States  for  the  finan-
 cial  year  1979-80;

 (b)  if  so,  whether  any  such  project
 fhas  been  sanctioned  for  the  State  of
 Gujarat  for  the  year  1979-80,  or  in
 near  future;  and

 (eo)  if  mot,  reasons  thereof?
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 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a),
 and  (b),.  Forty  irrigation  projects  in
 different  States  have  been  accepted
 by  the  Planning  Commission  recently
 (during  1979-80)  for  inclusion  in  the
 developmental  plan  of  the  States.  Of
 these,  four  projects  namely  Heran,
 Mitti,  Venu-II  and  Fulzar-lII  are  in
 Gujarat  State.

 (c)  Does  not  arise.

 योरखपुर  उत्तर  प्रदेश  में  टो-  43  ट्रंक  बो्डों  की  स्थापना:

 366%,  श्री  फिरंगो  प्रसाद  :  क्या  संचार  मत्री
 यह  बताने  की  कृपा  करेगे  कि:

 (१)  उत्तर  प्रदेश  में  उन  स्थानों  के  क्या  नाम  हैं
 जहा  श्प्नल,  977  मे  अब  तक  दी-43  दक  बोई
 स्थापित  किये  गये  है:

 (ख)  यर्याप  उत्तर  प्रदेश  सर्कल  में  चारीचौरा
 (गोरखपुर)  में  प्रतिदित  लगभग  15  काले  वक  होती

 है,  तो  भा  क्‍या  बद्द  पर  टी-  49  ट्रक  बाई  नही  लगाये
 गये  हैं  जबकि  ऐसे  बोई  उन  स्थानो  पर  लगाये  गये  हैं
 जहा  वर  के  जाने  बाली  सय्यां  कम  है  श्र्थ  विल्कुल
 ही  नहीं  है;  श्रौर

 (ग)  यादि  हा,  तो  उसतो  क्या  वारण  है  और  क्या
 ऐसी  कार्यवाही  करने  के  लिये  उत्तरदायी  प्रधिकारियों
 के  पिग्द्ध  बाई  ठास  प्रशारकाय  शाययाही  की  गई  है
 ह: 162  ब्या  चौरीचौरा  मे  शाघ्र  एक  ट्रक  बोड़े  स्थापित
 किया  जायेगा  और  यदि  प्  तो  कब  तक  झौर  यदि  नही
 तो  इसके  क्‍या  कारण  है

 सचार  मजालय  से  राज्य  सत्री)श्नी  नरह  रिप्रसाद
 सुखदेवराय)  (कफ)  एक  विवरण  सभा  पटल  पर
 रखा  जा  रही  है।

 ्
 शौर  (7),  सूचना  एकत्र  की  जा  रही  है  भौर

 इसे  शीघ्र  ही  सभा-पटल  पर  रख  दिया  जाएगा।

 विवरण

 उत्तर  प्रदेश  के  निम्नलिखित  स्थानों  पर  प्रप्नैल,  77
 के  बाद  खोले  गए  द््क  एक्सचेंज

 .  कोटद्वारा
 2  सहीला
 3  परवाय
 ro  ढाड़ा
 5.  पलियाकर्ता
 6.  भ्ानत्दतगर
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 7.  गोला  गोकर्णनाथ
 8.  बिलासपुर
 9  श्रोणला

 10.  पूरनपुर
 l)  शाहबाद
 l2.  बड़हलगज
 13,  तिकोनिया
 i4.  कंपतानगज
 I5.  वृन्दाबन
 l6  रसा
 47  नानपाड़ा
 18.  मलेमपुर
 19.  हमीरपुर  +
 20  मुरदत्तमर
 i.  मोहस्‍्मदी,  |
 22  रूदौली,
 23  राम  सनहीं  घाट
 24.  सिरसागज
 25  खटीमा
 ४6  उड्ानी ।

 Muslim  Wakf  Conference,  979

 3680.  SHRI  G.  M.  BANATWALLA:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  an  All  India  Muslim
 Wakf  Conference  was  held  ip  Delhi  on
 or  about  l7th  and  i8th  February,
 1979;

 (b)if  so,  the  decisions  taken;  and

 (c)  Government’s  reaction  thereto?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT)  :  (a)  Yes,  Sir.

 (b)  It  is  uncerstood  that  39  resolu-
 tions  covering  various  aspects  of  wakf
 administration  ang  suggesting  amend-
 ments  to  the  Waky  Act,  1954,  and
 other  Acts  have  been  passed  at  the
 Conference.  These  relate  ,inter  alia,
 te  the  eviction  of  unauthorised  occu-
 pation  of  wakf  properties,  conferment
 of  more  powers  on  State  Wakt  Boards,
 exemption  of  Wakf  properties  from  the

 Land  Acquisition  Act,  rent  control
 laws  and  land  ceiling  laws,  exemption
 of  the  income  of  wakf  properties  from
 payment  of  income  tax,  wealth  tax
 etc.,  increase  in  the  rate  of  contribu-
 tion  payable  by  wakf  properties,  es-
 tablishment  of  Wakf  Development
 Corporation,  etc.

 (c)  The  resolutions  aro  under  exa-
 mination.

 U.  6.  0,  Study  of  progress  nf  universi-
 ties

 8681  SHRI  A  R  BADRI
 NARAYAN:

 SHRI  M.  V,  CHANDRA-
 SHEKHARA  MURTHY:

 SHRI  NIHAR  LASKAR-
 Will  the  Minister  of  EDUCATION,

 SOCIAT.  WELARE  AND  CULTURE  he
 pleased  to  state,

 (a)  whether  UGC  has  decided  to
 study  the  progress  of  J2  Universities,

 mm  if  so.  whether  they  have  selected
 three  universities  from  each  zone  in
 the  country  to  asses,  the  impact  of  the
 on-gomg  programme  of  the  commis-
 sion;

 (०)  if  so,  whether  the  UGC.  has
 appointed  a  review  committee  {to  go
 info  the  maintenance  of  standards  of
 teaching  rescarch  and  examinations  of
 the-e  universities;

 (५)  if  so,  who  are  the  members;  and

 (e)  when  the  committee  is  likely  to
 submit  ity  report?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  to  (e).  The  Uni-
 versity  Grants  Commission  has
 appointed  a  Committee  to
 review  its  on-going  programmes  com-
 prehensively  and  their  impact  on  the
 standards  of
 examination

 teaching,  research  and
 This  Committee  had  de-

 cided  to  examine  the  general  develop-
 ment  of  three  universities  in  each
 region  and  to  assess  the  impact  of
 grants  paid  to  them  under  various
 schemes,  ag  a  part  of  the  general  re-
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 view  of  the  Commission's  programmes.
 Accordingly,  the  following  four  sub-

 -committees  have  been  constituted  to
 visit  2  universities  in  four  regions:—

 Lh  Sub-Committee  to  visit  Universities
 in  Northern  Zone

 Convenor
 (i)  Dr.  Shiv  Mangal  Singh  ‘Suman’

 Vikram  University,
 Ujjain.

 (ii)  Prof.  S  C.  Misra,
 Professor  of  History,
 M,  S.  University  of  Baroda.

 (iid)  Prof.  N.  Rudraiah,
 Professor  of  Mathematics,
 Bangalore  University.

 (iv)  Prof.  ९.  V.  Subramaniam,
 Professor  of  Botany,
 Madras  University.

 (v}  Prof.  Uda:  Pareek,
 Institute  of  Management,
 Ahmedabad.

 2.  Sub-Committee  to  visit  Universities
 in  Southern  Zone

 «Convenor

 (i)  Prof.  M.  S  Kanungo,
 Professor  of  Zoology,
 Banaras  Hindu  University.

 (ii)  Dr.  Shanti  Sarup,
 Professor  of  Political  Science,
 Panjab  University,

 (iii)  Prof  S.  छू,  Joshi,
 Head  of  the  Department  of

 Physics,
 Roorkee  University.

 (iv)  Prof.  A.  B,  Kulkarni,
 Head  of  the  Department  of

 Chemistry,
 Bombay  University.

 (v)  Prof.  प,  N,  Madan,
 Member-Secretary,
 LC.S.S.R.,
 New  Delhi.

 3.  Sub-Committee  to  visit  Universities
 in  Western  Zone
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 Convenor

 (i)  Prof.  P.  B.  Desai,
 Institute  of  Economic  Growth,
 Delhi,

 (i)  Prof.  Yogendra  Singh,
 Professor  of  Sociology,
 Jawaharlal  Nehru  University.

 (iii)  Prof.  J.  N.  Kapur,
 Professor  of  Mathematics,
 LLT.,
 Kanpur.

 (iv)  Prof.  S.  C.  Das,
 Professor  of  Mathematics,
 Utkal  University.

 (v)  Dr  Rama  Ranjan  Mukherii,
 Vice-Chancellor,
 Burdwan  University.

 4  Sub-Committee  to  msit  Universities
 wm  Eastern  Zone

 Convenor
 (i)  Prof.  M.  R.  Bhiday,

 Head  of  the  Physics  Depart-
 ment,

 Pouna  University.

 (ii)  Prof.  ४.  A.  Shahna,
 Professor  of  English,
 Osmania  University.

 (ii)  Prof.  M.  9.  Misra,
 Professor  of  Political  Science,
 Jabalpur  University.

 (iv)  Prof  .V.  C.  Shah,
 Professor  of  Zoology,
 Gujarat  University.

 (v)  Prof.  0.  D.  Narula,
 LC.S.S.R.,
 New  Delhi.

 The  Commitees  are  scheduled  to
 visit  the  universities  in  March-April,
 1979,

 Community  Stuily  as  intogral  past  of
 Edavation

 3682.  SHRE  &  हे,  DAMANTI:  Will  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  state:

 (ay  whether  Government  are  0०085
 sidering  a  proposal  to  make  community
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 study  or  community  service  ag  an
 integral  part  of  education  at  all  stages
 and  Obligatory  for  all  teachers  and
 students;  and

 (b)  if  so,  the  details  of  the  proposal
 and  broad  guidelines  for  its  imple-
 mentation?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER;  (a)  Government  are  of
 the  view  that  national  and
 community  service  implying  partici-
 pation  of  students  in  programmes
 of  community  service  should  be-
 come  an  integral  part  of  education
 at  all  stages  of  education,  It  is  hoped
 to  provide  for  this  in  the  Draft  Nation-
 al  Policy  under  consideration.

 (b)  Socially  useful  productive  work
 implying  purposive,  meaningfu)  manu-
 al  work  resulting  in  either  goods  or
 services  which  are  useful  to  the  com-
 munity  will  become  an  integral  part
 of  the  curriculum  at  the  school  stage.
 Similarly,  involvement  in  programmes
 of  national  and  sovial  service  with  a
 component  of  social  useful  product
 work  will  become  an  integral  part  of
 the  courses  of  study  at  the  higher
 education  stage.

 ॥  is  the  view  of  the  Government
 that  community  and  the  educational
 system  should  come  together  at  all
 stages;  while  the  community  can  pro-
 vide  the  experience,  knowledge  and
 Skills  40  support  the  educational  efforts
 of  the  institutions,  students  and  tea-
 chers  should  contribute  to  the  develop-
 ment  of  the  country.

 Re-Development  scheme  of  kingsway
 Camp,  Delhi

 $683,  SHRI  VIJAY  KUMAR  MAL-
 HOTRA:  Will  the  Minister  of  WORKS
 AND  HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  pleased  to
 state:

 (a)  ‘Whether  the  Re-deyelopment
 Scheme  of  Kingsway  Camp  hag  been
 tossed  hetWeen  the  DDA  and  the  MCD
 since  9¢2;  if  so,  when  the  scheme

 was  transferred  from  one  organisa-
 tion  to  the  other  during  this  peried,.
 and  the  reasons  therefor;

 (b)  whether  M.C.D.  to  whom  this
 Project  has  now  been  transferred  have
 formulated  detailed  Re-development
 Scheme  for  the  allottees  of  plots  in
 Outram  Lines/Hudson  Lives  in  view
 of  one  room  tenements;  if  so,  ‘what
 are  its  salient  features;  and

 (c)  whether  funds  for  execution  of
 the  project  have  been  made  availa-
 ble  to  the  M.C.D,,  if  not,  the  reasons
 therefor?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  &  REMA-
 BILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  The  scheme  transferred
 from  Municipal  Corporation  of  Delhi
 to  Delhi  Development  Authority  in
 May,  976  was  again  entrusted  tothe
 Municipal  Corporation  of  Delhi  in
 April,  978  in  consultation  with  the
 Municipal  Corporation  of  Delh  and
 the  Delhi  Administration.

 (b)  Government  had  instructed  the
 Municipal  Corporation  of  Delhi  in  May
 978  to  evolve  a  scheme  with  a  view
 to  providing  60  sq.  yds.  plots  to  eli-
 gible  displaced  person  families  (Cate-
 gory  ‘A’)  residing  in  Outram}Hudson
 Lines  tenements  and  80  sq  yds.  plots
 to  those  residing  in  barracks  there.
 Cases  of  ineligible  families  (Category
 ‘B’)  are  to  be  referred  to  the  Delhi
 Development  Authority  for  allotment
 of  40  sq.  yds,  plots.

 (c)  Funds  to  the  extent  of  Rs.
 175.37  lakhs  for  the  project  have  al-
 ready  been  made  available  to  Muni-
 cipal  Corporation  of  Delhi.  Pending
 scrutiny  of  revised  estimates,  a  fur-
 ther  amount  of  Res.  7,5  lakhs  is  being
 released  during  the  current  financial
 year.

 Expassion  of  Indian  telephone  indus-
 tries,  Bangalore  during  IV  Pian

 3684.  SHRI  G,  Y.  KRISHNAN:  Will
 the  Minister  of  COMMUNICATIONS
 be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 under  the  consideration  of  Govegnq
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 ment  to  increase  the  capacity  of  the
 Indian  Telephone  Industries  (ITI),
 Bangalore,  during  the  Sixth  Five
 Year  Plan;  and

 }
 (b)  if  so,  to  what  extent?  j

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA- TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  and  (b).  Yes,
 Sir.  During  the  Sixth  Five  Year  Plan
 the  following  programmes  to  increa~
 se  the  capacity  of  Indian  Telephone
 Industries,  Bangalore,  are  under  con-
 sideration:

 (i)  3  transmission  factory,  the
 capacity  of  which  is  to  be  finalised;

 (ii)  Two  switching  factories  with
 capacity  of  2  lakh  lines  each;  and

 (iil)  Marginal  increase  in  capa-
 cities  of  Transmission  and  Crossbar
 Divisions  of  Bangalore  factory  and
 Small  Electronic  Exchange  factory
 at  Palghat,  Kerala.

 Rules  for  recuitment  and  promotion
 of  agricultural  scientists

 3685.  SHRI  SUKHENDRA  SINGH:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to

 state:

 (a)  whether  rules  or  recruitment
 and  promotion  of  Agricultural  Scien-
 tists  provide  that  they  are  eligible  for
 assessment  after  every  five  years;

 (b)  whether  certain  Scientists  have
 been  benefited  twice  in  a  period  of
 five  years  by  way  of  ‘Advance  in-

 ‘creaments’  and  promotion  to  next
 grade  while  some  scientists  have  been
 denied  even  one  concession;  and

 (c)  if  so,  steps  being  taken  to  en-
 ‘sure  that  all  the  employees  are  treat-
 -ed  alike?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI

 “SURJIT  SINGH  BARNALA)  (a)  Yes,
 ‘Sir,
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 (b)  and  (c).  The  cases  of  a  certain
 number  of  scientists  who  were  recom-
 mended  grant  of  advance  increments
 on  first  assessment  were  reviewed  by
 the  Agricultural  Scientists  Recruit-
 ment  Board  and  they  were
 recommended  promotion  to
 higher  grade.  On  promotion
 the  grant  of  advance  incre-
 ments  given  to  such  scientists  earlier
 was  withdrawn.  Thus  they  did  not
 benefit  twice.  Some  scientists,  who
 were  assessed  by  the  A.S.R.B,,  were
 not  considered  suitable  either  for
 grant  of  advance  increments  of  for
 promotion  to  higher  grade.  The  lat-
 ter  are  entitled  every  year  to  assess.
 ment  by  the  Board  in  accordance
 with  the  rules  of  Agricultural  Re-
 search  Service.

 डो०्डी०ए०  द्वारा  अनधिकृत  फालोनियों  के  मकान
 मालिकों  से  भूगतान  करने  की  सांग

 3686.  श्री  राम  बिलास  पासवान  :  क्‍या
 निर्माण और  श्रावास  तथा  पूति  और  पुनर्वास  मंत्री  यह  बताने

 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  दिल्‍ली  विकास  प्राधिकरण  ने
 ि की  उन  अनधिक्ृत  बस्तियों  के  मकान  मालिकों  से  5

 रुपये  प्रति  वर्ग  गज  अथवा  वर्ग  मीटर  के  हिसाव  से
 घनराशि  का  भूगतान  करने  की  मांग  की  है,  जो  976
 से  पहले  अस्तित्व  में  आई  थी  और  यदि  हां,  तो  यह  राशि
 किस  प्रयोजन  के  लिये  मांगी  गई  है;

 (ख)  क्या  यह  राशि  इन  कालोनियों  से  भविष्य
 में  मांगे  जाने  वाले  विकास  शुल्क  के  लिये  समायोजित
 की  जायेंगी  ;

 (ग)  क्या  इन  कालोवियों  के  बारे  में  सरकार  ने
 विकास  शुल्क  की  कोई  दर  निर्धारित  की  है;  और

 (घ)  यदि  हां,  तो  तत्सम्बन्धी  ब्यौरा  क्‍या
 है?

 निर्माण  और  आवास  तथा  पूर्ति  और  पुनर्वास
 मंत्री  (श्री  सिकन्दर  बख्त)  :  (क) जी,  हा  विकास
 प्रभारों  के  आंशिक  भुगतान  में  रूप  में  5  रुपये  प्रति  बग
 मीटर  की  दर  से  मांग  की  गई  है।

 (ख)  जी,  हां।

 (ग)  तथा  (घ).  जी  नहीं  t  अनधिकृत  कालोनियों
 के  नियमितीकरण  तथा  विकास  के  लिए  उत्तरदायी
 स्थानीय  प्राधिकरण  द्वारा  इनका  निर्धारण  किया  जाना

 है
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 उत्तर  प्रदेश,  मध्य  प्रदेश,  बिहार,  महाराष्ट्र,  और  आंध्र
 प्रदेश  में  गन्ने  को  कोमतें

 3687.  श्री  यमुना  प्रसाद  शास्त्रो:  क्‍या
 कृषि  और  सिंचाई  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  चीनी  मिलों  द्वारा  किसानों  को  भुगतान
 करने  के  लिए  उत्तर  प्रदेश,  मध्य  प्रदेश,  बिहार,  महाराष्ट्र
 और  आंध्र  प्रदेश  की  राज्य  सरकारों  ने  गन्ने  की  प्रति-
 क्विटल  कितनी  कितनी  कोमतें  निर्धारित  की  हैं;  और

 (ख)  क्या  किसानों  का  यह  निर्धारित  मूल्य  प्राप्त
 नहीं  हो  रहा  है,  क्योंकि  उन्हें  6  स०  प्रति  क्विटल  को
 दर  से  गन्ना  बेचना  पड़ता  है  और  यदि  हां,  तो  यह
 सुनिश्चित  करने  के  लिए  कया  कार्यवाही  को  जा  रही
 है  कि  किसानों  को  गन्ने  का  निर्धारित  मूल्य  प्राप्त  हो  ?

 कृषि  और  सिंचाई  मंत्रालय  में  राज्य  मंत्री
 (श्री  भानु  प्रताप  सिह)  :  (क)  और
 (ख).  केन्द्रीय  सरकार  ने  चीनी  फैकिद्रियों  द्वारा  देय

 च्यूततम  मूल्य  उच्चतर  वसूली  के  लिए  उपयुक्त
 प्रीमियम  के  साथ  8.  5  प्रतिशत  की  वसूली  पर  10.  00
 रु०  प्रति  क्विटल  निर्धारित  किया  है।  राज्य  सरकारों
 से  भी  अनुरोध  किया  गया  है  कि  वें  केन्द्रीय  सरकार
 द्वारा  निर्धारित  किए  गए  न्यूनतम  मूल्य  से  भ्रधिक  मूल्य
 तत  निर्धारित  करें  क्योंकि  इससे  चीनी  की  श्रर्थ-व्यवस्था
 पर  प्रतिकूल  प्रभाव  पड़ता  है  ।  मलय  प्रदेश  और
 ान्घ्र  प्रदेश  के  बारे  में  यह  पता  लगाया  गया  है  कि
 सांविधिक  न्यूनतम  मूल्य  के  अलावा  राज्य  स  रकार
 द्वारा  कोई  अलग  मूल्य  निर्धारित  नहीं  किया  गया  है  1
 उत्तर  प्रदेश  और  बिहार  की  राज्य  सरकारों  ने  यह
 निर्णय  किया  है  कि  उनकी  अपनी  निधि  में  से  गन्ना
 उत्पादकों  को  पिछले  वर्ष  के  मूल्य  और  इस  वर्ष  के
 न्यूवतम  सांविधिक  मूल्य  के  अन्तर  के  बराबर  अति-
 रित  भूगतान  कर  राज  सहायता  दी  जाए।  महाराष्ट्र
 राज्य  में,  जहां  पर  सहकारी  यूनिटों  को  बहुल्यता  है,
 वहां  यूनिटों  के  लाभालाभ  पर  निर्भर  करते  हुए
 मौसम  के  प्रारम्भ  में  ही  अग्रिम  रूप  से  मूल्य  निर्धारित
 करने  और  मौसम  के  वाद  अन्तिम  मूल्य  निर्धारित
 करने  की  पद्धति  है।  फैक्ट्रियों  द्वारा  गन्ने  के  मूल्यों  के
 भुगतान  के  बारे  में  निगरानी  रखी  जाती  है  और
 राज्य  सरकारों  से  कहा  गया  है  कि  वे  चूककर्ता  चीनो
 मिलों  के  विरुद्ध  उचित  कार्यवाही  करें  ।  तथापि,
 यह  सूचित  किया  गया  है  कि  कुछेक  मामलों  में  चीनो
 फंक्ट्रियों  न ेसरकार  द्वारा  निर्धारित  किए  गए  मूल्यों  को
 उच्च  न्यायालयों  में  चुनौती  दी  है  श्रौर  यह  मामला
 न्यायालयों  सो  अन्तिम  निर्णय  हेतु  लम्बित  पड़ा  हुआ
 है।

 दिल्‍ली  में  पटरियों  पर  अनधिक्नत  निर्माण

 3688.  श्री  अनन्त  राम  जायसवाल:  क्या
 निर्माण  और  आवास  तथा  पूति  और  पुनर्वास  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  उन्हें  दिल्‍्ल्‍ली  में  30  जन,  977  8
 बाद  से  विभिन्न  माकटों  तथा  व्यापार  केन्द्रों  में  पटरियों
 पर  हुए  अनधिक्ृत  निर्माण  की  जानकारी  है  ;

 (ख)  यदि  हां,  तो  इन  निर्माणों  की  रोकने  के
 लिये  सरकार  ने  क्‍या  कदम  उठाये  हैं  ;

 (ग)  क्या  राजधानो  की  मुख्य  मार्कटों  में  इन
 अनधिक्ृत  निर्माणों  को  रोकने  के  लिए  निरीक्षण
 कर्मचारी  तैनात  किये  गये  हैं  ;

 (घ)  यदि  हां,  तो  प्रत्येक  मार्कट  तथा  व्यापार

 केन्द्र  पर  कितने  कितने  कर्मचारी  तैनात  किये  गये

 हैं;  और

 (७)  क्या  तैनात  किये  गये  निरीक्षण  कमेचारियों

 के  विरुद्ध  कोई  कार्यवाही  की  गई  है  ?

 निर्माण  और  आवास  तथा  पूर्ति  और  पुनर्वास
 मंत्री  (श्री  सिकन्दर  बख्त):  (क)  जी,  हां  |

 (ख)  दिल्‍ली  नगर  निगम  ने  सूचित  किया  है  कि
 पटरी  पर  हुए  अतिक्रमणों  को  हटाने  के  लिए  हर-
 रोज  छापे  मारे  जाते  हैं।  दिल्‍ली  विकास  प्राधि-
 करण  तथा  नई  दिल्‍लल्‍ली  नगर  पालिका  भी  अपने
 क्षेत्राधीत  मार्किटों  में  पटरियों  पर  हुए  अ्रनधिकृत
 निर्माण  को  हटाने  के  लिए  कार्रवाई  करता  है  जैसे  ही
 उन्हें  ऐसे  अनधिकृत  निर्माण  के  बारे  में  पता  चलता

 है  7

 (ग)  तथा  (घ).  दिल्ल्‍ली  नगर  निगम  तथा

 नई  दिल्ली  नगरपालिका  ने  माककिटों  में  ऐसे  ग्रनधिक्ृत

 निर्माणों  से  निपटने  के  लिए  एन्फोसमेण्ट  ब्रांचों  का

 गठन  किया  है।  दिल्‍ली  नगर  निगम  की  लाईसेन्सिग

 तथा  एन्फोर्समैण्ट  शाखा  के  कर्मचारियों  की  संख्या  के

 जोनवार  ब्यौरे  अनुलग्नक  में  दिए  गए  हैं  ।

 नई  दिल्‍ली  नगरपालिका  को  9  क्षेत्रों  में  विभाजित

 किया  गया  है  और  प्रत्येक  क्षेत्र  एक  उप-निरीक्षक  के

 अधीन  है  ।  उनकी  देखरेख  निरीक्षकों,  डिप्टी

 एन्फोर्समेण्ट  अफसर  तथा  एन्फोसमेण्ट  अफसर  करते  हैं  1

 'दिल्ल्‍ली  विकास  प्राधिकरण  ने  सूचित  किया  है  कि

 दिल्‍ली  विकास  प्राधिकरण  की  कालोनियों  में  स्थित

 सुविधा  बाजारों  में  अ्रनधिकृत  निर्माणों  की
 जांच-

 पड़ताल  करने  के  लिए  कोई  विशिष्ट  निरीक्षण  कमें-

 चारी  तैनात  नहीं  किए  गए  हैं  -  तथापि,  निर्माण

 और  अनुरक्षण  कार्यों  के  लिए  लगाए  गए  उनके

 नियमिति  इंजीनियरी  कर्मचारियों  द्वारा  अनधिकृत

 निर्माणों  पर  निगरानी  रखी  जाती  है  ।

 (=)  उपर्यक्त  (ख)  को  देखते  हुए  प्रश्न  ही

 नहीं  उठता  1
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 दिल्‍ली  नगर  लिगम  को  लाइसेंसिंग  तथा  एन्फॉसमेंट  ब्रांच  के  कर्मचारियों  की  हंड्या  के  जोन-वार  ब्यौरे

 सी0एल०प्राई0.  एल0  झ्राई0  भार0  सी0  लौरी क्र्म  जोन  का  ताम
 संख्या  अपरासी

 l  सिटी  जोन  l  9  2  8

 2  पश्चिम  जोन  3  6  3

 3  नजफगढ़  जोन  |  त  2  2
 4  'एस0  पी०  जोन  t  9  40
 5  शाह  जोन  2  4  6  4
 6  एनए  to  जोन  J  2  2  १
 7  दक्षिण  जोन  2  }  3  6
 8  सिविल  लाईन  जोन  प  5  5  4
 9  करोल  बाग  जोन  व  4  4

 l00  ater  जोन  j  1

 कुल  2  39  $l  35

 Regional  languages

 3689.  SHRI  K.  8  CHHETRI-  Will
 the  Minister  of  EDUCATION,  so.
 CIAL  WELFARE  AND  CULTURE  be
 pleased  to  state:

 (a)  the  names  of  the  regional  lan-
 guages  of  the  country;

 (7)  the  names  of  the  Indian  langua-
 Ges  recognised  by  the  Sahitya  Acade-
 my;  and

 (c)  the  various  benefits  derived  by
 them  till  today?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI):  (a)  Regional  languages
 have  not  been  defined  as  such.  How.
 ever,  the  following  languages  have
 been  listed  in  the  Eighth  Schedule  of
 the  Constitiution.  These  are:  Assam-
 ese,  Bengali.  Gujarati,  Hindi  Kanna-
 da,  Kashmiri,  Malayalam,  Marathi,
 Oriya,  Punjabi,  Sanskrit.  Sindhi,
 Tamil,  Telugu  and  Urdu.

 (b)  Besides  the  fifteen  languages
 mentioned  in  part  (a),  the  Sahitya
 Akademi  has  recognised  seven  more
 languages,  namely,  Dogri,  English
 Manipuri,  Maithili,  Nepah,  Rajasthani
 and  Konkani.

 (cy  On  recognition  of  a  language,
 the  Sahitya  Okademi  carries  out  its
 normal  programme  in  that  language,
 as  in  other  languages.  Writers  of
 literary  works  in  the  languages  recog-
 nised  qualify  for  annua]  Awards  of  the
 Sahitya  Akademi.  Besides  it  lends
 respectability  and  prestige  to  its  users.

 Market  prices  of  Potatoes,  Onions  agd
 Vegetables

 3690.  SHRI  ANNASAHIB  P.
 ‘SHINDE:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  what  are  the  prevailing  market
 prices  of  potatoes,  onions  and  vegeta-
 bles  as  compared  to  the  week  ast
 year;  and

 (b)  what  steps  Government  are
 taking  to  protect  the  interest  of  the
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 farmers  so  that  they  are  not  required
 to  have  distress  sale?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA).  (ay  A
 statement  giving  the  prevailing  mar-
 ket  prices  of  potatoes,  onions  and
 vegetables  during  the  current  year
 and  their  prices  during  the  crorres-
 ponding  period  of  last  year  is  placed
 below.

 (b)  The  Central  and  State  Govern-
 ments  have  been  anxious  to  arrest  the
 fall  in  prices  of  potatoes,  onions  etc,
 ang  to  this  end,  they  have  taken  a
 number  of  measures.  Government
 have  askeq  the  NAF.E.D  ang  the
 State  Governments  to  enter  the  mar-
 ket  through  their  State  Marketing  Fe-
 derations  and  other  agencies  to  give
 support  to  the  market.  So  far  N_A.F,
 E.D.  has  purchased  potatoes  in  the
 State  of  Punjab,  Haryana  and  U.P.  of
 the  order  of  2,60  lakh  atls.  and  bet-
 ween  Nov,  78  and  Feb.  79  it  purchas-
 ed  onions  of  the  order  of  22  lakh  qtls.
 N.A.FE.D,  has  also  opened  centres
 for  purchase  of  potatoes  through  apex
 marketing  federations  and  local  co-

 operatives  in  different  potato  growing
 areas  of  Punjab,  Haryana  and  U.P,
 In  Punjab  it  has  purchased  potatoes
 at  Rs  50  per  qtl,  loose  if  the  same  is
 delivered  by  potato  growers  at  its  pur=
 chase  centres  and  Rs.45  in  case  the
 same  ig  lifted  by  it  from  the  farmers
 fields.  N.A.F.E.D  has  entered  into  a
 joint  venture  agreement  with  the  apex
 markting  federation  of  Punjab  and
 Haryana,  These  purchases  have  been
 Made  at  the  prevailing  market  rates,
 N.A.F.E.D,  has  also  entereg  into  a  joint
 venture  with  U.P.  Cooperative  Market~
 ing  Federation  from  the  last  week  of
 January,  979  and  has  decided  to  pay
 a  price  of  Re,  l  above  the  then  prevail-
 ing  market  rate  in  Farrukhabad  area.
 In  other  parts  of  U.P.  NAF.ED  is
 making  purchases  in  joint  venture
 with  apex  marketing  federatons  at
 prices  varying  between  Rs  38  to  40
 per  qtl.

 The  export  of  potatoes  has  been
 placeq  on  O.G.L,  with  effect  from
 7.2.79,  The  Government  is  also  try-
 ing  to  explore  with  State  Govern-
 ments  if  potatoes  could  be  distribut-
 ed  under  the  Food-for-Work  Pro.
 gramme,

 Srarement
 Prices  of  Potatoes,  Onions  and  Vegetables  at  Important  Centre, Wholesale  Prices  o

 (Re  per  quintal

 Med  qth  th February  ist  and  3  ath  5
 State/Centre

 vee
 Year  a  *  end

 ?
 week  week  week  week  week

 "yy  2  3  4  5  6  7  8  9  «©

 POTATOES
 Uttar  Pradesh  Desi  .  7979

 S
 60

 7  ‘a
 70  65

 ‘  3
 Kanpur  3079१  2  32  92(2,

 ili  8  62  5958  60  60  59 Farrukahad  Military
 bie  59  bes  Ben)

 Bihar  Patna  7978  70  70  Go  60  8  8

 979  60  45  40(2/3)
 W,  Bengal  Calcutta  Desi  70978  3  85  go  88  qo  8  98

 Nainital  «7979  53  50  50(2/3)

 Chan
 6  60

 fallin:  dramukhi  7978  67  65  5  66  67  5 Fenda
 White  «7979  35  go  |  94

 an
 Lughian  .  White  7978  6a  6  55  55  55  58 ‘  ‘

 3979  4०  985

 +8  मी
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 के  3  4  5  6  है  8  y  lu

 Tamil  Nedu
 8  '  27 Ltcupalay  Rosi  Rose  mery  978  167  ह ६  t27  कय  7४20  87 Multe

 ame  os  7०4  778  r04(2/3)

 Meahatashira
 ०8  8  98 Bomba:  Telegaon  978  t  93  708  70०3  9

 7  “me  979  405  68  lal)
 Dalhi  Spl.  Numbri  नि  7979  5  68  70  yo  7  70  70 °

 7979  50  8  4  98(9/3)

 ONIONS
 Andhra.  Pladssh

 Hyderabad  Red—I  978  80  55  6  60  50  45  5०
 7979  65  64  65  64(  9/3)

 Bihar  Patna  Desi  79798  a5  80  8  #  80  go
 4979  320  88  go(a/s)

 Haryana

 Karnal  Red  I978  75  70  70  70  75  75.  5०
 979  70  68

 Maharashtra

 Bombay  ्  Nasik—I  978  ++  4s  43  33  «38  33  ६8
 7979  78  60  53(o/3)

 Tamil  Nadu |

 Dindigul  Small  7970  66  68  8  ६60  soggy  +
 868१  7979  32  7%  44(a/)

 Uttar  Pradash

 Kanpur  Red  7970  60  §
 6  50  45  40 7979  65  &  -50(2/3)

 1.  Bengal  Bombay  7998  88  68  7  १० Calcutta  7979  778  105,  g0(a/3)
 35

 Delhi  Desi  -  —  970  70  8
 7979  80  83  88  85(9/3)

 VEGETABLES—PEAS  GREEN
 Tamil  Nace

 Madras  ®  Green  7970  900  150°  200,  250  200  856  300 7079  ४2००  ४००0  2००  Ha  (f)
 Uttar  Pradesh

 Kanpur  White  3998  250  835  240  245  =  240  29 1979,  925  gO  Toa(2/a)
 Delhi  ry  kgs)  Simla  7078  90  88  30  32  44  48.  4० 7979  80  54.  48(a/g)

 ‘
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 t  2  3  4  5  6  7  8  9  0

 TOMATOES
 Tamil  Nadu

 Madras  3978  750  ४00  2०0  50  700  ‘100,  55
 7979  84  jt

 100(2/3)

 West  Bengal  Calcutta  8  +  80  85  "35  4०  50  65  60
 7979  १4०  80  { 80(2/3)

 Delhi  79998  28  go  34  8960  65  80  8
 40  Kgs.  7979  38  54  55  64(9/3)  है

 हेषा  जिम  व्यक्षियों के  लिये  विल्‍लो  विकास  प्राशिकरण  centrally  sponsored  Acceleraicd  Ru-
 के  क्लेट  ral  Water  Supply  Pogramme  during

 369i.  शी  रूपयाथ  सिह  यादव;  क्या
 तिर्माणभपह्लौर  ह्राचास  तथा  पूति  झौर  पुनर्वास
 मंत्री यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  ढिल्‍ली  विकास  प्राधिकरण  द्वारा
 i972  में  घोषित  सेया  निवृत्त  व्यक्तियों  के  लिए
 फ्लट  योजना  के  भ्रत्तगंत  फ्लैटो  के  मूल्यों  में  भारी
 वृद्धि  हुई  है  ;

 ख)  यदि  हां,  तो  क्या  फ्लैटों  का  मूल्य  बढ़ाते
 समय  इस  बात  पर  ध्यान  दिया  गया  था  कि  सेवा
 निवृत्त  कर्मचारी  भ्रपती  पेंशन  की  राशि  में  फ्लैट  की  बढ़ी
 1. अ  लागत  का  भूगतान  करने  में  भसमर्थे  है  ;

 (ग)  क्या  दिल्‍ली  विकास  प्राधिकरण  का  ध्यान
 30  प्रक्तूबर,  978  के  टाइम्स  भाफ  इंब्डिया  में
 क्लैट  फार  रिटायर्ड  मैन  शीर्षक  से  प्रकाशित
 समाचार  ौर  प्रभावित  व्यक्तितयों  ह्वारा  दिये  गये

 द्र
 अभ्यावेदनों  की  झोर  दिलाया  गया  है;

 र्‌
 (घ)  यदि  हां,  तो  क्या  इस  सम्बन्ध  में  इन

 लोगों को  हो  रही  कठिनाइयों को  दूर  फें  के  बारे  में
 कीई  प्रस्ताव  सरकार  के  विभाराधीन  है  ?

 च)  सभी  संबंधित  पहलुओं को  ध्यान में  रखा
 गया  था।

 (ग)  णी,  हां।
 (घ),जी,  महीं  क्योंकि  विक्रम  मूह्य  लाभ-हानि  रहित

 भाधांर  पर  निर्धारित  किया  गया  है  ।

 Rural  water  supply  Progtamme

 3692,  SHRI  SACHINDRALAL
 SINGHA:  Will  the  Minister  of
 WORKS  &  HOUSING  &  SUPPLY
 AND  REHABILITATION  be  pleased
 to  state:

 (a)  the  details  of  the  action  taken
 Vptodate  for  the  implementation  of

 the  last  two  years  year-wise  in  the
 States,  State-wise  with  particular  re-
 ference  to  West  Bengal  and  North
 Eastern  Region  States,  district-wise
 with  the  names  of  the  villages  bene-
 fited;  and

 (b)  what  are  the  details  of  the  pro-
 posed  alloctron  made  for  1979-80
 under  Centrally  Sponsored  Accelera-
 ted  Rural  Water  Supply  Programme
 State-wise  with  the  details  of  pro--
 gramme  submitted  by  West  Bengal
 and  North  Eastern  Regions  States,
 State-wise?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Provision  of  drinking
 water  is  a  State  subject  and  the  sch-
 emes  connected  therewith  are  formu-
 lated  and  implementeg  by  the  States
 Union  Territories.  Under  the  Cent-
 rally  sponsored  Accelerated  Rural
 Water  Supply  Programme  out  of  the
 allocated  amount  of  Rs.  40  crores,  Rs.
 38.20  crores  were  released,  in  ‘1977-78,
 In  the  following  year,  Rs.  60  crores
 have  been  allocated,  Available  de-
 tails  of  information  with  particular
 reference  to  west  Bengal  and  North
 Eastern  Region  States  is  given  inthe
 attached  statement,

 (b)  Proposals  for  State-wise  alloca-

 tion  of  funds  for  1979-80,  under  the

 Centrally  sponsored  Accelerated  Wa-

 ter  Supply  Progamme  have  not  yet

 been  formulated.
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 Creation  of  Civil  Wing  of  P&T  in
 Orissa

 8698.  SHRI  D.  AMAT:  Will  the
 Minister  of  COMMUNICATIONS  be
 pleased  to  state:

 (a)  whether  the  Government  of  Or-
 issa  requested  the  Government  of
 India  for  the  creation  of  civil  wing
 of  Post  and  Telegraph  in  Orissa  with
 a  Superintending  Engineer  and  four
 divisions  at  Bhubaneshwar,  Sambal-
 pur,  Berhampur  and  Rourkela  for  set-
 ting  up  of  RMS  Division  at  Bhutane-
 swar;  and

 (b)  if  so,  whether  the  Government
 propose  to  implement  the  same  dur-
 ing  Sixth  Plan  period?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (GHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  A  request  was
 received  for  creation  of  RMS  Division
 at  Bhubaneswar.  Such  a  request  has
 so  far  not  been  received  from  the
 Government  of  Orissa  in  respect  of
 Civil  Wing  Circle  ang  Divisions;

 (b)  (i)  The  creation  of  an  RMS
 Division  does  not  form  part  of  the
 Postal  Plan.  Such  Divisions  are  creat-
 ed  as  and  when  justified  on  the  basis
 of  prescribed  norms,

 (ii)  Civil  Wing  Divisions  at  Bhu-
 baneshwar  and  Sambalpur  are  al-
 ready  functioning,  Civil  Circle  with
 a  Superintending  Engineer  as  head
 will  be  set  up  in  Orissa  when  justifi-
 ed  by  increase  of  work  load.

 Assistant  Engineers  working  in
 C.P.W.D.

 3694,  SHRI  MAHENDRA  NARA-
 YAN  SARDAR:  Will  the  Minister  of
 WORKS  AND  HOUSING  AND  SUP-
 PLY  AND  REHABILITATION  be
 Pleased  to  state:

 (a)  whehter  it  is  a  fact  that  in  the
 seniority  list  of  Assistant  Engineers  in
 C.P.W.D.  Service  Group  B.,  the  De-
 partmental’  promoteeg  from  the  year
 3952  to  96l  have  been  adversely  af-
 fecteg  thereby  jeopardising  their  sen-
 iority  by  becéming  junior  to  diirect
 reeuits  from  957  to  970  by  virtue  of
 Notification  No.  220l(A)  (5)/76EWI,
 dated  3lst  January,  2979  of  the  Minis-
 try  which  has  been  made  effective
 from  as  far  back  as  2lst  May,  ‘1954;

 (b)  if  so,  the  stepg  taken  or  pro-
 posed  to  be  taken  to  protect  tlie  in-
 terse  seniority  of  the  aforementioned
 departmental  promotees;  and

 (c)  the  position  of  parma.  at  va-
 ‘cancies  year-wise  from  948  till  date
 which  are  now  proposed  to  be  filled
 up?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Yes,  Sir.  It  is  fact  that
 a  revised  provisional  seniority  list
 has  been  issued  in  accordance  with
 the  C.P.W.D.  Assistant  Engineers
 (C.E.S.  and  C.E.E.S.)  Group  B  (Con-
 firmation  and  Seniority)  Rules,  979
 issued  on  3lst  January,  979  by  this
 Ministry.  These  rules  have  been  given
 effect  to  from  2lst  May  1954,  ie.  the
 date  when  the  original  Recruitment
 Rules  came  into  force.  These  Rules

 _have  been  framed  keeping  in  view
 the  interest  of  all  the  groups  of  As-
 sistant  Engineers.  viz.  (i)  those  direct-
 ly  recruited  againist  permanent  va-
 cancies,  (ii)  those  directly  recruited
 against  temporary  vacancies,  and  Gii)
 promotees.

 (b)  The  inte-se  seniority  of  officers
 in  each  group  has  been  maintained,

 (c)  A  statement  is  enclosed,



 Wri  ere  749 Written  Answers  MARCH  19,  3499  ten  Anew 739

 Statement

 No.  of  permae  No.  of  perma-  No.  of  posts
 Total t  post  nent  posts  brought  for- ve

 =  ted  released  due  ward  from
 os  to  retirement,  previous

 death,  years,  if  any
 confirmation.
 in  higher
 gtade

 CIVIL
 7 rI0 ees

 |  ३9  06
 955  '

 72  5 a
 4  4  95  7०83

 हा
 7956

 ‘  *s हा

 °

 १957

 3st  1g 7958  . 95

 3959  «  ‘

 4 वि

 °

 oe

 66  2  - 96r  .  7

 ; 7904  .  द

 ,  : है  न  7

 :

 om

 50  १5  7
 ;

 +
 '

 wn

 3१6 3965  .
 =

 : o  io  के  .

 हि

 व

 8  i9 799  «.  «*  .

 " .  . ve

 150  3 3969

 . ‘  ह
 i

 2970

 . .  769
 3

 1Q7t
 .

 a
 ३3979  .

 :  , *  .  न

 हे
 ३978

 है
 59

 ३२974
 _  9

 »
 3975  »

 0  _
 ३976  .

 ह  .



 ey  Written  Answerg  PHALGUNA  390  (SAKA)  Written  Answere  242

 No.  of  pers  No.  of  perma-  No.  of  posts
 Year  manent  post  nent  posts  brought  for-  Total

 created,  released  due  ward  from
 to  retirement,  previous
 death  confirma-  years,  if  any.

 tion  in
 higher  grade.

 ELECTRICAL

 19547,  «  ५  -  9

 3955  24  24

 956  .  बन  —_

 957  »  1  r

 7956  .  3  3  6

 7959  «  2  _  @

 3960  .  ii  wee

 790  .  92  3  $5

 १969  *«  ~—  ~

 7968  -
 ~  7

 3964  94  3  98
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 3
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 ‘Suvidha  Bazar’  Satojini  Nagar,
 New  Delht

 3695.  SHRI  8.  S.  DAS:
 SHRI  RAMJI  LAL  SUMAN:
 SHRI  BIRENDRA  PRASAD:
 SHRI  DALPAT  SINGH

 PARASTE:

 Will  the  Minister  of  WORKS  &
 HOUSING  &  SUPPLY  AND  REHA-
 BILITATION  be  pieased  to  state:

 (a)  whether  it  is  a  fact  that  the
 N.D.M.C,  has  constructed  a  shopping
 centre  in  the  remote  area  of  Sarojini
 Nagar  colony  at  the  edge  of  Nala
 known  as  ‘NDMC  Suvidha  Bazar’:

 (b)  whether  representations  hay
 been  received  from  the  allottees  for
 the  reduction  in  rent  and  the  action
 taken  threon;

 (c)  whehter  any  allottee/bidder  has
 surrendered  the  shop;  if  so,  after
 what  period  of  stay  and  the  resaons

 ‘therefor;

 (d)  whether  shops  are  still  lying
 vacant  and  since  what  period  and  rea-
 sons  therefor;  and

 (ec)  what  is  the  criterion  of  charg-
 ing  the  rent  from  hte  allottees?

 THE  MINISTER  OF  WORKS  &
 HOUSING  AND  SUPPLY  &  REHA-
 BILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Yes,  Sir,

 (b)  Yes,  Sir,  and  certain  conces-
 sions  were  given  by  NDMC.

 (c)  Yes,  Sir.  Eight  allottees  sur-
 rendered  the  shops  within  a  period  of
 6  months  from  the  dates  of  allotment,
 The  reasons  for  surrender  advanced
 are  muinly  high  rent  and  dull  busi-
 ness.

 (d)  Eleven  shops  are  still  ly-
 ing  vacant,  Out  of  them,  three
 shops  are  lying  vacant  since  incep-
 tion  and  eight  could  not  be  allotted
 further  after  surrender  by  the  allot-
 tees  as  no  suitable  offers  have  been
 received.  ,  abe

 44

 (e)  In  case  of  6  shops  allotment
 was  done  at  tendered  rates  ang  the
 Test  On  prescribed  rates.

 Retention  of  Government  Accommod-
 tion

 3696.  SHRI  ARJUN  SINGH  BHA-
 DORIA:  Will  the  Minister  of  WORKS
 AND  HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  through
 a  recent  Memorandum  Government
 have  permitted  retention  of  Govern.
 ment  accommodation  for  the  bona  fide
 use  of  the  families  of  officers  posted
 to  difficult  areas  like  Nagaland,  Mani-
 pur,  Tripura  and  Sikkim  etc,;

 (b)  whether  Laddakh  has  not  been
 ineluded  in  the  list  of  such  ‘Difficult’
 areas  mentioned  in  the  office  memo;

 (९)  if  so,  why;  and

 (d)  what  steps  are  being  taken  to
 include  Laddakh,  one  of  the  worst
 difficult  areas  in  the  list  of  such  areas?

 THE  MINISTER  OF  WORKS  &
 HOUSING  AND  SUPPLY  &  RHHA-
 BILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Certain  categories  of
 officers  on  their  deputation  to  these
 areas  are  permitted  to  retain  the  ac-
 commodation  in  Delhi,  on  fulfilment
 of  certain  conditions.

 (b)  No  Sir,  Laddak  has  not  been
 included.

 (c)  and  (d).  A  proposal  to  include
 Leh  ang  some  other  territories  in  the
 definition  of  “difficult  areas”  is  be-
 fore  the  Government,

 Food  Production
 3697.  DR.  BAPU  KALDATE:  Will

 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  the  achievement  on  Food  dur-
 ing  the  last  three  months  (October,
 November  and  December,  1978);

 (b)  the  actual  jinicrease  in  the
 production  of  Rice,  Wheat,  Arhar,  Dal
 and  Chilly;  and
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 (e)  details  thereof?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  to
 (९).  Estimates  of  production  of  vari-
 ous  foodgrains  and  chillies  for  the
 year  1978-79  are  likely  to  be  availa-
 ble  after  the  close  of  the  current  agri-
 cultural  year  i.e.  sometimes  in  July-
 August,  1979.  However,  “according  to
 the  current  assessment,  the  cverall
 production  of  foodgrains  during  i978-
 79  ig  likely  to  be  marginally  higher
 than  the  last  year’s  level  of  25.6  mil-
 lion  tonnes,  Information  for  making
 a  preliminary  assessment  of  chilly
 production  is  not  yet  available.

 Visit  of  Soviet  Cultural  Team

 3698.  SHRI  SUBHASH  CHANDRA
 BOSE  ALLURI:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Soviet
 Cultural  team  visited  India  in  the
 month  of  February,  979  and  had  dis-
 cussions  with  the  Indian  officials;
 and

 (b)  if  so,  the  results  thereof?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHNU-
 DER):  (a)  and  (b).  An  official  So-
 viet  delegation  visited  India  from  Fe-
 pbruary  28  to  March  4  for  discussing
 and  finalising  the  Indo-USSR  Cultu-
 ral  Exchange  Programme  for  the  per-
 jod  979  and  1980,  The  Pogramme
 has  been  signed  on  March  14,  1979.

 Import  of  Trawlers  and  their  ownership

 3699.  SHRI  L.  L.  KAPOOR:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  the  number  of  fishing  trawlers
 imported  in  the  country  during  last
 5  years  ang  the  ownership  of  these
 trawlers  company-wise;

 (b)  the  terms  and  conditions  for
 the  allotment  of  such  trawlers;

 (०)  the  income  earned  by  such  tra-
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 wlers  owners  both  in  domestic  sale
 and  exports  during  last  5  years;  and

 (d)  the  policy  of  Government  to  al-
 lot  such  trawlers  to  the  cooperatives
 of  Fishermen?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  A
 total  of  30  fishing  trawlers  was  im-
 ported  during  the  last  5  years.  While
 the  State  Fisheries  Development  Cor-
 poration,  West  Bengal,  have  imported
 4  trawlers,  the  Kerala  Fisheries
 Coropration,  the  Tamil  Nadu  Fisheri-
 es  Development  Corporation,  the  And-
 hra  Pradesh  Fisheries  Development
 Corporation,  the  Gujarat  Agro-Mar-
 ine  Products  Ltd.,  M/s.  Srinivasa  Sea
 Floods  Pvt.  Ltd..  M/s.  Vani  Marine

 (P)  Ltd..  M/s.  Marine  Fisheries  Pvt.
 Ltd.,  M/s.  Pron  Magnet  Ltd.,  M/s.
 Phoenix  India  Marine  Pvt.  Ltd.,  M/s.
 Indian  Tobacco  Company  Ltd,  M/s.
 Britania  Biscuit  Company  Ltd.  M/s
 E.LD.  Parry  (India)  Ltd.  and  M/s,  New
 India  Fisheries  Ltd,  hava  imported
 two  tralwers  each,

 (b)  Terms  and  conditions  for  ailot-
 ment  of  trawlers  under  the  schemes
 of  4973  and  977  are  given  in  the
 Statement  enclosed.

 (c)  Information  is  being  coilected
 and  will  be  placed  on  the  Table  of
 the  House  in  due  course.

 (d)  The  Fishermen  Cooperatives
 are  given  a  high  priority  for  allotment
 of  fishing  trawlers,

 Statement

 In  the  case  of  973  import  scheme.
 the  terms  and  conditions  were:

 (1)  the  party  should  give  an  under-
 taking  for  placement  of  orders  with
 the  Indian  shipyarcs  for  procuring
 equal  number  of  vessels.

 (2)  The  party  should  export  marine
 products  equivalent  to  the  value  of
 the  importeq  vessels  within  a  period
 of  three  years.

 (3)  The  party  has  to  obtain  clear-
 ance  under  MRTP  Act,  if  applicable,
 and  a  letter  of  intent  or  industrial
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 licence  where  processing  facilities  are
 proposed  to  be  set  up.

 (4)  The  party  shall  produce  a  let-
 ter  from  a  financial  institution  or  a

 smmercial  bank  agreeing  to  provide
 necessary  finance  towards  the  im-

 peas
 ported  ndigenous  vessels,

 se  of  977  import  scheme, In  the  ca  fol- the  terms  aiil
 conditions  are  as  fo

 lows;  >  contract,  complete
 a

 a)  Copies  of  tht.  general  arrange- specifications  and  ‘vessels  should ment  drawings  of  the  ‘apartment  of be  furnished  to  the  \  pecifications Agriculture  and  these  Sy  with  the should  be  in  conformity  he

 indian
 Rules  and  provisic

 of
 erchant  Shippi pping  Act.  QTP  Act  or (2)  Approval  under  Ml  atts  onula- Industrial  (Development  and  h  >  Ob-

 tion)  Act,  if  necessary  should  ७४
 tained.

 ll  be (3)  The  area  of  operation  sha  mall beyond  the  area  of  operation  of  s..  5 mechanised  ang  non-mechaniseg  boat, (4)  The  company  should  furquar- particulars  of  fishing  operations  «
 terly  to  the  Government.

 the 788
 (5)  The  Government  TesCfossels  at

 right  to  inspect  the  fishing
 any  time  without  notice.  ह. उ

 shall ers (6)  Employment  of  foreii  5 be  made  only  after  obtat  nen:
 g  specific

 clearance  of  the  Govery~
 °

 y  shall  provide (7)  The  com;  PANY,”  ashin training  factlities «  “OT  “hing  operatives,
 ipany  shall  maintain  an (8)  The  com..tio  and  net/block  ratio

 bai  tei  baa  permissible  norms.

 Oe  ‘The  company  shall  export  400
 +f  cent  of  the  total  value  of  the
 catches  of  exportable  varieties  and
 non-exportable  varieties  should  be
 ‘processed  and  marketed  by  them  In
 upcountry  centres  to  the  satisfaction
 of  the  local  Government.

 (10)  The  import  licence  is  not
 transferable.

 काज  का  उत्पादन  धौर  खपत
 sor  श्री  हरशोविन्द  वर्मा:  क्‍या  कृषि

 और  सिंचाई  मंत्री यह  बताने  शी  कृपा  करेंगे  कि  :
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 (क)  क्या  सरकार  देश  में  गला,  तम्बाकू,  कपास
 तथा  मूंगफली  जैसी  नकदी  फसलों  का  उत्पादन
 और  खपत  के  बारे  में  फोई  नई  योजना  बना  रही  है;

 (ख)  यदि  हां,  तो उसका  ब्यौरा  बया  है;
 झौर

 (ग)  यदि  नहीं,  तो  इसके  क्या  कारण  है  ?

 कृषि  पझौर  सिचाई  मंत्री  (श्री  सुरणीत  सह
 बरनाला  )  :  (क)  सरकार  नई  योजनाएं
 लैयार  नही  कर  रही  है  लेकिन  देश  में  गन्ना,  तम्बाक्‌
 कपास  शौर

 मुंगरी
 जैसी  नकदी  फसलों  के  उत्पादन

 नझौर  खपत  बढ़ाने  के  लिए  दूसरे  रूप  में  मेक
 उपाय  कर  रही  है  ।

 (ख)  भारत  सरकार  ने  इन  फसलों  के  उत्पादन
 में  वृद्धि  करने  क ेलिए  राज्यों  द्वारा  किये  जा  रहे  प्रयासों
 में  सहायता  देने  हेतु  केन्द्रीय  प्रायोजित  योजनाएं  मन्जूर

 ु  ह  '
 इन  योजनाझों  में  निम्नलिखित  व्यवस्था

 7  _“—

 (1)  खेती  की  उच्चत  तकनीकी  का  विस्तार
 करने  के  लिए  राज्यों  को  विशेष  स्टाफ
 प्रदान  करना  |

 (2)  कृषकों ;कों  पौध  संरक्षण  उपायों  का
 झायोजन  करने  के  लिए  सहायता  देना;

 (3)  ब्रदर्शनों  का  प्रायोजन  करने  के  लिए
 राज्यों  को  सहायता  देना;

 (4)  पौध  रोपण  सामग्री  के  उत्पादन  तथा
 वितरण  के  लिए  सहायता  देना  ।

 खपत  के  सम्बन्ध  में  निम्नांकित  उपाम  किये  जा

 कपास
 कपास  की  खपत  में  वृद्धि  करने  के  लिए  सरकार

 ने  सूती  कपड़े  की  मिलों  पर  यह  सांविधिक  ध्निवायंता
 लगाई  थी  कि  ये  खपत  किए  जा  रहे  कुल  घाग़े  का  0
 प्रतिशत  मानव  द्वारा  निर्मित  धागे  की  खफ्त  करें।
 हू  सांविधिक  अनिवार्यता  20  फरवरी,  979  से
 समाप्त  कर  दी  गई  है।  सरकार  ने  बिस्कोज  स्टेपल
 फाइवर  पर  झायात  शुल्क  एवं

 क्  छी,
 उत्पाद  शुल्क

 में  वृद्धि  कर  दी  है,  चुक  की  तुलना  में
 कपास  की  खपत  प्रधिक  हो  सके  ।

 तम्बाकू

 तम्बाकू  बोर्ड  भ्रधितियम,  .975  8  अन्तत
 तम्बाकू  बोर्ड  की  यह  अ्रध्तिकार  दे  दिया  गया  है  कि
 बह  भारत  तथा  विदेश  में  मांग  को  ध्यात  में  रखते  हुए
 भ्ास्थ्र  प्रदेश  तथा  कर्ताठक  में  बजिलिया  तम्बाकू  के
 उत्पादन  को  विनियमित  करे।  वाणिज्य  मंज्ञालय  ने
 भी  जुलाई,  978  %  तम्नाकू  के  सम्बन्ध  में  एक
 विशेषज्ञ  दल  का  गठन  किया  है  ताकि  सम्रस्वाप्रीं  का
 गम्भी  रता  से  भ्रध्ययन  किया  जा  सके  तथा  उत्पादन
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 के  विनियन  एबं  सभी  प्रकार  के  तम्बाकू  के  विपणन
 में  सुधार  लाने  के  लिए  सरकार  के  विचारार्थ  भावश्यक
 उपाय  सुन्नाये  जा  सकें।  विशेषज्ञ  दल  को  30  जून,
 979  तक  अपनी  रिपोट  दे  देनी  है  t

 शत्गा

 गन्ने  की  खपत  में  वृद्धि  करने  के लिए  सरकार  ने
 अपने  अन्तराष्ट्रीय  कोटे  की  पूर्ण  मात्रा  का  निर्मात  क  रने
 का  तथा  देश  में  चीनी  के  वितरण  पर  नियन्त्रण  हटाने
 का  निर्णय  किया  है  ।

 सुगफली
 मूंगफली  की  समस्या  उत्पादन  बढ़ाने  की  है  सक

 खपत  बढ़ाने  की  :  झत:  मुंगफली  के  उत्पादन  में
 युद्धि करने  के  लिए  अनेक  उपाय  कियेजा  रहे  हैं।

 (ग)
 हि

 देश  में  गन्ना,  तम्बाकू,  कपास  पौर

 मूली
 जैसी  नकदी  फसलों  के  उत्पादन  तथा  उपभोग

 वृद्धि  करने  के  लिए  पहले  ही  भ्रनेक  उपाय  किये  गये
 हैं,  झत:  इस  समस्या  पर  नई  योजनाएं  तैयार  करने  का

 प्रडशन  ही  नहीं  होता  ।

 Reserved  forest  area  of  West  Bengal

 3701.  SHRI  MUKUNDA  MANDAL:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state:

 (a)  the  policy  of  the  Central  Gov-
 ernment  in  regard  to  contraction  of
 reserved  forest  area  of  West  Bengal;
 and

 (b)  suggestion,  if  any,  made  to  the
 State  Government  for  protecting  the
 reserved  forest?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  and  (b).
 We  have  not  laid  down  any  policy
 specifically  for  Wes{  Bengal  but  have
 issued  general  guidelines  to  all  State
 Governments/Union  Territories  about
 the  steps  to  be  taken  before  deforesta-
 tion.  A  copy  of  guidelines  is  enclosed.

 GUIDELINES  FOR  SCREENING  PRO-
 POSALS  FOR  DEFORESTATION

 (a)  Any  proposal  involving  deforesta-
 tion  of  0  he.  and  above  should  give
 due  consideration  to  the  consequent
 ३058  of  production  of  forest  raw  mater-
 jals  from  dwindling  resources,  to  the
 depletion  or  disappearance  of  wildlife

 habitats,  as  well  as  to  long  term  effe-:ts
 on  the  envirenment  and  especially  on
 the  stabihty  of  catchments,  erosion,
 siltation,  etc.  A  Jull  discussion  on  these
 items  should  form  part  of  any  project
 proposal,

 (2)  All  possible  alternatives  with
 costs  should  be  fully  discussed  in  the
 project  reports  to  enable  cbjective
 assessment  and  decision  in  the  interest
 of  realising  optimum  benefits  from  the
 land  and  water  resources  without  en-
 tailing  sacrifice  of  large  and,  in  certain
 cases,  unique  forest  areas  of  great
 biological  significance  in  critical  catch-
 ments  which  may  arise  as  a  result  of,
 say,  submergence  under  the  reservoirs,
 setting  up  of  agricultural  farms,  settle-
 ment  of  persons  evicted  from  project
 areas,  etc.

 (3)  When  an  alternative  involving
 diversion  of  forest  areas  smaller  in
 extent  and  value  is  possible,  even  at
 a  higher  initial  cost,  a  proper  cost-
 benefit  analysis  should  be  made  after
 taking  info  consideration  the  direct
 and  indirect  benefits  from  the  forests
 and  wildlife  habitats,  and  projects  even
 with  higher  total  costs  shculd  normaily
 be  approved.

 (4)  If  any  forest  area  is  to  be  de
 forested,  due  to  any  project  already
 under  way  or  to  be  newly  taken  ap,
 suitable  areas  should  be  identified
 and  acquired  elsewhere  to  compensate
 for  the  loss,  and  ali  necessary  funds
 provided  in  the  project  to  undertake
 reforestation  or  plantation,  keeping  in
 mind  the  fact  that  good  productive
 lands  are  equally  necessary  to  meet
 the  needs  of  wood  for  domestic  and  in-
 dustrial  uses.  In  addition,  social  fores-
 try  programmes  should  be  intensified
 on  community  and  other  lands,  as  well
 as  for  rehabilitating  degraded  forest
 areag  if  any,  in  the  areas  where  diver-
 sion  of  forest  lands  may  take  place.

 (5)  The  State  should  particularly  ex-
 amine  if  any  rare  ecotypes  having
 uncommon  communities  or  species  and
 forming  irreplaceable  gene  pools  are
 to  be  deforested  as  q  result  of  the
 project.  Every  attempt  should  be  made
 to  find  alternatives  to  preserve  such
 ecotypes.  In  cases  of  doubt  the  Forest
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 Research  Institute  and,  if  necessary,
 the  Botanical  Survey  of  India  and  the
 Zoological  Survey  of  India,  should  pe
 involved  before  the  detailed  planmng
 tor  u  project  starts.

 (6)  With  regard  to  settlement  of
 persons  displaced  [rom  project  areas
 it  is  equally  necessery  to  see  whether
 they  could  be  setiled  elsewhere  hy  ac-
 quiring  available  lunds  without  making
 further  inroads  into  forested  areas.

 (7)  All  cases  of  ucforestation  shouid
 be  considered  aga.nst  the  promise  that
 adequate  land  in  any  State  should  be
 kept  unaer  forests  for  meeting  the  re-
 quirement  cf  imdustriai  wood,  local
 timber  and  fuelwood

 (8)  Every  national  park  and  sanctu-
 ary  or  area  inhabited  by  threatened
 species  should  have  an  adequate  and
 well-managed  =  ,urreund.  Attempts
 should  be  made  to  see  that  no  project
 interferes  with  such  parks,  sanctuaries
 areas  and  surrounds

 (9)  wherever  big  projects  invelving
 large  ureag  are  involved,  the  Chief
 Couservator  of  Forests  should  invan-
 ably  be  consulte+  and  the  Inspector
 General  of  Foresis  always  kept  in-
 formed.  In  cases  where  the  Chief  Con-
 servator  of  Forests  considers  the  de-
 forestation  inadevisable  he  may  bring
 the  matter  to  the  notice  of  the  Inspector
 Genera)  of  Forests  so  that,  in  case  it
 is  felt  that  the  intervention  of  the  Cen-
 tral  Government  ts  needed,  it  should  be
 possible  for  the  .aspector  General  of
 Foresis  to  draw  the  attention  of  the
 Ministry  of  Agriculture  towards  the
 dimention  of  the  proposed  damage.
 Thereafter  the  matter  can  be  taken  up
 and  pursued  with  the  State  Govern-
 ments.

 Automatic  Telephone  Exchange  at
 Karur

 3702.  SHRI  K.  GOPAL:  Will  the
 Minister  of  COMMUNICATIONS  be
 pleased  to  state:

 (aS  whether  there  is  a  proposal  to
 make  Karur  Telephone  exchange  an
 automatic  one;
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 (०)  if  so,  when;  and

 (c)  if  not,  the  reasons  therefor?
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  Yes,  Sir.

 (0)  It  is  tentatively  planned  to  al-
 lot  automatic  exchange  equipment  from
 the  1983-84  manufacture  and  supply
 programme.  The  autumatic  exchange
 may  be  commussioned  by  1985-86.

 (०,  Not  applicable.

 Resignation  by  Vice-Chancellor  of
 Vishwa-Bharati  University

 3703.  SHRI  RUDOLPH  ROD-
 RIGUES:  Will  the  Minister  of  EDU-
 CATION,  SOCIAL  WELFARE  AND
 CULTURE  he  pleased  to  slate:

 (a)  what  were  ihe  situational  fac-
 tors  leading  to  the  recent  resignation
 of  the  Vice-Chancellor  of  Vishwa-
 Bharati  University;  and

 (b)  what  immediate  steps,  if  any,
 the  Government  propose  to  take  to
 correct  the  unhappy  situation  preva-
 lent  in  the  said  university  today?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  According  to  the  informa-
 tion  furnished  by  the  University.
 during  January,  979  there  were  se-
 rious  student  disturbances  in  the
 Visva-Bharati,  mainly  in  support  of
 their  demand  for  supply  of  food  at
 subsidised  prices  in  their  hostel
 messes  and  on  account  of  their  resist-
 ance  to  the  proposed  reorganisation  of
 hostels  by  the  University  authorities.
 It  was  not  possible  for  the  University
 authorities  to  accept  these  demands
 and  the  agitation  took  a  serious  turn
 and  the  Vice-Chancellor  felt  that  it
 would  not  be  possible  for  him  to
 effectively  discharge  his  duties.  He,
 therefore,  submitted  his  resignation.

 (b)  Being  an  autonomous  body  the
 University  is  competent  to  redress  the
 genuine  grievances  of  the  students,
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 if  any,  and  to  take  remedial  mea-
 sures,  The  University  authorities  are
 attending  to  the  problems.

 Development  of  Patks  in  the  various
 Sectors  of  Pitampura  Residential

 Scheme
 3704.  SHRI  PRADYUMNA  BAL:

 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  the  total  number  of  district  and
 other  parks  in  Pitampura  Residential
 Scheme  in  Poorvi,  Uttari  and  Dakshni
 sectors;

 (b)  how  many  such  parks  in  each
 sector  have  since  been  developed;
 and

 (c)  the  details  of  developmeni  work
 done  in  each  park  so  said  to  be  deve-
 joped?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKAN-
 DAR  BAKHT):  (a)  to  (c).  There  is
 Only  one  district  park  in  Pitampura
 Residential  Scheme.  One  portion  of
 the  park,  measuring  3.5  acres,  in  front
 of  Monkey  Factory  has  been  developed
 and  is  being  maintained,  The  work
 0०  development  of  second  portion  of
 the  park  on  the  other  side  of  the  road
 has  been  taken  up  in  hand.  So  far
 about  i000  trees  and  500  flowering
 shrubs  are  reported  to  have  been
 planted.

 भागलपुर  में  केनीय  स्कूल  खोलना

 3705  डा0  रामजी  सिंह  :  क्‍या  शिक्षा,
 सभाज  कल्याण  टौर  संस्कृति  मंत्री  यह  बनाने  की
 कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  का!  विचार  i00  केस्व्रीय
 स्कूल  खोलने  का  है  अौर  यदि  हां,  तो  कब  तक  और
 इसके  लिए  क्‍या  मापदणड  अपनाया  जायेया  ;

 च)  उस  पर  भ्रनुमानतः  कितना  व्यय  किये
 जाने  का  अ्रनुमान  है  ;

 में)  भागसभुर में  केस््रीय  खोलने  के  बारे
 लि  झपना  चिकंध  प्  ५  y  और

 IS4

 (4)  क्या  सरकार  को  इस  बारें  में  भागलपुर
 विश्वविद्यालय  से  .0  एकड़  भूमि  निःशुल्क  देने  का
 प्रस्ताव  प्राप्त  हुभा  है?

 शिक्षा,  समाज  कल्याण  शौर
 ~~  a

 a
 राम्य  मंत्री  (क्रोमतो  बरकटक  :

 8 जी,हा  ।  नि  ने  यक  9-808  पी  5  ]
 की  अवधि  में  गिविल  और  रक्षा  क्षेत्रों  में  प्रति  वर्ष
 20  विद्यालयों  क ेहिसाब  से  एक  सौ  कंन्द्रीय  विद्यालय

 खोलने  का  निश्चय  किया  है  i  इन  विद्यालयों  के
 स्थानों  के  निर्धारीकरण  के  मानदंड  भनुबन्ध  में
 दिए  गए  हैं।

 (ख)  इन  l00  कस्ट्रीय  विद्यालयों  का  प्रनु-
 मानित  व्यय  पांच  वर्षों  की  अर्वाध  के  दौरान  2
 करोड़  पये  होगा  !

 (ग)  अझौर  ष)  सिविल  तथा  रक्षा  क्षेत्रों  में
 00  स्कूल  खोलने  के  पझ्रतिरिक्त  कुछ  स्कूल  उच्च

 शिक्षण  तथा  सार्वजनिक  क्षेत्र  सी  के  परिमरों  में
 भी  खोले  जायेंगे  ।  इस  प्रकार  के  स्कूल  खोलने  की
 प्रक्रिया  मन्लिमंडल  द्वारा  निर्णय  a  किये  जाने  के कारण
 रुक  गई  थी  owe  निर्णय  ले  लिया  गया  है  और
 इस  प्रकार  के  संगठनों  के  पशिसिरों  में  बये  केन्द्रीय
 विद्यालय  खोलने  के  मानदंडों  की  एक  प्रति  भागलपुर
 विश्वविद्याशय  को  भेज  दी  गई  है  ताकि  बह  इन  मानदण्डों
 के  अनुसार  प्रपना  प्रस्ताव  भेज  सके  ।

 केन्द्रीय  विद्यालय  खोलते  समय  निम्नलिखित
 बातों  पर  ध्यान  दिया  जाता  है  —-

 Q)  नए  केन्द्रीय  विद्यालय  (सैंट्रल  स्मूल्म)
 खोलने  के  प्रस्ताव  पर  विचार  केबल  तभी  किया  जाता

 ——

 ‘(T)  जब  निम्नलिखित  में  से  किसी  एक  से
 आबेदन  पत्र  प्राप्त  होते  है  tm

 (क)  भारतसरकार  के  मंत्रालय  अथवा  विभाग

 (a)  राज्य  सरकारें  1

 (ग)  संघ  शासित  क्षेत्रों  के  प्रशासन  J

 (घ)  पात्र  श्रेणियों  के  कर्मेचारिप्रों  के  संगठन
 [जैसा  कि  (TL)  मे  है]  1

 (a  जब  प्रायोजक  श्रघिकारी  द्वारा  केन्द्रीय
 विद्यालय  संगठन  को  लगभग  5 एवाड  भूमि  का  एक
 टुकड़ा  मुफ्त  उपलब्ध  किया  जाता  है  t

 (TIL)  (क)  जब  रक्षा  सेवाओं  के  कर्मचा  रियों
 झथवा  केन्द्रीय  सरकार  के  कर्मचारियों  भयवा  भार
 सरकार  के  खपकमों  के  झलग  श्रलग  झभना  संयुक्त
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 रूप  से,  कम  से  कम  000  कर्म  ब्रारियों  का  जमाव  हो

 करवा
 केन्द्रीय  विद्यालय

 रए की  विभिन्न  कक्षाओं  में  दाखिला  लेने  के  लिए  कम
 कम  200  बच्चे  (बड़े  सगरों  के  मामले  में  500  बच्चे)
 इच्छुक  हो  t

 (ख)  नई  छावनियो  भौर  रक्षा  प्रतिष्ठानो  के
 स्कूलों  में  दाखिले  के लिए  कम  से  कम  200
 बच्चे  उपलब्ध  होने  चाहिये  t

 (IV)  जब  प्रायोजक  भ्रधिकारी  विकसित  हो  रहे
 विद्यालय  को  स्थित  करने  क॑  लिए  तब  तक  बिना
 किराये  के  भ्रथवा  मामूली  किराये  पर  भ्रस्थाई  प्रावास
 उपलब्ध  नहीं  करा  देते,  जब  तक  कि  केन्द्रीय  विद्यालय
 सगठन  उसको  दी  गई  भूमि  पर  श्पने  विद्यालय  के  भवन
 का  निर्माण  नही  करा  लेता  है;  भौर

 (४)  जहां  रकूल  से  उचित  दूरी  के  प्रन्तर्गत
 वैकल्पिक  भ्रावास  उपलब्ध  न  हो  वहां  प्रायोजक
 भ्रधिकारी  द्वारा  स्टाफ  के  कम  से  कम  50  प्रतिशत
 सदस्यों  की  भ्रावासीय  स्थान  की  व्यवस्था  की  जानी
 घाहिये  ।  t

 (2)  भारत  सरकार  के  उपक्रम  के  परिसर  में
 एक  नया  केन्द्रीय  विद्यालय  (सैट्रल  स्कूल)  खोला  जा
 सकता  है,  यदि  यह  झावास,  भूमि  और  भविष्य  की
 बिकास  सुविधाओं  तथा  प्रस्तावित  विद्यालय  के  झानु-
 पातिक  ऊपरी  खर्चों  सहित  आावतोी  तथा  अनावतों  व्यय
 को  वहन  करना  स्वीकार  कर  लेता  है,  बसते  कि
 स्थान  भौर  वैकल्पिक  शैक्षिक  सुविधाश्ो  के  उपलब्ध  न
 होने  के  संदर्भ  मे  एक  ऐसे  विद्यालय  की  प्रावश्यकता
 सिद्ध  हो  जाती  है  Vv

 (3)  भारतीय  प्रोद्योगिकी  संस्थान,  वैशानिक
 भौर  झौद्योगिक  प्रनुसंधान  परिषद्‌  प्रयोगशालाझो
 श्रादि  जैसी  किसी  उच्च  शिक्षा  संस्था  के  परिसर  में  एक
 भया  केन्द्रीय  विद्यालय  (सैंट्रन

 स्कूल)
 उन्ही  शर्तों  पर

 खोला  जा  सकता  है  जो  कि  साब  क्षेत्र  उपकम  पर
 लागू  होती  हैं।

 National  Youth  Policy  and  National
 Reconstruction  Army

 3706.  SHRI  C.  N.  VISHVANATHAN:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  the  precise  progress  made  in  the
 development  of  a  National  Youth
 Policy;

 (b)  whether  Government  have  also
 on  hand  the  proposal  for  forming  a
 National  Reconstruction  Army;  and

 {e)  if  so,  the  extent  to  which  the
 National  Youth  Policy  and  proposal  for
 National  Reconstruction  Army  are  pro-
 posed  to  be  dovetailed?
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 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  The  reconstituted  National
 Youth  Board  in  its  first  meeting  held
 on  23rd  December,  978  has  decided
 to  set  up  a  Committee  to  examine  the
 whole  matter  regarding  national  youth
 policy,

 (b)  The  proposal  regarding  esta-
 blishment  of  a  National  Reconstruc-
 tion  Army  which  seeks  to  provide  an
 opportunity  for  every  able-bodied  per-
 son  to  get  work  at  a  living  wage  on
 development  projects  is  being  examin-
 ed  in  consultation  with  various
 official  and  non-official  agencies.

 (c)  The  matters  regarding  National
 Youth  Policy  and  National  Recons-
 truction  Army  are  at  preliminary
 stages  of  examination  and  it  would
 be  premature  to  anticipate  dovetailing
 of  one  ‘with  the  other,

 Award  on  Natmada  Waters  Dispute
 Tribunal

 3707.  SHRI  F.  P.  GAEKWAD:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Maha-
 rashtra  and  Madhya  Pradesh  Govern-
 ments  are  making  attempts  to  “virtu-
 ally  re-open”  the  Award  of  the  Nar-
 mada  Water  dispute  Tribunal,

 (b)  whether  it  is  a  fact  that  Gujarat
 Government  had  submitted  in  writing
 iis  “fundamental  objections”  to  the
 same  before  the  Tribunal;

 (c)  on  how  many  points  the  four
 States  concerned  in  the  sharing  of
 waters  of  Narmada  river  have  sought
 clarifications  from  the  Tribunal:

 (da)  whether  the  three  months  time
 limit  specified  by  the  Tribunal  for
 seeking  clarifications  on  the  Award  is
 over;  and

 (९)  whether  it  is  not  considered
 necessary  to  lay  down  similar  time
 limit  for  disposing  of  these  clarifica-
 tions  as  it  is  feared,  for  justifiable
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 reasons,  that  the  matter  is  likely  to
 be  allowed  to  drag  on,  frustrating  the
 very  purpose  of  the  Award?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 In  accordance  with  the  provisions  of
 the  Inter-State  Water  Disputes  Act,
 956  the  Centra]  Government  and  the
 Stale  Governments  of  Gujarat,  Ma-
 dhya  Pradesh,  Maharashtra  and  Ra-
 jasthan  have  made  references  to  the
 Tribunal  seeking  explanation  or  guid-
 ence  on  certain  points  in  regard  to
 the  Report  of  the  Narmada  Water
 Disputes  Tribunal  submitted  to  the
 central  Gavernment  in  August,  1978,

 (b)  All  the  four  party  State  Govern-
 ments  including  the  Government  of
 aujarat  have  submitted  in  writing  to
 the  Tribunal  their  replies  to  the  re-
 ‘erences  filed  by  the  other  party
 States  and  the  Central  Government.

 (c)  The  party  State  Governments
 iave  raised  a  number  of  points  in
 heir  references  to  the  Tribunal.  Ma-
 or  points  on  which  explanation  07
 juidance  have  been  sought  are  as  fol-
 ows

 Madhya  Pradesh:

 (i)  Full  Reservoir  Level  of  Sardar
 Sarovar;

 (ii)  share  of  power  of  Sardar  Saro-
 var  and  allocation  of  cost;  and

 (iif)  share  of  cost  of  Nurmada
 Sagar.

 Gujarat  ;

 (i)  Full  Reservoir  Level  of  Sardar
 iarovar,

 (ii)  Share  of  Power  of  Sardar
 Sarovar  and  allocation  of  cost;  and

 (iif)  Share  of  power  on  Narmada~-
 Sagar.

 Maharashtra  ;

 Share  of  power  on  Sardar  Sarovar
 and  allocation  of  cost.

 Rajasthan:

 Use  of  Mahi  Water  in  Gujarat,  In
 addition,  a  point  regarding  the  scope
 and  ambit  of  section  5(3)  of  Inter-
 State  Water  Disputes  Aci,  956  has
 also  been  raised.

 (a)  Yes,  Sir,  the  time  limit  of  three
 months  specified  for  this  purpose
 under  the  Inter-State  Water  Disputes
 Act,  3986  is  over.

 (e)  The  Inter-State  Water  Dispute
 Act,  956  does  not  specify  any  time
 limit  for  disposal  of  such  references
 by  the  Tribunal,  The  Tribunal  is  try-
 ing  its  best  to  finalise  the  work  as
 expeditiously  as  possible.

 Execution  of  Vardharaja  Swamy  Irri-
 gation  Project  in  Andhra  Pradesh

 3708.  SHRI  P,  VENKATASUBBAI-
 AH:  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  the  Central  Govern-
 ment  have  received  from  the  Andhra
 Pradesh  State  Government  certain  de-
 tails  and  clarifications  with  regard  10
 ‘the  execution  of  Vardharaja  Swamy
 Medium  Irrigation  project  in  Kurnool
 District  (Andhra  Pradesh);  and

 (०)  if  so,  when  is  the  project  to  be
 sanctioned?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 and  (४),  The  Vardharnja  Swamy  Me-
 dium  {Irrigation  project  was  received
 by  the  Central  Water  Commission  from
 the  Government  of  Andhra  ह: 1  1) ह
 in  April,  1978,  Comments  of  the
 Commission  asking  for  certain  details
 and  clarifications  were  sent  to  the
 State  Government  in  December,  1078,
 and  replies  thereto  are  still  awaited.
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 selling  of  |  monuments
 Denartments  of

 and  natural
 under  the  Sinte
 renaeology.

 6,  To  tate  decisions  on  the  recom-
 mendations  made  hy  the  local  com-
 mittees.

 Ir  Aims  and  Objectires  achieved

 l.  Sub-Committets.  set  up  hy  the
 Central  Coordinating  Committee,  vi-
 sited  imporfant  monuments  of  tourist
 interest  ond  submitted  reports  laying
 dewn  suidelines  which  are  being  fol-
 lowed.

 2.  The  Department  of  Tourism.
 through  the  agency  of  the  Town  and
 Country  PJanning  Organisation  and
 National  Institute  of  Design,  has  taken
 up  the  preparation  of  the  master-plans
 CGand-use  plens)  of  the  follewing  se-
 Jectet  centres  during  the  Fifth  Five-
 Year  Plan  and  the  annual  plan  of
 Sixth  Plan.

 (i)  Rajgir
 (ii)  Nalanda

 (iit)  Sravasti*  |
 (iv)  Kushinagar*

 (v)  Sarnath  |  *Micro-planning  —  and
 (vi)  Konarak  |.  desiening  of  facilities
 (vii)  Badami  |  at  these  two  centres is

 (जा)  Alhola  |  in  progress  (NID)
 (ix)  Pattadakal

 7
 |  Master-Plan  have  been

 completed  (TCPO)

 4
 (x)  Tampi  '  Preliminary  plans  have

 (xi)  Avantipur  |  been  prepared  and
 (xii)  Martand  final  plans  are  ex-

 (xiti)  Pandrethan  pected  shortly
 (xiv)  Bodhgaya  |  (£CPO)

 (xv)  Fatchpur  Sikri  Work  is  in  progress
 (NID)

 (xvi)  Haklighatt  (Mewar  Complex)—
 Work  is  in  progress

 (xvii)  Piparhwa  Work  is  likely  0
 Commence  shortly
 (TCPO)

 ae  The  model  biil  has  already  been
 circulated  to  all  State  Governments.

 4.  The  proposals  are  examined  from
 time  to  time  and  decision  taken.

 5.  In  respect  of  selected  monu-
 ments  Sitete-leyel  committees  have
 already  been  set  up  by  some  of  the

 State  Governments.
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 6.  The  recommendations  of  the
 State-level  Committees  are  consi-
 dered  by  the  Central  Co-ordinating
 Committee  as  and  when  these  are
 referred  to  it.  The  Committee  has
 in  particular  considered  the  Schemes
 prepared  by  the  State  Government
 for  development  of  foot  of  Ajanta
 Hill  and  Elephanta  Island.

 Support  Price  foy  Pulses

 37i2.  SHRI  HARGOVIND  VERMA:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 State:

 (a)  whether  Government  propose  to
 fix  upport  price  of  pulses;

 (b)  if  so,  the  date  from  which  it
 will  be  fixed  and  how  much  will  be
 fixed;  and

 (c)  if  not,  the  reasons  therefor?

 THE  MINISTER  OF
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (8)
 to  (c}.  Support  price  for  gram  for  1979-
 80  marketing  season  has  already  been
 fixed  at  Rs.  40  per  quintal  as  against
 Rs.  25  per  quintal  in  1978-79.  The
 question  of  fixing  the  support  prices
 for  tur.  moong  and  urad  for  1979-80
 marketing  season  is  at  present  under
 consideration.

 AGRICUL-

 Institute  for  Research  on  Buffalo  and
 Goats

 37i3.  SHRI  JANARDHANA  POOJA-
 RY:  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  there  is  a  proposal  to
 set  up  a  Central  Institute  for  research
 on  buffalo  and  goats  etc.;  and

 (b)  if  so,  the  details  thereof?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  Yes,  Sir.
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 (b)  (i)  Central  Institute  for  Research
 on  Buffaloes.—Buffalo  plays  an  import-
 tant  role  in  the  economy  of  rural  areas
 There  is  need  to  take  up  intensive  re-
 search  on  buffaloes  in  the  country  in
 respect  of  milk  and  meat  production
 and  draft  qualities.  In  order  to  expand
 the  research  activities  in  the  above
 fields  ‘with  the  specific  objects  of  con-
 survation  and  improvement  of  indi-

 genous  breeds  for  milk,  meat  and  draft
 purposes,  it  is  proposed  to  establish  a
 Central  Institute  for  Research  on
 Buffaloes  in  the  Sixth  Five  Year  Plan.

 The  total  cost  of  the  Project  in  the
 Sixth  Five  Year  Plan  will  be  approxi-
 mately  Rs.  300.00  lakhs.

 The  I.C.A.R.  has  set  up  a  Task  Force
 for  selection  of  site  for  the  proposed
 Institute.  The  sites  offered  by  the  con-
 cerned  State  Governments  are  being
 visited  by  the  Task  force  for  finding
 out  their  suitability.

 (ii)  Central  Goat  Research  Insti-
 tute-—The  importance  of  goat  as  an
 animal  for  milk,  meat  and  hair  for
 weaker  sections  of  the  population  to
 raise  their  income  and  to  improve  their
 livelihood  in  India  is  well-known.  Goats
 play  a  very  vital  part  in  the  rural
 economy  of  our  country.  Goat  rearing
 provides  job  opportunity  to  a  large
 section  of  rural  unemployed  population
 and  can,  therefore,  be  of  great  advant-
 age  in  improving  the  condition  of
 weaker  section  of  community,

 In  order  to  improve  the  productivity
 of  this  important  species  of  animal  by
 filling  up  gaps  in  scientific  infor-
 mation,  it  is  proposeq  to  set  up  a
 Centra)  Goat  Research  Institute  during
 the  Sixth  Five  Year  Plan.

 The  total  cost  of  the  Project  during
 the  Sixth  Five  Year  Plan  is  estimated
 at  Rs.  50.50  lakhs.

 On  the  recommendations  of  a  Task
 Force,  it  has  been  proposed  that  the
 Institute  may  be  set  up  at  Makhdoom
 (n@ar  Mathura,  U.P.)  where  at  present

 there  is  a  National  Goat  Research  Cen-
 tre  operating  under  the  auspices  of  the
 Indian  Veterinary  Research  Institute.

 Reservation  for  SC/ST  in  teaching  and
 Non-teaching  Staff  in  Universities,

 Colleges  and  Schools

 3714,  SHRI  KUSUMA  KRISHNA-
 MURTHY;  Will  the  Minister  of  EDU-
 CATION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  there  is
 no  reservation  for  ST  ond  SC  persons
 in  various  teaching  and  non-teaching
 jobs  of  various  Universities,  Degree
 Colleges  and  Higher  Secondary  Schools
 aided  by  the  Central  and  State  Gov-
 ernments;

 (b)  whether  Government  would  issue
 directions  that  certain  percentages  of
 posts  be  kept  reserved  and  filled  up
 by  the  members  of  Scheduled  Tribes
 and  Scheduled  Castes  community;  and

 (०  whether  the  Government  will
 give  due  representation  to  Scheduled
 Tribes  and  Scheduled  Castes  on  the
 various  recruitment  bodies  of  the  Uni-
 versities,  Colleges  and  Higher  Secon-
 dary  Schools?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER);  (a)  and  (b).  No,  Sir.  University
 Grants  Commission  has  issued  from
 time  tc  time  guidelines  regarding  re-
 servation  for  Scheduled  Castes  /Sche-
 duled  Tribes  in  teaching  posts  in  Uni-
 versities/Coleges.  In  regard  to  non-
 teaching  pasts.  Government  orders  re-
 garding  reservation  have  been  brought
 to  the  notice  of  Central  Universities.
 Government  orders  regarding  reserva-
 tions  of  posis  for  SC/ST  have  been
 made  applicable  for  posts  in  Kendriya
 Vidyalaya  Sangathan.  The  question  of
 recruitment  to  various  posts  and  reser-
 vation  for  scheduled  castes/scheduled
 tribes,  in  Universities,  Colleges  and
 Schools  in  States  falls  under  the  juris-
 diction  of  the  respective  States.

 (c)  Government  have  no  control  over
 the  constitution  of  Selection  Com-
 mittees  for  staff  in  State  Universities,
 Colleges  and  High  Schools  which  fall
 within  the  jurisdiction  of  the  respec-
 tive  State  Governments,  Selection  Com-
 mittee  for  making  recommendation  for
 teaching  and  non-teaching  posts  in
 Central  Universities  are  constituted  in
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 setting  of  monuments
 State  Departments  of

 and  natural
 ander  the

 rchaeology
 6,  To  take  decisions  on  the  recom-

 Mendationg  made  by  the  local  com-
 mittees

 II  Arms  and  Objectives  achu  ved

 |  Sub  Committees  rct  up  hy  the
 Central  Coordinating  Committee,  vi-
 sited  isnportant  monuments  of  tourist
 interest  ang  submitted  report,  laying
 down  guicdelmes  which  are  being  fol-
 lowed.

 2  The  Department  of  =  Tourism,
 through  the  agency  of  the  Town  and
 Country  Planning  Organisation  and
 National  Institute  of  Design,  has  taken
 up  the  preparation  of  the  master-plans
 (land-use  plains)  of  the  following  se-
 lected’  centres  during  the  Fifth  Five-
 Year  Plan  and  the  annual  plan  of
 Sixth  Plan.

 (i)  Rajgsr  7)
 (i)  Nalanda  |  Master-Plan  have  been

 fii)  Sravasti*  |  completed  (TCPO)
 Qv)  Kushinagar*

 (v)  Sarnath  |  *Micro-plannjng  and
 (vi)  Konarak  {  designing  of  facilities
 (vin)  Badami  at  these  two  centres  is

 (viii)  Alhola  in  progress  (NID)
 (ix)  Pattudakal

 Preliminary  plans  have
 been  prepared  and
 final  plans  are  ex
 pected  shortly

 (VOPO)

 (x)  Hampi
 (xi)  Avantipu
 (xii)  Martind

 (xiii)  Pandrethan
 (xiv)  RBodhgaya  !

 (xv)  Fatehpur  Sikr:  Work  is  in  progress
 (NID)

 (avi)  Haldighaty  (Mewat  Complex)—
 Work  is  in  progress

 (xvii)  Piparhwa  Work  is  likely  —  to
 Commence  shor  tly
 (TGPRO)

 ४  The  model  bul  has  already  been
 circulated  to  all  State  Governments.

 4  The  proposul  are  examined  from
 time  to  time  and  decision  taken.

 ह  In  respect  of  selected  monu-
 ments  State-level  committees  have
 already  been  set  up  by  some  of  the

 State  Governments,
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 6.  The  recommendations  of  the
 State-level  Committees  are  consi-
 dered  by  the  Central  Co-ordinating
 Cummittee  as  and  when  these  are
 referred  to  it.  The  Committee  has
 in  particular  considered  the  Schemes
 prepared  by  the  State  Government
 far  development  of  foot  of  Ajanta
 Fill  and  Elephania  Island.

 Support  Price  fo;  Pulses

 ayaes  SHRI  HARGOVIND  VERMA:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (ay  whether  Government  propose  to
 fix  upport  price  of  pulses:

 (b)  if  so,  the  date  from  which  _  it
 will  be  fixed  and  how  much  will  be
 fixed;  and

 (c)  if  not,  the  reasons  therefor?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURIIT  SINGH  BARNALA):  (a)
 to  (ec).  Support  price  for  gram  for  1979-
 80  marketing  season  has  already  been
 (ixed  at  Rs.  240  per  quinta]  as  against
 Rs  25  per  quintal  in  1978-79,  The
 question  of  fixing  the  support  prices
 for  tur,  moong  and  urad  for  1979-80
 marketing  season  is  at  present  under
 consideration.

 Institute  for  Research  on  Buffale  and
 Goats

 32749.  SHRI  JANARDHANA  POOJA-
 RY  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  there  is  a  proposal  to
 set  up  a  Central  Institute  for  research
 on  buffalo  and  goats  etc.;  and

 (b)  if  so,  the  details  thereof?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA);  (a)  Yee,  Sir.
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 (b)  (i)  Central  Institute  for  Research
 on  Buffaloes.—Buffalo  plays  an  import-
 tant  role  in  the  economy  of  rural  areas
 There  is  need  to  take  up  intensive  re-
 search  on  buffaloes  in  the  country  in
 respect  of  milk  and  meat  production
 and  draft  qualities.  In  order  to  expand
 the  research  activities  in  the  above
 fields  with  the  specific  objects  of  con-
 survation  and  improvement  of  indi-

 genous  breeds  for  milk,  meat  and  draft
 purposes,  it  is  proposed  to  establish  a
 Central  Institute  for  Research  on
 Buffaloes  in  the  Sixth  Five  Year  Plan.

 The  total  cost  of  the  Project  in  the
 Sixth  Five  Year  Plan  will  be  approxi-
 mately  Rs.  30000  lakhs.

 The  I.C.A.R.  has  set  up  a  Task  Force
 for  selection  of  site  for  the  proposed
 Institute.  The  sites  offered  by  the  con-
 cerned  State  Governments  are  being
 visited  by  the  Task  force  for  finding
 out  their  suitability.

 (ii)  Central  Goat  Research  Inati-
 tute-—The  importance  of  goaf  as  7
 animal  for  milk,  meat  and  hair  for
 weaker  sections  of  the  population  to
 taise  their  income  and  to  improve  their
 livelihood  in  India  is  well-known.  Goats
 play  a  very  vital  part  in  the  rural
 economy  of  our  country.  Goat  rearing
 provides  job  opportunity  to  a  large
 section  of  rural  unemployed  population
 and  can,  therefore,  he  of  great  advant-
 age  in  improving  the  condition  of
 weaker  section  of  community,

 In  order  to  improve  the  productivity
 of  this  important  species  of  animal  hy
 filling  up  gaps  in  scientific  infor-
 mation,  it  is  proposed  to  set  up  a
 Central  Goat  Research  Institute  during
 the  Sixth  Five  Year  Plan,

 The  total  cost  of  the  Project  during
 the  Sixth  Five  Year  Plan  is  estimated
 at  Rs.  50.50  lakhs.

 On  the  recommendations  of  a  Task
 Force,  it  hag  been  proposed  that  the
 Institute  may  be  set  up  at  Makhdoom
 (n@ar  Mathura,  U.P.)  where  at  present

 thete  is  a  National  Goat  Research  Cen-
 tre  operating  under  the  auspices  of  the
 Indian  Veterinary  Research  Institute.

 Reservation  for  SC/ST  in  teaching  and
 Non-teaching  Staff  in  Universities,

 Colleges  and  Schools

 37i4.  SHRI  KUSUMA  KRISHNA-
 MURTHY.  Will  the  Minister  of  EDU-
 CATION,  SOCIAL  WELFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  there  is
 no  reservation  for  ST  and  SC  persons
 in  various  teaching  and  non-teaching
 johs  of  various  Universities,  Degree
 Colleges  and  Higher  Secondary  Schools
 aided  by  the  Central  and  State  Gov-
 ernments;

 (0)  whether  Government  would  issue
 directions  that  certain  percentages  of
 posts  be  kept  reserved  and  filled  up
 by  the  members  of  Scheduleg  Tribes
 and  Scheduled  Castes  community;  and

 (c)}  whether  the  Government  will
 give  due  representation  to  Scheduled
 Tribes  and  Scheduled  Castes  on  the
 various  recruitment  bodies  of  the  Uni-
 versities,  Colleges  and  Higher  Secon~
 dary  Schools?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  and  (b)  No,  Sir.  University
 Grants  Commission  has  issued  from
 time  fo  time  guidelines  regarding  re-
 servation  for  Scheduled  Castes/Sche-
 duled  Tribes  in  teaching  posts  in  Uni-
 versities/Colicges  In  regard  to  non-
 teaching  pasts.  Government  orders  7९०
 garding  reservation  have  been  brought
 to  the  notice  of  Central  Universities.
 Government  orders  regarding  reserva-
 tions  of  posts  for  SC/ST  have  been
 made  applicable  for  posts  in  Kendriya
 Vidyalaya  Sangathan,  The  question  of
 recruitment  to  various  posts  and  reser-
 vation  for  scheduled  castes/scheduled
 tribes,  in  Universities,  Colleges  and
 Schools  in  States  falls  under  the  juris-
 diction  of  the  respective  States.

 (c)  Government  have  no  control  over
 the  constitution  of  Selection  Com-
 mittee;  for  staff  in  State  Universities,
 Colleges  and  High  Schools  which  fail
 within  the  jurisdiction  of  the  respec-
 tive  State  Governments,  Selection  Com-
 mittee  for  making  recommendation  for
 teaching  and  non-teaching  posts  in
 Central  Universities  are  constituted  in
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 accordance  with  relevant  provisions  of
 their  Statutes  and  Ordinances.

 Telephone  Directory  in  Devangari  in
 Bombay

 3715,  SHRI  R.  K.  MHALGI:  Will  the
 Minister  of  COMMUNICATIONS  be
 pleased  to  refer  to  the  reply  given  to
 USQ  No.  689  dated  30th  November,
 978  regarding  demand  of  Telephone
 Directories  in  Devnagari  in  Bombay
 and  state:

 (a)  when  the  Assessment  of  demand
 for  Devnagari  Telephone  Directory  had
 been  undertaken  in  Kalayan  and  ar~
 ound  (Distt,  Thana,  Maharahstra}  and
 whether  it  has  been  completed;  if  so,
 when;  and

 (b)  whether  department  has  decided
 to  publish  new  issue  of  telephone  direc-
 tory,  of  Kalayan  region  in  Devnagari?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI:  (a)  The  assessment
 of  demand  for  Devnagari  Telephone
 Directory  had  been  undertaken  in
 Kalyan  (T)  in  ‘1978.  The  assessment
 hag  been  completed.  400  out  of  7430
 subscribers  in  Kalyan  (T)  division  opt-
 ed  for  Devnagari  Directory,

 (b}  No,  Sir.  The  demand  is  less
 than  38  per  cent.  According  to  the
 existing  policy  of  the  Department  it  is
 not  possible  to  print  Telephone  Direc-
 tory  in  Devnagari  for  Kalyan  (T)
 Division  at  this  stage,

 ..Grant  of  House  Building  Advance

 3716,  SHRI  R.  छू,  MHALGI:  Will
 the  Minister  of  WORKS  AND  HOUS-
 ING  AND  SUPPLY  AND  REHABILI-
 TATION  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Ministry
 of  Works  and  Housing  O.M.  No,  I/
 770]5/8/l-2HIM,  dated  l4th  February,
 4972  states  that  the  House  Bullding
 Advance  is  admissible  to  Central  Gov-
 ernment  Employees  for  repayment  of
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 joans  from  non-Government  sources
 even  if  the  construction  of  the  House
 has  already  commenced;

 (b)  if  so,  does  this  not  stipulate  that
 the  house  has  stil]  to  be  under  cons-
 truction  at  the  time  of  grant  of  House
 Building  Advance;

 (c)  if  so,  whether  Government  have
 given  advance  to  such  cases  during
 last  two  years;

 (१)  if  not,  whether  Government  have
 rejected  such  cases  in  Maharashtra;
 and

 (९)  if  so,  the  number  of  cases  reject-
 ed  and  the  reasons  thereof?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  RAM  KIN-
 KER):  (a)  Yes,  Sir.

 (b)  Yes,  Sir.

 (c)  Yes,  Sir.

 (da)  Government  is  not  awere  of  hav-
 ing  rejected  any  such  case,

 (९)  Does  not  arise.

 लाठ,  राजकोट  (गुल्रात)  में  टेलीफोम  एक्सचेंज

 377.  श्री  धर्म  सिह  भाई  पठेल  :  कया  संचार
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 क)  क्‍या  गुजरात  के  सौराष्ट्र  क्षेत्र  में  राजकोट
 जिले  के  उपलेटा  तालुक  के  लाठ  गांव  में  टेलीफोत
 एक्सचेंज  को  मंज्री  दे  दी  गई  है  भौर  यदि  हां,  तो  इसके
 लिये  कब  मंजू  की  गई  है  ;

 (खत)  क्‍या  लाठ  यांव  में  टेलीफोन  एक्सबेंज  का
 संचालन  भ्रभी  तक  शुरू  नहीं  हुभा है  भौर  यदि  हां,
 तो  उसके  क्‍या  कारण  हैं;

 (ग)  क्या  प्राम  पंचायत  लाठ  ने  8
 दिसम्बर,  9  78  की  महाप्रबन्धक,  संचार,  अहमदाबाद
 और  डिविजनल  इंजीनियर  राजकोट  को  एक  ज्ञापन
 भेजा  था  और  यदि  हां,  तो  उसमें  किन-क्तिन  बातो
 का  उल्लेख  किया  गया  है  ;

 (घ)  उन  व्यक्तितभों,  कम्पनियों  भ्रौर  संगठनों
 के  माम  क्या  हैं,  जिन्होंने  लाठ  टेलीफोन  क्सचेज  से
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 ही
 1 ह  व्यक्तियों  भादि  को  ठेजीफोन  कनेक्शन

 देने  होने  के  क्या  कारण  हैं  भौर  इस  सभी
 को  कम  तक  टेलीफोन  कनेक्शन  दे  दिये  जायेंगे  ?

 संचार  मंत्रालय  में  राज्य  संत्री  (भी  भरहरि  प्रसाद
 सुखबेब  सहाय  :  (क)  जी  हां,  +13-4-1978  को  t

 बज
 जी  नहीं  ।  इस  प्रकार  की  योजना

 की  और  इसे  पूरा  करने  के  बीच  लगभग  एक
 बर्ष  का  समय  सामान्यतया  लग  जाता  है।  मंजूरी  के
 बाद  उपस्कर  तथा  लाइन  सामान  प्राप्त  करता  होता
 है,  एक्सचेज  को  स्थापना  करनी  होती  है  झौर
 लाइनें  =  बिछानी  पड़ती  हैं  a

 (ग)  जी  हा।  उस  पत्र  में  उन  ब्यक्तितयों
 की  संख्या  दी  गई  थी  जिन्होंने  टेलीफोन  कनेक्‍्सनों

 के  लिए  शुल्क  जमा  करा  दिया  था  भौर  एश्सबेंज  की
 स्यवस्था  शीघ्र  करने  के  लिए  निवेदन  किया  था।

 (घ)  टेलीफोन  आधियों  की  सूची  तथा  अन्य
 विवरण  भनुबन्ध  में  दिये  गये  हैं  ।

 (3)  3i-3-79  तक  एक्सचेंज
 चालू

 हो  जाने
 की  संभावना  है  तथा  शुरू मे  i0  कनेक्शन  दिये  जायेंगे
 बाकी  कनेग्शन  गनौद,  धीमोरा  भौर  माजेठी  प्रामो
 में  प्राथियों  को  दिए  जायेंगे  जहां  कि  लाइन  भण्डारों
 की  भारी  मात्ना  में  क्‍्रावश्यकंता  है  परन्तु  झभी  सप्लाई
 कम  है।  1979-80  के  दोरान  इनकी  व्यवस्था
 क्रमशः:  की  जायंगी  1

 अनुबन्ध
 लाठ  टेलीफोन  एक्सचेंज  में  टेलीफोन  कनेक्शनों  के  लिए  आवेदको  की  सूची

 आवेदक  का  नाम  भुगतान  की  भ्रदायगी  की  कहां  जमा
 गई  रकम  तारीख  कराई  गई

 l  2  3  4  5

 wet
 लाठ  झाम  पंचायत  कचेरी

 नारामणभाई  दोसाभाई  पटेल
 बानजी  पुरजी  भाई  ६ ono

 >
 मेधजी  गोपालभाई  पटेल
 हिरजी  जीवभाई  पटेल
 वासरामभाई  ह्वानजी  भाई  पटेल

 रमनीकलाल  दयालभाई  पटेल  मे
 9.  मजेठी  ग्राम  पंचायत  कार्यालय

 ow

 e

 s

 o.  रामजी  बेचरभाई  पटेल  नि

 LL  लक्ष्मण  लुकमनजी  पटेल  a
 I2  at  श्री  नाथ  भाई  पटेल  न

 13  प्रभुदास  प्रेमजी  भाई  पटेल  *
 i4  शानजी  केशव  पटेल

 i5.  रमनीकलाल  मायजीभाई  बढ़ेल...
 16.  झर्जन  गोपाजभाई  पटेल
 7  बैंक  झोफ  बढ़ौचा,  शाह

 i8,  राजकोट  जिला  को-आपरेटिव बैंक,  गनोद

 लाढ  जूठ  बहुद्देश्यीय  कोभापरेटिव  सोसाइटी

 800  27-12-77,  घोराजी
 800  27—2=77  धोराजी
 800  2IR1L277  लाठ

 27-2—77  लाठ
 800  27-12-77  लाठ
 800  (27-12-77,  लाठ
 800  (27-12-77  लाठ

 27-12-77  धीमीरा

 (27-12-77  मजेठी

 800  (27-12-77  गनोद

 800  27—42-77  गनोद

 800  27-12-77,  गनोद

 *  800  (27-12-77  मनोद

 .  800  (27-12-77  गनोद

 .  800  27—2~77  लाठ

 हे  800  27—-i2-77  लाठ

 हि  800  3-I-78  =m

 न  800  3-i-78  |  'गनोद
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 पौरयन्दर  के  लिपे  डाक  मोटर  बाहन

 3718  श्री  धर्म  सिह  भाई  पटेल  :  क्‍या
 संचार  मंत्री यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  पह  सच  है  कि  सौराष्ट्र,  गुजरात
 में  पोरबन्दर  वाणिज्य  तथा  उद्योग  मंडल  पोरबन्दर
 ने  25  अप्रैल,  .978  और  6  भअ्रक्यूबर,  978  को
 भ्रभ्यावेदन  भेजा  था  जिसमे  त्वरित  डाक  सेवा  के  लिए
 डाक  मोटर  वाहनों  की  व्यवस्था  करने  की  मांग  की

 हे
 भी  और  यदि  हां,  तो  इसका  ब्यौरा  क्‍या

 (@)  पोरबन्दर  वाणिज्य  तथा  उद्योग  मंडल,
 पोरबन्दर  द्वारा  की  गई  मांग  के  ग्रनुसार  पोरबन्दर
 के  लिए  डाक  मोटर  वाहनों  की  व्यवस्था  कब  तक  की
 जाएगी  और  श्ममें  बिलम्ब  के  क्या  कारण  हैं;  भौर

 (ग)  पोरबन्दर  जैसे  भ्रौद्योगिक  मगर  में  लोगो
 को  श्वरित  भौर  बेहतर  डाक  सेवा  उपलब्ध  करने  के
 लिये  झब  तक  क्‍या  कार्यवाही  की  गई  है  ?

 सचार  मंत्रालय  में  राज्य  मंत्री  (श्री  मबरहरि  प्रसाद
 सुखदेष  साथ)  :  (क)  जी  हां।  पोर-

 धन्दर  क॑  वाणिज्य  तथा  उद्योग  मंडल  से  तारीख  25
 अप्रैल,  978  को  एक  प्रभ्यावेदन  प्राप्त  हुआ  था  जो
 रात्रि  डाक  सेवा  ध्रौर  डाक  व्यवस्था  के  मशीनीकरण
 के  बारे  मे  था।  ऐसा  प्रतीत  होता  है  कि  6  भक्‍्तुबर
 का  भभ्यावेदन  प्राप्त  नही  हुआ  है  t

 (थ)  समयबद्ध  कार्यक्रम के  भनुसार  वर्ष  1979-80
 के  दौरान  पोरबन्दर  मे  विभागीय  डाक  मोटर  सेवा
 शुरू  कर  दिए  जाने  की  संभावना  है  ।

 (ग)  हुरन्त  भौर  भच्छी  डाक  सेवा  देने  के  लिए
 पोरबन्दर  में  एक  रेल  डाक  सेवा  कार्यालय  की  स्थापना
 गई  की  है  t

 MARCH  1,  3979  Written  Answers  272

 गुजरात  की  रथायिनिक  उर्थरक

 37I9.  श्री  धर्म  भाई  पटेल  :  क्‍या
 श्रौर  सिंचाई  मंत्री  यह  ग  कृपा  करेंगे  कि

 *

 (क)  गुजरात  को  7  भ्रप्नैल,  978  से  34
 जनवरी,  979  तक  खरीफ  तथा  रबी  फसलों  के
 लिए  किस  किस  किस्म  का  रासायनिक  उर्वरक  मंजूर
 किया  गया  शप्ौर  झ्रावंटित  किया  गया  प्रौर  शसायमिक
 उबरकों  की  किसती  मात्रा,  टनों  में,  मंजर  की  गई  भौर
 आवंटित  की  गई  ,

 (@)  गुजरात  सरकार  ने  कुल  कितते  टन  उबेरकों
 की  भांग  की  थी  भौर  उस  में  से  राज्य  को  प्रत्येक  किस्म
 का  कितने  टन  उबेरक  झावंटित  किया  गया  घौर
 कब;  श्र

 (ग)  7979  की  खरीफ  भौर  रबी  की  फसलों
 के  लिए  गजरात  को  रासायनिक  उर्वरको  का  झावंदन
 कब  किया  जायेगा  और  किस  किस  प्रकार  का  कितने
 टन  रासायनिक  उर्वरक  झावंटित  किया  जायेगा  ?

 कृषि  और  सिचाई  मंत्री  श्री  सुरणोत  सिह
 बरनाला  :  (क)  तथा  (छल):
 राज्य  द्वारा  उर्वरको  की  माग  तथा  उसके  भावटन

 को  पोध-पोषक-तस्वों  झर्भात्‌  नाइट्रोजन  (एन),
 फास्फेट  (पी;  भो;)  तथा पोटाश  के;  ो, ),  के
 भ्राघार  पर  अग्तिम  रूप  दिया  जाता  है,  न  कि  विभिन्न
 उर्वरक  उत्पादको  के  धाधार  पर  ।  ‘1978-79
 के  खरीफ  तथा  रबी  मौसमों  के  लिए  गुजरात  की
 मांग  तथा  प्रावंटन  निम्नलिखित  है  oe

 (हजार  मौटरी  ठन)

 एन  पी,  भोड  के;  ोठ

 निम्नलिखित  मौसमों  के  लिए  राज्य  सरकार  के  परामर्श  से
 मूल्यांकित  की  गई  उर्वरकों  की  मांग  तथा  उपर्युक्त  मांग  को
 पूर्ण  रूप  से  समय  पर  पूरा  करने  के  लिए  किया  गया  भाबंटन  :
 खरीफ,  1978:  मे  85.26  54.67  9.58
 (फरवरी-जुलाई  978)
 रबी,  1978-79  128,  48  43.30  4.63
 (भगस्त  1978-जनवरी  979)

 (7)  खरीफ,  979  के  लिए  गुजरात  को  रासायनिक  उबरकों  का  पहले  ही  झावंटन  किया  जा  चुका  है  भौर  बह
 निम्नवत  है  —

 (हजार  मीटरी  हनो  में  )

 एन  पी०:  चोद  के।  my

 101,  98  66.  82  9.68
 रबी  1979-80  के धाषंटन  को  जुलाई,  1979  7  नति  रूप  दिया  जाएगा।
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 इलेक्ट्रोलिक  ठेलीफोन  एक्सचेंअ
 3720.  भी  वंयाराम  शाक््य:  गया  संचार

 महली  यह  बताने  की  कृपा  करेगे  कि
 (क)  क्या  सरकार  ने  देश  में  हलैक्ट्रोलिक  टली-

 फोन  एक्सचेंज  स्थापित  करने  का  निर्णय  लिया  है  ,
 ख)  इलैक्ट्रोतिक  टेलीफोन  एक्सचेज  में  प्रथीग

 किये  जाने  वाले  फालतु  पुर्जों  का  देश  में  निर्माण  किये

 थ
 के  बारे  में  सरकार  ने  क्‍या  कार्यवाही  का  है,

 Tt
 (ग)  उपयुक्त  एक्सचेज  के  लिये  किन-किन

 देशों  से उपकरणों  और  फालतृू  पुर्जों  का  यात  किया
 गया  शौर  उनकी  कीमत  क्‍या  थी  ?

 संचार  मंवालय  में  राज्य  संत्रो  श्री  नरहरि  प्रसाद
 सुखबेव  साथ) :  (क)  जी,  हा  v

 (@)  हजनैक्ट्रानक  एक्यवेज  तेया  आवश्यक
 संघटक  शर  फालतू  पुर्जों  का  निर्माण  दश  में  ही  करन
 की  एक  तीति  विचाराधीन  हू  ।

 (ग)  आयात  किये  जान  वाले  उपरकर  की  किस्म
 के  मूल्याकन  का  प्रन्तिम  रूप  दिया  जा  रहा  है।  पहले
 तीन  बर्षों  क  प्रचालन  के  लिए  फालतू  पुर्जे  तथा  उप-
 करण  एक्सचेज  उपस्कर  मुहैया  करने  बाले  से  प्राप्स
 किए  जाएगे  t

 कसोय  तिलहन  अनुसंधान  संस्थान  को  स्थापना

 372)  श्री  बयाराम  शाक्य  :  क्‍या  कृषि
 कौर  सिचाई  मती  यह  बताने  की  कृपा  करेगे  कि

 (क)  क्‍या  हिन्दुस्तान  लीवर  के  चेयरमैन  ने
 तिलहनो  का  उत्पादन  बढ़ाने  हेतु  केन्द्रीय  तिलहन  श्रनु-
 संधान  संस्थान  की  स्थापना  किये  जाने  की  मांग
 की  है;

 (श्र)  क्‍या  तिलहनों  के  उत्पादन  को  बढ़ावा  दने
 हेहु  इतका  समर्थत  मूल्य  निर्धारित  करके  झौर  इसको

 खरीदने  तथा  र्टाक  बनाने  के  लिए  सरकार  से  मांगे
 की  गई  है  ताकि  वर्ष  i982  at  i987  a  देश  में
 तिलहनों  के  आयात  पर  व्यय  होने  वाला  विदेशी  मुद्रा
 में  करीडी  रुपया  बचाया  जा  सके,  और

 (ग)  यदि  हा,  ता  सरकार  ने  .स  सम्सस्ध  में
 क्या  कार्यवाही  का  है  *

 कृषि  ध्रौर  सिचाई  मंत्री  (श्री  सुरजोत  सिंह
 बरनाला)  :  (क)  जी  हा,  श्रीमान  ।  कच्द्रीय  तिलहुन
 अनुसधान  सस्थान  के  स्थापना  के प्रशन  पर  भारतीय
 कृषि  अनुसंधान  परिषद्‌  द्वारा  विचार  किया  गया  था
 और  यह  महसूस  किया  गया  कि  विनहग  झाठ  या  नौ
 विभिन्न  फसलों  का  एक  ममूह  है,  भरत  ्क्कला  एक
 सर्धान  इसके  उद्देश्य  की  शूति  नहां  कर  सकता
 क्योंकि  हर  तिलहत  फसल  किसो  भी  एक  स्थान  पर
 सफलतापूर्वक  नहीं  उगाई  जा  राकती  ।  सावधानीं-'
 पूर्वक  विचार  करने  के  बाद  मृगफली,  तित,  सू रजमूखी
 तथा  तोरिया-सरसा।  के  लिए  राष्ट्रीय  अ्नुसधान  केन्द्रों
 की  स्थापित  करने  के  लिए  निश्चिय  किया  गया  था।
 इसके  अलावा  तिलहना  के  सुधार  के  लिए  अखिल
 भारतीय  समन्वित  प्रायाजना  का  सुर्ठित  किया  गया  ।
 जहा  तव  मूंगफली  का  सम्बन्ध  है  जुनागढ़  मे  एक
 राप्ट्रीय  अनुसंधान  केन्द्र  की  स्थापना  के  लिए  पहले
 ही  स्वीकृति  दी  जा  चुकी  है  1  अन्य  में  सम्बन्ध  में
 प्रस्तावों  की  स्वीकृति  के  लिए  कार्यवाही  की  जा  रही
 है  1

 (ख)  शौर  (ग)  उत्पादकाो  का  उपयुक्‍त
 आशिक  प्रोत्साहन  देने  के  लिए  भारत  सरकार  ने
 मृगफली,  तोरिया-सरसों,  सायाबीन  जौर  सूरजमुखी
 आदि  फसलो  के  समर्थत  मूल्य  के  लिए  घोषणा  कर  रही
 है  जा  कि  विम्तविखित  है

 (to  प्रति  क्विंटल  )

 I976-77  l977-78  1978-79,

 40  i60  75

 निश्चित  नहीं  हुई  45  75

 750  1  76

 निश्चित  नही  हुई  225%  245*

 *  @  मूल्य  सह  1978-78  धौर  979-80  के  विपणन  के  समय  से  सम्बन्धित  है  ।

 राष्ट्रीय  कृषि  सहकारिता  विषणम  संघ  (नाफेड)  को  इस  मूष्यो  पर  खरीद  करने  का  काम  सौपा  गया  है  ।
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 Working  of  agricultural  universities

 3722,  SHRI  DAYA  RAM  SHAKYA:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  10,
 state:

 (a)  whether  the  Central  CGovern-
 ment  have  examined  the  need  for  im-
 proving  the  working  of  agricultural
 Unniversities  in  India;  and

 (b)  if  so,  the  details  thereof?
 THE  MINISTER  OF  AGRICUL-

 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 and  (b).  The  LC.A.R.  constituted  in
 January,  977  a  Review  Committee  on
 Agricultural  Universities  to  critically
 assess  the  growth  and  developments
 of  agricultural  universities  in  India.
 The  terms  of  reference  of  the  Com-
 muiltce  were:—

 “To  assess  how  far  agricultural
 universities  are  meeting  the  needs
 of  trained  manpower  at  different
 levels  and  producing  non-elite  gra-
 duates  with  motivation  for  self-
 employment  in  agriculture,  with
 competence  to  identify  and  resolve
 practical  problems  and  with  an  at-
 titude  to  demonstrate  to  farmers
 even  by  working  on  farms.  In
 this  context,  the  Committee  would
 assess  the  quality  of  educational
 programmes,  adequacy  of  oppor-
 tunities  for  work  experience,  inter-
 nal  efficiency  and  relevance  of  re~-
 search  programmes  of  the  universi-
 ty,  paticular  action  being  given  to
 orientation  of  home  science  educa-
 tion  to  suit  Indian  conditions  more
 particularly  rural  India”,

 The  Report  of  this  Committee  was
 submitted  in  June,  1978,  Major  find-
 ings  of  the  Committee  are  given  be-
 low:

 Gi)  The  agricultural  universities
 have  achieveq  tremendous  impact
 through  development  of  new  techno-
 logy,  relevant  research  programmes,
 effective  demonstration  of  usable
 research  results  on  cultivators’  fields
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 and  by  training  the  much  needed
 scientific  and  technical  manpower
 required  for  India’s  fast  develop-
 ing  agriculture;

 (ii)  However,  there  is  high  degree
 of  variability  amongst  agricultural
 universities  with  regard  to  achieve-
 ments  and  output,  quality  of  leader-
 ship  and  competence  of  faculty,  de-
 Bree  of  institutional  development
 and  maturity  mainly  due  to  differ-
 ence  in  State  Government’s  sup-
 port;

 (in)  Himachal  Pradesh  and  Rajas~
 than  States  should  set  up  a  separate
 agricultural  university  and  possibi-
 lity  of  establishing  Agricultural
 University  in  Jammu  &  Kashmir
 be  explored;
 (iv)  The  Committee  observed  that

 the  practical  training  conducted  is
 not  adequate.  At  least  fifty  per-
 cent  of  ६  student’s  time  should  be
 devoted  to  practical  work  and  out
 of  that  field  practicals  should  consti-
 tute  about  35  per  cent  of  the  total
 work  lgad  apart  from  laboratory
 practicals  and  crop  production
 courses  should  be  made  compulsory;

 (v)  The  Committee  was  of  the
 \iew  that  the  present  home  science
 colleges  of  agricultural  universities
 are  not  very  different  than  the  home
 science  colleges  attached  to  general
 universities.  Therefore,  the  curri-
 cula  have  to  be  modified  to  orient
 them  towards  agriculture;

 (vi)  The  agricultural  universities
 should  have  the  complete  research
 responsibility  of  the  State  and  they
 should  strengthen  fundamental  re-
 search  and;
 (vii)  There  should  be  continuous
 evaluation  of  manpower  require:
 ment  and  progress  of  each  agricul-
 tural  universities.

 The  Report  of  the  Committee  was
 forwarded  to  all  State  Governments
 and  Agricultural  Universities  for  cot-
 ments.  The  recommendations  were
 also  discussed  in  the  two  conferences
 of  Vice  Chancellors  of  agricultural
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 universities  held  in  October,  978  and
 March,  1979.  There  was  general  con-
 seosus  that:—

 (a)  The  recommendations  of  the
 Review  Committee  were  by  and  large
 acceptable  subject  to  modificationg  in
 certain  areas  to  suit  local  conditions.

 (b)  Recommendations  which  do
 not  involve  any  outside  approval  or
 consultation  may  be  implemented  by
 the  universities  themselveg  latest  by
 May,  1979,  os

 (c)  Recommendations  regarding  the
 governance  of  universities  including
 management  structure,  financial  sup-
 port  from  State  Government  and
 transfer  of  research  responsibilities
 and  facilities  may  be  discussed  by
 each  university  to  the  concerned
 Si.te  Governments  and  the  report  may
 be  sent  to  the  ICAR  so  that  unresolv-
 ed  issues  can  be  taken  up  with  the
 concerned  State  Governments.

 (d)  The  I,C.A.R  may  incorporate
 in  the  VI  Plan  pattern  of  assistance,
 the  xecommendations  regarding  fin-
 ancia]  assistanct  for  certain  important
 programmes  like  practical  training;
 and

 (९)  The  LC.A.R.  may  constitute  a
 Deans  Committee  to  review  the  cour-
 ses  and  curricula  in  the  light  of  the
 recommendations  of  the  Committee.

 Badanala  Irrigation  Project
 3723,  SHRI  GIRIDHAR  COMANGO:

 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 Survey  and  investigation  of  Badanala
 Medium  Irrigation  project  in  the  State
 of  Orissa  js  yet  to  be  finalised  by  the
 State  Government  for  approval  of  the
 Government  of  India;

 (b)  if  so,  when  the  project  was
 actually  started  for  survey  and  investi-
 Sation  and  the  years  the  project  re-
 Port  submitted  to  the  Government  of
 India;  ang

 (c)  the  reasons  for  delay  in  survey
 and  investigation  and  preparation  of
 Project  report  therefor?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 Yes,  Sir.

 (b)  Investigations  for  the  Badanala
 project  had  been  started  by  the  Gov-
 ernment  of  Orissa  during  96l-62.  The
 Badanala  Project  Report  was  original-
 ly  received  in  the  Central  Water
 Commission  for  scrutiny  in  January,
 1974,  The  Central  Water  Commis-
 sion  sent  their  comments  on  the  pro-
 ject  on  October,  7974  and  January,
 7978  to  the  State  for  compliance.  The
 Government  of  Orissa  then  sent  a  mo-
 dified  proforma  report  for  the  project
 to  the  Central  Water  Commission  in
 January,  977  with  a  request  to  treat
 the  Project  as  a  medium  irrigation
 scheme.  This  was  examined  by  the
 Central  Water  Commission  and  it  was
 felt  that  the  Project  had  to  be  consi-
 dered  88  a  major  project  for  all  prac-
 tical  purposes  since  the  height  of  the
 dam  is  almost  the  same  as  per  the  ori-
 ginal  project  report  of  974  and  the
 Government  of  Orissa  was  requested
 to  submit  8  detailed  and  updated  pro-
 ject  report.  This  is  still  awaited.

 (c)  The  Government  of  Orissa  have
 informd  that  the  delay  in  submis-
 sion  of  the  project  report  is  due  to
 the  need  for  a  change  of  the  spillway
 site,  since  suitable  rock  is  not  availa-
 ble  at  reasonable  depth  in  the  river
 bed  to  locate  the  spillway  and  that
 drilling  for  foundation  exploration  is
 in  progress,

 Irrigation  Projects  for  Worlg  Bauk
 Loan  Scheme  by  Orissa  Government

 3724,  SHRI  GIRIDHAR  GOMANGO.
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  the  irrigation  projects  included
 for  Worlg  Bank  loan  schéfie  by  the
 Government  of  Orissa  in  ijtibaj  sub-
 plan  area  of  that  State;  °

 (9)  money  gpent  to  the  year  197879
 in  tribal  ereas  for  irrigation  purposes;
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 (९)  the  reasons  for  the  inclusion  of
 the  irrigdtion  project  for  World  Bank
 loan  insteag  of  allocating  funds  from
 State  Plan  outlays;  and

 (a)  allocation  made  foy  tribal  areas
 for  irrigation  by  that  State  project-
 Wise  up  to  ‘1978?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA),:  (a)  Ir-
 rigation  projects  proposed  by  State
 Government  from  the  Triba]  sub-plan
 (1978-79)  for  inclusion  under  the  Line

 of  Credit  agreement  for  Orissa
 medium  irrigation  projects  made  with
 World  Bank  are,—;

 (ly  Senez  Irrigation  project;

 (2)  Remal  Irrigation  Project;
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 (3)  Pilasalki  Irrigation  Project;
 (4)  Talasara  Irrigation  Project;

 (5)  Sarpagarh  Irrigation  Project;
 and

 (6)  Barnal  Irriation  Project,

 (b)  Statement  showin  major  and
 medium  Irrigation  schemes  in  tribal
 areas  of  Orissa  and  expenditure  to  end
 of  1977-78  and  anticipated  expendi-
 ture  during  1978-79,  is  enclosed.

 (c)  Funds  for  all  irmgation  projects
 (including  those  projects  proposed  for
 and  receiving  World  Bank  assistance)
 are  allocateq  from  the  funds  of  the
 State  Plan.

 (d)  As  in  (9)  above.

 Statement

 Mayor  and  Medium  Irrigatzon  Projects  in  Tribal  Areas  of  Orissa.
 (Rs.  lakhs)

 Name  of  Scheme  Expenditure  to  —_  Anticipated end  of  1977-78  —_  expenditure  Remarks
 during  978-79

 7  2  3  4  5

 Canplated  Projects  ;

 t,  Baladia  Weir  (Pre-plan)  228
 a.  Pitamahal  950

 g.  Uttei  aor

 Guntinuing  Projects  :

 Khadkai  4०9  50

 a.  Nes  38  50

 *g.  Sune  .  ,  98  १00

 “4.  Sarapgarh  35  40

 5  Kala  874  6

 *6,  ‘Tileam  7  5०  50

 7.  Upper  Kolab  304  950
 8,  Pottery  999  560  Central  Scheme

 N.A.  N.A.
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 iq.  Pilasalki

 #13.  Harbhang:

 #14.  Kanjhari

 i5.  Indravati  न

 Proposed  Projets  :

 16.  Badanala

 Central  Scheme

 *Projects  proposed  by  the  State  for  World

 Admission  for  02  Batch

 3725.  SHRI  VASANT  SATHE;
 SHRI  BHAGAT  RAM;

 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  attention  of  the  Gov-
 ernment  has  been  drawn  to  the  news
 report  appearing  in  the  Times  of
 India  dated  18th.  February,  979  un-
 der  the  caption  “Varsity  not  ready
 for  104.2  Batch”

 (b)  if  '80,  what  is  tHe  feadction  of
 the  Govertiriient  to  the  various  ob-
 servations  made  therein  and  details
 tegarding  facts  of  the  matter  and
 the  reforms  proposed  and  decision
 taken  thereon?

 THE  MINISTER  OF  EDUCATION,
 SQCIAL  WELFARE  AND  CULTURE
 (DR,  PRATAP  CHANDRA  CHUN.
 DER):  (a)  Yes,  Sir

 (b)  According  to  the  infromation
 furnished  by  the  University  of  Delhi
 it  is  not  a  fact  thet  the  University  is
 not  ready  to  admit  students  who  after
 Passing  Clade  38  of  the  10443 3  pat-
 tern  will  ‘Be  -seeléety  dénttasion  in  the
 ensuring  session  of  1979-80.  The  Uni-
 versity  fg  taking  necessary  steps  in  the
 matter  and  the  task  of  formulaticn  of

 Bank  Asistance.

 courses  of  study  and  syllabi  for  the
 various  under-graduate  courses  ig  be-
 ing  attended  to  and  will  be  finalised
 by  the  University  shorfly.

 Training  of  outstanding  Sporterten  jn
 USSR.  and  GDR.

 3726.  SHRI  C.  K.  CHANDRAPPAN:
 Will  the  Mimster  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  Kerala  Govern-
 ment  has  proposeg  to  the  Centre  to
 make  afrangements  to  send  3  afd  4
 of  their  outstanding  sportsmen  (ath-
 letes)  to  USSR,  GDR.  or  any
 other  advanceg  countries  in  sports,
 games  etc.  ¢o  get  them  trained;

 (b)  if  %,  the  details  of  the  'छल0-
 posals;

 (c)  what  ig  the  decision  of  the  Cen-
 tre  and  what  steps  have  bean  taken
 to  meet  this  request;

 (d)  whether  it  is  alto  a  fact  that
 the  Kerala  Government  also  hds
 Proposed  to  secure  the  services  of
 internationally  reputed  coaches  for
 coaching  of  players/athletes  in
 Kerala;  and

 (e)  {t  90,  details  thersdt  and  steps
 tiken  by  the  Gertre  ‘to  met  thelr

 ‘Hequitenttht?
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 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 \SHRI  DHANNA  SINGH  GULSHAN):
 (a)  to  (c).  In  a  note  regarding  promo-
 tion  of  sports  and  games  in  Kerala,
 submitted  to  the  Union  Education
 Minister  in  August,  978  the  Minister
 of  Works  and  Sports  in  the  Govern-
 ment  of  Kerala  had,  Inter-alia,  men-
 tioned  about  the  State  Government’s
 proposal  to  depute  3  or  4  promising
 athletes/players  to  the  foreign  count-
 vies  like  U,  S.  Ss.  R.,  5.  D.  R.  or  some
 other  countries  advanced  in  sports
 and  games,  for  training,  The  proposal
 from  the  Government  of  Kerala  envis-
 aged  that  the  State  Government  would
 bear  the  expenditure  on  account  of
 the  passage  for  the  athletes  etc.  where-
 as  the  Government  of  India  was
 required  to  meet  the  expenditure  on
 account  of  their  accommodation  and
 stay  and  training  abroad.  Alternative-

 ly,  the.  Central  Government  was
 requested  to  secure  these  facilities  by
 way  of  fellowships  granted  by  the
 country  concerned.

 In  reply,  the  Minister  of  Works  and
 Sports,  Government  of  Kerala  was
 informed  in  November,  1978,  that  pro-
 posals  for  training  of  promising  ath-
 lete  in  foreign  countries  could  be  con-
 sidered  by  the  Government  of  India,
 in  consultation  with  the  All  India
 Council  of  Sports,  if  specific  propo-
 sals  duly  sponsored  by  the  National

 Sports  Federations  concerned  were
 received.  Thereafter,  no  specific  pro-
 posal  has  been  received  in  the  Min-

 istry  from  the  Government  of  Keraiay
 the  Kerala  State  Sports  Council  dir-

 ectly  or  through  the  Amateur  Athle-
 tic  Federation  of  India.

 (d)  &  (७).  In  the  aforesaid  note  the
 Minister  of  Works  and  Sports,  Gov-
 ernment  of  Kerala  had  also  proposed
 to  secure  services  of  internationally

 reputed  coaches  for  coaching  of

 playeys/athletes  in  Kerala.  It  was

 stated  that  the  Kerala  Sports  Council
 was  looking  for  services  of  interna-

 tionally  reputed/merited  coaches  in

 various  fields  for  coaching  of  players/
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 coaches  through  special  coaching  pro-
 grammes  arranged  in  the  State  and
 that  the  Council  would  be  happy  te
 make  use  of  the  services  of  as  many
 such  coaches  as  could  be  made  availa-
 ble  for  coaching  in  the  State.

 In  reply,  the  State  Government  was
 informed  that  under  Cultural  Ex-
 change  Programmes  or  otherwise  the
 Govenment  of  India  had  been  obtain-

 ing  services  of  foreign  coaches  and
 that  their  services  were  utilised  for
 training  Indian  Coaches  who  in  turn
 trained  Indian  Sportsmen  and  Sports-
 women,  The  State  Government  was
 requested  to  inform  Netaji  Subhas
 National  Institute  of  Sports,  Patiala
 of  their  specific  requirements  in  this
 behalf,  so  that  efforts  could  be  made
 to  meet  them  as  far  ag  possible  when
 such  foreign  coaches  came  to  India.

 The  Government  of  India  will  con-
 tinue  to  make  special  efforts  to  secure
 services  of  reputed  coaches  from
 abroad  under  the  Cultural  Exchange
 Programmes  or  otherwise  and  will
 make  efforts  to  utilise  the  services  of
 these  coaches  to  serve  the  best  natio-
 nal  interests  and  will  also  keep  in
 mind  the  requirements  of  Kerala  when

 utilising  the  services  of  such  foreign
 coaches  when  they  come  to  India.

 Setting  up  of  Sports  School  and
 Hostels  in  Kerala

 3727.  SHRI  C.  छू.  CHANDRAPPAN:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  Kerala  Sports
 Councjl  has  approacheg  the  Centre
 for  Central  assistance  for  setting  up
 of  sports  school  ang  hostels  in
 Kerala;

 (0)  if  go,  the  details  of  jhe  scheme
 and  the  assistance  sought;  and

 (c)  what  is  the  decision  of  the
 Centre  to  meet  this  request?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF.  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
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 (SHRI  DHANNA  SINGH  GULSHAN):
 (a)  to  (c).  In  a  note  regarding  promo-
 tion  of  sports  and  games  in  Kerala,
 submitted  to  the  Union  Education
 Minister  in  August,  978  the  Minister
 of  Works  and  Sports  in  Government
 of  Kerala  had,  inter  alia,  raised  the
 question  of  Central  assistance  for
 ports  schools/hostels  already  estab-
 lished  in  Kerala  and  for  opening  of  a
 sports  school  for  girls  at  Calicut  and
 a  sports  hostel  for  pre-degree  students
 at  Trivandrum.

 In  reply,  the  Minister  of  Works
 and  Sports  was  informed  in  November,
 978  that  there  was  no  Central  Scheme
 under  which  requests  for  financial
 assistance  for  the  establishment/main-
 tenance  of  sports  schools/sports  hos-
 tels  could  be  considered.  It  was  added
 that  the  Working  Group  set  up  by
 the  Government  of  India  to  formulate
 Central  Schemes  in  the  field  of  physi-
 cal  education  and  sports  for  the  VI
 Plan  period,  had  recommended  such
 a  scheme,  but  in  view  of  the  limited
 plan  funds  earmarked  for  physical
 education  and  sports  in  the  VI  Plan,
 it  might  not  be  possible  to  embark  on
 this  scheme,  The  position  as  explained
 to  Government  of  Kerala  in  November,
 978  remaing  unchanged.

 दिल्‍ली  में  सड़कों  को  मरम्मत

 3728.  श्री  'दाजीब्ा  देसाई  :  क्या  मिर्माण
 शौर  श्रावास  तथा  पूति  और  पुमर्वास  मंत्री  दिल्ली
 में  सड़कों  की  मरम्मतों  के  बारे  में  दिनांक  4  दिसम्बर,
 978  के  ग्रतारांकित  प्रश्न  संख्या  987  कके  उत्तर  के

 बारे  में  यह  बताने  की  कृपा  करेंग्रे  कि  :

 (क)  सड़कों  की  मरम्मतों  पर,  स्थान-वार
 तथा  कार्य-वार  किए  गए  3,20,090  रु0  के  व्यय  का
 ब्यौरा  क्‍या  है  4

 (ख)  किस  किस  स्थान  पर  और  कितनी  घन-
 राशि  का  व्यय  पार्षद  निधि  में  से किया  गया;  और

 (ग)  4000  रुपये  का  व्यय  केहर  बाग  (मदन
 पाक  और  धुन्नामल  पार्क)  में  किस  स्थान  पर  और
 कितना  कितना  किया  गया  अथवा  किया  जाएगा  ?

 निर्माण  और  ग्रावास  तथा  पूति  और  पुनर्वास
 मंत्री  (श्री  सिकर  बख्त)  :  (क)  दिल्ली
 नगर  निगम  ने  सूचित  किया  है  कि  स्थानवार  तथा  कार्य
 वार  व्यय  के  अलग  अलग  झांकड़े  उपलब्ध  नहीं  हैं  1

 (ख)  दिल्ली  नगर  निगम  ने  सूचित  किया  है  कि
 “पार्षद  निधि”  नामक  कोई  निधि  नहीं  है।  तथापि,
 एक  “निर्वाचन  क्षेत्र  निधि  XVI-sto/dto/

 \
 )”  है  जिसके  ब्यौरे  विवरण--ं  में  दिए  गए

 |

 (ग)  वार्ड  नं0  89  (करमपुरा),  जिसमें  यह
 क्षेत्र  स्थित  है,  में  प्रस्तावित  कार्यों  के  अद्यतन  प्राककलन
 विवरण--।।  में  दिए  गए  हैं।

 व्विरण  —]

 सी--89  (निर्वाचन  क्षेत्र  की  निधि)  में  किया  गया  खच  (XVI  जे०  IV  Fo)

 क्रम  काय  का  नाम  अनुमानित
 सं0  लागत

 रुपये
 l  करमपुरा,  सी-89  में  क्वार्टर  न०  71,  73,  .20  और  (2]  8  सामने  वाले  खुले  स्थान  में

 इंटे  बिछाना  7  i3440

 2  करमपुरा,  सी-89  के  ब्लाक  “ग्राई”  की  सड़क  नें०  34  की  पटरियों  को  समतल
 कराना  तथा  उनकी  ड्रेसिंग  करना  4650

 3  करमपुरा,  सी-89  में  क्वार्टर  नं०  एफ  बप्के  सामने  वाले  खुले  स्थान  की  समतल  करना
 तथा  उसमें  ईंटें  बिछाना  मे  900
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 क्रम  कार्य  का  नाम  रा  ग्रनुमानित
 सं०  लागत

 रुपये

 4  कमरपुरा,  सी-89  में  123  के  सामने  वाले  खुले  स्थान  में  इंटें  बिछाना  5700

 5  करमपुरा,  सी-89  में  क्वार्टर  नं०  एफ  265  से  229  तक  के  सामने  इंटें  बिछाना  9230

 6  भगवानदास  नगर  सी-89  में  सड़कों  को  पुनः:  पक्का  करना  3390

 7  आर०  ब्लाक,  करमपुरा  में  पटरी  की  व्यवस्था  करके  सड़क  में  सुधार  करना  |  4750

 8  करमपुरा  में  एक  ब्लाक  में  इंटे  पुन:  बिछाना  24000

 9  सी-89  के  दिन  प्रतिदिन  अनुरक्षण  से  इंटें  बिछाना  3640

 विवरण--1]

 XXXVII[—otto~89  के  लेखाशीर्ष  के  ग्रन्तर्गत  दिसम्बर,  .973  तक  किए  गए  खर्च  का  विवरण

 डिवीजन--५]]  (डब्ल्यू०  जैड०)

 दिल्ली  के  शहरी  तथा  ग्रासोण  क्षेत्रों  में  श्रनधिकृत
 कालोनियां

 3729.  श्री  दाजोबा  देसाई:  कया  निर्माण
 शौर  ग्रावास  तथा  पूति  श्लौर  पुनर्वास  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  इनमें  से  उन  अनधिकृत  कालोनियों  के
 नाम  क्या  हैं  जिनके  सम्बन्ध  में  दिल्‍ली  नगर  निगम
 अथवा  दिल्‍ली  विकास  अधिकरण  द्वारा  सर्वेक्षण

 क्रम  कार्यों  का  नाम  अनुमानित
 सं०  लागत

 रुपये

 t  मेन  रोड  मदन  थार्क  (केदार  बाग)  सी-89  की  प्रीमिक्सिग  8230

 2  मवन  पार्क  (केदार  बाग)  के  मकान  नं०  डब्ल्यू  0 जैड  3्से  35  तक,  20  से  27  तक,  2:7
 28  तक  तथा  35ए  से  3  तक  की  लेन  का  एम०/पी०  2290

 3  _मनोहर  पार्क  सी-89  के  डब्ल्यू०  जेड>०  30  से  37  तक  की  लेन  का  एम०/पी०  060

 4  डब्ल्यू०  जैड०  32  से  डब्ल्यू0  जैड0  42,  सी-89  मनोहर  पाक  के  सम्पक॑  मार्ग  में  सुधार  ।  5690

 5  मकान  नं०  38  से  57  तक  तथा  45%  63  तक  सी-89,  मदन  पाके  (केदार पाक )  का
 एम०/पी०  0370

 6  डी--ब्लाक  सी-89  में  मनोहर  पार्क  (केदार  पार्क )  को  जाने  वाले  मेन  रोड  में  सुधार  ।  6580

 82320

 किया  गया  है  ग्रथवा  निकट  भविष्य  में  करने  क
 विचार  है  ;  g

 (a)  किव  कालोनियों  में  ईंट  से  बनी  गलियों,
 नालियों,  गली  में  रोशनी  अादि  जैसी  नागरिक  सुविधाएं
 दी  गई  हैं  ;  और

 (ग)  कमरुद्दीन  गांव  के  पास  स्थित  अपर  कालोनी
 की  स्थिति  क्‍या  है  और  इस  कालोनी  में  कब  तक
 तागरिक  सुविधाएं  देने  का  विचार  है  ?
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 सिर्माल  और  creer  तथा  पूर्ति  और
 ंब्री  (aft  लिससदर  wer):  (क)  दिल्‍ली
 प्राधिकरण  तथा  दिल्ली  सगर  निमम  द्वारा  दी  गई

 मुकबन सुगना
 के

 ४1
 कश  उन्होंने  दिल्ली  के  शहरी

 भौर  क्षेत्रों  की  oii  प्रमप्कृत  कासोमिमों
 (संलग्न  सूझी  के  प्रनुसार)  का  सर्वेक्षण  किया  है

 झथवा  सर्वेक्षण  करना  है  (  बिवरण---त  )
 विवरण  सभा  पठल  पर  रखा  भया  ।  ्रिम्लय
 में

 _
 सया  ।  देखिए  संद्या  एल-टी-  4i25/

 79]  t

 (ख)  दिल्‍ली  विकास  प्राधिकरण  ने  विवरण-ग1,
 में  उल्लिखित  कालोनियो  में  कुछ  सुख  सुविधाशों  की
 व्यवस्था  की  है।  विवरण सभा  पटल  पर  रखा  गया।
 प्िस्थालम  में  रखा  गया  ।  देखिए  संख्या  एल-टी-
 45/79']t  दिल्‍ली  नगर  लिगम  ने  सूचित
 किया  है  कि  भ्रपने  क्षेत्राप्रिकार  को  अनधिकृत  कालो-
 नियो  में  निम्नलिखित  सुख  सुविधाओं  की  व्यवस्था
 निधियों  की  उपलब्धता  के  श्रनुसार  की  जा  रही  है

 )  मिट्टी  भराई  ।

 2  ईंटे  बिछाना  1,

 3.  महामारी  को  रोकसे  के  उपाय

 4  सस्ती  किस्म  की  खुली  मालिया  |

 5.  खाली  पड़ी  स्पृनिसिषल  के  ईदं-मिद
 आाढ़/चहादीवारी/ग्रिल  झ  ny

 6  सम्पर्क  मास  |

 ह ६  1977-78  के  दौरान  दिल्‍ली  तयर  निगम
 में  विभिन्न  कालोनियों  में  इन

 न
 की  व्यवस्था

 करने  के  लिए  40.  5  लाख  रुपये  खर्च  किए  है।  दिल्ली
 नगर  निगम  के  चालू  वर्ष  के  राजस्व  बजट  सें  इन  कार्यों
 के  लिए  50  लाख  रुपये  की  व्यवस्था  की  गई  है।  तथापि
 सुख
 ह

 को  व्यवस्था  करने  के  कालोमीवार
 ब्यौरे  मगर  मिगस  के  पास  उपलब्ध  नही  हैं।

 Central  Housing  Scheme  in  Operttion

 3730.  SHRI  SURENDRA  BIKRAM:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  pleased  to
 state:  :

 (a)  how  many  houses  have  so  far
 been  constructed  under  the  Central
 Schemes  in  operation  in  respect  of
 housing  in  the  country  in  the  indivi-
 dual  States;  and

 (b)  what  are  future  plans  for  more
 housing  through  these  schemes?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND
 REHABILITATION  (SHRI  SIKAN-
 DAR  BAKHT):  (a)  All  the  social
 housing  schemes  introduced  by  the
 Central  Government  are  in  the  State
 Sector,  except  the  Subsidised  Housing
 Scheme  for  Plantation  Workers,  which
 is  in  the  Central  sector.  All  these
 Social  Housing  schemes  are  implemen-
 ted  by  the  State  Governments.  Centre,
 however,  provides  financial  asistance
 to  States  in  the  shape  of  block  loans
 and  block  grants  for  all  the  State
 sector  Schemes,  including  housing
 schernes.

 Based  on  the  information  received
 from  the  States  and  Union  Territories,
 as.  on  30th  September,  1978,  10,45,470
 houses  hed  been  sanctioned  for
 construction  under  the  social  housing
 scheme.  A  statement  showing  the
 houses  constructed  under  the  Central
 sector  Subsidised  Housing  Scheme
 for  Plantation  Workers  in  the  States
 in  which  the  scheme  is  in  operation
 is  appended,

 (b)  With  a  view  to  beost  housing
 construction  under  these  schemes,  the
 public  sector  allocation  for  housing
 in  the  draft  Five-Year  Plan  1978--83,
 has  been  increased  from  Re,  600.02
 crores  provided  in  the  Fiifth  Plan  to
 Ra.  §88  crores  in  the  Five-Year  कपक
 976-—88.
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 Statement
 As  on  30-9-1978

 Houses  sanctioned  for  construction  under the  Central  Sector  Scheme—Subsidised
 Housing  Scheme  for  Plantation  Workers—

 Name  of  =  State  Houses
 sanctioned

 Assam  ‘12,259,
 Tnpma  डर  58
 West  Bengal  ,  *  .  8,891
 Tamil  Nadu.  .  .  700

 Kerala  न  .  396
 Karnataka  .  .  .  *  932

 TOTAL  35.296

 Vishnu  Garden,  Delhi

 8731.  SHRI  MAHI  LAL  Will  the
 MINISTER  OF  WORKS  AND  LIOU-
 SING  AND  SUPPLY  AND  REHABI-
 LITATION  be  pleased  to  state:

 (a)  whether  the  entire  छा  Block,
 Vishnu  Garden  in  West  Delhi  was
 approved;  and

 (b)  if  so,  the  date  of  approval  of  the
 colony?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND
 REHABILITATION  (SHRI  SIKAN-
 DAR  BAKHT):  (a)  and  (b).  No,  Sir.
 Only  certain  portions  of  the  कुदा  Block
 Vishnu  Garden  in  West  Delhi  had  been
 approved  by  the  Standing  Committee,
 Municipal  Corporation  of  Delhi,  vide
 its  Resolutions  No,  52]  dated  19th
 July  96]  and  No,  443  dated  28th  May
 1970,

 Pari  Sadasiva  Kendra  Sanskrit
 Vidyapiths

 3732.  SHRI  PADMACHARAN
 SAMANTASINHERA:  Will  the  Minis-
 ter  of  EDUCATION,  SOCIAL  WEL-
 YARE  AND  CULTURE  be  plensed  to
 state:

 a.
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 (a)  whether  it  ig  a  fect  that  the
 Puri  Sadasiva  Kendra  Sanskrit  Vidya-
 pitha  has  no  sufficient  required  build-
 ing  for  the  college  and  hostel;

 (b)  if  so,  what  is  the  total  require-
 ment  of  buildings  for  that  college  and
 hostel;  what  is  the  number  of  existing
 building  for  the  college  and  hostel;  and

 (c)  what  is  the  total  estimate  for
 the  college  and  hostel  building  and
 what  amount  has  been  provided  in
 ‘1978-79  and  for  1979-80?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (SHRIMATI  RENUKA  DEVI  BARA-
 KATAKT):  (a)  Yes,  Sir.

 (b)  The  exact  requirements  of  the
 Vidyapectha  have  not  yet  been  asses-
 sed.  The  State  Government  has
 allocated  land  measuring  St.  39  acres
 {o  the  Rashtriya  Sanskrit  Sansthan
 for  construction  of  the  Vidyapeetha
 building.  But  since  it  is  located  out-
 side  the  town  where  the  construction
 ९6४.  would  be  high,  the  State  Govern-
 ment  has  been  requested  to  allot  the
 existing  premises  to  the  Institution
 so  that  suitable  additions  can  be  made.
 No  final  decision  has,  however,  been
 taken  in  this  regard.

 (०)  Pending  final  decision  on  the
 location  of  the  site,  the  detailed  esti-
 mates  for  the  construction  of  college
 and  hostel  have  not  yet  been  drawn
 up,  A  token  provision  of  Rs,  2  lakhs,
 however,  has  been  made  in  the  budget
 estimates  for  79-80  for  construction
 of  new  building.

 Training  fOr  Starting  Rural
 Industries

 3733.  SHRr  P.  RAJAGOPAL  NAIDU"
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  Government  intend  to
 give  training  to  rural  masses  to  start
 and  work  in  rural  industries;  and

 (b)  if  so,  the  training  taciitties
 existing  at  present?
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 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  BHANU  PRA-
 TAP  SINGH):  (a)  Yes,  Sir.

 (b)  Training  facilities  are  available
 in  various  Industrial  Training  Insti-
 tutes,  Polytechnics,  Small  Industries
 Service  Institutes,  Training  Institu-
 tions  run  by  Khadi  ang  Village  In.
 dustries  Commission,  All  India  Handi-
 crafts  Board.  Office  of  the  Develop-
 ment  Commissioner  (Handlooms)  etc.
 in  the  fields  of  food  products  includ-
 ing  food  processing,  tobacco  beverages,
 cotton  textiles,  textile  products  in-
 cluding  redymade  garments,  leather
 and  leather  products,  Ceramics,  Wood
 products,  Sericulture,  hendicrafts,
 potteries,  Carpentry,  blacksmithy,
 maintenance  of  agricultural  imple-
 ments,  machinery,  tractor,  pumpset,
 diesel  engines,  electric  fittings  and
 connections  etc.

 Construction  of  Red  Cross  Bailding  at
 New  Delhi

 3784.  SHRI  UGRASEN:  Will  the
 Minister  of  WORKS  AND  HOUSING
 AND  SUPPLY  AND  REHABILITA-
 TION  be  pleased  to  state:

 (a)  whether  the  land  and  Building
 of  Indian  Red  Cross  Society  at  4  Red
 Cross  Road,  New  Delhi  was  donated
 some  time  in  920  by  Nawab  of  Juna-
 garh  for  carrying  out  its  humanitarian
 activities  thereby  implying  not  to  carry
 on  any  commercial  business;

 (b)  whether  the  3rd,  4th  and  5th
 floors  of  the  new  Red  Cross  building
 was  constructed  without  permission  of

 Tand  and  Development  Department;
 and

 (c)  if  sc,  why  the  Land  and  Deve-
 lepment  Department  is  hesitating/
 delaying  in  taking  over  the  building  as

 algo  punishing  the  concerned  officials
 found  guilty  of  breach  of  trust  as  well

 ay  that
 of  unlawful  constriction?

 4732  "Ls—4

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKRHT):  (a)  The  site  at  No.  1  Red
 Cross  Road,  New  Delhi  was  leased
 out  to  the  Red  Cross  Society  by  the
 Government  of  India  on  26th  July,
 930  for  construction  of  their  office
 building

 (b)  Yes,  Sir.

 (c)  The  Land  and  Development
 Office  has  issued  necessary  notices
 to  the  Red  Cross  Society  under  the
 terms  of  the  lease.

 Promotion  in  P&T  Board...

 3785.  SHRI  BHAGAT  RAM:  Will
 the  Minister  of  COMMUNICATIONS
 be  pleased  to  state:

 (a)  whether  the  P&T  had  assured
 the  Department  of  Personne)  that  no’
 appointment  would  be  made  without
 prior  reference  to  the  Departmental
 Promotion  Committee;

 (b)  why  the  five  Directors  were  pro-
 moted  a;  PM.G.  on  ad  hoc  basis  and
 afterwards  the  orders  were  cancelled;

 (c)  whether  he  had  received  many
 representations  against  these  ad  hoc
 promotions  including  that  of  Postal
 Officers  Association;  and

 (d)  what  is  the  reaction  of  the  Gov-
 ernment  thereto?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKH-
 DEV  SAI):  (a)  No,  Sir.

 (b)  Promotions  were  made  keeping
 in  view  the  fact  that  a  number  of  ope-
 rational  and  other  posts  in  Senior  Ad-
 ministrative  Grade  of  the  Indian  Pos-
 tal  Service  were  vacant  and  required
 filling  up  in  the  pubhc  interest.  The
 orders  were  held  in  abeyance  because
 it  was  decided  to  obtain  the  prior  ap-
 proval  of  the  Appointments  Commit.
 ६९९  of  the  Cabinet.
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 (e)  and  (d).  Only  one  officer  has
 represented  against  ad-hoc  promo-
 tions,  which  were  kept  in  abeyance.
 In  the  meantime,  the  Departmental
 Promotion  Committee  hag  met  and
 regular  promotions  to  the  grade  are
 Proposed  to  be  made.

 Shortage  of  Sulphur  for  Sugar
 Factories

 3736.  SHRI  BALASAHEB  VIKHE
 PATIL:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  whether  he  hag  received  any
 complaints  from  the  sugar  factories
 about  the  threatened  closure  thereof
 for  want  of  sulphur;  and

 (b)  if  so,  what  action  has  been
 taken  by  Government  regarding  supply
 of  sulphur  to  the  sugar  factories?

 ‘THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  BHANU  PRA-
 TAP  SINGH),  (a)  and  (b).  During
 the  current  crushing  season,  a  few
 sugar  factories  reported  meagre  stocks
 of  sulphur  with  them  and  desired  im-
 mediate  supply  of  su)phur,  The  Mine-
 rals  and  Metals  Trading  Corporation
 of  India  Lid,  the  Public  Sector
 agency  which  imports  and  distributes
 sulphur,  was  advised  to  make  suitable
 allotment  of  sulphur  to  these  sugar
 units  on  priority  basis.  No  sugar  fac-
 tory  has  reported  closure  for  want
 of  sulphur,

 Health  Care  programme  on  A.LR.

 3737.  SHRI  K.  MALLANNA:  Will
 the  Ministery  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  plea-
 sed  to  state:

 (a)  whether  Government  favour
 programmes  of  All  India  Radio  con-
 ducted  for  students  to  include  message
 of  health  care;

 (9)  whether  Government  are  aware
 that  many  urban  students  fall  prey

 MARCH  i9,  979  Written  Answers  96

 to  drugs  and  alcohol  and  it  has  become
 necessary  to  caution  them  early  at  the
 high  school  stage;  and

 (०)  if  so,  the  policy  of  Government
 in  this  regard?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER);  (a)  Yes,  Sir.  Government
 favour  the  idea  of  a  programme  of
 All  India  Radio  being  conducteg  for
 students  to  include  message  on  health
 eare.  The  Nationa]  Council  of  Edu-
 cationa]  Research  and  Training,  in
 collaboration  with  the  UNICEF,  Cen-
 tral  Health  Education  Bureau  and
 All  India  Radio  have  initiated  some
 action  in  this  regard.

 (b)  and  (c).  Yes,  Sir.  Government
 are  aware  of  the  harmful  effects  of
 drugs  and  alcoho]  on  the  students.
 The  concepts  of  temperance  and  pro-
 hibition  have  been  included  in  the
 text  books  for  the  schoo]  curriculum
 at  the  middle  and  higher  levels.  The
 harmful  effects  of  intoxicants  form
 part  of  the  subject  of  Health  and  Phy-
 sical  Education  in  the  Teacher  Train-
 ing  courses.

 Fall  in  Prices  of  Cotten  and  Agricul-
 tura!  Commercial  Crops

 3738.  SHRI  VASANT  SATHE:
 SHRI  VISAY  KUMAR  N.

 PATIL,
 Will  the  Minister  of  AGRICUL-

 TURE  AND  IRRIGATION  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  prices
 of  cotton  and  other  agricultural  com-
 mercial  crops  like  sugarcane,  potato
 has  registered  a  significant  fall  effecting
 the  interest  of  farming  community;

 (b)  if  so,  whether  the  Government
 have  received  representations  to  this
 effect;

 (९)  what  steps  have  been  taken  to
 ensure  that  farmers  get  remunerative
 prices  for  their  crops  and  support
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 prices  are  fixed  in  accordance  with  the
 game  principles  and  the  basis  as  app-
 licable  for  fixing  the  prices  of  indus-
 trial  goods;  and

 (d)  details  of  steps  taken  to  check
 rise  in  the  prices  of  industrial  goods and  fall  in  the  prices  of  agriculture  in
 produce?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  Yes  Sir, there  has  been  some  fall  in  the  prices of  cotton,  sugar,  gur,  potatoes,  jute and  oilseeds  as  per  details  in  attach-
 ed  Statement  I.

 (by  Yes,  Sir.

 (९)  To  protect  the  interest  of  the
 farmers,  Government  has  taken  a
 mumber  of  measures,  such  as,  fixation
 of  minimum  support  prices,  under-
 taking  purchases  through  public  agen-
 cies,  allowing  exports  (in  some  cases
 supported  with  subsidy)  etc,  The
 minimum  support  prices  of  a  number
 of  agricultural  commodities  are  fixed
 by  Government  on  the  basis  of  the
 recommendations  made  by  the  Agri-
 cultural  Prices  Commission  which
 takes  into  account  various  relevant
 factors  such  as  cost  of  production.
 Prices  of  inputs,  prices  of  competing
 crops  and  ruling  market  prices.

 In  the  case  of  industrial  goods  a
 system  of  price  surveillance  in  res.
 pect  of  essential  commodities  and
 certain  mass  consumption  goods  is
 kept  by  the  Government  through  the
 Department  of  Civil  Supplies  &  Co-
 operation  and  some  other  adminis-
 trative  departments.  Though  there  is
 no  statutory  price  control  in  these
 items  (as  per  list  at  Statement-II),
 variation  in  prices  ate  allowed  only
 after  a  dialogue  with  the  industry
 concerned  ang  after  informing  the
 Government  for  fixing  fair  prices  of
 commodities  of  importance.  Adminis-
 trative  departments  and  ministries
 also  refer  such  cases  to  the  Bureau  of
 industrial  Costs  and  Prices.  The
 Bureau,  after  examination  of  the  cost
 of  inpute  of  these  commodities  and

 after  allowing  a  fair  return  on  capi-
 tal  investeq  recommends  to  the  Gov-
 ernment  the  fair  price  to  be  fixed  for
 these  commodities.  The  administrative
 departments  take  the  final  decision
 keeping  in  view  the  report  of  the
 Bureau.  However,  in  large  number  of
 items  there  is  no  price  control.  As
 such,  prices  are  determined  according
 to  the  forces  of  supply  and  demand.

 (d)  The  Government  keeps  close
 watch  on  the  prices  of  agricultural
 commodities  and  essential  commodi-
 ties  and  certain  mass  consumption
 goods.  In  order  to  check  fall  in  the
 prices  of  agricultural  commodities,
 Government  have  been  taking  a  num-
 ber  of  measures  such  as  directing  the
 concerned  public  agencies  to  make
 purchases  in  the  market  whenever  the
 prices  of  agricultural  commodity  fall
 below  the  support  level.  Also  buffer
 stocks  of  certain  commodities  are
 maintained  and  their  exports  allowed
 as  and  when  necéssary.  In  the  case
 of  came  commodities,  subsidieg  on
 inputs  are  given  to  the  farmers.  As
 regards  prices  of  essential  commodi-
 ties  and  certain  mass  consumption
 goods  the  system  of  price  surveillance
 referred  to  above  is  a  constant  and
 continuing  process.

 Statement—!

 Index  Numbers  of  Wholesale  Prices  of  Important
 Commercial  Crops

 Crop  Wholesale  price  index
 as  on

 1702-79,  ‘Bae  78

 Sugar  1340h  gat
 Gur  1g1e8  15g
 Potatoes  +  740  TLo°g
 Cotton  हि  161  "8  179°

 Jute  .  1982  49°
 Oilseeds  (Group).  1487  8gt@

 e
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 Stacament Il
 List  of  Industrial  Products  under  Statutory Price  Control  as  on  I--3979

 o  &»  Cement

 2.  Drugs

 g-  Ethyl  Alcohol

 4  Textiles  (Coarse  varieties)

 §.  Coal

 6.  Paraffin  Wax

 ३.  White  printing  paper  for  exercise  books.
 8.  Petroleium  Products

 g  Salt
 so.  Kerosene
 ्  Molasses

 AR  Fertilizers

 4g.  Selected  Steel  Products  such  as  structurala

 te  Non  ferrous  metals—Prices  are  fixed  by
 MMTC  and  Indigenous  Manufacturers  in
 consultation  with  the  Government.

 Norsa.—Compiled  by  the  Officeof  the  Econo-
 ae

 Adviser  to  the  Government  cf
 india.

 Subsidy  to  Small  Farmers  under
 various  Central  Sector  Schemes

 8739.  SHRI  VIJAY  KUMAR  N.
 PATIL,  Wil]  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleased  to  state:

 (a)  whether  different  rates  of  sub-
 aidies  are  provided  for  similar  pro-
 grammes  to  the  small  farmers,  under
 varioug  central]  sector,  centrally  spon-
 gored  schemes  of  Agricultural  Develop.
 ments  and  allied  sectors;

 (b)  if  80,  the  details  of  programme-
 wise  subsidies  allowed  to  small  far-
 mers,  with  reasons  for  variation  in
 the  rate  of  subsidy:

 (९)  the  definition  of  small  farmer
 under  various  important  central  sector
 centrally  sponsored  schemeg  and  the
 weasons  for  variation  if  any;  and
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 (a)  action  taken  or  ptopased  to
 have  the  uniform  definition  adopted
 under  aj  central  sectors  and  centrally,
 sponsored  schemes  of  Agriculture
 Development?

 THE  MINISTER  OP  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  BHANU  PRA-~-
 TAP  SINGH):  (a)  and  (b).  By  and
 large,  the  rates  of  subsidy  to  small
 farmers  under  important  central  82९०
 ter  and  centrally  sponsored  schemes  of
 agricultural  developments  and  allied
 s€ctors  are  25  per  cent  to  individual
 small  farmer,  50  per  cent  for  eommu-
 nity  schemes,  and  50  per  cent  in
 case  of  the  small  farmers  belonging  ta
 the  category  of  scheduled  tribes.  Com-
 munity  schemes  attract  a  higher  rate
 of  subsidy  because  of  Governments
 desire  to  encourage  group  effort  by
 smal]  farmers  particularly  in  fields
 like  minor  irrigation  while  the  high-
 er  rate  of  subidy  for  Scheduleg  Tribes
 participants  is  because  of  their  Special
 Socio-economic  backwardness,  Also
 higher  rates  of  subsidy  are  given  in
 ease  of  few  echemes  like  Tribal  Area
 Development  Programme  and  Hill
 Area  Development  Programme  where
 the  rate  of  subsidy  is  from  50  to  00
 per  cent  for  both  individua]  and  com-
 munity  works,  50  per  cent  subsidy  is
 also  allowed  to  small  farmers  under
 the  centrally  sponsored  scheme  for  the
 rearing  of  cross-bred  heifer  calves.
 These  variations  are  mainly  due  to
 the  special  nature  of  the  programmes
 and  level  of  the  socio-economic  deve-
 lopment  of  the  programme  area.  ’

 (९)  A  farmer  with  land  holding  upto
 five  acres  of  dry  land  or  2.5  acre  of
 class  I  irrigated  land  holding  has  been
 defined  as  smal]  farmer  for  the  pur-
 pose  of  providing  subsidy  under  SFDA,
 IRD,  CAD  and  special  animal  hus-
 bandry  programme.  In  the  case  of
 Tribal  Area  Development  programme
 no  ceiling  has  been  imposed  ag  all
 the  tribal  farmers  irrespective  of  their
 land  holding  are  to  be  assisted.  How-
 ever.  under  the  Drought  Prone  Areé
 Programme  including  Integrated  Rural
 Development  Programme,  in«
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 Prone  Areas,  8  higher  ceiling  of  land
 holding  varying  from  area  to  area  has
 been  adopted  as  per  Statement;  the
 reasons  for  variation  in  definitions
 being  poor  resource;  endowment  and
 low  yield  from  land  in  different  areas.

 (ay  A  committee  under  the  Chair-
 manship  of  Deputy  Governor,  Reserve
 Bank  of  India,  is  examining  the  ques-
 tion  of  having  a  uniform  definition  of
 smal]  farmers  to  the  extent  it  is  fea-
 sible

 Statement

 (In  hects.)

 State  District

 (DPAP  Areas)

 Small  farmer  Marginal  farmer

 Irrigated  Unirrigated  Irrigated  Unirrigated
 ne  Se  आला  आए

 Andhra  Pradesh  Anantapur,  Chittoor,  Kurnool
 Mehboobnagar.  Nalgonda  &
 Prakasam,  Cuddapah  :  750  3°00  ०*१5  t°50

 Bihar  »  Palama  ,  Monghyr,  Nawadah
 &  Rohta  r°00  2:0,  0'50  I-00

 Gujarat
 (a)  Arid  areas  Kutch,  Bannaskantha  and

 Mchsana  >  i°50  7°00  ण्प्फ  3°50
 (b)  Semi-arnd  Surendranagar,  Rajkot,  Jam-

 areas.  nagar.  Amreli,  Panchmahals,
 Bhavnagar  &  Ahmedabad  I°50  3°00  ०75  I°50

 Haryana  Mohindergarh,  Bhiwam  and
 Rohtak.  3९650  7°00  ०75  3°50

 je  KK.  »  Doda  and  parts  of  Udharrpur  ‘150°  3°00  0°75  £°50
 Rarnataka  Byapur,  Belgaum.  Dharwar,

 Chitradurga,  Raichur  Bell-
 ary,  Tumkur,  Chickmagalur,
 Kolar  and  Gulbarga  ‘150  300  0°75  १50

 Madhya  Pradesh  Jhabua,  Dhar.  Sidhi,  Betul,
 Khargone,  Shahdol  I'00  2°00  0°50  t00

 Maharashtra  Nasik,  ‘Ahm
 |  5

 9
 Satara,  Sangliand  Sholapur  2१50  3°00  O75  I°50

 Grisa  -  Phulbani  and  Kalahandi  r00  2°00  0°50  I°00

 Rajasthan  .
 (a)  Arid  areas  Jaisalmer,  Bikaner  i’  50  40°00  ०१75  5°00

 Barmer,
 Nagaut,  J

 alore,  Pali,
 Churu  and  Jodhpur.  t°50  7°00  0°75  3°50

 शा  Sembatid  Jhuojhunu,  Ajmer,  Dungarpe,
 areas  Udaipur  and  Banswara  4°50  (gt00  of  75  १5

 Tamil  Nadu  ~Ramanathapuram  =  and
 Dharmapuri  3*°00  2°00  0°50  1°00,

 Usar  Pradesh  Vv:  Allahabad,
 Jalaun,  Banda  &  Hamirpur  r*00  2°00  (0450,  ro0

 West  Beigal  Purufia,  Bankura,  and  Midnapur  £00,  900  0°50  i700
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 Restructuring  of  Wak!  neard

 3740,  SHR]  VIJAY  KUMAR  N.
 PATIL:

 SHRI  VASANT  SATHE:
 Will  the  Minister  of  WORKS  AND

 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  the  Government  have
 some  proposalg  under  consideration
 for  restructuring  Wakf  Board,  if  so,
 @etailg  of  the  proposals  received,  pro-
 cess  and  decision  taken;

 (b)  whether  Dr.  A.  M.  Khusro,
 Vice-Chancellor  Aligarh  Muslim  Uni-
 versity  has  suggested  a  formation  of  a
 Wakf  Development  Corporation  for  the
 better  management  and  exPansion  of
 the  Waki  properties  in  the  country  to
 make  them  profit  oriented;  and

 (c)  if  so,  details  thereof  and  the
 reaction  of  Government  to  the  proposal
 for  Dr.  Khusro?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT).  (a)  Yes,  Sir.  The  Wakf
 Inquiry  Committee  which  was  set  up
 by  the  Government  for  the  purpose
 of  evaluating  the  working  of  the  Wakf
 Act,  954  and  for  making  an  inquiry
 into  the  administration  of  wakfg  at
 all  levels,  has  inter-alia,  submitted  a
 recommendation  regarding  the  compo.
 sition  of  the  State  Wakf  Boards.  The
 details  of  the  proposals  made  by  the
 Wakf  Inquiry  Committee  in  this  re-
 garg  are  enumerated  in  the  Statement.
 Comments  from  most  of  the  State
 Governments,  State  Wakf  Boards  and
 the  Centra]  Wakf  Council  have  been
 received  and  the  recommendations  of
 the  Committee  are  now  under  exa-
 mination  in  consultation  with  a  Com-
 mittee  of  the  Central  Wakf  Council.

 (b)  and  (c).  Government  are  aware
 of  only  a  press  report  in  which  the
 suggestion  of  Dr.  A,  M.  Khusro,  Vice-
 Chancellor,  Aligarh  Muslim  Univer-
 sity  for  the  formation  of  a  Wakt  Deve.
 lopment  Corporation  for  the  better
 maanagement  of  wakfs  has  been  re-
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 ported.  No  formal  proposal  from
 Dr.  Khusro  in  this  regard  has  been
 received.  The  Government  have,
 however,  received  a  copy  of  a  resolu-
 tion  passed  at  the  All  India  Aukaf
 Conference  held  in  Delhi  on  I6th,  l7th
 &  i8th  February  1979,  wherein  it
 has  been  recommendeg  that  all  State
 Wakf  Boards  may  establish  Wakf
 Development  Corporations  for  the
 Development  of  Wakf  properties  on
 the  lines  of  the  Karnataka  Wakf  De~
 velopment  Corporation,

 Statement

 The  Board  in  the  case  of  a  State
 and  the  Union  Territory  of  Delhi
 shall  consist  of: —

 (a)  four  Muslim  members  to  be
 elected  from  amongst  the  Mem-
 bers  of  Parliament  from  the  State
 and  the  Members  of  the  Legisla-
 ture  of  the  State,  in  accordance
 with  the  system  of  proportional  re-
 presentation  by  means  of  a  single
 transferable  vote  in  the  manner
 prescribed  by  the  State  Govern-
 ment.

 (b)  five  members  to  be  appoint-
 ed  by  the  State  Government  from
 whom  one  should  be  a  Shia  in
 States  where  there  is  no  Shia
 Board;  one  a  recognised  scholar  in
 Islamic  theology;  one  from  amongst
 the  Members  of  the  State  Jamait
 ul-Ulema  or  of  any  other  Muslim
 organisation  in  State  and  two  pos-
 sessing  administrative  experience
 and  knowledge  of  law;

 (c)  one  mutawalli  to  be  appoint-
 ed  by  the  State  Governments:

 Provided  that  where  the  number  of
 Muslim  Members  of  Parliament  and
 the  State  Legislatures  in  a  State  fall
 short  of  the  number  stipulated  under
 clause  (a)  all  the  Muslim  members
 of  Parliament  and  the  State  Legisla-
 tures  of  the  State  shall,  ipso-facto,
 become  members  of  the  Board,  and
 the  short  fall  of  the  stipulated  num-
 ber  of  four  members,  if  any,  will  be
 made  good  through  appointment  by
 the  State  Government.
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 (2)  In  the  case  of  any  other  Union
 Territory  five  members  may  be  ap-
 pointed  by  the  Central  Government:

 Provided  that  in  determining  the
 number  of  Sunni  Members  or  Shia
 Members  of  the  Board,  the  State
 Government  while  appointing  under
 clauses  (9)  and  (c)  of  sub-section
 (l)  shall  have  regard  to  the  number
 and  value  of  the  Sunni  Wakfs  and
 Shia  Wakfs  to  be  administered  by
 the  Board;

 (3)  The  Wakf  Commissioner  shali
 be  the  ex-officio  Chairman  of  the
 Board,  and,  in  his  absence,  a  Member
 elected  by  the  Members  present  shall
 preside  at  every  meeting  of  the
 Board  and  shall  have  a  second  or
 casting  vote  in  all  cases  of  equality
 of  votes,

 Public  Call  Offices  in  East  Azad  Nagar,
 Delhi

 374..  SHRI  HALIMUDDIN  AHMED:
 Will  the  Minister  of  COMMUNICA-
 TIONS  be  pleased  to  state:

 (a)  whether  people  of  East  Azad
 Nagar,  Delhi  applieq  for  Public  Call
 Office  Telephone  85  there  is  no  Public
 Call  Office  in  the  locality;

 (b)  if  so,  whether  Public  Call
 Office  hag  been  provided  there;  and

 (c)  if  not,  when  it  is  likely  to  be
 provided?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARAHARI  PRASAD  SUKH-
 DEV  SAI):  (a)  There  is  already  one
 P.C.O.  No.  23908  working  at  East
 Azad  Nagar.  Two  more  such  requests
 are  pending.

 (b)  and  (c).  The  pending  requests
 have  not  been  considered  upto  now  as
 there  is  no  capacity  in  Shahdra  Ex-

 change  af  present,

 MPs.  overcharged  fer  Telephone  Calis

 3742.  SHRI  HALIMUDDIN  AHMED:
 Will  the  Minister  of  COMMUNICA-
 TIONS  be  pleased  to  state:

 (a)  the  nameg  of  those  Members  of
 Parliament  who  paid  Ra.  800  or  more
 ag  telephone  charges  during  January
 978  to  August,  1078;

 (9)  whether  details  of  their  calls
 were  sent  to  them  when  bills  were

 sent;  {
 (c)  if  not,  whether  details  will  be

 laid  on  the  Table  of  the  House;  and

 (d)  if  not,  the  reasons  for  charging
 wrongly  for  telephone  calls  therefor?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKH-
 DEV  SAI):  (a)  to  (d).  The  informa-
 tion  will  be  placed  on  the  table  of
 the  House  as  soon  as  it  is  compiled.

 Outlay  Plans  of  Colonies  due  for
 Regularisation  in  Delhi

 3743.  SHRI  HALIMUDDIN  AHMED:
 Will  the  Mnnister  cf  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE
 HABILITATION  he  pleased  to  state:

 (a)  whether  outlay  plan  maps  for
 colonies  which  are  to  be  regularised
 hag  been  made  available  to  the  resi-
 dents  of  unauthorised  colonies  of
 Delhi  in  general  and  block  3l,  82  and
 33  of  Vishwag  Nagar,  Shahadra  Delhi-
 32,  in  particular;  and

 (b)  if  not,  when  it  ig  likely  to  be
 made  available  to  them?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  No,  Sir.

 (b)  After  regularisation  plang  arg
 approved  by  the  competent  authority,
 It  ig  not  feasible  to  lay  down  any  time
 limit  for  it.
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 Civis  amenities  in  Vishwag  Nagar,
 Shahdara  Delhi

 3744.  SHRI  HALIMUDDIN  AHMED:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  Government  propose  to
 provide  more  civic  amenities  to  Blocks
 $i,  82  and  33  of  Vishwag  Nagar,  Shah-
 dara,  Delhi-32  in  the  year  1979-80;

 (9)  if  so,  the  details  thereof;  and

 (c)  if  not,  the  reasons  in  details  as
 these  Blocks  are  more  than  30  years
 old?

 THE  MINISTER  OF  WORKS  AND
 _HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  te  (c).  Blocks  31,  32  &
 १3  of  Vishwas  Nagar,  Shahdara,  are
 un-authorised  agglomerations.  How-
 aver,  prevision  of  basic  civic  amenities
 in  these  blocks  is  progressively  in-
 creasing.  Street  lights  have  already
 been  provided.  Some  more  street
 lighting  points  are  expected  to  be  pro-
 vided  during  1979-80.  Municipal  Cor-

 poration  Delhi  has  informed  that  it  is
 presently  providing  the  following
 minimum  basic  amenities  in  such
 areas:—

 (i)  Earth  filling

 (ii)  Brick  pavement
 (iii)  Measures  to  check  epidemics

 (iv)Cheap  type  open  drains

 (२)  Fencing/boundary  walls  and
 grilis  around  Municipal  parks

 (vi)  Approach  roads  to  the  un-
 authorised  colonies,

 As  regards  provision  of  water  sup-
 ply,  an  estimate,  amounting  to  Rs.  2.85
 dekhs  has  been  prepared  and  work
 shall  be  executed,  subject  tq  deposit

 ‘tof  development  charges  required  to
 Be  paid  by  the  residents,

 4
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 Shortage  and  Production  of  Pulses

 3745.  SHRI  D.  D  DESAI:  Will  the
 Minister  of  AGRICULTURE  AND  IR-
 RIGATION  be  pleased  to  state:

 (a)  whether  Government  fear  the
 shortage  of  pulses  for  a  long  time;

 (b)  percentage  of  farmg  growing
 cereals  at  present  which  are  growing
 pulses  also;  and

 (c)  if  this  percentage  is  low,  whe-
 ther  pulse  crops  as  inter-crops  or  in
 rotation  would  be  popularised?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  No  Sir,
 intensive  efforts  are  being  made  to  in-
 crease  pulses  production.  It  is  ex-
 pected  that  the  production  will  pick  up
 in  the  near  future.

 (b)  and  (c).  The  practice  of  grow-
 ing  pulses  as  inter-crop  or  in  rotation
 with  other  crops  is  being  popularised.
 ‘However,  the  information  regarding
 percentage  of  farms  growing  cereals
 and  also  pulses  is  not  collected  sepa-
 rately.

 Sanction  of  Drinking  Water  connec-
 tions  in  Dakshin  Puri,  Dethi

 3746.  SHRI  AMAR  ROY  PRADHAN:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  have  decided  or  propose  to
 sanction  drinking  water  connections  te
 all  the  residents  of  Dakshin  Puri  (J.  J.
 Colony),  Delhi  on  demand;

 (b)  if  80,  the  details  thereof  ang  if
 not,  the  reasons  therefor;

 (c)  whether  Government
 also  decided  to  instal  public  water

 “eyerant
 in  each  street  in  the  colonys

 (१)  if  so  the
 eta

 thereof
 +  Wm Progress  made  0  ‘fay  ‘inl  the

 यक्
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 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT)  (a)  No,  Sir

 (०)  There  is  no  provision  in  the
 JJR  Scheme  for  giving  individual
 water  connections

 (c)  and  (d)  Public  hydrants  have
 already  been  installed  almost  in  all  the
 Streets

 दिल्‍ली  विकास  प्राधिकरण  हारा  प्लाटो  का  आवटन

 3747.  ह. उ  राजकेशर  सिह «.
 श्री  शाम  कंबर  बेरवा

 क्या  निर्माण  धौर  पह्रावास  तथा  पूति  और
 'घुमर्बास  मलनी  यह  बताने  की  कृपा  करेंगे  के

 (क)  क्‍या  दिल्‍ली  विकास  प्राधिकरण  नीलामी
 से  उच्चतम  बोली  के  आधार  पर  रिहायशी  प्लाटो  का
 झावटन  उच्च  वर्ग  के  लोगों  को  कर  रहा  है,

 (ख)  क्या  यह  आरोप  लगाया  गया  है  कि
 दिल्‍ली  विकास  प्राधिकरण  40  झोर  80  वर्ग  मोटर
 के  प्लाटो  के  प्लावटन  के  सामलो  में  निम्न  और  मध्यम
 झाय  वर्ग  के  लोगों  के  साथ  भेदभाव  की  नीति  अपना
 रहा  है,  भोर

 (ग)  यवि  हा,  तो  इस  के  क्‍या  कारण  है  ?

 लिर्माण  दौर  आवास  तथा  पूति  धौर  पुवर्ाल *
 अंबी  (भी  सिकल्दर

 नि
 :  (क)  से  ग)  200  वर्ग

 जज  से  प्रधिक  क्षेत्रफल  वाले  प्लाद  रुच्यतम  बोलो  लगाने
 बाले  को  मीसामी  हारा  दिए  जाते  हैं  7  निम्न  आय  तथा
 अध्यम  प्राय  वर्गों  से  कोई  भेदभाव  नहीं  है  ।

 Schools  in  Rural  and  Urban  Areas

 3748.  ह.1:1:0 स  RAJ  KESHAR  SINGH
 ‘Will  the  Minister  of  EDUCATION,  SO-
 CIAL  WELFARE  AND  CULTURE  be
 pleased  to  state

 (a)  total  number  of  Primary  and
 @Middle  School  in  the  country  and  their
 erventage  in  rural  and  urban  areas

 (b)  percentage  of  total  budget  for
 providing  facilities  like  playing
 grotiids,  sports,  Tboratories,

 libraries
 and  hostdlg  to  Dettiardas  separutely?

 2I0

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER)  (a)  The  latest  available  infor-
 mation  relating  to  ‘1976-77  is  given  be-
 Tow

 Number  of  Schools
 =

 Percentag.  of
 Schools  39

 Total
 Rural)  Urban
 Ateas  =  Areag

 Middle  ‘chools  1,08  002  79  २  208
 Prunary  Schools  457924  85  2  14  8

 (0)  In  the  Budget  no  separate  allo-
 cation  is  made  for  the  rural  and  urban
 areas  separately

 Permission  to  sell  House  built  on  DDA
 Allotted  Land

 3749  SHRI  RAJ  KESHAR  SINGH:
 Will  the  Mimster  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state.

 (a)  whether  Government  employees
 tan  purchase  the  houses  built  on  plots
 allotted  by  the  DDA  on  Government
 loans,

 (b)  if  not,  whether  Government  con-
 template  to  allow  the  House  ownera
 who  have  built  their  houses  in  DDA
 colonies  to  sell  their  hovsey  after
 charging  from  them  a  nominal  transfer
 levy  on  the  pattern  of  the  Ghaziabad
 Development  Authority;  and

 (c)  if  not,  how  do  Government  pro-
 Pose  to  solve  the  acute  housing  pro-
 blem  in  the  capital?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  and  (b).  The  employees
 car  purchase  by  optaimsng  loan  from
 Government,  houses  built  on  plots,  al-
 lotted  by  DDA,  if  the  seller  can  trans-
 fer  the  title  to  the  purchaser  and  the
 house  is  new  and  unlived  in.  The
 general  pohcy  of  the  DDA  is  that  allot-
 tees  can  sell  their  bullt  up  plots  etter
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 30  years  from  the  date  of  excution  of
 lease  deeds  and  three  years  trom  the
 date  of  completion  of  the  building
 with  prior  approval  of  the  D.D.A.  and
 On  payment  of  a  specified  portion  of

 ite
 unearned  income  from  the  sale  of

 id,

 (c):  Several  steps  as  indicated  be-
 dow  have  been  taken  to  solve  the  hous-
 ing  problem  in  the  Capital:—

 Qa)  The  ‘sites  ana  services’  pro-
 gramme  has  been  started  m
 March  1979;

 (ii)  The  D.D.A.  has  increased  the
 rate  of  construction  of  houses
 in  Delhi  with  a  target  of
 20,000  flats  per  year;

 (iii)  The  CPWD  have  started  a  vig
 construction  programme  of
 houses  for  Gevernment  em-
 loyees  in  Delhi;

 (iv)  Private  builders  are  also  be-
 ing  associated  with  public
 housing,  as  an  experimental
 meusure.

 गला  उत्पादकों  को  दुदशा

 3750.  भो  सुरेखा  विक्रम  :  क्‍या  कृषि  ौर
 सिंचाई  सन्नी  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  उन  का  ध्यान  लखनऊ  से  प्रकाशित
 होने  वाले  4  फरवरी,  979  के  नेशनल  हैरल्ड  में  पृष्ठ
 7  पर  'केन  ग्ोधस  प्लाइट'  शीर्षक  से  प्रकाशित  समाचार
 की  झोर  गया  है  भौर  यदि  हा  ,  गन्ना  उत्पादको  के  हित
 में  कया  तुरन्त  कदम  उठाये  गये  है;  भौर

 (झ
 क्या  ग्राम  सेवकों  भौर  भन्‍्य  झ्धिकारियों  ने

 झपने,
 निम  ६

 सी  चीनी  मिलों  में,  उदाहरण  के
 लिए  किसान  चीनी  मिल,  तिलहर  ,  शाहजहान-
 घुर,  किसानो  के गन्ने  को  कम  मात्रा  में  दिखाया  झौर,
 क्या  इस  मामले  में  कोई  जांच  की  जायेगी  ?

 कृषि  झोर  सिचाई  मंत्रालय  में  राज्य  मंत्री  (भी
 साम  प्रताप  सिह):  (क)  जी  हां  1  संबंधित  समाचार
 लखनऊ  के  “नेशनल  हैरल्ड”  नामक  समाचार  पत्न  में

 5  फरवरी,  .979 को  प्रकाशित  हुआ  है,  न  कि  4  फरवरी,
 4979  को  t  गन्ना  उत्पादकों  के  हितो  की  रक्षा  करने

 के  लिए,  सरकार  से  चीनी  उद्योग  को  प्रधिक  भुगतान
 साधन  झौर  सक्षमता  प्रदान  करने

 है
 पहले  ही  बहुत

 से  उपाय  किए  हैं  ताकि  ने  प्रमुख  रूप  से  गच  उत्पादकों
 के  प्रति  अपने  दायित्यों  को  पूरा  कर  संकें।  5  लाख
 शीठरी  ह... अ  चीनी  का  ककर  स्टाक  तैयार  करने  का
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 (ख)  सरकार  को  प्राम  सेवकों  झयवा  झन्य
 झधिकारियों  द्वारा  किए  गए  ऐसे  किसी  सर्वेक्षण  के  बारे
 में  कोई  जानकारी  महीं  हैं।  इस  के  अलावा,  यह  मामला
 राज्य  सरकार  के  प्रशासनिक  कार्यक्षेत्र  में  भी  श्राता

 |

 डाक-तार  सकल,  फ्रहमदाबाद  में  लों

 3751.  शी  छीतु  भाई  चामित :.  क्या  संचार  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  मार्च,  :977%  3  जनवरी,  979  तक
 की  प्रवधि  में  भ्रहमदाबाद  डाक  तार  सकिल  क  प्रत्येक
 सकिल  डिवीजन  मे  श्रेणीबार  कितने  कर्मचारी  भर्ती
 किए  गए  ;

 (ख)  उस  में  भ्नुसूचित  जातियों  तथा  भनुसुचित
 जनजातियों  के  व्यक्तियों  का  भारक्षित  कोटा  कितना  है
 शौर  उसे  किस  सीमा  तक  भरा  गया;  झौर

 (ग)  यदि  झारक्षित  कोटा  पूरी  तरह  नहीं  भरा
 गया  तो  उस  के  क्या  कारण  है  भौर  शेष  कोटा  कब  भरा
 जाएगा  तथा  कया  उन  के  मत्रालय  ने  उसे  भरने  के  लिए
 तुरन्त  कार्यवाई  की  है  झर  तत्सबध्री  ब्यौरा  क्या  है?

 संभार  मंत्रालय
 जग

 मंत्री  ी  नरहूरि
 हज सुखबेथ  साय) :.  (क)  से  (ग),  सूचना  स्क  की  oe

 रही  है  भौर  बा  सा  दा  । पर रब  |
 जाएगा  ।

 Gujarat  Government  suggestion  for
 Dry  Beit

 3752,  SHRI  CHHITUBHAI  GAMIT:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  the  Prime  Minister  has
 suggested  to  the  Gujarat  Government
 for  creation  of  a  dry  belt  of  26  gms.  in
 the  Union  Territories  adjoining  that
 State;  and

 (५)  if  a0,  the  reaction  of  the  Gujarat
 Government  in,  this  regard?  '
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  (SHRI
 DHANNA  SINGH  GULSHAN):  (a)
 Gujarat  is  a  dry  State,  hence  the  ques-
 tion  of  its  agreeing  for  creation  of  dry
 belt  not  arise.

 (b)  Does  not  arise.

 Export  of  rice

 3753.  SHRI  DURGA  CHAND:  Will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  stute:

 (a)  whether  Government  have  taken
 a  decision  to  export  rice  in  view  of
 the  comfortable  stock  position;

 (b)  the  amount  of  rice  which  85
 proposed  to  be  exported  to  which  coun.
 tries.  at  what  cost  and  by  when,  and

 (ey  whether  sufficient  precautions
 have  been  taken  in  regard  to  Home
 consumptions  of  rice  before  exporting
 the  same?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRi  BHANU  PRATAP
 SINGH):  (a)  to  (c).  It  has  been  decid-
 ed  te  allow  export  of  hmited  quantities
 of  rice,  which  can  be  conveniently
 spared  without  endangering  the  needs
 of  the  public  distribution  system.
 Particulars  in  regard  to  the  proposed
 rice  exports  are:—

 (i)  An  agreement  has  been  con-
 cluded  on  23rd  October,  978  for
 supplying  on  commercial  basis
 to  Mauritius  a  quantity  of  24,000
 tonnes  of  rice.  This  rice  is
 to  be  shipped  by  June,  1979.  Another
 agreement  has  recently  been  entered
 into  on  27th  January,  979  with  the
 Government  of  Mauritius  for  the  supply
 of  a  further  quantity  of  12,000  tonnes
 of  rice  on  commercial  basis,  with  an
 option  to  the  Government  of  Mauritius
 to  purchase  an  additional  quantity  of
 12,000  tennes.  Shipments  of  thig  rice
 wil}  take  place  from  November,  979
 onwards.  It  ig  not  in  the  public  inte-
 rest  to  disclose  the  sale  price.

 (ii)  Under  the  Protocol  signed  on
 390  July,  978  between  the  Govern-
 ments  of  India  and  Libya,  the  former
 has  agreed  to  supply  10,000  tonnes  of
 rice  to  the  later.  Detailed  arrange-
 ments  regarding  price,  quality  of  rice,
 delivery  period,  etc.,  are  slill  te  be  fina-
 lised.

 (iii)  It  has  been  decided  to  supply
 to  the  USSR  rice  of  the  value  equiva-
 lent  to  the  value  of  6  lakhs  tons  of
 crude  oil  to  be  imported  from  that
 country  in  exchange.  The  detailed
 arrangements  in  regard  to  this  trans-
 action  are  still  to  be  worked  out.

 (!v)  It  has  heen  aecided  to  allow,
 en  aD  experimentai  busis,  export  of
 rice  through  the  State  agencies  also
 and  an  export  quote  of  40.000  tonnes
 of  rice  has  been  ear-marked  for  each
 State  Government,  who  may  be  inte-
 rested  in  the  export  of  |  rice  frum  its
 stocks.  It  has  also  heen  decided  to
 allow  export  of  lhmited  quantities  of
 rice  through  the  State  Trading  Corpo-
 ration  of  India,  the  National  Agrici)-
 tural!  Cooperative  Marketing  Federa-
 tion  of  India  Ltd,  (NAFED)  and  the
 National  Consumer's  Cooperatve
 Federation  of  India  Ltd.  (NCCF),

 Bifurcation  of  North-Centern  P,M.G.

 Circle  of  P  and  T  Department

 3754.  SHRI  PURNANARAYAN
 SINHA:  Will  the  Mhnister  of  COM-
 MUNICATIONS  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  had  decided  to  bifurcate  the
 North  Eastern  PMG  Circle  of  Post  and
 Telegraph  Department  and  shift  the
 Assam  portion  to  a  station  in  the  plains
 of  Assam;

 (b)  whether  it  is  a  fact  that  the
 PMG  Assam  has  raised  objections  to
 the  shifting  on  the  ground  that  suit-
 able  buildmg  would  not  be  available
 in  the  plains  of  Assam  particularly  at
 Gauhati;  and

 (c)  whether  it  ig  a  fact  that  the
 Assam  Cirtle  of  the  P  and  T  services
 may  be  safely  accommodated  in  the
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 .P  and  T  complex  at  the  heart  of  Gau-
 hati  but  the  PMG  has  objected  to  the
 shiftin  gat  the  pressure  of  a  particular
 class  of  employees?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKH-
 DEV  SAI):  (a)  and  (b).  No,  Sir.

 (ce)  Does  not  arise.

 ‘Cash  Assistance  to  Colleges  of  North
 Eastern  States

 3755.  SHRI  PURNANARAYAN
 SINHA:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND  CUL-
 TURE  be  pleased  tc  state.

 (a)  whether  all  the  recognised  colle-
 ‘ges  of  North  Eastern  States  including
 Assam  have  been  granted  cash  assist-

 :ance  for  college  building  and  students
 Hoste]  building  at  par  with  other
 colleges  in  the  country  by  the  U.G.C.;

 +b)  if  so,  will  the  Government  lay
 .on  the  Table  of  the  House  a  statement
 .detaiing  (a)  names  of  colleges,  (b)
 purposes  for  which  amount  granted,
 (e)  amount  granted,  (d)  amount  uti-
 lised,  (e)  additional  amount  applied  for
 during  the  financial  years  1975-76,
 ‘1976-77,  ‘1977-78  and  ‘1978-79;  and

 (c)  which  are  the  technical  (Engi-
 neering)  agencies  whose  certificate  as
 to  completion  of  building  works  have

 “peen  accepted  by  the  University  Grants
 »  Commission?

 THE  MINISTER  OF  EDUCATION,
 “SOCIAL  WELFARE  AND  CULTURE

 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  to  (०).  Information  is  be-

 ‘ing  collected  and  will  be  placed  on
 ‘the  Table  of  the  Sabha.

 ‘Housing  Propossig

 2786.  SHRI  PADMACHARAN  SAM-
 ANTA  SINHERA:  Will  the  Minister  of
 WORKS  AND  HOUSING  AND  SUPPLY
 AND  REHABILITATION  be  pleased  to

 ‘state:

 wheth (ay
 a  दि:/गंक्‍ज

 provusiils  ह...
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 (b)  if  so,  since  when  and  what  is
 the  total  number  of  proposals
 State-wise  and  what  ig  the  amount
 involved;  and

 (c)  when  Government  are  gsanction-
 ing  the  amount  for  these  proposals?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  to  (c).  No  housing  pro-
 posals  from  States  are  received  by  the
 Centre  because  ‘Housing’  is  a  State
 subject.  The  Central  Government
 issues  guidelines  to  States  for  imple-
 mentation  of  their  housing  program-
 mes.  Financial  assistance  for  State
 sector  programmes,  including  housing,
 is  also  previded  every  year  to  States  in
 the  shape  of  block  loans  and  block
 grants  and  the  80900  Governments  are
 free  to  utilise  the  same  according  to
 their  needs  and  priorities.

 However,  Housing  and  Urban  De-
 velopment  Corporation  receives
 schemes  from  designated  agencies  of
 the  States  and  Unicr  Territones  spread
 all  over  the  country  for  loan  assistance.
 All  the  schemes  received  by  Housing
 and  Urban  Deveiopment  Corporation
 upto  the  3lst  December,  978  had  been
 appraised  and  the  cases  which  have
 fulfilled  their  requirements  had  been
 Sanctioned.  In  regard  to  others,  they
 have  forwarded  their  comments  on  the
 schemes  to  the  concerned  agencies  for
 compliance  as  per  HUDCO'’s  require-
 ments

 Variation  in  Figures  of  Stock  of  Ceal
 with  D.MLS,  duting  974

 3757.  SHRI  SHIV  NARAIN  SARSO-
 NIA:  Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  refer  to  the  reply  given  to  Utistar-
 red  Question  No.  5339  on  3rd  Apyil,
 १978  regarding  vanation  in  figures  of
 stock  of  coal’  with  D.M.S,  during  17%
 and  state:

 (a)  Whether  the  required  information
 has  since  been  investigated  and  fodad
 correct;  and
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 (b)  if  80,  action  taken  to  recover
 this  huge  loss  caused  to  Government
 and  against  the  persons  found  respon-
 sible?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  and  (b),  An
 imvestigation  report  has  been  received
 which  is  being  examined.

 Stock  of  Foundation  and  Certified
 Seeds

 3758,  DR.  VASANT  KUMAR  PAN-
 DIT:  Wil)  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 te  state:

 (a)  whether  Government  have
 fimalised  a  scheme  to  create  reserve
 stock  of  foundation  and  certified  seeds
 te  meet  sudden  spurt  in  demand  for
 seeds  created  by  natural  calamities;
 and

 (9)  if  so,  which  seeds  will  be  stocked
 and  to  what  extent;  and  «  8  ay

 (ey)  amount  allocated  for  the  above
 scheme  and  when  the  scheme  would
 start  functioning?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  Yes,
 Sir.  २९  ०  es  or  On|

 (b)  Foundation  and  certified  seeds
 of  paddy,  wheat,  maize,  sorghum  and
 bajra  are  to  be  stocked  to  the  extent
 indicated  below: —

 (in  quintals)

 Crops  Foundation  Certified
 seed  seed

 Paddy  goo  10,800

 ‘Wheat  3,000  37,200
 Maize  I90  6,  000

 Sorghum  860  5,000

 Bara  89  9,000

 (९)  The  scheme  has  started  func-
 tioning  with  effect  from  lst  April,.
 978  at  a  total  cost  of  Rs.  288  lakhs.

 Central  Research  Stations  established”
 in  Rayalaseema  during  Fifth  Plan

 8759.  SHRI  ए,  RAJAGOPAL:
 NAIDU:  Will  the  Minister  of  AGRI-
 CULTURE  AND  IRRIGATION  be
 pleaseg  to  state:

 (a)  whether  Central  research  sta-
 tions  were  started’  in  Reyalaseema'
 during  the  Fifth  Five  Year  Plan;  and

 (b)  if  60  the:  tumber  of  stations
 started?

 THE  MINISTER  OF  AGRI.
 CULTURE  AND  IRRIGATION  (SHRE
 SURJIT  SINGH  BARNALA):  (a)  and
 (b).  Under  the  aegies  of  the  ICAR  no
 Central  Research  Station  was  started
 fn  the  Reyalaseema  during  the  Fifth:
 Five  Year  Plan.

 However,  under  the  ICAR  Coordi-
 nated  Research  Project  for  Dryland
 Agriculture,  one  Research  Centre  was
 established  at  Anantapur  in  the  Raya-
 laseema  region  during  the  4th  Five
 Year  Plan  and  this  centre  is  being
 continued  in  6th  Plan.  This  is  being
 administered  by  the  Andhra  Pradesh
 Agricultural  University,  )

 Two'  World  Bank  aided  Research
 Schemes  (i)  Agro-economic  Researth
 Scheme,  (ii)  Pasture  Research  and
 Development  Scheme  were  starteg  at
 Anantapur  during  the  Fifth  Five  Year
 Plan  in  ‘1975.  Both  these  schemes  are
 being  continued  in  6th  Plan.

 Adult  Education  Centres  in  Rayala-
 seema

 3760  SHRI  P.  RAJAGOPAL
 NAIDU:  Will  the  Minister  of  EDU-
 CATION,  SOCIAL  WSLFARE  AND
 CULTURE  be  pleased  to  state:

 (a)  the  number  of  adult  education
 centres  started  in  Rayalageema  this.
 year;
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 (b)  the  number  in  each  district;
 (c)  whether  this  programme  has

 -also  been  entrusted  to  the  existing
 District  Education  Officer;  and

 (a)  whether  any  additional  staff  has
 “been  appointed  to  run  Adult  Educa-
 tion  centres?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 {DR,  PRATAP  CHANDRA  CHUN-
 DER):  (a)  to  (d).  The  inofrmation
 hag  been  called  for  from  the  State

 ‘Government  and  will  be  laid  on  the
 “Table  of  the  House  in  due  course.

 River  Water  Disputes

 376i.  SHRI  P,  RAJAGOPAL
 NAIDU:  Will  the  Minister  of  AGRI-

 ‘CULTURE  AND  IRRIGATION  be
 Pleased  to  state:

 (a)  whether  any  river  water  dis.
 rputes  were  settled  this  year;  and

 (b)  if  so,  the  disputes  settled?

 THE  MINISTER  OF  AGRICUL-~
 ‘TURE  AND  IRRIGATION  (SHRI
 “SURJIT  SINGH  BARNALA):  (a)
 "Yes,  Sir.

 (b)  Two  agreements,  both  regarding
 Godavari  waters,  have  been  reached,

 sone  between  the  Governments  of
 Andhra  Pradesh  and  Orissa  and  the
 other  between  the  Governments  of
 Karnataka  and  Maharashtra.  Both  the
 agreements  have  been  filed  before  the

 “Godavari  Water  Disputes  Tribunal  in
 ‘this  year  beginning  January,  1979,

 ‘O.G.C,  Assistance  fer  production  of
 Regional  Language  Books

 3762.  SHRI  P,  M.  SAYEED:
 SHRI  S.  R.  REDDY;
 SHRI  R.  ्  SWAMINATHAN:
 SHRI  A.  R.  BADRI-

 NARAYAN:
 Wil]  the  Minister  of  EDUCATION,

 “SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Uni-
 versity  Grants  Commission  has  offer.

 ea  200  per  cent  assistance  to  Univer-
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 sities  for  stepping  up  production  of
 books  for  their  use  in  regional
 language;

 (b)  how  many  Universities  have
 accepted  this  suggestion;

 (c)  whether  commission  hag  decid-
 ed  to  constitute  a  Standing  Committee
 to  monitor  the  figures  in  the  adoption
 of  regional  languages  as  media  of  in-
 structions;  and

 (da)  if  so,  when  the  Committee  is
 likely  to  submit  its  recommendations?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  and  (b).  While  considering
 report  of  a  Working  Group  appointed
 by  the  University  Grants  Commission
 on  the  adoption  of  regional  languages
 as  the  mediaof  instruction,  in  Decem-
 ber,  ‘1978,  the  Commission  felt  that
 good  quality  monographs  and  other
 reading  meterial  in  the  regional  lang-
 uages  are  essential.  The  Commission
 agreed  that  assistance  hould  be  pro-
 vided  to  the  Universities  for  this  pur-
 pose  during  the  plan  period  972—83.
 The  universities  have  been  requested
 in  January,  979  to  formulate  their
 proposals  for  consideration  by  the
 Commission.  The  extent  of  assistance
 to  be  offered  and  other  details  have
 not  yet  been  finalised.

 (c)  and  (a).  The  Standing  Com-
 mittee  is  being  appointed  by  the  Com-
 mission  to  continuously  monitor  the
 progress  in  the  adoption  of  regional
 languages  as  the  media  of  instruction
 and  its  reports  will  be  submitted  te
 the  Commission  from  time  to  time.

 Short  Duration  and  High  Sucrose
 Content  Sugarcane

 $768.  SHRI  K.  शूर,  KOSALRAM:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  sugarcane  scientists  arg
 reported  to  have  evolved  short  dura-
 tion  and  high  sucrose  content  cane
 which  take  three  crops  possible  |
 two  year  cycle;



 221  Written  Answers  PHALGUNA  28,  900  (SAKA)  Written  Answers  222

 (0)  the  sugarcane  varieties  pro-

 :

 to  be  released  to  the  farmers
 ina  big  way  and*  by  when;  and

 (c)  the  benefits  of  their  cultivation
 vis.a-vis  other  popular  varieties?

 j
 THE  MINISTER  OF  AGRICUL-

 CULTURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  ‘*‘BARNALA):  (a)
 Yes,  Sir.  It  is  a  fact  that  short  dura-
 tion  and  high  sugar  content  cane
 varieties  have  been  identified.  These
 new  varieties  come  to  maturity  in
 about  9  to  0  months  as  compared  to
 0  to  4  months  for  other  varieties.
 Their  yield  potential  per  hectare  per
 month  is  also  not  low  in  comparision
 with  local  standards,  Given  suitable
 weather  conditions,  one  plant  crop
 followed  by  one  ratoon  and  an  other
 plant  crop  can  be  taken  in  a  span  of
 24  to  26  months.

 (b)  The  varieties  so  far  identified
 suitable  for  short  duration  cropping
 are  Co.A.760l  and  Co,  C.77l.  These
 varieties  have  already  been  released  in
 Andhra  Pradesh  and  Tamil  Nadu,
 respectively,  specially  for  their  higher
 sugar  content.  Their  utilisation  also
 as  short  duration  varieties  is  being
 explored  in  such  factory  areas  where
 duration  of  crushing  can  be  prolonged
 and  planting  and  harvesting  of  sugar-
 cane  is  possible  over  most  part  of  the
 year.

 (c)  They  benefit  the  sugar  factories
 with  high  sugar  recovery;  cultivators
 will  not  suffer  a  loss  in  vield  in  com-
 parison  with  other  hich  yielding
 varieties  of  the  area.  On  the  other
 hand,  due  to  reduction  in  the  total
 crop  duration  of  sugarcane,  the  culti-
 vators  can  -go  in  for  more  diversified
 rotation  which  may  be  more  economi-
 cal,

 दिल्‍ली  के  लिये  श्रावास  योजना

 3764.  श्री  हुकम  देव  नारायण  यादव  :
 निर्माण  और  आवास  तथा  पर्ति  और  पुनर्वास
 मी  यह  बताने  की  कृपा  करेंगे  कि

 (क)  दिल्ली  की  जनसंख्या,  परिवारों  की  संख्या
 क्या  है  और  कितने  परिवारों  क  पास  रहने  के  लिए
 सकान  नहीं  हैं;  और

 (ख)  क्‍या  उन्हें  मकान  देने  के  लिए  सरकार  का
 कोई  विचार  है  और  यदि  हां,  तो  तत्संबंधी  ब्यौरा
 छ्या है ?

 निर्माण  और  आवास  तथा  यति  और  पुनर्वास
 मंत्री  (श्री  सिकन्‍्दर  बख्त):  97  की  जनगणना
 के  अनुसार  दिल्‍ली  की  जनसंख्या  लगभग  40.  66
 लाख  थी  ।  वर्ष  1978  के  मध्य  वर्षीय  अनुमान  के  प्रनुसार
 जनसंख्यः  55.l8  लाख  होने  का  अनुमान  है।
 जिन  परिवारों  के  पास  रहने  के  लिए  कोई  मकान  नहीं  है
 उन  परिवारों  की  संख्या  उपलब्ध  नहीं  है  ।

 (@)  यह  अनुमान  है  कि  दिल्ली  में  मकानों  की
 ढ्बर्ती  हुई  मांग  को  पूरा  करने  के  लिए  हर  वर्ष  लगभग
 40,000  रिहायशी  एकक  बनाए  जाने  चाहिए  ।
 यह  आशा  है  कि  दिल्‍ली  विकास  प्राधिकरन,  केन्द्रीय  लोक
 निर्माण  विभाग  तथा  सहकारी  गृह  निर्माण  संस्थाएं
 इस  कमी  को  काफी  हद  तक  पूरा  करने  में  समर्थ  होंगी  1
 इस  के  ग्रतिरिक्त,  यह  भी  निर्णय  किया  गया  है  कि  प्रयो-
 गात्मक  उधाय  के  रूप  में  इस  कार्य  में  प्राइवेट  निर्माताओं
 को  भी  शामिल  किया  जाए  |

 Intemationalsiation  of  issue  of  Sharing
 Waters  of  Ganga  and  Brahmaputra

 3765.  DR.  BIJOY  MONDAL:
 SHRI  CHITTA  BASU;
 SHRI  SHYAM  SUNDAR

 GUPTA:

 Will  the  Minister  of  AGRICUL-
 TURE  AND  IRRIGATION  be  pleased
 to  states:

 (a)  whether  it  is  a  fact  that  the
 Bangladesh  Government  are  trying  to
 internationalise  the  issue  of  sharing
 the  waters  of  Ganga  and  Brahma-
 putra;  and

 (b)  if  so,  whether  Government  of
 India  have  considered  the  Bangiadesh
 proposal;  and  if  so,  with  what  result?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)
 and  (b).  The  Agreement  on  Ganga
 waters  signed  in  November,  i977
 between  India  and  Bangladesh  pro-
 vides  that  the  Indo-Bangladesh  Joint
 River  Commission  shall  carry  out  in-
 vestigation  and  study  of  schemes  re-
 lating  to  the  augmentation  of  the  dry
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 weason  flows  of  the  Ganga  proposed
 Or  to  be  proposed  by  either  Govern-
 ment,  with  a  view  to  finding  a  solution
 which  js  economical  and  feasible.  In
 pursuance  of  this,  India  and  Bangla-
 desh  each  made  its  own  proposal  for
 augmentation.

 The  Indian  proposal  envisages  the
 integrated  optimum  development  of
 the  Ganga-Brehmaputra-Meghna  sys- tem  and  proposes  qa  barrage  across  the
 Brahmaputra  ang  a  Brahmaputra-
 Ganga  Link  Cenal  supplemented  by
 starages  at  the  appropriate  stage  by
 the  construction  of  Dihang,  Subansiri
 and  Tipaimukh  reservoirs  for  subs-
 tantial  flood  control  in  Brahmaputra
 and  Meghna,  rivers,  hydro  power
 generation  and  large  irrigation,  navi-
 gation  and  other  benefits  to  the  two
 countries.  The  Bangladesh  proposal
 envisages  storages  on  the  Ganga  and
 its  tributeries  in  India  and  Nepal.

 Bangladesh  also  proposed  that
 Nepal]  may  be  included  in  the  study
 either  by  modifying  the  statute  of  the
 Joint  Rivers  Commission  or  by  setting
 up  a  new  Commission  with  the  three
 countries  for  the  development  of  the
 Ganga  basin.

 The  Government  of  India  have
 drawn  attention  to  the  fact  that  the
 Agreement  on  Ganga  waters  as  well
 as  the  Joint  Rivers  Commission  are
 bilateral  arrangemetns  and  that  it  is
 meither  necessary  nor  desirable  either
 to  change  the  statute  of  the  Joint
 Rivers  Commission  to  include  third
 parties  or  to  set  up  any  new  Commis-
 sion,  India  has,  however,  restated
 her  willingness  to  undertake  the  necs-
 sary  joint  study,  simultaneously,  of
 the  Bangladesh  proposal  as  well  as
 that  of  India  on  equal  priority.

 Auditing  of  the  Account  of  Delhi
 School  Teachers  Co-operative  House

 Building  Society

 3766.  SHRI  SUSHIL  KUMAR
 PHARA:  Will  the  MINISTER  OF
 WORKS  AND  HOUSING  AND
 SYPPLY  AND  REHABILITATION  be
 pleased  to  refer  to  the  reply  given
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 to  Unstarred  Question  No,  29  on  the
 4th  December,  978  regarding  Audit-
 ing  of  the  Account  of  Delhi  School
 Teachers  Co-operative  House  Build-
 ing  Society  and  state:

 (a)  whether  the  Delhi  Schook
 Teachers  Cooperative  House  Building
 Society  Ltd,  Delhi  have  completed,
 the  Account  Books  for  the  years  975
 to  ‘1978;

 (b)  if  so,  whether  the  Auditors
 have  completed  the  audit  of  the  Su
 ciety;

 (९)  if  the  answer  be  in  the  nega-
 tive,  what  action  has  been  taken  by
 the  Delhi  Administration  in  this  res-
 pect  under  Section  53(i)  of  the  Delhi
 Cooperative  Societies  Act  972  for  not,
 completing  the  Account  Books  and
 getting  the  accounts  audited;  and

 (d)  whether  the  Registrar,  Coopera-
 tive  Societies  has  called  any  special
 General  Meeting  of  the  Society  under
 Section  54?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND
 REHABILITATION  (SHRI  SIKAN-
 DAR  BAKHT):  (a)  and  (b).  The
 Society  has  informed  the  Registrar  of
 Cooperative  Societies,  Delhi,  that  their
 account  books  are  complete  for  the
 years  from  975  to  978  and  the  audit
 which  has  been  entrusted  to  firms  of
 Charatered  Accountants,  is  in  progress,

 (c)  Does  not  arise.

 (d)  No,  ‘Sir,

 Scheme  for  Fuel  in  Rural  Areas

 3767,  SHRI  DURGA  CHAND:  Will
 the  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  be  pleased  to
 state:

 (a)  whether  the  Indian  Council  of
 Agricultural  Research  is  preparing  a
 scheme  for  alleviating  the  scarcity  of
 fuel  in  rural  areas;  and

 (b)  if  so,  the  details  therect?
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 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION.  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  and
 (b).  The  Indian  Concil  of  Agriculture
 Research  has  sponsored  research  in
 bio-gas  production  and  solar  energy
 utilization.  Recently  all  the  Agricul-
 tural  Universities  have  been  requested
 to  prepare  proposals  for  developing
 integrated  energy  supply  systems
 involving  the  establishment  of  energy
 plantations,  harnessing  of  solar,  wind
 and  water  energy,  establishment  of
 bio-gas  plants  ang  the  use  of  available
 fuel  resources  hke  coal  or  lignite.
 Such  integrated  energy  supply  systems
 if  developed  and  introduced  in  each
 block  would  help  to  promote  the
 optimum  use  of  the  available  sources
 of  renewable  and  non-renewable
 energy.

 The  Indian  Agricultural  Research
 Institute  at  New  Delhi  has  been  one
 of  the  earliest  in  the  country  to  deve-
 lop  bio-gas  technology.  An  all-India
 Coordinated  Research  Programme  in
 solar  energy  utilisation  in  agriculture
 is  also  being  imitiated  at  six  centres.
 Considerable  work  has  been  done
 by  the  Khadi  and  Village  Industries
 Commission  in  improving  the  design
 of  bio-gas  plants.  Designs  for  com-
 munity  bio-gas  plants  are  being  deve-
 loped  together  with  methods  of  deli-
 very  of  gas.  Under  the  solar  energy
 project  research  is  being  undertaken
 on  the  application  of  solar  energy  in
 various  phases  of  production  and  post
 harvest  technology.  Village  wood  lots
 will  have  to  be  created  under  the
 social  forestry  programme.  Quick-
 yielding  fuel  trees  are  being  identifi-
 ed  for  this  purpose.

 Defaulting  Members  of  the  Delhi
 School  Teachers  Co-operative  House

 Building  Society
 3768.  SHRI  BALAK  RAM:  Will

 the  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  nileased  to
 state:

 (a)  whether  during  7907  to  975
 geome  mwnbers  of  the  Delhi  School

 Teachers  Cooperative  House  Building
 Society  either  stopped  the  payment  of
 their  cheques  or  their  cheques  were
 dishonoured  by  the  Banks;

 (b)  if  so,  what  is  the  total  number
 of  such  members  and  the  total  amount
 involved  for  which  either  the  payment
 was  stopped  or  the  cheques  were  dis-
 honoured  by  the  Banks;  and

 (c)  mames  of  the  defaulting  mem-
 bers  and  the  action  taken  against  them
 by  the  Society  or  the  Delhi  Adminis.
 tration?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND
 REHABILITATION  (SHRI  SIKAN-
 DAR  BAK(IT):  (a)  and  (b).  The
 Society  has  informed  the  Registrar
 of  Cooperative  Societies,  Delhi,  that
 it  is  unable  to  give  the  required  in-
 formation  as  proper  record  was  not
 maintained  by  its  then  Managing
 Committee,  which  is  also  borne  out
 from  the  report  of  the  Inquiry  Officer.

 (c)  Matters  relating  to  the  member-
 ship  of  the  Society  are  sub  judice
 before  the  Delhi  High  Court

 Vacancies  of  Malies  in  C.P.W.D.

 3769,  SHRI  BALAK  RAM:  Will  the
 MINISTER  OF  WORKS  AND  HOUS-
 ING  AND  SUPPLY  AND  REHA-
 BILITATION  be  pleased  to  state:

 (a)  the  number  of  vacancies  of
 Senior  malies  in  the  C.P.W.D.  Horti-
 culture  Department  available  on  ac-
 count  of  retirement/death/resigna-
 tions  etc.  in  the  Directorate  in  1976,
 977  ang  1978;

 (b)  the  number  of  Senior  malies
 actually  appointeg  after  holding  trade
 tests  in  the  years  972  and  977  sepa~
 rately;

 (०)  whether  second  Trade  Test  held
 in  1977  after  five  years  for  promotion
 of  malieg  to  the  post  of  Senior  malies
 was  in  violation  of  the  instructions
 on  the  subject;
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 (d)  actua]  promotions  made  on  the
 recommendations  of  Departmental
 Promotion  Committee  in  the  years
 4972  and  977  separately;  and

 (e)  the  reasong  for  inordinate  de-
 lay,  if  any,  for  issuing  promotion
 orders  on  the  Departmental  Promo-
 tion  Committee  recommendations?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND
 REHABILITATION  (SHRI  SIKAN-
 DAR  BAKHT):  (a)
 nr

 Year  No.  of  vacancies  of  Sen-
 ior  Mahes

 30760  40

 1977,  हु  37

 १3998  40

 (b)  and  (d).  No  Trade  Test  was
 held  in  1972.  On  the  basis  of  the
 Trade  Test  held  in  December  4977
 and  on  the  recommendations  of  the
 Depurtmeiital  Promotion  Committee,
 24  mahes  were  promoted  as  5070
 malies,

 (९)  It  is  not  correct  that  second  test
 was  held  in  977  after  five  years  in
 violation  of  the  instructions  on  the
 subject.  Trade  tests  were  held  in
 December  974\January  975  and  in
 December  977  in  accordance  with
 Recruitment  Rules.

 (e)  There  was  not  much  delay  in
 issuing  orders  after  the  recommenda-
 tions  of  the  Departmental  Promotion
 Committee  were  available.

 Import  of  Modern  Technology  aud
 Equipment  for  Telephone  System

 $770,  SHRI  K.  MALLANNA:  Will
 the  MINISTER  OF  COMMUNICA-
 TIONS  be  pleased  to  state:

 (a)  whether  Government  have
 made  any  plan  for  major  imports  of
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 Technology  as  well  as  equipment  dur-
 ing  the  current  Plan  period  to  im.
 prove  its  telephone  system;

 (b)  if  so,  the  main  feature  regard-
 ing  the  plan  of  Government  in  this
 regard;  and

 (०)  the  details  regarding  the  amo-
 unt  involved  in  the  import  of  modern
 equipment  as  well  the  time  it  is  likely
 to  be  taken  for  installation?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  Yes,  Sir,

 (b)  There  is  a  substantial  gap
 between  the  requirements  of  certain
 types  of  telecom  equipment  for  meet-
 ing  the  6th  Plan  proposals  and  fhe
 indigenous  production.  Efforts  are
 being  made  to  establish  additional
 production  capacity  for  such  tele-
 com  equipment  within  the  country
 partly  through  our  own  R&D  effort
 and  wherever  necessary,  by  import  of
 suitable  technology

 Pending  establishment  of  adequate
 production  within  the  country,  certain
 types  of  equipments  are  proposed  to
 be  importeq  from  abroad.  These  cover
 automatic  switching  equipment,  mic-
 rowave  and  UHF  transmission  equip-
 ment,  PCM  equipment,  electronic
 automatic  exchanges  and  telexes,
 certain  types  of  telephone  instru-
 ments,  etc,

 In  regard  to  the  import  of  tech-
 nology,  plans  cover  collaboration  for
 the  production  of  certain  types  of
 switching  equipment,  telephone
 instrument,  ete.

 (९)  The  total  rmports  during  the  6th
 Plan  period,  ‘1978-83,  have  been  estima-
 ted  to  be  about  Rs,  89  crores.  Installa-
 tion  of  various  types  of  directly
 imported  equipment  will  proceed
 progressively  from  978  to  about  1988,
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 Schools  for  Mentally  Retarded  Children

 3777.  SHRI  P_  त्  PERIASAMY:  Will
 the  Minister  of  EDUCATION,  SOCIAL,
 WELFARE  AND  CULTURE  be  pleased
 to  state:

 (a)  the  number  of  schoolg  run  in
 the  country  for  20  million  mentally-
 retarded  children;

 (b)  preak-up  of  these  numbcrs  as
 the  Central  Government  managed
 schools,  State-Government  schools,
 Schools  managed  by  voluntary  agen-
 cies  receiving  aid  from  the  Govern-
 ment;

 (९)  whether  it  is  a  fact  that  most  of
 these  schools  are  run  by  ordinary
 teachers  without  any  specialised  train-
 ing;  and

 (d)  if  so,  the  steps  being  taken  to
 equip  these  school;  with  specially-
 trained  teachers  im  the  International
 Children’s  year,  ‘1979?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  (SHRI
 DHANNA  SINGH  GULSIIAN).  (a)
 A  list  published  by  the  Federation  for
 the  Welfare  of  Mentally  Retarded  lists
 742  schools,  child  guidance  clinics,
 sheltereg  workshops  etc.  meant  for
 the  mentally  retarded

 (b)  4  schools  and  other  establish-
 ments  for  the  mentally  retarded  are
 run  by  Central  and  State  Governments
 and  the  remaining  128  by  voluntary
 agencies.  Regular  assistance  is  pro-
 vided  by  the  State  Governments.  In.
 formation  about  the  grants  given  by
 them  igs  not  available.  However,  the
 Department  of  Social  Welfare  offers
 assistance  for  developmental  purposes.
 In  ‘1977-78,  financial  aid  was  given  to  20
 institutions  for  the  mentally  retarded.

 (c)  and  (d).  There  isa  dearth  of
 trained  teachers.  In  the  International
 Year  of  the  Child,  the  Department  of
 Social  Welfare,  with  assistance  from
 UNICEF,  proposes  to  conduct  some
 short-term  courses  to  train  teachers  of
 mentally  retarded  children.

 Capying,  Study  and  Deciphering  of
 Inscription

 3772.  SHRI  P.  प्‌.  PERIASAMY;  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  more
 than  two  lakhs  00  in%criptions  strewn
 all  over  the  country  are  yet  to  be
 copied;  deciphered  ang  studied,

 (b)  the  principal  conclusions  of  the
 Vth  Annual  Congress  of  the  Epigra-
 Phical  Society  of  India  held  in  Ban.
 galore  recently;  and

 (ec)  the  action  taken  by  the  Gov-
 ernment  to  copy,  study  and  decipher
 the  lakhg  of  inscriptions  strewn  all
 over  the  country?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  The  exact  number  of  ins-
 criptiong  yet  to  be  copied  is  not  known.

 (b)  The  principal  conclusions  of  the
 Vth  Annual  Congress  of  the  Epigra-
 phica]  Society  of  India,  as  reflected  in
 various  resoJufions  are  tha;  (i)  the
 epigraphical  training  in  India  should
 be  strengthened,  including  the  expan-
 sion  of  the  Epigraphy  Branches  of  the
 Survey,  (ii)  the  Epigraphica]  Society
 shoulg  be  represented  at  the  Central
 Advisory  Boarg  of  Archaeology,  (iii)
 appointment  of  qualified  staff  for  ex~
 ploration  and  copying  of  inscriptions
 in  suitable  Departments  of  all  the
 Universities  and  (iv)  giving  grants~in.
 aid  to  Cultural  Bodies  which  provide
 facilities  for  training  in  Epigraphy.

 (c)  A  large  number  of  new  inscrip-
 itons  are  being  copied,  studied  and
 deciphered  every  year  by  the  two
 Epigraphy  Branches  of  the  Archaeolo-
 gical  Survey  of  India  and  various  State
 Departments  of  Archaeology.  This
 process  is  likely  to  be  accelerated  with
 the  implementation  of  the  Village-to.
 Village  Survey,  in  which  Universities
 are  also  participating,  and  by  the  pro-
 posed  strengthening  in  the  6th  Five
 Year  Plan  of  the  Epigraphy  Branches
 of  the  Archaeological  Survey  of  India.
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 Eradication  of  Pollution  in  Delhi

 3778.  SHRI  KANWAR  LAL  GUPTA;
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  air  and  water  pollution
 has  been  increasing  in  Delhi  every
 day;

 (b)  if  so,  what  specific  steps  have
 been  taken  by  the  Government  to
 check  the  same  in  the  last  one  year,

 (c)  which  are  the  industries  and
 other  installations  responsible  for  the
 air  pollution;

 (d)  how  many  of  them  have  been
 issued  notices  and  convicted,

 (e)  has  any  step  been  taken  so  far
 to  check  the  water  pollution  in
 Jamuna;  and

 (£)  what  are  the  proposal,  of  the
 Government  to  check  the  same  in  the
 next  3  years?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  There  is  no  informa-
 tion  about  the  daily  increase  of  air  and
 Water  pollution  in  Delhi.  However,
 the  problem  of  air  and  Water  pollution
 exists  in  Delhi.

 (b)  To  control  the  water  pollution
 in  Delhi,  the  provisions  of  the  Water
 (Prevention  and  Control  of  Pollution)
 Act,  974  are  being  enforced.  As
 regards  controlling  air  pollution  in
 Delhi,  the  following  steps  have  been
 taken:

 (i)  A  Bill  known  as  the  Air  (Pre-
 vention  ang  Control  of  Pollution)
 Bill,  978  has  been  introduceg  in  the
 Lok  Sabha.  The  Bill  is  at  present
 under  the  consideration  of  a  Joint
 Committee  of  Parliament,

 (ii)  An  Environmental  Sub-Com-
 mittee  hag  been  set  up  by  the  Chief
 Executive  Councillor,  Delhi  Admn.
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 under  the  chairmanship  of  the
 Chief  Secretary  to  study  in  depth
 the  problem  of  air  pollution  and
 suggest  immediate  and  long  term
 r.easures  for  prevention  and  control
 c?  air  pollution.

 (iii)  To  combat  health  hazard  due
 to  emission  of  smoke  produced  by
 burning  of  fue]  in  furnaces  of  indus.
 tries,  the  Bombay  Smoke  Nuisances
 Act  has  been  extended  to  the  Union
 territory  of  Delhi.  In  order  to  im-
 plement  this  Act  and  Rules  framed
 thereunder,  a  Commission  known  as
 Delhi  Smoke  Nuisances  Commission
 has  been  set  up  with  an  inspectorate
 called  the  Inspectorate  of  Boilers
 and  Smoke  Nuisances  under  it.

 |  (९)  Industries/installations  discharg-
 ing  smoke,  toxic  gases,  fumes  and
 vapours  are  responsible  for  air  pollu-
 tion.  Air  pollution  is  also  caused  due
 to  emissions  from  automobiles.

 (d)  Within  the  last  three  years,  396
 notices  were  issued,  121  prosecutions
 were  launched  and  05  convictions
 were  made  by  the  Court  for  violation
 of  the  Smoke  Nuisance  Act  and  Rules
 by  various  industrial  Units.  Special
 drives  are  also  conducted  by  the  Delhi
 Administration  to  prosecute  the  owners
 of  the  vehicles  emitting  excessive
 smoke.

 (९)  and  (f).  To  control  pollution  of
 Yamuna  water  due  to  discharge  of
 industrial  effluents,  the  Central  Board
 for  the  Prevention  and  Control  of
 Water  Pollution  has  initialed  steps
 under  the  Water  (Prevention  and  Con.
 trol  of  Pollution)  Act,  1974,  to  ensure
 that  all  significant  polluting  industries
 take  prior  consent  of  the  Board  before
 discharge  of  their  effluents  into  the
 water  course.  According  to  the  con.
 sent  conditions,  the  effluents  discharged
 by  the  industries  should  conform  to
 the  minimum  standard  prescribed  by
 the  Board.

 The  Municipal  Corporation  of  Delhi
 has  prepared  a  number  of  long  term
 and  short  term  sthemes  to  control
 polfution  of  the  Yamuna  water  by  the
 discharge  of  domestic  wastes.  The
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 long  term  schemes  envisage  provision
 of  complete  sewerage  system  in  the
 unsewered  areas  of  Delhi  by  provid-
 ing:—

 Lh  Trunk  Sewers,

 2,  Sewage  Pumping  Station  and
 pumping  sets.

 3.  Sewage  Treatment  Plants.

 The  short-term  projects  which  have
 already  been  launched  by  the  Munici-
 pa!  Corporation  of  Delh!  consist  of:

 l,  Diversion  of  existing  drains  to  the
 municipal  sewers.

 2.  Diversion  of  existing  drains  for
 loca!  treatment  im  oxidation
 ponds.

 3.  Providing  mstream  aeration  in  the
 Najafgarh  drain.

 The  Centra  Board  tor  tac  Preven.
 tion  and  Centro:  of  Wate,  Pollution
 would  undertake  periodic  checking  ot
 the  treatment  of  domestic  and  indus-
 tria]  effluents  to  ensure  that  the  effiu-
 ents  are  treated  to  the  specified  limits.

 Propertie,  transferred  py  D.D.A.  to
 Corporation

 $774.  SHRI  KANWAR  LAL  GUPTA:
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state:

 (a)  whether  the  total  number  of
 properties  which  have  been  transfe-
 red  by  the  D.D.A.  to  the  Corporation
 recently  in  Delhi;

 (b)  whether  these  are  very  old  pro-
 perties  and  nothing  is  being  spent
 either  by  the  D.D.A.  or  the  Corpora-
 tion  to  repair  the  same;

 (९)  whether  Government  are  consi.
 dering  to  sel]  those  properties  to  the
 occupants  since  long;  and

 (d)  if  so,  why  no  deeision  has  been
 taken  go  far?

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  26427  slum  and  jhuggi-
 yhonpri  tenements.

 (b)  The  Municipal  Corporation  Delhi
 is  looking  after  their  day-to-day  main-
 tenance  including  repairs.

 (c)  and  (d).  The  Government  have
 since  finalised  the  draft  deeds  to  be
 executed  for  liquidating  slum  tene-
 ments  in  favour  of  the  bonafide  occu-
 pants.

 ad  979-80  के  दोशान  बाढ़  सुरक्षा  पर  प्रतताधित
 व्यय

 3775.  श्री  गंगा  भक्त  सिंह:  कया  कृषि  और
 सिचाई  मत्ती  यह  बताने  की  छपा  करेगे  कि

 (क)  कया  गत  वर्ष  की  बाढ  के  श्रनुभव  को
 ध्यान  में  रखते  हुए,  लोगों  को  सुरक्षा  के  लिए  प्रायः

 बाढ़  ग्रस्त  रहने  बाले  क्षेत्रों  म ेसरकार  का  सुरक्षा  तटबध
 बनाने  और  अन्य  उपाय  करने  का  है;  शौर

 (ख)  यदि  हा,  ता  वर्ष  979-80  के  दोरान
 इस  पर  कितमी  धनराशि  खचें  होने  का  प्रस्ताव  हैं
 झौर  इस  के  परिणामस्वरूप  कितने  लागो  की  रक्षा  होने
 की  सम्भावना  है  ?

 कृषि  शौर  सिंचाई  संत्रो  शनी  सुरजोत  सिंह
 बरनाला)  :  (क)  197 8में  प्रौरउससे  पहले  9778
 सम्पूर्ण  भारत  में  श्राई  भयकर  बाढ़ों  को  ध्यान  में  रखते
 हुए  बाढ  निद्रन्नण  कार्य  त्रम  में  लेजी  लागे  का  प्रस्ताव  है।
 सिचाई  विभाग  द्वारा  गठित  कार्य का  री  दल  ने  हजीनियरी
 उपायों  के  लिये  श्रपेक्षित  परिव्ययो  में  पर्याप्त  वृद्धि  करने
 को  सिफारिश  की  है।  इन  इजीनियरी  कार्यों  के  झलावा,
 भारत  में  गंगा  बेसिन  के  अ्त्याधिक  नाजूक  क्षेत्रों  में  5
 से  7  वर्षों  की  श्र्वाध  में  बाढ़  नियक्षण  से  ठोस  लाभ
 प्राप्त  करने  के  लिये  एक  कार्य-योजना  तैयार  करने

 | कृषि  विभागद्वारा  गठित  एक  शम्  बहु-विषयक  कार्य
 दल  ने  भू-संरक्षण,  बनरोपण  भौर  जल-धारा  प्रबन्ध  के
 एक  एकीकृत  कार्यक्रम  की  सिफारिश  की  है

 (ख)  सिचाई  जौर  बाढ़  नियत्षण  क॑  लिये  योजना
 प्रायोग  हरा  गठित  उप-कार्यकारी  दल  ने  979—  60
 के  लिए  बाढ़  नियंत्रण  और  भ्रन्य  सैक्टरों  को  बधिक
 योजना  झावश्यकताश्नों  के  बारे  मे  राज्य  सरकारों  के
 साथ  विधार-विमर्श  किया  है  जो  इस  समय  विचाराधीन
 है  |  इस  के  प्रन्तगंत  कितने  क्षेत्र  को  सुरक्षा  प्रदान  की
 जा  सकेगी  हौर  कितने  लोसों  को  लाभ  प्राप्त  होगे,
 उसका  प्रनुमान  वाधिक  योजता  प्रावधानों  को  झम्तिम
 रूप  से  तय  किए  जाने  पर  ही  लगाया  जा  मकेगा।
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 Delhj  School  Teacherg  House  Building
 Soriety

 3776  SHRI  RAM  DILARI  SHASTRI
 Will  the  Minister  of  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  be  pleased  to  state

 (a)  whether  some  =  representatives
 of  Delhi  Schoo]  Teachers  Assvciation
 met  the  Chief  Secretary  of  Delhi  rc-
 rently  in  connection  with  the  affairs
 of  Del  Schoo]  Teachers  Coopcrutive
 House  Buildmg  Society  Limit.d,
 Delhi;

 (b)  ४  so,  whether  any  Memorandum
 was  submitted  by  them  to  the  Chicf
 Secretary,  and

 (ec)  af  answer  to  (9)  be  im  the  affir-
 mative,  the  salient  points  brought  out
 in  the  Memorandttm  and  the  reaction
 of  the  Government  with  regard  tnere-
 to?
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 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKIIT)  (a)  A  deputation  of  School
 Teachers  met  the  Chief  Secretary  in
 this  regard.

 (b)  Yes.  Sir,

 (्)  A  copy  ot  the  Memorandum
 dated  l6th  January,  979  is  laid  on  the
 Table  of  the  House  [Placed  in  Lib-
 rary  See  No  LT-4i!6/79]  The  Delhi
 Admunistration  have  informed  that
 the  matter  38  being  looked  into.

 खाद्यान्न  उत्पादन  का  लक्ष्य

 3777.  भ्री  लालजी  भाई  क्या  फ़षि  श्रौर  सिंचाई
 मली  यह  बताने  की  हपा  बरेंगे  कि  वर्ष  1%76  से
 978  तक  खाद्यान्न  उत्पादन  का  लक_्ष्य  कितना  कितना

 था  तथा  वास्तविक  उत्पादन  कितना  वितनता  हुपा
 ओर  प्रत्येक  वर्ष  किस-स्स  देश  से  किनने  क्तिने  खाद्यान्न
 का  भायात  किया  गया  ?

 कृषि  ध्ोर  सिचाई  मत्रों  (श्री  सुरजोत  सिंह
 बरनाला)  .  भ्रपेक्षित  जानकारी  सतरत  विवरण
 1 तथा.  2  में  दी  गई  है  1

 विवरण--. —  7

 खद्नान्नो  का  लक्ष्य  तथा  उत्पादन

 (दस  लाख  मीटरी  टन  )

 ag  खाद्यान्नों  के  उत्पादन  का  लक्ष्य  खाद्यानो  का  वास्तविक  उत्पादन

 1975=76  है  :  114.  0  121.0
 1976-77,  .  है  द  6  0  42.2
 3977—-78  «  न  न  8  0  25.6

 विवरण--2

 खाद्यान्नो  का  श्रायात

 (000  मीटरी  टन)

 976  19977  978
 ]  2  3  4

 rr
 संयुक्त  राज्य  भ्रमरीका  .  .  +  4088,  0  77.5  हक

 यूरोपीय  झ्राधिक  समुदाय  नि  *  .  »  384.3  174.6  7

 पश्चिमी  जर्मनी  नि  है  नि  26,  0  os  o
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 i  2  3  4

 ir  or

 श्रास्ट्रेलिया  ह  हि  94०  2  254  I  ve

 हगलेण्ड  द  *  50.4

 फ्रास  नि  नि  .  ७  30.0

 नीदरलैण्ड  5.0

 कनाडा  324.  3  36.6

 कुन  गेहूं  5832  2  546  8

 चावल
 समुकत  राज्य  श्रमरीका  .  नि  95.3

 झरब  रिपव्लिक  श्राफ  इजिप्ट  न  0.5

 थाईलैण्ड  मे  4.4

 नेपाल  न  जे  न  32  2  7.8

 कुल  चावल  lay  0  7.8

 माईलो
 संयुबत  राज्य  अश्रमरीका  533.  6

 कुल  माईला  533  6

 कुल  खाद्यान्न  65i4.8  544  6

 Amount  =  sanctioned  for  xepairg  of
 Garhj  Surwaya,  District  Shivpuri

 3778.  SHRI  RAGHAVJI:  Will  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  refer  to  reply  given  to  Unstarred
 Question  No.  6948  on  the  1th  April,
 i978  regarding  amount  sanctioned  for
 repairs  of  Garhi  Surwaya,  District
 Shivpuri  and  state:

 (a)  in  what  manner  C.R.  masonry
 done  at  Garhi  Surwaya,  District  Shiv-
 puri,  MP,,  is  an  item  of  specialised
 archaeological  conservation,  reasons
 why  Archaeological  Survey  adopted
 MP.  P.W.D.  Schedule  in  the  estimate;

 (b)  at  what  rates  masonry  stones,
 gand  ami  lime  were  purchased  gnd

 how  they  compare  with  P.W.D.  sche-
 dule  and  factors  considered  in  ac-
 cepting  such  rates  of  materials,

 (c)  what  was  the  expenditure  on
 labour  charges  per  CUM  of  CR.
 Masonry  and  how  it  compared  with
 actual  data  prescribed  by  the  M.P.
 P.W.D.;

 (9)  why  old  stones  in  settled  debris
 have  nat  been  used  in  restoration
 work  and  what  happened  to  them;
 ang

 (e)  whether  any  enquiry  has  been
 held  in  the  above  matter;  if  a0,  what
 is  the  outcome  of  the  enquiry?

 wee

 tee

 ee
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 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  to  (e).  The  manner  of
 conservation  work  done  at  Garhi
 Surwaya  in  District  Shivpuri  was
 dictated  by  the  specifications  and
 character  of  the  ancient  masonry
 work,  The  State  P.W.D,  Scheduled
 rate  was  adopted  for  this  item  to  the
 admissible  limited  extent.  The  stones,
 sand  and  lime  for  masonry  work  were
 purchased  at  Rs.  120.00,  Rs.  75.00  and
 Rs,  25.00  per  cubic  meter,  respective-
 ly  delivered  at  the  site  of  work.
 These  rates  were  the  lowest  offered
 in  response  to  the  Survey’s  second
 invitation  of  tenders  and  approved  by
 competent  authority,  Compared  with
 the  P.W.D.  rates  these  rates  were  on
 the  higher  side,  but  remoteness  of  the
 site  and  lack  of  competition  in  sub-
 mitting  tenders  were  considered  for
 acceptance  of  the  lowest  rates.

 The  departmental  cost  of  execution
 on  the  labour  works  out  on  an  average
 of  Rs,  68.80.  The  rate  is  higher  than
 the  PW.D  rate  as  the  archaeological
 conservation  work  calls  for  skill  and
 caution  to  reproduce  the  original
 character  of  the  masonry,  Although
 the  quantities  of  building  materials
 may  work  out  approximately  the  same
 as  those  adopted  by  P.W.D.,  the  rates
 of  skilled  labour  at  a  remote  place
 were  more  than  those  prevailing  at  an
 easily  accessible  place  where  labour
 could  be  easily  available.  Some  quan-
 tity  of  old  stones  was  used  in  the
 restoration  work.  The  fallen  stones
 which  remained  covered  under  debris
 would  be  salvageg  and  used  in  future
 repair  works  as  far  as  possible,

 The  findings  of  the  preliminary  en-
 quiry  ‘held  in  the  above  matter  are
 being  examined.

 Provision  for  Nursery  Education
 3779.  SHRI  SARAT  KAR:  Will  the

 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  ४९
 Pleased  to  state:

 (a)  whether  Government  have  made
 separate  provision  for  allocation  for
 the  purpose  of  nursery  education;  and
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 (b)  if  so,  the  details  regarding  its
 programme  and  policy  of  Government
 and  the  amount,  State-wise,  sanc-
 tioned  for  this  purpose  during  the
 current  financial  year?

 THE-MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  and  (b).  Nursery  educa-
 tion  is  not  considered  as  part  of  school
 education  for  purposes  of  financial
 outlay  and  as  such  no  provision  is
 normally  made  for  nursery  schools.
 However,  some  State  Governments
 make  some  provision  for  nursery
 teacher  training  either  by  running
 Government  nursery  teacher  training
 centres  or  providing  grant-in-aid  for
 these  institutions.  Integrateq  Child
 Development  Services  Programme
 which  is  administered  by  the  Depart-
 ment  of  Social  Welfare  has  as  one  of
 its  component  Pre-school  education.
 No  information  regarding  state-wise
 allocation  for  pre-school  education  is,
 however,  available.

 Alleged  Replacement  of  Cash  Book  of
 Delhi  Circle  of  Archaeological  Survey

 of  India

 3780.  SHRI  BHANU  KUMAR
 SHASTRI:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 special  Audit  in  978  detected  that  the
 original  cash  book  of  Delhi  circle  of
 Archaeological  Survey  of  India,  per-
 taining  to  conservation  work  has  been
 cancelled  and  replaced  by  a  new  one
 during  1977;

 (b)  if  so,  the  reasons  thereof;  and

 (c)  what  action  against  the  officials
 responsible  has  been  taken?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  No,  Sir.  The  discrepancies
 had  been  detected  earlier  by  the  officer
 concerned.  Both  the  old  and  re
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 written  Cash  Books  were  produced
 before  the  Internal  Audit  Party  by
 the  Delhi  Circle.  Office.

 (b)  Due  to  certain  clerical  errors,
 cumulative  discrepancies  cropped  up
 jn  the  Cash  Book  of  the  Delhi  Circle.
 As  the  accounts  had  to  be  closed  by
 March,  1978,  and  there  were  a  num-
 ber  of  clerical  errors,  the  rewritting
 of  the  Cash  Book  was  considered
 necesasry.

 (c)  As  the  errors  had  cropped  up
 due  to  :n-experience,  the  incumbents
 have  been  transferred  to  other  seats.

 Expenditure  on  Restoration  on  Trea-
 sury  at  Fatehpur  Sikri

 3781  SHRI  BHANU  KUMAR
 SHASTRI:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state:

 (a)  what  is  the  expenditure  on  res-
 toration  of  ‘Treasury  at  Fatehpur
 Sikri,  District  Agra  within  the  last
 three  years;

 (b)  whether  rebuilding  a  part  of
 collapsed  portion  is  also  a  part  of
 preservation  of  ancient  monument  and
 is  within  Archaeological  principles;
 and

 (c)  if  so,  whether  addition  of
 twentieth  century  structure  with  the
 sixteenth  century  monument  will  not
 misguide  the  public  after  8  century
 or  so?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  The  expenditure  incurred
 on  structural  repairs  to  the  treasury
 at  Fatehpur  Sikri  within  the  last
 three  years  is  Rs,  82,726/-.

 (b)  Yes  Sir,  where  rebuilding  im-
 parts  the  monument  the  required
 structural  stability.

 (e)  No  Sir.  The  restored  portions
 are  invariably  demarcated  and  kept
 separate  from  the  original  body  for
 differencintion,
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 Engineers  in  Archaeological  Survey  of
 India

 8782.  SHRI  BHANU  KUMAR
 SHASTRI:  Wil  the  Minister  of
 EDUCATION,  SOCIAL  WELTARE.
 AND  CULTURE  be  pleased  to  state:

 (a)  what  is  the  strength  of  Engi-
 neerg  in  the  Archaeologica]  Survey  of
 India;

 (b)  whether  they  have  got  the  same
 powers  as  in  the  C.P.W.D.  or  other
 Engineering  Departments  of  Central
 Government;

 (c)  if  not,  whether  Government  are
 proposing  to  equate  the  Conservation
 Branch  on  the  lines  of  Engineering
 concerns;  and

 (d)  if  not,  the  reasons  thereof?

 THE  MINISTER  OF  EDUCATION,
 SOCiAIL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER):  (४)  The  strength  of  Engineers
 in  the  Archeological  Survey  of  India
 is  as  under: —

 Group  ’  A’
 I

 Director  (Conservation)

 Superintending  Archaeoluwical  2
 Engineers

 rs
 Architect

 Deputy  Superintending  Aichaeo-
 logical  Engineers  2

 Group  “Br
 Assistant  Superintending  Arch-

 aeological  Engineers  32

 Group  (८?
 Senior  Conservtion  Assistants.  37
 Conservation  Assistants.  a  60

 (b)  No,  Sir.

 (c)  and  (d).  It  is  not  proposed  to
 equate  the  Conservation  Branch  on
 the  lines  of  Engineering  concerns  as
 archaeological  conservation  is  a  highly
 specialiseq  work  requiring  knowledge
 of  history  and  ancient  architecture
 besides  civil  engineering  and  modern
 techniques  of  preservation  of  cultural
 property,
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 Akbar’s  Tomb  at  Sikandra,
 Agra

 3783.  SHRI  BHANU  KUMAR
 SHASTRI:  Will  the  Minister  of
 EDUCATION,  SOCIAL  WELFARE
 AND  CULTURE  be  pleased  to  state:

 (a)  what  amount  has  been  sanction-
 ed  for  concreting  the  roof  of  Akbar’s
 Tomb  at  Sikandra,  Distt,  Agra;

 (b)  the  amount  actually  spent  on  it
 upto-date;  and

 (c)  whether  the  entire  work  has
 been  completed  or  not;  if  not,  the
 reasons  thereof?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  An  estimate  amounting  to
 Rs,  1,18,640/-  was  approveg  for  con-
 ereting  the  roof  of  Akbar’s  Tomb  at
 Sikandara,  District  Agra.

 (b)  The  amount  actually  spent  on  it
 ‘till  now  is  Rs.  ‘1,54,379/-,

 (c)  No  Sir,  during  execution  of  the
 work  it  was  found  that  more  area  than
 envisaged  needs  to  be  concreted,  The
 present  estimate  is  being  revised  to
 ‘meet  the  cost  of  extra  work  involved.
 The  work  is  in  progress.

 MARCH  19,  979  Written  Answers  244

 Dis:  Amendment  to  Orissa  Land  Reforn,
 Act

 3784,  SHRI  CHITTA  BASU:  will
 the  Minister  of  AGRICULTURE  AND
 IRRIGATION  be  pleased  to  state:

 (a)  whether  the  Government  have
 agreed  io  the  amendments  to  the
 Orissa  Land  Reforms  Act,  as  proposed
 by  the  Government  of  Orissa;  and

 (b)  if  so,  detaily  of  the  amendments
 proposed  and  extent  of  consent  accord-
 ed  by  the  Centre?

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  (a)  and
 (b).  The  Orissa  Government  had
 submitted  certain  tentative  proposals
 to  amend  the  Orissa  Land  Reforms
 Act  The  Central  Government  agreed
 to  certain  amendments  and  advised
 the  Orissa  Government  against  certain
 others.  A  statement  outlining  the
 proposals  and  the  advice  of  the  Gov-

 ernment  of  India  is  appended.

 Statement

 Summary  of  the  State  Government’s
 proposal]

 S.  No.  Sunmary  of  the  advice  given  by  Government
 of  India

 I  2  3

 t  The  definition  of  ‘Classes  of  land’  in  section
 2(5-a)  of  the  Act  should  be  so  amended
 that  Class  I  land  should  mean  land  assured
 of  irrigation  for  at  least  8  months  and  Class
 II  land  should  mean  land  assured  of  irri-
 gation  for  at  least  4  months.

 The  criterion  laid  down  in  the  National
 Guidelines  is  reasonable.  Irrigated  land
 capable  of  growing  two  crops  is  treated  as
 the  best  category  of  land  and  irrigated fand  capable  of  growing  only  one  crop
 falls  under  the  next  lower  category.

 The  Orissa  Land  Reforms  Act  alre: vid  ine
 corporates  this  criterion,  and  no  change
 accordingly,  is  necessary.  Specifying the  duration  of  irrigation  will  introduce  a
 totally  foreign  concept  and  this  consept
 will  go  against  the  National  Guideline
 since,  in  some  cases,  Irrigation  for  less
 than  8  months  can  also  sustain  two  crops.
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 While  this  definition  in  the  Orissa  law  is  more
 rigorous  than  what  the  National  Guide
 lines  suggested,  State  Governments  were
 free  to  make  their  laws  even  more  stringent
 if,  in  their  judgement,  local  conditions
 warranted  this.  The  National  Guide-
 lines  merely  set  the  outer  limits  of
 legislation.  If  the  State  Government  now
 feei  that  the  law  should  correspond  to  the
 National  Guidelines,  they  may  formulate
 an  amendment  proposal  to  govern  future
 cases.  As  far  as  pending  cases  are  con-
 cerned,  the  suggested  amendment  would
 result  in  discrimination  in  that  the  benefit
 of  the  revised  definition  will  be  available
 only  to  those  landowners  whose  cases  are
 pending.

 2  The  definition  of  ‘family’  in  section  37(b)
 of  the  Act  should  be  modified  to  exclude
 major  sons,  as  suggested  in  the  National
 Guidelines.

 The  provisions  of  different  tenancy  laws  on
 the  subject  were  modified  by  section  45  of
 the  Orissa  Land  Reforms  Act  which
 prescibed  a  period  of  one  year  for  all  such
 claims.  The  State  Government  had  earlier
 made  a  separate  legislation  to  validate
 the  action  taken  by  some  revenue  courts
 which  had  passed  orders  in  ignorance  of  the
 and  reforms  Act’s  provision,  but  if  a
 further  relaxation  is  given  now  a  number  of
 claims  would  be  revived  and  the  interests
 of  tenants  some  of  whom  may  have  acquired
 raiyati  rights  in  the  meantime  would  be
 in  jeopardy.

 3  The  period  of  limitation  for  claims  for  re-
 covery  of  rent  (one  year  at  present)  should
 be  enhanced  to  ‘permit  filling  of  claims
 which  have  not  become  timely  barred
 under  the  relevent  tenancy  laws.

 4  The  Act  may  be  amended  to  permit  Re-  The  Law,  as  it  stands  at  present,  does  not
 venue  Officers  to  appoint  Receivers  where  seem  to  prohibit  this.  Section  15(7)  of
 there  is  prima  facie  evidence  of  a  dispute  the  Act  permits  Revenue  Officers  to
 regarding  existance  of  land-lord-tenant  appoint  Receivers.
 relationship  and  the  circumstances  de-
 mand  such  a  course  of  action.

 5  The  law  should  clearly  permit  the  recovery  An  amendment  may  not  be  necessary  since
 of  dues  of  Co-operatives  from  the  com-  Co-operatives  can  file  claims  under  section
 pensation  payable  for  ceiling  surplus  land.  48  of  the  Act.  They  enjoy  a  right  of  appeal

 and  can  also  move  the  Civil  Court.  It
 may  be  that  they  do  not  come  forward  to
 file  the  claims  in  time.  This  difficulty
 can  be  got  over  by  making  a  provision  in
 the  Rules  that  the  Revenue  Officer
 should  send  copies  of  the  draft  Assessment
 Roll  to  primary  Co-operatives  and  Land
 Development  Banks  in  whose‘jurisidiction
 the  property  is  situated.

 6  Thetimelimit  for  appeal  under  section  60(2)  There  is  no  objection  to  this  amendment.
 should  be  reduced  from  2  years  to  3
 months.

 7  Atpresent,  religious  and  charitable  trusts  ofa  Thisis  likely  to  result  in  the  filling  of  appli-
 public  nature  can  file  an  application  for
 being  declared  ‘privileged’  raiyats  only  if
 they  were  created  before  26-9-1970  and  the
 application  was  filed  before  25-4-77.
 These  trusts  may  be  given  a  further  time
 to  file  applications  within  six  months  of  the
 coming  into  force  of  the  proposed
 amendment.

 cations  by  trusts  which  were  created  after
 26-9-70.  They  willmake  an  effort  to  prove
 that  they  were  created  earlier.  The  time
 allowed  for  such  claims  has  been  sufficient
 and  may  not  be  extended  further.
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 8.C./S.T.  Employees  in  LLT.  Kanpur

 3785.  SHRI  MANOHAR  LAL:  Will
 the  Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  state:

 (a)  whether  it  a  fact  that  Sche-
 duled  Castes  and  Scheduled  Tribes
 employees  of  IL.I.T.  Kanpur  are  being
 given  due  consideration  in  the  matter
 of  promotion;

 (b)  if  so,  the  details  thereof;  and

 (०)  if  not,  the  action  proposed  to  be
 taken?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  to  (०).  Information  is  be-
 ing  collected  and  will  be  laid  on  the
 Table  of  the  House.

 aera  में  संप्रहाल  को  स्थापना

 3786.  श्रीमती  पार्वती  देवी  :  क्या  शिक्षा,  समाज

 न
 झौर  संस्कृति  मत्नी  यह  बताने  की  कृपा  करेगे

 (क)  क्या  पुरातत्व  विशेषज्ञों  क ेएक  दल  ने  हाल
 मे  लद्दाख  की  यात्ता  की  थी  भौर  झपने  प्रतिवेदन  में  यह
 कहा  था  कि  लद्दाख  एक  ऐतिहासिक  निधि  है  और  यह

 दुम
 दिया  गया  था  कि  लदाख  की  जो  राजधानी

 है  में  शीघ्र  ही  सग्रहालय  की  स्थापना  की  जानी
 चाहिये;  झीर

 (ख)  यदि  हां,  तो  इस  बारे  में  सरकार  की  क्‍या
 प्रतिक्रिया  है  ?

 शिक्षा,  समाज  कल्याण  और  संस्कृति  संत्री  (डा०
 प्रताप  म्ह  चखा)  :  (क)  से  (ख).  स्मारकों  को
 केन्द्रीय  सरक्षण  मे  लेने  के  लिए  उन  के  महत्व  को  झांकने
 की  दृष्टि  से  i9077%  पुरातत्वविदों  के  दल  ने  लहाख
 का  सर्वेक्षण  किया  था  1  सक्रिय  विहारों  सहित  विभिन्न
 स्मारकों  के  भ्धिपति  यदि  पुरावशेषों  को  सौंपने  को
 तैयार  हो  जाते  है  तो  वहां  संग्रहालय  स्थापित  करने  के
 प्रश्न  पर  विचार  किया  जा  सकता  है।  राज्य  सरकार
 हारा  इस  प्रकार  की  सम्भावनाओं  की  छानबीन  की
 जारही  है।

 Benefits  from  Himalayas

 3787.  SHRIMATI  PARVATI  DEVI:
 Will  the  Minister  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  to  state
 whether  Government's  attention  has
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 been  drawn  towards  an  article  written
 by  Prof.  R.  Buckminster,  University  of
 Pennysylvania,  that  the  Himalayas  can
 provide  a  project  of  great  benefits  to
 India  in  the  form  of  energy  resources
 and  water  supply  for  solution  of  cur
 major  economic  problems  and  that  the
 developed  countries  of  the  Worlg  can
 provide  assistance  tor  the  project;  if
 so,  the  details  thereof?

 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  Government  is
 aware  of  the  views  of  Prof.  R.  Buck-
 minister  Puller  of  the  University  of
 Pennysylvania  about  the  energy  and
 water  supply  potential  of  the  Himala-
 yas.  A  number  of  multi-purpose  pro-
 jects  like  the  Bhakre  Nangal,  Sone,
 Ramganga,  Gandak,  Kosi,  have  been
 nuit  on  the  Himalayan  rivers.  Lot  of
 investigation  work  is  in  progress  on
 the  Himalayan  rivers  in  India.  The
 question  ef  further  development  of
 rivers  common  to  India  and  Nepal  has
 also  been  taken  up  with  His  Majesty’s
 Government  of  Nepal.  A  number  of
 studies  are  also  in  progress  in  this  be-
 half.  The  question  of  seeking  exter-
 nal  assistance  where  necessary  will  be
 taken  up  after  the  joint  schemes  are
 finalised.

 Non-Formal  Education

 3788.  SHRI  छू.  LAKKAPPA:  Wil  the
 Minister  of  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  be  pleased
 to  stute:

 (a)  whether  Government  are  think-
 ing  of  introducing  non-formal  educa-
 tion  in  the  country  and  whether  any
 scheme  has  been  drawn  up  in  the
 matter:  and

 (b)  if  so,  details  of  the  scheme  and
 the  funds  proposed  to  be  set  apart  for
 the  project  during  1979-80?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  and  (b).  Yes,  Sir.  The
 working  Group  on  Universalisation  of

 '
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 Elementary  Education  set  up  by  the
 Ministry  came  to  the  conclusion  that
 Universalisation  of  Elementary  Educa-
 tion  for  children  of  the  age-group  6—
 4  would  not  be  attainable  without  a
 massive  programme  of  non-formal/
 part-time  education  for  children  who
 cannot  attend  formal  schools  or  who
 have  dropped  out,  due  to  socio-econo-
 mic  reasons.  Accordingly,  the  State
 plans  for  Elementary  Education  dur-
 ing  the  medium-term  (978—83)  plan
 period  have  proposed  non-formal/part-
 time  education  programmes.

 An  outlay  of  Rs.  50  crore  has  also
 been  tentatively  provided  in  the  plan  of
 the  Union  Ministry  of  Education  fer
 978—83  to  assist  the  nine  education-
 ally  backward  States  for  implementing
 experimental]  projects  of  ‘on-formal
 education,  with  Rs.  7.00  crore  is  the
 budget  allocation  for  1979-80.  The
 full  details  of  the  picgramme  includ-
 ing  pattern  of  assistance  are  being
 finalised.

 Besides,  adult  eaucation  whien  38
 non-formal  education  for  adults,  is  an
 on-going  programme  of  the  Govern-
 ment.  The  Nationa’  Adult  Education
 Programme  inaugurated  on  2nd  Octo-
 ber,  978  seeks  tc  cover  i0  crore
 adults  of  the  age-group  5—35  within
 about  5  years’  time  <A  sum  of  Rs  i9
 crore  (plan)  and  Rs  .56  crore  (noo-
 plan)  is  being  provided  for  the  NAEP
 during  1979-80.

 Satellite  Earth  Communication  Sta-
 tions  at  Jaipur  and  Jodhpur

 3789  SHRI  S  8,  SOMANI-  Will  the
 Minister  of  COMMUNICATIONS  be
 Pleased  to  state:

 (a)  whether  any  demand  has  been
 made  by  the  Government  of  Rajas-
 than  regarding  satellite  earth  com-
 munication  stations  at  Jaipuy  and
 Jodhpur;  and

 (b)  if  8०,  the  reaction  of  Central
 Government  thereon?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  NARHARI  PRASAD  SUKH-
 DEV  SAI):  (a)  No,  Sir.

 (b)  However,  ४  has  been  planned
 by  P  &  T  Department  to  have  Earth
 Stations  at  Jaipur  and  Jodhpur.

 बिहार  के  खगरिया  सब  डिवोजन  में  गोगरोी  नारायणपुर
 तटबंध,  गया  गांव  प्रौर  परबट्टा  ब्लाक  को  गंगा

 हारा  सू-कटाब  से  सुरक्षा  करने  की  योजना

 3790.  श्री  शानेश्वर  प्रसाद  यादव  :  क्‍या  क्ष
 झोर  लिवाई  मत्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  क्‍या  गागा  द्वारा  भू-कटाव  से  विहार  के
 खगरिया  सब-डिवीजन  मे  गोगरी  नारायणपुर  तटबंध
 नया  गाव  प्रौर  परबद्रा  ब्लाक  को  सुरक्षा  के  लिए  एक
 योजना  की  मजूरी  दी  गई  है,  शौर

 (ख)  यदि  हा,  तो  उक्त  बोजना  पर  कितनी
 धनराशि  खर्च  होगी  और  यह  योजना  कब  तक  प्री
 हांगी  ?

 कृषि  श्रौर  सिचाई  मंत्री  (श्री  सुरजोत  मिहू
 बरनाला)  (क)  भ्रोर  (ख).  बिहार  रासकार  ने
 गोगरी  नारायणपुर  सटदबध  को  सुरक्षा  प्रदान  करने  और
 ग़गा  के  साथ  साथ  तट-कटाव  को  रोकने  के  लिये
 नया  गाव-ड्मरिया  बुजुर्ग  सुरक्षा  स्कीम  तैयार  की  हैं
 जिस  पर  ७४७  लाख  रुपये  को  लागत  झाने.  का

 अनु
 मान

 है  ।  इस  स्कीम  पर  राज्य  के  बाढ़  नियत्रण  बो  की
 लकनीकी  सलाहकार  समिति  की  26वी  बैठक  में  विचार
 किया  गया  था,  जो  जनवरी,  979  में  हुई  थी  ।  इस
 बैठक  में  कुछ  सशोधना  का  सुझाव  दिया  गया  था  ny
 फिर  से  तैयार  स्कीम  ब्भी  तक  विहार  सरकार से  प्राप्त
 नही  हुई  है  ।

 Funds  for  irrigation  projects  in  tribal
 Sub-Plan

 379l.  SHRI  GIRIDHAR  GOMANGO:
 Will  the  Miniser  of  AGRICULTURE
 AND  IRRIGATION  be  pleased  te  state:

 (a)  whether  his  Ministry  earmarked
 money  for  the  irrigation  projects  in
 tribal  sub-plan  areas  of  the  country;

 (b)  if  so,  the  States  which  received
 and  spent  the  money  in  these  areas;  and

 (c)  projects  included  in  the  Sixth
 Plan  by  the  States,  State-wise  with
 allocation  provided  by  the  States?
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 THE  MINISTER  OF  AGRICULTURE
 AND  IRRIGATION  (SHRI  SURJIT
 SINGH  BARNALA):  (a)  and  (b).
 While  there  is  no  earmarking  of  any
 money  for  irrigation  projects  in  tribal
 sub-plan  areas,  during  the  discussions
 ण  State  Annual  Plans,  taking  into
 consideration  the  programme  and  pro-
 gress  of  irrigation  projects  in  tribal
 sub-plan  areas,  the  Planning  Commuis-
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 sion  recommend  the  amount  that
 should  flow  from  State  Plan  outlay  for
 development  of  irrigation  in  tribal  sub-
 plan  areas.  The  approved  outlay  for
 irrigation  in  tribal  sub-plan  areas  for
 the  year  ‘1978-79,  38  given  in  the  attach-
 ed  Statement.

 (c)  The  outlay  for  State  Plans  for
 ‘1978—83  are  yet  to  be  finalised.

 Statement

 State-wis.  approved  outlay  for  irrigation  in  Tribal  sub-plan  arcas  for  the  car  978-79

 (In  lakh  rupees)

 Sl.  No.  State  Flow  fiom  State  Plan  outlay

 Minor  Major  &
 lhrigation  Medium

 lrigation

 7  Andhra  Pradesh,  वि  .  66:  ov  472°  00

 2  Assam  हे  .  .  .  220°  (0  Nil

 3  Bihar  950°  00

 4  Giyarat  263°  00  541"  00

 5  Himachal  Pradesh  35°  00  L0°  00
 6  Karnataka  t5°00  Nil

 7  Kerala  Nil  Nil
 8  Madhya  Pra  lesh  T0004  00  ‘OO"  00

 9  Maharashtra  घी  65  538°  30
 to)  Manipur  .  वि  ab:  00  205°  0०

 tr  Orissa  2  375°  30  897°  00

 t2  Rajasthan  59°97  423°  00

 ्  Tamil  Nada  s  मन  9९00  Nil

 74  Tripura  न  ‘i  27°00  4°00
 i5  Uttar  Pradesh  ?  हि  Nil  Ni
 i6  West  Bengal  37९00  £26.00
 ्  Andaman  &  Nicobir  Islands  Nil  Nil
 48  Goa,  Daman  &  Diu  Nil  Nil

 **QOutlay  for  the  State  as  a  whole  is  Rs,  10100"  00  lakhs.

 Separate  outlay  of  tribal  area  not  indicated.
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 Building  for  Central  Government

 offices

 3792.  SHRI  SUKHDEO  PRASAD
 VERMA:  Will  the  Minister  of  WORKS
 AND  HOUSING  AND  SUPPLY  AND
 REHABILITATION  be  pleased  to
 state:

 (a)  whether  Government  propose  to
 undertake  a  crash  programme  to  con-
 struct  office  buildings  for  its  Ministries
 and  departments;  and

 (9)  if  so,  the  total  amount  likely  to
 be  spent  on  the  construction  and  the
 time  by  which  the  buildings  would  we
 ready  and  the  total  rental  savings”

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  (SHRI  SIKANDAR
 BAKHT):  (a)  Government  has  been

 constructing  office  buildings  in  Gene-
 ral  Pool  from  time  to  time.  A  nurm-
 ber  cf  buildings  are  under  construc-
 tion  at  present  and  subject  to  availabi-
 lity  of  funds,  construction  of  more
 buildings  would  be  taken  up  in  future.

 (b)  Details  of  the  buildings  under
 construction,  the  estimated  cost  of
 construction  and  likely  time  of  com-
 pletion  are  given  in  the  Statement.
 The  buildings  weui’  be  either  allotted
 to  various  Central  Goverument  Depart-
 ments  for  meeting  the  shortage  of
 accommodation  or  allotted  to  Depart-
 ments  whieh  are  functioning  in  hirea/
 rented  buildings.  Though  the  exact
 amount  of  savings  by  way  of  rent  can.
 not  be  indicated,  yel  it  75  expected  that
 substanhal  savings  in  rent  would  96
 achieved  when  the  buildings  are  cem-
 pleted

 Statement

 Details  of  office  buildings  under  construction  Carpet  Estimated  cost  Period  of
 areca  of

 completion

 (Sq.  ४.)  Ks.
 I.  Multi-storeyed  office  building  in  Seetor  XI,  KR.  K

 Puram  28,606  4°33  Clones  1979-80,
 2.  Office  biulding  in  Mehrauli-Badarpur  Road

 area  18,660,  2°I5  crores  I979-8u
 3  Blocks  B  and  C  of  Sena  Bhavan  in  Plot  No.  35, New  Delhi  हि  38,296  कुपि5  crores  1979-80

 (includes  cast  of
 special  requirements
 such  as  alr-condition-
 ing,  etc.,  for  functional
 purposes),

 4.  Additional  office  building  for  the  Department  of
 Publications  in  Civil  Lines,  Delhi  1,765  016  crores  1979-80

 5.  Multi-storeyed  office  building  in  Lodhi  Road
 New  Delhi,  PhaseI  59805  866  crores  1980-81

 6,  and  multi-storeyed  office  building  in  Nizam
 Palace  Compound,  Calcutta.  .  16,075,  8°50,  crores  9979-Bo

 SC/ST  postmen  in  Bihar  during  1977-  (b)  the  proportior  to  which  new
 78  and  =  1978-79

 3793.  SHRI  SUKHDEO  PRASAD
 VERMA:  Will  the  Minister  of  COM-
 MUNICATIONS  ०९  pleased  tostate:

 (a)  the  total  number  of  Scheduled
 castes  and  Scheduleg  Tribes  Postmen
 in  the  State  of  Bihar  during  the  years
 1977-78,  1978-79  as  against  the  total
 number  of  postmen;  and

 posts  of  postmen  are  filled  or  are  to
 be  filled  in  respect  ef  SC  &  ST  m
 future?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS.
 (SHRI  NARHARI  PRASAD  SUKHDEV
 SAI):  (a)  The  information  is  beng
 collected  and  will  be  laid  on  the  Table
 of  the  House  in  due  course.
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 (b)  As  per  orders  from  Deptt.  of
 Personnel,  5  per  cent  of  posts  are  re-
 quired  to  be  filled  up  from  amongst
 Scheduled  Caste  candidates  and  7}
 per  cent  from  amongst  Scheduled
 Tribe  candidates,

 Non-availability  of  postal  facilities  in
 villages  of  Bihar

 3794.  SHRI  SUKHDEO  PRASAD
 VERMA:  Will  the  Minister  of  COM-
 MUNICATIONS  be  pleased  to  state:

 (a)  the  number  of  villages  in  the
 State  of  Bihar  where  postal  facilities
 are  not  yet  available;  and

 (b)  the  time  by  which  these  vil-
 lages  are  likely  to  be  covered?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEV  SAI):  (a)  The  number  of
 villages  in  the  State  of  Bihar  where
 postal  booking  facilitie;  are  not  avail-
 able  is  50839.  However  all  villages
 are  covered  by  the  daily  delivery
 scheme.

 (b)  Post  Offices  are  opened  accord-
 ing  to  prescribed  norms  under  a
 phased  programme.  No  time  bound
 programme  has  been  drawn  up  so  far
 to  provide  ajl  villages  in  Bihar  with
 post  offices,

 देजलागरी  लिपि  के  दूर  मुव्कों  के  प्रभाव  के  कारण  कुछ
 समाचार  पों  कौर  समाचार  एजेंसियों  फो  नए

 कार्यालय  खोलने  की  प्रमुमति  न  दिया  जाता

 3795.  थी  शरद  पावबव :.  क्या  संचार  मंत्री  यह
 बताने  की  कृपा  करेगे  कि  :

 (क)  क्या  देवनागरी  लिपि  में  दूर  मुद्रकों  क ेभभाव
 का  बहाना  लेकर  कुछ  समाज्ाार  पत्रों  पौर  समाचार

 'ऐजेंसियों  के  नये  कार्यालय  स्थापित  करने  की  अगुमति
 नहीं  दी  जा  रही  है

 (@)  यदि  हां,  तो  उपरोदत  प्रयोजन  के  लिये
 कितने  सावेदन  पत्र  प्रति  राज्य  से  मिले  हैं  शौर  जो  ध्रमि-
 ब्यॉल  पड़े  हैं;

 मे
 क्या  भ्रधिकाँश  भ्रावेदन  पत्र  गत  तीन  महीनों

 न्से
 )

 समय  से  भ्क्तिणीत  पड़े  हैं;  सौर
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 {"  )  इस  बारे  मे  सरकार  से  क्या  निर्णय  किया

 संचार  मंत्रालय  में  राज्य  मंत्री  (भो  गरहरि  प्रसाव
 सुखदेव  साथ)  :  (क)  जी  नहीं  |  समाचार  पत्नों  एवं
 समगचभार  ऐजेंसियो  हारा  तये  कार्यालय  स्थापित  करते
 के  लिए  डाक  तार  विभाग  को  प्रनुमति  लेने  की  भ्रावश्य-
 कता  नही  होती  u

 (ख)  प्रश्न  ही  नहीं  उठता  t

 (ग)  प्रश्न  ही  नहीं  उठता  t

 (a).  mer  ही  नहीं  उठता  ।

 Delay  in  printing  of  Telephone
 Directories

 3796,  PROF.  P,  6.  MAVALANKAR:
 Wily  the  Minister  of  COMMUNICA-
 TIONS  he  plea-ed  to  state.

 (a)  whether  it  is  8  fact  that  print-
 ing  and  publication  of  Telephone
 Directories  in  English  and  Hindi  and
 the  concerned  regional  languages  in
 various  parts  of  the  country  have
 been  of  late,  considerably  dclayed
 causing  lot  of  inconvenience  to  the
 telephone  subscribers;

 (b)  if  so,  facts  and  reasons  thereof;
 and

 (०)  steps  being  taken  by  the  Gov-
 ernment  to  remedy  and  improve  the
 situation?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  COMMUNICA-
 TIONS  (SHRI  NARHARI  PRASAD
 SUKHDEO  SAI):  (a)  and  (b).  No,
 Sir.  Most  of  the  Telephone  Directo-
 ries  of  the  2)  Districts  as  well  as  5
 Circles  have  been  brought  out  in’  978
 except  those  for  Delhi,  Jaipur,  Amrit-
 sar,  Maharashtra,  West  Bengal.  These
 are  under  print.

 (c)  A  time  bound  programme  has
 been  laid  out  for  printing  of  Tele-
 phone  Directories  and  the  same  is
 being  closely  monitored  for  likely
 slippage  and  corrective  action.  Diffi-
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 culties  in  obtainir.z  paper  have  re-
 cently  been  ‘obs’  ६  ved  and  means  to
 improve  the  situation  are  under  con-
 sideration.

 Indo-North  Korea  Cultural
 ment

 Agree-

 3797.  PROF.  P.  G.  MAVALANKAR:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  q  cultural  agreement
 wag  recently  signeq  between  the  Gov-
 ernment  of  India  and  the  Govern-
 ment  of  North  Korea;

 (b)  if  so,  broad  details  thereto;

 (c)  whether  the  said  agreement  i:
 the  first  of  its  kind  between  the  two
 countries;  and

 (d)  if  so,  how  was  it  arrived  at
 and  who  signed  it  and  where?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER):  (a)  and  (b).  A  Cultural
 Agreement  with  the  Democratic  Peo-
 ple’s  Republic  of  Korea  was  signed
 on  July  2,  ‘1976.  However,  a  Cultural
 Exchange  Programme  for  the  years
 1979-80  was  signed  on  February  3,
 1979.  The  Programme  envisages  co-
 operation  in  the  fields  of  Education
 and  Science.  art,  sports,  films,  radio,
 television  and  information.

 (९)  and  (a),  It  is  the  first  Cultural
 Exchange  Programme  between  the
 two  countries.  A  DPRK  delegation
 under  the  leadership  of  Mr.  Jang  Se
 Guk,  Vice-Chairman,  Committee  for
 Cultural  Relations  with  Foreign
 Countries,  Democratic  People’s  Re-
 public  of  Korea,  visited  India  during
 January-February,  979  to  discuss  the
 Cultural  ‘Exchange  Programme.  It
 wag  sighed  by  Mr.  Jang  Se  Guk  on
 behalf  of  the  Government  of  DPRK
 and  Dr.  D.  N.  Misra,  Joint  Educational
 Adviser,  Ministry  of  Education  and
 Department  of  Culture,  on  behalf  of
 Government  of  India  at  New  Delhi.
 4732  LS—9

 Compiaints  about  appointment  and
 activities  of  Director  Indian  Council

 of  Historica]  Research

 3798.  SHRI  DILIP  CHAKRA-
 VARTY:  Will  the  Minister  of  EDUCA-
 TION,  SOCIAL  WELFARE  AND  CUL-
 TURE  be  pleased  to  state:

 (a)  whether  a  series  of  complaints
 had  been  made  to  him  about  the
 appointment  and  activities  of  the
 Director,  Indian  Council  of  Historical
 Research;

 (b)  whether  the  Director  of  the
 Council  fulfils  the  age  and  academic
 qualifications  laid  down  for  the  post
 ang  whether  the  method  of  his  selec-
 tion  without  any  adverti  ement  and
 without  his  being  present  before  the
 Selection  Committee  and  his  receiv-
 ing  advance  increments  are  regular;

 (ce)  whether  he  has  been  elevated
 to  the  position  of  Acting  Secretary  in
 the  ICHR;

 (d)  whether  any  inquiry  has  been
 made  into  the  complaints  concerning
 the  Divector;  7  so,  who  conducted  the
 inquiry  and  what  are  the  findings;
 and

 (c)  whether  the  Director  in  colla-
 boration  with  the  Accounts  Officer  has
 bungled  :bout  Rs.  one  lac  in  connec-
 tion  with  a  symposium  of  Indian-
 Rus‘ian  historians  held  in  January,
 ‘1976?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR,  PRATAP  CHANDRA  CHUN-
 DER)’  (a)  to  (a).  The  complaints
 received  against  the  appointment  and
 activities  of  the  Director  are  under
 examination  in  consultation  with  the
 Chairman,  Indian  Council  of  Histori-
 cal  Research  The  Director  is  per-
 forming  the  duties  of  the  Secretary
 in  addition  to  his  own  charge  till  the
 post  of  Member-Secretary  is  filled.

 (e)  No,  Sir.
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 Accounts  Officer  in  Indian  Council  of
 Historical  Research

 3799.  SHRI  DILIP  CHAKRAVARTY:
 Will  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 period  of  deputation  of  the  Accounts
 Officer  in  the  Indian  Council  of  His-
 torical  Research  has  been  extended
 in  spite  of  the  fact  that  he  has  com-
 pleted  the  maximum  period  of  four
 years  of  his  deputation  in  the  Council
 and  whether  there  is  a  move  to  absorb
 him  in  the  Council  and  if  so,  the
 reasons  thereof;  and

 (b)  whether  it  is  a  fact  that  the
 Accounts  Officer  is  personal!y  obliged
 to  the  Director  because  his  unqualified
 son  has  been  provided  with  a  job  in
 the  ICHR  by  the  Director?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR,  PRATAP  CHANDRA  CHUN-
 DER):  (a)  No  extension  beyond  3ist
 January,  1979,  on  which  date  the
 Accounts  Officer  completed  four  years
 of  deputation,  has  been  given  by  the
 Government.  The  Chairman,  I.C.H.R.
 has,  however,  given  an  extension  for
 a  period  of  three  months  with  effect
 trom  1-2-1979,  with  a  view  to  con-
 sidering  his  absorbtion  in  the  Coun-
 cll,

 (b)  The  son  of  the  Accounts  Officer
 hag  been  appointed  in  the  Council  on
 an  ad-hoc  basis.  The  post  will  be  filled
 up  on  regular  basis  through  normal
 channe]  after  the  recruitment  rules
 are  finalised,

 Change  in  School  Calender
 ——

 3800.  SHRI  MADHAVRAO  SCIN-
 DIA:  Will  the  Minister  of  EDUCA~
 TION,  SOCIAL  WELFARE  AND
 CULTURE  ७९  pleased  to  state:

 (a)  whether  Government  propose
 to  consider  to  change  the  decades  old
 school  calendar  to  make  it  rural
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 oriented  in  order  to  keep  peak  har-
 vesting  season  away  from  annual  exa-
 minations  to  suit  it  to  the  children  of
 farmers  and  others  depending  on  agri-
 culture;

 (b)  if  so,  whether  Government  pro-
 POse  to  take  up  the  matter  with  State
 Governments  to  bring  a  uniform
 calendar  throughout  the  country;  and

 (c)  if  so,  Government  reaction
 thereof?

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  to  (c).  School  Education
 is  managed  mostly  by  the  State  Gov-
 ernments,  School  calendar  including
 varations  is  fixed  by  the  State  Gov-
 ernments  considering  the  position  in  a
 State.  There  is  no  uniform  school
 calendar  throughout  the  country.

 In  the  recent  past,  State  Govern-
 ments  were  requested  to  consider  the
 following  recommendations:

 (i)  Recommendation  made  by  the
 Working  Group  on  ‘Employment  of
 Children’  in  September,  ‘1976:

 ‘In  rural  areas,  the  timings  and
 vacations  of  the  primary  and  mid-
 dle  schools  should  be  adjusted  to
 suit  the  requirements  of  the
 agricultural  cycle  so  that  children
 can  help  their  parents  in  their
 work  and  can  also  attend  school
 regularly’.

 (ii)  Recommendation  of  the  In-
 forma]  Committee  on  School  Drop-
 outs  in  November,  ‘1976:

 “Vacations  should  be  made  to
 synchronize  with  the  local  har-
 vesting  seasons.”

 These  recommendations  along  with
 other  recommendations  made  by  the
 Committees  were  circulated  among
 the  State  Governments  for  considera-
 tion.  Eight  States  and  six  Union
 Territories  (viz.  Andhra  Pradesh,
 Himachal  Pradesh,  Karnatake,  Nage-

 «
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 land,  Punjab,  Sikkim,  Tami]  Nadu,
 West  Bengal,  Mizoram,  Arunachal
 Pradesh,  Andaman  Nicobar  Islands,
 Chandigarh  Administration,  Dadra
 and  Nagar  Haveli  and  Pondicherry)
 have  signified  their  acceptance  of  the
 recommendations  '“he  recommen-
 dation  is  under  consideration  in  5
 States  and  one  Union  Territory  (viz.
 Madhya  Pradesh,  Maharashtra,  Megh-
 alaya,  Tripura,  Uttar  Pradesh  and
 Goa,  Daman  and  Div)  Two  States
 and  one  Union  Territory  (viz.  Har-
 yana,  Kerala  ang  Lakshadweep)  have
 mot  accepted  the  rccommendations
 because  of  the  following  considera-
 tions:

 (i)  Summer  vacations  cannot  be
 synchronizeg  with  harvesting
 season  in  Haryana  due  to  June  and
 July  being  the  extremely  hot
 months  in  the  State.  Since  the  State
 Government  does  not  have  sufficient
 roofed  accommodation,  the  schools
 have  to  be  colsed  during  these  hot
 months,

 (ii)  Harvesting  season  in  the  State
 vary  from  locality  to  locality  and
 crop  to  crop  ang  hence  the  sugges-
 tion  is  not  practicable,  and

 (iji)  There  is  no  harvesting  season
 in  the  Union  Territory  of  Laksha-
 dweep.

 22.00  hrs,

 RE.  STATEMENT  ON  THE  RECENT
 VISIT  OF  SHRI  KOSYGIN,  CHAIR-
 MAN  OF  COUNCIL  OF  MINISTERS,

 USSR

 SHRI  EDUARDO  FALEIRO  (Mor-
 mugao):  Sir,  on  going  through  today’s
 Hist  of  business,  I  find  that  it  makes
 no  mention  of  any  statement  by  the
 External  Affairs  Minister  on  the  re-
 cent  visit  of  Premier  Kosygin  and  the
 treaties  and  agreements  signed  with
 him.  This  ig  most  unfortunate.  More
 than  thet,  it  is  improper.  We  read
 from  the  इटफहशएनाड  on  the  l4th—five
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 days  ago—that  five  wide-ranging
 agreements  were  signed  between  the
 Governments  of  India  and  the  Soviet
 Republic.  On  the  I5th,  Mr.  Kosygin
 left  this  country.  On  the  l6th,  Mr.
 Vajpayee,  External  Affairs  Minister,
 who  is  otherwise  so  proper,  chose  to
 go  to  TV  and  make,  wide-ranging
 statements  of  policy.  For  instance,  he
 saiq  the  Indo-Soviet  joint  communi-
 que  was  silent  on  Kampuchea  because
 of  the  differing  attitudes  of  the  two
 States  on  this  question.  He  make  en-
 other  wide-ranging  statement  by  re-
 ferring  to  his  unhappiness  at  Mr.
 Kosygin’s  strong  attack;  on  China
 from  the  Indian  soil,  which  has  caused
 some  embarrassment  This  is  un-
 precedented  that  on  the  day  next  to
 the  leaving  of  such  a  high  dignitary
 such  statements  are  being  made.  I
 do  not  want  to  enter  into  this.  What
 I  am  drawing  the  attention  of  the
 Government  through  you  is  that  it  is
 not  fair  to  Parliament  and  Members
 of  Parliament  that  they  should  be
 treated  with  such  scant  respect  It  i
 not  fair  that  we,  Members  of  Parlia-
 ment,  when  the  session  is  going
 on  are  given  on  the  next  day  by
 leading  newspapers  a  correct  or  in-
 correct  version  of  what  the  Govern-
 ment  wants  to  say  In  the  morning
 papers  we  come  to  know  that  the
 Government  wants  to  say.  I  would
 like  to  draw  your  attention  to  the
 impropriety  contained  in  this.

 MR.  SPEAKER:  Papers  to  be  laid  on,
 the  Table

 SHRI  C  M.  STEPHEN  (Idukki):
 Sir,  the  point  he  raised  is  a  very  vital
 matter.  You  have  passed  on  to  the
 other  subject  “without  making  any
 comment  It’  jg  most  unprecedented.
 I  want  to  back  it  up  and  invite  the
 attention  wt  the  Prime  Minister  who  is
 here  tht  the  House  was  taken  for
 granted’  Generally  when  this  sort  of
 discugsion  takes  place  on  a  very  high
 international  plane,  the  first  forum  to
 Which  report  is  to  be  made  is  the
 Parliament,  Many  days  have  gone  by
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 (Shri  0.  M.  Stephen]
 8nd  no  report  is  made  here.  Not
 only  that;  a  report  has  been  made  to
 the  TV,  which  is  absolutely  incorrect.
 Policy  statements  generally  are  not
 Made  except  first  to  Parliament.
 Policy  statements  arc  made  by  passing
 Parliament  and  a  report  as  here  8
 being  avoided.  Agreements  are  con-
 cluded,  but  are  not  reported  here.
 This  j,  treating  Parhament  with  scant
 respert  It  is  your  duty  to  uphold  the
 dignity  of  the  Parliament  and  to  teil
 the  Government  to  make  amends  to
 the  House.

 THE  PRIME  MINISTER  (SHRI
 MORARJ]  DESAI).  I  have  been  a
 Member  of  this  House  from  4956  andI
 have  never  seen  a_  statement  made
 here  by  Government  on  such  visits.
 Whenever  the  Prime  Minister  has
 gone  out,  a  report  is  first  made  to  the
 House.  It  is  alway,  done.

 MR.  SPEAKER.  That  is  the  prevail.
 ing  convention,  he  says,

 SHRI  MORARJI  DESAI,  That  is  the
 convention.  Therefore,  there  is  no
 question  of  any  departure  from  it.
 Therefore,  I  do  not  want  to  start  a
 new  practice,  (Interruptions).

 श्रो  राज  नारायण  (राय  बरेलो)'  श्रीमन्‌,  मेरा
 प्वाहट  आफ  झाडेर  है  1  मेरी  मसीबन  यह  ही  जाती  है
 कि  मै  हिन्दी  में  बोलता  ह  झौर  श्राप  सुन  नही  पाते  हैं  ।
 इस  लिए  मझे  यहां  बडा  नुकसान  हो  रहा  है  ।

 मेरा  विनम्र  निवेदन  है  कि  प्राइम  मिनिस्टर
 मे  ठीक  कहा  है  कि  जब  क्सी  भी  विदेशी  सरकार  के
 साथ  कोई  एग्रीमेंट  हो,  श्र  जायट  कम्युनिके  निकले

 1.1 ज  गर  उस  समय  पालियामेंट  की  बैठक  हो  रही  हो,
 तो  उसे  सदन  पम  रखा  जाता  है  और  उस  पर  शर्चा  होती
 है।  यह  बिल्कुल  टॉक  ब्रात  है,  ऊय  पंगना  देश  के  सम्बन्ध
 में  श्री  ब्रोमिकों  भौर  श्री  €  qu  ag  का  जायंट  कम्यूनिके
 रखा  गया  था,  तो  उस  पर  क  कफी  बढ़स  हई  ।  पायंट  यह
 भरा  गया  है  कि  क्या  श्री  अटल  थि  हारी  वाजपेयी  का  बाहर
 जा  कर  रेडियो  पर,  टेलीविजन  पर,  कलकत्ता  में  यह्‌
 कहता  उजित  भा  पायंट  तो  यह  है  ५  बहस  इस  पर  होनी
 बाहिये  कि  श्री  अटल  बिहारी  वाजपेयी  ने-ही  इज  दि
 फारेन  मिनिस्टर-जितने  बडे-बड़े  चैनल  है,  सत  को
 उतहोसे  भंग  किया  है।  कहा  गया  कि  कशसिजिन  को
 खाइना  के  बारे  में  ऐसा  मही  कहना  च,हिए  था।
 (ध्यवधान)

 SHRr  VIJAY  KUMAR  Miaz.
 HOTRA  (South  Delhi):  Are  you  a
 lowing  it,  Sir?

 MARCH  I9,  979  Kosygin’s  visit  264

 MR.  SPEAKER:  The  foreign  affairs
 debate  will  come  when  he  can  refer
 to  it  Now,  Papers  to  be  Laid  on
 the  Table.

 SHRI  C  M  STEPHEN:  Sir,  I  am
 rising  on  a  point  of  order  on  the
 statement  made  by  the  Prime  Minis-
 ter.

 SHRI  KANWAR  LAL  GUPTA
 (Delhi.  8०99):  When  the  Prime
 Minister  gave  a  reply.  there  is  no
 point  of  order.

 SHRI  RAJ  NARAIN:  Sir,
 about  my  point  of  order?

 what

 MR  SPEAKER:  Yours  is  not  a
 point  of  order,  Mr.  Raj  Narain.

 SHR:  RAJ  NARAIN:  Is  it  proper
 for  the  Government  to  make  a  state-
 ment  outside  Parliament?  प्रापको इस  बारे

 में  बोलना  चाहिए  ।

 SHRI  ९.  M.  STEPHEN:  My  point
 of  order  is  that  the  convention  38
 not  what  the  Prime  Minister  stated.
 It  makes  no  difference.  I  am  say-
 ing  the  convention  must  be  conform-
 ed  to  He  says  this  Is  not  the  con-
 vention;  I  say  this  is  the  convention.

 MR  SPEAKER:  I  will  examine  it.

 SHRI  C.  M  STEPHEN:  Let  me
 complete  it.  This  is  the  canvention.
 Then  he  says  “I  am  not  prepared  to
 begin  a  new  convention  by  making
 a  statement  on  the  floor  of  the  House”.
 As  to  what  he  should  do,  it  is  not
 for  him  to  decide...  (Interruptions)
 As  to  how  he  should  treat  this  House,
 he  is  not  the  ultimate  deciding  factor
 about  it.  Members  are  demanding
 through  you  that  he  must  make  a
 statement  to  this  House  with  respect
 to  the  agreement  that  has  been  sign-
 ed.  He  says  that  the  report  will  be
 laid  only  if  it  is  signed  abroad  and
 not  here.  In  a  sense,  it  makes  no
 difference  ut  all,  The  point  is  whether
 the  agreement  signed  between  thi
 country  and  another  country  is  of
 such  value  ag  should  be  reported  to
 this  House;  whether  it  is  made  here
 or  outside  makes  no  difference  at  ail.
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 Parliament  as  such  must  be  told  as
 to  what  was  happened.  [I  submit  the
 convention  is  not  what  the  Prime
 Minister  said.  The  convention  is  that
 agreements  concerning  the  country,
 wherever  signed,  must  be  reported  to
 the  House  when  the  House  is  sitting.
 Therefore,  what  the  Prime  Minister
 said  is  not  the  convention  Sir,  you
 must  give  a  ruling

 MR.  SPEAKER:  Now  that  there  is
 difference  of  opinion,  I  will  examine
 the  matter,  ह | पूर्ि।

 SHRI  RAJ  NARAIN:  You  _  have
 to  decide  it.

 MR.  SPEAKER:  I  will  go  into  the
 matter  and  decide  it.

 —

 2.0  hrs,

 PAPERS  LAID  ON  THE  TABLE

 Review  ano  ANNUAL  Report  oF  WATER
 AND  Power  Devetopmivt  CoNnsuL-

 tancy  Services  (Inpta)  Lrtp.,
 New  Der  ror  ‘1977-78

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJIT  SINGH  BARNALA):  |  beg
 to  lay  on  the  Table  a  copy  each  of  the
 following  papers  (Hindi  and  English
 versions)  under  sub-section  qq)  of
 section  69A  of  the  Companies  Act,
 1956:

 (l)  Review  by  the  Government
 on  the  working  of  the  Water  and
 Power  Development  Consultancy
 Services  (India)  Limited,  New
 Delhi,  for  the  year  ‘1977-78,

 (2)  Annual  Report  of  the  Water
 and  Power  Development  Consul-
 tancy  Services  (India)  Limited,
 New  Delhi,  for  the  year  1977-78
 along  with  the  Audited  Accounts
 and  the  comments  of  the  Comp-
 troller  and  Auditor  Genera]  there-
 on,  {Placed  in  Library.  See  No.
 LT-4089/79).
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 ANNUAL  ACCOUNTS  OF  UNIVERSITY  OF
 HYDERABAD,  HYDERABAD  FOR  ‘1977-78  WITH
 STATEMENT  FOR  DELAY  AND  STATEMENTS
 EXPLAINING  REASONS  FOR  NOT  LAYING
 AupitEp  Accounts  or  KeNpriya  Hinpt
 SHIKSHAN  MANDAL,  AGRA  AND  ANNUAL
 REPoRTs  ETC.  OF  BOARDS  OF  APPRENTICE~
 SHIP/  PRACTICAL  TRAINING,  KANPUR,

 Bompay,  CatcuTTA  AND  MADRAS  FOR
 1977-78.

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR  PRATAP  CHANDRA  CHUN-
 DER)  I  beg  to  lay  on  the  Table-—

 ५4)  Gi)  A  copy  ot  the  Annual  Ac-
 counts  (Hind:  and  English  versions)
 of  the  University  of  Hyderabad,  Hy-
 derabad  for  the  year  ‘977-78,  together
 with  the  Audit  Report  thereon.  under
 section  24(iv)  of  the  University  of
 Hyderabad  Act,  ‘1974,

 Qi)  A  statement  «Hindi  and  English
 versions)  showing  reasons  for  delay
 in  laying  the  above  Accounts.

 [Placed  in  Library  See  No,  LT-
 4l00/79].

 (2)  A  stutement  (Hindi  aud  English
 versions)  explaining  reasons  for  not
 laying  the  Audited  Accounts  of  the
 Kendriya  Hind:  Shikshan  Mandal
 Agra  for  the  year  1977-78  within  the
 shpulated  period  of  nine  months  after
 the  close  of  the  accounting  year.

 [Placed  in  Library.  See  No,  LT-
 4101/79).

 (3)  A  statement  (Hindi  and  English
 versions)  explaining  reasons  for  not
 laying  the  Annual  Report  and  the
 Accounts  of  the  Boards  of  Apprentice-
 ship/Practical  Training.  Kanpur,
 Bombay.  Calcutta  and  Madras,  for
 the  year  1977-78,  within  the  stipulat-
 ed  period  of  nine  months  after  the
 close  of  the  accounting  year.

 {Placed  in  Library.  See  No,  LT-
 4102/79)
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 Report  or  Maxvyorrtres  CoMMISSION
 ox  AGARH  Musiim  UNIVERSITY
 (AMENDMENT)  But,  978  aNp  GOVERN-

 MENTS  MEMORANDUM  THEREON

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 (SHR]  DHANIK  LAL  MANDAL):  I

 beg  to  lay  on  the  Table  a  copy  each  of
 the  following  papers  (Hindi  and  English
 versions)  :—

 (1)  Report  of  the  Minorities  Com-
 mission  on  the  Ahgarh  Muslim  Uni-
 versity  (Amendment)  Bill,  1978.

 (2)  Memorandum  showing  decision  /
 reply  of  Government  on  various  re-
 commendations,  Observations  con-
 tained  in  the  above  Report.

 [Placed  in  Library.  See  No.  LT-
 4103/  79).

 2.2  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 REPORIED
 FOREIGN

 LARUH-SCALT  «=  INFLUX  OF
 Naitovacs  into  ASSAM  AND

 NEIGHBOURING  STATIS

 SHRI  TARUN  GOGO]  (Jorhat)  1
 call  the  attention  of  the  Mimister  of
 Home  Affairs  to  the  following  matter
 of  urgent  public  importance  and  request
 that  he  may  make  a  statement  thereon:

 Reported  large-scale  influx  of
 foreign  nationals  into  Assam  and
 neighbouring  States,  thereby  causing
 great  concern.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 (SHRI  DHANIK  LAL  MANDAL):  sir,
 during  ‘1978,  about  4,000  tribals  predo-
 minantly  Mogs  and  a  few  Chakmas
 entered  Tripura  in  small  batches  in  a
 clandestine  manner.  They  have  all
 been  sant  back  to  Bangladesh.  Recent-
 ly  some  Chakmas  from  the  Chiltagong
 hill  tracts  entered  Mizoram  in  a  similar
 fashion.  About  4,600  of  them  have
 been  sent  back  to  Bangla  Desh.  It  is
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 apprehended  that  an  equal  number  or
 Slightly  more  may  still  be  staying  in
 Mizoram.  Bangla  Desh  authorities  have
 agteed  to  take  them  back  and
 arrangements  are  accordingly  being
 made.  Apart  from  these  developments,
 Government  have  no  information  of
 any  recent  large-scale  influx  of  foreign
 nationals  into  Assam  and  neighbouring
 States.

 However,  Government  are  aware  that
 illegal  immigration  from  Bangla  Desh
 has  never  completely  stopped.  The
 length  and  terrain  of  the  border  and
 the  ethnic  and  linguistic  similarities
 render  it  exceedingly  difficult  to  identi-
 fy  such  illegal  immigrants  and  make
 them  return  to  the  country  of  their
 origin.  A  number  of  border  out-posts
 have  been  set  up  on  the  Indo-Bangla
 Desh  border.  Specinl  staf  has  also
 been  sanctioned  for  the  Governments
 of  Assam.  Meghalaya,  West  Bengal  and
 Tripura  fer  locating  and  deporting
 illegal  immigrants.  Constant  vigilance
 is  being  maintained  by  the  Central  and
 State  authorities  to  minimise,  and  ulti-
 mately  prevent  such  illegal  immigra-
 tion.

 Government  is  also  aware  of  illegal
 infiltration  from  Nepal  into  Assam  and
 other  North-Eastern  States.  Govern-
 ment  of  India  have  therefore  extended
 application  of  the  Foreigners  (Restrict-
 ed  Areas)  Order  1963  and  the  Foreign-
 ers  (Protected  Areas)  Order  958  to
 Nepalis  nationals  since  976  whereby
 nationals  of  Nepal  are  required  to  ab-
 {ain  permits  for  entry  to  the  areas  of
 Assam  and  North-Eastern  States  from
 Central  Government  in  case  of  protect-
 ed  areas  and  from  Central  or  State
 Government  jn  respect  of  restricted
 areas.  The  State  Governments  con-
 cerned  are  responsible  to  enforce  the
 provisions  of  these  orders,

 SHRI  TARUN  GOGAI:  According  to
 the  hon.  Minister,  there  has  been  no
 large-scale  infiltration  except  4,000
 Chakmas,  and  these  people  were  also
 sent  back,  but  there  have  been  state-
 ments  from  persons  like  the  Chief
 Minister  and  Governor  of  Assam  which
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 are  contrary  to  what  has  been  stated
 by  the  hon,  Minister.

 The  Chief  Minister  of  Assam  made  a
 statement  in  the  State  Assembly  that
 there  has  been  large-scale  infiltration
 and  the  problem  is  assuming  alarming
 proportions.  According  to  the  Chief
 Minister’s  statement,  infiltration  was
 high  in  transferreq  areas  of  Dibrugarh
 district  and  northern  belts  of  Lakhim-
 pur,  and  certain  other  places.  Accord-
 ing  to  him,  there  are  more  than  five
 lakh  Nepalis.  The  meeting  of  the
 Chief  Ministers  of  the  North-eastern
 Council  last  month  expressed  great
 concern  about.  The  Governors’  Con-
 ference  also  expressed  grave  concern.
 The  Chief  Election  Commissioner,  Mr.
 S.  L.  Shakdher  has  expressed  great
 concern.  He  says  that  there  are  dis-
 turbing  reports  of  large-scale  immigra-
 tion  of  outsiders,  and  of  large-scale
 inclusion  of  foreign  nationals  in  the
 electoral  rolls,

 I  do  not  know  whose  statement  I
 should  believe.  This  will  upset  the
 balance  of  the  population,  it  will  create
 linguistic,  socio-economic  and  other
 problems  also.

 The  growth  of  population  of  Assam
 is  the  highest  in  India.  In  i94l,  the
 population  was  7  million.  By  1971,  it
 was  doubled.  By  978  it  became  48
 million,

 As  you  know,  the  economy  of  Assam
 is  in  a  backward  state.  It  is  an  impor-
 tant  strategic  area.  It  has  been  con-
 fronted  with  so  many  problems,  the
 problem  of  poverty,  the  problem  of
 unemployment  and  the  problem  of
 landless  people.  This  influx  problem
 will  further  aggravate  it  and  it  will
 cripple  the  whole  economy  of  Assam.

 Earlier,  the  problem  of  influx  was
 mainly  confined  to  Bangladesh.  Now,
 the  influx  is  from  other  countries  also,
 from  Nepal,  Burma,  etc.  Besides  it
 being  a  large-scale  influx,  the  way  it
 has  been  coming  creates  a  suspicion
 that  there  is  a  sinister  design  or  a

 calculated  move  behind  this.  The  move
 is  to  create  disturbance,  lawlessness
 and  tension  in  the  area  by  some
 foreign  elements.  The  question  of  the
 security  of  that  area  and  of  the  whole
 country  is  also  there.  May  I  know  from
 the  hon.  Minister  whether  the  Govern-
 ment  has  examined  this  aspect.

 The  Government  is  boasting  that
 never  before  the  friendly  relations  with
 neighbouring  countries  have  been  as
 good  as  it  is  today.  But  the  impression
 in  those  countries  is  that  the  Govern-
 ment  is  weak  and  that  this  Government
 is  not  capable  of  dealing  firmly  with
 infiltrators.  This  feeling  has  given  an
 encouragement  to  these  people.  Only
 with  the  connivance  of  those  countries
 this  influx  could  come  in  such  a  large
 number.  I  want  to  know  from  the  hon.
 Minister  whether  the  Government  will
 take  up  this  matter  with  those  countries
 and  tell  them  straightway  to  take  steps
 to  see  that  these  people  do  not  cross
 over.—It  is  also  their  duty  to  see  that
 their  people  do  not  cross  over—and
 that  if  they  do  not  stop  it,  then  it
 will  be  taken  as  an  unfriendly  act.

 SHRI  DHANIK  LAL  MANDAL:  As
 I  have  stated  in  my  original  statement
 that  the  illegal  immigration  from
 neighbouring  countries  of  Bangladesh
 and  even  Nepal  and  a  few  from  Burma
 is  a  continuing  problem.  I  have  seen
 the  statement  made  by  the  Chief
 Minister  of  Assam  in  the  Assembly
 and  the  concern  expressed  by  the
 Governor.  The  concern  expressed  by
 these  persons  is  only  indicative  of  a
 greater  awareness  of  this  problem  now.
 It  does  not  mean  that  a  large-scale  in-
 flux  of  foreigners  is  taking  place  now.
 It  only  indicates  8  greater  gwareness
 on  their  part  and  on  our  part  now.

 श्री  मोम  प्रकाश  त्यागी  (बहराइच)  :  यह  क्या  जवाब  हैं  ?

 SHRI  DHANIK  LAL  MANDAL:  I
 can  substantiate  it  from  statistics.

 MR.  SPEAKER:  You  are  only  ans-
 wering  Mr.  Tarun  Gogoi.

 SHRI  DHANIK  LAL  MANDAL:  As
 the  hon.  Member  pointed  out,  why  so
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 Shri  Dhanik  Lal  Mandal]
 much  of  concern  is  expressed  now,  I
 have  stated  in  my  original  statement
 that  a  large-scale  of  influx  of  illegal
 immigrants  is  not  taking  place  just
 now.  It  is  a  continuing  problem  from
 the  partition  days  till  97l;  from  March,
 1971  to  December,  ‘1971;  again,  from
 August,  974  to  July,  975  and  after-
 wards  I  have  scrutinised  al]  the
 figures.  If  you  want  I  will  give  statis-
 tics  to  substantiate  my  statement  that
 a  large-scale  influx  of  foreign  nationals
 is  not  taking  place  just  now  only  It
 is  a  continuing  problem.

 MR  SPEAKER:  How  you  are  going
 to  discontinue  it  is  the  question

 SHRI  DHANIK  LAL  MANDAL:  88
 the  hon  Member  wants  to  know,  what
 steps  are  heing  taken  to  prevent  it,  I
 have  stated  in  my  original  statement
 also  that  2-3  steps  have  been  taken.
 It  is  heing  taken  The  first  thing  is
 sirengthening  of  the  Border  Security
 Force,  opening  of  more  outposts  and
 strengthening  of  Home  Guards  from  the
 area  to  help  the  Border  Security  Force
 to  check  at  the  border  itself.

 Another  step  which  has  been  taken
 to  deal  with  the  situation  when  they
 cross  and  come  inside  and  settle,  is  this,
 A  scheme  has  been  formulated  and
 posts  have  been  sanctioned,  ang  it  is
 the  duty  imposed  on  them  to  dctect,
 identify  and  take  steps  {o  push  them
 back.

 The  third  thing  is.  it  is  the  State
 Government’s  duty,  the  regular  police
 duty,  also  to  see  that  those  people  who
 come  from  outside  and  are  not  the
 nationals  of  the  country  are  identified
 and  brought  to  our  notice

 डा०  रामजी  सिह  (भागलपुर)  प्रध्यक्ष  महोदय,
 मंत्री  महोदय  ने  ल्विपुरा  श्रौर  मीजोराम  में  जी  लोग
 बाहर  से  चाव  है  उन  की  ही  बात  कही  है  |  शायद  गृह
 राण्य  मली  जी  को  मालम  नही  है  कि  यह  स्थिसि  कितनी
 विस्फोटक  हो  रही  है,  न  केवल  बगलादेश,  बल्कि  चार
 देशो  से  प्र्वोत्तर  सीमा  क्षेत्र  में  बराबर  लोग  प्रा  रहे
 हैं--तिब्बत,  बगलादेश,  नैपाल  भौर  बर्मा--हन  चारों
 देशो  से  लोग  बराबर  भा  रहे  है  तथा  यह  पूर्वोत्तर  सीमा

 द्
 कितना  संवेदनशील  है,  यह  इस  बात  को  जानते

 '
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 प्रध्यक्ष  महोदय,  काश्मी र,  जो  हमारी  सीमा  पर  है,
 उस  के  लिये  सुरक्षा  की  कितनी  कोशिशे  की  जा  रही  है,
 कितनी  सावधानी  बरती  जा  रही  है--भाप  सव  जानते
 है,  लेकिन  इस  क्षेत्र  के लिये  जो  इतना  सवेदनशील  है,
 श्र  जहा  चार  चार  देशो  से  लोग  प्रा  रहे  हैँ  उसके  लिये
 सरकार  को  जितनी  सावधानी  बरतनो  चाहिये,  उतनी
 नही  बरती  जा  रही  है  भ्रौर  इसलिये  यह  बहुत  विस्फोटक
 स्थिति  बनती  जा  रही  &  |  वहा  के  लोग  कहते  है--

 One  day  the  whole  area  will  be
 come  a  volcano  when  there  will  pe
 communal  riots  ang  language  riots.

 और  फारेन  ऐजन्ट्स  ो  जद  ्र  खे  है

 अ्रध्यक्ष  महादय,  मेरे  कहने  का  मतजब  यह  है  कि
 इन्होने  जो  फिगस॑  दी  है--इन  के  विषय  में  भी
 हमारा  विवाद  है।  बी०  एस०  एफ०  कहता  है  कि
 20  हजार  लोग  पक  डे  गये,  ए  क्सटनल  मितिस्ट्री  कहती

 है  कि  4  हजार  पकडें  गये,  लेकिन  इनका  गृह  मत़ालय
 कहना  है  कि  3  हजार  है,  कल  कोई  चौथे  मत्री  कहेंगे
 कि  कोई  श्राता  ही  नहीं  है  ।  इसलिये  यह  जो  स्थिति  है
 इस  को  दबाना  नहीं  चाहिये  ।  यही  कारण  है  कि  पिछली
 गयनंस  कान्फरेस  ने  पहली  बार  इस  पर  गहरी  चिस्ता
 व्यक्त  की  है  श्रौर  झ्रासाम  के  गवनर  ने,  जो  उस  क्षोत्र  के
 गवर्नर  भी  है,  सरकार  को  जो  रिपार्ट  दी  है,  वह  कितनी
 चिन्ताजनक  है  उस  के  बारे  में  गृह  मत्री  ही बतला  सकते
 है  n  मे  यह  नहीं  कहता  कि  झाप  उस  रिपोर्ट  को  सदन  में

 हक
 त  करें,  लेकिन  वहा  के  गवर्नर  ने  जो  चिन्ता  व्यक्त

 की  है  उसे  श्राप  को  यहा  उपस्थित  करता  बाहिये
 आसाम  के  चीफ  मिनिस्टर ने  भी  इस  के  सम्बन्ध  मे  काफी
 बातें  भौर  तक॑  दिये  है।  उन्होंने  कहा  है  कि  भ्रासाम  की
 पापुलेशन  में  977  से  लेकर  इधर  तक  34.  7  प्रतिशत
 की  वृद्धि  हुई  है।  एक  जिले  के  बारे  मे  तो  उन्होंने  यहा  तक
 बताया  है  कि  3  लाख  की  भाबादी  में  से  !  लाख  60  हजार
 इम्मिप्रेन्ट्स  है  । इस  तरह  की  स्थिति  आज  प्रसम  में
 झौर  पूरे  पूर्वोत्तर  सीमा  क्षेत्र  मे  पैदा  हो  गई  है,  जिस  को
 भाप  केवल  रूटिन  अफेग्र्म  के  तौर  पर,  केवल  कालिंग
 अटेशन  के  रूप  में  ले  रहे  हैं।  ऐसी  बात  नही  होनी  चाहिये।

 4  झ्ाप  से  यहू  भी  निवेदन  करना
 चाह

 गा--अभी
 पिछले  दिनो  बगला  देश  के  प्रधान  यहा  झा  थे,  उन  से
 झापने  जो  वार्ता  की  है  एक्सटर्नल  भ्रकेश्रज  मिनिस्ट्री
 मे  उसका  रिकार्ड  होगा,  उसी  के  सदर्भ  में  म ैकहता  चाहूगा
 जिस  प्रकार  से  बे  रूबाड़ी  के  सम्बन्ध  में  एडजस्टमेन्ट  की

 बात
 हू

 थी,  मै  विस्तार  मे  नही  जाऊगा--उन  दो  टुकड़ों
 को  मिलानेवाली  ओ  रेखा  है--जैसे--

 Bangladesh  could  retain  the  two
 enclaves,  Dahargram  and  Angar-
 pota  with  478  5  85  metres  of  land  in
 lease  in  perpetuity

 तो  क्या  इस  सन्दर्भ  मे,  जबबील  का'  रास्ता  नहीं
 रहेगा  तो  जा  नही  सकते  हैं,  बगला  देश  से  जो  समझौता
 बेरूवाड़ी  के  सम्बन्ध  में  हुआ  है,  उस  पर  पुनविश्ार
 भही  किया  जा  सकता  ?  हम  जानते  हैन-माप  मह  रूह
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 देंगे  कि  यह  भन्तर्राष्ट्रीय  ममझौता  है,  हम  उस  का  पालन
 करेगे,  लेकिन  क्या  भ्रन्तर्राष्ट्रीय  समझौतो  पर  पुन  विचार
 नहीं  हो  सकता  ?  मै  नही  कहना  चाहता,  ले  किन  भ्रमरीका
 में  रूजवेल्ट,  ग्राइजनहावर  भौर  उन  के  बाद  भी  ऐसी
 द्ौटीज  पर  पुनविचार  हुआ  है।  बेख्बाडी  का  भी  जो
 समझौता  हुआ  था  958  मे,  उस  में  भी  सशोधन  हा
 है।  भ्रगर  उस  पर  पुनविचार  किया  जाये  तब  जा  कर
 उधर  सीमा  से  जो  बाने  वाले  लोग  है,  उन  का  झाना  बन्द
 कर  सकेगे।  इसलिए  मै  शौर  ज्यादा  तो  नही  कहना  चाहता
 सिफ  प्रश्तो  के  रूप  मे  एक  प्रश्नतो  यह  करना  चाहता  हू
 कि  श्री  एल०  पी०  सिह  साहब  ने  जो  झाप  का  रिपोर्ट
 दी  है,  उस  की  चिन्ता  से  श्राप  सदन  को  प्रवगत  करा  कर
 इस  पर  एक  फुलफ्लेज्ड  डिस्कशन  श्राप  करवायेग्े  ?
 यह  पूर्वी  सीमा  प्रदेश  , जिस  को  डा०  लोहिया  उर्वसियम
 कहते  थे,  श्ाज  कितना  सवेदनशील  हो  गया  है  !

 दूसरी  बात  यह  है  कि  काश्मीर  की  तरफ,  उस  की
 सुरक्षा  के  लिये  भी  क्या  झाप  विशेष  प्रबन्ध  करेंगे  भौर
 सीसरा  प्रप्त  यह  है  ि  अगला  देगा  के  साथ  बेखूबाडी
 पर  जो  समझौता  हुआ  ९,  जो  प्रन्तर्गष्ट्रीय  समझौता
 हुआ  है,  उस  पर  श्राप  पुनविचार  बरेंगे  ताकि  सीमा  के
 उधर  के  प्रदेशों  से लोगो  का  आना  रुक  सके  v

 जी  धनिक  लाल  मण्डल  जा  चिन्ता  व्यक्त  की  जा
 रही  है  (व्यकधान)  t

 प्रो०  समर  e  (कन्टाई)  नधरकानपाटका।
 आप  भी  नही  कहते  बौर  वे  भी  नही  कहते  ।

 श्री  धनमिक  लाल  सण्डल  राज्यपाल  महादय  द्वारा
 जो  चिन्ता  व्यक्त  की  जा  रही  हो,  मुख्य  मन्नी  क॑  द्वारा
 चिन्ता  ध्यक्त  की  जा  रही  हो,  नार्थ-ईस्टर्न  कौसिल
 द्वारा  चिन्ता  व्यक्त  की  जा  रही  हो,  हम  भी  उस  चिन्ता  में
 शामिल  है।  हम  प्रपने  भाप  का  उस  से  भ्रलग  नही  करते  t
 हम  भी  उस  चिन्ता  मे  शामिल  है  शौर  भारत  सरतार  भी
 उस  में  शामिल  है  ।  सवाल  यह  है  वि  वए  एक  ऐसा
 प्राब्लम  है,  जिसके  ऐतिहासिक  कारण  है  जौर  जैसा
 माननीय  सदस्य  जानते  है,  समय  समय  पर  यह  समस्या

 कई  तरह  का  रूप  लेती  रहती  है  ।  कभी  प्राभिक  का  रणो
 से,  कभी  किन्‍्ही  श्रोर  कारणो  से  और  कभी  ा  एण्ड
 झार्डर  के  बिगडने  से  यह  समस्या  तरह-तरह के  रूप  लेती
 रहती है  भ्रौरलोग  इधर  जाते  रहें  है,  इससे  कोई
 इन्कार  नहीं  कर  सकता,  सेक्‍्युरटी  प्राब्लम  भी  पोज
 करते  है,  इससे  कोई  इन्कार  नहीं  हो  सकता  श्रौर
 मुसीबतजदा  जा  लोग  भ्राते  है  उन  के  साथ-साथ
 बंचगामी  लोग  भी  श्रा  जाते  है,  इस  से  भी  कोई  इन्कार
 नहीं  हो  सकता  -  हस  लिये  यह  समस्या  एक  गभीर
 समस्‍या  है  ।  .  .(ध्यवधघान)

 MR  SPEAKER.  I  cannot  under-
 stand  This  is  not  Question  Hour

 st  धनिक  लाल  भष्डल  यह  समस्या  एक
 मम्भीर  समस्या  है,  इस  से  कोई  इन्कार  नहीं  हो  सकता
 लेकिन  इस  समस्या  से  निपटने  के  लिये  जो  उपाय  किये
 गये  है  या  किये  जा  रहे  है,  उन  के  बारे  मे  एक  बात  तो
 मर्निनगीय  सदस्,  को  यह  समझनी  चाहिये  कि

 यह  बहुत सम्या  wide  है,  4035  किलोमीटर  लम्बा  बोर  है

 शौर  यह  भी  माननीय  सदस्य  को  समझता  चाहिये  कि
 एक  बहुत  हो  डिफोकल्ट  टोरेन  है,  उबड  खाबड़,
 पथरीली,  वजर,  धाटी  और  पहाड़,  इन  सारी  चीजो  से
 बनी  हुई  यह  जगह  है  ।  इसीलिए  यह  बहुत  प्रासाव
 काम  नही  है  t

 तीसरे  हस  में  ह्ामीनीटेरियन  कसीडरेशन  भी  है
 जैसा  माननीय  सदस्य  ने  कहा  कि  वहा  से  मुसीबतजदा
 लोग  दाते  है श्लौर  इस  तरफ  जब  कढाई  करते  है,  तो
 इधर  के  कुछ  लोग  भी  उस  का  विरोध  करना  शुरू  कर  देते
 है  ।  इस  तरह  की  चीजे  भी  देखने  में  भाई  है  कि  स्टेट  गर्मे
 में  जो  उन  के  प्रतिनिधि  है,  जब  इस  तरह  की  बात  होती
 है,  तो  इतना  दफान  हाता  है,  हलना  होता  है  कि  कह  नही
 सते,  वयोकि  ये  लाग,  जिन  के  साथ  समझती  की  जाती
 है,  उन  के  सगे  सम्बन्धी  इधर  भी  है।  उन  की  जात  विरान
 दरो  के  लोग,  लिगुयस्टिक  एफिनिटी  द्रौर  स्थानिक
 एफानिटी  के  लोग,  उन  के  सगे  सम्बन्धी,  भी  इधर  है  A
 येसारो  बाते  है।  ,..  (व्यवधान)  चकमा
 मिजारम  में  भी  है  ।

 PROF  SAMAR  GUHA  5000  Chak-
 ma  Tribals  have  been  ejeced  by  the
 milifary  in  Mizoram  area  What  have
 you  done?  You  are  talking  and  you
 do  not  know?  You  have  not  the
 courage  to  say  that

 MR  SPEAKER  This  is  Call  Atten-
 tion,  please  don’t  convert  it  into
 Question  Hour

 PROF  SAMAR  GUHA  I  come  from
 that  area  I  know’  Recently  5000
 Chakma  tribals  havc  been  ejected  by
 the  military  force....  (Interruptions)

 MR  SPEAKER  No,  please  I  am  not
 allowing

 हो  धनिक  लाल  मण्डल  ये  सारी  समस्याये  हैं,
 ये  सब  कठिनाइया  है,  इस  की  पृष्ठभूमि  को  भी  बराबर
 ध्यान  में  रखना  चाहिये  ।  इस  पृथ्ठभूमि  में  जो  प्रयास
 हो  रहे  ,  उन  को  श्राप  देखिये  और  उन  प्रयासों  के  लिये
 श्राप  जो  भी  सुझाव  देना  चाहेंगे,  उन  का  झ्वध्य  हम
 ध्यान  रखेंगे  1

 हो  बर्सत  साठे  (प्रकोला)
 क्या  नतीजा  रहा  है  ?

 आप  के  प्रयासों  का

 ि
 धविक  लाल  मण्डल  नतीजे  बहुत  श्रज्छे  प्रा

 रहे  है  tv  «

 श्री  कंवर  लाल  गुप्त  (दिल्ली  मदर)  प्रध्यक्ष
 महोदय,  मैने  माननीम  मत्री  महोदय  के  वक्तव्य  को  पढ़ा
 है  भौर  जो  कुछ  उन्होने  यहां  कहा  है  उस  को  भी  सुना
 है।  मुझे  लगता  है  कि  मंत्री  महोदय  इस  सारी  समस्या  की
 प्रभीरता  को  छोड  कर  इस  को  प्रन्डर  एस्टीमेट  कर  रहे
 हैं  भ्ौर  झोवर  सिम्पत्तीफाई  कर  रहे  है।  यहू  मामला
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 भयानक  है।  वे  उसकी  जड़  में  जाने  की  कोशिश  नहीं  कर
 रहे  हैं।  जो  ग्रांकड़े  उन्होंने  दिये  हैं  व ेगलत  हैं  ।  वहां  लोग
 कोई  एक  देश  से  ही  नहीं  ञ्  रहे  हैं  भ्ौर  एक  प्रान्त  में  ही
 नहीं  ा  रहे  हैं  i ऐसी  बात  नहीं  है  कि  केवल  बंगला  देश
 से  लोग  आ  रहे  हों  1

 From  January  1,  978  to  January
 18,  1978,  Manipur  Police  picked  up  59
 foreign  nationals  without  valid  entry
 permits.  Of  these  23  were  of  Burmese
 erigins,  2  Nepalese  7  Bangla  Deshi,
 one  Chinese,  30  South  Africans  and
 Four  Australians.

 इस  तरह  से  मैं  श्राप  को  ये  सारे  फिगसे  दे  कर  आपका
 ज्यादा  समय  नहीं  लेना  चाहता  हूं  d  जो  बाते  वाले  लोगों
 का  नम्बर  है  वह  भी  लाखों  में  है  ।  मंत्री  महोदय  कहते
 हैं  कि  यह  कन्टीनुग्नस  प्रोसेस  है  ।  क्या  इस  कन्टीनुअस
 प्रोसेस  के  लिये  मंत्री  जी  को  बधाई  दी  जाये  ?  अगर  यह
 कन्टीनुभ्स  प्रोसेस  है  तो  शर्म  की  बात  है।

 Are  you  showing  your  helplessness
 that  you  are  unable  to  check  it  and
 to  find  out  the  reai  reason  behind  it?
 You  are  unable  to  contact  the  concern-
 ed  Governments  from  where  these
 people  are  coming;  why  they  are
 ceming?  You  don't  go  into  the  root
 cause  of  it  but  you  are  making  a
 shabby  statement  lightheartedly  here.
 I  must  say  that  here.  (Interruptions)

 यह  सोशों  इकोनोमिक  प्राब्लम  भी  है  और  लैण्ड
 का  भी  सवाल  है  ।  वे  लोग  पटेल  साहब  से  भी  भिले  हैं  ।
 क्या  यह  सिक्‍योरिटी  प्राब्लबम  नहीं  है  ?  श्राप  कहते  हैं
 कि  यह  एक  स्टेट  का  मामला  है  1  क्‍या  यह  बाड र  का
 मामला  नहीं  है  ?  क्‍या  यह  श्राप  का  काम  नहीं  है  कि
 बाहर  से  लोग  न  जायें  ?

 I  am  quoting  the  Chief  Minister  of
 Assam  who  says  that  this  is  a  problem
 of  security  also.

 मैं  आपके  जरिये  से  सवाल  पूछना  चाहता  हूं
 क्या  उसम  और  दूसरे  प्रदेशों  के  मंत्री  आप  से  मिले  थे  ?
 उन्हों  ने  आप  से  क्या  कहा  था  ?  क्या  उन्होंने  आप  के  पास
 चिट्ठी  लिखी  थी  ?  उन्हों  ने  जो  चिट्टियां  लिखीं  थीं
 उन  में  श्राप  के  पास  क्या  सुझाव  भेजे  थे?  आपने  उनके
 पत्नों  का  क्या  उत्तर  दिया  ?  उनका  समाधान  करने  के
 लिए  आप  ने  क्‍या  पग  उठाये  ?  इन  तीन-चार  प्रदेशों
 के  मंत्रियों  ने  श्राप  को  क्या  सजेशन  दिये  और  आप  ने
 उन  का  क्या  उत्तर  दिया  ?  यह  तो  मेरा  पहला  सवाल
 है,
 Is  it  not  a  fact  that  you  have  utterly

 failed  in  this  and  continuously  you  are
 failing  for  the  last  thirtytwo
 whether  it  be  the  previous  Govern-

 !
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 ment  or  this  Gevernment?  We  want
 that  nobody  should  be  allowed  to  enter
 in  our  country  without  our  permission,
 If  there  is  an  influx  then  what  is  the
 position?  Why  are  the  minorities  com-
 ing  over  here?  Have  you  taken  the  case
 with  Bangladesh  Government?  If  80,
 what  are  their  grievances  there?  Have
 you  found  out  from  them  as  to  why
 they  are  coming  over  here?  Are  they
 treated  properly  there?  Or,  just  to
 have  friendship  with  Bangladesh,  are
 you  going  to  sacrifice  everybody?  These
 are  the  problems.  To  reply  in  any
 way  is  not  good.

 दूसरा  सवाल  मेरा  यह  है  कि  सिक्‍योरिटी  की  बात
 जो  कही  जा  रही  है,  मैं  जानना  चाहता  हूँ  कि  इस्दी
 नेशनल  एक्टीविटी  के  मामले  में  भी  क्यालोग  गिरफ्तार
 हुए  हैं  और  कितने  लोग  गिरफ्तार  हुए  हैं  ?

 May  I  request  you  to  ask  the  Minister
 to  note  down?  Otherwise,  he  will
 reply  one  and  slip  away,

 MR.  SPEAKER:
 ask  one  question.

 Then  you  should

 SHRI  KANWAR  LAL  GUPTA:  I
 am  putting  my  question  wiith  (a),  (b),
 (c)  and  (d).

 MR.  SPEAKER:  Under  the  Rule,
 you  can  ask  only  one  question.

 SHRI  KANWAR  LAL  GUPTA:
 That  is  the  practice,

 MR.  SPEAKER:  I  have  been  allow-
 ing  it.  That  is  all.

 SHRI  KANWAR  LAL  GUPTA:  The
 question  has  different  parts.

 MR.  SPEAKER:  You  cannot  create
 parts  out  of  that.

 SHRI  KANWAR  LAL  GUPTA:  The
 question  is:  are  the  Chief  Ministers
 meeting  the  Home  Minister?  What
 did  they  suggest?  Did  they  write  any
 letter  to  you  or  did  any  State  Gov-
 ernment  write  a  letter?  What  was
 your  reply?  Did  they  give  concrete
 suggestions?  That  is  Number  (1).
 Secondly,  did  you  contact  the  con-
 cerned  States,  particularly  Bangladesh,
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 where  the  position  of  minorities  is

 very  bad  and  what  steps  Bangladesh
 government  have  taken  to  see  that
 their  people  do  not  come  into  India
 and  their  grievances  are  removed?
 Thirdly.  whether  any  person  has  been
 arrested  on  security  reasons  and  what
 are  the  charges?  How  many  new
 check  posts  have  been  created  in  that

 region  and  what  is  the  strength  of  the
 Border  Security  Force  and  by  how
 much  it  has  been  increased?  Have  you
 received  any  report  from  the  Gcvernor
 also?

 श्री  धनिक  लाल  मंडल  :  कारण  जो  रहे  हैं  वे  सब
 को  मालम  हैं  |  पहला  यह  है  कि  देश  का  बटवारा  हया
 और  उस  के  बाद  जो  चीजें  बटवारे  पर  होती  हैं  सब  हुई  ।
 उसके  बाद  97  में  आजादी  की  लड़ाई  हुई  और  उस
 आजादी  की  लड़ाई  से  जो  चीजें  निकलती  हैं  वे  निक.
 तीसरे  जैसे  आप  ने  कहा  है  सोशों  इकोनोमिक  कारण  हैं,
 वे  भी  हैं।  सब  का  मैंने  जिक्र  किया  है  अपने  उत्तर  में

 sto  समर  गुहा  :  पोलिटिकल  रीजन  भी  हैं
 n  3

 श्री  धनिक  लाल  मण्डल  :  मैं  मानता  हूं  वे  भी  हैं
 उन  को  भी  हम  नजरब्रस्दाज  नहीं  कर  रहे  हैं।  आप  ने
 स्पेसिफिक  सवाल  पूछा  है  कि  चीफ  मिनिस्टर  से  आप  की
 क्या  बातचीत  हुई  है  और  उन्होंने  क्या  सुझात्र  दिये  हैं  1
 ्रलग  अ्रलग  राज्यों  के  मुख्य  मंत्रियों  ने  अलग  ग्रलग  सुझाव
 दिए  हैं।  अ्रसम  के  मुख्य  मंत्री  ने  कुछ  सुझाव  दिए  हैं
 जैस  उन्होंने  कहा  है  कि उनको  इजाजत  मिलनी  चाहिये  दो
 बटालियन  और  स्टेट  ऑ्रार्म्स  फोर्स  रिक्रूट  करने  की  और
 रोबिंग  पैट्रोल  पार्टी  को  करने  की  इजाजत  होनी  चाहिये
 प्रौर  प्रा  खर्चकेन्द्र  उठाए  |  त्रिपुरा  की सरकार  ने  कहा  है
 कि  उनको  एक  बटालियन  और  वी  एस  एफ  की  रिक्रट
 करने  की  इजाजत  मिलनी  चाहिये  1  इस  तरह  से  इन  सब
 सुझावों  पर  विचार  हो  रह्मा  है-

 श्री  वसंत  साठे  :  विचार  ही  करते  रहेंगे  पांच  साल
 तक  ।  आचार  करो,  विचार  नहीं  a

 श्री  धनिक  लाल  मंडल  :  इस  मामले  प
 बातचीत  भी  हो  रही  है  1  जैसे  जो  भोगा  ट्राइबज़  के  लोग
 था  गए  है  त्रिपुरा  में  उनको  बंगला  देश  की  सरकार  की
 सहमति  से,  एग्रीमेंट  से  वहां  से  भेजा  गया  है  ।  चकमा
 लोग  मिजोरम  में  श्रा  गए  थे  उनको  बंगला  देश  की  सरकार
 से  एग्रीमेंट  करके  भेजा  गया  है।

 थ्रो०  ससर गृह
 :  कितने  भेजे  गए  हैं  और  अभी  तक

 कितने  रह  गए  हैं  ?  क्यों  आए  हैं  ?

 श्री  धनिक  लाल  सडल  :  क्‍यों  आए  हैं  आप  सब
 जानते  हूँ  ;  अलग  अलग  कारण  हैं।  सारे  मैंने  एन्यूमरेट
 किए  हैं

 .

 बंगला  देश  की  जो  बोर्डर  सिक्‍योरिटी  फोसे  है श्र  हमारी  जो  है  समय-समय  पर  उन  दोनों  के  बीच
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 बातचीत  होती  रहती  है  इस  समस्या  को  हल  करने  के  लिए
 सरकार  के  स्तर  पर  जो  होती  है  उससे  यह  अलग  है  ।'
 वहां  भी  ये  सब  बातें  उनके  ध्यान  में  लाई  जाती  हैं  और
 इनको  ठीक  किया  जाता  है  ।

 जो  बी  एस  एफ  है  उस  में  449  पोस्ट्स  हैं  और  2
 बटालियंत  बी  एस  एफ  की  लगी  हुई  हैं।  उसके  मई
 रिक्त  सोलह  होम  गार्ड  की  हैं  a  ये  उनकी  मदद  करतो
 हैं  ।  यह  बहुत  बड़ा  बोर्डर  है  t  इसके  अतिरिक्त  जो
 सैकिंड  चैक  गेस्ट  बनाई  गई  है,  फर्स्ट  जो  बार्डर
 सिक्‍योरिटी  फोर्स  है,  उसके  अन्दर  दूसरी  है  जिस  को
 पी  आई  वी  डी  कहते  हैं  और  इस  सैकिड  के  तहत  भी
 सोलह  सौ  कुछ  सैकिड  पोस्ट्स  हैं।  सारी  श्रसम  के  लिए
 है  7  इस  के  अतिरिक्त  मेघालय  के  लिए  भी  हैं  ।

 आपने  यह  भी  पूछा  है  कि  सिक्योरिटी  एरेस्ट  कोई
 हुई  है  ?  सिक्‍योरिटी  एरेस्ट  अभी  नहीं  हुई  हैं  ।

 MR,  SPEAKER:  Now,  Report  of  the
 Public  Accounts  Comittee.  Shri  P,  V.
 Narasimha  Rao.

 (Interruptions)  **

 MR,  SPEAKER:  After  he  has  placed
 the  Report  on  the  Table.  Not  now.
 lf  you  have  given  notice,  I  will  allow
 veu.  You  have  not  given  notice.  No.
 no.  Don’t  record.

 (Interruptions)  **

 PUBLIC  ACCOUNTS  COMMITTEE
 HUNDRED  AND  THIRTZENTH  REPORT

 SHRI  P.  V.  NARASIMHA  RAO
 (Hanamkonda):  Mr.  Speaker,  Sir,  I
 beg  to  present  the  Hundured  and  thir-
 teenth  Report  on  Action  Taken  by
 Government  on  the  recommendations
 contained  in  the  Eighteenth  Report
 on  Road  Development  during  Fourth
 Plan.

 (Interruptions)  **

 MR,  SPEAKER:  That  question  has
 been  answered.  You  must  know  the
 Procedure  on  Calling  Attention,  Don’t
 record.

 (Interruptions)  **

 श्री  रामबिलास  पासवान  (हाजीपूर)  :  अध्यक्ष
 महोदय,  मेरी  आपत्ति  आइटम  नम्बर  6  पर  है।  मुझको
 जो  जानकारी  मिली  है  उसके  अनुसार  सिर्फ  अंग्रेजी  में
 ही  यह  रिपोर्ट  पेश  की  जा  रही  है  7  इसकी  कापी  हम
 लोगों  को  तत्काल  हिन्दी  में  नहीं  मिलेगी  ।  और  आपने
 इसी  सदन  में  कई  बार  रूलिग  दी  है,  आप  हिन्दी  को
 ज्यादा  प्रोत्साहन  नहीं  भी  दें  तो  कम  से  कम  हिन्दी  और
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 (राम  विलास  पासवान]
 अग्रेजी  साथ  साथ  चलेगी।  तो  में  झापके  माध्यम  से  यह
 जानना  चाहता  हूं  कि  क्या  प्रग्रेज़ी  में  ही  रिपोर्ट  पेश  की
 जा  रही  है  या  उसका  हिन्दी  वर्ज़न  भी  हमे  मिल  रहा  है  ?
 यदि  नही,  तो  हम  रिपोर्ट  को  श्राप  तत्काल  बन्द  कीजिये,
 पहले  इसकी  हिन्दी  कापी  हमें  दिलाइये  ।

 श्री  भगीरास  बागड़ी  (मथरा):  भक्‍्रध्यक्ष  जी,.

 MR.  SPEAKER:  You  have  not  given
 motice.  You  must  give  notice.

 श्री  भभीराम  बागड़ी  :  कोई  जरूरत  नही  है  नोटिस
 देने  की  जब  प्लाप  स्विधान  को  बन्द  कर  रहे  हो  ।  भ्राप
 कोई  तानाशाह  नही  हो  ।  भ्राप  भारत  के  सविधान  को
 भग  कर  रहें  हो,  अझप्रेजी  भाषा  को  थोप  रहे  हो  ।  में
 इसके  सख्त  खिलाफ़  ह।  भाप  भारत  मां  की  जबान  को
 काट  रह  हो,  ग्रंग्रेजियत  लाद  रहे  हो  ।  भाप  बार-बार  हमारे
 दिलो  को  ठेस  पहुचाते  हो  .
 MR.  SPEAKER.  Copy  will  be

 placed.  Matter,  under  Rule  377,  Shri
 Kanwar  Lal  Gupta.

 श्री  मनीरास  बागड़ी  :  पह  बात  नहीं  चलेगी।

 MR,  SPEAKER:  The  General  Pur-
 poses  Committee  have  gone  into  it.
 No

 further  recording  please,

 (Interruptions)  **

 That  matter  was  brought  up.  The
 Genera]  Purposes  Committee  went
 into  the  matter  and  they  said  it  is  not
 possible  always.

 श्री  रामधिलास  पासवान:  भ्रध्यक्ष  जी,  हमारी
 झ्रापत्ति  का  आपने  क्‍या  जयाब  दिया  ?  यदि  हिन्दी  द.
 रिपोर्ट  झाती  तो  अग्रेज़ी  वाले  झ्रभी  क्‍या  करते  a  यह  कोई
 साधारण  बात  नही  है  ।

 MR.  SPEAKER:  No  further  record-
 ing  please,  Only  matters  under  Rule
 377.  Nothing  else  will  go  on  record.

 (Interruptions)  **

 2.45  hrs.

 MATTERS  UNDER  RULE  377

 (i)  Rerorrep  cOPYING  IN  EXAMINA-
 TIONS  OF  MEERUT  UNIVERSITY  AND
 OTHER  PLACES,

 ~~
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 SHRI  KANWAR  LAL  GUPTA
 (Delhi  Sadar):  Mr.  Speaker,  Sir,  I
 rise  to  make  a  statement  under  Rule
 377  on  the  following  matter  of  urgent
 public  importance.

 That  copying  in  the  examinations  of
 Meerut  University  in  some  parts  of
 Western  U.P.  has  been  going  on,  on  a
 massive  scale,  Answers  are  being
 cojied  verbatim  from  the  text  books
 end  handy  guides.  Those  unfamihar
 with  the  contents  of  the  books  bring
 their  friends  to  locate  the  answer  or
 higher  competent  people  ta  do  the  job
 for  them  in  the  examination  hall.  Even
 the  law  students  have  been  engaging
 qualified  advocates  to  write  their
 papers.  The  only  sufferers  are  the
 girl  students.  The  invigiiators  are
 threatened  with  dire  consequences  and
 are  shcwn  daggers  ete.  Consequently,
 they  cannot  ston  this  unfair  practice.

 Even  the  senior  Superintendent  of
 Examinations  of  some  colleges  of
 Meerut  have  addressed  letters  to  the
 Vice-Chancellor,  Meerut  University  in
 which  they  say  that  even  after  their
 best  efforts  they  were  unable  to
 conduct  the  examinations  fairly  ac-
 cording  to  the  University  rules.
 Unfair  means  were  being  used
 openly  en  masse  by  open  declarations
 by  some  students  that  the  candidates
 should  copy  fearlessly.  They  have
 further  stated  that  they  were  com-
 pletely  helpless  and  are  frightened
 as  a  result  of  threats  and  that  scrious
 consequences  are  bound  to  follow  if
 no  action  is  taken  against  any
 student,  They  requested  the  Vice-
 Chancellor  to  take  some  serious  action
 to  meet  the  situation  Many  other
 communications  have  been  sent  by
 about  50  invigilators  showing  their
 helplessness  in  the  matter,  The  leading
 national  dailies  have  reported  exten-
 sively  over  this  issue,  but  no  effective
 steps  have  been  taken  so  far.  Un-
 fortunately,  the  Vice-Chancellor  of
 Meerut  University  has  called  it  a
 minor  incident.  According  to  him,
 this  is  all  exaggeration,  In  3  colleges,
 the  examinations  have  been  cancelled
 now  I  am  told  that  all  the  examina-
 tions  have  been  cancelled—and  these
 will  be  held  later  on.

 **Not  recorded.
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 This  is  the  most  serious  matter
 which  deserves  government’s  attention.
 This  is  not  an  isolated  case  of  Mcerut
 University  alone.  Even  in  Bihar  and
 other  places,  mass  copying  has  become
 a  routine  affair.  Unfortunately,  the
 Government  has  not  taken  any  strin-
 gent  measures  so  far.  If  the  present
 state  of  affairs  continues,  I  am  afraid,
 the  time  will  not  be  far  when  the
 student  who  does  not  cheat  is  the  ex-
 ception.  Consequently,  the  academic
 standards  and  values  will  suffer  and
 general  erosion  all  over  the  country  as
 students  defiance  of  authority  have
 broken  all  precedents.  I  have  come  to
 know  that  the  Chairman  of  the  Uni-
 versity  Grants  Commission  has  also
 sought  a  report  from  the  Vice-Chance-
 llor  and  informed  him  to  set  the  things
 right,  otherwise  the  grant  will  be
 stopped.  I  demand  that  the  whole  set
 of  examinations  should  be  cancelled
 and  it  should  be  conducted  again.  A
 thorough  enquiry  should  be  made  by
 an  mdependent  authority  into  the
 whole  issue  and  responsibility  si.  uve
 be  fixed.  The  help  of  the  police  should
 also  be  taken  whenever  it  is  necessary.

 In  the  end,  I  urge  upon  the  Minister
 of  Education  to  issue  a  detailed  state-
 ment  over  this  issue  suggesting  the
 remedial  measures  taken  hy  the  Gov-
 ernment  to  solve  this  serious  problem.
 (ii)  Lockout  In  tHe  Buarat  ELectro-

 nics  Lrurrep,  GHAzrasBap,

 aft  रीतलाल  प्रसाद  वर्मा  (कोडरमा)  :  अ्रध्यक्ष
 महोदय,  में  नियम  377  के  ग्रधीन  प्रविलम्बनीय  लोक-
 महत्व  के  निम्न  विषय  की  ओर  ध्यान  ग्राकषित
 करना  चाहता  हु--

 यह  मेरी  जानकारी  में  श्रमिकों  द्वारा  लाई  गई  है
 कि  भारत  सरकार  का  एक  प्रतिष्ठान  भारत  इलैक्ट्रोलिक्स
 लि०,  गाजियाबाद  के  व्यवस्थापन  ने  मनमाने  ढंग  से
 कारखाने  को  विगत  9  मार्च,  979  से  तालाबन्दी  कर
 द्विया  है

 व्यवस्थापन  का  यह  तर्क  निराधार  एवं  'अम-मूलक
 है,  कि  विगत  20  फरवरी  से  श्रमिक  हडताल  पर  है
 तथा  उनकी  गतिविधि  हिंसात्मक  हो  गई  थी  t  सत्य  यह
 है  कि  कारणखाने  के  कार्यकारी  श्रधिकारियो  को
 सितम्वर,  977  से  सिटी  कम्पैन्सेटरी  एलाउंस  महगाई
 झला  के  साथ  प्रतिमाह  दिया  जा  रहा  है  पौर  श्रमिकों
 की  ने  देकर  भेदभाव  का  जातावरण  सृजन  किया  गया
 थदि  गाजियावाद  एक  सिटी  है  झ्लौर  वहां  के  अधिकारी
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 को  सी०  सी०  Go  दिया  जाता  है,  तो  श्रमिकों  के  लिये
 क्या  बह  सिदी  देहात  है  ?  यदि  श्रमिकों  को  भी  सी०  सी०
 ए०  दिया  जाये,  तो  माहवारी  60,  70  हजार  रुपये
 से  अधिक  नही  पड़ेगा  ।

 यह  ज्ञातव्य  हो  कि  भारत  इसैक्ट्रानिक्स  लि>  देश
 के  लिए  राडार  एवं  संचार  साधनों  के  लिये  ग्रवश्यक उपकरणों  के  उपादन  करने  वाला  यह  कारखाना  बन्द
 रहने  से  प्रतिदिन  4  लाख  रुपये  से  प्रधिक  क्षति  कर  रहा है  ।  माहवारी  ft  करोड़  का  धादा  हागा  |  भेरभाब प्रसवैधानिक  एवं  न्याय  के  प्रतिकल  है  ।

 शस्तु,  उप-अधान  मत्री  एवं  प्रतिरक्षा  मती  ते  मेरा
 साग्रह  प्रनुरोध  है  कि  भारत  इलैक्ट्रानिक्स  से  तालाबन्दी
 भविलम्ब  उठाने  के  लिये  चारे  ता  सी०  सी०  ए०  की
 प्रथा  समाप्त  कर  दी  जाये  या  प्रधिकारियों  क  साथ-साथ
 श्रमिकों  को  भी  सी०  सी०  ए०  दिया  जामे  ।  .

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  DEFENCE  (PROF.
 SHER  SINGH):  The  BEL  manage-
 ment  had  several  discussions  with  the
 Unions  an  which  then  representatives
 were  requested  not  to  resort  to  an  agi-
 tational  approach  to  press  tor  un-
 reasonable  demands.  The  manase-
 ment  was  forced  on  March  9,  879  to
 declare  a  lock-out  due  to  contimuous
 intimidation,  go  slow  and  other  covr-
 tive  methods  adopted  by  the  work-
 men  to  press  their  demand  for  City
 Compensatory  Allowance,  in  violation
 of  the  terms  of  the  settlement  regard-
 ing  wages  and  allowances  already  in
 force  The  Unions  had  themselves
 opted  for  the  payment  of  DA  at  local
 price  index  and  entered  into  a  settle-
 ment  to  the  effect  on  Apri]  12,  978
 ‘and  2ist  October,  ‘1978,  These  settle-
 ments  are  valid  til!  June,  98l  and
 stipulate  that  till  their  operation,  no
 fresh  demand  involving  any  financial
 implirations  can  be  made,  The  de-
 mand  for  CCA  thus  becomes  suo  motu
 illegal.

 No  doubt,  BEL  is  an  indispensable
 production  unit  for  the  vital  require-
 ments  of  the  country’s  defence  ser-
 vices.  I  hope  and  trust  that  the  lock-
 out  will  be  for  a  very  limited  period,
 and  I  am  looking  forward  with  eager-
 ness  when  conditions  will  permit  the
 BEL  management  to  lift  the  lock-out
 and  resume  normal  routine.  However,
 this  would  only  be  possible  if  the
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 unions  withdraw  their  agitation,  assure
 disciplined  behaviour,  ensure  adher-
 ence  to  the  code  of  discipline  to  which
 they  have  already  subscribed,  and  are
 prepared  to  resume  work  at  normal
 levels  of  productivity.

 MR.  SPEAKER:  Now  Mr.  Dawn.  I
 have  deleted  some  sentences,  Please
 -don’t  read  them.

 Git}  REPORTED  DIFFICULTIES  Of  FaR-
 MERS  IN  FLOOD-AFFECTED  DISTRICTS

 or  WEsT  BENGAL

 SHRI  RAJ  KRISHNA  DAWN  (Bur-
 dwan):  Sir,  under  Rule  377,  |  wish  to
 raise  the  following  matter:

 The  cultivators  of  the  40  districts  of
 West  Bengal  were  severely  affected
 in  the  unprecedented  and  unforeseen
 floog  that  engulfed  the  entire  State
 of  West  Bengal  in  1978.  All  the  agri-~
 cultural  implements  including  the
 bullocks  were  washed  away  and  the
 main  crop  of  these  ten  districts,  viz.
 ‘Aman  paddy’  was  completely  des-
 troyed.  As  a  result.  the  economic  con-
 ditions  of  the  farmers  of  these  dis-
 tricts  have  become  disastrous,  Uptil
 now,  marginal  farmers,  the  agricul-
 ‘tural  labour  ang  the  middle  class  far-
 mers  re  practically  compelled  to
 reside  in  the  open  lands  and  air,  In
 spite  of  such  disastrous  conditions,
 the  brave  farmers  of  the  State  of  West
 Bengal,  particularly  of  these  0  flood-
 affected  districts,  with  a  view  to  save
 themselves  from  this  unforeseen
 natural  calamity  and  to  serve  the
 nation,  cultivated  potatoes,  boro  paddy
 and  wheat  with  their  hard  labour,  by
 taking  loans  either  from  the  nationa-
 lizeq  banks  or  from  the  private
 financiers.  With  such  distress,  eco-
 nomic  conditions,  they  produced  pota-
 toes  and  boro  paddy  in  abundance.  In
 1977-78,  the  production  of  potatoes  in
 “West  Bengal  was  only  8  lakh  tonnes
 ‘but  this  year,  in  spite  of  the  so  many
 Obstacles  the  brave  farmers  of  West
 Bengal  have,  produced  23  lakh  tonnes
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 of  potatoes.  The  farmers  are  “-‘ling
 to  get  the  Bonds  from  the  cold  s:>-
 rages  to  keep  their  products  in  the
 cold  storages.  The  potato  merchants
 also  are  not  purchasing  any  potatoes
 from  the  farmers  for  keeping  them
 in  the  cold  storages.  Due  to  absence
 of  the  customers,  the  farmers  are
 forced  even  now  to  sell  their  potatoes
 at  a  rock  hottom  pricc  between
 Rs.  13/-  and  Rs,  ‘15/-  per  40  Kgs.  The
 potatoes  are  still  in  the  fleld  and  wast-
 ed.  As  a  result  of  this,  Sir,  there  is  a  cry
 practically  in  every  farmer's  house  jn
 the  State  of  West  Bengal.  On  the
 other  side,  the  few  farmers,  who  by
 the  patronage  of  the  panchayats  got
 the  necessary  Bonds  required  for
 keeping  potatoes  in  the  cold  storages,
 are  unable  to  bring  potatoes  to  the
 cold  storages  as  they  are  not  getting
 gunny  bags.  Centra]  Government  has
 fixed  Rs.  50  as  the  purchase  price  for
 00  kg.  of  jute  but  due  to  strike  in
 the  jute  mills,  the  farmers  are  being
 forced  to  sell  at  a  nominal  price  of
 Rs,  79  or  80  per  quintal.  Jute  Cor-
 poration  have  failed  miserably  to  per~
 form  their  duties  to  the  jute  culti-
 vators,  in  this  hour  of  great  crisis
 when  the  jute  mills  are  purchasing
 jute  at  a  price  of  Rs.  70  or  80  per
 quintal,  it  is  amusing  to  note  that
 they  are  selling  gunny  bags  at  a  price
 of  Rs.  3  per  piece  weighing  only  280
 grams  and  that  too  can  be  used  only
 once.  In  other  words,  the  jute  mills
 ate  selling  their  bad  quality  gunny
 bags  at  Rs.  2  per  kg.  Let  they  do
 not  have  sufficient  money  to  meet  the
 financial  obligations  of  the  labour,
 P.F.,  ESI,  etc.  etc.  and  make  losses.
 Such  a  situation  ig  being  watched  by
 both  the  Central  and  the  State  Goy-
 ernments  like  an  inanimate  object.
 Due  to  such  conditions,  strong  resent-
 ments  are  growing  in  the  families  of
 the  farmers,  which  may  lead  to  dis-
 estrous  consequences,  if  remedial
 measures  are  not  adapted  immediately
 by  the  Central  Government.  It  is  the
 demand  of  the  farmers  of  West
 Bengal  that  concerned  Ministries  of
 the  Central  Government  make  neces-
 sary  arrangements  for  immediate  pur-
 chase  of  potatoes  at  a  remunerative
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 Price  and  export  this  commodity  and
 also  take  adequate  measures  to  re-
 duce  the  price  of  gunny  bags  and
 ensure  quality  supply  of  gunny  bags.
 I  also  suggest  that  the  Jute  Corpora-
 tion  be  asked  to  take  ‘appropriate
 measures  to  protect  the  interests  of
 the  jute  growers  by  purchasing  the
 jute  from  the  doors  of  the  jute  culti-
 vators  to  avoid  distress  sale  by  the
 farmers,  and  see  that  the  stitching  of
 the  mouths  of  the  gunny  bags  used  for
 packing  potatoes/onions,  etc,  be  pro-
 perly  done  by  the  jute  mills  so  that
 they  last  at  least  for  two  geasons.

 MR.  SPEAKER:  We  come  to  legis-
 Yative  business.  /

 SHRI  HARI  VISHNU  KAMATH
 (Hoshangabad):  On  a  point  of  order,
 Sir,  under  proviso  to  sub-rule  (2)  of
 Tule  376,  relating  to  the  arrange-
 ment  of  business  as  shown  in  the  order
 paper,  The  proviso  provides  for  a
 point  of  order  during  the  interval
 between  the  termination  of  one  item
 of  business  and  the  commencement  of
 another  items.  Please  turn  your  atten-
 tion  to  items  43  and  i4.

 MR.  SPEAKER:  We  have  not  come
 to  that  yet.

 SHRI  HARI  VISHNU  KAMATH:
 I  am  on  arrangement  of  business.

 MR.  SPEAKER:  Either  you  should
 have  raised  jt  in  the  beginning  or  you
 can  raise  it  when  we  come  to  items
 43  and  14,

 SHRI  HARI  VISHNU  KAMATH:
 Any  time  it  can  be  raised,

 MR.  SPEAKER:  You  can  raise  it
 when  the  House  is  seizeq  of  the
 matter,  either  before  we  start  the
 work  or  immediately  after  Question
 Hour  or  when  we  come  to  items  8
 end  i4.

 SHR}  HARI  VISHNU  KAMATH:
 Please  read  the  proviso:

 “Provided  that  the  Speaker  may
 permit  a  member  to  raise  a  point  of
 order  during  the  interval  between
 the  termination  of  one  item  of

 Approprittion  (Vote  286
 on  Account)  Bill

 business  and  the  commencement  of
 another...

 MR.  SPEAKER:  It  must  relate  to
 that  item  of  business.

 SHRr  HARI  VISHNU  KAMATH:
 Not  that  item.  You  do  not  have  enough
 patience  now.

 MR.  SPEAKER:  You  can  raise  it
 when  we  come  to  items  3  and  14,

 SHRI  HARI  BISHNU  KAMATH:
 You  may  not  be  in  the  Chair  then,

 MR.  SPEAKER:  That  does  not
 matter.  Somebody  will  be  in  the
 Chair.

 SHRI  HARI  BISHNU  KAMATH:
 Wihy  not  you  decide  it?

 MR.  SPEAKER:  Legislative  Busi-
 ness—Mr.  Agarwal.

 2.59  hrs.

 APPROPRIATION  (VOTE  ON  AC-
 COUNT)  SILL,  799

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGARWAL).  I  beg  to  move.*

 “That  the  Bill  to  provide  for  the
 withdrawal  of  certain  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  a  part  of
 the  financial  year  1979-80,  be  taken
 into  consideration.”

 MR.  SPEAKER:  The  question  is:

 “That  the  Bill  to  provide  for  the
 withdrawal  of  certain  sums  from  and
 out  of  the  Consolidated  Fund  of
 India  for  the  services  of  a  part  of
 the  financial  year  1979-80,  be  taken
 into  consideration.”

 The  motion  was  adopted.

 MR  SPEAKER:  We  shall  now  take
 up  the  clauses.

 *Moved  with  the  recommendation  of  the  President.
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 MR  SPEAKER  The  question  is

 ‘That  clauses  %  tc  4  and  the  Sche-
 dule  stand  part  of  the  Bull’

 The  motion  way  adopted
 Clauses  2  to  4  4na_  the  Schedules

 were  addtd  to  the  Bull
 Clause  l  the  Fnacting  Formula  and

 the  Title  were  added  to  the  Bull

 SITRI  SATISH  AGRAWAL  I  move

 That  the  Bill  bc  passed
 MR  SPEAKER  [he  queStion  3s

 That  the  Bili  be  passed
 The  motion  was  adonted

 33  brs
 DEMANDS  FOR  GRANTS  (RAIL-
 WAYS)  1979-80  SUPPLEMENTARY
 DEMANDS  FOR  GRANTS  (RAIL
 WAYS)  1978-79,  AND  RESOLUION
 RE  FIFTH  REPORT  OF  RAILWAY
 CONVENTION  COMMIITEE—  Contd,

 MR  SPFAKER  Shi  Dinga  Chind
 will  now  continue  o  specch

 श्री  ब्या  चन्द  (कागडा)  प्रध्यक्ष  जी  भ
 पिछल  दिन  रेलवे  लाइनों  के  मुताल्लिक  कष्ट  रहा
 था  कि  इस  समय  हमारे  देश  मैं  60,693  कितो-
 मीटर  रेलवे  लाइन  है।  यदि  इबल  ट्रैक  का  भी
 शामिल  क्र  ल  तो  1,03,325  क्लिमीटर
 रलबे  लाइन  है।  पभाजादी  के  बाद  बीस  साल  के
 भ््सें  म  सिर्फ  7097  क्लिमीटर  नयी  रेलवे
 लाइन  बनाई  गई  है।  यदि  स्टेट्स  के  हिसाब  से
 देखा  जाये  ता  यू  पी  में  8750  क्लोमीटर
 रेलबे  लाइन  है,  मध्य  प्रदेश  मे  6395  किलो-
 मीटर  लाइन  है,  बिहार  में  करीब  5  हजार
 किलोमीटर  लाइन  है  जबकि  हिमाचल  प्रदेश  में
 सिफ  255  किलामीटर  रेलवे  लाइन  है  प्रौर
 आजादी  के  बाद  हिमाचल  प्रदेश  म  एक  इच
 भी  रेलब  लाइन  नही  बनाई  गई  है।  जो  भी
 रेलवे  लाइन  वहा  पर  है  वह  भाजादी  से  पहल
 की  बनी  हुई  है।  में  यह  कहना  चाहता  हु  के
 हिमाचल  प्रदेश  में  भी  रेलवे  लाइमा  का  सब  झा
 है,  उसके  एस्टिमेट  बनाए  गए  है,  उनका
 एप्रुबल  हुभा  था  नहीं  यह  आप  जानते  होगे  मैं
 ने  तीन  रेलवे  लाइने  बताई  थी  उसमे  से  किसी
 न  किसी  को  इस  साल  जरूर  टेक-प्रप  किया
 जाए  पौर  उमका  निर्माण  किया  जाये।  मुझे  खुशी
 है  कि  बाथ  ईस्ट  जोन  में  6  लाइनों  की  शुरुझात
 की  गई  है,  वहा  पर  रेलवे  लाइनों  की  जरूरत
 है,  लेकिन  मे  समझता  हू,  हिस्क्रिमिनेशन  नहीं
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 होना  चाहिए,  हमारी  डिमाड  भी  जेन्युइस  है,
 उस  पर  भी  झापको  गौर  करना  चाहिए  |  तीन
 नयी  रेल  लाइनें-नागल-तलवाडा,

 ही पोटा  साहब  भौर  कालका  परमाण-  लिए
 झापको  धन  की  व्यवस्था  करके  निर्माण  कार्य
 आरम्भ  करना  चाहिए  |

 330  hrs

 [Mk  Drputy  SrbakerR  in  the  Chair  }

 उपाध्यक्ष  जी  पहल  जा  ग्राड़िया  दिल्‍ली  से
 पठानकोट  तक  चलती  थी  वह  जम्म  तवो  तक
 एक्सटड  हो  गई  है।  इसका  बहुज.  से  हिमाचल
 प्रदेश  के  कागडा  मडो  और  चम्बा  जिले  का  बड़ी
 मशिक्ल  होती  है।  इस  सिलसिल  मे  मैने  आपसे
 पहल  ही  रिक्वेस्ट  की  हुई  है  ति  एवं.  एडाशनल
 ट्रन  चलाई  जाय  जांकि  पठानकोट  तक  जाए
 ग्रगर  यह  ममक्‍न  नहों  है  ता  श्रीनगर  एक्सप्रेस

 के  अलावा  कश्मार  मेल  म  बुछ  बागरीज  पठान-
 कॉट  के  लिए  लगाई  जाये  ताकि  वहां  के  लोगों
 को  जा  दिक्‍्वत  हे  गह  दूर  ही  सब ।

 इसक  प्लावा  में  यह  भी  कहना  चाहता
 है,  कि  रेलवे  कन्वन्शन  कमेटी,  977
 रेक्मडशन्स  इस  हाउस  म  रखी  गई  है  ताकि
 यह  सदन  उसपर  भी  विचार  कर  सके।  मैं  समझता

 कि  इस  कमेटी  बी  रेक्सेडेपन्स  से  रलव
 1टमट  का  फायदा  हुप्रा  है  a  इससे  रेलवे

 डिपाटमट  वा  वर्जाघटा  है  ओर  वह  डबनपमट
 की  तरफ  लगाया  गया  है।  म  समझता  हू,  यह
 एक  बहुत  बड़ी  उपलब्धि  हुई  है । झोर  में  अपने
 मती  महादव  की  इस  के  लिये  बधाई  देना  चाहता
 है.  -  जा  एक्सपर्ट  ग्रप  प्रात  कैपिटल  स्ट्रवचर
 था  जिन्हान  फाइनल्स  मिनिस्ट्रा  से  बात  की
 कि  रलव  काजा  सरप्लस  हैं  उस  को  किस  तरह
 से  एप्राप्रियय  कमा  जाय--जैनरल  फड  मे,
 शौर  रलब  के  लिये  झलग  से  डवेलपमेट  फड़
 रखा  जाये--इस  काम  मे  जो  कामयाबी
 है,  उस  क  लिये  व  धन्यवाद  के  पात्र  है
 इस  कमेटी  की  रिवमेण्डशन्ज  को  हमें  तुरन्त
 मजर  कर  देना  चाहिय  t

 उपाध्यक्ष  महोदय,  रेलबे  में  जो  तरह-तरह
 की  सुविधाय  दा  गई  है,  उन  मे  कुछ  कामया
 है।  पिछलो  दफा  मैने  दिल्ली  से  गोहाटी तक तक
 सफर  किया  ।  उस  मे  मैने  यह  देखा  कि  द्वेन
 में  जो  कैटरिंग  का  इन्तजाम  था,  वह  बिलकुल
 अच्छा  नहीं  था।  इसी  तरह  से  दिल्ली से  कलकत्ता
 के  लिये  जो  हावड़ा  एश्सप्रेस  है,  उस  में  भी
 केटरिंग  का  इन्तजाम  भअ्रक्छा  नही  है।  मैंने  देखा
 वि  झाप  के  बेयरे  लोग  खानेवाले  कोजो
 बिल  देते  है--वह  गलत  हाता  है,  किसी  ने  भ्रगर
 बेजीटेरियन  खाना  खाया  है  तो  उस  को  ह.
 वेजीटेरियन  बाने  का  बिल  दे  देते  है,  जैसे  किसी
 ने  झण्डा  मही  खाया  है  तो  उस  को  बिल  दूसरा
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 देदेगे।  मेरा  सुझाव  है  ह ड  शाप  फस्ट  क्लास
 के  कमरो  में  ऐसा  शार्ट  जरूर  लगामे--

 रेल  मंत्री  प्रो०  धू  बढबते)  :  भाप  बिल

 सगर  चौ  कह  रहे  है  या  खाने  के  बारे  मे  कह
 z

 ot  gi  wa  म॑  दोनो  के  बारे  से  कह
 रहा  हू  |  खाना  तो  इन्फीरियर  मिलता  ही  है,
 साथ  है  बिल  भी  गलत  दिया  जाता  है।  वहा
 पर  जो  प्लेट्स  सें  की  जाती  है,  वे  बिलकुल
 साकारा  और  निकम्मी  है।

 श्राप  ने  रेलवे  के  हर  क्षेत्र  में  बहुत  प्रच्छा
 काम  किया  है,  जैसे  लेबल-क्रासिंग  का  मामला
 है,  हस्पेकशन  का  काम  है,  ट्रैक  की  प्रोटेबसन  का
 काम  है,  साग  डिस्टेस  ट्रेन्‍्ज  भ्राप  बढ़ा  रहे  है,  कलास-
 लेस  ट्रेन  भाप  ने  चलाई  हैं--ग्रे  सब  बहुत
 अच्छे.  काम  है।  में  यह  समझता  हू,  कि  जहा  तक
 जनता  पार्टा  के  राज  में  रेलवे  का  ताहशुक  है,  उस
 में  बहुत  बड़ी  उपलब्धिया  हुई  है,  जिस  के
 लिये  हमे  फथ्य  है।  सब  लोग  इन  कामों  की
 तारीफ  कर  द्य  है,  शोर  यह  ऐसा  ही  चलता
 चाहिये  ।  लेकिन  मम  यह  निवेदन  बरूगा  कि
 डवलपमेंट  फंड  में  न्यूरेलवे-लाइन्ज  के
 लिये  ज्यादा  से  ज्यादा  रपया  रखना  चाहिए
 झौर  उन  में  हिमाचल  प्रदेश  की  रेलवे  लाइन्ज
 को  इन्कलूड  किया  जाय  और  उन  का  जल्द  से
 जल्द  डालपे  का  इत्तजाम  किया  जाग्र  ।

 कुमारी  मणिवेत  बह्लभभाई  पटेल  (मेहसाना)
 उपाध्यक्ष  महोदय,  इस  में  कोई  सदेह  नहीं  है  कि  रेलो
 का  काम  प्रागे  बढ  रहा  है,  लेकिन  राजधानी  एक्सप्रेस
 को  छोड़  कर  सभी  गाड़ियों  में  भप्रस्वष्ठता  बढ  रही  है  |
 जब  हम  इस  के  लिए  कण्डक्टर  को  कहते  है,  तो  वह  कहता
 है  कि  स्वीपर  नही  देते  हैं,  मे  क्या  करू  ।

 दूसरी  बात  यह  है  कि  जब  से  राजधानी  एक्सप्रेस
 बनी  है,

 ते  मे  वि  कत  पुग
 निकम्मी कर  वी

 गई  है,  उस  में  रास्ते  में  को  सामान  रखने
 और  सोने  भी  देते  है  -  एक  रात  तो  मेँ  गिरते-गिरते
 बल  गई  1  झाप  का  कासून है  कि  रास्ते  में  सामान  नहीं
 रखना  चाहिये,  लेफिय  कोई  कण्डक्टर  इस  आंत  का
 न  देखता है  पौर  न  बोलता  है---हस के  लिए  देखने  की
 जरूरत  है  1

 महिलाझो  के  लिग्रे  जो  बोगी  होती  है,  बहू  नीच  में
 रहनी  चाहिये  भ्ौर  उस  के  ऊपर  महिला  का  चित्र  होता
 थाहिये  ।  चित्र  फँसी  नहीं  होना  चाहिये,  जिस  से  गरीब

 भो  उस  को  समझ  सके  |  साड़ीबाली  महिला
 को  चिंजे  हीना  चाहिये  भ्रौर  जिस  को  ऊचा  लगाता  चाहिये

 कि  गार्ड  में  देख  सके,  इस  बास्ने  ऐसा  किया  गया  है
 गाई  तो  देखता नही  है  ny  मैंने  खुद  गाड़ी  के  डिब्बे  में
 बैठकर  प्रभुभव  किय्रा  है  कि  गार्ड  देखता  तहीं  है  जबकि
 गाढे  के  डिब्बे  के  पास  उस  को  इसलिये  रखा  जाता  है  कि
 गार्ड  उस  की  देखभाल  कर  सके  ।  उस  में  लड़के  चुक
 शाए.  लेकिन  गार्ड  देखने  नहीं  श्राया  ।  दूसरी  बात  यह  है
 कि  उस  गाड़ी  का  एक  डिब्बा,  जो  भ्राखी र  में  पा,  मनीनगर
 स्टेशन  के  फाटक  पर  खड़ा  हुप्रा  जबकि  गाडी  के  बौर
 डिब्दे  प्रहमदाबाद  स्टेशन  पर  खड़े  थे  ।  इस  से  महिलाझों
 को  बडी  दिक्कत  होती  है  1  शरीब  महिलाएं,  जिन  के
 पास  बच्चे  होते  है,  उन  का  सामान  होता  है,  उन  को
 बढ़ी  दिक्कत  होती  है  ।  उन  को

 सह
 लियत  मिले,  इस

 के  लिए,  झ्ाप  कोई  हल  निकाले।  इस  के  लिए  मेरा  सुश्ताक
 यह  है  कि  कोई  भी  ट्रेन  हो,  उस  से  महिलाभों  की
 बोगी  बीच  में  रहनी  थाहिये  श्रौर  महिला  का  चित्र
 ऊपर  होना  चाहिये  ।  मालूम  नहीं,  प्राजकल  नीचे  की'
 तरफ  चित्र  लगा  दिया  जाता  है,  जोकि  सफेद  होता  है  +
 इस  को  देखने  की  बहुत  जरूरत  है  ny

 एक  बात  में  यह  कहना  चाहबी  हू  कि  श्राप  ने  मटके
 में  पानी  देने  की  बाल  कही  है।  इस  के  लिए  मेरा  कहना
 यह  है  कि  ऐसे  मटके  बहा  पर  रखिये  जिनसे  पानी  रास्के
 में  त  फैले  रास्ते  में  पानी  भ्रगर  गिर  जाएगा,  तो  उस  से
 गरीबो  के  बिस्तर  ही  गीले  हो  जाएगे  t  पानी  देसे  का
 इन्तजाम  ऐसा  होना  जाहिए  कि  कम्पराठंमेट  के  भ्न्दर
 गन्दगी  न  हो  t  इस  प्रकार  का  इन्तज्ञाम  हाना  चाहिए
 कि  लागो  को  साफ़  पानी  पीते  को  मिले  |  भगर  भाप
 मटका  रख  देगे  तो  कोई  लड़का  भाता  है  या  प्रादबी  पात
 है,  वह  ग्रपने  हाथ  उस  मठके  में  डाल  दे  गा  बौर  पानी  लेगा  t
 ने  मालूम  उसके  नाखून  में  कितनी  गन्दगी  भरी  पड़ी
 हो  इ  सलिए  इस  तरह  से  पानी  देने  का  इन्नज़ाम  श्रच्छा
 नही  है,  ऐसा  मुझे  लगता  है  भौर  इस  बारे  में  झाप
 सोचे  और  कोई  शस्ता  शुद्ध  पानी  देने  का  लिकाले  t

 एक  जात  मुझे  भौर  कहनी  है।  भोरमी-कंरी  जाने
 के  लिए  मीरज  स्टेशन  पर  गाड़ो  बदलती  पडतो  है,  लेकिन
 वहा  बपा  होता  है  कि  कुछ  विद्यार्थी  बिना  टिकट
 कम्पार्टमेद  में  घुस  आते  है।  मैने  जब  इस  बारे  में  पूछताछ-
 को  कि  ऐसा  क्‍या  है,  तो  बताया  गया  कि  रेलवे  स्टाफ
 के  लडक॑  है  t  मुझे  महू  सून  कर  भाश्यत  ह्  रेलके

 के  स्टाफ  का  लड़का  है,  ता  खया  वह  कही  भी  जा  कर  बैठ
 जाए।  फर्स्ट  क्लास  में  वह  घुस  जाते  हैं  श्ोर  महिलाझों
 के  डिब्बी  में  भी  बौर  कोई  भी  डिख्बा  हा,  रेलवे  के
 स्टाफ  के  लड़के  होने  की  वजह  से  वे  घुम  जाते  हैं
 झर  बिना  टिकट  याता  करते  है।  इस  के  बारे  मे  भाप
 को  कोई  व्यवस्था  करती  चाहिए  ।  मेरी  हस  के  बारे  में
 खास  शिकायत  है  कि  ऐसा  करना  ठीक  नहीं  है  धौर
 इस  के  बारे  में  श्राप  को  ठीक  तरह  से  सोबना  चाहिए ।

 मैने  कई  बार  कह।  है  कि  गाड़ियो  में  भिक्षार
 ने  मांगी  जाए।  भिक्षा  मांगने  बलों  ते  एक  घधा  कर  रखा
 है  ।  मथुरा  स्टेशन  पर  मैने  देखा  है  कि  बहा.  पर

 हु
 के
 प  et  द

 काई

 =
 उन  कता

 नदी
 ।  वे  छपा  हमा  मे

 कागज  देते  हैं  भौंर  ह) उ  ले पैसा  लेंगे  हैं।  थे  प्लेटफ्रा्,
 टिकट  लिये  बिना  क्यों  बही  ह...  हैं  धौर  बिना  टिकट
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 लिये  यों  यात्ता  करते  है  ।  बड़ें  स्टेशनों  पर  भीख  मांगने
 लाले  भ्रधिक  रहते  हैं,  हां  पर  कुसे  भी  रहते  है  भौर
 अकरी  भी  '्लेटफार्म  पर  रहती  हे  प्लेटफार्म  पर  इन
 कहो  नहीं  रहने  देना  चाहिए  शौर  बड़े  स्टेशनों  पर  फेन्सिंग
 दोनो  चाहिये।  मथुरा  ज॑से  बड़े  स्टेशन  पर  इस  का  कोई
 इडन्तजाम  नहीं  है,  यह  मेरी  समझ  से  नहीं  भ्राता  t

 में  यह  भी  कहना  चाहुगी  कि  रतलाम  स्टेशन  जो
 है,  इस  को  रिनोवेट  करने  की  जरूरत  है  1  यह  बहुत

 गना  स्टेशन  है  ।  इस  में  भाप  क्‍या  सुधार  कर  सकते
 ड्  ,  यह  देखने  की  जरूरत  है  ।  स्टेशन  पर  एक  गाडी  एक
 तरफ  खडी  होती  है  भोर  दूसरी  तरफ  काफी  दूरी  पर
 छूसरी  गाडी  खड़ी  हाती  है  झौर  टिकट  पूछने  वाला  कोई
 जक्ही  रहता  है।  इस  के  बारे  मे  सोच

 िन
 सुधार  करने  t

 कली  जररूरत  है  ।  इस  को  झाप  को  रिनोवेट  करना  चाहिए

 एक  बात  मैं  आप  से  यह  कहना
 द्र

 कि  ट्रेन
 टाइम  पर  झानी  चाहिए  1  एयरलाइस  में  कोई  कम्पी-
 टीशन  नहीं  है,  भ्गर  वह  लेट  हो  तो  हा  मगर  भापके
 यहा  यह  सब  क्यों  होता  है  ”  भ्राज  ही  मै  राजधानी
 से  भागी  t  राजधानी  यहा  9  बजे  पहुचने  का  समय  है
 लेकिन  बह  दस  बजे  प्रायी  ।  मैं  सोचती  थी  कि  9  बसे
 दिल्ली  पहुंच  कर  )  बजे  ब्रस  पालियामेट  पहुच  जाऊगी
 लेकिन  वह  गाड़ी  ही  यहा  दस  बज  पहुची  v  भ्रगर  मुझे
 आलम  होता  ता  मे  फ्रन्टियर  मेल  से  भाती  t

 प्ो०  मधु  बष्डबते  उपाध्यक्ष  महोदय,  भ्रगर  गाड़ी
 शोट  भाव  तो  क्येएलन  झावर  मे  भी  रियायत  देनी  चाहिए।

 ककमारी  सणिवेम  बल्लभभाई  पटेल  लेकिन  ऐसा
 ऋतजाम  होना  चाहिये  कि  कोई  गाड़ी  लेट  ही  न  झावे  ।
 राजधानी  मिन्ट  रोड  के  प्रासपास  बड़ी  हां  जाती  है।
 अहा  कोई  शेड्युल्ड  स्टोपेज  तो  है  नहीं  जिमसे  कोई
 सामान  वगैरह  उठाने  वाला  मिल  जाए  4  मुझे  मालूम
 जहीं  कि  वहा  यह  क्‍यों  रुक  जाती  है  ?  इससे  तो  प्रापका
 निजामुद्दीन  स्टेशन  पर  इसको  रोकना  चाहिए  जिससे
 हा  से  भ्राने  से  सुविधा  हा  ।  में  देखती  हू  कि  राजधानो
 करीदाबाद  से  दिल्ली  तक  कम  स्पीड  पर  प्रातो  है  v  ये
 सब  बाते  प्रापके  देखने  की  है।  मैं  प्राशा  करती  हु  कि  भाप
 अहमदाबाद  से  वाया  बरोड़ा  जो  राजधानी  जैसी  ट्रेन  चाल
 करने  वाले  हो,  राजधानी  के  बारे  में  ये  सब  बातें
 क्षोत्र  गे  -  भ्रापको  इसका  टाइम  ऐसा  रखना  चाहिए  कि
 यहां  यह  सबेरे  ही  पहुच्र  जाए  भौर  शाम  का  यहा  से  चले  ।
 बहा  भी  यह  सबरे  ही  जाए  ।  मुझे  भाशा  है  कि
 भैने  जा  बाते  कही  हैं  उसे  प्  में  झाप  सोचेगे  ।

 *DR.  P.  दि  PERIASAMY  (Krishna-
 gir:).  Hon,  Mr.  Deputy-Speaker,  Sir,
 supporting  my  Cut-Motions  on  the
 demands  for  Grants  of  the  Railway
 Ministry,  3  would  lke  to  say  a  few
 words

 Sir,  in  Tamil  Nadu,  6  lakh  tonnes  of
 salt  are  stagnating  in  Tuticorin.  In
 Sivakasi,  several  thousand  rupees
 worth  of  match-boxes  are  getting  ac-
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 cumulated.  On  account  of  paucity  of
 coal,  the  thermal  power  _  stations  in
 Tamil  Nadu  are  not  generating  power
 te  their  full  capacity.  ‘The  shortfali  in
 the  supply  of  power  has  affected  ad-
 versely  industrial  production  in  Tamil
 Nadu.  The  essential  commodities  are
 not  being  transported  regularly  with
 the  consequence  that  their  prices  are
 soring  in  places  where’  they  are  in
 Short  supply  You  can  imagine  the
 plght  of  the  people,  both  the  producer
 and  consumer.  While  salt  is  sold  at
 30  paise  a  kilo  in  Tuticorin,  in  Caleutta
 and  in  the  interior  parts  of  Eastern
 India,  it  costs  Rs  5  a  kilo  In  Kash-
 mir,  and  in  the  Eastern  States  border-
 ing  Himalayas.  in  Assam  and  other
 udjoining  States,  the  people  eat  rock
 salt  because  ot  non-availability  of
 common  salt.  Rock  salt  does  not  nave
 todine,  the  absence  cf  which  leads  to
 diseases  like  goitre.  In  common  salt
 we  have  enough  iodine’  Because  of
 our  failure  to  move  common  salt  ‘o
 different  parts  of  the  country,  we  are
 responsible  for  the  spread  of  diseases
 like  goitre,  we  in  the  —  sense  the  Rail-
 ways,  whese  demards  we  are  discus-
 sing.  The  insufficiency  of  iodine
 leads  to  this  disease.

 I  have  narrated  these  things  to
 stress  that  inadequate  supply  of  wagons
 to  Tamil  Nadu  is  the  primary  cause  for
 all  these  avoidable  difficulties  The
 wagons  should  be  produced’  in
 adequate  number  so  that  required
 number  of  wagons  can  be  sent  to  diffe-
 rent  parts  of  the  country.  The  delay  in
 wagon  turn-reund  should  be  muinimis-
 ed.  I  demand  that  priority  should
 be  given  to  the  movement  of  essential
 commodities  For  instance,  only  re-
 cently,  salt  has  been  given  ‘C’  priority.
 Similarly  the  matches  must  be  brought
 from  ‘E’  category  to  ‘C’  category  so
 that  they  can  get  higher  priority  of
 transportation.  In  the  background  of
 increasing  taxes  or  essential  com-
 modities,  we  cannot  afford  to  add  to
 their  transportation  costs  also.

 The  industrial  development  of  Tamil
 Nadu  is  at  a  standstill  because  of  pre-
 dominance  of  metregauge  on  the  Sou-
 thern  Railways.  For  example,  the
 majer  port  of  Tuticorin  has  not  come

 “The  original  speech  was  delivered  jin  Tamil.

 }
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 into  strides  because  there  is  no  broad-
 gaiigé  line’  in  the  interland.  We  know
 about  the  growing  congestion  at  Bom-
 bay  Port.  THe'ships  can  be  easily
 diverted  'to  Tittcotin.  But,  when  the
 ships  unload  80008  in  the  Tuticorin
 Port,  how  can  you  move’  them  with-
 out  broadgauge  Hnk?  There  will  be
 inordinate  delay  ir  loading  on  the
 metregauge  track  and  then  tranship-
 ping  to  the  broadgauge  track.  |  am
 sorry  to  say  that  the  programme  of
 conversion  into  breadgauge  in  Tamil
 Nadu  is  very  tardily  implemented.  We
 are  hearing  only  about  surveys  and  not
 about  solid  work.

 I  am  sure  you  will  agree  with  me
 that  quick  transportation  is  the  key  to
 industrial  development.  We  have  the
 industrial  hyb  at  Mettur  with  invest-
 ment  of  several  hundres  of  crores.  But
 Mettur  is  connected  with  Salem  with
 only  metregauge  track.  This  must  ve
 echverted  into  broadgauge  expeditious-
 ly.  The  transport  bottleneck  has
 brought  industrial  growth  in  Mettur  to
 a  saturation  level.

 My  district  Dharmapuri  is  a  back-
 ward  district.  It  is  served  by  a
 broadgauge  line,  buf  it  is  of  no  use
 to  the  pedple’of  Dharmapuri  District,
 whose  nurnber  is  of  the  order  of  I5
 lakhs.  They  have  to  get  down  at  Jal-
 arpet  or  at  Salein  and  then  trek  down
 80  miles  to  Dharmapuri.  Morappur  :s
 just  5  miles  away  frem  Dharmapuri,
 through  which  80  rhany  Express  Trains
 pass  but  tHere  is  no  halt.  I  have  been
 répeatedly  tequesting  the  hon.  Minister
 fér  a  halt  at  Morapur,  but  my  pleas
 have  fatien  on  deaf  earsso  far.  I  am
 reminded  how  the  hon.  Minister  has
 been  compelled  to  reduce  the  inctease
 in  the  suburban  fare  because  of  violent
 agitations,  trom  the  communters.  Does
 he  want  the  people  of  Dharmapuri  also
 to  agitate  and  sidp  the  trains  forcibly
 at,  Merappur?  I  am  sure  you  will
 agree  with  me,  Sir,  thal  this  is  a  genu-

 Se
 the  people  of  Dharma-

 ct  ang,  there  can  be  no  argu-
 rafic  density,  8६  Morappur

 sah jon,  It  is  just  like  saying  produce
 children  before  you  get  into  the  wed-

 lock.  Only  after  you  order  the  halt  at
 Morappur,  you  will  be  able  to  judge  the
 traffic  density.  Kindly  concede  this
 legitimate  demand  of  the  people  of
 Dharmapuri  and  order  the  halt  of
 West  Coast  Express  and  the  Kerala-
 Karnataka  Express  at  Morappur.

 The  hon.  Minister  of
 aware  that  at  Hogenakkal
 Government  is  investing
 Rs.  200  crores  for  a  thermal  power
 station.  If  this  area  is  to  become  in-
 dustrially  developea,  then  Bangalore
 and  Salem  are  to  be  connected  by  a
 broadgauge  line.  The  day-time  pas
 senger  between  Salem  and  Bangalore
 was  stopped  on  account  of  coal  scarci-
 ty.  This  train  must  be  revived  without
 delay,  We  should  also  introduce  a  new
 Express  train  between  Ranchi  and
 Madras.  In  fact,  tnere  is  need  for  in-
 troducing  more  Express  Trains  con-
 necting  the  metropolitan  cities  of  Delhi,
 Bombay,  Calcutta  and  Madras.  At  pre-
 sent  the  traffic  ‘s  so  heavy  that  people
 travel  standing  for  two  days  at  a  time.
 More  express-trains  must  be  introduc-
 ed  ccnnecting  these  metropolitan
 cities.  I  would  suggest  that  a  direct
 train  should  be  run  between  Kashmir
 and  Kanyakumari  the  southern-most
 tip  of  the  country.  This  will  give  fur-
 ther  filip  to  national  integration,  as
 there  will  be  frequent  exchange  of
 people  from  north  to  south  and  vice
 versa.

 Railways  is
 the  State
 a  sum  of

 Some  time  back  we  were  in  Patna
 and  after  having  an  interview  with
 Shri  J.  P.  Narayan,  we  came  back  ta
 the  staticn  for  boarding  our  train  ta
 South.  We  wandered  here  and  there
 to  find  out  our  names  on  the  Reserva-
 fron  Chart  Mr.  Naik,  our  hon.  col-
 league  was  also  with  me.  We  could
 not  locate  our  names.  When  we  asked
 the  officials,  they  talked  to  us  only  in
 Hindi.

 PROF.  MADHU  DANDAVATE:  The
 names  were  there  in  English,  but  the
 script  was  in  Devanagari.

 DR.  P.  ्  PERIASAMY:  They  are
 not  having  any  sense  We  asked  them
 to  speak  in  English,  they  persisted  in
 replying  dnly  in  Hindi.  If  such  officials
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 are  there,  how  can  we  think  of  foster-
 ing  national  intergration  in  this  coun-
 try,  instead  national  hatred  wil!  be-
 come  the  pastime.  When  our  people
 come  to  knew  of  this,  they  will  spit  at
 us  if  we  talk  of  national  integration  lo
 them.  In  the  last  Budget  Demands  dis-
 cussion  I  had  referred  to  the  announce-
 ments  being  made  only  in  Hind:  in  the
 North  Indian  pilgrim  centres  like  Bana-
 ras,  Allahabad  etc.  Though  the  non.
 Minister  has  conceded  to  many  of  my
 other  requests,  he  has  not  looked  into
 this  problem  of  non-Hindi  speaking
 people.  I  request  the  hon.  Minister  of
 Railways  tc  direct  hus  officials  to  30
 the  needful  in  this  matter.  The  Re-
 servation  Charts  must  be  written  on
 English,  Another  problem  is  ‘the
 names  on  all  the  trains  in  the  North  are
 inscribed  in  Hinds,  which  we  do  not
 understand.  It  must  be  borne  in  mind
 that  train  is  the  principal  link  for  the
 people  of  India  to  come  together  It
 cannot  be  a  disrupting  clement.  The
 hon.  Minister  should  do  the  needful  in
 this  matter  alse.

 In  the  recent  meeting  of  the  National
 Development  Council,  our  hon.  Finance
 Minister,  Shri  Manoharan,  referred  to
 the  necessity  of  completing  the  mass
 rapid  transport  system  at  Madras  city,
 which  has  become  a_  transport  horror
 on  earth.  I  request  the  hon,  Minister
 te  implement  this  mass  rapid  transport
 system  at  Madras  forthwith.

 With  these  words,  I  conclude  my
 speech,  thanking  you  for  giving  me  an
 opportunity  to  participate  in  this  De-
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 कि  ज्यादा  से  ज्यादा  कोयला  गुजरात में  भेजा
 जाय  जिससे  लोगों  की  कठिनाई  दर  हो।  इस
 दिशा  में  रेलवे  विभाग  को  तरफ  से  ज्यादा  प्रयाक्ष
 होना  भाहिये,  कोयला  ले  जाने  के  लिये  बैगतों
 का  प्रबन्ध  सदैव  रहता  चाहिये

 इसके  अलावा  गुजरात  ही  ऐसा  प्रान्त  है  जिसमें
 60  परसेंट  नमक  का  उत्पादन  होता  है।  लेकिन
 उस  नमक  को  सारे  भारत  में  पहुचाने  के  लिये
 वैगनो  की  कमी  रहती  है  जिसके  कारण  नमक
 का  भाव  भी  बढ़  जाता  है  जिससे  साधारण
 जनता  को  कष्ट  होता  है  भौर  साथ  ही  बारिश
 की  वजह  से  नमक  खराब  भी  हो  जाता  है  t
 इसलिये  ज्यादा  से  ज्यादा  नमक  के  मूवमेंट  के
 लिये  रेल  विभाग  की  तरफ  से  वैगनों  की  ज्यादा
 सप्लाई  होनी  चाहिये  ।

 झाज  सारे  भारत  में  प्रदेशों  की  कैपिटल
 दिल्‍ली  से  राजधानी  जैसी  फास्ट  ट्रेनसे  जुड़ीहुई
 है  लेकिन  प्क्‍रहमदाबाद  से  दिल्‍ली  झाने  के  लिये
 कम-से-कम  22,  23  घंटे  लग  जाते  है।  माननीय
 रेल  मंत्री  ने  इस  बजट  में  जो  हशारा  दिया है

 नी
 को  भी  राजधानी  जैसी  फास्ट  ढ्र्क

 लेगी,  इसके  लिये  मै  उनका  शुक्रिया  ददा
 करता  हूं  झौर  यह  कहता

 ्
 कि  यह  गुजरात

 के  लिये  झच्छी  बात  है  ।  गुजरात  की  जनता
 की  झोर  से  इसके  लिये  माननीय  रेल  मत्री  को
 धन्यवाद  देता  हू  V

 रेल  मन्नी  जी  समाजवाद  के  समधेक  है
 उन्होंने  भारत  में  बरगंबिहीन  ट्रेने  चलाई  है  -  में
 एक  सुझाव  उनके  सामने  रखना  चाहता  g  कि
 झाजकल  फस्ट  क्लास  में  कंपार्टमेट

 ह
 टाइप,

 फोर-सीटर  पे  की  तरह  जा  होता  है,  वैसा
 जरूर  चालू  रखें  क्योकि  इससे  बो०भाई०पी०  शौर
 जो  बड़े-बड़े  सेवक  कर्मचारी  हैं,  उनकी  थोडा
 झाराम  रहता  है,  बीमार  पेसेन्जर  के  लिये  भी
 इससे  भाराम  होता  है  भोर  झगर  कोई  कर्मचारी
 तबादले  पर  दूसरी  जगह  जाता  है  तो  वह  धपना
 सामान  भी  साथ  से  जाता  है।  मेरा  सुझाव  मह
 है  कि  क्लास-लैस  ट्रेन  रखें  लेकिन  उसमे  फे
 टाइप  सुषिधा  का  एक  डिक्या  जरूर  होना
 शाहिमे  ।

 है  i)  पिछले 10  साल  से  ट्रेन कौ  डबल  साइन
 का  काम  चल  रहा  है,  पूरा  होता  नही ंहै
 इसके  राजकीट  में  जो  प्रोजेक्ट  झाफिस  था,
 उसे  अब  साबरमती  में  से  जाया

 मया
 बहो

 से  इस  काम
 इस

 कठिताई
 है! मेरा

 चुत
 पर  इस  आर्फिस

 जल्द  से  गा  राजकोट  में  शिकूंड करना चाहियें करना  चाहिये
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 मेरे  निर्ाचन  क्षेत्र  में  भावतगर-तारापुर  रेलवे
 खाइन  का  काम  भी  पड़ा  हुमा  है|

 यु
 लाइन

 भी
 यप

 न्गुजरात  को  लिंक  करने  बहुत
 उपयोगी  है।  मेरी  मांग  है  कि  उसके  लिये  भी
 किसी  फंड  की  व्यवस्था  करनी  चाहिये  ताकि  यह
 काम  शुरु  हो  |  मैंने  इस  लाइन  के  बारे  में
 पिछले  साल  भी  जिक्र  किया  था  भौर  इस  बार
 फिर

 =
 बिनती  करता  हू!  कि  इसकी  झोर

 ध्यान  {

 मेरे  निर्वाचन-क्षेत्र  बोरमगांव  में  निलकी  नाम
 का  फाटक-क्रासग  है  वहां  प्राघे-प्राधे  घंटे  तक
 फाटक  बन्द  होने  से  लोगों  को  बड़ी  परेशानी
 होती  है।  बीमार  को  दवाखाने  में  नहीं  ले  जाया
 जा  सकता  है,  सब  कारोबार  बन्द  हो  जाता  है।
 उस  जगह  पर  मानसून  में  पानी  भर  जाता  है।
 मेरा  सुझाव  है  कि  वहां  पर  ह्रोवर-हैड  ब्रिज  बनना
 चाहिये  या  नाला  बनना  जाहिये  जिससे  वहां
 के  लोगों  की  परेशानी  दूर  हो।  या  नाला  बनता
 इसी  प्रकार  रानिप  गांव  शौर  सावरमती  में  श्रोवर-
 ब्रिज  की  खास  जरूरत  है,  उसकी  शोर  भी  मैं
 रेल  मत्री  का  ध्यान  दिलाना  चाहता  हूं  t

 शैद्यूल्ड  कास्ट्स  झर  शैड्यूल्ड  ट्राइव्ज  के
 रेलवे  कमंत्रारियों  को  सरकार की  नई  पोलिसी
 के  मुताबिक  जल्दी  प्रमोशन  दिये  जाने

 ह.  न
 T

 दी  गई  है,  लेकिन  आज  तक  राजकोट  जन,
 बड़ोदा  डिवीजन  और  भावनगर  डिवीजन  में  जिन
 ऐसे  रेलवे  कर्मचारियों  को  प्रमोशन  की  सुविधा
 दी  गई  है,  उनके  खिलाफ  लोग  स्टे-भ्रार्डर
 ले झातो  हैं  झौर  हम  1  को  नाकामयाब
 बनाते  की  कोशिश  करते  हैं।  मैं  रेलवे  मंत्री  जी

 हूं  कि  इस  तरह  के  स्टे-आडर
 के  सिये  ज्यादा  से  ज्यादा  प्रयलभशील

 झौर  हन  लोगों  को  ज्यादा  न्याय
 33

 है?

 s

 a
 4
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 भारत  में  सब  जगह  रेलवे  का
 फ्राटक-कासिंग  है.  और  कहीं-कहीं  रेलवे  फाटक

 रहते  हैं,  बहुत  देर  तक  बन्द  रहते
 सुझाव  हैँ  कि  उस  जगहू  पर  प्रंडर-

 बनाने  का  क्राम  पंचवर्षीय  बजना
 प्लान  बनाकर  करना  चाहिये  ।  हर

 रेलवे  में  हस  तरह  से  L015  का

 का
 जाये  तो  लोगों  का  काफो  टाइम  क

 39854”

 4
 4

 ह
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 बहे

 कमल
 े!

 म  के  4
 ह

 रेलवे  मंत्रा  ल

 ह  बडी स प  मि  तर  न  डक

 एक  भ्रादमी  की  जगह  बहां  झावमी  सी

 ह
 तो  इससे  जरूर  अ  सुविधा  भिल

 जा  t

 जहां  लोकल  ढ्न्ज  चलती  हैं,  वहां  देहात
 के  लोगों  की  मांग  है  कि  अगर  एक-भाध  स्टापेज
 दे  दिया  जाये,  तो  उन्हें  ज्यादा  सुविधा  मिल
 जायेगी  ।  बीरमगाव  लाइन  पर  गोदावी,  स्लोभासन,
 कोकटा  प्लौर  बठारिया  गावों  के  लोगों  की  मांग
 है--मैं  इस  मांग  को  बहुत  समय  से  रख  रहा
 ह--कि  जनता  सरकार  को  जाये

 डर
 इतना  समय

 हो  गया  है,  मगर  उन्हें  झभी  सो  धार  पांच
 किलोमीटर  चलना  पड़ता  है,  इस  लिए  वहां पर

 दि
 स्टापेज  हर

 व्यवस्था  की
 गा  कि  ह जहां  सुपर-फास्ट  ट्रेन  न  र्‌

 स्पीड  लिमिट  का  कोई  प्रतिबन्द  नहीं  हैं,  बहा
 लोकल  ह  के  लिए  स्टापेज  दिया  जाये  4  इस
 से  लोगों  को  बहुत  सुविधा  हो  जायेगी।

 में  रेलवे  मंत्री  जी  से  खास  विनती  करना
 चाहता  हू!  कि  वह  रेलवे  कर्मचारियों  को  बोनस
 देने  के  बारे  में  शीक्ष  निर्णय करे  |

 कुमारी  भणिवेन  पटेल  में  गाड़ियों  के  लेट
 होने  के  बारे  में  बताया  है।  दें  ने  इस  बारे  में
 जांच  की  है  धौर  मुझे  पता  चला  है  कि  क
 वेस्टर्न  रेलवे  की  द्न्य  सैंद्रल  रेलवे  में  प्राती
 हैं,  तो  कंट्रोलर  डैलिवरेट्ली,  जान-बूझ  कर,
 जल्दी  सिश्मल  नहीं  देते  हैं  भौर  इस  तरह  गाड़ी
 को  लेट  करा  देते  हैं।  ये  दोनों  सिस्टर  कमसर्न्ज
 हैं,  इस  लिए  उन्हें  एक  दूसरे  के  साथ  सौतेली
 मां  जैसा  व्यवहार  नहीं  करना  चाहिए  i  बैस्ट
 रेलवे  को  जो  ट्रेत  मथुरा  से  माने  दिल्ली  तक
 आती  है,  उसको  जल्दी  रास्ता  देने  से  बहू  समय
 पर  पहुंच  सकती  है।

 झंत  में  में  यह  कहना  चाहता  कि  कलोल
 जंक्शन  का  रेनोवेशन  किया  जाता  चाहिए  I

 यह  सुख्दर  बजट  प्रस्तुत  करने  के  लिए  में
 रेलवे  मंत्री के  प्रति  आभार  व्यक्त  करता  हूं

 SHRI  DINEN  BHATTACHARYA
 (Serampore):  Mr.  Deputy-Speaker,  Sir,
 perhaps  I  may  not  get  enough  time  to
 cover  all  the  cut-motions  that  I  have
 moved  on  the  Demands  fer  Grants  for
 Railways.  But  I  would  request  the
 hon.  Minister  at  least  to  look  into  all
 these  cut-motions  and  in  his  reply  he
 may  kindly  tell  us  the  decisions  taken
 by  the  Railway  Board  on  these  points,
 I  have  also  mentioned  certain  points
 relating  to  the  condition  of  the  service
 of  the  Railwaymen.  I  have  given  cut-
 motions  in  regard  to  the  failure  of  the
 Railway  Ministry  to  repeal  Sec,  14(2)
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 of  the  Discipline  and  Appeal  rules  968
 for  the  railway  servants.  Sir,  action  is
 taken  against  the  Railwaymen.  But
 there  is  no  provision  for  appeal  to  any-
 body.  But  sua  moto  they  are  discharg-

 ed  from  the  service.  So,  at  least  for
 the  sake  of  justice  for  the  sake  of
 natural  justice  also,  you  must  give  them
 a  chance  to  defend  themselves.  If  they
 are  found  guilty,  you  can  take  action
 against  them.  But  without  giving  them
 any  chance  to  appear  before  any  Ap-
 pellate  Authority  or  any  judicial
 authority,  you  discharge  them  from
 service.  That  system  was  adopted  long
 back.  That  is  still  continuing  and  it
 should  be  stopped  immediately.  I  know
 that  for  the  other  Government  servants
 also  this  system  is  being  followed.  It
 is  wrong  and  undemocratic.  So,  my
 first  point  is  that  Section  14(2)  of  the
 Discipline  and  Appeal  rules  968  must
 be  repealed.

 Then  another  very  important  point  I
 have  raised  38  about  the  reccegnition  of
 Railway  Union.  We  have  been  raising
 this  point  every  year.  The  Union
 which  commands  the  confidence  of  the
 majority  of  the  workmen  has  not  been
 recognised.  I  know  8  majority  of
 workers  in  the  Chbittaranjan  Locomo-
 tive  Werks.  They  are  the  members  of
 the  C.L.W.  Workers  Union,  But  that
 is  not  recognised  and  the  reasons  are
 political,  nothing  more  than  that.  At
 least  now,  the  Railways  must  pay  their
 attention  to  this  matter  and  see  that
 the  C  LW  workers  union  is  treated  88
 a  recognised  union.  That  will  do  jus-
 tice  to  all  the  workmen  working  there.
 There  are  other  unions  also  of  the  same
 nature,  for  example,  the  Southern  Rail-
 way  union.  I  will  appeal  to  the  Rail-
 way  Minister,  specially  to  Shri  Madhu
 Dandavate  to  give  them  recognition.
 They  have  got  a  large  number  follow-
 ing,  but  even  ther  the  Union  is  not
 recognised,

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 SHEO  NARAIN):  What  is  their  num-
 ber?

 SHRI  DINEN  BHATTACHARYA:  I
 have  no,  intention  to  come  to  any  coa-

 MARCH  19,  2979  DSG'  (Rivs.)'  1978-70  50०
 frontation  with  Siri  She  ‘Naraifi,  wac
 is  a  good  friend  of  mine.”  ॥  orfly  Want
 him  to  assess,  whether  the  Southern
 Railway  union  cominands  the  'édnfi-
 dence  of  the  majority  of  the  worktien
 there.  If  it  is  so,  kindby  give  them  re-
 cognition,

 Now,  I  come  to  the  over-working  of
 the  loco  staff  without  payment  of  any
 overtime  allowance  to  them.  An  as-
 surance  was  given  to  this  effect,  but
 it  has  not  been  implemented.  There
 is  one  peculiar  practice  in  so  far  aa
 this  staff  is  concerned.  When  they
 start  from  a  loco  shed,  their  duty  is
 not  recorded.  They  bring  the  railway
 engine  from  the  loco  shed  to  the  sta-
 tion.  Their  duty  will  be  recorded  only
 from  the  station  from  which  the  train
 will  start.  This  practice  has  been
 going  on  and  the  loco  running
 staff  are  being  denied  their  lega)  dues.
 They  have  been  agitating  ‘fdr  this.
 Before  it  is  too  late,  I  wil)  request  the
 Railway  Ministry  to  kindly  rectify  the
 position.

 As  far  as  the  relling,  stoek  ig  con-
 cerned,  there  is  No  proper  maintenance
 for  that.  lf  the  rolling  stock.  is  not
 properly  maintained  and  the  replace-
 ment  is  not  done  in  time,  the  efficiency
 is  bound  to  fall  and  for,  that  wnneces-
 sarily,  the  workers  are  held  sesponsi-
 ble.  I  would  ask  the  Ministry  to  take
 proper  notice  of  it,  and  see  that  action
 is  taken  in  this  regpect,  ,

 I  have  given  a  number  “of  cut
 motions,  ,but  I  wotild  comé  back  *  to
 certain  things  whicH  have

 ag
 bien  *  ‘re-

 peated  regularly  here.  st’  is  the
 top  heavy  administration”

 of  ig  Fea ways.  Nothing  has  Been  dotie  in'  this
 respect,  There  are  workers  who  have
 been  working  as  casual  workers  for
 years  together.  He  may  ,have_.  been
 working  in  the  Railways  for  cight,

 ten  or  twelve  years,  yet  he'is  &  ‘eeeual
 worker.  Thig  practice  must  We  p

 wt
 an

 eng  to,  otherwise  this  gréat  injiistice
 will  continue  to  be’  d done  “pe  these people.

 ss



 301  DG.  (Rlys.)  1978-80,  PHALGUNA  28,  900  (SAKA)  DSG  (Riys,)  1978-79  302

 Then,  there  is  another  very  pertinent
 Question  in  which,  Mr.  Deputy-Speaker,
 you  will  also  be  interested.  Suppose
 you,  Mr.  Deputy-peaker  Sir,  and  I
 are  doing  the  same  work.  I  ama
 casual  worker  and  |  get  less  than  you.
 Because  you  are  in  permanent  cate-
 gory,  you  are  getting  more.  We  have
 passed  a  law,  in  this  House  that  bet-
 ween  men  and  women,  there  should  be
 no  difference  in  wages  for  the  same
 work.  There  shoulg  be  an  equal  wage
 for  equal  work.  (interruptions,  In
 the  case  of  Railways,  people  doing  the
 same  work.  but  placed  in  the  casual
 category,  get  less  wages.  It  is  not
 very  difficult  for  the  Railways  to  see
 that  justice  ig  done  to  these  casual
 workers.

 Even  in  the  case  of  safety  measures,
 it  has  been  found  that  the  safety  rules
 which  have  to  be  observed,  are  not
 observed  by  the  Railways  in  respect
 of  construction  and  repair  work.  The
 poor  watchmen  become  the  victims  of
 it.  These  things  should  be  lookeg  in-
 to.  I  do  not  say  that  the  Ra:lway
 Ministry  does  it  intentionally,  but
 these  things  are  continuing  for  years
 together.

 I  have  80  far  spoken  about  things  of
 general  nature.  Now  I  come  to  my
 constituency.  In  our  area,  the  Rail-
 ways  have  taken  up  new  lines,  Old
 lines  were  there  between  Howrah  and
 Amta,  and  between  Howrah  and  Shia-
 kalala.  In  the  Howrah-Amta  section.
 Howrah-Bargachia  broad  gauge  work
 has  been  taken  up.  Why  not  take  up,
 along  with  it,  Howrah-Shiakalala  line
 also?  The  Minister  should  at  least
 mention  that  in  future  it  will  be  done.

 SHRI  SHEO  NARAIN:  We  are  doing
 it.

 SHRI  DINEN  BHATTACHARYA:
 Mr,  Sheo  Narain,  try  to  read  about
 what  you  are  doing.  From  Howrah  to
 Bargachia  it  is  all  right.  You  should
 take  up  another  line  from  Howrah  to
 Shiakalala.  Thousands  of  people  stay
 there.  The  roads  that  are  there,  are
 very  narrow.  The  bus  routes  there  are
 also  inadequate.  The  people  there  are

 asking  us  about  this.  They  do  not  see
 the  Ministers.

 And  even  the  General  Managers
 do  not  give  a  chance  to  the  ordinary
 people  to  meet  them.  Their  grievance
 is  that  if  you  are  taking  up  a  line  from
 Howrah  to  Bargachia,  you  also  take
 up  a  line  from  Howrah  to  Shiakalala
 so  that  the  grievances  of  those  areas
 are  also  met.  There  js  need  for  the
 construction  of  new  Nnes  in  Tripura
 and  in  the  north  eastern  region.  That
 is  qa  long  standing/assurance  given  here
 in  this  House.  This  time  also,  they
 assured  us.  I  do  not  know  what  will
 happen,  because  in  Tripura  upto
 Dhamnagar,  there  a  new  line  should  be
 built  and  step  should  be  taken  in  other
 parts  of  the  north  eastern  region  for
 the  construction  of  new  lines.  It  would
 have  been  better  if  the  Railway  Minis-
 ter  could  be  present  here.

 There  are  some  sub-ways  which  were
 built  some  50  years  or  60  years  or  100
 years  ago.  They  are  so  narrow  that  it
 is  very  difficult  for  the  trucks  and  other
 vehicles  to  pass  through  them.  Now
 there  is  a  need  for  broadening  those
 sub-ways,  When  we  put  this  question;
 the  Railway  Minister  says  that  tite
 State  Government  has  to  pay  50  per
 cent  of  the  cost  for  the  construction
 and  broadening  of  those  sub-ways,  But
 on  enquiry,  I  find  that  it  is  not  possible
 for  any  State  Government  to  pay  the
 same  matching  amount  for  the  con-
 struction  or  the  broadening  of  those
 sub-ways.  I  have  mentioned  certain
 areas  on  certain  stations  where  it  is
 necessary  to  broaden  those  sub-ways.
 3  hope  the  Railway  Ministry  will  look
 into  it.

 In  West  Bengal,  now  the  underground
 railway  is  being  built.  Now  we  are
 taking  up  a  plan  for  the  circular  rail-
 way.  That  is  possible  in  all  respects.
 In  this  House,  we  have  raised  it  irres-
 pective  of  party  affiliation.  All  the
 MPs  coming  from  West  Bengal  have
 demanded  that  a  circular  railway
 should  also  be  built  and  steps  shoult
 be  taken  to  finish  its  construction  at
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 the  eatliest.  Otherwise,  people  will

 39४6९  to  suffer  much.

 SHRI  KONDAJJ]  BASAPPA  (Devan-
 were):  Mr.  Deputy  Speaker,  gir,  py
 sanctioning  the  Bangalore-Mysore  con-
 version  line,  a  long  felt  need  of  the
 people  of  Karnataka  has  been  met.  But
 athe  Railway  Minister  should  have  been

 .a  little  generous  in  sanctioning  more
 conversions,  that  is,  one  Miraj-Ban-
 galore  line  and  another  Hospet-Hubli
 line  which  I  think  he  will  be  able  to
 consider,  However,  the  completion  of
 ahis  work  should  not  be  dragged  on,  as
 ig  happening  in  the  case  of  Bangalore-
 Guntakal  conversion.  This  Guntakal—-
 Bangalore  conversion  line  was  sanc-
 tioned  in  1971,  It  was  expected  to  be

 completed  in  ‘1976,  Though  we  are  in
 3979,  half  of  the  estimated  amount  is
 not  spent.  J  know  the  reason  why  it

 ‘thas  been  delayed.  It  has  been  delayed
 for  want  of  rails  and  wooden  sleepers.
 The  steel  plants  in  the  country  are
 not  in  a  position  to  meet  the  require-
 ments  of  rails  of  the  Indian  Railways
 «due  to  their  export  commitment.  With
 ‘the  declared  policy  of  the  Government
 ‘to  give  priority  for  local  requirements
 ver  export  targets,  the  Union  Gov-
 ernment  should  see  that  the  Railway's
 requirement  of  rails  of  all  sizes  are
 met  by  the  steel  plants  before  em-
 ‘barking  on  export.  Similarly  the  State
 Government  Forest  Department,  not
 only  in  Karnataka  but  in  other  States
 also,  should  come  to  the  help  of  the
 ‘Railways  in  supplying  wooden  sleepers
 ‘which  is  a  must  for  conversion  schems,
 The  Railways  in  tum  should  earmark
 wooden  sleepers  exclusively  for  such
 ‘works  and  use  other  types  of  sleepers
 mat  of  steel  and  concrete  for  other
 railway  lines.

 Then  there  are  some  important  rail-
 way  links  which  are  essential  for  the
 development  of  not  only  Karnataka

 wegion  but  the  Southern  part  of  the
 country  in  general,  One  such  is  the
 West  Coast  Railway  Line  which  I  am
 aware  the  Railway  Minister  is  also
 teen  about.  |  am  also  aware  that  work
 from  the  Northern  side  has  started  on
 West  Coast  Railway,  But  I  would  re-
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 quest  the  Minister  to  take  up  work  from
 Mangalore  and  towards-  Udupi  and
 Karwar  so  that  work  can  be  taken
 up  simultaneously  and  the  line  can  be
 completed  immediately.  As  part  of
 this  coastal  Railway  link  the  Minister
 should  also  consider  taking  up  Hubli-
 Karwar  railway  link  which  will  im-
 mediately  give  a  boost  to  the  develop-
 ment  of  the  port  of  Karwar  and  its
 hinter  land.  The  Minister  is  aware
 that  in  Karnataka,  North  Canara  _  is
 economically  and  socially  backward
 and  taking  of  these  works  will  certain-
 ly  help  this  area.

 The  Stale  Government  of  Karnataka
 has  recently  appuinted  q  Committee  to
 go  into  the  requirement  of  suburban
 commuters  in  Bangalore  area.  Ags  8
 part  of  their  master  plan  they  have
 suggested  a  ring  railway  for  Bangalore.
 ]  request  the  Railway  Ministry  to  carry
 out  survey  and  fix  the  best  alignment
 for  the  ring  railway,  so  that  further
 constructiun  in  this  corridor  be  frozen
 by  the  State  Government.  If  it  is  de-
 layed  there  will  be  no  Jand  available.
 Hence  survey  of  the  ring  road  may  be
 taken  up  immediately,  I  am  told  that
 the  State  Government  is  prepared  to
 meet  the  cost  of  survey.  This  may  be
 explored.

 There  is  a  large  scale  expansion  pro-
 posals  for  Bhadravati  Iron  Works  and-
 Mysore  Paper  Mills  at  Bhadravati,
 Harihar  polyfibres,  M/s  Kirloskar  and
 other  industries  coming  up  tn  Harihar-
 Davangere  belt.  Therefore,  it  ig  essen-
 tia]  that  the  Railway  Minister  should
 immediately  order  a  traffic  survey  for
 rail  facilities  required  for  the  move-
 ment  of  raw  materials  to  these  projects
 including  goods  terminal  facilities  at
 Davangere,  Harihar  and  Bhadravati,
 etc.  Since  Bhadravati  Iron  Works  has
 switched  over  to  high  grade  iron  ore  88
 raw  material,  bulk  movement  of  guch
 ore  from  Bellary-Hospet  area  to  Bhad-
 ravatj  will  become  necessary  in  the
 near  future.  Therefore,  it  is  necessary
 to  link  Hospet-Kutur  line  to  Harihar
 or  to  Chitradurga,  so  that  iron  ore  can
 easily  move  fo  Bhadravati.  |  also  बद्ध”
 gest  that  the  time  may  come  that  it  may
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 be  necessary  to  provide  Broad-gauge
 from  Hospet  area  to  Bhadravati,

 Now  there  are  three  Railway  Public
 Service  Commissiong  operating  in  Kar-
 nataka  State.  One  is  located  in  Bom-
 bay  to  serve  the  area  of  Karnataka  in
 Sholapur  Division.  Another  is  located
 in  Secunderabad  for  Hubli  Division  and
 the  third  is  in  Madras  for  old  Mysore
 area.  What  a  pity!  The  candidate  of
 thig  one  area  has  to  move  round  all
 the  three  Service  Commissions.  There
 is  a  greater  need  to  establish  State
 Raiway  Service  Commissions  locate'l

 in  Bangalore.

 A  large  number  of  passenger  and
 goods  trains  have  been  stopped  for
 want  of  coal  in  Karnataka.  Coal  comes
 from  far  of  places  like  Bihar  and  West
 Bengal.  It  is,  therefore,  necessary  that
 more  diesel  engines  are  allotted  to  this
 region  aS  a  permanent  measure  on  a
 priority  basis  so  that  relief  is  given  to
 the  people  of  the  area.

 From  i975  Bangalore-Bangarpet  line
 is  stopped.  The  Railway  Minister  has
 not  thought  of  reviving  it.  Similarly
 the  Chikjajur-Chitradurga  train  also
 Wag  Stopped  for  two  years  for  want  of
 coal.  These  have  not  been  revived.
 What  a  pity!  This  is  pecause  nobody
 represents  the  cause  of  these  people.
 For  the  Railways,  Karnataka  does  not
 exist  on  the  South  Indian  Railway  map.
 Southern  States  mean  only  Madras  and
 Kerala,  not  Karnataka.  This  sort  of
 attitude  should  disappear  from  the
 Railway  Ministry  and  Karnataka
 should  be  given  a  fair  treatment,
 44  hrs.

 The  diesel  car  services  running  in
 Mysore  are  really  very  efficient  and
 comfortable  for  short  distance  passen-
 gers.  But  what  is  the  policy  now?
 Railways  have  not  taken  action  to  re-
 place  the  old  diesel  cars.  On  the  other
 hand,  they  are  allowed  to  run  down.
 What  a  pity!  This  is  a  wrong  policy.
 As  the  Railway  Ministry  is  fully  aware
 in  all  the  developed  countries,  subur-
 ban  railways  are  being  run  either  with
 electric  locos  or  with  diesel  multiple
 units,  which  reduce  the  problem  of
 pollution  also.  80,  our  railways  also

 should  go  in  for  largescale  manufacture
 of  diesel  multiple  units  so  that  more
 and  more  BG  and  MG  lines  for  subur-
 ban  services  may  be  introduced  in
 various  parts  of  the  country.

 For  Bangalore,  ring  railway  bas  to
 come  up.  Bangalore  is  a  very  impor-
 tant  city  in  the  country.  There  is  a
 lot  of  national  as  well  as  international
 traffic  moving  to  Bangalore  and  the
 town  is  being  expanded  all  round.  It
 is  high  time  something  should  be  done
 so  far  ag  suburban  railways  for  Banga-
 lore  are  concerned.  In  this  budget,  I
 see  that  Delhi  electrification  is  heing
 thought  of.  Why  not  Bangalore?  It  is
 high  time  that  Bangalore  should  be
 taken  note  of  by  the  railways  before  it
 is  too  late.  With  these  words,  I  urge
 upon  the  hon,  Minister  to  give  his  sym-
 pathetic  consideration  to  all  these
 points.

 श्री  यमुना  प्रसाद  शास्त्री  (रीवा  :  उपाध्यक्ष
 महोवय,  सब  से  पहले  तो  मैं  रेल  मत्री  महोदय  को
 धन्यवाद  दूंगा  कि  उन्होने  एक  नया  प्रयोग  हमारे  देश  मैं
 प्रारंभ  किया  है--क्लासलेस  ट्रेन  चलाने  का।  सचमुच
 में  हुम  लोगो  की  यह  झाकक्षा  बहुर  मय  से  चली  प्रा
 रही  थी  कि  प्रंग्रेजों  के  जमाने  में  जो  रेल  यात्रियों  के
 सिलसिले  में  बरी  करण  किया  गया  था  उसको  जितना  जल्द

 [हों  सके  उतना  जल्द  समाप्त  किया  जाए  1  उस
 दिशा  में  माननीय  रेल  मंत्री  जी  ने  एक

 ि
 प्रगतिशील  कदम  उठाया  है  जिस  के  लिए  स
 देश  की  जनता  उनके  प्रति  भ्राभारी  रहेगी।
 गाड़ियों  में  उन्होंने  फस्ट  क्लास  को  समाप्त  किया  पौर
 यी  गाह़ियां  जो  उन्होंने  चलायी  हैं,  उनमें  फस्टें  क्लास
 नहीं  रखा

 ष्ह्
 द्वितीय  श्रेणी  के  यात्रियों  को  ही

 प्रथम  श्रेणी  के  यात्रियों  की  सुविधाएं  प्रदान  की  गयी  है---
 जैसे  कि  गीतांजली  एक्सप्रेस  है।  उन्होंने  यह  भी  संकेत
 किया  है  कि  भ्रहमदाबाव से  बड़ौदा  होते  हुए  जो  राजधानी
 एक्सप्रेस  लेगी  उसमें  कोई  क्लास  नहीं  होगा
 भर्यात्‌  उसमें  केवल एक  ही  गलास  होगी,  भलग  धलग
 क्लासें  नहीं  होंगी  ।  यह  एक  प्रथतिशील  कदम  है  t
 इसके  लिए  वे  बधाई  के  पाल  ft

 दूसरी  बात  जो  उन्होंने  बहुत  भच्छी  की  है  जिसकी
 कि  हमारे  देश  के  एकीकरण  के  लिए  बहुत  प्ावश्यकता
 थी  वह  है  हमारे  पुबाचल  जिलों  में  नयी  रेसब्रे  लाइनों
 का  भिर्मण  करना  |

 14.04  hrs.

 (Sunmar;  PaRvatiy  Krisnan  in
 the  Chair),

 उन्होंने  जिन  6  नयी  रेलवे  लाइनों  के  निर्माण  को
 स्वीकृत  किया  है,  उन  प  बहुत  हुतमत्ति से से  काम  भारंस
 हुभा  है  1  यह  भी  हमा  रे  राष्ट्रीय  एकीकरण  के  लिए
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 बहुत  ही  झावश्यक  है।  उन्होंने  जो  यह  पर  उठाया
 है  उसके  लिए  यह  राष्ट्र  उनके  प्रति  भ्राभारी  रहेगा  t

 रेल  कर्म  चारियो  को  उन्होने  नेक  सुविधाए  प्रदान
 की  है।  ये  सुविधाए  प्रदान  कर  उन्होंने  उनके  साथ  बहुत
 ब्याय  किया  है।  मैं  समझता  हूं  कि  हम  लोगो  ने  अपनें
 आुमाव  घोषणा  पत्र  में  जो  वायदा  किया  था  कि  हम  रेल
 कर्मचारियों  की  प्राकक्षाओओं  जौर  इच्छाशों  का  ध्यान
 रखेंगे  और  उनके  हित  में  काम  करेगे,  उनको  पूरा  करने
 की  दिशा  से  मबह  एक  बहुत  भच्छा  कदम  है।  कैसे  कि
 रेलवे  मे  बहुत  से  कु  शल  का रीगर  है  किनके  लिए  प्रमोशन
 का  बहुत  कम  भ्रवसर  था।  उन  लोगो  के  वेतनमान
 में  कोई  वृद्धि  नहीं  हो  रही  थी  1  ऐसे  कोई  दो  लाख
 कर्मचारियों  के  बेतनमान  में  बढ्धि  की  गई  है।  झौर  उन
 को  कुशल  कारीगर  मान  कर  उनको  नई  वेतन  श्रेणिया
 दी  गई  है  1  इससे  रेल  कर्मजारियों  के  मन  मे  झाशा
 ह |  है  कि  उनके  साथ  जो  पिछले  दिनो  श्रन्याय
 होता  रहा  है  वह  समाप्त  होगा  भौर  समूचे  देश  के  रेल
 कर्मचारी  भागा  भरी  निगाह  से  देख  रहे  है  कि  रेल
 संज्ञालम  उनकी  मांग  को  भी  स्वीकार  कर  लेगा  i
 मैं  समझता  हु  कि  मैं  समूचे  सदन  की  भावना  को  व्यक्त
 कर  रहा  हू  कब  मे  यह  कह  रहा  ह़  कि  इस  साल  के
 झन्दर  97980  के  प्रन्दर  रेल  मती  महोदय  इस
 बात  का  निर्णय  प्रवश्य  किसी  न  किसी  दिन  घोधित  कर
 देंगे  कि  रेल  कंचारियों  को  बोनस  दिया  जाए  ny
 ea  ta  nat  महोदय  जब  विरोध  पक्ष  में  थे  भौर
 i974  की  रेल  हडताल  हुई  थी  तब  उन्होंने  जिसने
 जोरदार  शब्दों  मे  उनको  बोतस  की  सांग  का  समर्थन
 किया  था  उसको  देखते  हुए  रेल  कमंचारियों  द्वारा  यह
 क्षपेक्षा  रखना  स्वाभाविक  ही  है  कि  उनकी  मांग  अब  तो
 पूरी  होगी  ही  चाहिये  ।  इस  मामले  मे  प्रावश्यकता  से
 झबिक  देरी

 कोची
 है।  बारबारकभी  यह  कहा  जाता

 है  कि  कोई  ते  बनी  है  उसकी  रिपोर्ट  भागी
 चाहिये।  पिहले  भूतलिगम  कमेटी  की  बात  थी  ।  उसने
 ो  कुछ  लिखा  बह  तो  पुराना  हो  गया  है।  तमाम
 खामियों  के  बावजूद  इतना  तो  उसने  भी  स्वीकार  किया
 था  कि  रेल  कमंभारी  प्रौद्योगिक  कमंजारी  है।  जब
 दे  झौचयोगिक  श्रमिक  है  तो  फिर  उनको  बोनस  से  कैसे
 वंचित  रखा  जा  सकता  है  यह  मेरी  समझ  में  नही  भाता
 है।  फिर  यह  कहा  गया  है  कि  सत्रिम  डइलीय  समिति  बनी
 है।  उसने  विधार-विमर्श  किया  है।  भ्रभी  तक  बह  सिर्णय
 नहीं  कर  पाई  है।  उसका  निर्णय  कब  होगा  7  यह  भी
 कहा  जाता  है  कि  विस  मत़ालय  विचार  कर  रहा  है  1
 मैं  जानना  चाहता  हु  कि कब  तक  यह  विचार-विमर्श
 चलता  रहेगा  ।  उसके  साथ  न्याय  करते  के  मामके
 में  बधिक  विलम्य  नही  होता  चाहिये,  उनके  धीरज  की
 कठोर  परीक्षा  नही  ली  जानी  चाहियें।  उसके  धीरज
 का  बांध  टूट  रहा  है।  हम  नहीं  चाहते  है  कि  उन  को
 यह  कहने  का  मौका  मिले  कि  जित  लोगों  से  हमें  बडी
 झ्पेक्षाये  थी  उन  लोगो  ने  भी  हमारी  भ्रपेक्षायें  पूरी  बही
 की  t  उनकी  भावसाझो  को  ठेस  पहुले  ऐसा  कोई  काम
 हम  को  मही  करना  चाहिये  a  मैं  प्राशा  करता  हू  कि  9  7  9-
 80  के  दौरान  चाहे  प्रक  बजट  ला  कर  या
 किसी  और  तरह  से  उनकी  बोनस  की  सांग  को
 पूर्त  किग्रा  जाएगा  V
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 पिछड़े  प्रदेशों,  पिछड़े  भूभासों के  मामले  मे
 के  छ  राज्यों  में  रेल  लाइनों  का  जो
 कार्य  प्रारम्भ  किया  गया  है  उसका  मैं  हादिक
 स्वागत  करता  हूं  t  लेफिन  देश  के  झम्दर  अनेक
 बीच  के  शौर  मध्य  के

 =
 भूभाग  है,  जो  बहुत

 पिछड़े  हुए  हैं  भ्लौर  जिन  की  बिला  ल  लाइनों  के
 अवरुद्ध  है,उनकी  झोर  भी  आपका  ध्यान  जाना  बाहिये
 था।  यह  देख  कर  दुख  होता  है  कि  जो  रेल  की  मार्गे
 इस  साल  प्रस्तुत  की  गई  है  शौर  जिन  को  मह  सदत
 स्वीकार  करने  जा  रहा  है  उन  में  मध्य  प्रदेश  की झूसहनीय
 उपेक्षा  की  गई  है।  जहां  पर  नई  रेल  लाइनो  के  निर्माण
 का  प्रावधान  है  वहा  पर  मध्य  प्रदेश  का  नाम  बिशकुल
 ही  झ्छता  रह  गया  है,  उसका  वहा  कही  नाम  ही  नहीं  है  :
 मध्य  प्रदेश  की  नई  रेल  लाइनों  के  निर्माण  का  जहा  तक
 प्रश्त  है  केवल  सर्वे  के  मामले  में  एक  लाइन  की  बात
 की  गई  है  ललितपुर  से  खजराहो  होते  हुए  सतना  रीवा
 शौर  सिधरौली  तक  जिस  के  लिए  में  उनको  धन्यवाद
 देता  ह  शौर  कहना  चाहता  ह  कि  यह  बहुत  ही  प्रशसनीय
 कदम  है।  मेने  पिछले  साल  बोलते  हुए  राज्य  पुनर्गठन
 झायोग  की  रिपोर्ट  का हवाला  दिया  था।  उसने  जब  मध्य
 प्रदेश  के  निर्माण  की  सिफारिश  की  थी  तो  स्पष्ट  रूप  से
 यह  भी  लिखा  था  कि  यह  बहुत  बड़ा  प्रदेश  होगा  धश्ौर
 बिन्ध्य  प्रदेश,  भोपाल,  पुराना  महाभारत  झौर  महाकौशल
 इन  चार  राज्योकों  मिला  कर  यह  प्रदेश  बनेगा  ।  यह  देश
 का  क्षेत्रल  के  हिसाब  से  सबसे  बड़ा  प्रदेश
 होगा  शौर  इस  वास्ते  यातायात  की  सुविधाये  यहा  प्रदाक
 म  की  गई  तो  इसके  प्रश्न  हल  नहीं  हो  पाएगे  जझौर  यह
 किसी  भी  हालत  में  झ्राधिक  प्रगति  मही  कर  पाएगा  शौर
 इसका  प्रशासन  चल  भी  नही  पाएगा।  इस  वास्ते  इसः
 झायोग  ने  भ्रपनी  रिपोर्ट  मे  लिखा  था  कि  इस  प्रदेश
 का  निर्माण  तो  किया  जाए  लेकिन  यहां  यातायात
 की  सुविधायें  प्रवान  करने  के  मामले  को  प्राथमिकता
 दी  जाए।  सबसे  पहले  बहा  बातायात  की  सुविधायें
 प्रदान  की  जाये  t  प्रदेश  तो  बन  सया  लेकिन  उस
 सिफारिश

 को  भुला
 दिया  भया  ।  कुछ  खास  रेलवें

 लाइनो  का  उल्लेख  है  कि  कह  रेलवे  लाइनें
 बनती  बाहियें  ।  जौर  खासतोर  से  उसमें
 लिखा  गया  था  शहडोल  विन्ध्या  प्रदेश  को  जोंडती
 हुई  सिगरौली  तक  !

 MR.  CHAIRMAN:  Please  conclude.
 I  have  got  a  large  number  of  speakrs.

 ी  यमुना  प्रशाद  शास्त्री  :  मैं  पिछडे  प्रदेशों  की
 बात  कर  रहा  हु  -  इसलिये  मैं  कह  रहा  था  कि  खास-
 तौर  पर  उल्लेख  है  कि  विन्ध्य  प्रदेश  का  जो  पश्चिमी
 हिस्सा  है  उसको  पूर्वी  हिस्से  से  मिला  देता  चाहिये  ।
 शौर  इस  बात  को  पूरा  करने  के  लिये  मन्नी  महोदय  ने
 पिछले  साल  खलितपुर-मिगरौली  तक  की  रेलवे  लाइन
 के  सर्वेक्षण का  प्राषधान  किया  था।  लेकिन  ऐसा  लगता
 है  कि  यह  सर्वेक्षण  बहुत  दिलों  तक  अलता  रहेगा  t
 क्योकि  इस  कार्य  के  लिपे  313  लाख  का  प्रावधान
 किया  गया  था,  लेकिन  हमें  बुख  है  कि  केवल  230
 लाख  ह  ही  खर्च  किया  गया

 &
 जबकि  3:3  लाख

 सर्वेक्षण  में  खर्ल  होना  था।  हस  गति  से  महू  कार्य  कद  तक
 पूरा  होगा  ।.  oe
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 MR.  CHAIRMAN:  You  will  have  to

 conclude  now.  I  will  have  to  call  the
 next  speaker.

 श्री  यमुना  प्रसाद  शास्त्री  :  मेरा  निवेदन  है  कि
 यह  काये  980  4  पूरा  कर  लिया  जाये  और  इसका
 निर्माण  कार्य  सतना  से  रीवाखंड  तक  प्रारंभ  कर  दिया
 जाये  t  सर्वेक्षण  में  प्रगति  नहीं  हो  रही  है,  इसको  पूरा
 किया  जाये  ताकि  वहां  की  जनता  की  भ्राकांक्षायें  पूरी
 हों  और  वहां  की  श्रौद्योगिक  प्रगति  हो  ।

 इसी  तरह  से  झाबुआ  से  दोहद  तक  की  रेलवे  लाइन
 का  निर्माण  किया  जाये  और  बस्तर  जिले  में  भी  रेलवे
 लाइनों  का  निर्माण  कार्य  हाथ  में  लेने
 के  लिये  प्राथमिक  कार्यवाहियां  को  जाएं  ।

 MR.  CHAIRMAN:  Flease  resume
 your  seat.  Shri  Dhirendranath  Basu.  I
 have  called  the  next  speaker.  Your
 speech  is  not  being  recorded.

 SHRI  DHIRENDRANATH  BASU
 (Katwa):  Madam,  Chairman,  the  Mi-
 nister  in  his  speech  referred  to  the  im-
 provement  in  the  services  of  the  rail-
 ways.  I  :nust  say  that  improvement  in
 the  services  of  the  railways  has  not
 been  possible  mainly  que  to  the  ineffi-
 ciency  of  the  Railway  Board.  Last
 year  we  have  spent  over  Rs.  20  crores.
 This  year  the  amount  has  been  in-
 creased  to  Rs.  22  crores.  The  members
 of  the  Railway  Board  have  got  a  num-
 ber  of  staff—Private  Secretary,  Deputy
 Private  Secretary,  Assistant  Private
 Secretary,  Personal  Assistant,  Second
 Personal  Assistant  and  so  on  and  80
 forth.  They  are  increasing  their  per-
 sonal  staff  like  anything.  I  must  say
 that  instead  of  looking  after  the  wel-
 fare  of  the  people,  they  are  looking
 after  themselves.

 If  you  lock  at  the  wagon  position,
 there  are  still  over  4,000  wagons  lying
 rotten  in  the  Standard  Wagon  and
 other  factories.  In  spite  of  repeated
 reminders  by  Coal  India  Limited  and
 the  Energy  Minister  to  the  railways,  the
 different  Ministries  are  not  getting
 enough  wagons  for  transport  of  coal.
 As  a  result,  there  has  been  a  set  back
 in  the  preduction  of  consumer  goods.
 I  do  nct  want  to  elaborate  that  point.
 You  are  saying  that  about  50  per  cent
 of  the  capacity  of  almost  all  industries,
 not  only  public  undertakings,  is  not
 being  utilised  due  to  shortage  of  power,
 but  the  Energy  Minister  says  that  due

 to  want  of  wagons,  he  cannot  sup-
 ply  it  to  Government  undertakings,  he
 Heavy  Engineering  Corporation  and
 other  big  undertakings.  Now  their
 capacity,  has  gone  down  to  35  per  cent,
 That  is  mainly  due  to  shortage  of
 wagons  as  asserted  by  the  Energy  Mini-
 ster  on  the  floor  of  the  House.

 You  will  remember  that  the  hon.
 Minister  was  good  enough  to  assure  the
 House  last  year  that  linesmen  at  the-
 railway  crossings  would  be  provided
 better  facilifies,  but  no  facility  has  yet.
 been  provided.  There  are  still
 crossings  which  are  not  manned,  as  a
 result  of  which  accidents  are  occurring
 very  often,  and  the  properties  of  pas-
 Sengers  are  being  taken  away,  looted.
 There  is  no  protection  of  the  life  and
 property  of  passengers.  It  is  the  duty
 of  the  Railway  Protection  Force  to
 protect  them.  Are  they  doing  their-
 duty?  They  are  not  doing  their  duty.

 In  the  Budget,  the  Minister  has
 been  good  enough  to  provide  a  larger
 sum  for  the  Railway  Protection  Force,
 but  they  are  not  protecting  the  life  and.
 property  of  passengers.  You  will’  cer--
 tainly  remember  that  in  the  accidents
 in  the  last  four  years,  properties  of
 many  passengers  were  looted,  some  of.
 them  had  to  lose  their  lives.  What  is.
 the  Railway  Protection  Force  doing?
 What  is  the  efficiency  they  have  shown?"
 No  efficiency.

 As  I  have  already  pointed  out,  4,300”
 wagons  are  rotting  in  the  different’
 wagon  factories.  What  is  the  Railway
 Board  doing?  What  are  the  Generat
 Managers  doing?  Unfortunately,  their-
 Salaries  are  increasing  day  by  day,
 whereas  the  salaries  of  the  linesmen->
 could  not  be  increased  even  by  a  rupee,
 The  linesmen  at  railway  crossings  are
 working  for  48  hours  a  day.  They:
 come  from  long  distances,  but  quarters
 and  housing  allowances  are  not  being
 provided  to  them,  whereas  the  General
 Manager  and  other  big  officers  are
 getting  palatial  houses,  adequate  hous-
 ing  allowance  and  other  amenities.
 That  is  why  I  have  said  that  in  spite  of
 the  good  wishe  and  assurances  of  our

 ‘Railway  Minister;  these  bureaucrats
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 stand  in  the  way  of  the  improvement
 of  the  railway  services.

 Government  started  work  on  the
 Metropolitan  Transport  Project  about
 five  years  ago,  but  the  progress  is  very
 slow.  The  project  is  to  cost  Rs.  250
 crores,  but  the  Minister  in  charge  has
 been  pleased  to  allocate  only  Rs.  5
 crores  for  this,  and  Rs.  4  crores  or  80
 for  the  tube  railways.  If  we  go  on  in
 this  way,  how  long  will  Government
 take  to  complete  the  project?  They
 will  take  25  years  to  do  it.

 About  the  circular  railway;  in
 Calcutta,  the  Government  of  West
 Bengal  have  written  time  and  again,
 and  they  have  requested  the  Railway
 Minister  to  accommodate,  but  noth-
 ing  has  been  provided  for  in  the
 Budget.  This  is  very  unfortunate.

 I  would  like  to  quote  from  the  5th
 Report  of  the  Railway  Convention

 sCommittee:
 “50  per  cent  of  the  outlay  on

 capital  works-in-progress  other
 than  those  pertaining  to  strategic
 lines,  Northeast  Frontier  Railway
 (Commercial),  ore/lines,  Jammu-
 Kathua  and  _  Tirunelveli-Kanya-
 kumari-Trivandrum  lines,  New
 Lines...”
 Some  of  these  lines  are  unremu-

 nerative.  With  due  regard  to  the
 Members  of  the  Railway  Con-
 vention  Committee,  I  would
 like  to  say  that  I  could  not  under-
 stand  how  they  could  tell  like  this.
 The  Northeast  Frontier  Railway  is
 on  the  border  and  that  connects  the
 West  Bengal  main  land  to  Dar-
 qeeling,  that  goes  through  the
 borders.  Bangladesh  is  on  the
 border,  Tibet  is  on  the  bor-
 der  and  Nepal  is  on  the  border.  In
 such  cases  sufficient  funds  should  have
 een  provided  for  extension  of  these
 lines.  TI  would  like  to  point  out  to
 the  Railway  Minister  how  the  How-
 rah-Emta  Railway  was  taken  over  by
 ‘the  Government.  Assets  worth  crores
 of  Rupees  are  lying  idle  and  are  now
 mot  being  utilised.  May  I
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 request  the  Railway  Minister,  through
 you,  Madam,  to  look  into  the  matter
 and  extend  the  line  without  ang  fur-
 ther  delay?  Otherwise  most  of  the
 assets  would  go  out  of  our  hands,  That
 is  what  is  happeneing  there.  I  believe
 that  the  Railway  Minister  will  not
 depend  on  the  report  of  the  bureau-
 crats,  I  have  gone  through  the  4th
 Report  of  the  Railway  Convenfion
 Committee  also.  It  is  really  surpris-
 ing  that  some  of  the  comments  are
 exactly  the  same.  For  instance,  para
 37  of  the  5th  Report  is  exactly  the
 same  as  in  para  6  of  the  4th  Report.

 Regarding  new  lines,  they  have  pro-
 vided  some  money  for  some  new  lines.
 The  survey  work  of  new  line  from
 Burdwan  to  Monteshoal  has  been  done
 a  few  years  ago,  but  nothing  has  been
 done  and  no  funds  have  been  provi-
 ded.  The  survey  work  of  the  line  from
 Katwa  to  Monteshwar  and  already
 been  done  and  the  matter  has  been
 hanging  in  the  balance  for  the  last  ten
 years.  It  is  really  unfortunate  that
 our  esteemed  friend,  who  is  a  capable
 Minister,  could  not  do  anything  in  this
 regard.  What  are  these  officers  doing?
 They  are  sitting  idle  at  the  cost  of  the
 low-paid  workmen  who  have  been
 working  day  and  night.

 The  electrification  of  the  ling  from
 Katwa  to  Bandal  hag  not  been  taken
 up.  The  survey  is  being  done  agein
 and  again  and  crores  of  rupees  have
 been  spent  on  survey  work.  But  the
 net  result  is  ‘nil’.  I  would  request  the
 hon.  Minister  to  look  into  this  matter
 personally  and  see  that  the  work  is
 commenceg  immediately.

 With  regard  to  the  fate  of  several
 thousand  workmen  working  at  cros-
 sings  who  have  no  _  residence  to  live,
 who  are  coming  from  distances,  I
 believe,  the  hon.  Minister  will  try  to
 give  his  most  sympathetic  considera-
 tion  to  this  matter  and  set  apart  some
 amount  for  providing  amenities  to
 them  and  increasing  their  salaries  and
 80  on,

 With  these  words  conclude,
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 भी  हुरौशेकर  महाले  (मालेगांब)  सभापति
 महोदया,  श्रार्पनें  जो  बोलने  का  भवसर
 प्रदान  किया  उसके  मैं  ग्रापका  बड़ा  आभारी
 हूं  में  पहले  भी  दो  तीन  बारे  रैले  की  भनुदानो
 पर  ओल'  चूका

 क्
 झाज  फिर  बोलने  का  समय

 से  देखें  सेंतो  में  कष्ट  में
 हू,  लेकित  बड़े  दिल  से  देखने  परखुशीमे  हूं  1
 झाविभमजातियों,  पिंछडें  बगो  कीआर  हमारे  रेल
 मलरी  तंथा  जनता  सरकाएं  का  ध्यान  गया  है
 शौर  वे  उन  बारे  में  सोचते  है  लेकिन  मेरे
 निर्याचन  क्षेत्र,  जोकि  एक  बैकवर्ड  एरिया  है,  बहा
 पर  रेलवे  का  काम  भ्च्छी  तरह  से  नहीं  हो  रहा
 है।  मेरा  सुझाव  है  कि  मनमाड  मालेगांव  नरशना
 तथा  नासिक  पेट  बलंसाड  की  नयी  रेल  लाइनों
 का  सिर्माण  किया  जाये  |

 मेरा  निवेबत  हैं  कि  नासिक  एक  बड़ा  शहर
 है,  वहा  पर  हवाई  डडा  है,  केनीय  सरकार का
 जोद  छापने  का  प्रेस  है,  बह  एक  ओऔ्रौद्योगिक
 शहर  है  लेकिन  वढ़ा  का  रेलवे  स्टेशन  झप्रेज  काल
 से  प्रभीतक  वैसा  ही  बना  हुआ  है,  उसमें  प्राजतक
 किसी  प्रकार  का  कोई  परिवतेन  नहीं  किया  गया
 है।  उस  स्टेशन  को  बढ़ाने  के  बारे  मे  कभी  विचार
 नहीं  किया  गया।  उस  स्टेशन  को  बढ़ाना  बहुत
 जरूरी  है

 किसानीं  के  बारे  में  मत्री  जी  बौर  जनता
 सरकार  बहुत  सोचती  है  लेकिन  किसानों की  जो
 पैदाबार  है-प्याज,  केला,  प्रगूर  तथा  प्रन्य  चीजे-
 उनकी

 द्
 के  लिए  रेलवे  के  वैगन  बहुत  कम

 सिलते  हैं।  मेश  सुझाव  है  इसके  लिए  ज्यादा
 से  ज्यादा  रेलवे  के  हैग  उपलब्ध  किए  जाने
 चाहिए  Y

 इसी  तरह  से  मेरे  बुछ  अन्य  छोटे  छाटे  सुझाव
 है  जिनपर  मत्ती  जीकों  गौर  करना  जाहिए  ।
 पचवटी  गाड़ी  द्राइबल  क्षेत्र  मे  कलती  है,  उसमें
 डिब्बे  बहुत  कमर  है,  डिब्यों  को  सलया  बढ़ाई  जानी
 लाहिए।  मेरा  सुझाव  है  कि  नासिक  चूंकि  श्रौद्योगिक
 क्षेत्र  में  बहुत  बढ  गया  है,  बहां  पर  द्राफिक  बहुत
 चढ़े  गया  है  इसलिए  और  ज्यादा  ह... ह  का

 od  लेकिन  वहां  पर  प्याज  की  बहुत  बड़ी  मड़ो
 है।  मेरा  सुझाद  है  कि  मनसाइ  से  अम्धई  जो
 गाडी  चलती  है  उसको  पंचवटी  में  दो  मिनट

 लिए  रोकतें  की  व्यवस्था  होती  चाहिए  इसी
 मनमाद'

 गा  हो  का
 2  जेद

 | हमेशा  बन्द  ही  रहता  है  ।मेरा  सुझाव
 एक  आदमी  अर  प्रधिक  रखकर

 *

 द

 तरहू

 ि

 4

 क्योंकि
 क्

 27  हि
 सा  थ

 =
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 न्यायहूगरी  से  दो  मिनट  टठहराने  कौ  व्यवस्था
 की  बावे ।

 पिछले  साल  मैंने  केलो  की  टुलाई  के  बारे
 में  मलरी  जी  का  ध्यान  प्राकुष्ट  किया  था,  मज्नी
 जी  वहाँ  पर  स्वमं  शए  धौर  उसके  किराए  में
 उन्होंने  कुछ  कमी  कर  दी  है  जिसके  लिए  में
 उनका  छन्‍्यंबाद  देता  है,  1

 महाराष्ट्र  स्टेट  परिवहन  मंडल  ने  रेलवे
 के  पास  साढे  तीन  करोड़  की  मांग  रखी  है,  जिसपर
 लोकसभा  में  पहले  ही  बहम  की  जा  चूकी  है,
 मेरा  निनेदन  है  कि  उसका  जल्दी  से  जल्दी  पूरा
 किया  जाये।  इसके  साथ  ही  मेरा  सुझाव  है  कि
 रेलवे  मे  आ्रादिभदातियो  के  20  प्रतिशत  काठ
 को  जल्दी  में  जल्दी  पूरा  कया  जाये  |  साथ  ही
 में  ने  जिन  दो  रेल  लाइना  कासुझाव  दिया  है
 उसपर  शीघ्र  ध्यान  दिया  जाये  1  यही  मेररुछ
 सुझाव  है  जिनपर  मत्नी  जी  ध्यान  देने  का  कष्ट
 कर  धन्यवाद

 *SHRI  NANDI  YELLAIAH  (Siddi-
 pet):  Madam  Chairman,  it  38  unfor-
 tunate  that  in  the  new  Railway  bud-
 get  proposed  by  the  hon.  Minister  for
 Railways,  there  78  not  even  a  single
 line  being  teken  up  in  Siddipet  Con-
 stitutency  of  Medak  District,  Andhra
 Pradesh  For  the  first  time  I  was
 elected  to  this  august  House  from
 Siddipet.  Parliamentary  Constituency
 with  a  majority  of  1,74,000  votes  in  a
 by-election  So  at  my  sacred  duty
 to  put  before  the  House  the  wishes  of
 my  people.  Madam,  not  only  myself
 but  the  people  of  this  country  will
 utterly  disagree  with  the  views  of  hon.
 Minister  of  Railways  Such  impor-
 tant  centres  in  Andhra  Pradesh  as
 Siddipet,  Gajwal,  Medak  and  Sanga~
 reddy  have  not  yet  been  connected  by
 taitway  lines.

 Even  after  30  years  of  Independence
 it  is  a  pity  that  even  a  single  new  line
 hag  come  up.  As  one  Member  has
 stated  earlier  in  the  present  Railway
 budget  proposed  by  Prof.  Dandavate,
 taking  up  of  many  new  raflway  lines
 ig  given  prominence,  In  this  connec-
 tion  'l  hunibly  requédé  the  hon.  Minis-
 tet  for  Railways  to  tdke  up  the  matter
 of  lirling  Sid@ipet  in  Andhra  Pra~
 desh  with  the  rest  by  Railways.  मं

 lg fl  es  निन

 एक्सप्रेस को

 delivered  in  Telugu.
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 hope  he  will  consider  the  request
 sympathetically.

 The  Railway  crossang  in  Twin  cies
 especially  at  Begumpet,  Malkajgixi,
 Sitaphal  mandi  are  causing  consider-
 able  trouble  to  the  traffic  who  travel
 by  road  Because  of  the  closure  of
 these  crossings  peopls  like  imdustrial
 workers,  Government  employees,  busi-
 ness  men  etc.  are  finding  it  too  diffi-
 cult  to  be  present  in  the  places  of
 their  work  in  time.  Madam,  one  more
 thing  I  want  to  bring  ६0  the  notice  of
 hon  Munister  is  that  though  the  Bubi-
 nagar  line  has  been  sanctioned  much
 earlier,  to  this  day  work  has  not  been
 taken  up  Also,  on  this  line  there  is
 a  famous  pilgrimage  centre  dedicated
 to  Lord  Lakshmi  Narasimha  Swamy.
 Pilgrims  in  thousdridg  ‘visit  ‘this  shrine
 evety  week  end.  On  the  way  to  this
 shrnne,  we  find  8  or  6  railWay  cross-
 mgs  which  cause  considerable  hard-
 ship  to  the  pilgrims  ‘When  we  bring
 it  ts  the  nofice  of  the  State  Govetn-
 ment,  they  say  that  they  876  nét  res-
 ponsible  and  when  we  approach  the
 Centre,  they  throw  the  blame  on  to
 the  State  So,  I  sincerely  request  the
 Governnient  not  to  muddle  up  the
 issue  but  to  take  appropriate  steps  to
 see  that  the  pilgrims  do  ndt  suffer  be-
 care  of  this  incetvenience

 Then  coming  to  the  problems  pf  the
 workers  there  are  mapy.  One  such
 33  a  housing  problem  after  their  re-
 darement,  At  the  time  of  retirement
 these  railway  workers  are  asked  9
 vacate  the  quarters  they  ogcupy,  The
 industrial  workers  in  my  State  are
 given  preferente.in  aligtment  of  the
 houses  on  hivespurchase  basis,  huilt  by
 ‘the  State  Government  with  Central
 assistance:  Eyen  the  railway  workens
 must  algo  ‘be  giyen-the  same  facility.
 When  the  workers  retire  after  serving
 the  Railways  for  25  to  30  years,  they
 must  at  least  have  g  house  -of  their
 own,  -It  is  not  proper.  te  throw  them
 out-pn:  te-the  stregts-  after  retirament.
 So  the  Government  must  find  same
 ways  to  provide  them  with  houses.
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 Another  thing  that  ३  w:  like  to
 paint  out  is  that  of  pro  aile-
 quate  train  for  the  growing  no.  pf  pas-
 sengers.  With  the  ever  growing  popu-
 lation,  there  is  an  ever  increase  in  the
 passengers  .who  travel  by  train.  For
 that  we  must,  also  bave  8  growing
 number  of  trains,  The  A.P.  Express
 which  starts  from  New  Delhi  at  7.00
 am  yeach  Hyderabed  the  next  morn-
 ning.  But  this  train  leaves  Hyderabad
 at  .45  hours  P.M.  and  reaches  Delhi
 the  next  afternoon.  Instead  the  train
 will  be  more  convenient  not  onty  for
 MPs  but  also  to  othetrs,  if  it  Iéaves
 Hyderabag  by  7.00  am.  In  addition
 to  attend  fo  the  Parliament  sessions,
 the  Members  also  have  to  visit  thelr
 respective  constituericies  to  acquaint
 themselves  with  the  problems  of  their
 people.  I  hope,  the  hon.  Minister  will
 change  the  timings.  And  also  this  A-P.
 Express  which  is  at  present  a  bi-week-
 Ty  one  must  be  converted  to  a  tri-
 weekly  one  Then  I  plead  with  the
 Manistry  to  start  doing  the  reservations
 just  before  l5  days.  Now,  even  if  we
 approach  5  days  earlier  for  any  re-
 servation,  they  say  that  the  reserva-
 tions  are  over.  But  you  can  see  the
 Conductor  booking  many  vacant  seats
 in  the  train  So  a  lot  of  malpractice
 is  at  present  going  on  in  the  name  of
 reservation  So,  ig  you  restrict  re-
 sérving  the  seats  only  8  days  in
 advance,  I  think  there  won’t  be  any
 scope  for  malpractice.  I  hope  the  hon.
 Minister  would  look  into  ali  the  points
 that  I  have  mentioned.

 Madam,  |  would  like  to  speak  9  few
 words  in  Hindi  now,

 aa

 it
 के  बाद

 नही;  है  |  मैं  भपने  रेल  मंत्री,  प्रो  मध,

 बिच

 द

 प्रस

 ्

 ह
 ह... .उ

 -कर्िदाई  पोती  है  स  (मैं,  भेस
 अ  प्र ह...  हैं?  3३84  का  जिस  ‘  read
 चुन  कर  झावा  है,  एक  लावा  7  Sa
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 से  जीत  कर  में  भाया  हुं  भौर  मैं  समझता  हूं
 कि  जनरल  इलेक्शन्स  के  बाद  भारत  के  अन्दर
 किसी  व्यक्ति  को  इसने  मिग  बोट  नहीं  मिले।
 जिय  हम्  ये  में  इतनों  मेजारिंटों  मे  जीत  कर
 पा  qy  घन  कर  प्राया  ड  उस  के  लिए  मेरा
 ब्तब्य  है  कि  में  $छ  कह  1  हिन्दुस्तान  के  प्राजाद
 होने  के  बाद  भी  भाज  बहा  पर  रेल  मार्ग  नही  है
 और  वह  एक  पिछडा  हुआ,  बेकबद  हल्का  2
 इसलिए  मैं  श्राप  के  माध्यम  से  रेल  सन्नी  जीसे
 ईर्बबेस्ट  करूंगा  कि  वे  बहा  की  जनता  की  सुविधा
 के  लिए  रेल  मार्ग  दें।  इतना  कहते  हुए  में  मत्री
 जी  से  निवेदन  करूगा  कि  मे  वहां  रेल  की
 सुवधाए  दे  1

 MR.  CHAIRMAN:  You  have  taken
 more  time....Speaking  in  two  lan-
 guages  does  not  mean  _  translating
 your  own  speech.

 Shri  Syed  Murtuza—absent.

 Shri  Shri  Krishna  Sinha—also  not
 here.

 Shri  Ram  Kanwar  Berwa.

 भी  राम  कवार  बेरा  (26)  सभापति
 महोदया,  रेल  वी  जी  ने  जा  इस  बद  का  नपे,
 का  बजट  रखा  हे,  में  उस  का  रबागत  करता
 हू,  भौर  रेलबे  मागों  का  समर्थन  करता  हू  t
 इस  के  साथ  साथ  रेल  मत्री  महादय  ने  हन  दो
 सालो  के  जसता  शासन  में  जितनी  भी  कलने  की
 समस्या"  थी,  उन  को  समझने  श्रौर  उन  को  हल
 करने  में  और  रेनय  कर्मचारियों  को

 ि
 पहचाने

 में  और  उन  की  कटिनाइयो  को  दूर  मे
 जो  कार्यकुशलता  दिखललाई  है  उस  की  सराहना
 किये  बगैर  में  नहीं  रह  सकता  |

 इसे  के  साथ  ही  साथ  रेलों  में  पानी  की
 सुविधा  और  ह्विलीय  देणी  में  गह्टी  बगैरट  लगाने
 की  जो  बात  रेल  मत्री  जी  की  है  भौर  उसके
 लि!  जो  बजट  बना  कर  पेश  किया  है  उसको
 We  साले  करत  की  बात  कहों  है  उसका  मै
 स्वागत  करना  हूं  Y

 पढ़ले  तीन  साल  सक  की  उसा  क ेबच्चो  का  किराया
 माफ  था।  झझब  उसको  बढ़ा  कर  झापने  पांच  साल  तक
 के  बच्चो  का  किराया  माफ  कर  दिया  है।  यह  झापने
 शक  स्वागत  योग्य  काम  किया  है|  हमारे  भारत  में
 यह  ी  ध्ापने  एक  जीती  जागती  मिसाल  पेश  की  है
 कि  अच्चे  से  ले  कर  बूड़े  तक  के  लोगो  की  यातायात
 की  सभस्याप्रों  का  आपने  ध्यान  रखा  है  दीर  उसकी
 सुख्च-सुविधाशों  पर  ध्यान  दिया  है  ।

 इस  के  साथ  ही  साथ  मैं  कहना  भाहता  हूं  कि  हमारे
 चास  रेल  कम  भारियों  की  इस  प्रकार  की  शिकायतें  शाती

 रहती  है  जो  कर्मचारी  बहुत  ईमानदारी  और  मेहनत
 से  रेलवे  की  सेवा  करते  है,  श्लौर  जिनको  किसी  प्राइगरेट
 मामले  में  सजा  हो  जाने  पर  नौकरी  से  हटा  दिया  जाता
 है  उनकी  तख्वाहू  पौर  प्रलाउसिज  रुके  पड़े  रहते  हैं  ॥
 उनका  भुगतान  समय  पर  नही  होता  है  t  मैं  चाहता  हूं
 कि  रेल  मत्री  जी  इस  तरह  की  समस्याशो  की  ओर
 ध्यान  दे  ।  जिन  कर्मचारियों  ने  प्रपने  सेवा  काल  में
 रेलवे  की  तन-मन  से  सेवा  की  है  भ्रगर  थे  किसी  प्राइवेट
 मामले  में  सजाबयापता  है  ता  उनके  पैसे  और  झलाउ-
 सिज  जो  है  वे  उनको  जल्‍दी  से  मिश्र  जाया  करें।  ऐसे
 बहुत  से  लोगो  की  शिकायतें  मेरे  पास  भाती  रहती  है  जो
 कि  बढे  हैं  प्रौर  जिनके  यहा  कमाने  वाला  कोई  नही  है
 उनके  बारे  में  जब  रेल  विभाग  को  लिखा  जाता  है  तो
 जो  जवाब  नीचे  से  बन  कर  ऊपर  जाता  है,  उसी  के
 अनुसार  कार्यवाही  होती  है  ।  मज्नी  जी  को  उनके  आरे
 में  गहराई  से  साचना  चाहिये  |  अगर  कोई  अ्रपराष्री
 है  या  भनुशासन  हीन  है  तो  उसकी  बात  ललग  है  लेकिन
 जिसके  तन-मन  रेलवे  की  सेवा मे  अपित कर  दिया  है. उनके

 ्र
 में  तो  शीघ्रता  से  कार्य  वाही  होनी  चाहिये  ।

 साननीय  मंत्री  जी  मे  नयी  रेल  लाइनों  को  बिछाने
 का  बहुत  कम  ही  जिक्र  किया  है!  इस  मामले  में  लोगों
 को  जतता  सरकार  से  बहुत  श्राशाए  है  -  लेकिन  मैं  इस
 बात  को  मानता  हू  कि  जनता  शासन  के  दो  सालों
 मे  ही  सारी  समस्याभो  का  समाधान  नहीं  हो  सकता
 है  i  लेकिन  सभापति  महोदया,  मैं  आपके  माध्यम  से
 मती  महोदय  को  याद  दिलाना  चाहूगा  कि  भारतवर्ष
 में  कई  क्षेत्र  ऐसे  है  जहा  से  पिछले  कई  सालो  से
 प्रपोजिशन  के  मेम्बर  चुन  कर  भाते  रहे  हैं।  झब वे.
 सत्तारूढ़  दल  में  है  ।  बे  जिन  इलाकों  से  चुन  कर
 भाये  है  वे बहुत  पिछड़े  इला्क  है।  वहा  रेलो  का  प्रभाव
 है।  क्‍या  अब  भो  दे  क्षेत्र  श्राप  से  यह  आशा  नहीं  रखें
 कि  उनके  यहा  रेल  लाइने  विक्रायी  जाए  ?  मैं मलनी  जी
 से  प्रार्थना  बरता  ह  कि  वे  इस  तरफ  ध्यान  दें  ।  मेरा
 क्षेत्र  टोक  है।  उस  टोक  जिले  में  कोई  रेलवे  लाइन  नही
 है  1  मैं  पिछले  दस  सालो  में  इसके  बारे  में  मांग  करता
 चला  झा  रहा  है  1  सवाई  माधोपुर  से  हा  कर  रेल  लाइन
 निकल  जाती  है  वहा  नही  जाती  है।  मेरा  निवेदन  है  कि
 बहा  पर  मती  जी  रेल  लाइन  देने  की  कृपा  करे  ।  टोक
 में  भ्रभी  हमारे  प्रवास  मत्री  श्री  सिकन्‍्दर  बख्त  और
 पाकिस्तान  के  राजदूत  गये  थे  1  उन्होंने  कहा  कि  राजा-
 महाराजाधो  के  जमाने  में  वह  एक  छोटी  सी  स्टेट  थी,
 तब  तो  पिछड़ा  हुभा  एरिया  था  लेकित  झग  तो  उसका
 विकास  होना  चाहिये  fn  वहा  बहुत  से  मुमलमान  भौर
 शेड  यल्ड  कारटस  के  लोग  रहते  है  -  क्षय  भी  उस  पिछड़े
 क्षेत्र  की तरफ  ध्यान  नही  दिया  जा  रहा  है।  मे  मानतीय
 मत्री  से  मिवेदन  करूगा  कि  वे  उस  क्षेत्र  मे  रेल  लाइन  देने
 की  क्रपा करे  -  आशा है  मली  जी  शीघ्र ही  टोंक  को
 रेलने  लाइन  से  जोड़ेंगे  ।

 दूसरे  कोटा  से  भ्रजमेर  तककी  रेलवे  लाइन  की  बहुत
 लम्बे  समय  से  मांग  की  जा  रही  थी  भवधमंत्री
 महोदय  ने  कोटा  को  वाया  बंदी  से  चित्तोड़गढ़  सिलाने
 की  जो

 दं
 इस

 थ
 की  है,

 ०३२२० करता
 ड्

 चाहता  हु  कि  यह  लाइन  हुए,
 देवड़ी  1  को  जोडते  हुए  अजमेर  तक  जाए  ॥वेवडी
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 केकंडी  एक  बहुत  झच्छी  जगह  है  प्रौर  लोकनायक
 जयप्रकाश  नारायण  भी  वहां  जेल  मे  रहे  है।  जितने
 भी  सर्वोदयी  नेता  है  हिन्दुस्तान  के  तथा  दूसरे  बड़े  बड़े
 नेता  हैं  बे  देवली  से  वाकिफ  हैं,  भौर  जाबे  पहचाने
 है।  यह  बहुत  मशहूर  जगह  है।  बूदी  से  देवली  वाया

 भजेर  तक  एक  लाइन  दी  जानी  चाहिये  ।

 तोडा  राय  सिह  लाइन  को  आगे  बढ़ाया  जाता  चाहिये
 ताकि  उस  लाइन  का  बाटा  पूरा  हो  सके  -  जयपुर  तोड़ा
 राय  सिह  गाडी  सुबह  और  शान  चलती  थी।  इसको
 कोयले  की  कमी  के  कारण  बन्द  कर  दिया  गया  है
 मेरा  निवेदन  है  इस  रेल  को  भी  जल्दी  से  जल्दी  चाल
 किया  जाना  चाहिये  ।

 रैलो  में  जो  चोरियां  होती  थी  जनता  पार्टी  से  भाने
 के  बाद  उनमें  बहुत  कमी  खाई  है।  पहले  जो  इननी
 आजरिया  होती  थी  उसका  कारण  यह  था  कि  जा  चोरी
 करने  वाले  लोग  होने  थे  उनकी  कसी  एम०  एल०  ००
 याएम०  पी०  दगै  रह  से  मिली  भगत  रहती  थी  उनके  यहा
 बिशेष  भाना  जाना  रहता  था  भौर  ने  लोग  गिरोह  बना
 कर  चोरियां  करते  रहते  थे  और  लाखो  रुपये  वा  इस
 तरह  से  रेलो

 की  मु
 कसान  होता  था।  उस  में  कमी  जाई

 है  जो  एक  प्रश  बात  है  ।

 जयपुर  से  भ्रहमदाबाद  लाइन  को  अप  बडी  लाइन
 करने  जा  रहे  है।  लेकित  इम  काम  में  बडी  डिलाई  प्राप
 बरत  रहे  है  ।  पिछले  बजट  में  बहुत  जोश  के  साथ  प्रौर
 अभिमान  के  साथ  झापने  बहा  था  कि  हम  इसको  जल्दी
 करने  जा  रहे  है।  सेकित  हम  बार  झापने  इस  बात  को
 उस  जोश  फे  साथ  नहीं  कहा  है  और  कोई  प्राश्वासन
 झापने  नही  दिया  है  जिससे  यह  भ्राशा  वध  सके  किक
 साल  में  दिल्‍ली  से  वाया  जयपुर  होते  हुए  भ्रहमदाबाद
 तब  लाइन  बडी  लाइन  हो  जाएगी।  मैं  प्रार्थता  करता  है
 कि  इस  काम  में  श्राप  शीघ्रत।  लाए  +

 झाजादी  मिलने  के  बाद  राजस्थान  का  रेल  लाइनो
 के  मामले  में  दूसरे  प्रान्तो  की  भ्रपेक्षा  बहुत  कम  ध्यान  रखा
 गया  है।  झगर  भाप  दूसरे  राज्य!  में  बिछी  रेल  लाइनों
 को  देखें  प्रौर  राजस्थान  मे  बिछो  लाइनों  को  देखे  तो
 झाप  इसी  निष्कर्ष  पर  पहुचेंगे  कि  राजस्थान  पर  कोई
 ध्यान  नहीं  दिया  गया  है  1  राजस्थान  के  पिछड़े  होने
 का  भी  यही  एक  मुख्य  कारण  है।  राजस्थान  में  विकास
 ी  बहुत  भारी  गुजाइश  ह।  प्राप  उसकी  शोर  ध्यान
 बें।  हम  लोग  भापके  साभ  हैं।  होटलों पर  करोड़ो  रपया
 बाच  होता  है।  लेकिन  रेलो  मे  सुख  सुविधाये  प्रदान  करने
 की  तरफ  महुत  कम  ध्यान  दिया  जाता  है।  रेलो  में
 लोगो  को  रोजगार  देने  की  भी  बहुत  श्रधिक  क्षमता  है।
 इस  वास्ते  रेलो  के  लिए  भाप  भारत  सरकार  से  ज्यादा
 मे  ज्यादा  पैसे  की  मांग  करें।  बमोय  होटलो  पर  खर्च
 करने  के  मई  लाइतो  पर  खर्च  करने  के  बास्ते  भ्राप  भारत
 सरकार पर  दबाव  दालें,  हम  झपके  साथ  हैं।  ऐसा  ग्रापने
 किसा.  सो  हम  प्रापको  बहुत  बहुत  धन्यदाद  देंगे  4

 रेजों  में
 अनु

 सूचित  जातियों  जौन  जनजातियों का
 कोटा भी  पूरा  किया  जाना  चाहिये  t  बह  हैट
 हुमा है।  प्रापने  कहा  है  कि  इस  कोटे  को  पूरा
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 के  लिए  झाप  ठोम  कदम  उठा  रहे  है  ।  इससे  आशा  बंधती
 है  कि  इन  लोगो  का  अवश्य  कल्याण  होगा  ।  जो  क्लास

 i  शौर  क्नास  2  की  सेवायें  है  उनके  बारे  में  यह  कहा
 जाता  है  कि  इन  जोगो  को  नहीं  लिया  जा  सकता  है
 क्योकि  इनके  नम्बर  भ्च्छे  नही  होते  हैं  7  लेकिन  इसके
 कारण  का  भी  भ्रापको  देखता  चाहिये  ।  उनके  वास्तें
 पढ़ने  की,  शिक्षा  की,खाने  पीने  की  अच्छी  सुविधा  नहीं
 है।  झगर  बही  हालत  रही  तो  सो  साल  में  भी  ये  लोग
 नयों  के  बराबर  नहीं  भा  सकेगे।  रेल  सेवाधों  में
 अनुसूचित  जातियी  के  लोग  कितनी  कुशल  सेवा  कर
 सकते  है  उतनी  कुशल  सेब!  न्य  लोग  नही  कर  कते
 है  ।  इस  वास्ते  झनुशुचित  जातिया  के  लोगो  की  ज्यादा
 से  ज्यादा  भरती  रेलो  में  हानी  चाहिये  ।  रेलो  मे  जो
 मशीनरी  का  काम  है  या  ड्राइवरी  का  काम  है  य।  अन्य
 इस  तरह  के  काम  है  हंन'  कामी  को  थोड़ा  बहुत  पढ़ा  हुआ
 इस्सान  ज्रासानी  से  कर  सकता  है  पौर  उन  पर  इन  को
 नियुक्त  किया  जाता  बारिपि  |  साथ  ही  जो  टैक्तीकल
 काम  है  उन  मे  भी  इन  लोगो  को  प्रशिक्षण  दे  ने  की  व्य  वस्था
 की  जानी  चाहिने  ताकि  इन  लोगों  का  लीघ्ासिशी क्र
 अपना  चौमुखी  विकास  करने  का  सौका  मिल  सके

 wit  'रोशलाल  प्रसाद  बर्मा'  (कोडरमा)  सभापति
 महोदय,  में  रेलक  बजट  क॑  सम्बन्ध  में  प्रा०  मध  दडवते
 जी  का  घन्यवाद  देना  चाहता  है  कि  इन्होंने  एक  नई
 दिशा  दी  है  नई  लाइनों  के  निर्माण  का  कार्य  प्रार्म्स
 किया  है  और  प्रशासन  में  क्रान्तिकारी  सुधार  लाने  का
 प्रयास  किया  है  1  यह  बात  सकविदित  है  कि  965
 से  लेकर  975-76  तक  बराबर  रेल  बजट  घाटे
 से  चलता  रहा  है।  लेकिन  रेल  मत्री  जी  जनता  सरकार
 में  सबसे  पहले  मती  है  जिन्होंने  लगातार  तीन  हरमान  से
 मुनाफे  का  रेल  बजट  प्रस्तुत  किया  है  और  सुधार  करने

 दिशा  मे  भी  सक्षम  हुए  है  1  इनकी  कायकुशनता
 के  लिये  हम  बहुत  भ्राभारी  है।  लेकिन  लो  भी  इन्होने
 बजद  में  किया  है  उसके  श्रतुसार  iy  छ  कमिया  रह  जाती
 है  ।  यह  दीक  है  कि  रेल  परिवहन  उद्योग  के  रूप  में
 Lo  नाख  लोगो  को  रोजी  राटी  देता  है  भौर  महू  लाखी

 टन  माल  लाने  ले  जाने  के  लिये  मब  से  कारगर  यातायात
 के  रूप  में  प्रमाणित  हुआ  है  v

 aa  लाइनों  का  प्रमारण  पिछड़े  क्षेत्रा  में  बढ़ाले
 के  लिये  बहुत  प्रावश्यकता  है  1  झान  तक  जो  भी  रेलजे
 लाहइने  बनायी  गयी  है  वह  बड़े  बड़े  शहरों  को  मिलाने
 के  लिये  ही  है।  मेंकिन  जहां  देश  को  80  प्रतिशत  जनता
 रहती  है  बह  छोटे  छोटे  गांव  और  झौर  स्थात  सदा
 उपेक्षित  रहे  हैं  7  यह  काशी  की  बात  है  कि  पूर्वान्चल
 राज्य  में  सबसे  पहले  एक  कीतिमात  यश  प्राप्त
 करने  के  लिये  भी  लाइनो  के  बिछाने  का  कार्यक्रम  लिया
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 लोड  नहीं  किया  गया,  उन  रेक्स  को  वापस  ले  लेते  हैं
 इसकी  वजह  से  कोयले  का  मारे  देश  में  बहुत  बड़ा
 संकट  हो  गया  है  1  इसको  मलरी  जी  का  देखना  चाहिये  ।

 इसी  तरह  से  रेलवे  म  जा  मल  भौर  एक्सप्रैस
 गाडियो  में  भोजन  के  बतन  हाने  है  वह  इतने  निकृष्ट
 होते  है  कि  कोई  भला  झ्रादमी  उनसे  भोजन  करने  की
 इण्छा  नहीं  करता  है  |  इसमे  भी  परिवर्तन  करना
 आहिये,  स्टील  के  बर्तन  होने  चाहिये  ।

 आपने  यह  भी  भ्रच्छा  काम  क्या  है  जो  प्रन्तर्राष्ट्रीय
 बाल  वष  में  बच्चों  की  झाय  से  तीन  वर्ष  से  बढाकर
 ह बर्ष  की  छूट  दी  है।  लेषिन  सभी  जगह  यह  चर्चा  है

 कि  श्ैगर  यह  छूट  7  वर्ष  तक  होती  तो  झघिव  प्रसन्नता
 की  बाल  होती  ।  क्योंकि  ty  5  वष  के  बच्चा  को  कोई
 होश  नहीं  होता  ।  इसलिये  यह  श्रावश्यक  है  कि  उनको
 कुछ  जानवारी  के  लिये  आय्‌  की  सीमा  5  वष  से  बढ़ाकर
 7?  चप  की  जाये  ।

 अब  मैं  भ्रपने  क्षेत्र  की झोर  मक्ती  महोदय  का  ६५।ल
 आकष्ित  करता  चाहता  हू  a  बिहार  में  गिरिडीह  से
 कोर्डर्मा  झौर  हजारीबाग  हाते  हुए  राचीरोड  तक  220
 किलोमीटर  बड़ी  लाइन  बिछामने  के  बारे  में  सर्वेक्षण
 हो  रहा  है।  इसके  निर्माण  के  लिये  पिछले  बहुत  बरसों
 से  उस  क्षेत्र  की  पिछड़ी  जलता  झाग्रह.  करती  भा  रही
 है  |  उस  क्षेत्र  के  विधायकों  और  ससद्‌  सदस्यों  ने  भी
 इस  सदभ  में  प्रयास  कया  है  1  अभी  बिहार  के  45
 ससदन्‍सदसर्या  ने  लिखिन  रूप  में  मल्ली  महोदय,  प्रधान
 मही  महोदव  झ्ौर  योजमा  प्रायाग  से  झाप्रह  किया
 है  कि  गिरिडीह,  सभाल  परगना,  हजारीबाग  झौर
 राची,  हन  चार  जिलो  को  मिलाने  का  एक  मात्त  लिक
 मह  रेलवे  लाइन  होगी  -  इस  लाइन  पर  बीस  स्टेशन
 बन  सकेंगे,  जिनमे  कई  बडे  बढ़े  शहर  भी  हैं।  गिरिडीह
 जिला  है,  कोडर्मा  सब  डिविज्ञन  है,  हजारीबाग  कमिश्नरी
 का  हैशयवाटर  है  धौर  राची  रोड  मिलिटरी  की  छावनी
 है  1  इसके  झलावा  उस  क्षेत्र  मे ंकोयले,  अबरक  और
 लकडी  भ्रथवा  टिबर  का  बहुत  बडा  खज़ाना  है।  बैरल
 पत्थर  तथा  कई  स्प  खनिज  भी  उस  क्षेत्र  मे  मिलते

 टू
 जिसके  लिए  ठोस  यातायात  की  झ्ावश्यकता  होती

 |

 मल्ली  महोदय  ते  भ्रपने  बजट  भाषण  में  इस  लाइन
 को  सर्वेक्षण  की  श्रेणी  मे  रखा  है,  मगर  मुझे  उनका
 1 मार्च  का  जो  पत्र  मिला  है,  उससे  मुझे  विशेष  रूप

 से  निराशा  हुई  है  उन्होंने  कहा  हैं  कि  सर्वेक्षण  होने
 के  आद  इस  के  बारे  में  विचार  किया  जायेगा।  झाम
 जनता  को  भारी  भाशा  बधी  थी  कि  इस  प्रत्यन्त
 पावश्यक  लाइन  को  झब  हाथ  में  ले  लिया  जायेगा  ।
 इस  क्षेत्र  में  हुरिजन,  झादिवासी  भौर  पिछडे  लोग  काफी
 संख्या  में  रहते  हैं।  उसके  सर्वांयीण  विकास  के  लिए
 इस  लाइन  का  निर्माण  करना  झत्यन्त  झ्रावश्यक  है  t

 ४३०  a
 एक्सप्रैस  मेन  लाइव  पर  पटना

 जाती  है  बिहार  के  लिए  प्रमुख  सवारी-गाही
 है  ।  उसके  पास  हो  28  मील  की  गिरिडीह-

 है  ुएर  लाइन  है  t  गर  पादलीपुल  एक्सप्रेस  में

 गिरिढीह  के  लिए  एक  बोग़ी  जोड़  दी  जाये,  तो
 गिरिडीह  जिले  के  उन  सैकडो  लोगो  का  पटना  से
 सम्पक  स्थापित  हो  सकता  है,  जो  वहा  हाई  कोर्ट
 तथा  झन्य  कामों  के  लिए  जाते  है  v

 प्रारसनाथ  से  चौने  शोर  से  कोडर्मा  तक  ब्राडग्रेज
 लाइन  पर  दो  चार  नदियां,  जगल  और  पहाड़
 है  ।  नदी  पर  रेलवे  का  जो  पुल

 ्  द्
 हैं,

 उस  पर  दोनों  ओर  फुटपाथ  होना  चाहिए
 पिछले  दा  वर्षा  मे  वहा  पर  बीस  व्यक्ति
 एक्सिडेट्स  में  मर  चुबे  हे ।  दो  फारेस्ट
 गार्ड  भी  मरे  है।  उस  थाटी  में  आने-जाने
 के  लिए  उस  पुल  के  ग्रलावा  झौर  कोई
 साधन  नहीं  है  >  वहा  की  झ्ाम  जनता  की  मांस
 को  ध्यान  से  रखते  हुए  पुल  पर  फूटपाथ  का
 निर्माण  बहुत  प्रावश्यक  है  ।

 मसकेडीह  झौर  हीरोडीह  ये  दोनो  ऐसे  गांव
 है,  जहां  पाथ  हजार  से  ज्यादा  प्रावादी  है।  ाधी
 झावादी  लाइन  में  इस  पार  और  भाधी  भाबादी  उस  पार
 रहती  है।  मसकेडीह  चौबे  स्टेशन  के  समीप  है  n  वहां
 पर  झौर  हीराडीह  में  रेलवे  क्रासिंग  बनाने  की  झत्यम्त
 आवश्यकता  है  ।  मैने  मती  महीदय  से  इस  बारे
 में  निवेदन  किया  है  शौर  उन्हें  पत्र  भी  लिछा  है,
 लेकिन  कोई  कार्यवाही  नहीं  की  गई  है  1

 मरी  तिलैया  प्रवरक  व्यवसाय  का  बड़ा
 केन्द्र  है  -  वहा  पर  कोडर्मा  स्टेशन  से  तीन  एम0
 पीज0  को  दिल्‍ली  श्राना-जाना  पड़ता  है  |  झगर
 वहा  डीलक्स  ढ्न  को  पात्र  मिनट  के  लिए  रोक
 विया.  जाये,  ता,  इससे  काफी  सुविधा  हो  जायेगी
 इसमें  रेलवे  के/  लिए  कोई  कठिताई  नहीं  है  t

 5  hrs,
 ot  कोशव  राव  चॉडग  (नादेड)  सभापति

 भहोदया,  केलवे  बजट  की  (इल  मांगों  पर  मैने
 I9  कटमोशन्स  भेजें  हूँ  श्र

 मुझे
 बडा.  भ्रफसास

 है  कि  मराठवाड़े  के  इलाके  तरफ  बिल्कुल
 ध्यान  नहीं  दिया  गया  हैं|  मराठवाई  के  अन्दर
 जो  इलाका  निजाम  स्टेट  के  भ्रन्दर  था  जिस  पर
 कई  किस्म  के  श्रायाचार  हो  चुके  है  उस  की
 उपेक्षा  की  गई  हैं  शौर  इस  बजट  के  अन्दर  वहा
 के  लिए  एक  भी  नई  रेलवे  लाइन  नजर  नही  भ्राती  v
 हम  मे  यह  मांग  की  है  कि  सनमाड  से  मुलखेड़
 और  झदिलाबाद  तक  ब्राड  गेज  लाइन  करनी
 चाहिए  ।  औरगाबाद  सक  ब्राडगेज  लाइन  का  काम
 जारी  है  ।  उस  के  लिए  हम  उन  के  शुक्रगजार
 हैं  मगर  मनभाड  से  मुतंखेड  तक  ब्राइगेज  लाइन
 बनाने  के  बारे  मे  इस  म  कोई  स्कीम  ही  नहीं  हैं,
 लिहाजा  मैं  मत्री  महोदय  से  गुजारिश  करूगा  कि
 शाप  माद  माइड  कीजिए  तब  यहां  बाइ  गेग
 लाइन  हो  जायगी

 दूसरी  चीज  बह  है  कि  नादेड.  से  उद्गीर
 बाया.  कन्घार  शौर  गगाखेड  से  ब्रोधन  तक  नई
 रेलवे  लाइन  बनामे  के  लिए  कई  सालों  से  हम
 माग  कर  रह  है  ।  झापने  ध्राश्वाशन  भी  दिया  है
 फिलहाल  नांदेड  से  कर्घ्ार  बाया  कलम्बर  शुगर
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 (or  केशव  राव  भोंडगें]
 फैक्ट्री  सर्वे  करने  का  झाश्वासन  श्राप  से  दिया  है,
 उस  के  लिए  हम  मे झाप  का  शुक्रिया  ध्दा
 किया  है।  मगर  इस  में  देखते  है  तो  उस  के  बारे
 में  कुछ  भी  नहीं  है।  मेरी  गुजारशि  है  कि  बहुत जमाने  से  यह  मॉंग  चली  धा  रही  है,  इसको
 पूरा  कीजिए  t

 मांदेड  में  एक  सर्वदलीय  रेलवे  परिषद  की
 गई  थी,  इस  परिषद  ने  कई  रेलवे  लाइनों  के  बारे
 से  कई  सुझाव  पेश  किए  हैं।  परिषद  की  इव  मांगों
 को  झाप  पूरा  कीजिए,  और  इस  विभाग  को
 इन्साफ  दीजिये  ऐसी  मैं  मंत्री  महोदय  से  मांग
 करता  हूं  ।

 मराठवाड़े  के  प्रन्दर  कई  स्टेशन  ऐसे  हैं  कि
 जिन  के  नाम  गलत  लिखे  हुए  हैं  t  मैने  कई  बार
 लिखा  है  झर  उस  के  लिए  सवाल  भी

 दहा
 है।

 भाप  ने  उन  नामों  में  तरमीम  करने  के  लिए
 झाश्वासन  भी  दिया  है।  मगर  भ्रप्ती  भी  वही
 गलत  माम  लिखे  हुए  हैं।  तो  भाप  का  डिपार्दे-
 मेंड  क्या  कर  रहा  है  ?  इन  नामों  को  दुरुस्त
 क्यों  नहीं  किया  जाता  है  ?

 ?  दूसरी  चीज  यह  है  कि  शोवर  ब्रिज  की
 जरूरत  है  t  ट्रैफिक  के  लिहाज  से  शौर  प्
 बेट्स  को  खत्म  करने  के  लिए  भी  झ्ोवरब्रिज
 अनाना  बहुत  जरुरी  है

 atte  का  जो  मया  प्लेटफार्म  बनाया  गया  है
 यह  बिल्कुल  जमीत  के  बराबर  है  बहू  इत्सान
 नही  जानवरों  के  लायक  है  ।  उस  को
 करने  के  लिए  मैंने  झाप  को  लिखा  शौर  वहां
 पर  सुविधा  देने  के  लिए  लिखा,  लोक  सभा  में
 सवाल  पूछा  ।  भाप  ने  आश्वासन  भी  दिया  मगर
 झभी  तक  वह  वैसे  ही  पड़ा  हुभा है  i  भाप  उस
 को  चल  कर  देखिए  तो  पता  चलेगा  ।  वहां
 पैसंजरों  की  जो  मुश्किलात  हैं  उन  को  दूर  करने
 का  उपाय  कीजिए  झौर  उस  को  जो  सहूलियतें
 मिलनी  चाहियें  वह  वहां  दीजिए  ।  बरसात  के
 अन्दर  वहां  बड़ी  मुश्किल  हो  जाती  है  t  ऐसा
 हाल  कब  तक  चलेगा  |

 मनमाइ  रेलवे  स्टेशन  जो  है  उस  की  स्पेलिंग  है
 एम  ए  एन  एम  ए  डी।  यह  मैन  मैड  ढत  जाता

 द् यह  मनमाह  जंक्शन  चोरों,  डाकुधों,  पाकेटमारों

 हन
 का  कैपिटल  सिटी  बन  गया  &  और  वाकई  वहां

 मैड  बन  जाता  है।  बहा  बोर,  डाकू  भौर  पाकेटमारों
 के  साथ  झाप  के  डिपार्टमेंट  की कोलिशन  गवर्नेमेंट  चलती
 है।  वे  लोग  वहां  पैसेंजरों  को  इतना  तंग  झौर  परेशान
 कर  देते  हैं  कि जिस  की  कोई  हद  नहीं  1  रेलवे  डिपार्टमेंट
 के  भ्रष्टाचार  का  झगर  नमूना  देखना  है  तो  मंत्री  महोदय
 -ममसाह  चलकर  देखें  कि  उत  के  विभाग  के  लोग  वहां
 कैसा  खेल  खेलते  &  झौर  लोगों  को  कितनी  तकलीफ
 देते  हैं।  इस  के  लिए  भी  मैंने  कई  बार  शिकाबत  की  है
 मगर  उस  के  ऊपर  कोई  ध्यान  नहीं  दिया  गया  है।
 मैं  गुजारिश  करूंगा  कि  वहां  की  इस  हालत  के  पंदर
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 तब्दीली  कीजिए  ।  मेरी  समझ  में  नहीं  प्राता  कि  मितिस्टर
 साहब  जिन्दे  हैं  या  नहीं,  उत  का  डिपार्टमेंट  जिन्दा  है  या
 नहीं  क्‍यों  कि  यहां  लोगों  को  इतना  परेशान  किया  जाता
 है,  लूटा  जाता  है,  पीसा  जाता  है,  ब्लैक-मार्कोेटिग  जूले

 हॉ
 होती  है  और  कोई  उस  को  देखने  वाला  नहीं

 महाराष्ट्र  के  अंदर  श्री-क्षेत्र  पंढरपुर  है  जहां  विदृठल'
 देव  के  दर्शन  के  लिए  हजारों  यात्री  लातूर  मिरज  की  भाढ़ी
 से  जाते  हैं।  ये  यात्रो  गाड़ी  की  छत  पर  बैठ  कर  और
 जातवरो  के  डिब्बे  में  बैठकर  वहां  जाते  है,  इतना  रश
 उस  में  होता  है,  कई  एक्सीडेंट  होते  हैं।  इसलिए  लातूर
 मिरज  को  बक्राडगेज  वाया  कुर्डूबाड़ी  बताता  बहुत  जरूरी
 &  और  उन  यात्रियों  को  सहूलियत  देना  बहुत  जरूरी
 है।  मगर  यह  गवर्नमेंट  पर्दरपुर  जाने  वाले  उन  यात्रियों
 को  कोई  सुविधा  देने  के  लिए  तैयार  नही  है।  ऐसी  हालत
 में  रेल  मत्री  महोदय  भौर  उन  के  राज्य  मंत्री  महोदय
 को  जबरदस्ती  वहा  ले  जा  कर  शौर  जानवरों  के  डिब्बे
 में  बैठा  कर  पढरपुर  ले  जाना  पड़ेगा  शौर  उन  को  वहां
 चन्द्रभागा  के  प्रंदर  डुबोकर  महाराष्ट्र  के  महाल  तीर्थ
 पंढरपुर  .के  विदृठलदेव  के  सामने  उन  से  कबूल  करवाना
 होगा  कि  वह  उन  के  असंछ्य  भक्तों  के  लिए  ऐसा  इंतजाम
 करेंगे  जिस  से  उन  को  दोबारा  ऐसी  हालत  में  यात्रा  न
 करना  पड़े।  मत्री  महोदय  महाराष्ट्र  के  है,  में  उन  से

 ड्
 करूंगा  कि  यह  चबोज  ब्रिटिश  प्रौर  निजाम

 जमाने  से  बली  श्रा  रही  है,  अब  भ्राप  की  हुकूमत  है,
 झाप  तो  कम  से  कम  उन  के  साथ  इसाफ  कीजिए  भोर
 उन  को  इंसान  समझिए  जो  जानवरों  के  डिब्बे  में  बैठ
 कर  पंढरपुर  जाते  हैं।  जानवरों  के  डिब्बे  में  दत  सक्‍तों
 का  बैठ  कर  जाना,  यह  कौन  सी  तहजीब  है?

 दूसरी  बात  मैं  यह  कहूंगा  कि  कई  स्टेशन  वहां  ऐसे
 हैं  कि  जहां  गांव  में  लाइट  है  लेकिन  स्टेशन  पर  लाइट
 का  इंतजाम  नहीं  है।  स्टेशन  पर  प्रन्धेरा  ही  भ्रस्धेरा
 है।  तो  इन  स्टेशनों  का  श्राप  प्रभिनवीकरण  कीजिए
 और  वहां  बाकी  भौर  सुविधाएं  दीजिए।  आज  कई
 स्टेशनों  को  हालत  क्या  है  कि  वहां  पर  पाखाना  नहीं  है,
 झगर  है  तो  उस  में  पानी  का  इंतजाम  नहीं  है,  पेशाबधर
 नहीं  है।  वेटिंग  रूम  का  इंतजाम  इतना  बुरा  है  कि  देख
 कर  गुस्सा  भ्रा  जाता  है  कि  पह  कौन  से  जमाने  में  हम
 रह  रहे  हूँ।  च्  क्लास  पैसेंजर  का  झोहदा  तो  भाप
 से  सैकड  क्लास  कर  दिया,  उन  के  लिए  सहूलियत  एक
 भो  नही  दी  ।  बेडिंग  रूम  को  देखें  तोवह  दौज़ज  बना  ह््भा
 है  और  मूत्तिमत  नरक  सा  दिखाई  पड़ता  है।  भौरतों  के
 लिए  ते  वहां  कोई  प्रोटेक्न  है,  मं  फोई  मदद  है  से  कोई
 और  इंतजाम  है।  बिलकुल  लावारिय  की  तरह  उन  को
 हां  बैठता  पड़ता  है,  यहू  श्राप  का  कारोबार  है।  इस
 तरफ  धयान  देना  ह. अ  इस  के  लिए  उचित  प्रबन्ध  करता
 जनता  सवनं  मेंट  का  फ़र्ज  है।  मराठबाड़े  के  श्रंदर  रेलवे
 डिपार्टमेंट  का  जो  काम  है  वह  मिज्ञाम  के  जमाने  जैसा
 ही  चल  रहा  है  प्लौर  नहीं  मोनलाई  कारोबार  आाज  भी
 जारी  है।  एलोरा  जो  ट्रेन  भ्रातो  है निजामाबाद  से  उस
 एलोरा  गाड़ी  के  प्दर  जो  शीशे,  भ्राइने  लगे  हैं  उतर  पर
 एन  एस  झार,  निजाम  स्टेठ  रेलदे  झाज  भी  लिखों  हुमा
 है  निजास  जाने  के

 जा
 a  भगर  कोई

 =  ए | चुराएगा  तो  क्या  वह  तिजाम  का  चुराएंगा  ?  महू  पा
 किस  की  है?  बहू  तो  इंडियन  गवर्तमेंढ  की  जापदी
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 है  लेकिन  एन  एस  भार  ध्रव  भी  उन  पर  लिखा  हुभा  है  |
 निजाम  की  मुहब्दत  भ्रभी  भी  है।  भाप  के  डिपार्टमेंट
 के  लोग  कया  कर  रहे  हैं।  लोग  भगर  नाराज़  हो  कर  इन
 शीक्षों  को  तोड़ेंगे  तो  शाप  कहेंगे  कि  यह  कया  गृडागर्दी
 करते  हैं?  झाप  के  अधिकारी  सोते  है  भोर  वे  उस
 शीशे  में  भ्रपना  मुह  देखते  Fi  इस  पर  उन  को  निगाह
 क्यों  नहीं  जाती  है?

 यह  एलोरा  गाड़ी  जो  निजामाबाद  से  प्राती  है  वह
 नांदेड़  प्रति  दिन  लेट  प्राती  है।  लेट  शाना  जाना  जैसे
 उस  का  पैदाइशी  हक  है।  अगर  पूछा  जाता  है  कि  ऐसा
 क्यो  होता  है  तो  उस  का  कोई  जवाब  नहीं।  वह  यह
 कहते  हैं  कि  यह  जो  झब  भाई  है  यही  इस  का  टाइम  है,
 ज्यादा  बाते  मत  करो।  यह  सौजन्य  है  प्राप  के  विभाग
 का।  तो  बहू  मोगलाई  तरीका  इस  रेलवे  के  झवर  मराठ-
 बाड़े  मे  ाण  भी  जारी  है।  रेल  विभाग  शौर  रेल
 गाड़ियो  में  ब्लेकमार्कोटग,  सोरी,  डकैती  रोजाना  होती
 है।  झभी  मेरे  भाई  मे  कहा  कि  हनकी  तादाद  कम  हुई
 है  लेकिन  यह  गलत  बात  है।  में  समझता  हूं  मुझे  यहा
 पर  सही  बात  ही  कहनी  चाहिए  चाहे  हुकूमत  किसी  की
 भी  रहें।  चोरियां  भर  इकतियां  हर  राज़  हो  रही  है,
 उनकी  तादाद  बढ़ती  जा  रही  है,  रोज  लोगो  पर  हमला
 किया  जाता  है,  उनको  लूटा  जाता  है।  नांवेढ़  में  भौरत
 पर  रेल  गाड़ी  में  प्रत्यावार  किया  गया  ।  क्या  यही  श्रापकी
 एफीशिएन्सी  है?  दिन-दहाड़े  पसेंजर्स  को  लूढा  जा  रहा
 है,  उनका  कोई  भी  संरक्षण  नहीं  हो  रहा  है।  भाप
 कहते  हैं  कि  रेलबे  जनता  की  सम्पत्ति  है,  वह  इसकी
 सुरक्षा  करे  लेकिन  भारतीय  जनता  को  झ्ाप  जनता
 मानते  है  क्या?  श्राप  तो  उनको  जानवर  समझ्त  रहे
 है।  पाप  चाहते  है  कि  जितनी  भी  सहूलियते  मिले  वह्‌
 आती  से  ले  लें  और  बकवास  मत  करें  t  भाखिर  बहू  कौत
 सी  जनता  है?  यहां  की  या  बाहर  की  ?  वह  इस  देश

 श  सता
 है  जिसको  इस्साफ  देने  में  श्राप  कामयाब  नहीं

 '

 में  भाहूंगा  कि  श्राढडगेज  की  जो  स्कीमें  है  उनको
 धू  किया  जाये।  भाप  एक  नए  किस्म  का  विकास  झौर
 रिजयं  फंड  कायम  करें।  महाराष्ट्र  में,  विदर्भ  में,'  माणिक- बड  में  जो  एक  स्कीम  ली  गई  है  उसके  लिए  हम  प्रापके
 शुकरगुजार  हैं  लेकिन  महाराष्ट्र  में  मराठवाड़ा  नेग्लेक्टड
 रिया  है,  वहां  पर  ब्राइगेज  का  होना  बहुत  जरूरी
 ह।  गंगाणेड़  से  बोधन  भौर  बान्देड  से  उदगीर  रेखवें
 खाइमों  का  जो  झापने  वायदा  किया  है  उसको  प्राप
 पूरा  कीजिए  ।  भाप  कम  से  कम  पब्लिक  के  साथ  इन्साफ
 कीजिए  ।  वे  जानवर  नहीं  हैं,  वे  बुसदिल  नहीं  हैं,  उनके
 साथ  आप  जुल्म  मत  कीजिए।  उतको  प्राप  गुलाम  मत
 बनाइये  tr  यह  किसी  निज्ञाम  की  रेलबेज़  नही  हैं,  जनता
 मबर्नमेंट  की  हैं,  जनता  की  हैं  भौर  थी

 ि  शहब को  हैं।  भ्रापका  नाम  तो  सधु  है  लेकिन  रेलते  में  जहर
 ही  शहर  नजर  पाता  है|  मुझे  फ़्य है  कि  रेलवे  घितिस्टर:
 महाराष्ट्र  के  हैं।  मैं

 ह्
 कि  हमारे  जो  भच्छे  सुझाव

 हैं  उनको  झाप  प्रमल  में  लायें।  इतना  ही  कहकर  मैं
 अखसत  होता  हूं।  जय  कांति ।
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 “SHRI  GOVINDA  MUNDA  (Keéonj-
 har);  Madam  Chairman,  our  hen.
 Minister  for  Railways,  Prof.  Madhu
 Dandavate,  has  presented  the
 Demands  for  Grants  (Railways)  for
 the  year  1979-80.  I  welcome  the
 Demand  for  Grants  and  I  would  like
 to  extend  my  thanks  to  the  hon
 Minister,

 Madam,  since  924  efforts  have  been
 made  to  separate  the  Railway  Budget
 from  the  General  Budget.  I  am  happy
 to  say  that  during  the  time  cf  the
 Janata  Government  we  have  a  sepe-
 rate  budget  for  the  Railways,  it  is
 only  due  to  the  sincere  efforts  of  Prof.
 Madhu  Dandavate  that  we  sec  such  a
 remarkable  budget.

 Madam.  vou  are  well  aware  of  the
 efforts  made  by  our  Government  and
 the  Planning  Commission.  In  the
 presert  budget  we  have  laid  emphasis
 on  the  rural  development.  It  is  also
 our  earnest  desire  to  give  priority  to
 the  industrial  growth,  but  it  is  a
 matter  of  great  regret  that  the  well-
 to-do  people  are  getting  all  facilities.
 The  poor  people  are  continuing  to  be
 poor.  There  is  some  defec:  in  our
 policy  and  there  is  a  difference  of
 opinion  in  the  Planning  Commission.
 Therefore,  I  humbly  submit  to  the
 Minister  that  the  programme  taken
 up  by  his  Ministry  should  not  suffer
 because  of  these  defects  or  divergent
 emnions.  All  works  should  be  com-
 pleteg  within  the  time-bound  pro-
 gramme,  Those  works  should  be  taken
 up  vigorous'y  and  completed.  In  this
 context  tT  would  like  to  request  the
 hon.  Minister  that  while  implementing
 such  schemes  due  priority  should  be
 given  to  the  backward  States,  part-
 cularly  to  the  States  which  are  full  of
 mineral  resources.  Our  goods  trains
 are  running  only  because  of  *+he
 movements  of  our  mineral  wealth.
 But  it  js  a  matter  of  regret  that  the
 States  which  abound  in  minerel
 deposits  are  backward.  There  is  not
 an  adequate  number  of  railway  links
 to  these  areas.

 “The  original  speech  was  delivered  di  Oriya.
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 (Shri  Govinda  Munda)
 Madam,  during  the  Janata  Govern-

 ment  the  construction  of  one  railway
 line  hag  been  starteq  in  my  consti-
 tuency  in  Orissa,  This  igs  named  as
 Jakhapura-Banspanj  railway  line.  But
 with  much  sorrow  and  anguish  I
 would  like  to  say  that  that  has  not
 ‘yet  been  completed.  Only  the  cons-
 truction  of  the  first  phase  has  been
 completed.  I  request  the  Minister  to
 complcte  the  second  phase  of  the  work
 without  any  delay.  Otherwise  our
 people  will  be  very  much  dissatisfied.
 Yn  two  years  hence  the  Janata  Gov-
 ernment  will  complete  its  term.  After
 that  no  body  will  guarantee  the  com-
 pletion  of  this  work.  We  cannot  say
 which  Government  will  come  to
 power  next.  Ours  is  a  democratic
 country,  The  fate  of  different  Gov-
 ernments  will  be  decided  by  the
 voters  in  future  but  J  am  sure  if  the
 works  will  continue  at  the  present
 speed,  the  Banspani-Jakhpura  railway
 line  will  be  completed  before  we  com-

 ‘plete  our  terms,  Our  people  will  be
 quite  happy  to  see  the  fulfilment  of
 their  long  outstanding  demand.  Cer-
 tainly,  our  Orissa  will  develop  its
 railways  with  the  sincere  efforts  of
 our  hon,  Railway  Minister.

 5.4  hrs,

 {Mr.  Deeury-SpraKer  in  the  Chair]
 Mr.  Deputy  Speaker,  the  number  of

 railway  lines  in  Orissa  is  inadequate.
 These  are  quite  few  in  comparison
 with  other  developed  States  like
 Bihar.  For  example,  if  we  say  that
 the  total  number  of  railway  lines  are
 one  thousand  in  Orissa,  in  Bihar  they
 are  five  thousad.  We  are  really  very
 unfortunate.  This  negligence  is  only
 due  to  the  fact  that  there  js  no  Zonal
 office  in  Orissa.  Therefore,  I  would
 Tike  to  urge  this  Government  to  open
 zonal  offices  at  Jharsuguda  in  Orissa.
 There  are  three  such  zonal  office  in
 Caleulta  The  Eastern  Zonal  office
 should  be  shifted  from  Calcutta  to
 Jharsuguda.

 Sir,  there  are  some  provisions  in
 our  constitution  about  the  reservation
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 of  posts  for  the  Harijans  and  Adivasis,
 They  are  fifteen  per  cent  and  7}  per
 cent,  respectively.  A  special  cell  has
 been  constituted  to  see  whether  jus-
 tice  has  been  done  in  the  recruitment
 of  the  Harijan  and  Adivasi  candidates,
 But,  is  there  anybody  from  this  cell
 who  is  looking  after  their  duties  sin-
 cerely?  Will  the  hon.  Minister  tell
 this  House  the  total  number  of
 Adivasi  and  MHarijan  candidates
 recruited  since  he  took  over  this
 department?  I  am  sure  the  hon.
 Minister  cannot  reply.  It  is  a  fact
 that  the  Adivasis  and  Harijans  have
 been  neglected  by  the  former  Govern-
 ments  and  also  by  our  present  Gov-
 ernment.  It  js  only  due  to  inadequate
 number  of  representations  of  Adivasis
 and  Harijans  in  the  Planning  Commis-
 sion  that  they  are  deprived  of  their
 claim.  Therefore,  I  request  the  hon.
 Minister  to  hold  an  jmpartial  enquiry
 to  see  whether  the  Adivasis  and  Hari-
 jans  have  been  recruited  as  per  their
 quota.

 The  second  thing  I  would  like  to  say
 about  our  Governments’  plan  to  eli-
 minate  corruption.  If  we  take  the
 railway  department  into  considera-
 tion  we  will  certainly  say  that  core
 ruption  is  stil  there  in  this  depart-
 ment.  I  would  like  to  request  the
 Minister  to  take  some  bold  steps  to
 check  corruption  from  his  department.
 At  the  same  time  I  would  like  to  re-
 quest  ‘him  to  give  equal  opportunities
 in  the  mstter  of  recruitment  to  the
 women  candidates  also  in  the  railway
 department.  Will  hte  hon.  Minister
 be  pleased  to  state  the  total  number
 of  females  who  have  been  appointed
 in  the  railway  department  ever  since
 he  assumed  office?  I  am  sure  the
 Minister  cannot  reply.

 Sir,  in  some  places  for  example  in
 the  railway  refreshment  room  in  Par-
 liament  House  some  Class  IV  and
 Class  IIT  employees  have  been  werk-
 ing  for  the  last  20  years.  But  it  is
 Teally  a  matter  of  regret  that  their
 services  have  not  been  regwlarised

 nor  confirmed.  Some  of  them  are
 getting  over  time  allowance  end  some
 are  not  getting  such  allowance,  In
 this  context  I  would  ike  to  request
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 the  hon.  Minister  to  remove  these
 anomalies.  At  the  same  time  I
 demand  that  their  caseg  should  be
 considered  sympathetically.  I  do  not
 like  such  mis-management.  J  hope  the
 hon,  Minister  will  enquire  into  the
 matter.

 Now  I  would  like  to  say  about  the
 Tata  Nagar  Amritsar  train.  It  is
 scheduled  to  start  from  Tata  Nagar
 at  3.40  pm.  But  a  few  days  back,
 when  J]  wzg  travelling  by  thig  train,
 it  started  three  hours  Jate.  It  ran  so
 slowly  that  it  could  not  make  up  the
 late  hours  even  after  it  reached  New
 Delhi.  It  ran  just  like  our  hon.
 Minister  of  State  for  Railways.  It
 arrived  at  New  Delhi  at  .00  A.M.

 The  number  of  thieves  and  dacoits
 have  gone  up  in  Delhi.  I  was  really
 fearing  to  come  by  taxi  at  such  late
 hour  of  the  night.  In  this  context  I
 would  like  to  suggest  to  the  hon,
 Minister  to  change  the  timings  of  this
 train.  Secondly  punctuality  should
 be  maintaineg  so  that  the  trains  run
 to  schedule  and  arrive  on  time.

 Now,  I  would  like  to  remind  the
 Minister  about  the  Tata  Nagar  Bar-
 jamda  Passanger  train  which  had
 extended  to  Barbil,  Sir,  this  train
 ran  only  for  One  day  to  Barbil.  Our
 people  were  really  very  happy.  But
 after  one  day  running  it  suddenly
 stopped.  Many  a  time  I  have  drawn
 the  attention  of  this  House  and  also
 the  attention  of  the  hon  Minister  ५०
 this  But  the  hon.  Minister  of  Rail-
 ways  Prof.  Dandavate  is  always  giving
 some  nice  reply  on  the  plea  that  there
 is  coal  shortage  or  some  other  short-
 ‘age.  It  is  q  fact,  why  diq  you  run  the
 train  for  a  day?  It  ig  really  a  great
 insult  to  me.  Our  people  are  very
 much  dissatisfied  to  see  the  attitude  of
 the  railway  Ministry  towards  them.
 Now  they  are  threatening  to  start
 demonstration,  Therefore,  Tr  appeal
 to  the  Minister  to  take  immediate  steps
 to  rum  this  Tata  Nagar  Barbi]  train
 without  any  delay;  otherwise,  the
 discontent  of  our  people  will  go  up
 and  they  will  never  excuse  ts.

 Sir.  I  would  like  to  say  a  new  words
 about  the  ticketless  passengers.  Their
 number  is  increasing  day  by  day.  They
 are  causing  a  great  loss  to  our  railway
 revenue,  The  police  man  are  not  at  all
 able  to  check  them.  They  are  really
 very  weak,  Most  of  such  police  men
 are  intentionally  indulging  in  such
 unlawful  activities.  They  should  be
 threatened  and  steps  to  be  taken  to
 check  such  activities  permanently,
 Otherwise,  it  would  be  very  dange-
 rous.

 While  speaking  a  few  words  about
 water  arrangement  I  want  to  appeal
 to  the  Minister  to  make  arrangements
 for  supplying  drinking  water  on  all
 the  Express,  passenger,  mail  and  super
 fast  Express  trains.  Why  shoulg  this
 arrangement  be  on  Mail  and  Super-
 fast  Expres;  trains  only?  Our  India
 is  a  democratic  country.  Therefore,
 each  passenger,  either  travelling  in
 Mail,  Express,  uper-fast  Express  or
 passenger  trains,  should  given  equal
 facilities

 Sir,  I  would  like  to  conclude  my
 speech  by  drawing  the  attention  of  the
 hon  Minister  to  the  train  connecting
 Delhi  to  Orissa.  Sir,  Kalinga  Express
 goes  to  Orissa  only  once  in  a  week.
 Another  train  Utkal  Express  runs  for
 four  days  in  a  week.  Both  these
 trains  never  arrive  on  time.  Both  the
 Kalinga  and  Utkal  Express  trains
 should  run  every  day  from  Dethi.
 Ayart  from  this,  I  would  hke  to  urge
 the  Government  to  run  direct  train
 from  Delhi  to  Orissa  on  all  the  days
 in  a  week.

 With  these  words  {  conclude.

 PROF.  P.  G.  MAVALANKAR
 (Gandhinagar):  Mr.  Deputy-Speaker,
 Sir,  [  am  sure  by  now  my  friend,  the
 Minister  of  Railways,  and  his  colleague
 must  have  been  somewhat  bored,  tired
 or  exhausted  at  the  manner  in  which

 a  number  of  Members  have  moved  cut
 motions  and  made  so  many  demands!
 It  only  shows  that  although  much  hag
 been  done,  much  more  still  has  to  be
 done.

 Sir,  I  have  moved  32  cut  motions,
 and  I  do  not  want  to  take  the  time of
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 the  House  by  going  into  thoze  details.
 I  hope  the  Munister  will  look  into
 those  cut  motions  and  to  whatever
 is  possible  with  regard  to  the  sub-
 jects  mentioned  therein.  But  I  want
 to  highlight  a  tew  points,

 I  do  not  know  why  the  Bhavnagar-
 Tarapore  railway  line  has  been  shunt
 off,  because  the  demand  for  this  line
 has  been  going  on  for  a  long  time  and
 the  Gujarat  Government  have  assured
 a  number  of  facilities  by  way  of  infra-
 structure,  land  and  an  assurance  to
 pay  the  deficit  for  a  number  of  years
 to  begin  with.  With  all  these  things,
 I  do  not  know  why  the  Bhavanagar-
 Tarapore  railway  line  has  not  been
 given  top  priority.

 J  am  glad  that  he  has  now  decided
 to  convert  the  metre-gauge  line  Nadiad
 Kapadwanj-Modasa  to  broad-gauge
 But  I  would  request  him  to  respond
 favourably  to  the  representation  of  the
 people  and  Government  of  Gujarat  to
 extend  that  line  upto  Shamlaji  beyond
 Modasa,  because  Shamlaji  is  an  im-
 portant  place  of  pilgrimage  and  so  it
 would  be  helpful  for  the  people  who
 will  travel  on  those  lines,

 Coming  to  new  trains,  I  was  in
 Ahmedabad  only  last  week  and  I  can
 say  that  the  people  of  Gujarat  who
 want  to  come  to  Delhi  quite  frequently
 are  yery  happy  and  they  welcome  the
 new  tram,  between  Ahemdabad  and
 Delhi.  But  why  should  it  be  via
 Baroda?  Why  not  we  have  it  via
 Anand  and  Godhra?  Of  course,  the
 hon.  Minisler  knows  the  technical  de-
 tails  much  more,  but  if  i‘  is  possible
 to  save  time  and  reduce  the  fare,  why
 not  make  it  possible?

 Secondly,  I  hope  he  will  add  a  few
 more  sé@cond-class  air-conditioned  two
 tier  sleeper  coaches  to  thistrain  so
 that  more  people  can  avail  of  this
 facility.

 Thirdly,  so  far  as  the  timing  of  this
 train  is  concerned,  it  should  be  so  ar-
 ranged  that  one  reaches  Delhi  or
 Ahmedabad  in  the  late  morning  at  the
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 latest  so  that  you  have  a  whole  day  at
 your  disposa]  for  your  work  and  leave
 the  place  the  same  evening  or  night.
 On  the  other  hand,  if  you  reach  the
 place  at  4  O’Clock  in  the  evening,  the
 whole  day  is  wasted.

 PROF.  MADHU  DANDAVATE:
 The  Question  Hour  should  not  be  wast-
 ed,

 PROF.  P.  G.  MAVALANKAR:  So
 farasspeed  of  thenew  Super  Fast
 train  is  concerned  I  would  like  him  to
 make  it  as  fast  as  possible  so  that  the
 journey  time  is  reduced.  The  Raj-
 dhani  Express  takes  72  hours  from
 Delhi  to  Baroda  and  the  other  ex-
 press  trains  another  two  hours  from
 Baroda  to  Ahmedabad,  So;  for  this
 train  also  if  you  can  make  it  6  to  47
 hours  maximum,  it  would  be  good.

 PROF,  MABHU  DANDAVATE:  It
 would  be  6  hours.

 PROF,  P,  6.  MAVALANKAR:  I]
 am  happy.

 Then,  in  the  Rajdhanj  Express  and
 other  fast  trains  in  the  chair-car-coa-
 ches  there  should  be  a  little  more  leg
 room  so  that  one  can  have  more  com-
 fortable  travel  and  sleep  in  the  air-
 conditioned  chair  cars,  Also,  if  possi-
 ble,  a  pillow  may  be  provided  on
 rent,  ike  they  do  in  the  buses  in
 “Grey  Hound”  America.

 Coming  to  the  concession  for  volun-
 tary  bodies,  there  is  a  reputable  insti-
 tution,  about  which  I  know  personally,
 and  about  which  }  have  written  to  the
 Minister,  namely,  Jyoti  Sangh,  Ahmed-
 abad,  of  which  Smt.  Mridula  Sarabhai
 was  one  of  the  founders.  The  Minister
 has  said  that  it  is  not  possible  to  extend
 this  facility  to  them.  But  I  am  now
 given  to  understand  that  it  was  possible
 earlier  ang  it  was  changed  only  re
 cently.  Why  was  it  changed?  Jf  in-
 stitutions  of  repute  have  been  sending
 their  boys  and  girls  to  see  different
 parts  of  the  country  by  availing  of  this
 concession,  why  should  it  not  be  avail
 able  to  them  now?
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 Coming  to  coaches  for  pilgrims,
 students  and  tourists,  only  this  morning
 some  travel  agents  came  to  see  me
 and  they  told  me  that  they  were  in-
 formed  at  Bombay  and  Ahmedabad
 that  there  are  no  coaches  available.
 Last  year  the  same  thing  happened.
 When  they  came  to  Delhi,  and  we  re-
 presented,  then,  since  the  Minister  was
 kind  enough  and  has  a  mind  to  help
 them,  the  cuaches  were  made  available
 So,  if  coaches  are  available  in  Delhi,
 why  not  in  Bombay  and  Ahmedabad?
 That  shows  that  coaches  are  available,
 but  they  are  sitting  tight  on  it.  Why
 should  that  happen?  Why  should  peo-
 ple  be  forced  to  spent  their  time  and
 money  and  energy  to  come  to  Delhi
 every  year  to  get  coaches?  Why  should
 they  not  be  able  to  get  them  as  a  mat-
 ter  of  course  at  their  respective  places?

 So  far  as  reservation  is  concerned,  I
 want  to  know  whether  the  innovation
 of  lady  clerks  has  helped  the  situation.
 It  may  have  helped.  But  my  own  feel-
 ing  is  that  still  a  lot  of  improvement
 has  to  be  made  in  terms  of  reservation,
 because  corruption  is  still  there  at  that
 point  to  a  large  extent.  Since  my  hon.
 friend  is  an  incorruptible  honest  man,
 he  hag  to  see  whether  corruption  can
 be  removed  from  his  Ministry  and  for
 that  he  must  work  vigilantly,  urgently
 and  effectively.  That  is  why  I  am  men-
 tioning  reservation  in  this  context.

 Then  I  come  to  announcers.  I  know
 that  my  hon.  friend  is  a  very  good
 humoured  person,  But  J  do  not  know
 on  what  basis  the  announcers,  whether
 men  or  women,  are  selected,  because
 when  they  announce  at  the  variaus
 platforms  one  wonders  whether  they
 are  announcing  or  they  are  just  crying!
 There  is  no  musical  tone.  Why  don’t
 you  test  their  voices?  At  the  stations,
 they  go  on  repeating  one  after  another
 im  quick  succession  In  Hindi,  English
 and  Gujarati  that  no  one  understands
 what  they  are  talking.  You  must  test
 their  voice  and  select  good  announ-
 cerg  88  is  done  in  the  All  India
 Radio,

 About  fast  trains,  there  should  be  a
 fast  train  between  Abmedabed  and
 Bombay.  He  says  that  there  is  no  need

 of  repeating  it  everytime,  but  I  must
 repeat  it  every  time  because  the  need
 is  great  and  urgent  for  an  additional
 train  between  Ahmedabad  and  Bom-
 bay,  and  a  fast  local  train  between
 Ahmedabad  and  Baroda  and  between
 Baroda  and  Surat  or  Bulsar.  This  is
 necessary  because  of  thousands  of  com-
 muters  who  are  students,  government
 empluyees  and  others  working  in
 ONGC  petro-chemical  complex,  etc.
 The  whole  belt  is  getting  industria-
 lised,  So,  more  and  more  commuters
 are  travelling  between  these  stations.
 Therefore,  I  want  these  things  to  be
 looked  into  at  least  sympathitically.

 He  gays  that  nothing  can  pe  done  in
 Gandhinagar  district,  because  there  i
 no  potential  If  you  do  not  give  trains,
 where  will  be  the  potential?  Gandhi-
 nagar  is  not  only  my  constituency,  but
 it  is  the  capital  of  Gujarat,  People
 cannot  go  from  Ahmedabad  to  Gandhi-
 nagar  by  train,  There  are  not  enough
 stations  where  the  trains  can  stop.
 There  should  be  at  least  a  few  stations
 so  that  the  villagers  can  go  and  get  the
 train.

 One  thing  about  suburban  trains.  My
 friend,  Prof.  Dandavate,  comes

 from  Bombay.  I  go  there  very  often.
 I  have  many  friends  there  as  he  has
 many  friends.  y  find  and  see  how
 people  are  entering  into  the  suburban
 trains  often  to  die!  Every  year,  hund-
 reds  of  people  die  because  of  accidents
 and  %ver-crowding,  Of  course,  the
 capacity  is  saturated,  butcan't  you
 make  some  arrangement  to  see  that
 fatal  accidents  are  reduced  to  the
 minimum  level?  If  that  is  done,  he
 will  earn  some  humanitarian  credit
 for  that  achievement.

 About  reservation  of  SC&ST,  I  am
 one  with  him  and  with  Government
 that  we  must  do  everything  possible  by
 what  is  calleq  atonement  of  the  sin#
 for  centuries  that  the  caste  Hindus
 have  done  on  the  SC&STs.  But  I  only
 add  a  word  of  caution.  I  hope,  he  does
 not  misunderstand  me  and  I  hope,  the
 House  will  not  misunderstand  me  when
 I  say  that  this  must  not  be  overdone,
 or  with  over-enhtusiasm,  by-passing
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 the  legitimate  claims  of  many  senior
 employees  who  have  put  in  larger  num-
 ber  of  years  than  the  people  whom
 you  are  suddenly  upgrading  from  a
 small  position  to  a  big  position,  par-
 ticuarly  to  a  responsible  position.  If
 you  do  that,  perhaps,  your  arrang-
 ment  and  working  may  also  be  da-
 maged,

 Ahout  railway  crossings,  there  has
 always  heen  a  constant  fight  between
 State  Gcvernnents  and  the  Railways.
 I  hope,  it  will  be  settled  soon.  I  want
 to  particularly  mention  Navsarj  rail-
 way  crossing  in  South  Gujarat.  That
 has  been  going  on  since  long.  I  hope,
 something  will  be  done  in  this  regard.

 About  casual  laboures,  I  do  not  know
 how  far  and  how  long  they  will  remain
 casual.  We  are  casual  in  the  Parlia-
 ment  for  five  years,  But  let  us  not
 make  people  casual  in  the  railways  who
 are  working  for  years  and  still  remain
 casual  and  die  as  casual.  I  want  him
 tio  remember  this.

 He  is  a  socialist.  Therefore,  he  has
 to  understand  that  yatri  sahayaks
 (porters)  need,  particularly  at  big
 stations  hke  Bombay,  Delhi.  Ahmeda-
 bad,  some  kind  of  sheds  where  they
 can  have  retiring  rooms  and  facilities
 for  their  daily  needs.

 About  accidents  I  do  not  know  when
 he  will  be  able  to  raise  the  compensa-
 tion  amount  for  people  who  are  victims
 of  accidents,  especially  those  who  die.
 If  you  and  I  travel  by  air  and  if  we
 Jose  ovr  lives  our  successors  get  a  lakh
 of  rupees.  But  if  we  travel  by  rail,
 because  there  is  no  air  connection,  and
 die,  then  our  successors  get  a  small
 amount!  If  the  same  man  travels  by
 air  and  dies,  his  successors  get  more
 and  if  he  travels  by  train,  they  get  less!
 Therefore,  people  must  always  pray
 that  if  they  must  die,  let  them  please
 die  in  an  air  accident  so  that  their
 successors  get  more  money!  This  is
 not  a  good  thing.  Please  try  to  bridge
 the  gap  between  the  compensation  paid
 to  railways  fatal  accidents  and  the  simi-
 lar  air  accidents.
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 l  saw  a  very  interesting  clipping
 yesterday  in  the  Times  of  India  ‘Fore-
 igners  Fare  well’,  JI  donot  know  whe-
 ther  he  has  seen  it.  I  would  like  him  to
 tell  us  whether  it  is  a  fact  that  by
 encouraging  foreigners  to  travel  by
 second  class,  air-conditioned  class,  etc.,
 that  is  not  done  at  the  expense  of  re-
 gular  travellers  in  this  country,  If  he
 assures  us  about  that,  then  I  have  no
 complaint;  otherwise,  we  would  not
 like  to  encourage  foreigners  by  discard-
 ing  our  own  people  and  tourists,  be-
 cause  India  is  such  a  big  country  that
 people  travel  from  one  State  to  another
 State,  and  they  are  also  like  tourists
 from  one  country  to  another  country.

 थो  गंगा  सिह  (मंडी)  :  मैं  रेल  बजट  का  समर्थन
 और  स्वागत  करता  हू।  दो  सालों  में  मत्नी  महोदय  ने
 बहुत  झच्छा  फाम  किया  है।  लगातार  मुनाफे  के  बजट
 उन्होंने  पेश  किए  हैं।  रेल  दु्ेटनायें  भी  कम  हुई  हैं।
 सुरक्षा  को  प्रबन्ध  भी  अधिक  किया  है।  नई  रेलवे
 लाइनें  पर्याप्त  मात्रा  में  खोलने  की  योजना  बनाई  है
 और  खोली  हैं।  नई  गाड़ियां  भी  चलाई  है  ny  में  हन  सब
 बातें  के  लिए  उनको  बधाई  देता  हूं। है

 लेकिन  मैं  यह
 द्

 कि  उनको  बधाई  दी
 जाय  थोड़ी  उतकी  कोसाई  भो  की  जाए।  जहां  तक
 हिमाचल  प्रदेश  का  सम्बन्ध  है।  मत्रो  जी  ने  कहा  कि
 हमने  पूर्वान्चल  में  नई  लाइने  बिछाने  का  काम  शुरू
 किया  है।  दक्षिणांचल  में  भी  किया  है,  पश्चिमांचल  में
 भी  किया  है।  यह  सब  ठीक  है।  लेकिन  मैं  उनसे  पूछना
 चाहता  हूं  कि  हम  जो  उत्तरांचल  में  रहते  हैं,  हमने  कौन
 सा  प्रपराध  किया  है  ?  भारत  को  भाजाद  हुए  32  साल
 हो  गये  है  ले  किन  रेल  मंत्रालय  ने  झ्भी  तक  हिमाचल  प्रदेश

 :
 अन्दर  एक  इच

 का
 रेन

 शागकूरनँ  को  है; पूछना
 हद  हू

 क्या  हम  कन
 वाले  नही  हैं  ?  हमने  कोन  सा  गुनाह  किया  है  जिसके
 कारण  उनकी  दृष्टि  हमारी  तरफ  नहीं  जा  रही  है?
 वही  पुरानी  रेले  अंग्रेजों  द्वारा  बनाई  हुई  U

 पे
 डिम्ब

 प्लेटफार्म  शौर  स्टेशनों  के  झम्दर  किसी  भी  प्रकार  की
 नबीन  सुविधा  भापने  32  साल  के  अन्दर  नहीं  दी  है।
 मंत्री  जी  कहेंगे  कि  इस  साल  हमने  हिमाखल  के  लिये
 प्रावधान  रखा  है--जगाधरी  से  पाश्मोंदासाहद  तक  की
 लाइन  के  सर्वेक्षण  का।  में  मंत्री  जो  को  साद  दिलाता
 चाहता

 हू
 974  में  उनके  मंत्रालय  ने  नंन्गल  से  तलवाड़ा

 ननीन,  लाइन  निर्माण  की  घोषणा  की  थी  लेकिन
 974  के  बाद  केबल  घोषणा  के  शौर  कुछ  नहीं  ह््भा
 है।  मंत्रालय  के  भ्रध्िकारी  कहते  हैं  कि  हिमाचल  में
 इकोतामिक  वायेबिलिंटी  नहीं  है।  यह  ठीक  नहीं।
 उपाध्यक्ष  महोदय,  जब  io2s  में  भ्रंग्रेज़ों  में  मंडी  मे
 जोगिन्दर  नगर  हाइड़ो  इलेक्ट्रिक  स्कीम  अतानो  भी
 तो  सबसे  पहले  उन्होंने  रेलवे  लाइन  बनायी  और  वहां
 केचल  35  भेगाबाट  बिजली  का  उत्पादन  किया  सया।
 प्रभी  भ्रभी  ब्यास-सतंलभ  लिक  प्रोजेक्ट  400/500
 करोड़  ९०0  की  लागत  ते  बता  है  |  योजना  में  00  करोड़
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 go  के  करीब  कंबल  ट्रासपोर्टशन  प्राफ  मैटीरियल  पर
 आर्य  हुआ  है।  नेशनल  हाइवे  बालो  ने  सडक  को  चौडा
 करने  के  लिये  करोड़ो  ३0  खर्चे  किये  है।  उस  समय  बहुत
 जरूरी  था  कि  वहा  रेलवे  लाइन  बनती  ।  खर्चे  कम  होते  t
 इसके  झलावा  दो,  तीन  शौर  प्रोजेक्ट्स  अरब  बन  रहें
 हैं--एक  कोल  डैम  है  जो  ब्यास-सतलज  लिक  प्रोजेक्ट
 के  साथ  ही  बन  रहा  है  200  कराड़  रुपये  की  लागत  का,
 श्रौर  इसके  अलावा  नाथपाक्षाकडी  प्रोजेक्ट  है  जिस  पर
 i,000  करोड़  र0  खर्च  होगा।  और  ट्रासपोर्टशन  के

 ऊपर  ही'  इन  योजनाञ्रा  में  250  करोड  २०  खर्च  हो
 जायगा।  मेरा  निवेदन  है  कि  इन  प्राजेक्ट्स  का  काम  शुरू
 होने  बाला  है,  जिनको  केन्द्रीय  सरकार  ही  बनाने  वाली
 है,  इसलिये  उन  प्रोजेक्ट्स  को  अनाने  के  लिये  भावश्यक
 है  कि  पहले  सरकार  रेल  मार्ग  बनाये,  ताकि  याजना
 शीक्ष  बने  और  कम  च  पर।  नगल  से  ले  कर  बिलास-
 बुर,  बिलासपुर  से  काल  डैम  शौर  नाथपाझ्ाकड़ी  डैम
 तक  यह  रेलवे  लाइन  बननी  चाहिये  ताकि  प्रोजेक्ट
 का  काम  शीघ्रता  तथा  कम  खच  में  किया  जा  सके ।
 झौर  यह  नगल-बिलासपुर  लाइन  मनाली  तक  वाया
 मंडी,  सुन्दरतगर  जानी  चाहिये  -

 हिमाचल  प्रवेश  से  सबसे  ज्यादा  प्रालू  का  बीच
 होता  है  भौर  सारे  देश  को  हिमाचल  शालू  का  बीज  देता
 है।  जो  भ्रभी  हजारो  ट्रकों  द्वारा  देश  के  काने  कोने  मे
 जाता  है।  क्या  ही  भ्रच्छा  हाता  कि  झालू  दुलाई  के  लिये
 रेलबे  लाइन  होती  झभी  हिमाचल  प्रदेश  का  प्रालू  का
 बीज  कलकत्ता,  बम्बई  और  गजरात  तक  जाता  है,
 झगर  यह  रेल  द्वारा  भेजा  तो  सस्ते  दामों  पर
 लोगो  का  विभिन्न  प्रान्तो  में  मिल  सकता  है।  लेकिन
 ऐसा  नही  है।  द्रको  से  जाने  की  बजह  से  उसक  दाम
 बढ़  जाते  हैं  i  ओर  जो  मोटर  गेज  की  लाइन  है  उसके
 अन्दर  ते  हमारे  सेव,  न  भ्रालू  भोर  ते  लकड़ी  बाहर  जा
 सकती  है।  इतने  माल  के

 मग
 द  यह  कह  देते  है  ि

 इकोनामिक  बायेबिलिटी  नहीं  है।

 हिमाचल  प्रदेश  से  शोज  सैकड़ों  ट्रक
 ्

 वाला
 पत्थर,  जिससे  सीमेंट  बनता  है,  हरियाणा  जौर  पजाब
 झाता  है।  प्रगर  वह  माल  रेलो  में  भाये,  तो  जो  सीमेट
 हरियाणा  पौर  पजाब  में  बनता  है,  उसके  दाम  सस्ते
 होगे  ।  इसके  लावा  विलासपुर  मे  भी  एक  सीमे
 की  फ़ैक्टरी  लग  रही  है।  वह  कई  सौ  करोड़  रुपये  की
 शैक्टरी  होगी  झझौर  उसमें  दो  हजार  टन  के  करीब  सीमेट
 रोजाना  बनेगा।  लेकिन  रेलवे  विभाग  ने  प्रभी  तक
 इस  पर  विचार  भी  नहीं  किया  कि  उस  सीमेट  को  लाने
 के  लिए  रेलवे  लाइन  की  जरूरत  है  या  तहीं।  मती
 महोदय  से  मेरा  निवेदन  है  कि  बिलासपुर  के  सीमेंट
 वहांद  में  प्रोडषतत  शूर  होने  से  पहले  पहले  बहां  रेलवे
 ज्ञाइन  जरूर  बिछा  दनी  साहिए।

 हिमाचल  प्रदेश  में  प्रभी  तक  ब्राइगेज  का  कोई
 सेशन  ््द्दी  है।  कालका  हिमाजल  प्रदेश  की  बोरडरी
 वर  है  जौर  परवानू,  जो  हिमाचल  में  एक  इंडस्ट्रियल
 सैंटर  है,  कालका  से  चार  किलोमीटर  दूर  है।  हम  मे
 कई  थार  निवेदन

 ि]  ।
 कम  से  कम  परवानू,  तक

 हादगेज  लाइन  को  कर  दिया  जाये,  ताकि

 (हमारा  इडस्ट्रियल  माल  रेन  द्वारा  जा  सके,  वर्ता  हम
 कालका  तक  माल  ड़्को  पर  लाना  पडता  है।  इस  लिए
 मेरा  निवेदन  है  कि  कालका  परवान्‌  तक  ब्राइगेज  लाइन
 शीघ्र  बना  दी  जाये।

 काश्मीर  एक्सप्रैस  पहले  पठानकोट  तक  चलती
 थी  ।  लेकिन  श्रब  वह  जम्म्‌  तक  जाती  है।  हमारे  यात्रिया
 को  बहुत  प्रसुविधा  होती  है।  इस  लिए  सेरा  निबेदत
 है  कि  पठानकोट  से  कम  से  कम  नुस्पुर  ह 6  बड़ी  लाइन
 बिछा  दी  जाये।

 इस  बजट  में  नई  लाइतों  के  लिए  42  करोड़
 रुपये  का  जो  प्रावधान  किया  गया  है,  बह  बहुत  कम  है  t
 हिन्दुस्तान  बहुत  बडा  देश  है।  भ्ाज-कन  की  परिस्थिति,
 जरूरत  और  बढती

 द्
 आबादी  का  देखत  हुए  तई  लाइनो

 के  लिए  ज्यादा  से  ज्यादा  पैसा  खर्च  करना  चाहिये  ।
 में  निवेदन  करूगा  कि  श्गले  साल  के  बजट  म  और
 इस  साल  के  बजट  में  भी,  नई  लाइनों  के  लिए  ज्यादा
 पैसे  का  प्रावधान  किया  जाये।

 हिमाचल  प्रदेश  में  बिजली  बहुत  बही  मात्रा  में
 उपलब्ध  है।  यहा  केवल  दा  रेलवे  लाइनें  हैं।  पठानकोट
 से  जोगिन्दरनगर  भर  कालका  से  शिमला  ।  इन  दोनों
 लाइनों  के  लिए  वहा  बिजली  काफी  मात्रा  में  और
 सस्ती  उपलब्ध  हो  सकती  है  !  इस  लिए  इन  दानो  लाइनों
 का  विद्यतीकरण  किया  जाये।

 ‘SHRIMATI  PARVATH!I  KRISH-
 NAN  (Coimbatore):  Mx  Speaker,
 Sir,  in  the  short  time  that  7  may  be
 having,  {  just  want  to  mention  a  few
 points  Firstly,  about  casual  labour;
 I  jon  Mr.  Dinen  Bhattacharya  in  all
 that  he  said  Particularly  in  the  re-
 port  we  see  that  there  are  !  8  lakhs
 casual  labour  who  are  now  employ-
 ed  m  regular  work  For  instance,
 crores  of  rupees  are  being  spent  for
 the  maintenance  work  of  bridges,  ser~
 vicing  bwidings  and  so  on.  These
 works  are  given  to  contratcors,  I  can.
 not  understand  why  such  work  should
 be  given  to  contratocrs,  including  the
 maintenance  of  bridges,  painting  work
 of  bridges  and  so  on.  So,  casual  Jab-
 our  can  certainly  be  absored  inte  per-
 manent  vacancies  for  work  which  38
 really  of  qa  permanent  nature  and
 should  not  be  given  out  to  the  contrac-
 tors

 Then  Sir  the  next  point  s.  Why
 can  the  Railways  not  pay  gratuity  ac-
 cording  to  the  Gratuity  Act?  You  are
 the  major  employer  in  the  country,
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 {Shrimati  Parvathi  Krishnan]
 you  have  got  the  largest  number  and
 you  are  very  often  boasting  about
 that.  Prof.  Dandavate  is  not  here.

 MR.  DEPUTY-SPEAKER:
 he  comes,

 Here

 SHRIMATI  PARVATHI  KRISH-
 NAN:  It  is  all  rmght,  his  catering
 assistant  is  there.  And  yet,  the  Gra-
 tuity  Act  is  not  implemented  by  the
 Railway  Board.  So,  his  catering  assis~-
 tant  may  take  note  of  it.

 I  would  like  to  say  one  or  two
 words  about  the  finances  of  the  rail.
 ways,  because  the  Minister  is  talk-
 ing  very  much  about  generating  re-
 sources  and  there  is  a  decision  of  the
 Railway  Convention  Committee  on
 this  issue.  I  would  like  to  know  what
 you  have  been  doing  since  you  came
 in  as  Railway  Minister  to  go  into  what
 is  happening  in  the  arbitration  awards,
 how  much  money  goes  out  in  these
 awards  to  -various  contractors  and
 whether  the  procedure  does  leave
 room  for  a  lot  of  hanky  panky  that
 is  going  on.  Because  know  officers
 are  chosen,  the  contractor  can  chose
 the  arbitrator,  how  much  is  being  paid
 out  against  the  claims  of  the  contrac-
 tors,  and  why  that  is  being  done.

 Similarly,  about  some  of  the  land
 which  you  give  at  concessional  rates
 which  has  been  there  for  g  long  time.
 Are  you  reviewing  that  position  also,
 because  in  many  places  I  am  tuJd
 that  many  of  the  people  are  benamig
 or  they  are  big  commercial  traders  and
 80  on?  Why  should  they  be  given
 lard  at  concessional  rates?  You  agree? Tam  glad  you  agree  with  me  on  some-
 thing  at  least.  This  is  extremely  im-
 portant,  and  for  your  finances,  you
 should  do  this  kind  of  investigation
 also,  not  just  talk  of  the  superficial
 things  that  you  are  doing  to  mop  up
 here  and  there.  J  am  sure  thet  if
 you  do  that  and  demand  that  Gov-
 emment  should  undertake  the  social
 burdens  that  the  railways  have  to
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 bear  ag  is  being  done  in  so  many  other
 countries,  you  certainly  would  not
 have  io  be  picking  the  pockets  of  the
 suburban  passengers,  You  announced

 with  great  elan  that  you  have  brought
 it  down  by  50  per  cent,  but  we  de-
 manded  its  abolition  altogether,  and
 that  the  burden  should  be  borne  by
 the  Government  and  the  employers,
 because  that  is  the  only  way  in  which
 railway  finances  can  be  put  on  a  sound
 footing,  because  the  railways  should
 look  at  themselves  as  a  commercial
 undertaking.

 Unfortunately,  they  are  only  a  gov-
 ernment  department.  Even  in  deal-
 ing  with  workers’  problems,  rules  are
 quoted.  If  y  go  to  the  Minister  and
 say:  why  is  it  that  the  pension  rules
 that  apply  to  people  who  have  re-
 tried  after  973  cannot  apply  to
 those  who  retired  before  1973,
 as  in  the  case  of  one  particular  em-
 ployee  who  has  a  disabled  child,  deaf,
 dumb,  blind  etc.  he  says:  “Sorry;  the
 Tules  do  not  permit  it,  I  have
 consulted  the  Finance  Ministry,  there-
 fore  I  cannot  do  anything.”  Even  in
 hardship  cases  on  the  question  of  pen~
 sion,  where  the  rules  are  totally  dif-
 ferent  as  far  as  the  other  public  un-
 dertakings  are  concerned,  I  cannot
 understand  why  you  should  not  look
 into  this  and  do  something  about  it.
 Therefore,  the  mopping  up  of  the  re-
 sources  can  be  done  in  so  many  other
 ways,  and  not  by  denying  pension  to
 disabled  children,  which  is  a  very
 small  sum,  and  by  a  hike  in  suburban
 railway  fares,

 While  dealing  with  the  problem  of
 railway  workers,  the  Railway  Con-
 vention  Committee,  in  its  Fourth  Re-
 port,  had  pointed  out:

 “The  Committee  are  distressed  to
 note  in  this  connection  that  as  many
 as  38,000  representations  on  var-
 jous  day-to-day  matters  of  railway
 administration  are  received  annually
 by  the  Railway  Board  from  the  Rail-
 way  users  and  as  many  as  50,000
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 from  the  Railway  personnel.  This
 is  an  indication  of  the  fact  that  rail
 users  and  the  employees  are  not
 able  to  receive  prompt  attention  to
 their  representations  at  the  field
 level  and,  therefore,  they  approach
 the  Central  authority  cither  “them-
 selveg  or  through  the  elected  repre-
 sentatives.  The  Committee  feel  that
 if  the  Zonal  Railways  have  adequate
 powers  as  is  repeatedly  claimed,  and
 are  also  manned  by  officers  of  pro-
 ven  calibre  and  leadership...

 ~—I  would  like  to  stress  that—

 “,  there  is  no  reason  why  it
 should  not  have  been  possible  to
 attend  promptly  to  these  represen-
 tations  and  render  satisfaction.”

 That  is  why  one  of  the  cut  motions  [J
 have  given  is  precisely  on  the  irdus-
 trial  relations  policy  of  the  railways.

 The  railways  are  today  picking  and
 choosing  and  only  talking  of  the  so-
 called  recognised  federations,  leaving
 out  other  railway  workers’  unions  who
 do  not  happen  to  be  members  of
 these  federations.  Why  have  these
 unions  come  up?  Precisely  because
 these  federations  have  not  been  able

 ‘to  deliver  the  goods.  He  has  claimed
 that  man-days  lost  have  come  down,
 but  let  him  not  forgot  that  one  after
 the  other  there  are  dharnas,  demons-
 trations  and  a  whole  lot  of  other  agita-
 tions  that  are  taking  place.  The  wor-
 kers  are  co-operating  and  giving  in  in
 time,  but  he  is  ignoring  them  comple-
 tely.  I  woulg  like  to  warn  him  that
 this  delay  is  going  to  rebound  on  him
 and  he  might  be  a  champion  or  a  gold
 medalist  in  the  number  of  man-days
 lost  if  he  does  not  look  into  the  de-
 mands  of  the  workers  and  if  he  is
 ignoring  the  genuine  demands  of  the
 vast  section  of  the  Railway  employees.
 He  claims  here  that  the  channel  of
 communication  has  been  opened  up
 and  certainly  the  workers  are  being
 allowed  to  represent  and  unrecognis-
 ed  unions  can  send  in  their  represen-
 tations,  but  because  of  the  rules  and
 regulations,  they  cannot  get  any  reply
 is  writing.  [  am  constantly  getting

 a  whole  lot  of  letters  saying  that  the:
 matter  will  be  examined.  They  will  be
 examined  till  the  next  Minister,  who-
 ever  he  may  be,  comes.  I  will  show
 you  the  letters,  Mr.  Minister.  ६  will
 remind  you  of  your  letters  mentioning
 about  the  examining  that  is  there  at
 the  divisional  level,  zonal  level  and
 other  levels.  Here  I  woulg  lixe  to
 point  out  that  for  one  of  ‘he  office-
 bearers  of  my  Federation,  two  incre-
 ments  have  been  stopped  and  the
 charge  was  that  he  sent  in  a  slip  ask-
 ing  for  an  interview  with  that  noto-
 rious  DPO  of  the  Jaipur  Dvuvision,
 about  whom  I  have  talked  to  you,
 against  whom  there  was  an  agitation
 leq  by  the  recognised  union,  AIRF.
 He  promised  to  do  something  atout  it,
 but  that  Johnny  continues  happily  be-
 cause  the  Minister  continues  to  write
 letters  that  he  is  having  the  matter
 “examaned”.  He  continues  examining
 the  matter  while  the  workers  are  be-
 ing  penalised  and  are  not  being  given.
 any  channel  of  representation  of  ask-
 ing  for  an  interview.  I  would  request
 the  hon.  Minister  40  take  this  matter
 seriously  I  am  not  going  into  fur-
 ther  details  as  Mr.  Dinen  Bhattac-
 harya  haz  already  spoken  about  it.

 I  can  see  your  hand  moving  to-
 wards  the  bell  because  I  used  to  do
 the  same  thing  when  I  am  in  the
 Chair.  So,  before  you  ring  the  bell,  I
 would  just  say  one  thing,  I  think
 you  will  also  be  interested  in  it.  Last
 year,  yOu  remember  with  a  great
 flourish  the  Minister  said  “I  am  going
 to  see  that  women  wil]  get  more  omp-
 loyment  in  the  Railways.  So,  women
 will  do  the  reservations”.  I  was  horri-
 fied  to  see  his  inordinate  interest  in
 women  when  I  gaw  the  report  about
 increase  in  the  number  of  women
 workers  in  the  Railways,  from  977  to
 ‘1978,  they  have  gone  up  from  22,489
 to  24,282,  a  very  magnificient  increase
 of  1,763.  Out  of  how  many  lakhe,  Mr.
 Minister?

 PROF,  MADHU  DANDAVATE,  ह
 lJakhr.
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 SHRIMATI  PARVATHI  RISH-
 NAN:  I  woulg  lke  to  ask  you  how
 much  interest  you  have  in  seeing
 that  employment  opportunities  are
 provided  for  women  jin  the  Railways
 and  I  hope  that  this  bit  appears  in
 the  press  So  that  at  home,  it  will  be
 read  and  you  will  face  the  music  at
 your  home  also,  as  you  are  facing
 from  the  Railway  workerg  outside.

 श्री  राम  सेबक  हजारी  (रोसडा)  उपाध्यक्ष
 महांदय,  मैं  प्रापके  माध्यम  से  रेल  मती  जी  को  बधाई
 देता  हु  हमारे  उत्तरी  बिहार  में  सकरी-हमनपुर
 एक  प्रमुख  लाइन  कई  वर्षों  से  पड़ी  हुई  थी,  वह  एक
 उपेक्षित  इलाका  है,  इस  बार  के  बजट  में  उस  लाइन
 को  वे  शुरू  करने  जा  रहे  हैं  उसके  लिए  में  वहा  को  जनता
 की  आर  से  उनको  धन्यवाद  देता  ह।  रेल  मत्री,  श्री
 मधु  दण्डवर्ते  जी  ने  जा  काम  किए  हैं  वह  चिरस्मरणीय
 है।  में  उनको  एक  दा  सुझाव  भी  देना  चाहता  ह  ।  पिछडे
 इलाकों  को,  जोकि  झभी  तक  उपेक्षित  रहे  ्  विकास
 के  लिए  जो  प्राथमिकता  मिलना  चाहिए  बह  नहीं
 मिली  है।  इनके  समय  में  भी  वह  इलाके  उपेक्षित  ही
 रहे  है।  हमारे  बिहार  में  रोसडा,  हसनपुर  ऐसे  स्टेशन्स
 है  जहा  पर  यात्षियों  की  सब्या  दो  हजार  प्रति  दिन  है
 लेकिन  झाज  तक  उन  स्टेशन्स  पर  कोई  विकास  का  काम
 नही  हो  सका  है।  बरसात  के  दिनों  में  पैसेन्नस  गाडी  मे
 चढ़े  नहीं  पाते  भ्रौर  न  स्टेशन  पर  ही  रकने  की  कोई
 जगह  &  वहां  के  डी०एस०  से  मिल  कर  मैने  कई
 बार  कहा,  भ्रब  तो  वह  डी०एम०भ्रार०  हो  गये  हैं,
 उन्होने  कई  प्राश्वासन  भी  दिये,  लेकिन  प्राज  तक  हुमा
 कुछ  भी  नहीं।  ऐसी  स्थिति  सिर्फ  एक  ही  जगह  नहीं  है,
 भारत  में  जितने  भी  पिछड़े  हुए  इलाके  है,  हालाकि  वहा
 से माप  को  ज्यादा  पैसा  झाता  है,  सब  जगह  यही  हालत
 है,  पैसेन्जर्स  की  सुविधा  के  लिये,  स्टेशन  के  विकास  के
 लिये  कोई  काय  नहीं  हा  रहा  है।  में  मती  महोदय  से
 आग्रह  करूंगा  कि  आप  इस  झोर  ध्यान  द  और  प्राथ-
 मिकता  देकर  इन  पिछड़े  इलाकों  के  रेलवे  स्टेशन  के
 विकास  झौर  याज़ियों  की  सुविधा  के  लिये  कुछ  व्यवस्था
 करे  ।

 आप  बरौनी  से  कटिहार  लाइन  को  बडी  लाइन
 में  परिवर्तित  करने  जा  रहे  है--मह  एक  बहुत
 झच्छा  कदम  है,  हस  के  लिए  ग्राप  बधाई  के  पात्र
 हैं  ।  लेकिन  समस्तीपुर  से  वरभगा  को  भी  बडी
 लाइन  में  परिवरतित  करने  की  याजना  बहुत  दिनों
 से  पड़ी  हुई  है।  मत्नी  जी  उमर  फे  लिये  कई  बार
 झारतासन  भी  दे  चुके  है,  लेकिन  श्रसी  तक  हुभा
 कुछ  भी  नहीं  है  |  में  मंत्री  महोदव  से  भाग्
 कहूगा--वह  एक  ऐसी  लाइत  है  जो  जयनगर
 से  समस्तीपुर  होते  हुए  चारो  तरफ  फैल  जाती  है।
 यह  बाइर  का  इलाका  हैं,  बेपास  के  आईर  पर  है,
 दि  झाप  इस  को  दरभगा  तक  बढ़ा  थे  तो  प्राप
 के  पास

 ह ३  ज्दग
 झौर

 ड्
 के
 ह

 की
 सुविधा  |  भाप  से  मह  भी  भाग्रह
 कहंगा--मर्दि धाप  के  पास  पैसा  हो  शौर  धाप
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 प्रावधान  कर  सके  तो  जयनगर  तक  बड़ी  लाइन
 दे  दें  ।  देश  की  युरक्षा  की  दृष्टि  से  भी  यह  बहुत बड़ा  काम  होगा,  क्योकि  विशेष  परिस्थितियों  में
 सरकार  को  भी  उस  इलाके  में  कई  की
 परेशानिया  उठानी  पड़ती  है  शौर  बहुत  भारी  खर्च
 करता  पढ़ता  है  i  इस  लिए  में  फिर  ाप  से
 प्रनुरोध  करूगा  कि  दरभगा  समस्तीपुर  लाइन  का
 काम  तो  शुरू  करे  ही,  साथ  ही  ऐसा  प्रस्ताव  लाने

 हिज
 प्रयास  करें  कि  बह्  लाइल  जयनगर  तक  बढ़ा
 जाए  t

 उपाध्यक्ष  महोदय,  में  दो-तीन  बाता  की  तरफ
 मंत्री  महांदय  का  ध्यान  श्राकषित  करना

 चाह
 गा

 --जिन  की  शायद  उन  को  जानकारी  नह्हीं  होगी।
 मैने  पहले  श्री  उन  से  इन  के  बारे  थे  कहा  था।
 यह  ठीक  है  कि  रेलवे  में  बहुत  ज्यादा  सुधार  -+ 1
 है,  श्राप  के  अधिकारी  शौर  कमेचारी  भो  भाप  का
 साथ  दे  रहे  है,  लेकिन  प्रभी  भी  श्राप  के  प्रशासन
 में  कुछ  लोग  ऐसे  है  जा  पुरानी  लीक  पर  ही  चल
 रहे  है,  उन  में  अभी  तक  सुधार  नहीं  हुआ  है  t
 जैसे  समस्तीपुर  में  कंजुअल  लेबर  का  मामला  है।
 मे  गरीब  आदमी  .0—5  मील  से  साइकल  पर  चढ
 कर  कैजभ्रम  लेबर  के  रूप  में  काम  करने  आते  है।
 झाप  का  क्राइटेरिया  .00  दिनों  का  है,  लेकिन
 उन  को  काम  करते  हुए  600  दिन  गृजर  जाते
 है,  उन  को  स्थायी  नहीं  किया  जाता  है  ।  इस  मे
 बहुत  अगलिग  चल  रही  है  |  वहां  के  प्धिकारी
 का  बेटा  जो  कालिज  मैं  निकल  कर  झाता  है,  उस
 ह इ  नाम  कंजझल  लबर  के  रूप  मे  रख  लिया  जाता
 है,  कालिज  से  निकल  कर  जाते  ही  उस  को  नौकरी
 मिल  जाती  है,  लेकिन  जो  गरीब  दूर  से  साइकल
 पर  चढ़  कर  झाता  है,  सालो  काम  करते  हुए  बीत
 जाते  है,  लेकिन  उस  को  नौकरी  नहीं  मिलती  है।
 में  ऐसे  एक  नहीं  सैकडो  इस्टेन्सेज  दे  सकता  हू
 झौर  मेन  इस  सम्बन्ध  में  श्राप  को  पते  भी  लिखा
 षा।

 हरिजनों  के  लिये  श्राप  का  डिपार्टमेंट  कहता
 है  कि  हरिजन  उम्मीदवार  मिलते  नही  है।
 में  दावे  से  कहता  ह--मैंने  200  से  भ्रधिक  हरिजन
 उम्मीदवारों  को,  जो  हर  तरह  से  सक्षम  थे,  श्राप
 के  यहां  भेजा  लेकिस  उन  को  नहीं  लियां  गया  द्ौर
 आप  के  यहा  से  यही  विभागीय  जबाब  पाता  है  कि
 हरिजन  उम्मीदवार  मिलते  ही

 ६४५
 है,  उपयुक्त

 उम्मोदवार  झाता  ही  नहीं  है  ।  में  मंत्री  जी  से
 आग्रह  करूंगा--मे  जानता  हु  ाप  के  पास  काम
 का  बहुत  बोझा  है,  लेकिन  झाप  इन  छोटी-छोदी

 1
 पर  भी  ध्यान  दीजिये  भौर  इस  में  सुधार

 जाहये  1

 झब  जहा  तक  रेलवे  में  ग्रामदवी  की  आत  है
 यह  एक  तरह  का  व्यापार  है,  कामशियल  भार्गेति-
 जेनन  है,  लेकिन  कुछ  शाप  के  भ्रधिकारी  ऐसे  है
 कि  जहा  झाप  को  कमशियल  प्राफिंठ  हो  सकता  है,

 ह”  ्  है  का
 झाप  को

 द  द हो  रहा  है|  स्टेशनों  पर
 दाम  बने  हि.  ह  द  26-30  साल  पहले
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 के  बने  हुए  हैं,  झाज  वहां  जरूरत  इस  बात  की  है
 कि  उन  को  बढाया  जाये  हाँ  जोड  बनाया  जाय,
 प्लेटफार्मों  का  विस्तार  किया  जाय,  लेकिन  उस
 तरफ  कोई  ध्यान  नहीं  दिया  जा  रहा  है  7  उब
 क्षेत्रों  में  काफी  भप्रच्छी  र्मशियल  क्राप्स  पैदा  होती
 है,  जैसे  गन्ना  है,  तम्बाक्‌  है,  लेकिन  शेड  की  सही
 व्यवस्था  न  होने  से  उन्हें  बाध्य  ही  कर  अपना  माल
 द्र्को  से  भेजना  पड़ता  है  भौर  इस  तरह  से  जो  प्राफिट
 रेलवे  को  होना  चाहिये,  बह  ट्रक  बालो  का  पहुंच
 रहा  है  t  wa  थोड़ा  इस  में  मुधार  जा  बर

 शट
 तेण  से  हस  को  करें,  भगर  प्राप

 के  झा  कमांशियल  दृष्टिकोण  से  इस  का
 विकास  करें,  तो  रेलवे  को  बहुत  ज्यादा  फायदा
 हो  सकता  है  1

 साथ  ही  साभ  में  यह  भी  कहता  चाहता  ह
 कि  पहले  रेलवे  स्टेशन  को  देखने  से  ही  लोगो  को
 सगता  था  ह उ  सैन्डल  गव्नेमेट  में  बड़ो  एफीशियेन्सी
 है  t  रेलबे  स्टेशन  पर  अग्रर  एक  आदमी  चला
 जाता  था,  ता  उस  का  झनभव  होता  था  कि
 एफीशियेन्सी  है  लेक्नि  श्राजकंज  श्रच्छे  से  श्रच्छा
 स्टेशन  ाप  ले  जैसे  समस्तीपुर  का  रेलवे  स्टेशन
 है,  जो  एक  बहुत  मशहूर  स्टेशन  है,  वहा  की
 स्थिति  ऐसी  है  कि  कोई  बहा  पर  बैठ  नहीं  सकता
 खड़ा  नहीं  हो  सकता  क्योंकि  वहा  पर  बहुत  गन्दगी
 रहती  है  यह  स्थिति  वहा  की  है  t  इसलिये  मैं
 मंत्री  महोदय  से  झाप्रह  करूगा  कि  वे  इन  सब
 खामियो  की  तरफ  देखें  और  प्रपने  भ्रधिकारियों  को
 मुस्तैदी  से  साथ  देते  के  लिये  कहे,  वैसे  वे  भाप
 का  साथ  द॑  रहे  है  ।  जो  सफलता  झ्राप  ने  हासिल
 की  है,  अगर  इन  छोटी  छोटी  खामियो  की  तरफ  श्राप
 ध्यान  देरें  और  उन  को  दूर  कर  देगे,  तो  मै  यह
 कहूंगा.  कि  मत्री  जी  को  पौर  भी  बहुत  बडी
 सफलता  मिलने  वाली  है  भौर  हमारी  शुभकामनाएं
 उन  के  साथ  है  +

 अन्त  मे  यह  कह  कर  मैं  बैठ  जाऊगा  कि  सकरी-
 हसनपुर  रेलवे  का  जो  काय  है.  उस  का  जल्द  से
 जल्द  आप  शुरू  करे  ताकि  वहां  फ॑  लोगों
 की  जो  झाकक्षाये  शौर  झाशाएं  हैं,  ये  पूरी  हो
 जाये  ।  इतना  कह  कर  मै  समाप्त  करता  हू।

 SHRI  C.  M,  STEPHEN  (Idukki):  I
 seek  a  few  minutes  of  the  Honse  to
 highlight  certain  matters  concerning
 the  recommendations  of  the  Railway
 Convention  Committee.  According  to
 me,  there  are  certain  recommenda-
 tions  involving  basic  policies  ta  which
 a  deeper  look  is  called  for,

 The  Railway  Convention  Com-
 mittee  has  been  from  time  to  time,
 giving  relief  to  the  Railways  in  the
 matter  of  their  liability  of  payment

 of  dividend.  The  Fifth  Report  of  the
 Railway  Convention  Committee,  which
 we  are  now  discussing,  hag  given  a
 statement  of  the  total  relief  that  the
 Railways  have  obtained  as  a  result  of
 valious  recommendations.  The  exist-
 ing  concessiong  which  have  accrued  te
 Ralways  as  a  result  of  recommenda-
 tiong  from  time  to  time  have  come
 to  about Rs  3957  crores.  The  present
 recommendations,  which  we  are  now
 considering,  would  amount  to  Rs,  3.33
 crores,  out  of  which  about  Rs.  3
 ciores  will  get  extinguished,  leaving
 back  about  Rs.  ll  crores  as  an  addi-
 tional  thing

 I  am  not  quarrellimg  about  any
 concession  being  given,  about  every-
 thing  being  done,  There  must  be
 a  rationale  behing  the  whole  thing
 According  to  me,  the  Railway  Con-
 vention  Commiftee  hag  not  considered
 the  rationale  in  detail,  This  is  my
 basic  complaint

 The  most  Major  recommentation
 which  is  now  being  made  2५  that,  with
 respect  to  the  ;ailway  lines  which
 wese  laid  after  1955,  the  capital  costs
 being  about  Rs.  82  crores,  on  that
 the  dividend  must  not  be  demanded,
 on  that  the  Railways  must  free  from
 the  latbility  to  give  dividend,  and  the
 relief  asked  for  is  Rs  0.48  crores.  I
 do  not  understand  the  justification
 for  this  The  demands  which  Rail-
 ways  are  making  are  assuming  pro-
 portions  which,  according  to  me,  are
 not  justified.  There  is  no  rationale
 behind  3t.  For  example,  take  this  and
 see  how  the  whole  thing  started.
 From  time  to  time  certain  railway
 lunes  have  had  to  be  put  for  ‘deve-
 Jopmental  purposes’  and  all  that—for
 taking  coal  from  the  coal-nit  to  the
 railway  line,  from  the  port  to  the
 railway  line,  etc.  These  things  are
 being  put.  Originally,  before  the
 Railway  Convention  committer’.  re-
 port  came  in  ‘1954,  this  was  treated  as
 part  of  the  Development  Fund,  char-
 geable  to  Development  Fund,  [If  it
 is  chargeable  to  the  Development
 Fund,  then  it  is  very  clear  that,  for
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 loang  taken  from  the  Government, from  the  Development  Fund,  you  will have  to  pay  interest  to  the  Gover.- ment.  That  is  there,  Subsequent  to

 that,  this  was  taken  to  the  capital
 fund,  on  condition  that  for  the  five year  period  there  will  be  the  amorti- sation  and,  thereafter,  after  20  years, if  there  is  a  deferred  payment,  that
 Wil]  be  written  off.  Thig  is  the  condi- tion.  Now,  they  say,  if  this  is  the
 position,  what  is  the  definition  of  it? ‘The  Committee  puts  a  question  io
 them—why  don’t  you  treat  it  as  a
 Project  line?  The  answer  is:  classify it  as  a  project  line  if  it  is  remunera-
 tive,  And  if  it  is  not  remunerative, we  will  not  classify  it  ag  a  project line.  And  the  Railway  Convention
 Committee  was  also  told  earlier  that
 ‘these  lines  are  operational  necessi-
 ties.  If  these  lines  were  operational necessities  and  they  form  part  of  the
 entire  railway  network.  how,  under

 “heaven,  do  they  get  a  right  or  a
 ‘special  treatment  is  just  what  I  do
 not  understand.

 36  hrs.

 Now,  the  present  arrangement  is
 ‘given  away.  They  say  that  hereafter
 for  1978-79  and  1979-80,  for  these

 two  years,  no  divideng  must  be
 ‘drawn  with  respect  to  this,  subject
 to  one  condition  that  if  it  is  making Profit,  then  you  can  make  the  claim
 for  the  dividend.  Well,  Sir,  either
 this  is  part  of  the  entire  commercial
 ‘thing  or  it  is  a  necessary  part  of  the
 operational  necessity  of  the  Railways. Tf  it  is  an  operational  necessity  for
 the  Railways,  then  demarcating  part by  part  and  saying  that  this  is  not
 remunerative  and  so  no  dividend
 need  be  paid  and  this  remunerative
 part  should  pay  dividend,  is  taking
 things  to  en  infinitely  absurd  position,
 according  to  me.  There  is  no  rationale
 about  it  and  the  Railway  Convention
 Committee  has  not  discussed  the  ra-
 tionale  about  it.  There  must  be  some
 rationale.  Now.  we  have  strategic

 ‘lines,  we  have  unremunerative  lines,
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 we  have  got  the  suburban  liner  and
 a  new  class  is  now  coming  up  called
 ‘development  lines’  and  among  the
 development  lines,  remunerative  and
 non-remunerative  lines.  Remunerative
 lines  must  pay  their  dividend  and
 non-remunerative  lines  need  not,  This
 sort  of  classification  and  sub-claussifi-
 cation  and  going  on  ad  infinitum  is
 rather  not  a  healthy  practice.

 Indian  Railways  is  a  great  enter-
 prise  whose  investment  is  to  the  tune
 of  about  Rs.  5500  crores  ang  from  out
 of  that,  these  smal]  deductions  which
 are  asked  for  are  certainly  not  worthy
 of  the  railways.  That  is  what  I  have
 to  say.  I  am  not  oppasing  it.I  am
 only  pin-pointing  this  part  of  it,

 Another  thing  igs  your  welfare  acti-
 vities.  For  welfare  activities  we  must
 have  a_  concession.  What  is  the
 blessed  great  concession  you  are  get-
 ting?  For  welfare  activity  the  great
 concession  you  are  getting  is  a  very
 very  small,  Rs.  0.9  crores  or  some-
 thing  like  that.  For  this  Rs,  0.i9
 crores  the  Railways  submit  a  memo-
 randum  to  the  Railway  Convention
 Committee  ang  the  committee’s  great
 report  is  coming  before  the  House  for
 a  Rs.  9  Jakhs  concession.  What  ia  the
 rationale  here,  I  am  asking.  For  the
 commercial  establishments,  for  cor-
 porations,  this  will  be  treated  as
 equity.  This  is  the  claim.  If  it  is
 treated  as  equity,  on  an  equity  they
 will  have  to  pay  to  the  General  Re-
 serve  and  an  amount  has  to  be  paid.
 Tf  that  is  the  comparison,  what  justi-
 fication  is  there  for  you  to  say,  ‘We
 will  not  pay.’  It  is  a  social  responsi-
 bility.

 Sir,  this  tendency  of  getting  away
 from  the  goclal  responsibilities  is
 developing  an  angle  which  is  entirely
 different  from  what  it  was  when  the
 Trailways  were  projected  for.  This
 should  be  fought  against.  This  iz  not
 the  correct  attitude.  Thig  is  what  I
 have  go  to  submit.
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 One  thing.  A  very  dangerous  pro-
 posal  has  come,  very  innocently
 brought  jn  but  which  has  got  serious
 consequences,  That  is,  the  dividends
 which  have  accrued  so  far,  i.  the

 arrears  of  dividend,  with  respect  to
 that,  the  interest  accrued  will  be
 written  off  and  the  rest  wil}  be  treat-
 ed  as  deferred  dividend  free  from  all
 interest.  Now,  you  have  absolutely
 no  liability  hereafter  to  pay  to  the
 General  Fund  at  all.  No  loan  need
 be  taken.  If  you  do  not  have  reserves,
 if  you  do  not  have  ६  surplus,  then
 thig  i,  treated  as  deferred  dividend.
 There  is  no  liability  to  pay  interest
 and  you  keep  ap  account  of  deferred
 interest.  That  ig  what  you  are  going
 to  do.  There  will  be  ४०  interest  lia-
 bility.  There‘ig  no  surplus,  no  loan  is
 being  taken  and  no  interest  need  be
 paid.  After  some  time,  gay,  after  10
 years,  we  will  consider  it.  It  will  be
 a  huge  amount  and  again  anotfier
 write  off  business  comes  up,  sir,  this
 is  an  approach  fraught  with  serious
 consequences—g  very  innocently
 sugar-coated  proposal  but  dangerous-
 dy  mischievoug  and  absolutely  irres-
 ponsible,  }  support  the  proposal  but  I
 call  xt  a  dangerous  mischief.  Let  it  not
 be  thought  that  we  do  not  understand
 these  things.  One  more  point,  I  am
 concluding.  Now,  how  it  could  be
 done?  What  is  the  finance  of  the
 railways?  I  juet  wanted  to  point  out
 one  as  pect  of  it  which  the  Minister
 will  kindly  take  note  of.  You  had
 ‘enough  of  bouquets,  I  can  also  add  a
 bouquet  to  you.  But,  nevertheless  let
 Ug  not  be  under  g  complacency.

 I  am  just  pointing  out  certain  facts
 and  figures.  What  is  the  capacity  of
 the  Railways?  Your  success  should  be
 indicated  by  two  standards—they  are:
 ‘What  i,  your  operational  ratio?  And
 what  is  the  relationship  of  revenue  to
 capital-at-charge?  These  are  the
 touchstones  and  these  are  the  indi-
 ¢ators  which  would  show  whether  you
 are  operating  correctly  and  efficiently.
 ‘What  ig  the  trend  of  your  operational
 ratio  to  the  working  expenses?  I  have

 got  before’  me  your  Explanatory
 Memorandum,  The  trend  is:

 Year  Percentage

 1973-74  93.7
 1974-15  93.5
 ‘1975-76  9l
 1976-77  83.6

 In  1976-77,  it  was  84  per  cent  as
 against  83.6  per  cent  next  year  under
 your  stewardship,  it  came  down  to.
 83  per  cent.  And  then  it  has  started
 moving  up.

 PROF.  MADHU  DANDAVATE:  Are
 you  referring  to  the  Operatio  ratio?

 SHRI  C  M.  STEPHEN:  Yes,  that  is
 what  I  am  referring  to.  From  85.4  per
 cent  it  has  gone  up  to  86.8  per  cent
 this  year,  Next  year,  you  say,  your
 anticipated  freight  income  may  go  up.
 You  may  say  this,  It  is  the  experi-
 ence,  But,  what  I  am  saying  is  that
 after  coming  down  it  has  started
 moving  up.

 Now,  look  at  the  operational  ratio
 to  the  revenue,  capital-at-charge.  That
 shows  a  new  trend.  If  these  two  are
 surpluses,  then  I  wouki  submit  that
 the  Railways  have  been  in  good  shaPe-
 Also  in  the  freight  income,  the  trend
 is—as  against  ‘1978-74,  in  1974-75.  there
 was  an  increase  of  Rs,  237  crores;  in
 1975-76  as  against  the  previous  year,
 the  incerase  was  Rs.  233  crores;  im
 1978-77,  as  against  the  previous  year,
 the  increase  is  Rs.  76.00  crore,  only.
 Tn  ‘977-78,  the  increase  is  Rs,  22  croreg
 but  in  1978-79,  ;t  is  only  Rs.  ]  crores
 as  against  the  previous  year.

 This  ig  in  respect  of  what?  In  the
 course  of  these  three  years,  the  capi+
 tal-at-charge  has  jumped  up  by
 Rs.  1,000  crores  The  investment,  in
 the  course  of  three  years  have  gone
 up  by  Re.  .000  crores.  But  the  trend,
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 as  I  said,  in  1976-77,  is  that  the  anti-
 cipated  ireight  traffic  was  about
 222  million  tonnes.  It  landed  gown  to
 24  million  tonnes.  In  the  next  year,
 the  anticipated  one  was  22  millon
 tonnes  but  it  kanded  to  205  million
 tonnes  only,  The  Ruilway  Conven-
 tion  Committee  tellg  ug  that  the  origi-
 nating  traffic  capacity  of  the  railways
 as  assessed  by  the  Railway  Board  was
 248  million  tonnes  ag  against  205
 million  tonnes  of  the  originating
 traffic.  Having  said  that,  the  Railway
 Convention  Committee  says  that  the
 rate  is  increasing.  But,  you  gaid  that
 the  originating  traffic  will  dwindk.
 Thig  is  not  correct.  That  is  another
 finding  that  I  find  in  the  Railway  Con-
 vention  Committee.  They  did  not
 accept  that  contention,  A'tnyway,  you
 have  accomplished  only  205  millien
 tonnes  of  originating  traffic.  You  have
 shown  last  year  that  there  was  a
 great  profit  of  Rs.  89  crores.  As
 against  that,  you  have  brought  it  up
 to  Rs.  26  crores.  This  is  a  matter
 which  should  have  been  brought  at
 the  earlier  time.  I  am  ‘not  going  to
 say  anything  on  that.  We  know  how
 it  has  happened.  But,  the  proper
 thing  wag  this.  Now,  ag  against  Rs.  89
 crores  the  actual  profit  ig  shown  as
 Rs.  26  crores.  How  did  the  saving
 take  place!  It  was  que  to  lesg  pruvi-
 sion  required  under  jocos,  carriages
 and  wagons  amounting  to  Rs.  39.79
 crores  and  Rs,  19.81  crores  for  non-
 filling  up  of  vacancies.  That  wag  the
 saying.  On  these  two  item  the  amount
 wag  saved  arid,  therefore,  the  profit
 moved  up  from  the  expected  figure  to
 Re,  26  crores,  namely.  an  merease  of
 36  crores.  All  T  am  saying  is  tha:  the
 entire  white-washing  does  not  reflect
 the  reality  of  the  situation.  I  do  not
 want  to  go  deepe;  into  the  whole
 thing,  Let  there  be  no  complacency.
 Two  year  back  when  I  participated  in
 the  debate  on  railwavs  grant,  I  stated
 that  there  is  tendency  for  the  goods
 freight  ta  come  down  and  if  the  goods
 traffic  comes  down,  whatever  you  may
 do,  the  railway  finances  will  net  be  in
 a  sound  position.  Thi,  has  come  down
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 and  it  should  be  stopped.  If  that  is
 done  RCC  may  recommend  anything
 and  we  are  prepared  to  say  ‘okuy  get
 at,’  But  for  the  sickness  inefficiency
 and  shortfalls  ag  against  targets  if  that
 has  got  to  he  made  up  by  some  inure
 concessions  and  go  into  the  absurd
 limit  of  concessions  from  dividends
 even  for  ruaning  hospitals  that  is
 taking  it  to  a  limit  of  mockery
 which  should  jot  have  been
 done.  I  have  only  this  much
 to  say  RCC  hag  not  given  us
 proper  reasoning  as  to  why  they  re-
 commended.  If  the  finance  Ministry and  the  Railways  together  are  recom-
 mending.  that  is  the  end  of  the  matter
 and  the  Railway  convention  Commit-
 tee  do  not  seem  to  have  any  further
 thing  tc  say.  They  okayed  it  If  they
 had  differed  they  will  have  something
 more  tv  say.  This  is  not  the  correct
 way.  Therefore,  many  of  the  propo-~
 sals  before  us  are  proposals  of  serious
 consequence.  Nevertheless,  I  do  not
 want  to  stand  in  the  way  of  passing  it
 but  I  only  say  this  aspect  will  have  to
 be  looked  into.  Let  my  _  friend,
 Mr.  Madhu  Dandavate—who  is  the
 most  genial  of  the  whole  lot—be  not
 under  complacency  and  be  forthright
 and  get  the  railways  start  operating.
 They  are  doing  fairly  well  already  but
 they  could  do  far  better  in  order  that
 the  target  with  respect  to  freight  re.
 ceipts  could  be  kept  up,

 श्री  Wo  पी०  मण्डल”  (मेधपुरा)  :  उणध्यक्ष
 महोदय,  मैं  माननीय  रेल  मंत्री  जी  को  धन्यवाद  देता

 हूँ  कि
 उन्होने  झच्छा  रेल  बजट  पेश  किया  है  और

 पैसेंजर  फेयर  झौर  फ्रेड  बढ़ाये  हुए  लगातार  तीन
 साल  से  सरप्लस  बजट  पेश  किया  है  |

 46.4  hrs.

 (Dr.  Susura  Nayar  in  the  Chair.]
 wet  तक  विहार  का  सम्बन्ध  है  मेरे

 एक  दोस्त  श्री  रामसेवक  हजारी  ते  उनको  धन्यवाद
 &  दिया  कि  उन्होंने  सकरी  से  हसनपुर  रेलवे  लाइन
 का  काम  शुरु  किया  है।  झ  मुझे  धन्यवाद  देने  के
 सिवाय  ह.  कुछ  कहना  तहीं  रहे  गया  है।
 हमारे  यहां  सहरसा  एक  कभिश्मरी  है,  कोसी
 नदी  के  रैवेजेज  के  अम्दर  उसका  पोर्शन  पढ़ता  है।

 श्लौर  कोसी  नदी  के  सदियों  से  रबेजेज  के  कारण
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 यहाँ  की  रेल  ौर  सड़क  को  बहुत
 |:

 हो
 मया  था।  भौर  जब  उसी  शरिया  के  रेल  मंत्री
 थे,  स्वर्गीय  ललित  नारायण  मिश्र,  तो  उन्होंने
 उस  एरिया  के  डेवलपमेट  के  लिये

 ्
 रेल

 लाइनों  का  प्रापोजल  भी  किया  था  बहुतो
 का  सब्र  भी  हो  गया  था।  भ्गर  वह  जिन्दा  रहते
 तो  वह  काम  शुरु  हो  जाता  |  यह  सीसरी  बार
 हमारे  माननीय  मती  जी  बजट  लागे  हैं,  लेकिन
 क्या  आने,  क्यों  इनका  ध्यान  उन  लाइनों  की  तरफ
 नहीं  जाता  ?  यह  दुख  की  बात  है  |  में  उन
 लाइनों  का  नाम  गिमाता  हूं  1

 एक  लाइन  निरमली  से  भपटियाही
 ० और  दूसरी  प्रतागगंज  से  भीमनगर  है

 के  रैवेजेस  में  वह  लाइन  टूट  गई  थी,  लेकिन
 कोसी  के  बंघ  जाने  के  बाद  उस  पर  अब  कोई
 बजर  नहीं  था,  उसे  रैस्टोर  किया  जा  सकता
 था ।  उस  रेलवे  लाइन  का  जिस  समय  लंलित
 नारायण  मिश्र  रेलवे  मंत्री  थे,  उन्होंने  सर्वे  कराया
 था,  दुर्भाग्य  से  झगर  वह  मौत  के  शिकार  न  हो
 जापी  होते  ता  बहू  काम  अब  तक  हो  गया  होता,
 लेकिन  झाज  तीसरी  बार  मत्री  महोदय  ने  यह
 बजट  पेश  किया  है,  लेकिन  उस  लाइन  को  सेने
 का  रुपाल  ही  इन्हे  तहीं  है,  उसमें  उसका  कोई
 जिंक  नहीं  है।  जब  हम  वहा  जाते  हैं  तो  वहां
 के  लोग,  जिन्होंने  बहुत  ज्यादा  मतों  से  जनता
 पार्टी  को  बोट  दिये  थे,  बहू  हमसे  पूछते  है  कि  हमारी
 लाइन  का

 द  हुमा,
 तो  हम  उनको  कुछ  जवां

 दे  मकते

 इसी  सरह  से  सिमरी  बस्तियारपुर  से  बिहारी-
 गज  की  लाइन  के  बारे  मे  जब  माननीय  रेल
 मंत्री  को  चिटठी  लिखी  जाती  है  तो  वह  प्रपने
 रेलवे  भ्राफिसर  से  उसके  बारे  में

 कडे
 है  ।  उनको

 मलते  जवाब  दिया  जाता  है  कि  में  सड़क
 गई  हैं।  मैं  दा  के  साथ  कहता  हू  कि  वहां  कोई
 सड़क  नहीं  है  t

 And  with  all  emphasis  at  my  com-
 mand  I  request  the  Railway  Minister
 kindly  to  respect  that  locality,—
 Simri-Bakthiarpur-Bihariganj  line.
 This  railway  line  would  have  been  the
 only  possible  means  of  communication
 and  it  would  have  served  the  people
 of  this  area  very  much,  During  the
 late  Lalit  Narayan  Mishra’s  time,  he
 ordered  for  the  survey  of  this  linc.
 I  do  not  know  as  to  why  no  further
 steps  have  been  takenby  the  present
 Railway  Minister.  [I  request  him  to
 take  necessary  steps  in  this  regard.

 There  is  another  line,  Madhepura-
 Singheshwar  line.  It  is  a  very  impor-
 tant  line  to  serve  a  famous  pilgrim
 centze.  During  Shivarathri  Mela  lakhs
 and  lakhs  of  people  go  there.  There
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 is  a  famous  Siva  temple  there.  There
 you  have  elephant  market  and  horse
 market.  On  every  Sunday  you  will
 find  lakhs  of  people  going  there.  Late
 Lalit  Narayan  Mishra  ordered  some
 survey  in  that  line.  He  wanted  the
 work  to  be  taken  up.  I  am  sorry  to
 find  that  the  present  Railway  Minister
 has  not  cared  to  look  into  that  parti-
 cular  line,  During  the  regime  ot  the
 Congress  Ministry—j  am  sOtry  iu  say
 this—no  Railway  Minister  had  taken
 pains  tu  improve  the  lot  of  those
 branch  lines.

 Then  I  wish  to  bring  another  point to  your  notice.  In  the  Kosi  Division,
 there  is  one  railway  junction  at  Mansi, This  is  located  five  stations  east  of
 Barauni  junction,  towards  Katihar  in
 the  N.E.  Railway,  From  that  Junction
 you  have  four  branch  lines.  I  will
 Bive  the  names  of  these  branch  lines.
 They  are:

 \_  Mansi-Saharsa-Purnea-Katihar
 line.

 2  Mansi-Saharsa-Raghopur-Jog-
 pani  (Nepal  border)  line.

 3,  Mangsi-Sama*tipur  via-Husan-
 bur  line.

 4.  The  main  Katihar-Kanpur  line
 also  passed  through  Mansi.—
 This  is  a  main  line,

 So,  these  are  three  branch  lines  and
 one  main  line.  A  few  days  back,  I
 had  been  to  Mathihanj  constituency
 in  Begusarai  and  from  Begusarai  I
 came  to  Mansi  by  road  in  the  night
 time.  The  whole  Mansj  Station  was
 totally  dark  in  the  night.  There  was
 no  electricity  at  all.  It  is  an  area  in.
 fested  with  criminals.  Every  week
 there  is  theft,  Some  sort  of  bur-
 glary,  some  sort  of  murder,  etc.  are
 always  taking  place  in  the  Stations
 situated  on  the  branch  lines,  I  am
 sorry  to  say  that  for  the  whole  night
 generally  there  is  a  no  lighting  arran-
 gement  in  these  stations.  This  is  the
 condition  of  the  branch  lines.  If  ्प्ठ्ण
 go  to  that  place,  you  will  see  with
 your  own.  eyes  the  conditions  prevatl-
 ing  there.  You  will  see  those  people,
 how  the  passengers  are  travelling  ails
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 ting  on  the  roof  of  the  trains.  Why?
 It  is  becawse  there  is  dearth  of  trains,
 Whereas  in  the  case  of  the  main  lines
 connecting  Calcutta,  Bombay,  Madras
 and  Delhi—the  metropolitan  cities—
 you  have  taken  every  care  Iam  not
 against  any  care  being  taken  in  these
 main  lines.  Even  the  tubelines  in
 Caleutta  are  under  construction.  For
 every  five  minutes  there  are  suburban
 trains  from  Bombay  to  other  outly-
 ing  areas.  But  here  people  hving  in
 and  around  the  branch.lines  are  tra-
 velling  like  animals.  They  are  travel-
 ling  on  the  roof  of  the  trains.  Even
 in  the  compartments  there  is  no  dis-
 tinction  and  men  and  women  are
 Hhuddled  together  like  cattle.

 वहां  ऐसी  स्थिति  होती  है  कि
 मद  शौर  भौरत  मतर  को  जानवरों  की  तरह  बैठना
 बहता  है।  जिस  तरह  से  हिन्दुस्तान  में  गांबो  की
 तरफ  किसी  का  ध्यान  नहीं  है,  उसी  तरह  रेलवे
 मंत्रालय  का  ध्यान  बाच  लाइनों  की  तरफ  नहीं
 Re

 मैं  चाहता  हैं  कि  मत्री  महोदय  इस  श्राशय
 के  फिगमे  तैयार  करवाये  कि  देश  को  कितनी
 ट्रेवलिंग  पब्लिक  मेन  लाइन  पर  और  कितनी

 न
 पर  ट्रैवल  करती  है,  रेलबेज  को  कितना

 न्यू  मेने  लाइन  से  और  कितना  बाच  लाइन
 से  मिलता  है  शौर  सरकार  भेट्रोपालिटन  सिटीज,

 बहे  जड़े  शहरों  पर  कितना  खर्च  करती  है  और
 श्राज  लाइन  पर  कितना  खर्चे  करती  है।

 ज े1  3
 मै
 हे

 हृ अ»  द्
 में

 एक  ही  एक्सप्रेस  ट्रेन  चलती  स।
 मास  जब  मैं  पालियामेंट  का  सेशन  एटेंड  करने

 पे परे
 परिवार  के  साथ  स्टेशन  पर  झाया--.

 हम  एक्सप्रैस  से  पटना  जौर  पटना  से
 सकते  हैं---,  तो  वहा  फस्ट  बवयास

 हां  कभी  फस्ट  क्लास  रहता  है

 श
 रहता  है।

 न
 भी

 कोई  जगह  थी।  एम०  do  बजह
 तरह  से  गार्ड  के  ह. अ  में  एकामोडेट
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 हमारी  ब्राय  लाइन्ज  बहुत  मिसमैनेज्ड  हैं  i
 इस  लिए  सत्नी  महोदय  उनका  थारो  इस्पैकशन
 करे।  ब्राच  लाइन्ज  के  लिए  ज्यादा  ट्रेग्ज  दी  जायें।
 मत्नी  महोदय  बहा  की  दिककतों  को  दूर  करने  के
 लिए  कोई  भ्लग  सैल  बनाये  1  झगर  हो  सके,  तो
 बह  मिनिस्टर  झाफ  स्टेट  को  श्व  लाइनों  को  डील
 करने  के  लिए  कह  दे।  32  बरस  तक  जो  सरकार
 थी,  उसका  ध्यान  दिल्‍ली,  बम्बई,  मद्रास  शभौर
 कलकत्ता  श्रादि  बड़े-बडे  शहरों  को  सजाने  की
 तरफ  रहा 1  हिन्दुस्तान  वी  80  प्रतिशत  जनता
 गायों  में  रहती  है  भर  ज्यादा  लोग  लाज  लाइनों
 भर  याला  करते  है।  गाधीजी  ने  कहा  था  कि
 दि  रीयल  इंडिया  लिब्ज  इन  विलेजिज,  लेकिन
 उस  तरफ  सरकार  का  ध्यान  नहीं  है।

 झनत  में  मैं  यह  कहना  चाहता  ह  कि  साये-
 ईस्टने  रेलवे  की  ब्राच  लाइन  मानसी  से  जाती  है।
 उसकी  स्ट्रैटजिक  इम्पाठेन्स  है।  (ध्यकधाव)  सभी
 ब्राच  लाइनो  की  यही  स्थिति  है।  मैं  ने  तो  एंक
 एग्जाम्प्ल  दिया  है।  i962-63  में  जब
 हमारे  ऊपर  फारेन  ऐस्रेशन  हुआ  था  तो
 झ्रालटरनेट  रूट  बही  था  यानी  मानसी
 सहरसा-कटिहार  (उत्तर-पूर्वी  रेलवे)  जिससे  कि
 झाम  डायरेक्ट  झासाम  की  तरफ  मैन  ऐड  सैटी-
 रियल  भेज  सकते  थे,  जा  डायरेक्ट  रूट  है  जो  भेन
 लाइन  पर  बरोनी  से  कटिहार  तक  50-60  भील
 सारा  गगा  नदी  के  कटाव  से  कट  रहा  है।  लाखो
 रपया  खे  कर  के  किसी  तरह  झभी तक तक  वह
 बचा  हुआ  है  लेकिन  एक  दा  साल  में  निश्चित
 रूप  में  टूटेगा।

 God  forbids,  if  there  38  a  repetition
 of  what  happened  in  1962,  what  will
 be  our  fate?  For  this  reason,  I  would
 particularly  request  the  hon.  Minis.
 ter  to  pay  his  attention  to  the  branch
 hne  from  Mansi  to  Katihar  द...
 Saharsa  This  38  an  alternate  route
 for  sending  men  and  material  to  our
 North-Eastern  border,  This  line  has
 got  its  strategic  importance,  but  it
 7१९  unfortunate  that  this  has  been
 neglected  for  long.  People  travel  in
 trains  like  animals.



 357  DG.  (Rlys.)  1979-80,  PHALGUNA  28,  3900  (SAKA)  DSG  (Riys.)  ‘1978-79  358

 oe  में  में  झापकों  फिर  कहता
 हर

 झापे
 इस  जाच  लाइन्स  की  तरफ  ध्यान  झौर
 हो  सके  तो  कुछ  एम  पीक  को  बुलाइए  जो  कि
 आास्ख  लाइनों  स  सब  होते  है,  उनकी  इस  बारे
 सलाह  लीजिए  1

 MR.  CHAIRMAN:  Shri  Mukanda
 Mandal.  please  conclude  in  five  mi-
 nutes,  because  the  Minister  has  to
 reply  at  4.40,

 शी  सखदेब  प्रसाद  बम  (चतरा)  सभापति
 मद्दोदया,  थोड़ा  टाइम  इस  पर  और  बढ़ाइए  क्योकि

 का  मौका  नहीं  मिला  और  बहुत
 जरूरी  आते  कहनी  हैँ

 सभापति
 ही  कह  कर  बक  1

 मुझको  ष्प्ठी  स्पीकर  ऐसा
 मुकुन्द  मडल।

 SHRI  MUKUNDA  MANDAL
 (Mathurapur):  Madam  Chairman,  I

 would  like  to  invite  the  attention  of
 the  hon.  Minister  to  the  Sealdah  sec-
 tion  of  the  Eastern  Railway,  where
 because  of  paucity  of  suitable  num.
 ber  of  trains,  the  commuters  are  put
 to  a  lot  of  inconvenience  and  they
 are  treated  by  the  railways  like
 cattle.  There  is  need  to  improve  the
 railway  services  to  a  large  extent.
 Only  when  octasionally  some  high
 officials  of  the  Railways  or  others
 happen  to  pass  that  side,  we  see  the
 stations  or  the  trains  being  cleaned
 or  decorated.  The  passengers,  on  the
 other  hand,  are  always  neglected  and
 ill-treated,  The  passenger  amenities
 on  these  trains  are  also  absent.  We
 do  not  have  fans  in  working  order
 in  summer;  there  is  no  light  quite
 often.

 y  wrote  to  Prof.  Madhu  Dandavate  in
 this  connection  and  he  has  told  me  in
 his  reply  that  with  the  commission.
 ing  of  the  Sonarpur  Shed,  all  these
 problems  will  be  solved,  upto  this
 time,  nothing  concrete  has  been  done,
 I  would  once  again  impress  that  the
 train  services  should  be  improvej  in
 the  interest  of  the  commuters.  The
 Sealdah  South  section  should  be
 doubled,  If  it  is  doubled,  more  trains
 wan  be  run,  Because  of  the  single
 line,  the  train  service  is  not  satis-

 factory.  More  trains  should  also  be
 provided  in  the  interest  of  the  com.
 muters,

 I  also  said  in  the  Cut  Motion  that
 the  platform  shed  should  be  at  the
 eastern  side  of  the  Dakshin  Barasat
 station  in  the  Sealdah-Lakshmi
 Kantapur  line.  And  at  Canning  sta.
 tion,  some  railway  sites  have  been
 abandoned,  where  anti-social  ele.
 ments  are  having  shelter,  Those  sites
 should  be  taken  over  by  the  Railway
 authorities,  and  they  should  be
 treated  as  market  places,  so  that  they
 can  be  used  by  the  people  at  large.
 The  activities  of  miscreants  should  be
 stopped.

 About  doubling  of  the  Dum  Dum-
 Bongaon  line,  the  hon,  Minister  had
 said  many  a  time  that  it  will  be
 included  in  the  Budget;  but  we  are
 surprised  that  no  mention  of  that
 line  is  made  there.  I  would  request
 the  hon.  Minister  to  take  it  up  imme-
 diately,  since  he  has  given  the  consent.
 The  problem  should  be  solved,  and  he
 must  give  it  utmost  importance.

 Again,  there  is  no  direct  service
 between  Hasnabad  and  Sealdah.  That
 is  why  a  large  number  of  people
 from  Hasnabad  go  to  Barasat  and
 then  they  have  to  catch  another
 train  from  there,  Thus  they  nave  to
 face  tremendous  difficulties.  So,  there
 should  be  a  direct  train  from  Hasna.
 bag  to  Sealdah.

 Regarding  extension  of  railway
 lines,  I  suggest  that  the  Sealdah.
 Canning  line  should  be  extended  to
 Golabari.  They  survey  work  has  been
 done  already,  But  the  survey  report
 hag  not  been  disclosed,  I  do  not  know
 where  the  report  lies.  The  survey
 report  at  least  should  be  disclosed  te
 the  public,  and  the  extension  work
 taken  up.

 Regarding  the  extension  of  the
 Sealdah-Lakshmi  kantapur  line  to
 Pathar  Pratima,  I  propose  that  the
 survey  work  be  done,  People  will  be



 359  DG.  (Riys.)  1979-80,

 {Shri  Mukunda  Mandal]
 very  much  benefited  if  the  railway
 line  in  this  Sunderbans  area  is  ex-
 tended.

 About  the  extension  of  another
 railway  line  i.e,  between  Sealdah
 and  Lakshmi  Kantapur  to  Kulpi  3.९.
 a  distance  of  only  6  or  7  Kms,  ]  ap-
 proach  the  Minister.  In  his  letter  he
 has  said  that  he  considered  the  mat-
 ter,  und  that  he  felt  that  about  Rs.  4
 crores  would  be  needed  for  that  pur-
 pose.  He  said  that  the  distance  was
 30  kms.  But  I  wanteq  an  extension
 by  only  6  kms.  upto  Kulpi.  That  ex-
 tension  can  easily  be  done,

 Regarding  concessions  to  teachers,
 the  Minister  has  given  a  definition  as
 to  who  will  be  eligible  for  zoncts-
 sions  for  travelling  purposes.

 The  high  ranking  officials  generally
 explain  simple  things  in  a  very  diffi-
 cult  way.

 PROF,  MADHU  DANDAVATE:  It
 is  very  clear.  It  is  school  teachers.

 SHRI  MUKUNDA  MANDAL:  That
 facility  should  be  extended  to  the
 university  and  college  teachers  also
 I  have  got  the  information  that  they
 may  no,  get  it.  However,  I  would  re-
 quest  the  Railway  Minister  to  cx-
 tend  the  facility  of  travelling  conces-
 sion  to  them  also.  With  these  words.
 I  conclude,

 श्री  बालक  राम  (शिमला)  मैडेम  ब्रेयरमैन,
 रेलवे  की  मांगों  पर  चर्चा  के  दौरान  मझे  झाप  ने  भ्रपने
 विचार  तथा  देश  के  बिकास  तथा  प्राथिक  दृष्ठि  से
 पिछड़े  भोर  द्र-दराज़  वाले  पहाड़ी  क्षेत्र  हिमाचल  प्रदेश
 को  रेल-परिवहन  सम्बन्धी  समस्याश्रों  को  इस  सभा  के

 माध्यम  से  सरकार  के  सामने  रखने  का  जो  मौका  दिया
 है,  उस  के  लिए  श्राप  का  धन्यवाद  करता  हूं  ।

 इस  से  पहले  कि  अपनी  बात  कहू--  मैं  रेल  मन्ती
 जी  को  तीसरी  बार  एक  झौर  सरप्लस  बजट  रखने  के
 लिए  बधाई  देना

 चाहता  हू
 ।  जनता  शासन  के  जाने

 के  बाद  रेल  मंत्री  जी  ने  प्रशासन  झौर  रेल  परिवहन
 को  दक्षता  तथा  कार्यकुशलता  से  संचालित  कर  के  जो
 सुचारू  रूप  दिया  है,  वह  किसी  से  छूप  नहीं  सकता  ।

 ल्  कयुमभ फ्
 स्  ह

 ह  हफ्ता बहू  जनता  गुमा  ‘
 gard  जतता  की  ह... ल  कॉ  ्  का  उन्होंने
 शक  बोर  नहीं,  कई  धार  वरियय  दिया  है।  मैं  मानता
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 हैं  कि  वे  हिमाचल  प्रदेश  की  पिछले  32  सालों  से  खड़ी
 समस्या  का  इन  दो  सालों  में  कैसे  समाधान  कर
 सकते  थे  नेकिन  जनता  के  एक  सही  नुमाइन्दे  के
 नाते  दो  सालों  में  कुछ  शुरुआत  तो  कर  ही  सकते  थे  ।
 रेलबे  के  मामले  में  भाज़ादी  के  बाद  उपेक्षित  हमारे
 इस  क्षेत्र  के  पिछड़े  पहाड़ी  क्षेत्र  की  तरफ  रेल  बिस्तार
 के  मामले  में  कोई  ध्यान  नहीं  दिया  गया  ।  जिस  की
 सीमायें  तिब्बत  से  छूती  है  श्र  जहां  i5-20  हज़ार
 फूट  की  बलन्दी  पर  हमारी  सीमाओं  पर  पहरा  देनेवाले
 हमारे  जवानों  को  हम  ट्रकों  तथा  ट्रास्पोर्ट-प्लेनो  से
 पहुचाना  पड़ता  है।  इसलिए  कम  से  कम  भारत-तिब्बत
 सीमाप्रों  के  नज़दीक  बसा  हमा  शामपुर  और  रोहड्‌
 तहसीलो  तक  तो  एक  रेल  लाइन  बनती,  ताकि  उस
 क्षेत्र  के  भोले-भाले  लोगों  के  भ्राथिक  विकास  के  साथ-
 साथ  उन  का  उत्साह  भी  बना  रहता  ।  लेकिन  खेद  है
 कि  इस  दिशा  में  भ्रभी  तक  कोई  शुरुआत  नहीं  की
 गई।  मुझे  आशा  हूँ  कि  भ्राप  मेरी  इस  मांग  पर  राष्ट्रीय
 दृष्टिकोण  से  विचार  करेंगे  हौर  यथाशीघ्र  शिमला  से
 आगे  रामपुर  या  देहरादून  से  रोहड्‌  तक  रेल  लाइस
 का  सर्वेक्षण  करने  की  व्यवस्था  करेगे  |

 मंत्री  महोदय  यदि  रिकार्ड  निकाल  कर  देखेंगे
 तो  उन्हें  पता  चलेगा  कि  अंग्रेकों  के वक्‍त  में  भी  शिमला--
 नारकंडा  तथा  देहरादुन-रोहड़  लाइन  का  कच्च-
 सर्वे  हुआ  था  ।  हिमाचल  प्रदेश  सारे  हि

 क्य
 को

 झालू  तथा  सेब  देता  है  ।  रेल  परिवहन  की  कमी  के
 कारण  कभी-कभी  ये  कृषि  पैदावारे  शिमला  शौर  राहू
 के  छोटे-छोटे  स्थानों  पर  ही  सड़  जाती  है  ।  मेरा
 सुझाव  है  कि  सेब  तथा  आलू  परिवहन  के  लिए  हर  साल
 मौसम  में  स्पेशल  गाड़ियां  ललाई  जाए,  ताकि  किसान
 रोडदद्रामपोर्ट  के  अधिकारियों  हारा  लिए  जाने  बाले
 मन-मर्जी  के  किरायो  तथा  शोषण  से  बच  सों  शौर  उन
 का  माल  सड़ने  से  बच  सके  तथा  यत  पर  भारत  के
 किसी  भी  स्टेशन  पर  पहुंच  सके  ।

 शिमला-कालका  के  बीच  चलने  बाले  यात्री  डिब्बो
 नें  गहंदार  सीटो  की  व्यवस्था  करने  के  बारे  में  मंत्री
 महोदय  ने  एक  पत्र  द्वारा  जन,  978  रमें

 ४
 विश्वास

 दिलाया  था,  लेकिन  झभी  सक  उस  दिशा  में  कोई  शुरूप्रात
 नही  की  गई  है  Y  मेरी  मंत्री  महोदय  से  पुरजोर  प्रार्भना
 है  कि  वह  इस  तरफ़  ज्यादा  ध्यान  दे  ताकि  इन  स्टेशनों
 के  बीच  चलनेवाली  गाड़ियो,  जिन  में  भारत  तथा
 विदेश  के  यात्री  भी  सफर  करते  है,  में  जल्द  से  जल्द
 गहदेदार  सीटों  की  व्यवस्था  हो  सके  |

 बंदकिस्मती  से  अभी  तक  किसी  भी  मसरकजी
 सरकार  ने  रेल  ब्रिस्तार  के  बारे  में  हिमाचल  प्रदेश  के
 लिये  कुछ  नहीं  सोचा  और  इस  तरह  से  इस  पिछड़े
 इलाके  के  साथ  ध्रेद-भाव  की  मीति  बरती  जा  रही  है
 जिस  का  एक  प्रमाण  पत्र  रेंल  मंत्री  जी  को  मार्च,
 1978  में  मेरी  मारफत--हिमाचजल  सोशल  बादीज

 किया  गया  था  ।
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 राशि  की  कमी  तथा  प्राधिक  दृष्टि  से  एकोनामोकलो
 वायबिल  ने  होना,  यह  इन  भागों  को  स्वीकार  न
 करने  का  कारण  बताया  गया  है  y  मंत्री  महोदय  यदि
 इस  ज्ञापन  को  दोबारा  ध्यानपूर्वक  देखे,  तो  उन्हे  मालूम
 हो  जाएगा  कि  यदि  (सरकार  की  नीयत  इस  प्रदेश  की
 तैहटिल  से  बह़बूदी  करने  की  है,  तो  इन  में  से  कई
 मांगे  पूरी  हो  सकती  है  1

 रेलवे  केटरिंग  के  स्टैम्डई  को  यदि  नही  बढ़ाया  जाता
 है,  तो  इन्हें  बन्द  करना  ही  जनहित  में  होगा  ।  स्टेशनों
 भर,  खास  कर  दिल्‍ली,  शिमला  स्टेशनों  पर  न  तो  खाता
 अच्छा  मिलता  हे  श्रौर  न  ही  वाजिब  दाम  पर।  झतः
 मंत्री  महोदय  इस  तरफ़  भी  ध्यान  देने  की  कृपा  करें  1,

 इस  साल  के  बजट  में  हिमाचल  प्रदेश  में  रेलवे
 की  किसी  भी  योजना  के  लिए  कोई  फंड  नही  रखा  गया
 है,  जिस  में  हिमाचल  प्रदेश  को  हस  बजट  में  लगभग
 जजरपन्दाज  कर  दिया  गया  है  t  श्राप  का  ध्यान  में
 संगल-तलवाड़ा,  लाइन,  जिस  का  उद्घाटन  दिसम्बर
 974  में  कर  दिया  गया  थ्रा  की  तरफ  दिलाना

 चाहता  ह  t  इस  को  लगाने  का  काम  झभी  तक  शुरू
 नही  हा  है और  न  ही  मौजूदा  साल  में  इस  के  लिए
 कोई  फंड  रखा  है|  मे  यह  निवेदन  करूगा  कि  सरकार
 इस  पर  दोबारा  गौर  करे  और  ,  इस  लाइन  को  लगाने
 का  काम  इस  साल  शुरू  करे

 रेलवे  सेवाधो  में  पहाड़ी  क्षेत्रों,  खास  कर  मेरे  क्षेत्र,

 का
 मायन्दा  न  होने  के  बराबर  है  |  शिक्षा  तथा

 की  कमी  के  कारण  लोगों  को  रेलवे  विभाग
 की  नौकरियों  का  पता  सही  चलता।  मेरा  सुझाव  है
 कि  रेलवे  विशेषकर  उत्तर  रेखबे  के  खास  स्थानों  के
 एडवरटाइजमेट  हिमाचल  प्रदेश  के  स्थानीय  पत्नी,
 समाचरपत्नो  में  भी  प्रकाशित  क्रिये  जाए  तथा  नौकरी
 के  लिए  शिमला  में  भी  एक  दफ़्तर  खोला  जाए  जाकि
 हिमाचल  प्रदेश  की  राजश्राती  है  ताकि  वहां  के  लोगों
 को  रेलवे  विभाग  की  सेवाझो  में  उचित  स्थान  मिल  सके।

 सभापति  सहोदम  :  रेलवे  मिनिस्टर  ।

 प्रो  सुखदेव  प्रशाद  बसा .  सभापति  महोदय,
 मुझे  भी  थोड़ा  समय  दीजिए  ।  मेरा,  नाम,  पुकारा  गया
 था  a

 समार्सस  लहोदम  मेरे  पास  यहा पर  8  नाम
 झौर  है  ।आप  यह  समझ  सीजिए  क  सारा  फाइनेन्शियल
 बिजनेस  पूरा  होना  है  ।  ाप  समय  बढ़ाते  जाएंगे  तो
 जातिर है  कि  बाड़ी  मांगों  पर  चर्चा  पूरी  नहीं  कर

 ः
 झगर  समस  बढ़ाना  है,  तो  पार्सियामेटरी  एफ्रेयर्स

 से  कहलवा  दीजिए  कि  समय  बढ़ाया  जाए,
 में  ससय  बढ़ा  बबी  ।

 मी  प्रशाव  चाभा :  में  एक  सिवेदन  पह  करना
 जाहता  द्  बजट पर बोलने पर  ओलते  बा  मुझे  मौका  नहीं
 मिसा  a  इसलिए  थोड़ा  समय  मुझे  दे  धीजिये  ।

 अम  तथा  संसदीय  कार्य  अंग्रालय  राजय  मंत्री
 ीं  लारंग  साथ)  माननीय  सदस्यों  की  भावना
 समझ  रहा  हू  लेकित  इस  के  बाद  एप्रोप्रियेशन  बिल

 झान  वाला  हैं  भ्रौर  बिजनैस  एद्रवाइजरी  कमेटी ते जो  तय  किया  है,  उस  में  प्रमुख  रूप  स॑  यह  बात  भाई
 थी  कि  सभी  विभागों  की  मांगों  पर  चर्चा  होनी  भाहिए  ?
 इस  लिए  अगर  समय  बढ़ता  गया,  सो  बहुत  से  विभाग
 छूट  जाएगे  झौर  बहुत  से  लोगों  की  यह  डिमान्ड  रही  है कि  ब्राकी  विभाग  छदने  नहीं  चाहिए।  हम  दृष्टि  से
 झाप  को  और  मौका  मिलने,वाला  है।  इसलिए  में  सभी
 माननीय  सदस्यों  से  नियेदन  करना  भाहूंगा  कि  कृपया
 इस  का  समय  न  बढ़ाएं  और  गाड़ी  को  समय  पर
 छूदाने  दें  तो  श्रच्छा  होगा  t

 ओर  सुख  देधप्रसाददर्सा  :  एप्रोप्रियेशन  बिल  पर
 झाष  मुझे  समय  दें  t

 Sto  मधु  दष्डचते  :  मगर  एप्रोप्रियेशन  में  मिस-
 एप्रोप्रयेलित  न  करना

 सभापति  महोदव :  रेसबे  मिनिस्टर  ।

 THE  MINISTER  of  RAILWAYS
 PROF.  MADHU  DANDAVATE):

 While  winding  up  the  gencral  debate, I  took  more  than  one  hour  and  tried
 to  clear  almost  all  the  points  that  were
 iaised.  But  some  new  points  have
 been  raiged.  I  will  not  take  the  time
 in  going  into  individual  lines  and
 stations  ang  all  that.  But  some  new
 points  have  come  up  and  I  will  make
 a  very  brief  statement  about  those
 points.  Foy  instance,  a  number  of  hon.
 merbers  made  reference  to  coal  load-
 ing  and  also  the  overall  loading  in  the
 country.  Some  of  them  expressed  dis-
 satisfaction  that  the  performance  of
 loading  was  not  satisfactory.  Our
 friend  hon.  Dinen  Babu  made  a  specific
 mention  about  wagon  problem.  I  will
 make  a  biief  mention  to  that.  I  too
 find  a  lot  of  room  for  considerable  im~
 provement,  but  that  does  noj  mean
 thut  as  far  as  coal  movement  is  con~
 cerned,  no  progress  has  been  made.

 Here  are  facts  and  figures.  I  will
 try  to  place  before  the  House  how.
 from  month  to  month,  with  the  best  of
 our  efforts,  we  have  been  able  to
 secure  better  loading.  In  October  78,
 the  average  loading  of  coal  was  of  the
 order  of  8268  wagons.  In  November
 78,  it  was  87I5  wagons.  In  December
 78  it  was  9118  wagons  per  day
 average.  In  January  79  it  was  9200
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 and  in  February,  979  it  wag  9630
 Wagons  excluding  5th  Feb.  the  day  of
 miners’  strike.  Of  course,  there  is  stil]
 shortfall.  These  shortfalls  are  parti-
 cularly  in  the  specific  areas  of  Rani-
 ganj,  Jharia  and  Karanpur,  I  can
 assure  the  House  that  as  far  as  steel
 plants,  cement  factories  and  industries
 like  textiles  are  concerned,  we  will  sce
 to  it  that  for  want  of  wagons  these
 industries  will  not  suffer  ang  no
 damage  is  done  to  our  economy.

 As  far  as  the  overall  broad  gauge
 freight  loading  is  concerned,  J  may
 bring  it  to  the  notice  of  the  House  that
 in  February,  979  the  maximum
 of  24860  wagons  per  day  has
 been  reached,  which  is  the  high-
 est  since  May  1978,  Of  course,
 I  9  not  satisfied  even  with
 this.  Really  speaking,  the  position
 ‘woulq  be  best  if  we  reach  an  average
 of  26,000  wagons.  We  will  put  in  our
 best  efforts  to  see  that  the  target  is
 reached.  Loading  would  have  been
 still  better  but  for  the  non-arrival  of
 ships  at  Visakhapatnam  port  to  carry
 iron  ore  for  Japan  from  Bailadila
 mines.  As  8  result  of  that  3000
 Wagons  were  completely  immobilised.
 We  have  to  improve  the  position  and
 it  will  be  our  effort  to  see  that  these
 difficulties  are  removed.

 I  do  not  want  to  make  a  reference
 again  to  the  suburban  fare-structure.
 I  have  already  announced  the  conges-
 sion.  But  I  would  add  one  mpre  in-
 formation  which  would  be  important
 for  Calcutta,  Madras  and  Bombay.  At
 a  cost  of  Rs,  09  crores,  we  have  al-
 ready  placeq  order  for  660  EMU
 coaches  that  are  utilised  for  electric
 Jocals  in  Calcutta,  Bombay  and  Madras.
 While  the  AC  coaches—AC  stands  for
 alternating  current,  and  not  air-condi-
 tioning—for  Calcutta  have  already
 started  arriving,  those  for  Bombay  will
 be  available  next  year.  For  that,  the
 financial  provision  has  already  been
 made,  We  have  already  placed  orders
 for  660  EMUs.

 A  number  of  Members  have  referred
 to  the  wagons.  I  do  not  want  to  re-
 peat  the  arguments  which  I  made  while
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 giving  reply  to  the  genera]  discussion.
 I  have  already  saig  that  because  the
 entire  traffic  has  become  rather  irra-
 tional  ag  a  result  of  complete  stoppages
 of  import  of  foodgrains  and  also  addi-
 tional  imports  of  fertilisers  which  are
 coming  from  all  sorts  of  ports  like
 Tuticorin  etc.,  it  is  true  that  our  turn-
 round  of  wagons  in  number  of  days
 has  gone  up.  But  |  am  happy  to  an-
 nounce  that  our  consistent  efforts  have
 produced  some  results  ang  in  five  of
 the  seven  railway  Administrations—I
 am  referring  to  BG~-it  has  come  down
 to  a  limit  which  is  lower,  than  what  it
 existed  two  or  three  years  back.  We
 are  again  coming  back  to  a  lower  turn-
 round  of  wagons  in  number  of  days.
 If  it  goes  down  still  further,  it  will
 greatly  improve  the  efficiency  of  wagon
 movement  and  we  arc  sure  we  will  be
 able  to  achieve  the  results.

 The  hon  member  from  West  Bengal
 had  rightly  raised  the  question  of
 wagons.  He  said  a  number  of  wagons
 are  being  stabled.  Though  manufac-
 tured,  they  have  been  stableq  due  to
 certain  difficulties.  I  must  make  it
 clear  that  the  major  constraint  in  this
 egard  is  the  non-availability  of  wheel
 sets  from  the  Durgapur  steel  plant.
 Due  to  a  number  of  constraints—we
 cannot  blame  the  Durgapur  Steel  plant
 because  of  the  flood  situation,  a  num-
 ber  of  difficulties  were  faced—the  pro-
 duction  of  wheel  sets  went  down  and
 therefore,  whatever  target  was  fixed,
 could  not  be  achieved.  As  a  result,  I
 find  that  500  wagons—it  may  be  more,
 not  less~have  been  stabled  due  to
 non-availability  of  wheel  sets  that
 were  supposed  to  be  available
 from  Durgapur  steel  plant.
 But  we  cannot  stand  as  mere  specta-
 tors  of  this  situation  and,  therefore,
 taking  cognisance  of  the  fact  that  this
 difficulty  and  constraint  sre  bound  fo
 be  there,  we  made  arrangements  for
 import  of  wheel  seta  from  Poland  and
 Japan.  For  the  metre-gauge,  our  im-
 ports  will  be  from  Poland  and  for
 broad-gauge,  our  imports  will  be  from
 Japan.  Already  we  have  placed  orders
 on  Japan  for  the  supply  of  6200  wheel-
 sete,  2000  wheel-sets  have  already
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 arrived.  000  additional  wheel-sets
 are  likely  to  arrive  within  a  few  more
 days,  From  April  onwards,  we  will
 be  able  to  get,  on  an  average,  1,000
 wheel-sets  per  month  and  with  these
 imports  of  wheel-sets,  we  will  be  able
 to  overcome  that  constraint.  We  hope
 to  get  the  wheel-sets  required  for  the
 metre-gauge  from  Polang  by  Septem-
 ber,  ‘1979.

 As  far  as  the  capital  structure  re-
 view  is  concerned,  I  need  not  make
 a  detaileq  reference  to  that.  But  I
 want  to  draw  your  attention  again
 that  really  the  quintessence  of  the
 entire  Railway  Convention  Commit-
 tee’s  Fifth  Report  as  far  as  various
 rates  are  concerned,  is  contained  in
 page  70  of  my  original  budget  of
 speech.  The  first  important  recommen-
 dation,  as  I  009  you  earlier  is:

 “The  Railways  will  no  longer  be
 called  upon  to  obtain  loans  from  the
 General  Revenues  for  meeting  short-
 falls  in  dividend  payments.  If,  in
 any  year,  there  is  a  shortfall  in  the
 payment  of  dividend,  this  woulg  be
 treated  as  a  deferred  liability  to  be
 paid  eventually  as  and  when  ade-
 quate  surplus  is  generated,  and  the
 position  reviewed  after  a  period  of
 ten  years,”

 This  is  the  recommendation  to  which
 my  hon.  friend,  Mr.  Stephen,  had
 made  a  reference  to.  I  do  not  want
 to  make  a  reference  to  all  those  five
 items.  ‘You  may  tecail  all  those  five
 important  aspects  which  were  men-
 tioned  on  page  0  in  my  original  Bud-
 get  speech  on  20-2-79.,  The  most  im~
 Bortant  aspect  is  that  as  far  as  the
 interest  portion  is  voncerned,  which
 ‘was  a  liability  of  Rs.  93.05  crores,  that
 will  be  completely  written  off  and
 the  balance  amount  of  Rs.  22.9  crores
 will  be  treated  as  a  deferred  dividend
 liability.

 Here  comes  the  question  of  social
 responsibility  on  the  Railways.  On
 this  point,  camtadg  Parvathi  Krishnan

 and  hon.  Shri  Stephen  had  taken
 exactly  contradictory  positions.  I  am
 more  in  agreement  with  Comrade
 Parvathi  Krishnan.  She  has  rightly
 said  that  throughout  the  world,  no-
 where  the  Railways  are  expected  to
 carry  the  social  burdens,  [If  these  are
 the  burdens  that  are  lifteq  up  in  the
 interest  of  society,  in  that  case,  the
 society  as  a  whole  must  also  think  in
 terms  of  lifting  up  of  those  social
 burdens.  Our  previous  liability  due
 to  the  socia)  burdens  was  of  the  order
 of  Rs.  770  crores.  Now,  we  have
 found  that  this  liability  has  gone  upto
 Rs.  89  crores.  Therefore,  I  do  not
 think  it  will  be  wrong  to  consider
 ways  and  means  by  which  this  parti-
 cular  aspect  of  the  social  burdens  can
 be  completely  solved.

 SHRI  C.  M.  STEPHEN:  I  said,  this
 is  nothing  to  do  with  social  burdens.
 About  social  burdens  a  committee  is
 already  going  into  that.  Its  report  is
 yet  to  come.  But  this  is  the  accumu-
 lateq  dividend,  a  part  of  it  is  interest
 also.  Now,  you  say  that  the  interest
 must  be  written  off  and  the  balance
 must  be  treated  as  deferred  and  in-
 terest  must  not  be  paid  on  that.  After
 ten  years  time,  if  it  is  not  paid  out,  a
 review  must  take  place.  If  you  are
 not  able  to  pay  the  dividend  to  the
 General  Fund,  then  to  that  extent  it
 will  be  kept  as  deferred  payment  to
 be  paid  off  as  ang  when  the  surplus
 is  available;  otherwise,  ultimately  it
 can  be  written  off  and  without  inte-
 rest.  So,  that  is  nothing  to  do  with
 social  liability.  That  is  an  entirely
 different  thing.

 PROF.  MADHU  DANDAVATE:  7
 was  referring  to  another  aspect  which
 I  hope  you  have  not  forgotten.  You
 have  already  referred  to  some  of  the
 reliefs  that  were  given  from  the  pay-
 ment  of  dividend,  though  they  are
 meant  for  a  particular  purpose.  The
 Convention  Committee  have  said  that
 if  certain  railway  lines  have  been  con-
 structed  for  reasons  other  than  finan-~
 cial  considerations,  in  that  case,  they
 should  be  treated  as  a  social  obliga~
 tion.  In  that  way,  formerly  we  used
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 fo  lose  Rs.  28  crores  on  unecqnomic
 lines.  Likewise,  there  are  so  many
 other  social  burdens.  Therefore,  I
 would  agree  with  my  hon,  fnend,
 Shrimat:  Parvathi  Krishnan,  that  if
 Re,  389  crores  is  the  social  burden
 that  is  being  lifted,  in  that  case,  we
 must  go  into  the  problem,  and  that
 will  have  to  be  sorted  out,

 I  do  not  want  to  go  into  the  details
 of  that  aspect.  Incidentally,  1  may
 mention  that  when  I  gave  a  reply  to
 the  general  debate,  at  that  tame  the
 Leader  of  the  Opposition  was  not  pre-
 sent.  Of  course,  he  had  some  diffi-
 culty.  At  that  time  I  had  dealt  with
 the  problem  of  the  capita]  structure
 in  detail  and  }  also  spoke  about  the
 @eferred  liability.  Therefore,  I]  do  not
 want  to  take  the  time  of  the  House.
 But,  on  the  question  of  operating  ra-
 tio,  to  which  he  had  made  a  reference,
 I  would  just  lke  to  make  a  brief
 comment  in  half  a  minute.

 SHRI  C.  M.  STEPHEN:  Perhaps,
 you  did  not  take  note  of  it,  but  I  was
 present  here  physically  in  this  seat.
 Tt  is  unfortunate  that  you  did  not  take
 note  of  it.

 PROF.  MADHU  DANDAVATE:  It
 the  Leader  of  the  Opposition  is  there,
 I  have  to  take  note  of  it.  It  is  the
 cukure  which  we  have  that  gets  exhi-
 bited  in  the  speeches.

 As  far  as  the  operating  ratio  is  con-
 cerned,  I  may  just  incidentally  men-
 tion  that  in  1975-76  the  operating
 ratio  was  9l.  per  cent;  in  ‘1976-77,  it
 was  64.4]  per  cent;  in  ‘1977-78  it  was
 82.99  per  cent,  in  1978-79,  it  has  sight-
 ty  gone  up;  the  ratio  is  86.80  per  cent.
 For  ‘1779-89  the  projection  is  85  per
 cent.  Of  course,  I  am  still  not  satis-
 fied  with  that  and,  to  that  extent,  I
 ‘would  agree  with  the  Leader  of  the
 Opposition  that  constant  effort  must
 De  made  to  see  that  the  ratio  of  work-
 ing  expenses  to  the  gross  revenue
 must  be  brought  down  as  much  as
 possible,  because  that  would  be  one
 of  the  indices  by  which  the  efficiency
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 of  the  railways  could  be  measured,
 and  it  would  be  our  effort  to  see  that
 particular  aspect  is  taken  care  of.

 Then  a  question  was  raised  about
 railway  lines.  The  practice  so  far  has
 been  that  all  the  railway  lines  men-
 tioned  in  the  House  and  in  the  Con-
 sultative  Committee  on  Railways  over
 a  number  of  years  were  gone  into  and
 there  were  350  approved  lines  and
 whatever  allocations  are  available
 from  the  Planning  Commission,  that
 was  scattered  over  to  the  various  pro-
 jects  with  the  result  that  mast  of  the
 plans  remained  in  animated  suspen-
 sion,  So,  the  member  who  hag  de-
 manded  the  line  had  only  the  satistac-
 tion  that  whatever  lines  he  had
 demanded  had  come  on  paper  and
 probably  after  the  fifth  generation  or
 so  that  will  see  the  light  of  day.  But
 we  do  not  want  to  do  that.

 चोधदी  बलबीर  बह  (होशियारपुर)  पंजाब
 से  क्या  कसूर  किया  ?

 ध्ो0
 स्क

 इंडबते  :  कोई  कसूर  नहीं  किया,  इसलिये
 उसमें  सबे  गया  है  ।

 Our  perspective  has  been  to  piek  up
 a  few  lines,  concentrate  on  them  and
 complete  the  line.  Our  friend  from
 Bengal  referred  to  doubling  a  Hine.
 I  may  inform  him  that  jn  the  month
 of  April  I  am  going  to  inaugurate  it.
 Similarly,  in  Kanyakumari,  all  the
 projects  which  we  have  accepted  and
 for  which  the  surveys  have  been
 done,  whenever  target  dates  have  been
 fixed,  three  or  four  months  before  the
 target  date  we  are  going  inaugurate
 them,  be  it  the  conversion  from  metre
 gauge  to  broad-gauge  or  construction
 of  a  new  line,  That  is  how  we  ate
 proceeding,  We  are  giving  more  alle-
 cation  for  the  works  on  hand,  for
 having  new  lines,  and  also  for  under-
 taking  new  conversion  projects;  from
 Jammu  upto  Kerala  every  State  bas
 been  covered.

 .SHRI  ह:  फ  SWAMINATHAN
 (Madurai):  Kanyakumari-Tirunelveli
 should  also  be  taken  up.
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 शनी  महोलाल  (बिजनौर)  :  जो  खाहनें  बनी  हुई
 हैं,  लेकित  उत  पर  ट्रेनें बन्द  हो  गई  हैं,  उनको  भाप  कब
 शुरू  करा  रह ेहैं  ?  जनता  में  भौर  विज्ञाधियों  में  बड़ा
 असंतोष  है  |  तोड़फोड़  शुरू  हो  जायगी  |

 ह. (ह  घ  दप्डचते  :  जब  मैंने  जवाब  दिया  था  तो
 शायद  भाप  सदन  में  नहीं  थे।  पैने  कहा  था  कि
 स्टीम कोल की कमी कोल  की  कमी  होते  की  वजह से  जो  216  जोड़े
 ड््न्स  हमने  बन्द  की  थीं  वह  भाहिस्ता-प्राहिस्‍ता  सब  शुरु
 कर  रहे  हैं।  कई  जोस,  में  तो  पूरी  ट्रेन्स  शुरू  हो  रही  है
 शौर  अन्नैल  के  भाखिर  तक,  .  .

 श्री  महीलाल  :  मेरी  कांस्टीट्यूऐंसी  में  एक  ही
 आंच  लाइत है  कौर  उस  पर  तीन  ट्रेन्स  बन्द  पड़ी हैं  t

 to  मधु  दंडबते  :  शुरू  हो  जायेंगे,  झाप  विश्वास
 रखिये

 I  have  mentioned  it  in  the  general
 debate,

 37  hrs,

 Our  hon.  Member  has  reminded  me
 rightly  that  in  addition  to  whatever  I
 said  in  my  reply  to  the  general  debate
 three  days  back,  there  was  a  concrete
 question  and  to  that  also  the  reply  was
 given.  I  hope  the  hon,  Member  would
 have  been  there  and  he  should  feel
 satisfied  that  immediately  this  whole
 thing  is  restored,  we  will  be  able  to
 do  the  job.  And  therefore,  I  do  not
 want  to  go  at  this  stage  into  individual
 details  because  this  is  the  second  stage
 at  which  I  am  intervening.  3  hope  and

 ‘trust  that  this  Railway  Convention
 Committee’s  Report—I  may  remind  you
 incidentally  in  the  end  that  as  com-
 pared  to  Rs.  189,  crores  of  social
 burdens  that  the  Railways  have  to  lift,
 if  we  take  the  past  experience,  the
 Railway  Convention  Committee,  in  all
 excluding  the  latest  Rs.  0  crores  raised,

 |  has  80  far  given  Rs.  40  crores  relief
 and  therefgore,  the  relief  that  has
 been  granted  is  not  at  all  very  large
 as  compared  to  the  obligation  of  social
 burdeng  that  we  are  lifting  up.  Inci-
 dentally  I  wanted  to  mention  this.

 SHRI  0.  M.  STEPHEN:  Mr.  Madhu,
 read  out  from  the  Railway  Conven-

 (ः

 Committee  Report  itself,  Your
 ailwaye  have  given  them  a  statement

 to  what  exactly  was  the  cumulative
 efit  that  they  have  got  according  io

 the  existing  concessions  as  per  the
 plan—Rs,.  39.5  crores.  And  what  is
 the  one  which  is  now  being  proposed?
 This  Rs.  3  crores  out  of  which  Rs.  १
 crores  will  lepse.  That  is  why  I  said
 Rs.  50  crores.  Why  do  you  say  Rs.  40
 crores?

 PROF.  MADHU  DANDAVATE:  That
 is  why,  instead  of  Rs.  39.5  crores  I
 said  Rs.  40  crores.  That  is  all  right.
 So,  I  hope  that  I  will  be  in  a  position
 to  scrutinise  all  the  suggestions  that
 have  been  made  on  the  concrete  pro-
 blems  that  have  been  raised  in  the
 debate  as  per  the  usual  practice,  I  will
 write  to  all  the  Members.  I  hope  and
 trust  that  there  will  be  complete  un-
 animity  in  accepting  the  Resolution  of
 the  Railway  Convention  Committee
 that  has  just  opened  the  doors  for  the
 further  expansion  and  development  of
 Railways.

 .  चोधरी  बलबोर  सिह  :  सबसे  ज्यादा  प्रंपा
 यु,  पंजाब में  होशियारपुर  में  होता  है।  भालू  पैरेशेबल  धाटिकल  है.

 उसको  वहां  से  उठाने  के  लिये  मंत्री  महोदय  ने  बया
 इंतजाम  किया  है  ?

 SHRI  A.  R.  BADRI  NARAYAN
 (Shimoga):  But  my  suggestions  have
 not  been  answered  regarding  the  ques-
 tion  of  the  Railway  Service  Com-
 mission  office  at  Bangalore  and  also
 regarding  the  question  of  the  Masier
 Plan  for  the  metre  guage  and  broad
 guage.

 PROF.  MADHU  DANDAVATE:  I
 have  already  made  a  reference  to  the
 Railway  Service  Commission.

 शी  सहीलाल  :  मानभीय  मंत्री  महोदय  ने  सदन  भें
 प्रोषणा  की  थी  कि  जिन  स्टेशनों  पर  बिजली  नहीं  है, उनमे  बिजली  लगा  देंगे  ।  मैंने  रिक्वैस्ट  की  थी  मेरे
 निर्वाचन  क्षेत्र  में  मछलीशहर  स्टेशन  है

 to  मधु  दंडबते  :  मान  लिया  है  ।

 भी  महीलाल  :  कहां  मान  लिया  है,  भाज  ही
 आपकी  चिटृठी  आई  है  कि  वहां  संभव  नहीं  है  बिजली
 लगाना  ॥

 MR,  CHAIRMAN:  I  have  full  con-
 fidence  in  the  wisdom  of  the  hon.
 Members.
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 श्ी०  मु  बंडचते :  में  सभी  सदस्यों  को  इतना  ही
 कहूँगा  कि  बिजली  के  बारे  मे  फैसला  यह  हुश्न  है  कि  जिस
 स्टेशन  के  नजदीक  किसी  प्रकार  से  रेल  का  कनैक्शन
 लेने  का  इतजाम  हो  सकता  है,  वहा  स्टेशन  का  इलैकिट्र-
 फिकैशन  करेगे  और  जिस  स्टेशन  का  उन्होने  जिक्र  किया,
 उसकी  तलाश  करके  देखेगे  ।

 MR,  CHAIRMAN:  It  ig  not  possible
 to  give  reply  to  ९४०४  and  every  one
 Now,  J  shail  put  all  the  Cut  Motions
 moved.

 SHRIMATI  PARVATHI  KRISH-
 NAN:  Will  you  please  put  my  cut
 motion  No  333  about  bonus  separalely?

 MR.  CHAIRMAN:  That  I  will  come
 to  later.  I  shall  now  put  all  the  cut
 metions  moved  to  the  Demands  for
 Grants  of  the  Railways  for  1979-80  ६०
 vote  together  unless  any  hon.  Member
 desires  that  any  ot  his  cut  motions
 may  be  put  separately.  So,  I  just
 want  to  know  what  cut  motions  the
 hon  Members  want  me  to  put  sepa-
 rately.

 SHRIMATI  PARVATHI  KRISH-
 NAN:  My  cut  motion  Ne.  333.

 SHRI  DHIRENDRANATH  BASU:
 My  Amendment  No.  20  may  be  put
 separately.

 MR,  CHAIRMAN:  I  am  sorry,  it  has
 not  been  moved.

 The  lobbies  have  been  cleared.

 The  question  is:
 “That  the  demand  under  the  head

 Railway  Board  be  reduced  to  Re,  I.

 {Refusal  to  grant  the  just  and  a
 ananimous  demand  of  bonus  to  all
 railway  employees  at  the  rate  of
 minimum  of  8.33  per  cent,  (333)]
 27.2  hrs,
 The  Lok  Sabha  divided:

 Division  No.  6]
 AYES

 Badri  Narayan,  Shri  A.  R.
 Banatwalia,  Shri  G.  M.
 Basu,  Shri  Dhirendranath
 Dhondge,  Shri  Keshavrao
 George,  Shri  A.  ron
 Gomango,  Shri  Giridhar
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 Gopal,  Shri  K.
 Khan,  Shri  Ismail  Hossain
 Kidwai,  Shrimati  Mohsina
 Kisku,  Shri  Jadunath
 Krishnan,  Shrimati  Parvathi
 Lahanu  Shidavakom,  shri
 Mandal,  Shri  Mukunda
 Murthy,  Shri  M.  V.  Chandrashekhara
 Nair,  Shri  8.  K.
 Pertin,  Shri  Bakin
 Rangnekar,  Shrimah:  Ahilya  P.
 Reddy,  Shri  8,  प्र,
 Roy,  Dr.  Saradish
 Saha,  Shri  Gadadhar

 Stephen  Shri  C.  M.
 Sudheeran,  Shri  ५.  M.
 Swaminathan,  Shri  R.  द
 Venkataraman,  Shri  R.

 NOES
 Agrawal,  Shri  Satish
 Alhaj,  Shri  M.  A.  Hannan.
 Balak  Ram,  Shri
 Balbir  Singh,  Chowdhry
 Berwa,  Shri  Ram  Kanwar
 Chakravarty,  Prof.  Dilip
 Chandra  Pal  Singh,  Shri
 Chaudhry,  Shri  Ishwar
 Chunder,  Dr.  Pratap  Chandra
 Dandavate,  Prof.  Madhu
 Dawn,  Shri  Raj  Krishna
 Desai,  Shri  Morarji
 Digvijoy  Narain  Singh,  Shri
 Durga  Chand,  Shri
 Dutt,  Shri  Asoke  Krishna
 Ganga  Singh,  Shri
 Guha,  Prof,  Samar
 Hazari,  Shri  Ram  Sewak
 Jain,  Shri  Kalyan
 Jaiswal,  Shri  Anant  Ram
 Joshi,  Dr.  Murli  Manohar
 Kishore  Lal,  Shri
 Krishan  Kant,  Shri
 Mahi  Lal,  Shri
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 Mhalgi,  Shri  R.  K.
 Mondal,  Dr.  Bijoy
 Mritunjay  Prasad,  Shri
 Munda,  Shri  Govinda
 Pandeya,  Dr.  Laxminarayan
 Paraste,  Shri  Dalpat  Singh
 Parmar,  Shri  Natwarlal  B.
 Paswan,  Shri  Ram  Vilas
 Patel.  Shrj  Dharmasinhbhai
 Patil.  Shri  Chandrakant
 Patnaik,  Shri  Biju
 Periusamy,  Dr.  P.  V.
 Rai,  Shrj  Gauri  Shankar
 Rajda,  Shri  Ratansinh
 Ram,  Shri  R.  0.
 Ram  Deo  Singh,  Shri
 Ram  Dhan,  Shri
 Ramapati  Singh,  Shri
 Ramdas  Singh,  Shri
 Ramji  Singh,  Dr.
 Sai,  Shri  Larang
 Saini,  Shri  Manohar  Lal
 Sarkar,  Shri  S.  K.
 Satya  Dev  Singh,  Shri
 Shazia,  Shrimati  Rano  M.
 Shakya,  Shri  Daya  Ram
 Sharma,  Shri  Rajendra  Kumar
 Sheo  Narain,  Shri
 Sinha,  Shri  Purnanarayan
 Thakre,  Shri  Kushabhau
 Tiwari,  Shri  Brij  Bhushan
 Varma,  Shri  Ravindra
 Verma,  Shri  Brij  Lal
 Verma,  Shri  Sukhdeo  Prasad
 Visvanathan,  Shri  C,  N.

 Yaday,  Shri  Hukmdeo  Narain
 Yaday,  Shri  Ramiilal
 Yadav,  Shri  Roop  Nath  Singh

 MR.  CHAIRMAN:  Subject  to  correc-
 tion,  the  result*  of  the  division  is:

 Ayes,  24

 Noes  :  62

 The  motion  was  negatived.

 MR.  CHAIRMAN.  ]  shall  put  the
 cut  motion  No.  359.  which  the  hon:
 Member,  who  has  moved,  has  request-
 ed  to  be  put  separately  to  the  vote  of
 the  House.

 The  cut  motion  was  put  ang  nega-
 tived.

 MR.  CHAIRMAN,  ‘T  shall  now  put
 the  rest  of  the  cut  motions  moved  to
 the  Demands  for  Grants  for  Railways.
 1979-80  to  the  vote  of  the  House  to-
 gether.

 The  cut  motion  was  put  ang  nega-
 tived.

 MR.  CHAIRMAN.  The  question  is:

 “That  the  respective  sums  not  ex-
 ceeding  the  amounts  shown  in  the
 third  column  of  the  Order  Paper  be
 granted  to  the  President  out  of  the
 Consolidated  Fund  of  India  to  de-
 fray  the  charges  that  will  come  in
 course  of  payment  during  the  year
 ending  the  3lst  day  of  March;  1980;
 in  respect  of  the  heads  of  demands
 entered  in  the  second  column  there-
 of  against  Demandg  Nos.  |  to  16.”

 The  Motion  was  adopted,

 "The  following  Members  also  re  corded  their  Votes:

 AYES:  Shrimati  P,  Chavan.

 Noes:  Sarvashri  Jagannath  Sharma  and  Pabitra  Mohan  Pradhan.
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 Demands  for  Grants  (Railways)  for  :979-8o  voted  by  Lok  Sabha

 No.  of  Name  of  Demand  Amount  of  Demand
 Demand  for  Grants  voted  by

 the  House.

 r  2  3

 Rs,

 i  Railway  Board  .  2.03,67,000

 2  Miscellaneous  Expenditure  (General)  35:35,  83,000,

 3  General  Superintendence  and  Services  हे  TADs07  ००७००

 4  Repairs  &  Maintenance  of  Permanent  Way  &  Works  196,88.68,000

 5  Repairs  &  Maintenance  of  Motive  Power  द  ढ़  हे  1835,60,02,000

 6  Repairs  &  Maintenance  of  Carriages  &  Wagons  °  234.69,11,000

 7  Repairs  &  Maintenance  of  Plant  &  Equipment  :  106,542  3,000

 8  Operating  Expenses-~  -Rolling  Stock  &  Equipment  230,  34.2  3,000

 9  Operating  kixpenses—-'Traffic  7  237.90,25 000,

 10  Operating  Expenses—Fuel  893145.007.000

 a  Staff  Welfare  &  Amenities  *  TT 2049,  90७

 $2  MasccHaneous  Working  Expenses  .  .  114.39)65,000

 IZ  Provident  Fund,  Pension  &  Other  Retirement  Benefits  16.28, 54,008

 i4  Appropriation  to  Funds  ०  964,10,10,009

 5  Dividend  to  General  Revenues,  Repayment  of  Joan  taken  from
 General  Revenues  &  Amortization  of  Over  Capitalization

 36  Assets  Acquisition,  Construction  and  Replacement

 370,28,11,000

 7§25,R9,  09,00K

 MR.  CHAIRMAN:  Now,  I  shall  put
 Supplementary  Demand  for  Grants  for
 Railways  for  1978-79  to  vote.  The  ques-
 tion  is:

 “That  the  respective  Supplemen-
 tary  sums  not  exceeding  the  amounts
 shown  in  the  third  column  of  the
 Order  Paper  be  granted  to  the  Presi-
 dent  out  of  the  Consolidated  Fund  of
 India  to  defray  the  charges  that  will

 come  in  course  of  payment  during
 the  year  ending  the  3st  day  of
 March,  1979,  in  respect  of  the  foilow-
 ing  demands  entered  in  the  second
 column  thereof—

 Demands  Noa.  4,  6,  9,  14,  16,  37
 and  20.".

 The  motion  was  adopted.
 eine,
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 Supplementary  Demands for  Grants  (Railways).  978-7  9  voted  by  Lok  Sabha

 No.  of  Name  of  Demand  Amount  of  Demand
 D  mand  for  Grant  voted  by  the

 House

 H  2  3

 Rs.

 4  Working  Expenses  Adiuinistration  :  3017571,000,
 6  Working  Expenses  --Operating  staff  5:6,09,000"
 9  Working  Expenses—-Miscellancous  Expenses  वि  65,82,000

 द  Construction  of  New  Lines  —Capital  and  Depreciation
 Reserve  Fund  डे  हि  हे  -1,50,00,000

 1h  Pensionary  Gharges—Pension  Fund  *  *  9.79,89,000
 हि  Repayment  of  loans  from  general  Revenue  and  interest  thereon

 Development  Func  .  .  .  4.57,000
 20  Payment  towards  Amortisation  ofover-capitalisation,  repayment

 of  loans  from  General  Revenues  and  intetest  thereon
 Revenue  Reserve  Fund  §4514,000-

 MR.  CHAIRMAN:  I  shall  now  put  APPROPRIATION  (RAILWAYS)
 the  Resolution  moved  by  Prof,  Madhu  BILL,*  979
 Dandavate  to  the  vote  of  the  House.

 THE  MINISTER  OF  RAILWAYS Th  stion  is: ©  question  4
 (PROF.  MADHU  DANDAVATE):  I  beg

 “That  this  House  approves  the  to  move  for  leave  to  introduce  a  Bill
 recommendations  made  in  paragraphs  to  authorise  payment  and  appropriation
 3l,  42,  46,  55,  6I,  73,  78,  8i.  87,  88,  of  certain  sums  from  ahd  out  of  the
 4l,  94,  03  and  0  contained  in  the  Consolidated  Fund  of  India  for  the
 Fifth  Report  of  the  Railway  Conven-  services  of  the  financial  year  1979-80
 tion  Committec,  1977,  appointed  to  for  the  purposes  of  Railways.
 review  the  rate  of  dividend  payable
 by  the  railway  undertaking  to  MR.  CHAIRMAN:  The  question  is:
 General  Revenues  as  well  as  other
 ancillary  matters  in  connection  with  “That  leave  be  granted  to  introduce
 the  railway  finance  and  general  a  Bill  to  authorise  payment  and  ap-
 finance.  which  was  presented  to  propriation  of  certain  sums  from  and
 Parliament  on  the  9th  February,  out  of  the  Consolidated  Fund  of
 1979.  India  for  the  services  of  the  financial

 That  this  House  further  directs  year  1979-80  for  the  purposes  of
 Railways.” that  the  action  taken  by  the  Gov-

 ernment  on  the  other  recommenda-
 tions  made  in  this  Report  may  be  ४3०७७७७७७७७७७
 reported  to  the  Committee.”  PROF.  MADHU  DANDAVATE:  I
 The  motion  was  adopted.  introducet  the  Bill.

 PS nail
 in  Gazette  of  India  Extratordinary, Part  il,  section  2  dated
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 APPROPRIATION  (RAILWAYS)
 NO.  2  BILL,*  4979

 THE  MINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE):  I  beg
 to  move  for  leave  {o  introduce  a  Bill
 to  authorise  payment  and  appropriation
 of  certain  furtier  sums  {rom  and  out
 of  the  Consolidated  Fund  of  India  for
 the  services  of  the  financial  year  1978-79
 for  the  purposes  of  Railways.

 MR.  CHAIRMAN:  The  question  is:

 “That  leave  pe  granted  to  intro-
 duce  a  Bill  to  authorise  payment  and
 appropriation  of  certain  further  sums
 from  and  out  of  the  Consolidated
 Fund  of  India  for  the  services  of  the
 financial  year  1978-79  for  the  pur-
 poses  of  Railways.”
 The  motion  was  adopted.

 PROF.  MADHU  DANDAVATE:
 I  introduce}  the  Bill.

 VI.  brs.

 RE.  BUSINESS  OF  THE  HOUSE

 MR,  CHAIRMAN:  Items  3  and  4  to
 be  discussed  together.

 SHRI  HARI  VISHNU  KAMATH
 (Hoshangabad):  I  oppose  it.  The
 House  will  see  that  item  3  refers  to
 ‘1976-77,  the  dark  age  and  the  be-
 nighted  year  of  the  Emergency,  that
 period  of  tyranny  and  terror.  I  oppose
 it  on  the  ground  that  the  demands  for
 that  year  of  the  dark  age  should  not  be
 discussed  along  with  the  demands  for
 ‘1978-79,  the  year  of  light  and  life.
 These  two  are  totally  incoropatible  and
 incongruous.  They  should  not  be  dis-
 cussed  together.  They  are  not  on  par
 at  all,  those  two  years,  one  in  the  dark

 age  and  the  other  in  the  age  of  light
 and  life.  So,  they  should  be  discussed
 Separately.
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 MR.  CHAIRMAN:  Is  it  a  legal  ob-
 jection?

 SHRI  HARI  VISHNU  KAMATH:
 It  is  a  substantial  and  material  ob-
 jection.  There  are  so  many  things  to
 he  brought  out  which  happened  in  that
 dark  year  of  1976-77.  Don’t  mix  sugar
 of  1978-79  with  sand  of  ‘1976-77.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGARWAL):  I  have  abso
 lutely  no  objection  if  they  are  discus-
 sed  separately.  If  they  are  discussed
 jointly,  I  have  no  objection  to  that  also,
 I  want  a  discussion.  That  is  all.

 MR.  CHAIRMAN:  I  have  noi  to
 give  a  ruling  on  that.  I  am  im  ibe
 hands  of  the  House.

 SHRI  HARI  VISHNU  KAMATH:
 You  kindly  see  the  foot-note.  It  does
 not  say,  “to  be  discussed  together”.  It
 says,  “may  be  discusseq  together”.

 MR.  CHAIRMAN:  May  be  discussed
 together  or  may  not  be  discussed  io-
 gether.  I  will  take  the  sense  of  the
 House.  I  am  entirely  in  the  hands  of
 the  House,

 SOME  HON.  MEMBERS:  Separately,

 MR.  CHAIRMAN:  Let  them  pe  dis-
 cussed  separately.  In  that  case,  I
 must  inform  the  House,  the  total  time
 which  was  fixeg  as  two  hours,  has  to
 be  divided:  one  hour  to  the  first  item,
 and  one  hour  to  the  other  item.

 We  first  take  up  the  Demands  for
 Excess  Grants,

 1721  hrs

 DEMANDS*  FOR  EXCESS  GRANTS
 (GENERAL),  1976-77

 MR.  CHAIRMAN:  The  House  will
 now  take  up  discussion  and  voting  am
 the  Demands  for  Excess  Grants  in  nes

 ‘oe
 tIntroduced  with  the  recommendation  of  the  President.
 *Moved  with  the  recommendation  of  the  President.
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 pect  of  the  Budget  (General)  for  1976-
 77  presented  on  the  20th  December,
 978  and  the  2nd  March,  1979.

 Motion  moved:

 “That  the  respective  excess  sums
 not  exceeding  the  amounts  on  Re-
 venue  Account  and  Capital  Account
 shown  in  the  third  column  of  the

 PHALGUNA  28,  900  (SAKA)  i976-77  382

 Order  Paper  be  granted  to  the  Presi-
 dent  out  of  the  Consolidated  Fund  of
 India  to  make  good  the  excess  on
 the  respective  grants  during  the  year
 ended  3lst  day  of  March,  1977,  in
 respect  of  the  following  demands
 entered  in  the  second  column  there-
 of—

 Demands  Nos.  ,  19,  2l,  24,  29,
 39,  40,  54,  57,  66  and  80.”

 Demands for  Excess  Grants  (General) for  1976°77,  submitted  to  the  vote  of  Lok  Sabha

 Name  of  Demand  Amount  of  Demand
 submitted  to  the  vote

 of  the  House

 Rs.
 I.  EXPENDITURE  MEI  FROM  REVENUE

 i  Ministry  of  Chemicals  and  Fertilizers  48,327
 a  Defence  Serviccs—--Army  A  °  4:93:30,113,
 24  Defence  Services—Pensions  5  .  1471,01,397
 29  Ministry  of  Encigy  =  :  14,926,
 39  Other  Expenditure  of  the  Ministry  of  Finance  17,520  9745

 yy  Andaman  and  Nicobar  Islands  +  ¥,04.13,310
 66  Broadcasting  .  नि  7502,524

 to  Roads  718,750.
 al,  EXPENDITURE  MET:  FROM  CAPITAL

 Ig  Capital  Out  Jay  on  Posts  and  Telegraphs  36,20,25,885,

 40  Loans  to  Government  Servants  ctc.,  हे  1,30,22,21

 54  Other  Expenditure  of  the  Ministry  ‘of  Home  Affairs  93,000

 MR.  CHAIRMAN:  As  yet,  I  have
 not  received  any  name.  (Interruptions)
 After  all,  the  narnes  should  come  to  the
 Chair,

 SHRI  HARI  VISHNU  KAMATH
 {Moshangabad);  I  want  to  seek  certain
 clarifications  on  the  Demands  for  Ex-
 cess  Grants  in  respect  of  the  Budget
 (General)  for  ‘1976-77,  Last  time  the
 same  procedure  was  followed.  did
 not  give  my  name.

 MR,  CHAIRMAN:  Do  you  want  to
 make  a  speech?

 SHRI  HARI  VISHNU  KAMATH:  I
 would  like  to  seek  only  clarification  be-
 vause  the  House  cannot  forget  that  this
 year.  ‘1976-77,  as  I  said  earlier,  belonged
 to  the  ‘Dark  Age’...

 MR.  CHAIRMAN:  [  cannot  allow
 any  speech  to  be  made.  If  you  want
 to  seek  clarification,  please  ask  your
 questions  only.
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 SHRI  HARI  VISHNU  KAMATH:
 Against  Defence  Services—Army,  there
 is  a  big  Demand  for  Grants  totalling
 Rs.  5  crores.  These  are  Demands  for
 excess  grants  only.  The  sanctioned
 grants  were  there  earlier,  These  are
 excess  grants  demands  only.  ‘You
 should  not  forget  that  there  was  a
 lot  of  hanky-panky  going  on  in  that
 year.  I  want  a  clarification  on  this
 point  aS  to  why  it  was  incurred,

 Anothez  one  relates  to  the  expendi-
 ture  of  the  Ministry  of  Finance,  Rs.  7
 crores.  Ii  is  not  a  very  small  sum.  It
 is  an  excess  grant  demand,  not  a  sup-
 plementary  grant.  So,  Rs.  7  crores  in
 respect  of  the  Ministry  of  Finance,
 Rs.  5  crores  in  respect  of  Defence  Ser-
 vices-Army,  and  also  for  Capital  Out-
 Jay  on  Posts  and  Telegraphs  Rs.  76
 crores.  These  three  items  are  big
 items;  the  excess  amounts  involved  are
 large.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGARWAL):  So  far  as  ex-
 penditure  under  Defence  is  concerned,
 with  regard  to  Army,  there  was  larger
 expenditure  on  pay  and  allowances,
 transportation  and  works,  etc.,  then
 anticipated,  ie..  Rs.  4.95  crores.  The
 second  item  under  this  is  ‘Pensions  and
 commutations  thereof’,  Rs.  .7l  crores.
 The  total  comes  to  Rs.  6.66  crores.
 More  details  are  given  in  the  Expla-
 natory  Memorandum  which  has  been
 circulated.

 Regarding  Finance,  it  is  with  regard
 to  the  loss  hy  exchange  on  account  of
 adjustment  for  the  years  prior  to  1976+
 77.  As  there  were  larger  receipts  on
 gain  by  exchange  in  those  years,  the
 excess  was  notional.  That  is,  Rs.  7.52
 crores.

 Similarly,  with  regard  to  P.  &  T.,
 they  are  larger  procurement  of  general
 stores,  including  adjustment  of  debits
 of  previous  years  and  more  receipts  of
 manufactured  articles  from  Telecom
 factories,  Rs.  6.20  crores,
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 MR.  CHAIRMAN:  Now,  the  ques-
 tion  is:

 “That  the  respective  excess  sums
 not  exceeding  the  amounts  on  Re-
 venue  Account  and  Capital  Account
 shown  in  the  third  column  of  the
 Order  Paper  be  granted  to  the  Presi-
 dent  out  of  the  Consolidated  Fund
 of  India  to  make  good  the  excess  on
 the  respective  grants  during  the  year
 ended  3lst  day  of  March,  1977,  in
 respect  of  the  following  demands
 entered  in  the  second  column  there-
 of—

 Demands  Nos.  lJ,  19,  21,  24,  29,
 39,  40,  54,  57,  66  and  80.”

 The  motion  was  adopted.

 77.26  hrs.

 SUPPLEMENTARY  DEMANDS*  FOR
 GRANTS  (GENERAL),  ‘1978-79,

 MR.  CHAIRMAN:  Now  we  take  up
 item  l4—Supplementary  Demands  for
 Grants  (General),  1978-79.

 Motion  moved:

 “That  the  respective  Supplemen-
 tary  sums  not  exceeding  the  amounts
 on  Revenue  Account  and  Capital
 Account  shown  in  the  third  column
 of  the  Order  Paper  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  India  to  defray  the  charges
 that  will  come  in  course  of  payment
 during  the  year  ending  the  Sist  day
 of  March.  979  in  respect  of  the
 following  demands  entered  in  the
 second  column  thereof—

 Demands  Nos.  4,  6,  7,  wu,  12,  i,  19,
 22,  23.  26  to  32,  40  to  44,  47,  49,  5a,
 54,  55,  58,  59,  62  to  64,  66,  Th,  76  to
 1,  88,  90  and  92.”

 *Moved  with  the  recommendation  of  the  President.
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 Supplementary  Demands  for  Grants  (General)  for  1978-79,  submstied  to  the  ००6  of  Lok  Sabha

 No,  of  Name  of  Demand  Amount  of  Demand  for  Grant
 Demand  submitted  to  the  vote  of  the

 Houte

 Revenue  Capital
 Rs.  Rs.

 MINISTRY  OF  AGRICULTURE  AND  IRRIGATION

 4  Animal  Husbandry  and  Dairy  Development  2,000  =  0..45,N#,000
 6  Deparrment  of  Food  ‘i  वि  112.44)05.000,  2.000
 7  Department  of  Rural  Development.  99,  97.5%,  000

 हा

 MINISTRY  OF  COMMERCE.  CIVIL  SUPPLIES  AND  COOP-
 ERATION

 it  Ministry  of  Commerce,  Civil  Supplies  and  Cooperation  452,000
 12  Foreign  Trade  and  Export  Production  23,68,  Ba,000  2.000

 MINISTRY  OF  COMMUNICATIONS

 786  Capital  Outlay  on  Posts  and  Telegraphs  3,000
 MINISTRY  OF  DEFENCE

 19,  Ministry  of  Defence  =  +  .  4:44.00,  ०000
 a2  Defence  Services—  Air  Force  नि  है  59,66,10,  000

 23  Defence  Services—Pensions  8,01,  25.  00०
 MINISTRY  OF  EDUCATION  AND  SOCIAL  WELFARE

 26  Education  ?  मु  नि  T.000

 27  Department  of  Social  Welfare.  के  मु  Tf,00,00,  000
 MINISTRY  OF  ENERGY

 a8  Ministry  of  Energy  ‘8.80,  0060

 ag  Power  Development  96.24,00,  000
 go  Coal  and  Lignite  314§$1,00,000

 MINISTRY  OF  EXTERNAL  AFFAIRS

 gi  Ministry  of  External  Affairs  7,96.  85,  000
 MINISTRY  OF  FINANCE

 g2  Ministry  of  Finance  है  Bo,  39  ०००

 4°  Opium  and  Alkaloid  Factories»  «se.  8,83. 76,  ०००

 4t  Transfers  to  State  and  Union  Territory  Governments  95:94 73,000
 ga  Other  Expenditure  of  the  Ministry  of  Finance  8,68, 01,000  19, 18,  oO,  00

 43  Loans  to  Government  Servantetc.  5S.  51.00,  ०००
 “ig  lis
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 No.  of  Name  of  the  Demand  Amount  of  Demand  for  Grant
 to  be  submitted  to  the  vote  of

 the  House

 Revenue  Capital Rs.  Ra.
 MINISTRY  OF  HEALTH  AND  FAMILY  WELFARE

 44  Ministry  of  Health  and  Family  Welfare  +  6,  59,000,

 MINISTRY  OF  HOME  AFFAIRS

 47  Ministry  of  Home  Affairs  3  5  22,73,  000

 49  Department  of  Personnel  and  Administrative  Reforms.  18,  33.  000

 52  Other  Expenditure  of  the  Ministry  of  Home  Affairs  3977092  000
 54  Chandigarh  नि  नि  दि  है  ही  २०,  97.000

 55  Andaman  and  Nicobar  Islands.  23,  70,  ovo

 MINISTRY  OF  INDUSTRY

 38  Ministry  of  Industry  8,48,000

 59  Industries  मु  नि  मु  5.00.  01,000
 6:  Textiles,  Handloom  and  Handicrafts  मु  29,  30,  74,  ०००

 MINISTRY  OF  INFORMATION  AND  BROADCASTING

 62  Ministry  of  Information  and  Broadcasting.  2  481,  000

 63  Information  and  Publicity  3,000
 64  Broadcasting  नि  2,000

 MINISTRY  OF  LABOUR

 66  Labour  and  Employment  वि  9,  000

 man
 OF  PETROLEUM  CHEMICALS  AND  FERTILI-

 ZER:

 ys  Chemicals  and  Fertilizers  Industries.  s  5  I,  000

 MINISTRY  OF  SHIPPING  AND  TRANSPORT

 76  Roads  +  ते  12,41,87,000  2,  1378,  00
 77  Ports,  Lighthouses  and  Shipping  ‘i  हि  नि  2476,30,000  —  32,16,73,  000
 78  Road  and  Inland  Water  Transport.  +  30  36,  0००

 MINISTRY  OF  STEEL  AND  MINES

 79  DepartmentofSteel
 80  Department of  Mines  fF,  00,000  e

 Mines  and  Minerals  धर  डर  कर  हे  नि  18,  i  90,000

 10,  38,31,000  t,000
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 No.  of  Name  of  the  Demand
 Demand

 Amount  of  Demand  for  Grant
 to  be  submitted  to  the  vote  of

 MINISTRY  OF  TOURISM  AND  CIVIL  AVIATION

 88

 MINISTRY  OF  WORKS  AND  HGUSING

 go  Public  Works

 Tourism

 92  Housing  and  Urban  Developmen

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGARWAL):  With  your  per-
 mission,  I  want  to  clarify  only  this
 much,  that  the  Gross  Supplementary
 Demands  for  Grants  are  for  Rs.  2032.24
 crores.  Out  of  this  a  notional  amount
 of  Rs.  060  crores  has  to  be  deducted
 by  way  of  Treasury  Bills.  That  means
 a  gross  expenditure  under  the  Supple-
 mentary  Demands  comes  to  Rs.  972.24

 द... ... ह  Out  of  this  we  have  to  deduct
 Wye  velated  receipts  and  recoveries
 which  ceme  to  Rs,  7229  crores.  That
 is,  though  I  am  seeking  through  this
 appropriation  a  sum  of  Rs.  2032  crores,
 the  net  additional  expenditure  will  be
 Rs.  843.24  crores,  After  these  adjust-
 ments,  the  expenditure  on  revenue  ac-
 count  comes  to  Rs,  43.22  crores  and  on
 capital  account,  it  comes  to  Rs.  403.6
 crores  and  an  amount  cf  Rs.  37.86
 crores  goes  to  debt  repayments.  That
 is  how  the  gross  additional  expenditure
 comeg  to  Rs.  97224  crores.  Similarly,
 if  you  go  item  by  item,  States  and
 Union  Territories  account  for  Rs,  32.6
 crores,  public  sector  units—-Rs.  278  75
 crores,  external  debt  repayments—
 Res.  57.2  crores  and  other  items  of  ex-
 penditure—Rs.  25.2l  crores.  This
 makes  a  total  of  Rs,  972.24  crores.
 Qut  of  this  if  you  deduct  the  related
 receipts  and  recoveries  of  Rs.  29
 crores,  the  net  additional  expenditure
 is  only  Rs.  843.24  crores,  This  is
 sufficient,  I  suppose  and  without  much
 discussion  these  may  bé  passed.

 the  House

 Revenue  Capital Rs  Rs.

 +5,83,14,000

 8.77,  465  000  Be  000

 1,15,89,000,  1,000

 MR.  CHAIRMAN  The  question  is:

 “That  the  respective  Supplement:
 ary  sums  net  exceeding  the  amounts
 on  Revenue  Account  and  Capital  Ac-
 count  shown  in  the  third  column  of
 the  Order  Paper  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  India  to  defray  the  charges
 ‘that  will  come  in  course  of  payment
 during  the  year  ending  the  3lst  day
 of  March,  979  ir  respect  of  the  fol-
 lewing  demands  entered  in  the  se-
 cond  column  thereof—

 Demands  Nos  4,  6,  7,  ,  12,  18,
 19,  22,  23,  28  to  32,  42  to  44,  47,
 49,  52,  54,  55,  58,  59,  6]  to
 64,  66,  7],  76  to  81,  88,  90  and  92.”

 The  motion  was  adopted.
 a

 ‘17.28  brs,

 APPROPRIATION  BILL,"  979

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGARWAL).  I  beg  to  move
 for  leave  to  introduce  a  Bill  to  provide
 for  the  authcrisation  of  appropriation
 of  moneys  out  of  the  Consolidated
 Fund  of  India  to  meet  the  amounts
 spent  on  certain  services  during  the
 financial  year  ende@  on  the  3lst  day
 of  March.  1977,  in  excess  of  the
 amounts  granted  for  those  services
 and  for  that  year.

 “Published  in  Gazette  of  India  Ex  traordinary,  Part  II,  section  2  dated
 19.9-78,
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 MR.  CHAIRMAN:  The  question  is:

 “That  leave  be  granted  to  intro-
 duced  a  Bill  to  provide  for  the  autho-
 risation  of  appropriation  of  moneys
 out  of  the  Consolidated  Fund  of
 India  to  meet  the  amounts  spent  on
 certain  services  during  the  financial
 year  ended  on  the  3ist  day  of
 March,  1977,  in  excess  of  the  amounts
 granted  for  those  services  and  for
 that  year.”

 The  motion  was  adopted.

 SHRI  SATISH  AGARWAL:  I  intro-
 ducet  the  Bill.

 ee

 APPROPRIATION  (NO,  2)  BILL*
 979

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGARWAL).  I  beg  to  move
 for  leave  to  introduce  a  Bill  to  autho-
 rise  payment  and  appropriation  of
 certain  further  sums  from  and  out  of
 the  Consolidated  Fund  of  India  for
 the  services  of  the  financial  year
 ‘1978-79.
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 MR.  CHAIRMAN:  The  question  is:

 “That  leave  the  granted  to  intro-
 duce  a  Bill  to  authorise  payment
 and  appropriation  of  certain  further
 sums  from  and  out  of  the  Consoli-
 dated  Fund  of  India  for  the  services
 of  the  financial  year  i978-79.”

 The  motion  wag  adopted.

 SHRI  SATISH  AGARWAL:  ir  I
 introducedt’  the  Bill,

 MR.  CHAIRMAN:  This  is  the  last
 item  on  the  Agenda  Now,  the  House
 stands  adjourned  til!  44  A.M.  tomor-
 row.

 77.3  bre.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Tuesday,
 March  20,  979/Phalguna  20,  7800

 (Saka)

 “fintroduced  with  the  recommenda  tion  of  the  President.

 *Pyplished  in  Gazette  of  India  Ex  traordinary,  Part  Il,  Section  2.  Gated
 ‘19-39-79,
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